
Delhi High Court Establishment (Appointment and Conditions of Service) Rules, 
1972,  Delhi High Court Officers and Servants (Salaries, Leave, Allowances and 
Pension) Rules, 1970, Delhi High Court Staff (Seniority) Rules, 1971 are used by the 
employees of  Delhi High Court for discharging their functions.  The said Rules are 
mentioned below:- 



In exercise of the powers vested in him by 229 of Constitution, as modified 
by Section 4 of the High Court Act, 1966, the Chief Justice of the Delhi High Court, with 
the approval of the Administrator the Union Territory Delhi hereby makes following 

in of salaries, leave, allowances and pension of staff of the Court :-

DELHI HIGH COURT 
1970 : 

1. ~~~~~~~~== 

(SALARI LEAVE. ALLOWAN AND PENSION) RU 

(1) These rules shall be called the High Court Staff (Salaries. Leave, Allowances and 
Pension) Rules 1970 

(2) They shall to all of the Delhi High Court and shall be deemed have come 
into force from the 1 sl day of April, 1 

There shall be in the Court number permanent and temporary posts of the 
categories in I, II, III and IV respectively as the Chief Justice may from time to time 
subject provision of funds prescribed and the rates of scales of pay to which the holders of 
such posts shall be respectively entitled as from the 1s1 April, 1970, shall be which are 
specified in Scheduled to these 

Provided the pay of the working on the establishment of the Delhi High 
Court on deputation from the Punjab and Haryana High Court on or before 1st day of April, 
1970 shall : 

(a) In the case of persons who had to retain the of pay of their parent 
be fixed on the of the pay admissible to them on the 31 sl March, 1970, 
parent cadre as from time to time; and 

(b) In the case of in accordance with the rules applicable to similar 
Government employees. 

Provided further. that such of the persons on deputation from Punjab & Haryana High 
who do not elect to governed by these shall back to their parent cadre 

within a period of six months from the of notification of rules. 

(Note: above option will be available only to such of employees who had opted earlier to 
be governed by the Punjab scales pay and are still continuing on such scales of pay. The 
pay fixation in revised central scales of pay in the event their opting to be governed by 

Rules will be regulated under normal rules viz. Fundamental Rules and o:her 
connected orders and instructions thereunder). 

The and orders for the time being in force and applicable to the staff holding 
corresponding posts in the Union Territory of Delhi shall regulate the conditions of in 
respect of leave. allowances and pension the Court's staff: 



Provided that the powers exercisable under the said rules and orders by the 
Administrator of Union Territory of Delhi or any authority subordinate to the Administrator shall 
be exercisable by the Justice of the Delhi High Court or by such other Judge or Officer 
as he may by special order direct. 

EXPLANATION:- For the purpose of this rule, the posts in column 1 of the Second 
Schedule shall correspond to posts in the Union Territory of Delhi as 
shown against Column 2 of that 

4. Residuary Powers :-
All the incidental or ancillary to rules not specifically provided for herein or 

in regard to matters as have not been sufficiently provided for shall be made within the 
approval of the Administrator of the Union Territory of Delhi. 

Interpretation: 
All the questions relating to the interpretation of rules shall be decided by the 

Chief Justice with approval of the Administrator of the Union Territory of Delhi. 

BY ORDER THE CH JUSTICE 

REGISTRAR ERAL 



., 
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S. Designation of 
No Post 

1. 

2. Deputy 

THE FIRST SCHEDULE 
(See Rule;'2) 

Scale of Pay 

Rs.900~50~1250 

Remarks 

(i) Grade as District & Sessions pus ! 
special RS.150/- p.m. subject to the usual' 
financial I.e., if the selected officer is already in 
the superior time pay scale, he will not be entitled to 
the pay of RS.150/· 

(ii) For a person recruited from other sources, such • 
pay as may be by the Chief Justice with 
the a roval of Administrator. 
(i) For persons other than members of Delhi 
Judicial Service 
(ii) For members of Delhi Judicial Service, 
grade~pay plus special pay of· RS.1 00/- per 
month. 

Private to RS.620-30-830-35-900 plus RS.75/-
the Chief Justice~cum- Special Pay. 
Assistant Re istrar. 

4. Assistant Registrar 

5. Su erintendent 

Private Secreta 
Librarian 

Assistant s.210-10-290~15-320-EB-15-425 

RS.210-10-290-15-320-EB-15-425 

RS.210-10-290-15-320-EB-15-425 
RS.150-1 0-250-1 O-EB-1 O~290-15-320 
RS.21 0-1 0-290-15-320-EB-15-425 

----------~-----------4 

19. Rs.130-5-160-S-200-EB-S-256-EB-S-2S0-10-300 

her Rs.130-5-160-8-200-EB-S-256-EB-8-280-10-300 
RS.110-3-131-4-156-EB-4-175-5-1S0 
Rs.110-3-131-4-156-EB-4-175-5-1S0 

100-3-130 
RS.80-1-85-2-95-EB-3--110 
Rs.75-1-85-EB-2-95 
Rs.75-1-85-EB-2-95 
Rs. 75-1-85-EB-2-95 
Rs.70-1-80-EB-1-85 

0-1-80-EB-1-85 
0-1-80-EB-1-85 

RS.70-1-80-EB-1-85 
Rs.70-1-80;.EB-1-85 



., '~.' 
~ 'I' 

S. No. 
1. 
2. 
3. 

4. 
5. 
6. 
7. 
8. 
9. 
10. 

11. 
12. 
13. 
14. 
15. 

16. 
17. 
18. 

19. 
20. 
21. 
22. 
23. 
24 
25 
26 
27 
28 
29 
30 
31 
32 

THE SECOND SCHEDULE 
(See Rule 3) 

Post in the High Court Post in the Union Territory of Delhi 
Registrar --
Deputy Registrar --
Principal Private Secretary Promotee Under Secretary in Delhi 
to the Chief Justice-cum- Administration. 
Assistant Registrar. 
Assistant Registrar 
Superintendent Superintendent in Delhi Administration 
Court Master 
Private Secretary 
Librarian Senior Librarian in Delhi Administration 
Assistant AssistanV Senior Stenographer in Delhi 
Senior Translator and Proof Administration 
Reader 
Junior Reader 
P.A to Registrar 
Senior Stenographer 
Caretaker 
Assistant Librarian Junior Librarian in Delhi Administration 

Treasurer AccountanV Auditor in Delhi Administration 
Upper Division Clerk Upper Division Clerkl Junior Stenographer in 
Junior Translator and Proof Delhi Administration. 
Reader 
P.A to Deputy Registrar 
Junior Stenographer 
Lower Division Clerk Lower Division Clerk in Delhi Administration 
Restorer 
Gestetnor Operator Gestetnor Operator in Delhi Administration 
Despatch Rider Despatch Rider in Delhi Administration 
Daftri Peons/ Frash/ Chowkidar/ Mali in Delhi 
Book Binder Administration 
Usher 
Orderly/ Peon 
Frash 
Chowkidar 
Sweeper 
Mali 

I 
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STATEMENT SHOWING PAY SCALES IN DELHI HIGH COURT W.E.F.1.1.1986 

S.No. Name of the post Pay Scales as sanctioned by Government of 
India 

1. Registrar Rs.5900-200-6700 
2. Joint Registrar Rs.4500-1'50-5700 
3. Deputy ReQistrar Rs.3700-125-4700-150-5000 
4. PP S-cum~Assistant RS.3000-100-3500-125-4500 

ReQistrar 
5. Assistant Registrar RS.3000-100-3500-125-4500 
6. Accounts Officer RS.3000-1 00-3500~ 125-4500 
7. Superintendent RS.3000-100-3500-125-4500 

. 8. Court Master Rs.3000:"100-.3500-125-4500 
9. Private Secretary Rs. 3000-100-3500-125-4500 
10. librarian Rs. 3000~1 00-3500-125-4500 
11 . SAS Accountant RS.1640-60-2600-EB-75-2900 
12. Assistant 
13. Senior Translator Rs.2000-60-2300-EB-75-3200 
14. Junior Reader Rs,2000-60-2300~EB';7'5-3200 

15. P.A to Registrar Rs .2000-6'O-2300-EB-7 5-3200 
16. Senior Stenographer Rs.2000-60-2300-EB-75-3200 
17 . . Assistant librarian Rs.1350-30-1440-40-1800-EB-50-2200 
18. Treasurer RS.1400-40-1800-EB-50-2300 
19. Care-taker Rs .2000~60-2'300-EB-7 5-3200 
20. Upper Division Clerk RS.1400-40~ 1800-EB-50-2300 . 
21. Junior Translator and Proof Rs.1400-40-1800-EB-50-2'300 

Reader 
22. P.A to Deputy Registrar RS.1640-60-2600-EB-75-2900 
23. Junior Stenographer RS.1640-60-2600-EB-75-2900 
24. Lower Division Clerk Rs.1350-30-1440-40-1800-EB-50-2200 
25. Restorer Rs.1350-30-1440-40-1800-EB-50-2200 

' 26. Staff Car Driver Rs.1350-30-1440-40-1800-EB-50-2200 
27. Despatch Van Driver (Rider) Rs.1350-30-1440-40-1800-EB-50-2200 
28. Despatch Rider Rs.1350-30-1440-40-1800-EB-50-2200 
29. Senior GestetnorOperator Rs .1.350 .. 30-1440-40-1800-E B-50-2200 
30. Junior Gestetnol' Operator Rs.975-25-1150-EB-30-1660 
31. Daftrv RS.1000-1750 
32. Book Binder Rs.1000-1750 
33. Usher RS.1 000~1750 
34. Peon Rs.975-25-1150-EB-30~1660 

35. Frash Rs.975-25-1150-EB-30-1660 
36. ChoWkidar Rs.975-25-1150-EB-30-1660 
37. Sweeper Rs.975~25-1150-EB-30-1660 

38. Mali Rs.975-25-1150-EB-30-1660· 



. STATEMENT SHOWING PAY SCALES IN DELHI HIGH couJ WE F 11 1996 ... . . 
~ I 

S.No. Name of the post Pay Scales 

1 Registrar General Rs. 22400~S2S-24S00 

1A. Registrar RS .22400-S2S-24S00 

2 Joint Registrar RS.18400-S00-22400 
3 Deputy Registrar RS .14300-400-18300 
4 Secretary to Chief Justice RS.12000-37S-16S00 

S Assistant Registrar RS.12000-37S-16S00 

6 Deputy Controller of Accounts RS.12000-37S-16S00 

7 Administrative Officer (Judicial) Rs.10000-32S-1S200 

8 Court Master Rs. 1 0000-325-15200 

9 Private Secretary Rs. 10000-32S-15200 

10 Librarian RS.10000-32S-15200 

11 SAS Accountant RS.6500-200-10S00 

12 Senior Judicial Assistant Rs. 6S00-200-1 OSOO 

13 Senior Judicial Translator RS.6S00-200-10S00 

14 Reader RS.6S00-200-10500 
I 

15 Senior Assistant Librarian Rs.6S00-200-10500 

16 Senior Personal Assistant RS .6500-200-10500 

17 Assistant Librarian Rs.5500-175-9000 
18 Chief Cashier RS.S500-17S-9000 I 
19 Court Officer (when appointed RS.6S00-200-10S00 

from Senior Judicial Assistant) 
20 Judicial Assistant Rs.SSOO-17S-9000 
21 Junior Translator RS.5500-175-9000 
22 Personal Assistant Rs. 5500-175-9000 
23 Jtmior Judicial Assistant Rs.4500 ... 125-7000 
24 Restorer Rs.4500-125-7000 
25 Chauffeur Rs.4500-12.5-7000 
26 Despatch Van Rider Rs.4500-1'25-7000 
27 Despatch Rider RS.4500-1.25-7000 
28 Despatch Rider-cum-Process Rs.4500-125-7000 

I Server 
29 Gestetnor Operator (Grade-I) Rs.4500-125-7000 
30 Gestetnor Operator (Grade-II RS.3200-85-4900 

31 Usher RS.3500 - 5120 

32 Library Attendant RS.3500 - 5120 

33 Court Attendant RS.3200-85-4900 

34 Frash RS.32QO·85-4900 

35 Security Attendant RS.3200-85-4900 

36 Safaiwala Rs.3200-85-4900 

37 Lawn Attendant RS.3200-8S-4900 
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STATEMENT SHOWING PAY SCALES IN DELHI HIGH COURT W.E.F. 1.1.2006 

S. Name of the post Category Pay Pay Band + Grade Pay 
No. Band 

r-!- Registrar General . Group A HAG Rs.67000-79000 
IA. Registrar scale 
2 Joint Registrar Group A PB-4 Rs.3 7400-67000+ 10000 
3 Deputy Rel1;istrar Group A PB-4 Rs.37400-67000+ 8700 
4 Assistant Registrar Group A PB-3 Rs.15600-39·100+ 7600 

5 Deputy Controller of 
Accounts 

6 Administrative Officer Group A PB-3 Rs.15600-391 00+ 6600 

~ 
(Judicial) 
Court Master 

I---
Private Secretary 8 

'"9 Librarian 
10 Assistant Accounts Officer Group B PB·2 Rs.9300-34800+ 4800 

(earlier SAS Accountant) 
II . Sr. Judicial Assistant Group B PB-2 Rs.9300-34800+ 4800 

'12 Sr. Judicial Translator . r--:-=-
Sr. Assistant Librarian r--!l-

14 Reader PB-3 Rs.l5600-39 100 + 5400 

Is Sr. Personal Assistant (on completion of 4 

16 Court Officer years) 

17 Assistant Librarian Group B PB-2 Rs.9300-34800+ 4600 
'18 Judicial Assistant ' 
'19 Junior Translator 
To Personal Assistant 

""21 Chief Cashier 

22 Junior Judicial Assistant Group C PB-l RS.S200-20200+ 2800 
23 Restorer 
24 Chauffeur 
25 Despatch Van Rider 
'26 Despatch Rider 

'27 Despatch Rider-cum-
Process Server 

Ts Photocopy Machine 
Operator (Grade-I) 

29 Usher Group C PB-I Rs.5200-20200+ 2400 
'30 Library Attendant 

31 Photocopy Machine Group C PB-l Rs.S200-20200+ 2000 
Operator (Grade-II) 

32 Court Attendant Group C PB·l Rs.5200-20200+ 2000 
~ Room Attendant 
~ 

Security Attendant . 34 
f-Js Safaiwala 
T6 Lawn Attendant 

TECHNICAL CADRE 

Sr. Name of the Post Category Pay Pay Band + Grade Pay 
No. Band 
1 Assistant Registrar Group A PB-3 Rs.15600-39100+7600 

(Technical) 
2 System Analyst Group A PB-3 Rs. I 5600-39 I 00 + 6600 
3 Programmer Group A PB-3 RS.15600-39100+ 5400 
4 Assistant Prol1;rammer Group B PB-2 Rs.9300-34800+ 4600 
5 Junior Judicial Assistant Group C PB-I Rs .5200-20200+ 2800 

(Technical) 



CANTEEN STAFF 

Sr. No. Name of the Post Pay Band + Grade Pay 

1 Manager Grade-II Rs.9300-34800+ 4200 

2 Assistant Manager~cum- Store Keeper Rs.5200-20200+ 2400 

3 Clerk Rs.5200-20200+ 1900 

4 Halwai-cum-Cook Rs.5200-20200+ 2000 

5 Assistant Halwai-cum-Cook Rs.5200-20200+ 1900 

6 Tea/Coffee Maker Rs.5200-20200+ 1800 

7 Bearer Rs.5200-20200+ 1800 

8 Wash Boy Rs.5200-20200+ 1800 

9 Safaiwala Rs.5200-20200+ 1800 



Statement Showing pay structure in Delhi High Court as per 7th Pay Commission 
w.e.f.01.01.2016 

S. Name of the post Category Corresponding 
No. Level as per 

Seventh Central 
Pay Commission 

r-l- Registrar General Group A 15 
lA. Registrar 
2 Joint Registrar Group A 14 
3 Deputy Registrar Group A 13 
4 Assistant Registrar Group A 12 
r-s Deputy Controller of 

Accounts 
6 Administrative Officer Group A 11 

~ 
(Judicial) 
Court Master 

g- Private Secretary 
,.....--

Librarian 9 
10 Assistant Accounts Officer Group B 8 

(earlier SAS Accountant) 
11 Sr. Judicial Assistant Group B 8 
~ Sr. Judicial Translator 
~ Sr. Assistant Librarian 
f---

Reader 14 10 
~ Sr. Personal Assistant 

"16 Court Officer 

17 Assistant Librarian Group B 7 
~ Judicial Assistant 
~ Junior Translator 
r---

Personal Assistant 20 

~ Chief Cashier 

22 Junior Judicial Assistant Group C 5 
'23 Restorer 

: 24 Chauffeur 
25 Despatch Van Rider r-u Despatch Rider 

rn Despatch Rider-cum-
Process Server 

'28 Photocopy Machine 
Operator (Grade-I) 

29 Usher Group C 4 
'30 Library Attendant 

31 Photocopy Machine Group C 3 
Operator (Grade-IJ) 

I ~~ Court Attendant Group C 
Room Attendant 

~ Security Attendant 
~ Safaiwala 

'36 Lawn Attendant 

\ 



No. 

1 
2 

3 

4 

Name of the Post 

Junior Judicial Assistant 
(Technical 

Category Corresponding 
Level as per 

Central 
Commission 

13 
12 

II 

10 

5 



Corresponding Level in respect of officials of Department Canteen of 
Delhi High Court 

Corresponding Level 
as per Seventh 

Sr. No. Name of the Post Central Pay 
Commission 

1 ·Manager Grade-II 6 

2 Assistant Manager-cum- 4 
Store Keeper 

3 Clerk 2 

4 Cook 3 
(earlier Halwai-cum-Cook) 

5 Assistant Cook 2 
(earlier Assistant Halwai-
cum-Cook) 

6 Canteen Attendant 1 
(earlier Tea/Coffee 
Maker) 

7 Canteen Attendant 1 
(earlier Bearer) 

8 Canteen Attendant 1 
(earlier Wash Boy) 

9 Court Attendant (s) 1 
(earl ier Safaiwala) 



II 

As on 06.082022r 
SCHEDULE - I (Al 

(SEE RULE - 4) 

Number of permanent and temporary posts on the Establishment of the High Court of 

Delhi:­

S. NO. DESIGNATION OF POST 
PERMANENT TEMPORARY 

TOTAL 
IPOSTS POSTS 

GRQUP 'A' (GAZEIIEI11 
I 

I 

1. o Registrar General 1 · 1 •'. I 
(i) Registrar 13 12 25 I 

2. (U) Registrar-cum-Secretary to 
Hon'ble the Chief Justice 1 - 1 

3A. Joint Registrar OUdl.) 11 2 13 .. 
30. Joint Registrar (Admn.) 23· 16 39 

I 4. Deputy Registrar 27 19 46 

5.. Deputy Registrar (Accounts) 1. · 1. 
6. Assistant Registrar 32 13 45 

7. 
\ 

Deputy Controller ofAccounts 2 - 2 

8. Assistant Registrar (Library) 2 · 2 
.. 

9A. .. .JI. inistrative Officer (Judicial) 58 22 80 

90. Administrative Officer (Accounts) . 1 1 

10. Court Master' 71 71 
.. 

· 

11. Private Secretary 95 65 160 
• 

12. Librarian 1 · 1 I 

GROUP '0' (NON· GAZEIIEDl 
I 

Assistant Accounts Officer 
13. 2 · 2 

(Earlier SAS Accountant) 

14. Senior Judicial Assistant 237 137 374 . 
15. Reader 10 · 10 

16. Court Officer 8 6 14 

17. Senior Judicial Translator 11 - 11 
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'. PERMANENT TEMPORARY IS.NO. DESIGNATION OF POST TOTALPOSTS POSTS 
i 

18. Senior Personal Assistant 146 64 . 210 
I 

19. Senior Assistant Librarian 2 - 2 

20. ChiefCashier 3 - 3 

21. . Judicial Assistant 239 34 273 

22. Judicial Translator '. 14 - 14 

23. Personal Assistant 87 2 89 

24. Assistant Librarian 6 - 6 

GRO,UP 'C' (NON ­ GAZETTED) 
I 

25. Ju~ior Judicial Assistant 245 105 350 I 

26. ' Restorer 66 - 66 ! 

27. Chauffeur 124 132 256 

28. Despatch'Van Driver (Rider) 2 5 7 

29. I Despatch Rider 15 5 20 

30 Despatch Rider-cum-Process Server 16 10 26 

31. Photocopy Machine Operator 10 6 16
Grade -I 

32. Library Attendant 11 - 11 . 

33. Usher 75 - 75 
, 

,34. Photocopy Machine Operator 
6 10 16Grade -II 

35. Court Attendant 638 231 869 

36. Court Attendant (L) 3 - 3 

'court Attendant (S) 

i 37. (To be posted at the residence of 53 - 53 
Hon'ble Judges) 

, Room Attendant (H) 

38. (To be posted at the residence of 70 - 70 
Hon'bJe Judges) 

39. Security Attendant 5 - 5 

Note: Ex-cadre posts have not been included in the table. 
1\ 
11 

I 
l 



As on 06.08.2022 

, SCHEDULE - 1(8) 
(SEE RULE - 4) 

TECHNICAL CADRE 

S.NO. DESIGNATION OF POST 
PERMANENT 

POSTS 
TEMPORARY 

POSTS 

" 

TOTAL 

,GROUP 'A' (GAZETTED NON-MINISTERIAL) 

1. Director Technical 
.' 

- 1 1 

2. . Joint Director 
, 

1 - l' 

3. Senior ~ystem Analyst 2. - 2 

4. 
, 

System Analyst 4 -
. 

4 

GROUP 'B' (GAZETTED NON-MINISTERIAL) 
-

5. Assistant Programmer 4 - 4 

GROUP 'e' (NON-GAZETTED), 

6. Junior Judicial Assistant (Technical) 59 1 60 

f 
I. 

f 
I 
11 
! 

\i 
\ 

;. 

11 

\\ 
I' 
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. DELHI HIGH COURT ESTABLISHMENT 
(APPOINTiMENT AND CONDITIONS OF SERVICE) RULES, 1972 

. 	 . 
In exercise of the powers vested in him by Article 229 of the Constitution of India, the Chief Justice of 

the High Court of Delhi hereby makes the following rules regulating the appointment of persons to and 
conditions of service of persons serving on the establishment of the said High Court:­

1. 

2. 

3. 

4. 

5. 

Short Title 

Commencement 
and Application 

Definition 

Establishment 
Strength 

Condition of and 
eligibility for 
appointment 

These rules may be called the "Delhi High Court Establishment 
(Appointment And Conditions of Service) Rules, 1972" 
{i) These rules shall come into force from 1st September, 1972 

iOi) . These rules shall apply to all the employees of the High Court. 
In these rules unless there is anything repugnant in the subject or context: 

a. . "Chief Justice" means the Chief Justice of the High Court of Delhi 

b. 	 "High Court" means the High Court of Delhi 

c. 	 "Prescribed' means prescribed by these rules. 

d. 	 "Recognized University" means any University incorporated by law 
in India or any other University/Institution which is declared by 
the Chief Justice to be a recognized University for the purpose of 
these rules. 

The establishment of the High Court shall consist of the posts shown in 
Schedule-rCA) and I(B) to these rules which may be amended by the Chief 
justice from time to time. . . 
'A person shall be eligible for appointment on the establishment of the High 
Courtwho:­

a. 	 is a citizen of India: or 
b. 	 is a subject of Nepal, as per instructions issued by Government of 

India from time to time; and 
c. is medically fit: 
d. is a good character; 
e. possesses the' prescribed education qualifications from a 

recognized University; 
f. 	 is not below 18 years .of age and over 27 years of age on the first 

day of January of the year in which the process of recruitment is 
initiated. 

Provided that the upper age limit for a member of a Scheduled 
Caste or Scheduled Tribe shall be 32 years. 

Provided that the upper age limit for direct recruitment in respect 
of candidates belonging to Other Backward Classes shall be 30 years. 

Provided that the upper age limit for the post of Deputy Registrar 
(Accounts) under direct recruitment process shall be 45 years for General 
Category Candidates, 48 years for Candidates belonging to Other Backward 
Classes and 50 years for candidates belonging to Scheduled Castes/ 
Scheduled Tribes Categories. 

Provided that the upper age limit for the post of Private Secretary / 
Librarian shall be 35 years for the General Candidates and 40 years for the 
members of Scheduled Castes / Scheduied Tribes / Other Backward 
Classes. . 

Provided that the upper age limit for the post of Senior Personal 
Assistant shall be 32 years for General Category Candidates, 35 years for 
Candidates belonging to Other Backward Classes and 37 years for 
candidates belonging to Scheduled Castes/ Scheduled Tribes Categories. 
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Provided further that the upper age limits in any of the aforesaid 
proviso shall not apply to a person already serving on the establishment of 
the High Court. 

. 

6. Appointment Appointment to the post of Registrar and the posts specified in 
Schedule-Il(A) & II (B) shall be made by the Chief Justice. 

6A. Direct recruitment to any post shall be after giving adequate 
. publicity i.e. advertisement in at least two newspapers, one of which must 
'. be in vernacular language, having wide circulation in Delhi and the 
: vacancies may be advertised by other modes also i.e. Employment News 
! etc. indicating the total number of vacancies notified for recruitment and 
I the number of vacancies reserved for different reserved categories. 

7. Mode 
Appointment 

of Except for appointment on officiating, temporary or ad-hoc basis, 
the mode of and qualifications for appointment to the post specified in 

ISchedule-II(A) and II (B) to these rules shall be as stated therein. 
7-A Appointment 

deputation basis 
on Notwithstanding anything contained in the Rules, appointment to a 

I post or a class of posts in the category of Deputy Controller of Accounts, 
Librarian, Private Secretaries, Senior Personal Assistants, Personal 
Assistant and ASSistant Librarians may also be made on deputation basis of 
a person or persons serving outside the High Court in connection with the 

.affairs of the Govt. of N.C.T. of Delhi.or District & Sessions Judge, Delhi or 
'Delhi Judicial Academy, the educational and other qualifications for these 
lincumbents remaining the same as prescribed in Schedule-Il(A) and lI(B). 
'There will be no upp'er age 'limit for appointment on deputation basis. 
Appointment on deputation basis to the posts other than the posts 

!mentioned hereinabove may also be made with the permission of Hon'ble 
ithe Chief}ustice. 

8. Nature of ,a. Appointment to post specified in Schedule-Il(A) and (B) other than 
appointment the post of Registrar-cum-Secretary to Hon'ble the Chief Justice may 

be substantive or on probation or on officiating, temporary or ad­
hoc basis. Any appointment other than substantive appointment 
may be terminated at any time without assigning reasons. 
Probation shall ordinarily be of one year's duration. Expiry of the 
period of probation shall not result in automatic confirmation. 

b. Appointment to the post of Registrar-cum-Secretary to Hon'ble the 
Chief Justice shall not be made substantively or on probation. 

Any person appointed as Registrar-cum-Secretary to Hon'ble the 
Chief Justice by selection from category 3B [Joint Registrar (Admn.)] 
mentioned in Schedule-I(A) to these rules shall work on the said 
post on a purely temporary and ad-hoc basis for so long as his 
service may be required in that capacity by the Chief Justice. 

c. A person appointed to a post in one category may be transferred to 
a post of equal status in any other category. 

d. In the event of a tie between two or more candidates appointment 
shall be made in accordance with the seniority in the feeder cadre. 

9. Appointment to Appointment to the posts specified in column - 2 and mentioned in 
Library Attendant, Schedule-I (A) shall be made by the Registrar General unless the Chief 
Usher, Photocopy Justice otherwise directs. 
Machine Operator 
Grade-II, Court Appointment to the aforesaid posts may be made by one or more of 
Attendant, Court the following methods, namely:­
Attendant (L), Court 
Attendant (S) ,Room a. By promotion 'of a person already employed in the Court. 
Attendant (H), and 
Security Attendant b. By transfer or deputation of a person serving outside the Court in 

connection with the affairs of a State or the Union or of the Govt. of 
N.C.T. of Delhi or office of District & Sessions Judge, Delhi or Delhi 
Judicial Academy. 

c. By direct,recruitment. 
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Reservation of posts 
for Scheduled 
Castes, Scheduled 
Tribes, Other 
Backward Classes, 
Ex- servicemen and 
Persons . with 
Disability 

;Consistent with maintenance of efficiency of Administration and subject 
ito availability and orders passed by the Chief Justice from time to time, 
:15 percent posts for Scheduled Castes, 7.5 per cent posts for Scheduled 
iTribes, 27 per cent for Other Backward Classes and 4 per cent for 
Ipersons with Disability, to be filled through direct recruitment, shall be 
!reserved for appointment to Groups 'A', 'B' and 'C' posts on the 
establi~hment of this Court, and reservation shall also be available in 
pppointments to Group 'C' posts, to be filled through direct recruitment, 
.to Ex-servicemen in accordance with the Rules, Orders and Notifications 
;issued from time to time by the Government of India. 

:Physically handicapped persons whose either one leg or both legs are 
:affected shall be given reservation while filling up the vacant posts of 
:Private Secretary, Senior Personal Assistant and Personal Assistant and 
'00 reservation shall be given to Blind or partially Blind persons under the 
~uota for physically handicapped persons in view of the nature of work 
I . 
involved for Private Secretary, Senior Personal Ass~stant and Personal 
Assistant. 

10. Security An official holding the· post of Chief Cashier· or Court Officer shall 
furnish security to the Registrar General in such amount as the Registrar 
~eneral may ,fix. An official holding the post of Librarian or Stationery 
1\ssistant or any post involving dealings in public money may be required 
py the Registrar General in such money as the Registrar General may fix. 

11. Application of 
Central Government 
Servants Service 
Rules. 

In respect ofall such ~matters regarding the condition~ of service of 
~ourt Staff for which no provision or insufficient provision has been made 
in these rules, the rules and orders for' the time being in force and 
?pplicable to Central Governments Servants shall regulate the conditions 
bf service of the Court Staff subject to such modifications, variations or 
exception, if any, in the said rules, as the Chief Justice may, from time to 
~ime, specify. 

Provided that the Registrar General, Registrar and Joint/Deputy 
Registrar belonging to Delhi Higher Judicial Service and Delhi Judicial 
Service, shall be governed by the rules applicable to the said service. 

12. Power to relax rules The Chief Justice may, by order, dispense with or relax the 
tequirements of any rule to such extent and subject to such conditions as 
he may consider necessary in any particular case. 
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. ;.. As on 30.05.2019 

SCHEDULE - I (Al 
(SEE RULE - 4) 

Number of pe:rmanent and temporary po~ts on the Establishment of the High Court Of 

Delhi:­

i 

I 

! 

i 

I 
PERMANENT

S.NO. DESI(;NATlON OF POST 
TEMPORARY 

TOTALPOSTS POSTS 

, 
GROUP 'A' (GAZETT~D) 

1. Registrar G~I1Ieral 1 - .1 

(i) Registrar 10 5 15 , 

2. , 
(ii) Registrar-cum-Secretary to 

1 1
Hon'ble the !chief Justice -

l 

3A. Joint Registt;ar OudJ.) 10 2 12
I. 

3B. JointRegist~ar (Admn.) 12 15 27 

4. Deputy Regi~trar t - 16 17 33I 

5. Deputy Regi~trar (Accounts) 1 - 1 

6. Assistant Re~astrar 25 11 36 I 
! . 

. 

7. Deputy ContiroUer of Accounts 2 2 ! -

8. Assistant Re~fistrar (Library) 1 1 2 

9A. Administradve Officer (Judicial) 49 13 62 

9B. Administrative Officer (Accounts) - 1 1 
I 

10. Court Maste.;· 69 2 71 

11. Private Secrbtary . 90 4 94 
II 

12. Librarian 1 - 1 

GROUP 'B' (NON ­ GA~ETTED) 

Assistant Accounts Officer 
13. 1 - 1 

(Earlier SAS ~lCcountant) 

14. 
Senior Judici~1t Assistant* 

207 160 367 
* (120 posts for LR) 

15. Reader 8 2 10 
, , 

16. Court Officer, 1 8 9 

17. Senior Judici~l Translator 9 2 11 

18. Senior Personal Assistant, .140 7 147 

19. Senior Assistklrlt Librarian 2 - 2, 

20. Chief Cashier 2 - 2 
r 

21. Judicial Assistant 211 33 244 

22. Judicial Tran~lator 11 3 14 
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I S.NO. 
i 

I 

DESIPNATION OF POST 
I 

I 

PERMANENT 

POSTS 
TEMPORARY 

POSTS TOTAL 

23. Personal A~sistant. 66 11 77 

24. 
, 

Assistant Li:brarian 5 1 6 

I 

I 

I 

i . , 
GROUP 'e' (NON ­ GAZETTED)

I 

Junior Judh~ial Assistant# 
210 84 29425. I

[50 posts fOr JJA (DE)] 

26. Restorer 65 1 66 

27. Chauffeur 114 36 150 

I

28. Despatch Will Driver (Rider) 2 0 2 
I 

29. Despatch Ri"der 14 1 15 
I , 

30 Despatch Rider-cum-Process Server 13 3 16, . 

31. 
Photocopy Machine Operator 

10 10
Grade -I -

32. Library Att~ndant 9 2 11 
i 

33. Usher . f 74 1 75 
I J 
I ' IPhotocopy l\?"achine Operator34. 

Grade - II 6 - 6 

35. Court Attenclant 511 238 749 

36. Court Atten~lant (L) 3 - 3 

Court Atten¢lant (S). 
37. (to be posted at the residence of 53 - 53 

I
Hon'ble Judges) 

I 

Room Atten~lant (H) 

38. (To be posted at the residence of 70 - 70 
I 

Hon'ble Judges) 

39. Security Att~llldant 5 - 5 I 

Note: 	 1. Law Resea~chers will be governed under the 'Scheme for Engagement of Law 
Researchers in 'the High Court of Delhi'. 

*120 tempora~'Y posts of Senior Judicial Assistant will remain' earmarked for Law 
Researchers supject to orders of Hon'ble the Chief Ju~tice. 

#50 temporar~ posts of Junior Judicial Assistant will remain earmarked for Junior 
Judicial Assistant: (Data Entry) subject to orders of Hon'ble the Chief Justice. 

Ex-cadre posts ~ave not been included in the table. 
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As on 30.05.2019 

SCHEDULE - I(B) 
(SEE RULE - 4) 

TECHNICAL CADRE 

. I ,PERMANENT , TEMPORARY DESIGN~TION OF post' TOTALS.NO. 
i POSTS ." POSTS 


GROUP ~A' (GAZETTEDjNON-MINISTERIAL) 
" 


, 

- I 1
1. ;LJoint Director, 
I 


2. 2
Senior System: Analyst 1 
 1 


I 
 4
3. 2 
 2
System Analy~t 

lGROUP 'B' (GAZETTE~ NON-MINISTERIAL) 

I
I 
4. 4
Assistant Programmer 4 
 -. I 


c I 


GROUP 'C' [NON-GAZEfrTEDl
l 

I


I 5. Junior Judicia;l Assistant (Technical) S4 6 
 60 
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SCHEDULE - II (Al 
(SEE RULE - 7) 

MINIMUM QUALIFICATIONS 

CATEGORY OF POST 
 PRESCRIBED FOR APPOINTMENT MODE OF APPOINTMENTS.NO. 
AND PAY.LEVEL TOTHE 

POSTS 
By selection on deputation from the' officers of 

. (Pay level-15 of 7th 
1. . Registrar General 

Delhi Higher Judicial Service. 
Pay Commission) 

Post of Registrar (Vigilance) will be filled by 
(Pay level-15 of 7th 

Registrar a. Degree in Law from a a.2. 
deputatiqn from the officers of Delhi Higher 

Pay Commission) 
recognized University in India 

OR Judicial Service. 
b. Post gra 
duation' from a recognized Other posts' of Registrars will be filled by 
Univers.ity in India. 

b. 
selection on the basis of merit-cum-seniority 

AND from Officers of category 3B Ooint Registrar 
2 years service in category 3B (Admn.)] mentioned in Schedule-leA). 
[joint Registrar (Admn.)] 
mentiorled in Schedule-I(A). NOTE: 

At least 20% of the posts of Registrar at a given 
point of time should be from those in the cadre 
of AOJs/Court Masters. In case, it is found that 
they do not have the said representation, then 
the next vacant post in the cadre of Registrar 
should be filled up from those who originally 
belong to the cadre of AOJsjCourt Master. 
By selection on merit on deputation from Delhi 

(JudI.) 
Joint Registrar3A. 

Higher Judicial Service or Delhi Judicial Service 
(Pay level-14 of 7th (Selection Grade). 

Pay Commission) 


2 yearS service in any of the By selection on the basis of merit-cum­
(Admn.) 

38. Joint Registrar 
seniority from the Officers of this 'Court in 

(Pay.level-14 of 7th [DeputY. Registrar (Accounts)] 
category 4 (Deputy Registrars), 5 • 

categories 4 (Deputy Registrars) and 5 [Deputy 
Pay Commission) mentio~led in Schedule-I(A). Registrar (Accounts)) mentioned in Schedule­

ICA). 
By selection on the basis of merit-cum-seniority 

(Pay level-13 of 7th 

Deputy Registrar 2 yearS service in any of the4. 
category 6· (Assistant Registrar), from the Officers of this Court in cat~gories 6 

Pay Commission) (Assistant Registrar), 7 (Deputy Controller of 
Accounts), 8 [Assistant Registrar 
7 (D~puty Controller of 

Accounts) and 8 [Assistant Registrar (Library)] 
(Library)] mentioned in ! mentioned in Schedule-I(A). 

I--__-r-______-+-.::..Sc;:;;.h;c::e..::.du=l:e-I(A). . 
By Selection on merit from:­

(Accounts) 
Deputy Registrar Gradual;e with Diploma in a.5. 

Subordinate Accounts Service 

(Selection Post) 
 Parts I '& II with 2 years service Officers of this Court in categories 6 (ASSistant 
(Pay level-13 of 7th in the pay level-12 of 7th Pay Registrar), 7 ,(Deputy Controller of Accounts) 
Pay Commission) and 8 [ASSistant Registrar (Library)] mentioned 

in Schedule-I(A). 
Commission. 

b. In case. no suitable candidate is available from 
the Office as mentioned in (a) above. then by 
deputation from officers under the Central 
Govt. / Govt. of N.C.T. df Delhi / District & 
Sessions Judge, Delhi / Delhi Judicial Academy 
on t,he basis of interview. 

i. Holding analogous post; 
OR 

ii. With 5 years regular service in a post in the pay 
level-12 of 7th Pay Commission. 

OR 
c. By direct recruitment on the basis of written 

I test and interview**. 

NOTE- In case no suitable candidate with the 
requisite minimum qualification is available, 
the post of Deputy Registrar (Accounts) may be 
filled in by selection on merit from the. 
categories of officers of Assistant Registrar, 
Deputy Controller of Accounts and Assistanti 
Registrar (Library). 
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MINIMUM QUALIFICATIONS 
CATEGORY OF POST PRESC~[BED FOR APPOINTMENT<S.NO. MODE OF APPOINTMENTAND PAY LEVEL TO THE 

POSTS 
6. Assistant By selection on merit from Officers of 

Registrar , (Selection Post) the Categories 9A, 10 and'11 of 
(Selection Post) mentioned in Schedule I(A) in the ratio of the 
(Pay level-12 of 7th strength of the Cadres of the Officers of 
Pay Commission) Category 11 (Private Secretary) mentioned in 

Schedule leA) and from the Officers of the 
Categories 9A [Administrative Officer 
(Judicial)] and 10 (Court Master) mentioned in 
Schedule-I (A). The first vacancy shall be filled 
in from the Officer of Category l1(Private 
Secretary) mentioned in Schedule-I(A) and 
thereafter by rotation dependent on the 
strength of the Cadres. 

Provided that if there be no officer available or 
found fit for promotion out of the officers falling 
in consideration zone in anyone of. the above 
said categories, the vacancy may be filled from 
the other category by rotation as above subject 
to adjustment at the future selection/selections 
but without prejudice to the seniority of the 
person(s) already appointed. 

EXPLANATIONS: 
The present cadre strength of Private 
Secretaries and Admn. Officer (judl)/Court 
Master is 94 and 133 respectively. Thus, the 
rotation of the vacancies in the cadre of 
Assistant Registrar will be filled in the ratio of 

\ . 
3 (PS): 4 (AOJ/CM); that is first vacancy from 
PS, second from AOJ/CM, third from PS, fourth 
from AOI/CM, fifth from PS and sixth, and 
seventh from AOJjCM and so on and so forth. 

7. Deputy Controller Gradua'te with Diploma in a. By selection on merit from:­
ofAccounts < Subord1inate Accounts Service 

J • 

(Selection Post) Part I & [I. officers of categories 9A [Administrative Officer 
(Pay level-12 of 7th (JudiCial)), 9B [Administrative Officer 
Pay Commission) (Accounts)), 10 (Court Master) and 11 (Private 

Secretary) mentioned in Schedule I(A) 
OR 

b. Category 13 (Assistant Accounts Officer) 
mentioned in Schedule I (A) with 10 years 
service as Assistant Accounts Officer in the pay 
level-8 of 7th Pay Commission 

OR 
c. Direct recruitment; 

OR 
d. Any Govt. Deptt. - On deputation. 

N.B. In case no suitable candidate with the 
requisite minimum qualification is available, 
the post of Deputy Controller of Accounts may 
be filled in by selection on merit from the 
Officers of Categories of Administrative Officer 
(Judicial) Court Master and Private SecretaryJ 

by rotation in the manner prescribed for 
appointment to the post of Assistant Ree:istrar 

8. Assistant Graduate with Degree in Library a. By selection on merit from:­
Registrar and Information Science having 
(Library) 8 yearS service in the pay level- Officers of category 9A (Admn. Officer (Judicial), 

11 of 7tll(Selection Post) Pay Commission or 10 10 (Court Master), 11 (Private Secretary) and 
(Pay level-12 of 7th years s:ervice in the pay level-10 12 (Librarian) mentioned in Schedule-I(A). 
Pay Commission) of 7th Pay Commission. OR 

b. By transfer on deputation from officers under 
DESIRi.\BLE: the Central Govt. / Govt. of N.C.T. of Delhi / 
i. pdst Graduate Degree in District & Sessions Judge, Delhi / Delhi Judicial 
library <and information Academy. 
Scienc~/Documentation. 
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MI~Il\1UM QUALIFICATIONS 

S.NO., 
CATEGORY OF POST 
AND PAY LEVEL 

PRESCRIBED FOR APPOINTMENT 
. TO THE MODE OF APPOINTMENT 

POSTS \ 

OR 
ii. Degree in law of a recognized c. 
University.. , 

By direct recruitment on the basis of written 
t~st and interview**. 

iii. Khowledge and experience 
in cQmputer application in Note I In case no suitable candidate with the 
Library Management requisite minimum qualification is available, 

the post of Assistant Registrar (Library) may be 
filled in by selection on merit from the Officers 
of Categories of Administrative Officer 
(Judicial), Court Master and Private Secretary 
by rotation in the manner prescribed for 
appointment to the post of Assistant Registrar 

Note 2 Provided that in case any officer junior 
to the Librarian in the joint seniority of 
AOJ/Court Master is considered for the post of 
Assistant Registrar. then the Librarian would 
also be considered. 

9A. Administrative a. Forlpromotion by seniority­ a. 35% of the vacant posts by promotion on the 
Officer (Judicial] Graduate with 5 years regular basis of seniority-cum-merit from jOint 
(Promotion/ service (Law graduate to be seniority list of categories 14 (Senior Judicial 
Selection Post) prefen{ed) in any of the ASSistant), 15 (Reader), 16 (Court Officer) and 
(Pay level-II of 7th categol-ies 14 (SenJorjudicial 17 (Senior judicial Translator), mentioned in 
Pay Commission) Assist~nt), 15 (Reader) 16 Court Schedule-I(A). 

Officer: and 17 (Senior judicial 
Transl?tor) mentioned in 
Sched~le-[(A). 

b.(i) - For departmental b 65% of the vacant posts by selection on merit 
examination - For members of (i) on the basis of written test and interview**, 
establi~hment of this Court: subject to fulfillment of ACR's benchmark 
Gradu~te with 5 years regular criteria from categories specified in column 
service (law graduate to be 3(b)(i). 
prefehled) or non-graduate with 
8 year~ service in any of the 
categol'ies . 13 (Assistant 
Accourlts .Officer), 14 (Senior 
judiciai ASSistant) 15 (Reader), 
16 (C()urt Officer), 17 (Senior 
Judicial Translator), 18 (Senior 
Person'al Assistant) and 19 
(SeniOl~ Assi'stant Librarian) 
and/or' its equivalent posts 
mentio:ned in Schedule-I(A). 

b.(ii) For direct recruits:. (ii) In case requisite number of candidates do not 
Gradua.te with S years regular qualifY for selection on merit in terms of 
service (Law Graduate to be provisions of clause (b)(i) above, by direct 
preferr,ed) in the pay level-8 recruitment: on the basis of written test and 
and/or above of 7th Pay interview**. 
Commi~sion. 

98. Administrative Graduate with Diploma in a. By selection on merit from:­
Officer (Accounts) Subordinate Accounts Service 
(Pay level-ll of 7th 
Pay Commission) 

Part I 8111. 
I 

Official of this Court in category 13 (Assistant 
Accounts Officer) mentioned in Schedule-I(A} 
with 5 years service as Assistant Accounts 
Officer in pay level-8 of 7th Pay Commission. 
failing which, 

b. the post of Administrative Officer (Accounts) 
may be filled in by selection on merit from the 
officials of Categories of Senior Judicial 
Assistant, Reader, Court Officer and Senior 
Judicial Translator, subject to having the 
requisite qualification and 5 years service in 
the aforesaid posts. 
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MINIMUM QUALIFICATIONSf 
CATEGORY OF POST PRESC~mED FOR APPOINTMENT

S.NO. 
AND PAY LEVEL ". TOTHE 

, POSTS 

c. 

i 

ii 

d. 

MODE OF APPOINTMENT 

OR 
In "case. no suitable candidate is available from 
the office as mentioned in (9) and (b) above. 
then by deputation from officials under the 
Central Govt / Govt. of N.C.T. of Delhi / District 
& Sessions Judge, Delhi / Delhi judicial 
Academy on the basis of interview. 

Holding analogous post; 
OR 

With 5 years regular service in a post in the pay . 
level-B and/or above of 7th Pay Commission. . 

OR 
By direct recruitment on the basis of written 
test and interview**. 

10. Court Master 
(Promotion/ 
Selection Post) 
(Pay level-ll of 7th 

Pay Commission) 

Private Secretary 
(Promotion / 
Selection Post). 
(Pay level-ll of 7th 

Pay Commission) 

11. 

a. For:promotion by seniority­ a. 
Graduate with 5 years regular 
service (Law graduate to be 
prefen!ed) in any of the category 
14 (Sdlior Judicial Assistant), 15 
(Read~r) 16 Court Officer and 17 
(SeniOl"' judicial Translator), 
menrto:ned in Schedule-I(A). 

b.(i) ,- For departmental b 
examihation - For members of (i)

i 
estabW,hment of this Court: 
Graduate with 5 years regular 
service: (law graduate to be 
preferr,ed) or non-graduate with 
B years service in any of the 
categoi'y 13 (Assistant Accounts 
Officer), 14 (Senior judicial 
Assista;nt) 15 (Reader), 16 (Court 
Officer), 17 (Senior Judicial 
Transl;:hor), 18 (Senior Personal 
Assista;nt) and 19 (Senior 
Assista:nt Librarian) and/or its 
equivalent posts mentioned in 
Schedu'le-I(A). 

b.(ii) For" direct recruits: (ii) 
Gradu~te with 5 years regular 
service' (Law Graduate to be 
preferr:ed) in the pay level-8 
and/or above of 7th Pay 
Commi~sion. 

(a) Foi' promotion by seniority (a) 
- e;raduate with 5 years' 
service in the category 18 
(Sehior Personal Assistant) 
mel\tioned in Schedule-I (A). 

(b)(i): For departmental (b) 
e*atmination - For (i) 
officials of this Court, and & 
D~lhi Judicial Academy: (ii)

\ 

Essential: 
(a) Gra~uate from a recognized 

Uniyersity; 

I 
(b) 5 years' regular service in the 

category 18 (Senior Personal 
Assistant) / 14 (Senior 
jud~cial Assistant) / 15 
(Re~der) /16 (Court Officer)/ 
17 : (Senior Judicial 

35% of the vacant posts by promotion on the 
ba"sis of seniority-cum-merit from joint 
seniority list of categories 14 (Senior Judicial 
ASSistant), 15 (Reader), 16 (Court Officer) and 
17 (Senior judicial Translator), mentioned in 
Schedule-I(A). 

65% of the vacant posts by selection on merit 
.on the basis of written test and interview**, 
subject to fulfillment of ACR's " benchmark 
criteria from categories specified in column 
3(b)(i). 

In case requisite number of candidates do not 
qualify for selection on merit in terms of 
provisions of clause (b)(i) above, by direct 
recruitment on the basis of written test and 
interview"'''', 

35% of the posts by promotion on the basis of 
seniority-cum-merit from category 18 (Senior 
Personal Assistant) mentioned in Schedule­
l(A). 

65% of the posts by selection on merit on the 
basis of: 

(a) performance 	 in written examination 
comprising of one paper in English language 
(Essay, Grammar and Translation); 

(b) qualifying skill 	 test of shorthand dictation 
in English of 5 minutes duration at the 
speed of 120 w.p.m. to be transcribed on 
computer in English in 40 minutes, and 
typing test in English of 10 minutes 
duration on computer at the speed of 45 
w.p.m. 
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MIN~MUM QUALIFICATIONS 

CATEGORY OF POST PRESC~UBED FOR APPOINTMENT 


MODE OF APPOINTMENTAND PAY LEVEL TO THE 

POSTS 


Tra'nslator) / 19 (Senior 
 [Note: Each participant will be given
I 

Assjstant Librarian) or its opportunity to appear in two shorthand 
equivalent post;-mentioned dictation transcription tests and best of the 
in S;chedule-I(A). two will be considered); and 

(c) Possessing a speed 0 f not less (c) Performance in viva-voce test/interview**, 
thar 120 w.p.m. in English subject to fulfillment of ACR's benchmark 
ShOrthand and 45 w.p.m. in criteria 
English Typing on Computer 
with proficiency in In case, requisite number of candidates do not 
Co~puter. qualify for selection on merit in terms of 

provisions of clause (b) (i), appointment will be 
Desiraible : made in terms of clause (b)(B). 
Bachelbr Degree in Law (LL.B) 
from r~cognized university. 

(b)(ii)- For direct recruits: 

Essentiial: 
(a) Graiduate from 	a recognized 

Uni'versity; 
i 

(b) 5 years' 	 regular service in 
stetlOgraphic post in the pay 

I 
lev~+8 and/or above of 7th 
Pay' Commission in any 
Government Department ' 
(Central or State) /

! 
Au~onomous Body / 
Constitutional Body / 
Statutory Body / Public 
Sector Undertaking/ District 
& Sessions Judge, Delhi / 
Del~i Judicial Academy; and 

(c) Pos'sessing a speed of not less 
thah 120 w.p.m. in English 
Shdrthand' and 45 w.p.m. in 
English Typing on Computer 
with proficiency in 

I
Computer. 

DesiraibDe: 
BachelQr Degree in Law (LL.B) . 
from recognized university~ . 

Librarian12. Graduate possessing a degree or a. By selection from members of the 
(Selection Post) diplomk in Library Science with establishment of this Court on the basis of 
(Pay level·ll of 7th 3 years experience in Library written and interview**, subject to fulfillment 
Pay Commission) work in a post carrying pay of ACR's benchmark criteria. 

level-10 of 7th Pay Commission OR 
or 5 years in the pay level-8 b. By direct recruitment on the basis of written 

7thand/or' above of Pay test and interview**. 
Commi~sion or 7 years in the pay 
level-7. of 7th Pay Commission, 
includi\1g the service rendered, . 
on the 'post (s) in the higher pay 
levels. 

13. Assistant Accounts SuccesSfully completed training a. By selection on the basis of interview from 
Officer in SAS Part - land Part - II with members of establishment of this court, failing 
(Selection Post) degree lof B.Com of a recognized which 

(Pay level-8 of 7th 
 univer~ity and having adequate 

Pay Commission) 
 kn9wle,dge in Budget and Cash b. .By deputation. from officials under Central Govt. 

with 5 years service in this Court. / Govt. of N.C.T. of Delhi / District & Sessions 
Judge, Delhi / Delhi Judicial Academy on· the 
basis of interview. • 

Holding analCl..[ouSl!.ost; 
I 
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--~-.'t~'--------------'--~M~I~N~(M~U=M~Q~U~A~LI~F~IC~A~T~IO~N~S~-r----------------------------------~ 
CATEGORY OF POST 

S; NO. AND PAY LEVEL 

14. 	 . Senior Judicial 
Assistant 
(Promotionl 
Selection Post) 
(Pay level-8 of 7th 

Pay Commission) 
~----~~~~~~~~~ 

15. Reader 
(Promotionl 
Selection Post) 
(Pay level-8 of 7th 

Pay Commission) 
~____~~~~~~L-~ 

16. Court Officer 
(Promotionl 
Selection Post) 
(Pay level-8 of 7th 
Pay Commission) 

17. Senior Judicial 
Translator 
(Promotion 1 
Selection Post). 
(Pay level-8 of 7th 

Pay Commission) 

. 
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PRESCRIlBED FOR APPOINTMENT 
. TO THE MODE OF APPOINTMENT 

POSTS 
OR 

ii With 5 years regular service in a post in the pay 
level-7 of 7th Pay Commission. 

a. For ~romotion by seniority ­
ror' members of the 
Establishment of this court: 
Gradua~e with 5 years service or 
High S'chooll Matric with 10 
years sbrvice in any of the posts 

I 

of the I categories 20 (Chief 
Cashier) (including service 
rendered as Judicial Assistant) 
and i:ategory 21 (Judicial 

. Assistal:lt) mentioned in 
Schedule-leA). 

Note: The non-graduate Judicial 
Assistai1ts who have rendered 10 
years on the said post would be 
considered on the date when 
they h~d corn"pleted 10 years 
service,: for'the post of Senior 
Judicial; Assistant, on notional 
basis. 

b(i) For departmental 
exami~ation - ror members of 
the Establishment of this Court: 
20 (Chi~f Cashier) 1 21 (Judicial 
Assistal~t) 1 22 (Junior 
Translator) 1 23 (Personal 
Assista~1t) 1 24 (Assistant 
Libr~ri~n) 1 25 (Junior Judicial 
Assistaht) 1 26 (Restorer) with 
5 yeal:'s service in case of, 
Graduate or 8 years services in 
case of Matricl Higher Secondary 
in any of these posts or 
combin~d service in any of these 

• posts. 

b(ii) For direct' recruits; 
Graduate 
a. For 'promotion by seniority 
For ' members of the 
Establishment of this Court­
Graduate with 5 years service in 

I
the post of category 22 
(Judicial Translator) mentioned 
in Sche~ule-I(A) .. 
b. For. direct recruits­
B.A.(Hdns) in English or Hindi or 
Urdu w.ith Diploma 1 Certificate 
course In translation from Hindil 
Urdu to English and vice versa 
from Universityl Institute 
recognrzed by the Gover:nment 
or 3 years experience in 
translation work from Hindi! 
Urdu td Englisn and vice versa in 
Central'

i 1 State Government 
offices/ Parliamentl State 
Legislature Secretariats or 
Central! State Public Sector 
Undert~lkingsl Supreme Court of 

! Indial ¥igh Courts . 

a. 50% of the vacant posts by promotion on the 
basis of seniority-cum-suitability from 
categories specified in column - 3. 

b ; 50% of the vacant posts by selection on merit 
(i) from the categories specified in column No.3 on 

the basis of written test and interview**, 
subject to fulfillment of ACR's benchmark 
criteria, failing which; 

b J;ly direct recruitment on the basis of written 
(iil • test and inter:view**. 
, a. 

b 

50% of the posts by promotion on the basis of 
seniority-cum~suitabi1ity from the category 
speCified in Column No.3. 

50% of the posts by selection on merit on the 
basis of written test and interview**. 

i 



S.NO. 
CATEGORY OF POST 
AND PAY LEVEL 

MINI'MUM QUALIFICATIONS, 
PRESC~II8ED FOR APPOINTMENT 

• TO THE 
MODE OF APPOINTMENT 

POSTS 

18. Senior Personal, 
Assistant 
(Promotion / 
Selection Post) 
(Pay level-8 of 7th 

Pay Commission) 

a. F:or promotion by 
senior(ty/departmental 
examhiation - For members of 
the Estlablishment of the High 
Court: 3 years service in 

,category 23 (Personal Assistant) 

a. 50% of the vacant posts by promotion from 
category 23 (Personal, Assistant) mentioned in 
Schedule-[(A) on the basis of seniority-cum­
suitability on the basis of shorthand dictation to 
be transcribed on Computer/ Typewriter. failing 
which:-' , 

mentiOl:led in Schedule-I(A).. 
,"Personal Assistants, who have completed eight 

r (8) years of regular service would be promoted as 
Senior Personal Assistant. Such promo tees would 
be en bloc shown at the bottom of the seniority 
list in the year in which they.were promoted as 
Senior Personal Assistant$, Such promotees 
would maintain inter se seniority between them 
in the cadre of Personal Assistant. They would be 

, junior to those promoted in the cadre of Senior 
Personal Assistant in the said year. In case a 
junior in the said category has completed eight 
,years of regular service, his senior would also be 
considered, provided the shortfall is less than six 
months. Promotions made under this proviso 
would be adjusted and from the 50% promotion 
quota." 

b. For direct recruits: Graduate 
with sp'eed of not less than 110 
w.p.m. ; in shorthand and 40 
w.p.m. \n typewriting. 

b. 50% of the vacant posts by direct recruitment on 
the basis of written examination comprising of 
one paper in English language (Essay, Grammar 
and Translation) followed by a Shorthand 
dictation to be transcribed on 
Computer/Typewriter. The short listed 
candidates would also undergo a viva voce** test. 

(Note: Each participant will be given opportunity I 
to appear in two shorthand diction transcription 
tests and best of the two will be conSidered.) 

19. Senior Assistant (a) F~)I' members of the (a) By promotion from category 24 (Assistant 
Librarian Establ(slhment of the High Librarian) mentioned in Schedule-I(A) on the 
(Pay level-8 of 7th Court:-, Graduate possessing a basis of merit-cum-seniority, failing which by 
Pay Commission) degree' or diploma in Library 

Science; with 5 years service in 
direct recruitment 011 the basis of written test 
and interview*"'. 

categor)y 24 (Assistant Librarian) 
mentio~ed in Schedule-ItA). 

(b) Di~'ect recruits: Graduate 
possessing a degree or diploma 
in Libr~ry Science. with 5 years 
experieince in Library work in a • 
post carrying the pay scale of pay 
level-5: of 7th Pay Commission, 
includi~g the service rendered, if 
any, on the' post (s) in the higher 
pay lev~ls. 

20. Chief Cashier For : members of, the By promotion from categories 25 (Junior 
(Promotion Post). Establi'shment of the High judicial Assistant) and 26 (Restorer) specified 
(Pay level-7'of 7th Court:; Graduate with 5 years in column 3, on the baSIS of seniority-cum­
Pay Commission) service: or High School/Matric suitability alqne. 

with 10 years service in 
categories 25 (Junior judicial 
Assistant) and 26 (Restorer) 
mentiOned in Schedule-IrA). 

21: Judicial Assistant For members of the By promotion from categories 25 (Junior! 
(Promotion Post) 
(Pay level-7 of 7th 

Establ~shment of the High I 

Court:' Graduate with 3 years' 
judicial Assistant) and 26 (Restorer) specified 
in column 3, on the basis of seniority-cum­

Pay Commission) servicej or High School / Matric suitability alone. 
with :5 

,catego~ies 
years' service in 
25 (Junior Judicial' 

'Assistant) and' 26 (Resto'rer) 
mentio'ned in Schedule-I(A). 
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S.NO. 
CATEGORY OF POST 
AND PAY LEVEL 

MINIMUM QUALIFICATIONS 
PRESCRIBED FOR APPOINTMENT 

TO THE 
POSTS 

MODE OF APPOINTMENT 

22 Judicial Translator 
(Pay level-7 of 7th 

Pay Commission) 

Graduate with English /Hindi / 
Urdu as one of the languages at 
the degree level and Diploma / 
certificate .Co.urse in translation 
from Hindi / Urdu to English 
and vice versa from University / 
Institute recognized by the 
Government or 2 years 
experience in translation work 
from Hindi / Urdu to English and 
vice versa in Central I State 
Government offices / Parliament 
/ State Legislature Secretariats 
or Central/State Public Sector 
Undertakings/ Supreme Court of 
India / High Courts 

By direct recruitment on the basis of written 
test and interview**. 

23. Personal Assistant 
(Pay level-7 of 7th 

Pay Commission) 

Graduate with Shorthand speed 
of 100 words per minute. and 
typing speed of 40 words per 
minute on computer and having 
knowledge of Computer. 

By direct recruitment on the basis of written 
test and interview**. 

24. Assistant 
Librarian 
(Pay level-7 of 7th 

Pay Commission) 

Graduate possessing a degree or 
diploma in Library Science 

By direct recruitment on the basis of written 
test and interview**. 

25. Junior . Judicial 
Assistant 
(Pay level-5 of 7th 

Pay Commission) 

a. Direct recruits - Graduate 
. with typing speed of not less 
than 35 words per minute on 
Computer. 

b. For departmental 
examination - By promotion 
from members of the 
Establishment of the High Court: 
Matriculation or equivalent with 
knowledge of English; having 
five years service in any of the 
categories .27 (Chauffeur); 28 
[Despatch Van Driver (Rider)], 
29 (Despatch Rider), 30 
(Despatch Rider-cum-Process 
Server), 31 (Photocopy Machine 
Operator Grade-I), 32 (Library 
Attendant), . 33 (Usher), 34 
(Photocopy Machine Operator 
Grade-II), 35 (Court Attendant), 
36 [Court Attendant (L), 37 
[Court Attendant (S)], 38.[Room 
Attendant (H)], and 39 (Security 
Attendant). 

a. 

b. 

70% of posts by direct recruitment on the basis 
of written test and interview**. . 

30% of the vacant posts by promotion from the 
posts mentioned in Column No.3 on the basis 
of written test, Typing test in English with 
speed of not less than 25 words per minute and 
interview**, subject to their work and conduct 
report. 

26 Restorer 
(Pay level-5 of 7th 

Pay Commission) 

a. Direct recruits Graduate with 
typing speed of not less than 
35 words per minute on 
Computer. 

b. . For departmental 
examination - By promotion 
from members . of· . the 
Establishment of the High; Court: 
Matriculation or equivalent with 
knowledge of English; having 
five years service in any of the 
categories 27 (Chauffeur), 28 
[Despatch Van Driver (Rider)], 
29 (Despatch Rider), 30 
(Despatch Rider-cum-Process 
Server), 31 (Photocopy Machine 
Operator Grade-I), 32 (Library 

a. 

b. 

70% of posts by direct recruitment on the basis 
of written test and interview**. 

30% of the vacant posts by promotion from the 
posts mentioned in Column No.3 on the basis 
of written test, Typing test in English with 
speed of not less than 25 words per minute and 
interview**, subject to their work and conduct 
report. 
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MINI~UM QUALIFICATIONS 
CATEGORY OF POST PRESC~IBED FOR APPOINTMENT IS.NO. MODE OF APPOINTMENTAND PAY LEVEL I TO THE 

POSTS 
Attenda'nt), 33 (Usher), 34 

. I 

(Photoc:opy Machine Operator 
Grade-Ii). 3S (Court Attendant), 
36 [C~urt Attendant (L),. 37 
[Court Attendant (S)], 38 [Room 
Attend~nt (H)], and 39 (Security 

~ Attend~nt}. . . 
27 Chauffeur a. i For members of a. 40% of the posts by selection from incumbents 

(Selection Post) Establi~hment of the High Court: of categories of posts specified in Column 3 on 
(Pay level-S of 7th 3 yead; service in any of the the basis of Written test, skill test in driving 
Pay Commission) categories of 32 (Library and interview**, failing which by transfer from 

Attendant), 33 (Usher), 34 incumbents of the post of Despatch Van Driver 
(Photo~opy Machine Operator (Rider) and Despatch Rider. 
Grade-I:!), 35 (Court Attendant). 
36 [Cqurt Attendant (L), 37 
[Court Attendant (5)], 38 [Room 
Attend~nt (H)], and 39 (Security 
AttendJnt). mentioned in' 

I • •

Schedule-I (A), and categories of 
2 (Assi$tant Manager-cum-Store 
Keeper). 3 (Cook), 4 (Clerk). 5 
(Assistimt Cook) and 6 (Canteen 
Attendimt) of Schedule-l to the 
Delhi High Court Departmental 
Canteeil Employees' 
(Appoit'ltment and Conditions of 
Service) Rules, 2017 with driving 
licence; of light vehicle and 2 
yeat:s unblemished experience in 
the lin~. Preference to be given 
to the rcandidates who can also 
drive tIle three wheeler van and 

I
the motor cycle.

I 

b.. Fori direct recruits Matric / b. 60% of the posts by selection on the basis of 
Higher: Secondary with driving written test. driving test and interview**. 
licence! of light motor vehicles 
and 2 .years unblemished 
experience in the line. 
Prefer~nce to· be given to the 
candid~tes who are working as 
Driver :in Indian Armed Forces 
and Ce\)tral Armed Police Forces. , 
Note: ,The Chauffeurs can be 
asked to perform the. duties of 
Despatch Van Driver (Rider) or 

i Despatth Rider. 
~~~------------~--4-----------------------~--------~28. Despatch Van a. . For members of a. By selection from incumbents of categories of 

Driver (Rider) Establishment of the High Court: posts specified. in Column 3 on the basis of 
(S·election Post) 3 yean~ service in any of the Written test, skill test in driving and 
(Pay level-5 of 7th catego~ies of 32 (Library interview**; failing which by transfer from 
Pay Commission) Attend!H1t). 33 (Usher), 34 incumbents of the post of Chauffeur and 

(Photo~opy Machine Operator Despatch Rider. 
Grade-II]. 35 (Court Attendant), 
36 [Cburt Attendant (L). 37 
[Court 'Attendant (5)]. 38 [Room 
Attendant (H)], and 39 (Security 
Attend~lltl mentioned . in 
Sched~le-I(A).and categories of 2 
(Assistant Manager-cum-Store 
Keepeli). 3 (Cool<). 4 (Clerk), 5 
(Assist~llt Cook) and 6 (Canteen 
Attendlmt) of Schedule-! .to the 
Delhi High Court Departmental 

• Cantee'n Employees' 

I (Appoi'ntment and Conditions of 
. Servic41 Rules, 2017 with driving 
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, 
.: . MINIMUM QUALIFICATIONS 

S.NO. CATEGORY OF POST 
AND PAY LEVEL 

PRESCRIBED FOR APPOINTMENT 
I TO THE MODE OF APPOINTMENT 

POSTS 
licence df light motor vehicle and 
2 years :unblemished experience 
in the line. Preference to be 
given tol the candidates who can 
also drive the three wheeler van 
and the ~otor cycle., 

h. For :direct recruits Matric / h. By selection on the basis of written test, skill 
Higher Secondary with driving test in driving and interview**. 
licence :of light motor vehicles 
and 2. years unblemished 
experiel;lce in the line. 

t 

Note: The Despatch Van Driver 
(Rider) f.an be asked to perform I 
the duties of Chauffeur or . 

, Despatch Rider. . ' 
29. Despatch Rider 

(Selection Post) 
7th(Pay level-5 of 

Pay Commission) 

30. Despatch Rider­
cum-Process 
Server, 
(Selection Post) 
(Pay level-5 of 7th 
Pay Commission) 

a. For members of a. 
Establis):1ment of the High Court: 
3 year's service in any of the 
categori.es of 32 (Library

I
Attendant), 33 (Usher), 34 
(Photocopy Machine Operator 
Grade-Ii), 35 (Court Attendant), 
36 [Court Attendant' (L), 37 
[Court. Attendant (S)], 38 [Room 
Attendant (H)], and 39 (Security 
Attenda;nt) mentioned in 
Schedure-I(A) and c~tegories of 2 
(Assist~nt Manager-cum-Store 
Keeper), 3 (Cook), 4 (Clerk), 5 
(Assist~nt Cook) and 6 (Canteen 
Attend~nt) 
of Sch~dule-[ to 'the Delhi High 
Court : Departmental Canteen 
Employ'ees' (Appointment and 
Conditibns of Service) Rules, 
2017 w'ith driving licence of light 
motor ,vehicle and 2. years 
unblem:ished experience in the 
line. p'reference to be given to 

I'
the candidates who can also 
drive die three wheeler van and 
the mo~or cycle. . 

h. Fo~ direct recruits Matric / h. 
Higher'Secondary with driving 
licence of light motor vehicles 
and 2 years unblemished 
experi~nce in the line. 

, Note: the Despatch Riders can 
! be asked to perform the duties of 

Chauffeur or Despatch Van 
Driver (Rider), 

By selection from incumbents of categories of 
posts specified in Column 3 on the basis of 
Written test, skill test in driving and 
interview**; failing which by transfer from 
incumbents of the post of Chauffeur and 
Despatch Van Driver (Rider). 

By selection on the basis of written test, skill 
test in driving and interview**. 

a. For members of the a. 50% of the vacant posts by selection from the 
Establishment of the High Court: incumbents of categories of posts specified in 
Matric '/ Higher Secondary with column 3 on the basis of written test and skill 
3 year's service in any of the test in driving and interview**, failing which. 
categofies of 32 (Library posts will be filled up from direct quota. 
Attend~nt), 33 (Usher), 34 
(Photocopy Machine Operator 
Grade-!I), 35 (Court .Attendant), 
36 [Court Attendant (L), 37 
[Court JAttendant (S)], 38 [Room 

. Attend~nt (H)), and 39 (Security 

, . Attend~nt) in Schedule-I(A) and 
categoi'ies of 2 (Assistant! I 

Page 16·of 20 



,,,.. MINIMUM QUALIFICATIONS I 
S.NO. CATEGORY OF POST 

AND PAY LEVEL 
PRESCRiBED FOR APPOINTMENT 

, TOTHE MODE OF APPOINTMENT 

, POSTS 

Managel"-cum-Store Keeper), 3 
(Cook), /4 (Clerk). 5 (Assistant 
Cook) aild 6 (Canteen Attendant) 
of Schedule-I to the Delhi High 
Court IDepartmental . Canteen 
Employees' (Appointment and 
Conditiqns of Service) Rules, 
2017 w'ith valid driving licence 
of Iightjmotor vehicles / motor 
cycle al:ld 2 years unblemished 
driving fxperience. 

b. For 'direct rec~uits: Matric / b. 50% of the vacant posts By selection on the 
Higher [Secondary with Driving basis of written test, skill test in driving and 
licence of light motor vehicles / interview**. 
motor ! cycle and '2 years 
unblemished driving experience, 

31. Photocopy 
Machine Operator 
Grade-I 
(Pay level-S of 7th 

Pay Commission) 

Fo'r members of the Establishment 
'of the High Court: Matriculation 
pass dr equivalent from a 
recognized Board or Industrial 
Training Institute pass certificate 
from a :l'ecognized Institute with 
four years service in any / 
combined categories of 32 
(Librar)~ Attendant), 33 (Usher), 

By promotion from the categories of 32 
(Library Attendant), 33 (Usher), 34 (Photoc;opy 
Machine Operator Grade-II), 35 (Court 
Attendant). 36 [Court Attendant (L), 37 [Court 

. Attendant (S)]. 38 [Room Attendant (H)], and 
39 (Security Attendant) mentioned in 
Schedule-leA). on the basis of seniority-cum­
suitability, 

34 (Photocopy Machine Operator 
Grade-ri), 35 (Court Attendant), 36 
[Court :Attendant (L), 37 [Court 
Attend~nt (S)], 38 [Room 
Attend~nt (H)], and 39 (Security

I . 

Attendant). mentioned in 
Schedul,e-I(A), haVing proficiency i 

in handling of Photocopy Machine. 
32. Library Attendant 

(Pay level-4 of 7th 
a. MalTiculation 
equivalbnt from a 

Pass or 
recognized 

a. By promotion on the basis of seniority-cum­
suitability from categories specified in Column 

Pay Commission) Board 'or Industrial Training 3. 
Institute Pass Certificate from a 
recogni'zed Institute (graduate to 
be preferred) with knowledge / 
experie1nce of book binding with 
five years service in any of the 
posts of categories 34 
(Photo90PY Machine Operator 
Grade-~I), 3S (Court Attendant), 
36 [Court Attendant (L), 37 
[Court !Attendant (S)], 38 .[Room 
Attend~nt (H)], and 39 (Security 
Attend~lTIt) mentioned in 
Schedule-I (A). 

b. Matriculation Pass or b. By direct recruitment on the basis of objective 
equivafent from a recognized test and interview**. 
Board or Industrial Training 
Institute Pass Certificate from a 
recognfzed Institute (Graduate to 

i 

be preJerred) with knowledge/ • 
experi~nce of book binding. 

33. Usher 
(Pay leveJ-4 of 
Pay Commission) 

7th 

Matriciilation Pass or equivalent 
from a recognized Board or 
Industrial Training Institution 

By promotion on the basis of seniority-cum­
suitability from categories specified in Column 
3. 

Pass I Certificate from a 
recognized Institute (graduate to 
be prkferred) with five years 
servici in· any of the posts of 
catego/'ies 34 (Photocopy 

I 
Machine Operator Grade-II), 35 
[Court' Attendant), 36 rCourt 
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S.NO. 
CATEGORY OF POST 
AND PAY LEVEL 

. MINIMUM QUALIFICATIONS 
PRESCRIBED FOR APPOINTMENT 

TO THE MODE OF APPOINTMENT 

POSTS 
.Attendant (L), 37 (Court 
Attendant (S)], 38 [Room 
Attendant (H)], and 39 (Security 
Attendant) . mentioned in 
Schedule-I(A). 

; 

34. Photocopy 
Machine Operator 
Grade -II 
(Pay level-3 of 7th 

Pay Commission) 

For members of the 
Establishment of the High Court: 
3 years service in the categories 
3S (Court Attendant), 36 (Court 
Attendant (L), 37 [Court 
Attendant (S)], 38 (Room 
Attendant (H)], and 39 (Security 
Attendant) mentioned in 
Schedule-I(A) having proficiency 
in handling of Photocopy 
Machine. 

By prpmotion on the basis of seniority-cum­
suitability from categories specified in Column 
3. 

35. Court Attendant 
(Pay level-3 of 
Pay Commission) 

7th 

Matriculation Pass or equivalent 
from a recognized Board or 
Industrial Training Institute Pass 
Certificate from a recognized 
Institute. 

. 

By direct recruitment on the basis of objective 
test arid interview**. 

I 

, 
36. Court Attendant (l) . 

(Pay level-3 of 7th 

Pay Commission) 

Matriculation Pass or equivalent 
from a recognized Board or 
Industrial Training Institute Pass 
Certificate from a recognized 
Institute. 

By direct recruitment on the basis of objective 
test arid interview**. 

, 

, 

37. Court Attendant (S) 
(Pay level-3 of 7th 

Pay Commission) 

Matriculation Pass or equivalent 
from a recognized Board or 
Industrial Training Institute Pass 
Certificate from a recognized 
Institute. 

By di1ect recruitment on the basis of objective 
test and interview**. , 

I 

38. Room Attendant 
(H) 
(Pay level-3 of 7th 

Pay Commission) 

Matriculation Pass or eqUivalent 
from a recognized Board or 
Industrial Training Institute Pass 
Certificate from a recognized 
Institute. 

By di1ect recruitment on the basis of objective 
test and interview**. 

! , 

I 
39. Security Attendant 

(Pay level-3 of 7th 
Pay Commission) 

Matriculation Pass or equivalent 
from a recognized Board or 
Industrial Training Institute Pass 
Certificate from a recognized 
Institute. 

By diJiect recruitment on the basis of objective 
test arid interview**. 

I 

I 

I 

** Viva-voce/interview marks shall not be more than 15% of the total marks of the written examination while 
making appointment through departmental examination and 25% in th~ case of direct recruitment. 

I 
! 

i 

Page 18 of20 



2 

SCHEDULE - II (B) 

(SEE RULE - 7) 


TECHNICAL CADRE 


Name of the PostS.No Qualification Mode of appointment & Experienceand Pay Scale I I 
1. Joint Director 

(Pay level-12 of 7th Pay 
Commission) 

Senior System Analyst 
(Pay level-ll of 7th Pay 
~m~~~~ 

(Al For Promotion :­

(B)& (C) For Deputation! Direct 
Recruitment: 
Masters of Technology in Computer 
Science or Information Technology! 
Masters of Science in Computer Science or 
Information Technology! Masters Degree 
in Computer Applications from a 
Recognized University/ Institute with 
minimum 60% marks in aggregate. 

OR 
Bachelor of Technology, in Computer 
Science or Information Technology from a 
recognized University !Institute with 
minimum 60% marks in aggregate. 

Degree in Law! Master of Business 
,Administration from a recognized 
University or Institute will be 
considered as an additional 
qualification. 

Age Limit: 

For Direct Recruitment: 45 years. 

For Deputation: 50 yrs. 


.cAl FQr Promotion :­

-

(B)& (C) Deputation! 

Direct recruitment: 


Masters of Technology in Computer 
Science or Information Technology! 
Masters of Science in Computer Science or 
Information Technology! Masters Degree 
in Computer Applications from, a 
recognized University! Institute with 
minimum 60% marks in aggregate. 

OR 
Bachelor of Technology in Computer 
Science or Information Technology from a 

, recognized University! institute with 
minimum 60% marks in aggregate. 

Degree in Law! Master of Business 
Administration from ~ recognized 
University or Institute will be 
considered as an additional 
qualification. 

Age Limit: 
For Direct Recruitment: 42 years. 
For Deputation: 50yrs. 

By promotion of Senior System Analyst With 5 
(five) years of satisfactory service on the post 
of Senior System Analyst on the basis of Merit­
cum-Seniority. 

OR 
lit! By deputation from officers of Central/State 

Governments! Autonomous bodies! 
Research Institutions! Universities! Public 
Sector Undertakings holding technical posts in 

, the Pay level-12 of 7th Pay Commission on 
regular basis or with 5 years regular service' in 
the Pay level-ll of 7th Pay Commission 

! OR 
I

C.I By direct recruitment from persons with 
! 

Minimum 10 years experience, in the case of 
those possessing masters degree, and 12 years 
experience. in the case of those possessing 
bachelors degree. in the field of 
IT!Computerization, Programming! Software 
Development and Data processing position in 
Central! State Governments! Autonomous 
bodies! Research Institutions! Universities! 
Public Sector Undertakings!reputed private 
sector companies! organizations,on the basis 
of written test and interview**. 

A I By promotion of System Analyst with 5 (five) 
'[' years of satisfactory service on the post of 

System Analyst on the basis of Merit-cum-
Seniority. 

OR 

I 

13.,I , By deputation from officers of Central! State 
I Governments! Autonomous bodies! Research 

Institutions! Universities! Public Sector 
Undertakings holding technical posts in Pay 

t level-II of the 7th Pay Commission on regular 
basis or with 5 years regular service in the Pay 

r level-IO of the 7th Pay Commission 
, OR 

By direct recruitment from persons withC'I 
Minimum 08 years experience. in the case of! 
those posseSSing masters degree. and 10 years 
experience, in the case of those possessing 
bachelor's degree, in the field' of IT! 
Computerization, Programming! Software 
Development and Data processing in Central! 
State Governments! Autonomous bodies! 
Research Institutions! Universities! Public 
Sector Undertakings!reputed Private Sector 
companies!organizations on the basis of 
written test and interview**. 

3 , System Analyst (Al for Promotion :­ A) By promotion of Assistant Programmer with 
(Pay level-10 of 7th Pay 5 (five) years of satisfactory service on the 
Commission) post of Assistant Programmer on the basis of 

Merit-cum-Seniority, provided the candidate 
possesses the requisite academic qualification 
prescribed for direct recruitment. 

-.. OR 
(B) & (C) For Deputation! By deputation from officers of Central! State 
Direct Recruitment: Governments! Autonomous bodies! Research 
Masters 'of T'echnologyin Computer Institutions! Universities! Public Sector 
Science or Information Technology! Undertakings holding technical posts in the 
Masters of Science in Computer Science or Pay Level-10 of 7th Pay Commission on regular 
Information Technology! Masters Degree basis or (ii) with 5 years regular servite in the 
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S.No 
Name of the Post 

and Pay Scale 
Qualification 

in Computer Applications from a 
recognized University/ Institute with 

Mode ofappointment & Experience 

Pay level-6 of 7th Pay Commission 
OR 

minimum 50% marks in aggregate. C. By direct recruitment from persons with 
Minimum 5 years experience, in the case of 
those possessing masters degree and 8 years 
experience, in the case of those possessing. 
bachelors degree, in the field of IT/ 
Computerization, Programming/ Software 
Development and Data processing in 
Central/State Governments/ Autonomous 
bodies/ Research Institutions/ Universities 
/Public Sector Undertakings/reputed Private 
Sector companies/ organizations on the basis 
of written test and interview ..... 

OR 
Bachelor of Technology in Computer 
SCience/ Information Technology from a 
recognized University with minimum 60% 
marks in aggregate. 

Degree in Law/ Master of Business 
Administration from a recognized 
University or Institute will be 
considered as an additional 
qualification. 

Age Limit: 
For Direct Recruitment; 40 years. 
For Deputation; 50 yrs. 

4 Assistant 
Programmer 
(Pay level-7 of 7th Pay 
Commission) 

(A) For Promotion ;­ A.. 50% of the posts by promotion of Junior 
Judicial Assistant (Technical) having requisite 
qualification with 5 years service in the cadre 
on the basis of Merit-cum-Seniority, failing 
which by direct recruitment. 

(B) For direct recruitment: 
Masters of Technology in Computer 
Science or Information Technology/ 
Masters of Science in Computer Science or 
Information Technology or Masters Degree. 
in Computer Applications from a 
recognized university with minimum 50% 
marks in aggregate. 

OR 
Bachelor of Technology in Computer 
Science or Information Technology from a 
recognized University/ institute with 
minimum 60% marks in aggregate. 

B.! 50% of the posts by direct recruitment from 
persons possessing 3 years experience, in the 

, case of those possessing mast~rs degree and 
five years experience, in the case of those 

j possessing bachelor'S degree, in the field ofi IT/Computerization, Programming/ Software 
, Development and Data processing in Central/ 

State Governments/ Autonomous bodies/ 
Research Institutions/ Universities / public 
sector Undertaldngs/ reputed Private Sector 
companies/ organizations on the basis of 
written test and interview"". 

Degree in Law/Master of Business 
Administration from a recognized 
University or Institute will be 
considered as an additional 
qualification. 

5 Junior Judicial 
Assistant (Technical) 
(Pay level-5 of 7th Pay 
Commission) 

Age limit 
For Direct Recruitment: 35 years. 

BCA/B.Sc in Computer Science with 
minimum 50% marks in aggregate. 

Age limit: 18 - 27 yrs. 

I By Direct Recruitment on the basis of Written 
Test and interview"". 

** Viva-voce/interview marks shall not be more than 15% of the total mark$ of the written examination while making 
appointment through departmental examination and 25% in the case of direct fecruitment. . . .' I 	 . 

I 

EXPLANATION: 	 . . I .' 

1. 	 Decision of the Delhi High Court whether a private sector oompany or organization is 'reputed', 
will be final and binding on the candidates. I 

2. 	 For purposes of these -rules 'regular service' means service in the field of Information 
Technology/Computerization/ Programming/Software Dev~lopment and Data processing. 

I 

NOTE: I 
1. 	 Qualification and experience are relaxable at the discreti10n of Hon'ble the Chief Justice in case a 

candidate is otherwise well qualified. i 
2. 	 The above Rules shall come into force with immediate effed. 

3. 	 The technical cadre will form a separate cadre and will lt interchange or merge with the general 
cadre and vice-versa, and the persons appointed in the tecHnical cadre shall have no claim to or parity 
for seniority and/or promotion etc, with the general cadre ~nd vice-versa, on the Establishment of this 
Court.' : 
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DELHI ~IIGH COURT STAFF (SENIORITy) RULES. 1971 

In exercise of the powers conferred under Article 229 of the Constitution of India, 

the Chief Justice is p!ease~ to frame the following rules regulating the seniority of the High 

Court Staff: ' 


PART-I GENEIRAL 
1. 	 These rules may be called the Delhi High Court Staff (Seniority) Rules, 1971. 

2. 	 They shall come irito force immediately. 

In these rules:­
(i) 	 'The High Couf:t' means the High Court of Delhi for the National Capital Territory 

of DeihL . 
(ii) 	 'Equal status p,osts' means the posts shown to be of equal status, from time to 

time, in SchedL\te II to these Rules. ' 

, ' 

PART-II SENIORITY OF EMPLOYEES, .. 

3. Inter se senioritY of employees in any category of High Court Staff should be 

determined on the, basis :of his/her inter-se seniority in the feeder cadre provided that the 

selection is made only by one mode Le. by promotion and employees were promoted 

together. . 


4. Seniority of an employee regularly appointed to a post according to rule by way of 
departmental test, woul(i be determined by the order of merit indicated at the time of 
appointment and not according to the date of confirmati'on. 

5. In cases where th~ mode of appointment is only by way of direct recruitment, inter 
se seniority of the employees would be with reference to the merit/rank secured by them. 

, 	 . I 

6. 	 Incase there is s~lection by both modes Le. direct recruitment and by promotion, 
. then principles laid down in the Notification No. 20011/1/2012-Estt.(D) dated 04.03.2014 
issued by the Department of Personnel & Training, Ministry of Personnel, Public Grievances 
& Pension, Gover.nment of India, will apply. . 	 ' 

7. JOint Inter se seni10rity of employees in the categories of equal status posts shall be 
determined in accordanc:e with rule 3. '. 

8. Subject to the pr;ovisions of rule 5 inter se seniority of two or more employees 
appointed in a non-subStantive capacity to the same category on the same date, unless 
there is anything to the; contrary in the terms of their appointment, shall be fixeq with 
reference to the date of ~irth; the older in age being' senior to the younger. 

PART-III SPECIAL PROVISION 

9. 	 If the fixation of s'eniority of an employee according to the foregOing rules results in 
'I 	 ' 
inequality or great hardship, the seniority of the employees, may be re-fixed by the Chief 
Justice on Ad-hoc basis t~king into consideration the circumstances of the case. ' 

SCHEDULE -1 

(DELETED) 


------------------:~----------~------------------------------------(Notified vide Delhi High Court's Notification No. 54/Estt. dated 11.5.1971) 

Page 10f2 



,.. ,. 

) 

SCHEDULE -II 
(SEE RULE 2) 

Equal Status posts:-	 . 
(i) Registrar .and Registrar-cum-Secretary to the Chief Justice. 
(ii) Deputy Registrariand Deputy Registrar (Accounts). 
(iii) Assistant Registrar, Assistant Registrar (Library) and Deputy Controller of 

Accounts. 
(iv) Administrative Officer (Judicia.l), Administrative Officer' (Accounts), Court 

Master, Private S~cretary to Judges and Librarian. 
(v) 	 Reader, Senior J4dicial Assistant, Court Officer, Senior Judicial Translator, Senior 

Personal Assista*t: and Senior Assistant Librarian. . 
(vi) 	 Chief Cashier, JudiciaJ Assistant, Judicial Translator, Personal Assistant and 

Assistant Librari~n. 
(vii) 	 Junior Judicial A~sistant and R~storer. 

1 

I 
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DELHI HIGH COURT ESTABLISHMENT (APPOINTMENT 
AND CONDITIONS OF SERVICE) RULES, 1972 

In exercise of the powers vested in him by Article 229 of the Constitution of India, the Chief Justice of 
the High Court of Delhi hereby makes the following rules regulating the appointment of persons to and 
conditions of service of persons serving on the establishment of the said High Court:-

-1~' Short Ti-=tl-e------ r-l'.hese rules may be called the "Delhi H-igh-Court Establishment (AppOintment' 
----------:c- _ f..!J~ Conditions of Service) Rules, 1972_" ___ = ___________ _ 

~. -r--commencement and (i) These rules shall come into force from 1st September, 1"972 
Application 

. (ii) These rules shall apply to al the employees of the High Court. 
-3. Definition In these rules unless there is anything repugnant in the subject or context: 

a. "Chief Justice" means the Chief Justice of the High Court of Delhi 

b. "High Court" means the High Court of Delhi 

c. "Prescribed' means prescribed by these rules. 

d. "Recognized University" means any University incorporated by :Iaw in 
India or any other University/Institution which is declared by the Chief 

_______ .. -,-_____ . _:- Justice to be a recognized University f<?r the purpose of these rules. __ 
4. Establishment The establishment of the High Court shall consist of the posts shown in 

Strength Schedule - I to these rules which may be amended by the Chief Justice from 
time to time . 

5. Condition of 
eligibility 
appointment 

. and A person shall be eligible for appointment on the establishment of the High 
for Court who:-

a. is a citizen of India: 
b. is medically fit: 
c. is a good character; 
d. possesses the prescribed education qualifications from a recognized I 

University; and 
e. is not below 18 years of age and over 27 years of age on the first day of 

January of the year in which the process of recruitment is initiated. 

Provided that the upper age limit for a member of a Scheduled Caste or 
Scheduled Tribe shall be 32 years. 

Provided that the upper age limit for direct recruitment in respect of 
candidates belonging to Other Backward Classes shall be 30 years. 

Provided that the upper age limit for the post of Deputy Registrar 
(Accounts) under direct recruitment process shall be 45 years for General 
Category Candidates, 48 years for Candidates belonging to Other Backward 
Classes and 50 years for candidates belonging to Scheduled Castes/ 
Scheduled Tribes Categories. 

Provided that the upper age limit for the post of Private Secretary/ 
Librarian shall be 35 years for the General Candidates and 40 years for the 

i members of Scheduled Castes / Scheduled Tribes / Other Backward Classes. 

Provided that the upper age limit for the post of Senior Personal 
Assistant shall be 32 years for General Category Candidates, 35 years for 
Candidates belonging to Other Backward Classes and 37 years for candidates 
belonging to Scheduled Castes/ Scheduled Tribes Categories. 

Provided further that the upper age limits shall not apply to a person 
already serving on the establishment of the High Court or of the Courts' 
S_l:l~ordinate to the High Court. __ . ___ _ 

Appointment to the post of Registrar and the posts specified in 
-----, r---c--- ------------

6. Appointment 
,----i--::c---- _'. _________ ~~~edule - II shall be made by the ChL!?X Justice. '--c--:---c--~-: 

7. Mode of Appointment Except for appointment on officiating, temporary or ad-hoc basis, the: 
mode of and qualifications for appointment to the post specified in Schedule - II . 
to these rules shall be as stated therein. __ ~ ____________ -=-=--.::..:..:::..:--=--'...:.:.c=...=..-=-:..:=,-c::...::..--=-=-~::.:.::..-,,--,,-.:.c::..c.~-,--_ 
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7 - A Appointment 
deputation basis 

on Notwithstanding anything contained in the Rules, appointment to a post 
or a class of posts in the categories of Deputy Controller of Accounts, Librarian, 
Private Secretaries, Senior Personal Assistants and Assistant Librarians may 
also be made on deputation basis of a person or persons serving outside the 
High Court in connection with the affairs of the Govt. of N.C.T. of Delhi, the 
educational and other qualifications for these incumbents remaining the same 
as prescribed in Schedule - II. There will be no upper age limit for appointment 
on deputation basis. 

8. Nature 
appointment 

of a. Appointment to post specified in Schedule - II other than the post of 
Registrar-cum-Secretary to Hon'ble the Chief Justice may be substantive' 
or on probation or on officiating, temporary or adhoc basis. Any 
appointment other than substantive appointment may be terminated at 
any time without assigning reasons. Probation shall ordinarily be of one 
year's duration. Expiry of the period of probation shall not result in 
automatic confirmation. 

b. Appointment to the post of Registrar-cum-Secretary to Hon'ble the Chief 
Justice shall not be made substantively or on probation. 

Any person appointed as Registrar-cum-Secretary to Hon'ble the Chief 
Justice by selection from category 1 D (Joint Registrar) mentioned in 
SChedule - I to these rules shall work on the said post on a purely 
temporary and ad hoc basis for so long as his service may be required in 
that capacity by the Chief Justice. 

c. . A person appointed to a post in one category may be transferred to a 
post of equal status in any other category. 

d, In the event of a tie between two or more candidates appointment shall 

f-----f---.- --.-----,--

Appointment to Class 
.. ____ be"-.-m..-:a'-d_e_,i_n_a_c_c_o_rd_a_n_c_e_w_i-,..th_th_e_s_e_n_io-,r_it-,-y_i_n _th-,.e_fe_e_d_e_r _c_a,-d r_e_, ~ ___ _ 

Appointment to the posts in Class - IV mentioned in Schedu'le - I shall 
be made by the Registrar unless the Chief Justice otherwise directs. 

9. 
- W posts. 

Appointment to Class - IV posts mentioned in Schedule - I may be 
made by one or more of the following methods, name'ly:-

a. By promotion of a person already employed in the Court; 

b. By transfer or deputation of a person serving outside the Court in 
connection with the affairs of a State or the Union or of the Govt. of 
N.C.T. of Delhi; 

~_~~' __ o.,..-_~--:;--;;;--t--::c. By direct recruitment __ .. 
9 - A Reservation of posts for Consistent with maintenance of efficiency of Administration and subject to 

Scheduled Castes,' availability and orders passed by the Chief Justice from time to time, 15 per 
Scheduled Tribes, Other cent posts for Scheduled Castes, 7.5 per cent posts for Scheduled Tribes, 27 
Backward Classes, Ex- per cent for Other Backward Classes and 3 per cent for Persons with 
servicemen and Persons 
with Disability 

10, Security 

Disability, to be filled through direct recruitment, shall be reserved for 
appointment to Groups 'A', 'B' and 'C' posts on the establishment of this 
Court, and reservation shall also be available in appointments to Group 'C' 
posts, to be filled through direct recruitment, to Ex-servicemen in accordance 
with the Rules, Orders and Notifications issued from time to time by the 
Government of India. 

An official holding the post of Chief Cashier or Court Officer shall furnish 
security to the Registrar in such amount as the Registrar may fix. An official 
holding the post of Librarian or, Stationery Assistant or any post involving 
dealings in public money may be required by the Registrar in such money as 

r-~_~ __ =-~_~~ __ ~~th~e~R~e~g~is~tr~a,-r~m~a~y..-:f~ix~.~_~_--,~ __ ~~~ ___ ~~_~ __ ~ ___ ~_~ 
11. Application of Central In respect of all such matters regarding the conditions of service of Court 

Government Servants servants for which no provision or insufficient provision has been made in 
Service Rules. these rules, the rules and 'orders for the time being in force and applicable to 

Central Governments Servants shall regulate the conditions of service of the 
Court servants subject to such modifications, variations or exception, if any, in 
the said rules, as the Chief Justice may, from time to time, specify. 

1-----1-=----.- -------
12. Power to relax rules 

Provided that the Registrar and Joint/Deputy Registrar belonging to Delhi 
Higher Judicial Service and Delhi judicial Service respectively, shall be 
goyer!l~~.'~_ t.h_~ rules ?I~_~ple J!2. !he saids~~yic~~_ _ _ _. 

The Chief Justice may, by order, dispense with or relax the requirements 
of any rule to such extent and subject to such conditions as he may consider 

'-____ '-_____________ --'-~necessaryin any particular case. __ . ____________ _ 
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For ready reference 
As on 25th May 2015 

NUMBER OF PERMANENT AND TEMPORARY POSTS OF OFFICERS AND 
OFFICIALS ON THE ESTABLISHMENT OF HIGH COURT OF DELHI 

• S. No. Name of ~ategory Permanent Temporary Total 

~ l. i Registrar General 1 -- I --
2. Registrar 7 4 11 
3. . Joint Registrar 16 7 23 

• (10 for DHJS and 13 for DHC)---
4. i Deputy Registrar 17 -- 17 
5. Assistant Registrar 25 1 26 --
6. Deputy Controller of Accounts 2 -- 2 
7. Admn.Officer (JudI.) 48 1 49 -- -
8. Court Master 53 5 58-- .-- --
9. Private Se~retary 78 -- 78- I -
10. Librarian 1 -- I- -- .,.- -----
11 SAS Accountant 1 -- I 
12. Senior Judicial Assistant 202 5+ 255 

f-
48 (for LRs) 

13. Senior Judicial Translator 9 -- 9-- - -- - - - - - -
14. Reader 5 3 8 

i---
15. Sf. Assistant Librarian 2 -- I 2 -- - - - -
16. Assistant tibrarian 5 -- 5 r-- -

Senior Personal Assistant 11717. 114 3 
18. Chief Cashier 1 1 2-- - --- -- - -
19. Court Officer I -- I 
20. Judicial Assistant 167 36 203 

'" ~, -
2l. Judicial Translator 11 -- 11 ---- -
22. Personal Assistant 60- 7 67 - +-
23. Junior Judicial Assistant 204 8+ 254 

42 (for DEOs) -
24. Restorer 53 -- 53 
25. Chauffeur 85 19 104 

r- Despatch Van Driver (Rider) 
-

26. 1 1 2 
27. Despatch Rider 5 6 11 

f-- 28. --- - -
Despatch Rider-cum- Process 13 -- 13 
Server 

- - -t- -- -- - - ----
29. I Photocopy Machine Operator Gradc-l 10 -- 10 

- - -- -
30. Photocopy Mac_~ine Operator Grade-II 6 -- 6-

• 
31. Usher 62 -- 62 -
32.• Library ~ttendant 9 9 - -- 38B -- - -
33. Court Attendant 85 473 
34. Room Attendant 70 -- 70 
35. Security Attendant 5 -- 5 - -- .-
36. Safaiwaia 51 2 53 
37. Lawn Attendant 3 " -- .) 

Technical Cadre 

1 I I. I Assistant Registrar {Technical) I- - 1 -1 2. I System Analy~t I  

~ 
-

2 2 3. • Progranmler 
4 4 4. I Assistant Programm~r i --

60 5. Junior Judi~iafAssistant (Technical)I  60  -
DELHI HIGH COURT ARBITRATION CENTRE 

-

t 
. I  

1  
3  

I I. RegistrarI  

3 Deputy Registrar 2. 
1 I Private Secretary 3.- 4 4 Personal Assistant 4. 
1 I 5. Chief Cashier 
8 8 Junior Judicial Assistant 6. 

13 . 13 -- ICourt Attendant 7. 



--

--
--
--------- ---- --- - --- ---

DELHI HIGH COURT DEPARTMENTAL CANTEEN 

TemporaryS. No. Name of Category Permanent Total I -
1. Manager Grade-II I ! -- I  
2. . Assistant Manager-cum- Store Keeper I 1  

Clerk 3 3  J~-- Halwai-cum-Cook 2 4. 2  
Assistant Halwai-cum-Cook 2  2 5. 
Tea/Coffee Maker 1 6. I  

7 I 7. Bearer 7  
Wash Boy 3 8. 3  
Safaiwala I  1 L_2~_ 

.~ 
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SCHEDULE - I (SEE RULE - 4) 

Number of permanent and temporary posts on the Establishment of the High Court of Delhi:-

S. NO. DESIGNATION OF POST NUMBER OF NUMBER OF 
PERMANENT POSTS TEMPORARY POST -----

-GROUP 'A' 
--~- -~-.-

{GAZETTED} - -
~.- .. --- ---- --~ 

1. Registrar 6 6 

1A. Registrar-cum-Secretary to Hon'ble 1 --
the Chief Justice 

1C Joint Registrar 16 7 

2. Deputy.Registrar 17 3 

- - --
3. Deleted 

4. Assistant Registrar 24 1 

4.A. Deputy Controller of Accounts 02 --

4.8 Assistant Registrar (Library) 01 -
--_ .. -

Tdnlinistrative Officer (Judicial) 
------- I I 5. 48 01 

-53 ---~ --.- -. 
6. Court Master -

--- --~ - .. 
7. Private Secretary 78 1 

8. Librarian 01 -

.- - ---~----- '--~ 

8.A. Deleted 

GROUP 'B' {NON - GAZETTED} 

8.B. SAS Accountant 01 -

9. Senior Judicial Assistant 202 53 

10. Senior Judicial Translator 09 -
---" ---

11. Reader 
'I 

5 3 
---

12. Assistant Librarian 5 -

13. Senior Personal Assistant--
-_._--.--- --- ---

114 3 
r--- --

14. 
-=---:-._- -- -

Deleted 
- --- -_.- --

--~~-- -~ . --- ~~ -- ---- --------- _. 
15. Chief Cashier 1 "'2~-----

16. Court Officer 1 -

17. Judicial Assistant 167 36 
, 

18. Judicial Translator 11 
---

-

19. Personal Assistant 60 '11 
._---

20. Deleted 
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.. ----
GROUl:i-'~C' 

- - ------ --r--~--

{NON - GAZETTED} 
" 

21. Junior Judicial Assistant 204 58 

22. Restorer 53 -

23. Chauffeur 85 19 

23.A. Despatch Van Driver (Rider) 1 1 

- -- ~--- - r-
23.B. Despatch Rider 5 3 

----- .---~ --- - - - -
24. Photocopy Machine Operator 10 --

Grade -I ----- ~-.-- ---
{NON - GAZETTED} GROUP '0' 

24A Photocopy Machine Operator 6 --
Grade -II -- --

25. Deleted - -

26. Library Attendant 9 -

-----.- --.- -- --- ----- ----
27. Usher 62 --

28. - Court Attendant 388 85 

---- --_. - . 
29. Room Attendant 70 --

30. - Security Attendant 5 --

- -- .. ~ ~ -- ------ -~ - --- ._--_ .. _- - - ----_ .. _--- -~--- ---- -
31. Safaiwala 51 2 

, 
•• __ 0. ___ - _ -- - -- - - - -- ----- .. --

32. , Lawn Attendant 3 -

-----_. -- ----- -

Senior Assistant Librarian 2 

Despatch Rider cum Process Server 13 

Technical Cadre 

-,---- -----

GROUP A (GAZETTED NON-MINISTERIAL) 

----- --

__ ~9is!rar C~echnical) 
-- 1 

-- ~- -- -- ------ ---.----Assistant R 

_~I~st 
1 -

~- ~~-~-- - --- --------- -~ 

2 --
er - ~, ~ --~------- ,---- ------- --P rC?9!.a n:t m 

GROUP B (GAZETTED NON.-MINISTERIAL) 

Assistant P rogrammer 4 --
._-

GROUP 'C , (NON - GAZETTED) 

- -.- --- --
icial Assistant (Technical) 

I 
-- 60 

-- - ---

Junior Jud 
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SCHEDULE - II (SEE RULE - 7) 
S.NO. 

1 

1A 

CATEGORY OF POST 

Joint Registrar 

Deputy Registrar 

I MINIMUM QUALIFICATIONS 
PRESCRIBED FOR 

APPOINTMENT TO THE 
POSTS 

i 

a. 

b. 

MODE OF APPOINTMENT 

By selection on merit on deputation from Delhi 
Higher Judicial Service or Delhi Judicial Service 
(Selection Grade). 

OR 
By selection on the basis of merit cum seniority 
from Officer of category 2 (Deputy Registrars) 
of Class -I mentioned in Schedule-I. 
By selection on merit from Officers of categories • 
4 (Assistant Registrar), 4A (Deputy Controller of 
Accounts) and 4B Assistant Registrar (Library). 

1 
B 

Deputy Registrar 
(Accounts) 
(Selection Post) 

Graduate with Diploma in 
• Subordinate Accounts 

Service Parts I & II with 5 
years service in the scale 
of Rs. 3000 - 4500. (Pre -
revised) 

a. 

b. 

By Selection on merit from:-

Officers of categories 4 (Assistant Registrar), 
4A (Deputy Controller of Accounts) and 4B 
Assistant Registrar (Library). 

or 
By transfer on deputation from officers under the 
Central Govt. / Govt. of N.C.T. of Delhi. 

Holding analogous post; or 

i. 

ii. 

I With 5 years regular service in a post in the pay 
scale of Rs. 3000 - 4500 (Pre-revised) and 

I possessing experience in Cash, Accounts and 
Budget Work; 

By direct recruitment. 

c. I Note 1. In case no suitable candidate with the 
requisite minimu m qualification is available, the 
post of Deputy Registrar (Accounts) may be 
filled in by selection on merit from the 
categories of officers of Assistant Registrar, 
Deputy Controller of Accounts and Assistant 
Registrar (Library). 

2. 
3 

Deleted 
Assistant Registrar 
(Selection Post) 

By selection on merit from confirmed Officers of 
(Selection Post) the Categories 5, 6 and 7 of 
Class II mentioned in Schedule I in the ratio of 
the strength of the Cadres of the Officers of 
Category 7 of Class II mentioned in Schedule I 
(Private Secretary) and from the Officers of the 
Categories 5 and 6 of Class II mentioned in 
Schedule-I (Administrative Officer (Judicial) and 
Court Master). The first vacancy shall be filled 
in from the Officer of Category 7 of Class II 
mentioned in Schedule-I (Private Secretary) 
and thereafter by rotation dependent on the 
strength of the Cadres. 

Provided that if there be no officer available or 
found fit for promotion out of the officers falling 
in consideration zone in anyone of the above 
said categories, the vacancy may be filled from 
the other category by rotation as above subject 
to adjustment at the future selection/selections 
but without prejudice to the seniority of the 
person(s) already apPointed. 

EXPLANATIONS: 
The present cadre strength of Private 
Secretaries and Admn. Officer (Judl)/Court 
Master is 61 and 78 respectively. Thus, the 
rotation of the vacancies in the cadre of 
Assistant Registrar will be filled in the ratio of 3 
(PS ): 4 (AOJ/CM); that is first vacancy from PS 
, second from AOJ/CM, third from PS, fourth 
from AOJ/CM, fifth from PS and sixth and 
seventh from AOJ/CM and so on and so forth. 
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3A I Deputy Controller Graduate with Diploma in By selection on merit from:-
of Accounts 
(Selection Post) 

Subordinate 
Part I & II. 

Accounts Service a. Confirmed officers of categories 
(Administrative Officer (Judicial), 6 

5 
(Court 

Master) and 7 (Private Secretary) of Class II 
mentioned in Schedule - I: 

or 
b. I Category 8-B (SAS. Accountant) of Class - III 

mentioned in Schedule - I with 10 years service 
as SAS. Accountant in the scale of Rs. 6500 -
10500 (Revised); or 

c. I Direct recruitment; or 

d. Any Govt. Deptt. - On deputation. 

N.B. In case no suitable candidate with the 
requisite minimum qualification is available, the 
post of Deputy Controller of Accounts may be 
filled in by selection on merit from the confirmed 
Officers of Categories of Administrative Officer 
(Judicial) , Court Master and Private Secretary 
by rotation in the manner prescribed for 
appointment to the post of Assistant Registrar 

3B Assistant Registrar Graduate with Degree in Library By selection on merit from:-
(Library) and Information Science having 
(Selection Post) 8 years service in the pay scale a. Officers of categories - 5 (Administrative Officer 

of Rs. 1DODO - 325 - 15200 or (Judicial), 6 (Court Master), 7 (Private Secretary) 
10 years service in the pay and 8 (Librarian) mentioned in Schedule - I. 
scale of Rs. 8000 - 275 - or 
13500 By transfer on deputation from officers under the 

I b. Central Govt.l Govt. of N.C.T. of Delhi. 
• DESIRABLE: 

By direct recruitment on the basis of written test 
i. Post Graduate Degree in and interview. 
Library and information c. 
Science/Documentation. Note I In case no suitable candidate with the 

requisite minimum qualification is available, the 
ii. Degree in law of a post of Assistant Registrar (Library) may be 
recognized University. filled in by selection on merit from the confirmed 

Officers of Categories of Administrative Officer 
iii. Knowledge and experience (Judicial) , Court Master and Private Secretary 
in computer application in by rotation in the manner prescribed for 
Library Management. appointment to the post of Assistant Registrar 

Note 2: Provided that in case any officer junior 
to the Librarian in the joint seniority of 
AOJ/Court Master is considered for the post of 

4. 	 Administrative 
Officer (Judicial) 
(Promotionl 

a. Graduate with 5 years I a. 
service (Law graduate to be 
preferred) in any of the posts of 

Assistant Registrar then the Librarian would also 
be considered. 
25% of the vacant posts by promotion on the 
basis of seniority-cum-merit from joint seniority 
list of categories 9 (Senior Judicial Assistant), 10 • 
(Senior Judicial Translator) 11 (Reader) and 16 • 
(Court Officer) of Class - III mentioned in 
Schedule - I: 

75% of the vacant posts by selection on merit 
on the basis of written test and interview from 
categories specified in column 3(b)(i) 

In case requisite number of candidates do not 
qualify for selection on merit in terms of 
provisions of clause (b}(i) above, by direct 
recruitment on the basis of written test and 
interview. 

Selection Post) categories 9 (Senior Judicial 
Assistant), 10 (Senior Judicial 
Translator) 11 (Reader) and 16 
(Court Officer) of Class - III 
mentioned in Schedule - I. 

b.(i) For' members of b(i)
establishment of this Court: 
Graduate with 5 years service 
(Law Graduate to be preferred) 
or non-graduate with 8 years 
service in any of the post of 
categories 8(B) (SAS 
Accountant), 9 (Senior 
Judicial Assistant), 10 (Senior 
Judicial Translator), 11 
(Reader), 13 (Senior Personal 
Assistant), and 16 (Court 
Officers) of Class III 
mentioned Schedule - I. 

bb.(ii) For direct recruits: Law 
(ii)graduate with 5 years service in 

the pay scale of Rs. 1640 -
2900. (Now revised to Rs. 5500 
- 9000). 
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2 3  
Court Master 
(Promotion I 
Selection Post) 

Private 
Secretary 
(Promotion I 
Selection Post). 

6. 

a. Graduate with 5 year service (Law I a. 
graduate to be preferred) in any of the.I posts of categories 9 (Senior Judicial 
Assistants). 10 (Senior Judicial 
Translators), 11 (Reader) and 16 
(Court Officer) of Class - III 
mentioned in Schedule-I. 

b(i) For members of establishment of b (i) 
this Court: Graduate with 5 years & (ii) 
service (Law graduate to be 
preferred) or non-graduate with 8 
years service in any of the posts of 
categories 8(B) (SAS Accountant), 9 
(Senior Judicial Assistant). 10 (Senior 
Judicial Translator), 11 (Reader) 13 
(Senior Personal Assistant) and 16 
(Court Officer) of Class - III 
mentioned in Schedule - I; and 

b(ii) For members of the  
establishment of Courts subordinate  
to this Court: Graduate with 5 years  
service (Law Graduate to be  
preferred) in a post carrying the pay  
scale of RS.6500-10500.  

b(iii) For direct recruits: Law I B (iii) 
Graduate with 5 years service in the 
pay scale of Rs. 1640-2900. (Now 
revised to Rs. 5500-9000), 

a. Graduate with 5 years service in I a.  
the post of category 13 (Senior  
Personal Assistant) mentioned in  
Schedule I.  

b (i). For members of establishment of Ib(i) & 
this Court and Courts subordinate to b(ii) 
this Court: 5 years service in the 
pay scale of Rs. 6500-10500 or 7 
years service in the pay scale of 
Rs. 5500-9000 including the service 
rendered in the post(s) carrying 
higher pay scale and possessing a 
speed of not less than 120 words per 
minute in English Shorthand and 45 
words per minute in English typing on 
Computer with proficiency in 
Computer. 

Provided that on the date of  
application the candidate should be a  
Graduate.  

b(ii) For direct recruits: Graduate  
with 5 years service as Stenographer  
in the pay scale of RS.6500-10500 or  
7 years service as Stenographer in  
the pay scale of RS.5500-9000 in any  
Government Department! Public  

'Undertaking & possessing a speed of  
not less than 120 words per minute in  
English Shorthand and typing speed  
of 45 words per minute in English  
typing on Computer with proficiency in  
Computer.  

25% of the vacant post by promotion on 
the basis of seniority-cum-merit from joint . 
seniority list of categories 9 (Senior 
Judicial Assistant). 10 (Senior Judicial 
Translator), 11 (Reader) and 16 (Court 
Officer) of Class - III mentioned in 
Schedule - I. 

75% of the vacant posts by selection on 
merit on the basis of written test and 
interview from categories specified in 
column 3(b)(i) and (ii). 

In case requisite number of candidates do 
not qualify for selection on merit in terms 
of provisions of clause (b) (i) and (ii) 
above, by direct recruitment on the basis 
of written test and interview. 

25% of the vacant posts by promotion on 
the basis of seniority-cum-merit from 
seniority list of category 13 (Senior 
Personal Assistant) mentioned in 
Schedule-I. 

75% of the vacant posts by selection on 
merit on the basis of written examination 
comprising of one paper in English 
language (Essay, Grammar and 
Translation) followed by a Shorthand 
dictation to be transcribed on Computer. 
The short-listed candidates would also 
undergo a viva-voce test. 

In case requisite number of candidates do 
not qualify for selection on merit in terms 
of provisions of clause b(i), appointment 
will be made in terms of clause b(ii). 



78 

9  

~17. I 2Librarian UGraduate 3possessing a a. By selection 4from members of the 
(Selection Post) degree or diploma in establishment of the High Court on the basis of 

Library Science with 3 written test and interview; or 
years experience in Library 
work in a post carrying the b By direct recruitment on the basis of written test 
pay scale of RS .8000-275- and interview. 
13500 or 5 years in the pay 
scale of RS .6500-200-
10500 or 7 years in the pay 
scale of RS.5500-175-9000 
or 8 years in the pay scale 
of Rs.4500-125-7000, 
including the service 
rendered, on the post (s) in 
the higher pay scales. 

7A. I De'leted 

By selection on the basis of interview from 
(Selection Post) training in SAS Part - I and 
SAS Accountant Successfully completed 

members of establishment of this court. 
Part - II 

50% of the vacant posts by promotion on the 
Assistant including Establishment of this court: 

8. Senior Judicial a. For members of the a. 
basis of seniority-cum-suitability from 

Court Officer and Graduate with 5 years categories specified in column - 3. 
Reader (Promotionl service in any of the posts 
Selection Post) of the categories 15 

(includin9 service rendered 
as Judicial Assistant) and 
17, mentioned in Schedule 
-I. 

50% of the vacant posts by selection on merit 
Establiishment of this Court: 
b(i) For members of the I b (i) 

from the categories specified in column No. 3 
Graduate with 5 years or on the basis of written test and interview, failing 
Matric/ Higher Secondary which; 
with 8 years service on the 
Establishment of this Court; 
and for members of the 
Establishment of Courts 
subordinate to this Court : 
Graduate with 5 years 
service in the post of UDC/ 
Reader/ Steno Grade-III or 
other equal status posts 

b(ii) For direct recruits; b (ii) I By direct recruitment on the basis of written test 
Graduate and interview. 

9. II Senior Judicial a. For members of the a.I 50% of the posts by promotion on the basis of 
Translator Establishment of this II seniority-cum-suitability from the category 
(Promotion I Court-Graduate with 5 I specified in Column NO. 3. 
Selection Post). years service in tile post I 

of category 18 
(Judicial Translator) 
mentioned in Schedule-I. 

b. For direct recrUits-I b 50% of the posts by selection on merit on the 
B.A.(Hons) in Engilish or I basis of written test and interview. 
Hindi or Urdu with Diploma 
/ Certificate course in 
translation from Hindi/ Urdu 
to English and vice versa 
from University/ Institute 

I recognized by the 
Government OR 3 years 
experience in translation 
work from Hindi/ Urdu to 
English and vice versa in 
Central/State Government 
offices/ ParliamenU State 
Legislature Secretariats or 
Central! State Public Sector 
Undertakings/ Supreme 
Court of India/ Hign Courts. 
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Senior Assistant 
Librarian 

3 
(a) For members of the 
Establishment of the ,High 
Court:- Graduate 
possessing a degree or 
diploma in Library Science 
with 5 years service in 
category 12 (Assistant 
Librarian) of Class III 
mentioned in Schedule I. 

4 
(a) By promotion from category 12 (Assistant 
Librarian) of Class III mentioned in Schedule I 
on the basis of merit-cum-seniority, failing 
which by direct recruitment on the basis of 
written test and interview. 

f-__-+_______ _ 
11. 

12. 

Assistant Librarian 

Senior Personal 
Assistant 
(Promotion I 
Selection Post) 

(b) Direct recruits: 
Graduate possessing a 
degree or diploma in 
Library Science, with 5 
years experience in Library 
work in a post carryin9 the I: 

pay scale of Rs. 4500-125-
7000, including the service 
rendered, if any, on the 
post (s) in the higher pay 

-tl_s_cales. 
Graduate possessing a 
degree or diploma in 
Library Science 
(a) For members of the I 
Establishment of the High 
Court: 3 years service in 
category 19 (Personal 
Assistant) mentioned in 
Schedule I 

a. 

By direct recruitment on the basis of written 
test and interview. 

50% of the vacant posts by promotion from 
category 19 (Personal ASSistant) mentioned in 
Schedule I on the basis of seniority-cum-
suitability on the basis of shorthand dictation to 
be transcribed on Computerl Typewriter, failing 
which by direct recruitment 

13 
14. 

Deleted 
Chief Cashier 
(Promotion Post). 

b. For direct recruits: I 
Graduate with speed of not 
less than 110 w.p.m. in 
shorthand and 40 w.p.m. in 
typewriting . 

For members of the 
Establishment of the High 
Court: Graduate with 5 
years service or High 
School/Matric with 10 years 
service in categories 21 
and 22 of Class - III 
mentioned in Schedule - I. 

b. 
50% of the vacant posts by direct recruitment 
on the basis of written examination comprising 
of one paper in English language (Essay, 
Grammar and Translation) followed by a 
Shorthand dictation to be transcribed on 
Computer/Typewriter. The short listed 
candidates would also undergo a viva voice 
test. 

By promotion from categories 21 and 22 
specified in column 3, on the basis of seniority-
cum-suitability alone. 

15. Judicial Assistant 
(Promotion Post) . 

For members of the 
Establishment of the High 
Court: Graduate with 3 
years' service or High 
School! Matric with 5 years' 
service in categories 21 
and 22 of Class - III I 
mentioned in Schedule - I. 

By promotion from categories 21 and 22 
specified in column 3, on the basis of seniority-
cum-suitability alone. 

16. Judicial Translator Graduate with English 
IHindi I Urdu as one of the 
languages at the degree 
level and Diplomal 
certificate Course in 
translation from Hindil Urdu 
to English and vice versa 
from Universityl Institute 
recognized by the 
Government OR 2 years 
experience in transl'ation 
work from Hindil Urdu to 
English and vice versa in 
Central I State Government II 

officesl ParliamenU State 
Legislature Secretariats or 
Centrall State Publlic Sector 
Undertakingsl Supreme 
Court of Indial High Courts 

By direct recruitment on the basis of written test 
and interview. 
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17. Personal' Assistant ' Graduate with Shorthand 

speed of 100 words per 
minute and typing speed of 
40 words per minute and 
having knowledge of 
Computer. 

18. I Deleted 
19. Junior Judicial a. Graduate with typing a. 

Assistant speed of not less than 40 
words per minute on 
Computer. 

b. By promotion from b. 
members of the 
Establishment of the Hig h 
Court: Matriculation or 
equivalent with knowledge 
of English; Ihaving five 
years service in any of the 
posts of Chauffeur, 
Despatch Van Driver 
(Rider), Despatch Rider, I' 

Despatch Rider/ Process 
Server, Photocopy Machine 
Operator Grade-I, 
Photocopy Machine 

1'	 0 d·perator Gra e-II, Library 
Attendant, Usher, Court 
Attendant, Room Attendant, 
Security Attendant, 
Safaiwala and Lawn 

_ ___-----l-_A~ttendant. _ 
Restorer I, a. Graduate with typing 

speed of not less than 40 
words per minute on 
Computer 

20. 

b. By promotion from b.members of the 
Establishment of the High 
Court: Matriculation or 
equivalent with knowledge 
of Engl'ish; having five 
years service in any of the 
posts of Chauffeur, 
Despatch Van Driver 
(Rider), Despatch Rider, 
Despatch Rider/ Process 
Server, Photocopy Machine 
Operator Grade-I, Photo-
copy Machine Operator 
Grade-II , Library Attendant, 
Usher, Court Attendant, 
Room Attendant, Security 
Attendant, Safaiwala and ,I' 

I--_ _ --+_ _ ______--I--.:.:L:..:.a:..;..:w.n Attendant. 
21 I Chauffeur I' a. For member of a. 

I Establishment of the High 
Court : 3 years service in 
any of the posts of 
Despatch Van Driver 
(Rider) and categories 23 
to 32 of Class - IV 
mentioned in Schedule - I, 
with driving licence of light 
vehicle and 2 years 

I 	unblemished experience in 
the line. Preference to be 
given to the candidates who 
can also drive the three 
wheeler van and the motor 
cycle. 
b. For direct recruits Matric b./ Higher Secondary with 
driving licence of light 
vehicles and 2 years 
unblemished experience in 
the line. 

By direct recruitment on the basIs of written test 
and interview. 

80% of posts by direct recruitment on the basis 
of written test and interview. 

20% of the vacant posts by promotion from the 
posts mentioned in Column No.3 on the basis 
of written test, Typing test in English with speed 
of not less than 35 w.p.m. and interview. 

. I 
80% of posts by direct recruitment on the basis 
of written test and interview. 

20% of the vacant posts by promotion from the 
posts mentioned in Column No.3 on the basis 
of written test, Typing test in English with speed 
of not less than 35 w.p.m. and interview. 

By selection from incumbents of categories of 
posts specified in Column 3 on the basis of 
Seniority-cum-suitability; or by transfer from 
incumbents of the posts of Despatch Van Driver 
(Rider) or Chauffeur. 

By selection on the basis of driving test and 
interview. 
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22. 

2 
Despatch Van 
Driver (Rider) 
(Selection Post) 

3 
a. For member of 
Establ'ishment of the Higl"l Court 

3 years service in any of the 
posts of Despatch Van Driver 
(Rider) and categories 23 to 32 
of Class - IV mentioned in 
Schedule - I, with driving 
licence of light vehicle and 2 
years unblemished experience I 
in the line. Preference to be 
given to the candidates wllo 
can also drive the three wheeler 
van and the motor cycle. 

a. 
4 

By selection from incumbents of categories of 
posts specified in Column 3 on the basis of 
Seniority-cum-suitability; or by transfer from 
incumbents of the posts of Despatch Van 
Driver (Rider) or Chauffeur. 

23. I Despatch Rider 
(Selection Post) 

b. For direct recruits Matric / 
Higher Secondary with driving 
licence of light vehicles and 2 
years unblemished experience 
in the line. 
a. For member of 
Establishment of the Hig,h Court 

3 years service in any of the 
posts of Despatch Van Driver 
(Rider) and cate90ries 23 to 32 
of Class - IV mentioned in 
Schedule - I, with driving 
licence of light vehicle and 2 
years unblemished experience 
i,n the line. Preference to be 
given to the candi:dates who 
can also drive the three wheeler 
van and the motor cycle. 

II 

b. 

a. 

By selection on the basis of driving test and 
interview. 

By selection from incumbents of categories of 
posts specified in Column 3 on the basis of 
Seniority-cum-suitability; or by transfer fro 
m incumbents of the posts of Despatch Van 
Driver (Rider) or Chauffeur. 

23-A. I Despatch Rider I 
Process Server 
(Selection Post) 

b. For direct recruits Matric / 
Higher Secondary with driving 
licence of light vehicles and 2 
years unblemished experience 
in the line. 
a. F or members of the 
Establishment of the High 
Court: Matric / Higher 
Secondary with 3 years service 
in any of the posts of Despatch 
Van Driver (Rider) and 
categories 24 A to 32, Le. 24A 
(Photocopy Machine Operator 
Grade - II), 25 and 27 (Usher), 
26 (Library Attendant), 28 
(Court Attendant) 29 (Room 
Attendant) 30 (Security 
Attendant) 31 (Safaiwala) and 
32 (Lawn Attendant) of Class -
IV mentioned in Schedule - I, 
with valid driving licence of light 
motor vehicles / motor cycle 
and 2 years unblemished 
driving experience. 

b. 
a-

By selection on the basis of driving test and 
interview. 
50% of the vacant posts by selection from the 
incumbents of categories of posts specified in 
column 3 on the basis of written test, driving 
test and interview, failing which, posts will be 
filled up from direct quota. 

24. I Photocopy Machine 
Operator Grade - I 

24A. I Photocopy Machine 
Operator Grade - II 

b. For direct recruits: Matric / 
Higher Secondary with Driving 
licence of light motor vehicles / 
motor cycle and 2 years 
unblemished driving 
experience. 
F or members of the 
Establishment of the High Court 
3 years service in the category 
of 24A or 4 years combined 
service in categories 24A, 25, 
27 and 28 mentioned in 
Schedule - I having proficiency 
in handling of Photocopy 
Machine. 
For members of the Establishment 
of the High Court 3 years service 
in the categories of 28 to 32 
mentioned in Schedule - I having 
proficiency in handling of 
Photocopy Machine. 

b. 50% of the vacant posts by selection on the 
basis of written test, driving test and 
interview. 

By promotion from categories 24(A), 25, 27 
and 28 mentioned in Schedule - I on the 
basis of seniority-cum-suitability. 

From categories 28 to 32 mentioned in 
Schedule - I on the basis of seniority-cum-
suitability. 
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Hon'ble the Chief Justice's Orders dated 1.10.2003 

S. 
NO. 

NAME OF THE POST MINIMUM QUALIFICATION FOR APPOINTMENT 

1. Usher Middle Pass (Matric/ Higher Secondary to be 
preferred) with 5 years service in any of the posts of 
categories of Court Attendant, Room Attendant, 
Security Attendant, Safaiwala and Lawn Attendant. 

2 . Court Attendant, Room 
Attendant, Security Attendant 
and Lawn Attendant 

Middle Pass 

3. Library Attendant 
(Book Binder) 

Matric/ Higher Secondary (Graduate to be preferred) 
with knowledge/ experience of Book Binding. 
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TECHNICAL CADRE 

Name of the 
S.No Qualification Mode of appointment & Experience 

Scale 
Post and Pay 

CA) FQr Promotion - II A. IBy promotion of System Analyst 
Registrar 

1. Assistant 
with 5 (five) years of satisfactory 

(Technical) service on the post of System 
(15600- 39100 + Analyst on the basis of Merit-cum-

Seniority.GP 7600) 

OR 
(8)& (C) For Deputationl Direct I B. I By deputation from officers of 
Recruitment: Central/State Governments/ 
Masters of Technology in Autonomous bodies/ Research 
Computer Science or Information Institutions/ Universities/ Public 
Technology/ Masters of Science Sector Undertakings holding 

technical posts in Pay Band-3 
Information Technolo9Y/ Masters 

II in Computer Science or 
(~ 15600-39100) with Grade Pay of 

Degree in Computer Applications ~ 7600/- on regular basis or with 5 
from a Recognized University/ years regular service in Pay Band-3 
Institute with minimum 60% (~ 15600-39100) with Grade Pay of 
marks in aggregate. ~ 6600/-. 

OROR 
Bachelor of Technology in By direct recruitment from persons ' 
Computer Science or Information I C. with Minimum 10 years experience, 

II Technology from a recognized in the case of those possessing' 
University /Institute with minimum masters degree, and 12 years 
60% marks in aggregate. experience, in the case of those 
Degree in Lawl Master of possessing bachelors degree, in the 
Business Administration from field of IT/Computerization, 
a recognized University o,r Programming/ Software 
Institute will be considered as Development and Data processing ' 
an additional qualification. position in Central/ State 

Governments/ Autonomous bodies/Age Limit: 
Research Institutions/ Universities/ 
Public ' Sector Undertakings/reputedFor Direct Recruitment: 45yrs. private ' sector companies/For Deputation: 50 yrs. 
organizations, on the basis of written 
test and interview. 

I! (A) For Promotion-System Analyst A. IBy promotion of Programmer with 5 
(15600-39100 + (five) years of satisfactory service 
6600 GP) on the post of Programmer on the 

basis of Merit-cum-Seniority. 

OR 

(8)& (C) Deputationl B. I By deputation from officers of 
Direct recruitment: Central/ State Governments/ 

Autonomous bodies/ R~es'earch
Masters of Technology in Institutions/ Universities/ Public
Computer Science or Information Sector Undertakings holdingTechnology/ Masters of Science technical posts_ in Pay Band-3in Computer Science or 

(~ 15600-39100)_ with Grade Pay of 
I Information Technology/ Masters 

~ 6600/- on regular basis or with 5Degree' in Computer Applications 
years ·regular service in Pay Band-3from a recognized University/ 
(~ 15600-39100) with Grade Pay ofInstitute with minimum 60% 

marks in aggregate. ~ 5400/-. 

OROR 

Bachelor of Technology in c. By direct recruitment from persons 
Computer Sdence or Information with Minimum 08 years experience, 
Technology from a .recognized in ' the case of those possessing 
University/ institute with mini,mum masters degree, and 10 years 
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3 Programmer 
(15600-39100 + 
5400 GP) 

60% marks in aggregate. 

Degree in Lawl Master of 
Business Administration from, 
a recognized University or 
Institute will be considered as 
an additional qualification. 

'Age Limit: 

For Direct Recruitment: 42yrs. 
For Deputation : 50 yrs. 

(A) For Promotion -

(8) & (C) For Deputationl 
Direct Recruitment: 
Masters of Technology in 

II Computer Science or Iinformation 
Technology/ Masters of Science 
in Computer Science or 
Informatilon Technology/ Masters 
Degree in Computer Applications 
from a recognized University/ 
Institute with minimum 50% 
marks in aggregate. 

OR 

Bachelor of Technology in 
Computer Science/ Information 
Technology from a recognized 
University with minimum 60% 
marks in aggregate. 

Degree in Lawl Master of 
Business Administration from 
a recognized University or 
Institute will be considered as 
an additional qualification. 

Age Limit: 
I 
For Direct Recruitment: 40yrs. 
For Deputation : 50 yrs. 

experience, in the case of those 
possessing bachelor's degree, in the 
field ' of IT/ Computerization , 
Programming/ Software 
Development and Data processing in 
Central! State ' Governments/ 
Autonornous bodies/ Research 
Institutions/ Universities/ ' Public 
Sector Undertakings/reputed Private 
Sector companies/organizations on 
the basis of written test and 
interview. 

A. I By promotion of Assistant 
Programmer with 5 (five) years of 
satisfactory service on the post of 
Assistant Programmer on the basis 
of Merit-tum-Seniority, provided the 
candidate possesses the requisite 
academic qualification prescribed for 
direct recruitment. 

OR 

B. IBy deputation from officers of 
Central! State Governments/ 
Autonomous bodies/ Research 
Institutions/ UniversitiesI' Public 
Sector Undertakings holding 
technical posts in ' Pay Band-3 
(~ 15600-39100) with Grade Pay of 
~ 5400/- on 'regular basis or (ii) with 
5 years regular service in Pay Band-
2 (~ 9300-34800) with Grade Pay of 
~ 4200/-. 

OR 

C. I By direct recruitment from persons 
with Minimurn 5 years experience, in 
the case of those possessing 
masters degree and 8 years 
experience, in the case of those 
possessing bachelors ' degree, in the 
field of ' IT/ Cornputerization, 
Programming/ Software 
Development and Data processing in 
Central!State Governments/ 
Autonomous bodies/ Research 
Institutions/ Universities /Public 
Sector Undertakings/reputed Private 
Sector companies/organizations on 
the basis of written test and 
interview. 

4 Assistant 
Programmer 
(9300-34800 + 
4600 GP) 

(A) For Promotion A. 1500/0 of the posts by promotion of 

II 

Junior Judicial Assistant (Technical) 
having requisite qualification with 5 
years service in the cadre on the 
basis of Merit-cum-Seniority, failing 
which by direct recruitment. 

(8) For direct recruitment: 
Masters of Technology ,in 

Computer Science or Information 
Technology/ Masters of Science 
in Computer Science or 
Information Technology or 

II Masters Degree in. Computer 
Applications from a recognized 

B. 150% of the posts by direct 
recruitment from persons 
possessing 3 years experience, in 
the case of . those possessing 
masters degree' and five years 
experience, in the case of those 
possessing bachelor's degree, in 
the field of IT/ Compu!er~~-.9ti~ 
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Programming/ Softwareuniversity with minimum 50%-~ \" r~ Development and Data processing in 
Central/ State Governments/ 

marks in aggregate. 

Autonomous bodies/ Research 
Institutions/ Universities / public 

OR 
Bachelor of Technology in 

sector Undertakings/ reputed PrivateComputer Science or Information 
Sector companies/ organizations onTechnology from a recognized 
the basis of written test andUniversity/ institute with minimum 
interview.60% marks in aggregate. 

Degree lin Lawl Master of 
Business Administration from 
a recognized University or 
Institute will be considered as 
an additional qualification. 

Age limit 
For Direct Recruitment: 35yrs. 

II By Direct Recruitment on the basis 
Assistant 

BCA/B.Sc in Computer ScienceJunior Judicial 
with minimum 50% marks in of Written Test and interview. 

(Technical) aggregate. 
(5200 - 20200 +  
2800 GP)  Age limit: 18 - 27 yrs. 

EXPLANATION: 

1. 	 Decision of the Delhi High Court whether a private sector company or organization 
is 'reputed', will be final and binding on the candidates. 

2. 	 For purposes of these rules 'regular service' means service in the field of Information 
Technology/Computerization/ Programming/Software Development and Data 
processing. 

NOTE: 

1. 	 Qualification and experience are relaxable at the discretion of Hon'ble the Chief Justice in 
case a candidate is otherwise well qualified. 

2. 	 The above Rules shall come into force with immediate effect. 

3. 	 The technical cadre will form a separate cadre and will not interchange or merge with the 
general cadre and vice-versa, and the persons appointed in the technical cadre shall have 
no claim to or parity for seniority and/or promotion etc, with the general, cadre and vice-
versa, on the Establishment of this Court. 
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Hon'ble the Chief Justice's Orders dated 03.04.2006 

With regard to reservation in the posts of Private Secretary, Senior Personal Assistant 
and Personal Assistant :-

" ....... it was resolved that there cannot be any reservation for Blinds or 
partially Blind persons under the quota for physically handicapped persons 
in view of the nature of work involved for Private Secretary, Senior 
Personal Assistant and Personal Assistant. 

It was further resolved that there shall be 3 per cent reservation for 
physically handicapped persons whose either one leg or both legs are 
affected while filling up the vacant posts of Private Secretaries, Senior 
Personal Assistants and Personal Assistants ...... ". 
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DELHI HIGH COURT STAFF (SENIORITY) RULES, 1971 

In exercise of the powers conferred under Article 229 of the Constitution of India, 
the Chief Justice is pleased to frame the following rules regulating the seniority of the 
High Court Staff: 

PART-I GENERAL 
1. 	 These rules may be called the Delhi High Court Staff (Seniority) Rules, 1971. 

2. 	 They shall come into force immediately. 

In these rules:-
(i) 	 'The High Court' means the High Court for the Union Territory of Delhi. 
(ii) 	 "Equated post" means any of the posts shown as equated posts from time to 

time" in Schedule I to these rules. . 
(iii) 	 "Equal status posts" means the posts shown to be of equal status, from time 

to time, in Schedule /I to these Rules. 

PART-II SENIORITY OF CONFIRMED EMPLOYEES 
3. Inter se seniority of confirmed employees in any category of the High Court Staff 
shall be determined on the basis of the date of confirmation. 

4. Where two or more employees have been confirmed' on the same day, the inter 
se seniority shall be in the order in which their names are placed in the order of 
confirmation. 

5. Joint inter se seniority of confirmed employees in categories of equal status posts 
shall be determined according to their dates of confirmation in any of those categories. 

Provided that if two or more employees are confirmed on the same date in 
categories of equal status posts, their joint inter se seniority in categories of equal status 
posts shall remain the same as it was before their confirmation. 

PART-III SENIORITY OF UNCONFIRMED EMPLOYEES 
6. Inter se seniority of unconfirmed employees in different categories of the staff of 
the High Court shall be determined on the basis of continuous length of service 
rendered by them in the category concerned both in the parent organisation as well as 
in the High Court. 

Explanation:- The continuous length of service in the category concerned shall include 
any service rendered by the employees on an equated post or in an equal status post or 
in an officiating or temporary capacity, on a post in a higher category in the High Court; 

* (Notified vide Delhi High Court's Notification No. 54/Estt. dated 11.5.1971) 
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: Provided that Inter se seniority of employees recruited from the same source and 

~. who are working in the same category shall remain the same as in the parent 
organisation. 

Provided further that an employee promoted to the category concerned from a 
lower category on the basis of a competitive examination, shall rank senior to the 
employees who were senior to him in the lower categories were subsequently promoted 
to the category concerned either as a result of a subsequent competitive examination or 
otherwise. 

7. Joint Inter se seniority of unconfirmed employees'in the categories of equal 
status posts shall be determined in accordance with rule 6. 

8. Subject to the provisions of rule 6 inter se seniority of two or more employees 
appointed in a non-substantive capacity to the same category on the same date, unless 
there is any thing to the contrary in the terms of their appointment, shall be fixed with 
reference to the date of birth; the older in age being senior to the younger. 

9. An employee who before his appointment as Assistant in the High Court was 
working on any of the posts mentioned in Clause IV of Schedule II shall be given· credit 
for one year of service for every 4 years of completed service on such post towards his 
service in the category of un-confirmed Assistant. 

10. The employees who were directly recruited in the scale of RS.210-10-290-320-
EB-15-425 as Deputy Superintendents which posts stand converted to the posts of 
Assistants with effect from the 1 st April 1970 shall rank senior to those Assistants who 
were promoted or appOinted as Assistants in the High Court of Delhi in the grade of 
Rs. 130-5-160-8-200-EB-8-256-EB-8-280-1 0-300. 

PART-IV SPECIAL PROVISION 
11. If the fixation of seniority of an employee according to the foregoing rules results 
in inequality or great hardship, the seniority of the employees, may be re-fixed by the 
Chief Justice on Ad-hoc basis taking into consideration the circumstances of the case. 

SCHEDULE-I 
(SEE RULE 2) 

Equated Posts:-
(i) 	 Deputy Superintendents and Senior Judicial Assistants. 
(ii) 	 Judgement Writers! Personal Assistants to Judge of Punjab & Haryana High 

Court (from 7.11 .1964) and Private Secretaries to Judges. 

SCHEDULE -II 
(SEE RULE 2) 

Equal Status posts:-
(i) 	 Secretary to the Chief Justice. 
(ii) 	 Administrative Officer (Judicial), Court Masters, Private Secretaries to 

Judges, Librarian, Interpreters. 
(iii) 	 Readers, Senior Judicial Assistants, Senior Judicial Translators, Senior 

Personal Assistants and Senior Assistant Librarians 
(iv) 	 Chief Cashier, Judicial Assistants, Judicial Translators and Personal 

Assistants.  
(v)' Junior Judicial Assistants and Restorers.  

BY ORDER OF THE CHIEF JUSTICE 

Sd!-
REGISTRAR 



HIGJ:i COURT OF DELHI NEW DELHI 

IS.No. Existing Nomenclature of the 
Post

H 2. 

~s Accountant 

i Changed Nomenclature .of the 
post 

3. 

Assistant Accounts Officer 
I 

No. 539/Estt.lE1/DHC 
Dated 14.09.2015 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, 

Hon'ble the Chief Justice of this Court hereby makes the following amendment in the 

Schedule-I & II to the Delhi High Court Court Establishment (Appointment and 

Conditions of Service) Rules 1972, namely :­

The nomenclature of the post mentioned in Column (3) shall stand substituted for 
the nomenclature mentioned in Column (2) in the Rules and the Schedules I and II 
thereof. 

The above amendment shall come into force with immediate effect. 

By Order, 

Sd/­
( P.C. Jain) 

Registrar (Establishment) 

Endst. No. 18207 - 14/Estt.lE1/DHC Dated 14.09.2015 

1. Registrar cum Secretary to Hbn'ble the Chief Justicel Registrarsl OSDs 

2. All Joint Registrars, Deputy Registrars, Assistant Registrarsl Dy. Controller of Ncs. 

3. Assistant Registrar cum P.A. to Registrar General 

4. System Analyst for uploading this instant Notification in the Intranet of this Court. 

5. Admn. Officer (Judl.), Accounts Branch. 

6. Admn. Officer (JudL), General Branch. 

7. Notice Board. 

8. Guard file. ~. 
(Sunil Kumar KoushaJ) 

Deputy Registrar (Establishment) 

/ 
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HIGH COURT OF DELHI NEW DELHI 

No. 589 /Estt.lE 1 /DHC 
Date 30.10.2015 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India Hon'ble the 
Chief Justice of this Court herepy makes the following amendments in the 'Delhi High Court 
Establishment (Appointment and Conditions of Service) Rules 1972':­

1. 	The fonowing Items shall be added at SI.Nos. 26 to 32 of Schedule-II to the said Rules in 
respect of the posts mentioned at SI.Nos. 26 to 32 of Schedule-I thereat 

SI.No iCategory IMinimum QuaHflcatlon for appointment to the 
of post post 

-2--'- 31 

26 Library a. 	 Matriculation Pass or equivalent from a 
Attendant recognised Board or Industrial Training Institute 


Pass Certificate from a recognised Institute 

. (graduate to be preferred) with knowledgel 

experience of book binding with five years 

service in any of the posts of categories of 

Photocopy Machine Operator Grade-II, Court 
Attendant, Room Attendant, Security Attendant, 
Safaiwala and Lawn Attendant mentioned in 
Schedule-I. 
b. Matriculation Pass or equivalent from a 
recognised Board or Industrial Training Institute 
Pass Certificate 'from a recognised Institute 
(graduate to be preferred) with knowledge/ 
experience of book binding. 

27 Usher Matriculation Pass or equivalent from a 
recognised Board or Industrial Training Institution 
Pass Certificate from a recognised Institute 
(graduate to be preferred) with frve years service 
in any of the posts of categories of Photocopy 
Machine Operator Grade~II, Court Attendant, 

i and Lawn Attendant mentioned in Schedule-I. 
28 Court IMatriculation Pass or equivalent from a 

• Room Attendant, Security Attendant, Safalwala 

Attendant 	 recognised Board or Industrial Training Institute 
Pass Certificate from a recognised Institute. 

ie-­ Room Matriculation Pass or equivalent from a 
Attendant recognised Board or Industrial Training Institute 

. Pass Certificate from a recognised Institute. 
30 Security ~MatriculatjOn Pass or equivalent from a 

. -....,..-- ­
Mode of appointment 

4 
a. By promotion on the 

basis of seniority-cum­
suitability from categories 

specified in Coloumn 3. 


I 

b. By direct recruitment on 

the basIs of objective test 

and interview. 


1By promotion on the basis 

of seniority-cum-suitability 

from categories specified 

in Coloumn 3. 
 I I 

I 
By direct recruitment on 

the basis of objective test 

and Interview. 


By direct recruitment on 

the basis of objective test 

and interview. 

By direct recruitment on 


Attendant I recognised Board or Industrial Training Institute the basis of objective test 
I Pass Certificate from a recognised Institute. and interview. 

31 Safaiwala Matriculation Pass or equivalent from a By direct recruitment on 
recognised Board or Industrial Training Institute the basis of objective test 
Pass Certificate from a recognised Institute. and interview. 

32 Lawn Matriculation Pass or equivalent from a By direct recruitment on 
Attendant recognised Board or Industrial Training Institute the basis of objective test 

I Pass Certificate from a recognised Institute. and IntE!rview. 

2. After Rule 6, the following Rule 6A shall be inserted in the said Rules:­

"SA. Direct recruitment to any post shall be after giving adequate publicity Le. 

advertisement in at least two newspapers, one of which must be in vernacular language, 
having wide circulation in Delhi and the vacancies may be advertised by other modes 
also Le Employment News etc. Indicating the total number of vacancies notified for 
recruitment and the number of vacancies reserved for different reserved categories.· 

Note: The above amendments shall come into force with immediate effect. 

By Order, 

Sdl­
(p.e. J~dn ) 

Registrar (Est~blishment) 
Endst. No. 21254 - 261 /Estt.lE1/DHC Date 30.10.2015 

1. 	 Registrar cum Secretary to Hon'ble the Chief Justicei Registrars 
2. 	 All Joint Registrars, Deputy Registrars. Assistant Registrars! Dy. Controlier ofNes. 
3. 	 Assistant Registrar cum P.A. to Registrar General 
4. 	 Assistant Registrar (TeCh,) for uploading this Notification in the Intranet of this Court. 
5. 	 Admn. Officer (Judl.), Accounts Branch. ~ 
6. 	 Admn. Officer (Judl.), General Branch. 
7. 	 Notice Board. 
8. 	 Guard file. . 

(Sunil Kumar Koushal) 



OVERNMENT OF'NATIONAL CAPITAL TERRITORY OF DELHI 
(DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS) 


8th LEVEL, C-WING, DELHI SECRETARIAT, J.P. ESTATE, 

NEW DELHI-ll0002 


::rdv.~"<') 
No.F.6f,24/08-Judl./Suptlaw/ \3 Dated t'2....BeQOlmher, 2016 

To 

The Registrar General, 

High Court of Delhi, 

New Delhi. 


Sub: - Amendment in Delhi High Court Establishment (appointment and 
Conditions of Service) Rules, 1972 - Revision of Grade Pay from 
RsA600/- to RsA800/- in respect of the post of Assistant Accounts 
Officer (till now designated as SAS Accountant) in the Pay Band of 
Rs.9300-34800 (PB-2). 

Sir, 

With reference to your office letter NO.18215/Estt./E-1/DHC dated 
14.09.2015, on the subject cited above, I am to convey the sanction of Govt. of 
NCT of Delhi for revision of Grade Pay from Rs.4600/- to RsA800/- in respect 
of the post ofAssistant Accounts Officer (till now designated as SAS Accountant) 
in the Pay'Band of Rs.9300-34800 (PB-2). 

This issues with the concurrence ~f the Finance Department, Govt. of NCT 
of Delhi vide their U.O. NO.214/DS-V dated 04/11/2015. 

Yours faithfully, I 

I /Y!;-;­


./'1\ h}Y" 
(Brijesh Sethi) 

Principal Secretary (Law, Justice & L.A.)I~~ 
.I 

I 

J 
I 
! 

I 

I 

j 
I 



HIGH COURT OF DELHI NEW DELHI 

No. 85/Estt.lE1IDHC 
Dated 08.03.2016 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon'ble the Chief 
Justice of this Court has been pleased to amend Item NO.6 of the Schedule-II to the Delhi High Court 
Establishment (Appointment and Conditions of Service) Rules 1972 so as to read as under:-

Sl. i Category of Minimum Qualifications Mode of Appointment 
No. Post prescribed for appointment to the Post 
6. Private Secretary (A) Graduate with 5 years' service in the post of Senior (A) 25% of the posts by promotion 

Promotion! Personal Assistant in this Court. on the basis of seniority-cum­
~election Post) merit from Senior Personal 

Assistants of this Court. 

(8)(i) - For officials of this Court and Courts (8){i)&(ii): 75% of the posts by 
subordinate to this CQurt: selection on merit on the basis of: 

Essential: 

(a) Graduate from a recognized University; 

(a) performance in written 
examination comprising of one 
paper in English language 

(b) 5 years' 
Personal 

regular service in 
Assistant ! Senior 

the post of Senior 
Judicial Assistant I 

(Essay, Grammar 
Translation); 

and 

Senior Judicial Translator I Senior Assistant Librarian 
I Reader I Court Officer or its equivalent post; 

OR 
7 years' regular service in the post of Personal 
Assistant! Judicial Assistant I Judicial Translator I 
Assistant Librarian! Chief Cashier or its equivalent 
post or combined service in any of these posts and 
the posts mentioned in clause (b) above; and 

(b) qualifying skill test of 
shorthand dictation in English 
of 5 minutes duration at the 
speed of 120 w.p.m. to be 
transcribed on computer in 
English in 40 minutes, and 
typing test in English of 10 
minutes duration on computer 

(c) Possessing a speed of not less than 120 w.p.m. in 
English Shorthand and 45 w.p.m. in English Typing 
on Computer with proficiency in Computer. 

Desirable: 
Bachelor Degree in Law (~L.B.) from a recognized 
University. 

at the speed of 45 w.p.m. 

[Note: Each participant will be 
given opportunity to appear in 
two shorthand dictation 
transcription tests and best of 
the two will be considered]: 
and 

(8)(ii) - For direct recruits: 

Essential: 

(a) Graduate from a recognized University; 

(c) performance in viva-voce 
tesV interview . .' 

In case, requisite number of 
candidates do not qualify for 

(b) 5 years' regular service in stenographic post 
having Grade Pay of RsA,6001- and! or above, 

OR 
7 years' regular service in stenographic post having 

selection on merit in terms of 
provisions of clause (8)(i), 
appointment will be made in terms 
of clause (8)(ii). 

Grade Pay of RsA,200!- and! or above, 

in any'Government Department (Central or State) I 
Autonomous Body! Constitutional Body I Statutory 
Body! Public Sector Undertaking; and 

(c) Possessing a speed of not less than 120 w.p.m. in 
English Shorthand and 45 w.p.m. in English Typing 
on Computer with proficiency in Computer. 

Desirable: 

Bachelor Degree in Law (LL.B.) from a recognized 
Unive. sit'y 

--~---------~--~~~~~~.....----------------------------~---~------------------~ 

Note: The above amendment shall come into force with immediate effect. 

By Order, 

Sd/­
( Vinod Gael) 

Registrar General 
Endst. No. 4784 - 91/Estt)E1/DHC Dated 08.03.2016 

I 1. The District & Sessions Judge'(HQ), Tis Hazari Courts, Delhi. 
2. Registrar cum Secretary to Hon'ble the Chief Justice! Registrars! Co-ordinator (DAC). 

I 
3. All Joint Registrars, Deputy Registrars, Assistant Registrars, Dy.Controlier of A/cs.,AddI.Co-ordinaotrs, (DAC 
4. Assistant Registrar cum P.A. to Registrar General , 

I 
5. Assistant Registrar (Technical) with the request to upload this Notification (i)-on the intranet of this 

Court and (ii) on the website of this Court under RTI disclosure below 'Delhi High Court 
Establishment (Appointment and Conditions of Service) Rules 1972'. 

6. Private Secretaries to Hon'ble Judgesl Court Masters! Admn. Officers(Judl.)! Branch In-charges. 
7. Notice Board. 
8. Guard file. ~~\IL 



1 

HIGH COURT OF DELHI N}~WDELHI 

No. 5561Estt./E lIDHC 
Dated: 24.09.2016 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon'ble the Chief 
Justice of this Court has been pleased to amend Item No.4 & 5 of the Schedule-Il to the 'Delhi High COUIt 
Establishment (Appointment and Conditions of Service) Rules 1972' so as to ('ead as tlnder:­

;, 

81. Category of Minimum QUalifications Mode of Appointment
No. Post prescribed for appointment to tbe Post 

:z 3 4 
(A) Graduate-with 5 years' regular service 4. Adminis­ (A) 25% of the vacant posts by 

trative (Law graduate to be preferred) in any promotion 011 the basis of seniority-cum­
of the posts of Senior Judicial merit from joint seniority list ofOfficer 

categories Senior Judicial Assistant!Assistant! Senior Judicial Translator! 
(Judicj.al) 

Reader!Court Officer. Senior Judicial Translator! Reader and 
Court Officer. 

:. (Promotion! 

Selection 
 (B)(i) & (il) 75% of the vacant posts by 

Post) 
(B)(i) For members of establishment of 

selection on merit on the basis of written 
regular service (Law Graduate to 
this Court: Graduate with 5 years' 

.' 
test and interview from categories 

be preferred) or non-graduate with specified in column 3(8)(i) & (ii) 
8 years' service in any of the 
post of Assistant Accounts Officer! 
Senior Judicial Assistant! Senior 
Judicial Translator! Reader! Senior 
Personal Assistant? Senio'r 
Assistant Librarian! Court Officers 
and!or its equivalent post; 

OR 
1 Graduate with 7 years) regular 

service (Law Graduate to be 
preferred) in the post of Judicial 
Assistant! Judicial Translator! 
Personal Assistant! Assistant 
Librarian! Chief Cashier or its 
equivalent post or combinep' 
service in any of these posts and 
the posts mentioned in clause 
(B)(i) above; 

(8)(ii) For members of the establishment 

of Courts subordinate to this Court: 

Graduate with 5 years' regular 

service (Law Graduate to be 

preferred) in the post of Senior 

Judicial Assistant! Senior Personal 

Assistant; 


.' 

OR 
Graduate with 7 years' regular 
service (Law Graduate to be 
preferred) in the post of Judicial 
Assistant! Personal Assistant or 
combined service in any of these 
posts and the posts mentioned in 
clause (8)(i;) above; '. 

(8)(iii) In case requisite number of 
candidates do not qualifY for selection on 

(8)(iii) For direct recruits: Graduate with 
I 5 years' regular service (Law Graduate 

merit in terms of provisions of· clauseto be preferred) having Grade Pay of 
(B)(i) & (ii) above, by direct recruitment 

Rs.4,800!- and! or above.• on the basis of written test and interview. 

(A) 25% of the vacant posts by(A) Graduate with 5 years' regular service 

(Law graduate to be preferred) in any 


5. Court 
promotion on the basis of seniority-cum­Master, merit from joint seniority list of 

Assistant! Senior Judicial 
of the posts of Senior Judicial 

categories Senior Judicial Assistant! 
(Promotion! Senior Judicial Translatorl Reader! and 

Selection 
Translator/Reader!Court Officer. 

Court Officer. , Post) 
(8)(i) For members of establishment of (B)(i) & (ii) 75% of the vacant posts by 

this Court: Graduate with 5 years' selection on merit on the basis of written 
regular service (Law Graduate to test and interview from categories 
be prefer.red) or non-graduate with specified in column 3(8)(i) & (ii) 
8 years' service in any of the 
post of Assistant Accounts Officer! 
Senior Judicial Assistant! Senior 

'--'- ___"~___:.:Ju::.:d:.:ic:.:i=al~T~ra::n:::s;.:la:;;.:to:.:r/:_:.;R:.:ea;:..d::ce:::r!~.;;:.Se...cn.:..;i=o[,------" ______"_"_____----" 



- 'I' • 

r--.--~---r----=----:---'~:-----''-'- ----"-.--:-.~-r_-------------__,

Personal Assistant! Senior 
Assistant Librarian/ Court Officer 
and/or its equivalent post; .. 

OR 
Graduate with. 7 years' regular 
service (Law Graduate to be 
preferred) in the post of Judicial 
Assistant! Judicial Translator/ 
Personal Assistant! Assistant 
Librarian/ Chief Cashier or its 
equivalent post or combined service 
in any of these posts and the posts 
mentioned in clause (B)(i) above; 

(8)(ii) For members of the establishment 

of Courts subordinate to this Court: 

Graduate with 5 years' regular 

service (Law Graduate to be 

preferred) in the post of Senior 

Judicial Assistant! Senior Personal 

Assistant; 


OR 

Graduate with 7 years' regulat' service 

(Law Graduate to ~e preferred) in the 

post of Judicial Assistant! Personal 

Assistant or combined service in any of 

these posts and the posts mentioned in 

clause (8)(ii) above; 


(B)(iii) In case requisite "number of 
5 years' regular service. (Law 

(B)(iii) For direct recruits: Graduate with 
candidates do not qualify for selection on 
merit in terms of provisions of clauseGraduate to be preferred) having 
(B)(i) & (ii) above, by direct recruitment Grade Pay of Rs.4,800/- and/ or 
oli the basis of written test and interview. 

above. 
." 

Note: The above amendment shall come into force with immediate effect. 

By 	Order, 

Sd/­
( Vinod Goel ) 


Registrar General 


Endst. No. 17748 - 55 /Estt.lEI/DHC 	 Dated: 24.09.2016 

I. 	 The District & Sessions Judge (HQ), Tis Hazari Courts, Delhi. 
2. 	 Registrar cum Secretary to Hon'ble the Chief-Justice! Registrars/ Co-ordinator (DAC). 

3. 	 All Joint Registrars, Deputy Registrars, Assistant Registrars, Dy.Controller of A/cs.,AddI.Co-ordinators, (DAC). 
4. 	 Assistant Registrar cum P.A. to Registrar General. 
5. 	 Assistant Registrar (Technical) with the request to upload this Notification (i) on the intranet of this Court 


and (ii) on the website of this Court under RTI disclosure below 'Delhi High Court Establishment 

(Appointment and Conditions of Service) Rules 1972'. 


6. 	 Private Secretaries to Hon'ble Judges/ Court Masters/ Admn. Officers(Judl.)/ Branch In-charges.~. 
7. Notice Board. 
~uard file. 

~~ 
( Shekhar Chandra) 

Deputy Registrar (Establishment) 

....... 	 .. -' 




HIGH COURT OF DELHI: NEW DELHI 

No. 154/Estt.lE-/V/DHC 

Date:14.02.2017 

NOTIFICATION 

In exercise of powers vested under Article 229 of the Constitution of India 
Hon'ble the Chief Justice of this Court has been pleased to amend Item NO.7B of th~ 
Schedule-II to the 'Delhi High Court Establishment (Appointment and Conditions of 
Service) Rules 1972' so as to read as under:­

51. Category of Post ~ Minimum Qualifications! Mode of 

No. ' prescribed for appointment to the! appointment 


_~~_ ipost__ _ _ _. __ 


7B 	 Assistant Accounts' Successfully completed training in I By Selection on the 
Officer I SAS Part-I and Part-II with degree basis of interview' 
(Selection Post) :of B.Com of a recognised university from members of 

and having adequate knowledge in I establishment of this 

Budget ana Cash with 5 years Court. 

service in the establishment of Delhi. 

High Court 


Note' The above amendment shall come into force with immediate effect. 

By Order 

Sd/­
(Girish KathpaJia) 
Registrar General 

Endst. No.3457-63/Estt.lE-IV/DHC ./ 	 Date:14.02.2017 

Copy to:- ' 

1.- The Registrar cum Secretary to Hon'ble the Chief Justice! Registrars! Co-ordinator 
(DAC). 

2.. All Joint Registrars, Deputy Registrars, Assistant Registrars, Dy. Controller of A/cs., 
Co-ordinator (DAC). 

3.. The Assistant Registrar cum P.A. to Registrar General. 
4. 	 . The Assistant Registrar (Technical) with the request to upload this Notification (i) on 

the intranet of this Court (ii) on the website of this Court under RTI disclosure below 
'Delhi High Court Establilshment (Appointment and Conditions of Sevice) Rules 
1972'.. 

5. 	 Private Secretaries to Hon'ble Judgesl Court Mastersl Admn. Officers(JudL)! 
Branch In-charges. 

6. 	 Notice Board 
7. 	 Guard File. 

~~~ 
(5hekhar Chandra) 

Joint Registrar (Estt.) 



.' 

... 


'. . 

HIGH COURT OF DELHI: NEW DELHI 


No.263/Estt.lE-IV!DHC 
Date: 12.04.2017 

NOTIFICATION 

In exercise of powers vested under Article 229 of the Constitution of India. 
Hon'ble the Chief Justice of this Court has been pleased to amend Item No.12 of the 
Schedule-II to the 'Delhi High Court 'Establishment (Appointment and Conditions of Service;) 
Rules 1972' so as to read as under:­

Mode of appointment 

I-:-::--+::---:---+-:~=----.z:----::----:-:--+:--T=::-:---:----:-:-----:-----"---
00% of the vacant posts by 
promotion from catE;lgory 19 
(Personal Assistant) mentioned In 

schedule-Ion the basis of seniority 
cum-suitability on the basis of 
shorthand dictation to be 
transcribed on Computer! 
Typewriter, failing which by direct 
recruitment. 

.' 
"Provided, Persona! Assistants, who 
have completed eight (8) years or 
regular service would be prornoted 
as Senior Personal Assistant. Sucil 
promotees would be en bloc shown 
at the bottom of the seniority list In 
the year in which they were 
promoted as Senior Personal 
Assistants. Such promotees would 
maintain inter se seniority between 
them in the cadre of Personal 
Assistant. They would be junior to 
those promoted in the cadre 01 
Senior Personal Assistant in the 
said year or earlier years. In case a 
junior in the said category has 
completed eight years of regul;;.n 
service, his senior would also DC; 

considered, provided the shortfall is 
less than six months. Promotions 
made under this proviso would be 
adjusted and from the 5CY% 
promotion quota." 

b) For direct recruits: b) 50% of the vacant posts by direct 
Graduate with speed of not recruitment on the basis of written 
less than 110 w. p.m. in examination comprising of one 
shorthand and 40 w.p.m. in paper in English language (Essay, 
typewriting. Grammar and Translation) followed 

.' by a Shorthand dictation to bo 
transcribed on Computer} 
Typewriter. The short listed 
candidates would also undergo 8 

viva voce test. ----------------­
Note: The above amendment shall come into force with immediate effect. 

By Order 

Sd/­

(Girish Kathpalia) 
Registrar Ge~er(1i 

Contd.....2/­
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Endst. No.7692-98/Estt.lE-IV/DHC 	 Date:12.04.2017 

Copy to:­

1. 	 The Registrar cum Secretary to Hon'ble the Chief Justice/ Registrars/ Co­
ordinator (DAC)I OSD. 

2. 	 All Joint Registrars, Deputy Registrars, Assistant Registrars, Dy.Controller of 
A/cs., Co-ordinator (DAC). 

3. 	 The Assistant Registrar cum P.A. to Registrar General. 
4. 	 The Assistant Registrar (Technical) with the request to upload this Notification (i) 

on the intranet of this Court (ii) on the website of this Court under RTI disclosure 
below 'Delhi High Court Establishment (Appointment and Conditions of Service) 
Rules 1972. 

5. 	 Private Secretaries to Hon'ble Judgesl Court Mastersl 
Admn.Qfficers(Judl.)/Branch In-charges. 

6. 	 Notice Board. 
7. 	 Guard File. 

~~ 
(Shekhar Chandra) 

Joint Registrar(Estt.) 

.< 
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C STATEMENT SHOWING PAY STRUCTURE IN DELHI HIGH COURT AS PER 7TH PAY 
--.cOMMISSION W.E.F 01.01.2016 

.. 

. 

TECHNICAL CADRE 

is. Name of the post Category Pay Pre-revised Scales + Grade ! Present Pay Band + 
No. Band Pay i GradePay 

• 1 Registrar General Group A HAG Rs.67000-79000 15HA Registrar scale 
! 2 Joint Registrar Group A PB-4 Rs.37400-67000+ 10000 14 
13 Deputy Registrar Group A PB-4 Rs.37400-67000+ 8700 13 

4- Assistant Registrar • GroupA PB-3 Rs.15600-39100+ 7600 12 
Deputy Controller of 

i Accounts 
.6 Administrative Officer Group A PB-3 Rs.15600-39100+ 6600 11 
i (Judicial) 
~ 
i7 Court Master r-g Private Secretary 
~ Librarian 

i 

10 Assistant Accounts Officer GroupB PB-2 Rs.9300-34800+ 4800 8 
(earlier SAS Accountant) iPt= Sr. Judicial Assistant GroupB PB-2 • Rs.9300-34800+ 4800 8 

!

12 • Sr. Judicial Translator 
• 13 Sr. Assistant Librarian r--tt- Reader PB-3 Rs.15600-39100 + 5400 10115 Sr. Personal Assistant (on completion of4 years) 
~ Court Officer 

17 Assistant Librarian GroupB PB-2 Rs.9300-34800+ 4600 7 
~ Judicial Assistant 
'---:-:-

Junior Translator 

t!t20 Personal Assistant 
Chief Cashier 

! 21 
i 22 Junior Judicial Assistant Group C PB-l Rs.5200-20200+ 2800 5
"-:-:-

t-#- Restorer 

• 24 Chauffeur 
i25 Despatch Van Rider ., 

~ Despatch Rider 
! 27 Despatch Rider~cum-Process 

i ~erver p- Photocopy Machine Operator 
i

(Grade-I) 
29 Usher Group C PB-l Rs.5200-20200+ 2400 4 

'3() Library Attendant , 

31 Photocopy Machine Operator Group C PB-I Rs.5200-20200+ 2000 3 
(Grade-II) 

32 Court Attendant GroupC PB-I Rs.5200-20200+ 2000 
~ Room Attendant 
~ Security Attendant 
.~ 

I 
D-h Safaiwala 

l36 Lawn Attendant 

I Sr. 
No. 

Name of the Post Category I Pay 
• Band 

Present Pay Band + 
Grade Pay 

IRevised 
. corresponding 
• Level as per 

Seventh Central 
Pay Commission 

1 Assistant Registrar (Technical) Group A PB-3 Rs.15600-39100+ 7600 12 
2 System Analyst Group A PB-3 Rs. 15600-39 100 + 6600 11 
3 Programmer -Group A PB-3 Rs. 15600-39 100+ 5400 10 
4 Assistant Programmer GroupB PB-2 Rs.9300-34800+ 4600 7 
5 Junior Judicial Assistant (Tech.) GroupC PB-I Rs.5200-20200+ 2800 5 

I 

i 
I 



ANNEXURE'A' 

Corresponding Level in respect of officials of Department Canteen of 
Delhi High Court 

ICorresponding I 
Present Pay Band Level as per .Sr. No. Name ofthe Post 

+ Grade Pay ! Seventh Central 
. Pay Commission 

SafaiwaIa Rs.5200-20200+ 1800 11. 
I 

Wash Boy Rs.5200-20200+ 1800 2. 1 

Bearer Rs.5200-20200+ 1800 13. 

Tea/Coffee Maker Rs.5200·20200+ 1800 4. 1 

Assistant Halwai- I Rs.5200-20200+ 1900 2 
cum-Cook 

5. 
.­

Halwai-cum-Cook Rs.5200-20200+ 2000 36. 

Clerk Rs.5200-20200+ 1900 27. . 
Assistant Rs.5200-20200+ 2400 48. 
Manager-cum-

Store Keeper 


Manager Grade-II Rs.9300-34800+ 4200 69. 
I 

, I 



_______ _ 

< '. .. 

HIGH COURT OF DELHI: NEW DELHI 

No.697!Estt.!E-9IDHC 
Date: 07.09.2017 

.' OFFICE ORDER 

In pursuance of Delhi High Court' Departmental Canteen Employees' (Appointment and 

Conditions of Service). Rules, 2017 issued vide Notification No.431!Rules!DHC dated 

25.07.2017. the nomenclature of the following posts has been changed as mentioned against 

each with immediate effect:­

S.No. Existing Nomenclature of Name of the Employee Changed NomenclaturErl 
the Post of the Post . 

Cook1. Halwai-cum-Cook 

Assistant Cook Assistant Halwai-cum-Cook 2. 

r3::-:'_--'f-:T=-=e::::a::.!-=C:.::o~ff:.::e~e...:;M:.:.:a=.:k.!:e:.:..r____-\-!!M.!!.r:...c'H~uk:;:a=.m~S:;.in.slot!.lh!...-_--l Canteen Attenda nt 
4. Bearer Mr. Prem Sinoh, 

Mr. Soban Sinoh 
Mr. Babu Lal 
Mr. Govind Sinoh 

Mr. Govind Kohli 

Ms. Kiran Kumari 

Mr. Partap Ram 

Mr. Hari Ram 

Wash Boy 5.­

.' By Order 

Sd!­
( Dinesh Kumar Sharma) 


Registrar General 


Date: 07.09.2017 
, 

Copy {orwarded for information and necessary action to: 

Endst. No.19622-36!Estt.lE-9IDHC 

1 All Registrars! OSDs. . 
. 2 The Principal Secretary, Department of Law, Justice & LA, Government of NCT of Delhi, 8

th 

Level, C-Wing, Delhi Secretariat, I,P.Estate, New Delhi - 110002. 
3 The Pay & Accounts Officer No. XXI, 'Pay & Accounts Office - XXI. Delhi High Court. New 

Delhi. . 
4 Honorary Secretary (Canteen). 
5 The Joint Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
6 All Joint Registrars! Deputy Registrars! Assistant Registrars! Dy. Controller of Accounts. 
7 Joint Director with the reque!?t to upload the instant Office Order on the intranet of this Court. 
S P.A. to Registrar General. 

9 The AOJ, (P&P! Canteen). 
1, 10 The AOJ, Accounts Branch . . I 11 The AOJ, General Branch. 

I 12 Officials concerned. 

13To be placed in the personal files of the officials concerned. 

14 Notice Board. 

15 Guard file. 


~lb ..~ 
Joint Registrar (Estt.) 

L 



HIGH COURT OF DELHI: NEW DELHI 
(Establishment-I Branch) 

No.; 781E-10IEstt.-I1DHC 
Date; 27.01.2018 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon'ble 
the Acting Chief Justice of this Court hereby makes the following amendment in the Schedule-I 
& II to the Delhi High Court Establishment (Appointment and Conditions of Service) Rules, 
1972, namely ;-

Existing nomenclature of the post Changed nomenclature of the post 
~__~________~(2~)_____ 	 (3_)________-4 

Safaiwala 	 Court Attendant (S) 
----~~--~---------------------~-----------

The nomenclature of the post mentioned in Column (3) shall stand substituted for the 
nomenclature mentioned in Column (2) in the Rules and the Schedule I and II thereof. 

The above amendment shall come into force with immediate effect. 

By order 

Sd/­
(DINESH KUMAR SHARMA) 

REGISTRAR GENERAL 

Endst. No.: 2602-091E-1OIEstt.-I1DHC 	 Date: 27.01.2018 

Copy forwarded jor information and necessary action to:­

1. 	 All Registrars/OSDs/Co-Ordinator (DIAC). 
2. 	 Joint Registrar-cum-Secretary to Hon'ble the Acting Chief Justice/Joint Registrars. 
3. 	 Deputy Registrar-cum-P.A to the Registrar General. 
4. 	 All Deputy Registrars, Assistant Registrars, Deputy Controller of Accounts, Additional 

Co-Ordinators (DIAC). 
5. 	 Private Secretaries to Hon'ble Judges/Court Masters. 

J'. 	 Joint Director (Technical) - with the request to upload this Notification (i) on the intranet 
of this Court and (ii) on the' website of this Court under RTI disclosure at Chapter 12 
below Delhi High Court Establishment (Appointment and Conditions of Service) Rules, 
1972. 

7. 	 AOJ. (Accounts), AO.J. (General), AOJ. (Cash), A.O.J. (Exams Cell), AOJ. 
(Stationery), AO.J. (Vigilance), AOJ. (P&PI P&P Store) and A.OJ. (Estt.-II). 

8. 	 Notice Board. 
9. 	 Guard File. 

(SHEKHAR CHANDRA) 
JOINT REGISTRAR (ESTT.) 

{---	 -- -------.._----------------------------- ­



HIGH COURT OF 'DELHI NEW DELHI 


No. 90/Estt.lE1/DHC 
Dated: 31.01.2018 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, 
Hon'ble the Acting Chief Justice of this Court has been pleased to amend Rule 9A for 
"Reservation of posts for Scheduled Castes, Scheduled Tribes, Other Backward Classes, 
Ex-servicemen and Persons with Disability" in Delhi High Court Establishment (Appointment 

. and Conditions of Service) Rules, 1972, so as to read as under:­

v 

9-A Reservation of posts 
for Scheduled 
Castes, . Scheduled 
Tribes, Other 
Backward Classes, 
Ex-servicemen and 
Persons with 
Disability 

Consistent with maintenance of efficiency of Administration 
and subject to availabilIty and orders passed by the Chief 
Justice from time to time, 15 per cent posts for Scheduled 
Castes, 7.5 per cent posts for Scheduled Tribes, 27 per cent 
for Other Backward Classes and 4 per cent for Persons 
with Disability, to be filled through direct recruitment, shall 
be reserved for appointment to Groups 'A', 'B' and 'C' posts 
on the establishment of this Court, and reservation shall also 
be available in appointments to Group 'e: posts. to be filled 
through direct recruitment to Ex-servicemen in accordance 
with the Rules. Orders and Notifications issued from time to 
time by the Government of India. 

Note: The above amendment comes into force with effect from 28.12.2U16. 

By 	Order. 

Sd/­
( Dinesh Kumar Sharma) 


Registrar General 


Endst. No. 3079-86/Estt.lE1/DHC 	 Dated: 31 .01 .2018 

1. 	 All Registrars/OSDs/Co-ordinator (DIAC). 

2. 	 Joint Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 

3. 	 All· JOint Registrars. Deputy Registrars, Addl.Co-ordinators (DIAC). Assistant Registrars. 
Assistant Registrar (Library), Dy.Controlier ~f Ales. 

4. 	 Deputy Registrar cum P.A. to Registrar General. . 

5. 	 Joint Director (Technical) with the. request to upload this Notification (i) on the intranet of 
this Court and (ii) on the website of this Court under RTI disclosure at Chapter 12 below 
Delhi High Court Establishment (Appointment and Conditions of Service) Rules. 1972. 

6. 	 Private Secretaries to Hon'ble Judgesl Court Mastersl Admn. Officers(Judl.)1 Branch 
In..charges. 

7. 	 Notice Board. 

8. 	 Guard file . . 
~'*""('..v~ 
(Shekhar Chandra) 

. Joint Registrar (Establishment) 



--

NO.92/Estt.lEiIDHC 
Dated:OB.02.201B 

N Q T'I,F,I CAT ION 

In exercise of the I!>gw~rs v~ted under Article 229 of the Constitution of India. 
Hon'ble the Acting Chief Justi'G~ot tn'is Cbl;lrt rr.IlFbeen plt9ag~d to amend Part-II 'Seniority of 
Confirmed Employees' of Defl!!i)1fIiSh CQurt staff (Seniority) Rules, 1971, so as to read as 
under:­

" 1. Inter se seniority of c~tirmed ,~rrtl?'lbyees in any c-ategory of High Court Staff 

should be determinec;j,bn the. basis of his/her inter"'se seniority in the feeder 

cadre'provided that the~elect1on is made,only by one mode Le. by promo~lon 

and employees were promoted together. 


2. 	 Seniority of an' emp~ ragtilarly aT/poiNted to<EjI;,post according to rule by 
way of departmenta1 _woara be affJtermined by the order of merit indicated 
at the time of appoint , and not according to the date of confirmation. 

, 
3. 	 in cases where the mc:Jf1e' ofi3ppointrnent is oAly by way of direct recruitment, 

inter se seniority of the employees would be with reference :fo the merit/rank 
secured by them. ' 

4. 	 In case there is se/e"tition by both modes i.e. direct recruitment and by 
promotion, then princtJ:1l~/8id' d(i)WR in UOI vs. NR. Parmar & Qrs. (2012) 13 
see 340 will apply qn6~UJ, iNcorporated in the Rules. ....11 

Note: The .above amendtnel'lt shall come into force with immediate effect. 

By Order, 

Sd/­
I ~h( DlOesh Kumar 5 arma) 
Registrar Serufral 

Endst. No.3671-7B/Estt.!E11DHlC 	 Dated: OB.02.2018 

1. 	 All Registrars/OSDs/C.o ..Ct~i'f'\'atbt {DrAC). 

2. 	 Joint Registrar-cum-Se~~ta:~y to j,don!ble the· Acting Chief Justice. 

3. 	 All Joint Reg.istrars, D.epilffY'~eyi~'tr,a~s, Addl..Co-ordiAators (DIAC). A"ssistant' Registrars, 
AssistaP1t.f;(egistrar (Libraryj;/Dy:CbrttroJler of Alcs. 

4. 	 Deputy Registrar cum P.A. to Re9'i~!rar Gleneral. 

5. 	 Joint Director (Technic~' 'tttel:eqeestt~:;JJll'loa~~1;li~:Motification (i, on tl1e iRtranet of 
this Court and (iD on t "~c5f~ti:lis, Cttutt.under~t,1 disclosure at Cha~ter 12 below 
'Delhi High Court St~ff ~"r:ity)Rl:Jles 1g,71'. 

6. 	 Private Secretaries to F't~:l;)le ~luti~sl Court Masters/ Admn. Officers(Judl.)/ Branch 
In-charges;. 

7. 	 Notice Board. 

S, 	 Guard f1le. 
~t""'U~ 
( Shekhar Chanpra ) 

Joint Registrar (Establishment) 

~-------.• 



I 

IDGH COURT OF DEtID NEW DELID 

N o.466IEstt.I1E~2/DHC 
Dated: 05.06.2018 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the-Constitution of India, Honlble the 
Acting Chief Justice of this Court has be~n pleased to amend Item No.4 & 5 of the Schedule-II to the 
'Delhi High Court Establishment (Appointment and Conditions of Service) Rules 1972' so as to read as 
under:­

Minimum q1:lalifications I 
Category of post prescribed for appointment 

S. No. 
to the post 

2 3 
4. Administrative 	 a. Graduate with 5 years' 

Officer (Judicial) 	 regular service (Law, 
graduate to be preferred) in 
any of the p,osts of Senior(Promotion! 
Judicial Assistant! Senior 

Selection Post) Judicial Translator/ Reader! 
Court Officer. 

Mode of appointment 

4 
a. 	 35% of the vacant posts by; promotion 

on the basis of seniority-cum-merit 
from joint seniority list of categories 
Senior Judicial Assistant! Senior 
Judicial Translator/ Reader and Court 
Officer. 

I 

I 

I 
,L 

L_ 


(b)(i) For members of b(i) 65% of the vacant posts by selection 
establishment of this Court: & on merit on the basis of written test 
Graduate with 5 years' (ii) and interview from . categories 
regular service (Law specified in column 3(b)(i) & (ii) 
Graduate to be preferred) or 

, 
non-graduate with 8 years' 
service in any of the post 
of Assistant Accounts 
Officer/ Senior Judicial 
Assistant! Senior Judicial 
Translator/ Reader/ Senior 
Personal Assistant! Senior 
Assistant Librarian/ Court 
Officers and/or its equivalent 
post; 

OR 

Graduate with 7 years' 
regular service (Law 
Graduate to be preferred) in 
the post of judicial Assistant! 
Judicial Translator/ Personal 
Assistant! Assistant 
Librarian/ Chief Cashier or 
its equivalent post or 
combined service in any of 
these posts and the posts 
mentioned In clause (b)(i) 
above; 

(b)(ii) For members of the 
establishment of Courts 
subordinate to this Court: 
Graduate with 5 years' 
regular service (Law, 
Graduate to be preferred) in 
the post of Senior Judicial 
Assistant! Senior Personal 
Assistant; 

OR 

Graduate with 7 years' 
regular service (Law 
Graduate to be preferred) in 
the post of Judicial Assistant/ 
Personal Assistant or 
combined service in any of 
these post~ and the posts 
mentioned in clause (b)(ii) 
above; 

(b) (iii) For direct· recruits: b(W) In case requisite number of 
Graduate with 5 years' , candidates do not qualify for 
regular service (Law selection on merit in terms of 
Graduate provisions of clause (b)(i) & (ii) 

to be prefen'ed) above, by direct recruitment on the 
having Grade Pay of basis of written test and interview. 
!RsA,800/- and! or above. 



, I 

, 
i 

-... I 
~ r-~---r-~~~-------.-~~~----~~----~----~~~~________~____~~ 

5. Court Master 

(Promotion! 

Selection Post) 

" 

,'. 

. 


a. Graduate.. with 5 years' a. 
regular service (Law". 
graduate to be prefen'ed) in 
any of the posts of Senior 
Judicial Assistant! Senior 
JUdicial Translator! 
Reader/Court Officer. 

(b)(i') .for members of 
establishment of this Court: 
Graduate with 5 years' 
r~gular , service (Law 
Graduate to be prefen-ed) or 
non-graduate with 8 years' 
service i.n any of the post 
of Assistant Accounts 
Officerl Senior Judicial 
Assistant! Senior Judicial 
Translator! Reader! Senior 
Personal Assistant! Senior 
Assistant Librarian! Court 
Officers and!or its equivalent 
post; 

, ­
OR 

Graduate with 7 years' 
regular service (Law 
Graduate to, be prefened) in 
the post of Judicial Assistant! 
Judi.cial Translator! Personal 
Assistant! Assistant 
Librarian! Chief Cashier or 
its equivalent post or 
combinea service in any of 
these posts and the posts 
mentioned in clause (b)(i) 
above; 

(b)(ii) For members of the 
!'establishment of Courts 
subordinate to this Court: 
Graduate with 5 years' 
regular service (Law 
Graduate to be prefelTed) in 
the post of Senior Judicial 
Assistant! Senior Personal 
Assistant; 

OR 

Graduate with 7 years' 
regular service (Law 
Graduate to be prefen-ed) in 
the post of'Judicial Assistant! 
Personal Assistant or 
combined service in any of 
these posts and the posts 
mentioned in clause (b)(ii) 
above; 

(b)(iii) For direct recruits: 

Graduate with 5 years' 
regular service (Law 
Graduate to be preferred) 
having Grade Pay of 

b(i) 
& 
(ii) 

" 

b(iU) 

35% of the vacant posts by promotion "' 
on the basis of seniority-cum-merit 
from joint seniority list of categ.ories 
Senior JUdicial Assistant! Senior 
Judicial Translator! Reader and Court 
Offic-et. 

65% of the vacant posts by selection 
on merit on the basis 'of written test 
and interview fi-om categories 
specified in column 3(b)(i) & (ii) 

I 

I 
I 

I 

I 


In case requisite number of 
candidates do not qualify for 
selection on merit in terms of 
provisions of clause (b)(i) & (ii) 
above, by direct recruitment on the 
basis of written test and interview. 

I I RsA,800!- and! or above. 

Note: The above amendment shall come into force with imrn,ediate effect. 

By Order, 

Sd!­
( Dinesh Kumar Sharma) 



Endst. No.l2421-28IEstt.1E1IDHC 	 Dated: 05.06.2018 

1. 	 The District & Sessio1')s Judge (HQ), Tis Hazari Courts, Delhi. 
2. 	 Joint Registrar- cum -Secretary to Hon'ble the Acting Chief Justicel Registrarsl O.S.Ds/Co-ordinator (DAC). 
3. 	 All Joint Registrars, Deputy Registrars, Assistant Registrars, Dy.Controller of A1cs.,Addl.Co-ordinators, (DAC). 
4. 	 Deputy Registrar cum P.A. to Registrar General. 
5. 	 . J oint Director with the request to upload this Notification (i' on the intranet of this Court and (ii) on the 

website of this Court un0.er RTI disclosure below 'Delhi High Court Establishment (Appointment and 
Conditions of Service) Rules 1972'. 

6. 	 Private Secretaries to Hon'ble Judgesl Court Masters/ Admn. Officers(Judl.)/ Branch In-charges. 
7. 	 Notice Board. 
8. 	 Guard file. 

(SheJehar Chandra) 

Joint Registrar (Establishment) 


,. 



---- ---------

IDGH COURT OF DELID NEW DELHI 

No.467/Estt.I1E·2/DHe 
Dated: 05.06.2018 

NOTIFICA TION 

In exercise of the powers vested under Article 229 of the Constitution.of Itldia, Hon'ble the Acting Chief Justice of 
this Court has been pleased to amend Item No.6 of the Schedule-II to the 'Delhi High Court Establishment (Appointment and 
Conditions of Service) Rules 1972' so as to read as under:- , 

S. 
No 

1 

6. 

I 
I 

I 
t 

I 

Category of post 

2 4 

Private Secretary 
(promotionl 

Selection Post) 

a. Graduate with 5 years' service in the post of 
Senior Personal Assistant in this Court. 

a. 35% of the posts by promotion on 
the basis of seniority-cum-merit from 
Senior Personal Assistants of this 
Court. 

(b)(i) - For officials of this Court and Courts 
subordinate to this Court: 

Essential: 

b(i) 
& 

(ii) 

65% of the posts by selection on 
merit on the basis of: 

(a) Graduate from a recognized university; 

(b) 5 years' regular service in the post.of Senior 
Personal Assistant I Senior Judicial Assistant I 
Senior Judicial Translator / Senior Assistant 
Librarian I Reader I Court Officer or its equivalent 
post; 

OR 

7 years' regular service in the post of Personal 
Assistant / Judicial Assistant / Judicial Translator I 
Assistant Librarian I Chief Cashier or its 

(a) performance in written 
examination comprising of one paper 
in English language (Essay, 
Grammar and Translation); 

(b) qualifying skill test of 
shorthand dictation in English of 5 
minutes duration at the speed of 120 
w.p.m. to be transcribed on computer 
in English in 40 minutes, and typing 
test in English of 10 minutes duration 
on computer at the speed of 45 

equivalent post or combined service in any of 
these posts and the posts mentioned in clause (b) 
above; and 

(a) Possessing a speed of not less than 120 w.p.m. 
in English Shorthand and 45 w.p.m. in English 
Typing on' Computer with proficiency in 
Computer. 

w.p.m. 

[Note: Each participant will be given 
opportunity to appear in two 
shorthand dictation transcription 
tests and best of the two will be 
considered]; and 

Desirable: 
(c) performance in viva-voce test! 
interview. 

Bachelor Degree in Law (LL.B.) from a 
recognized University. 

(b)(ii) - For direct recruits: 

Essential: 
(a) Graduate from a recognized University; 

In case, requisite number of 
candidates do not qualify for 
selection on merit in terms of 
provisions of clause (b)(i), 
appointment will be made in terms of 
clause (b)(ii). 

(b) 5 years' regular service in stenographic 
post having Grade Pay of RsA,600/- and / or 
above, 

OR 
7 years' regular service in stenographic post 
having Grade Pay of Rs.4,200/- and / or above, 

in ~ny Government Department (Central or State) I 
Autonomous Body / Constitutional Body / 
Statutory Body / Public Sector Undertaking; and 

(c) Possessing a speed of not less than 120 
w.p.m. in English Shorthand and 45 w.p.m. in 
English Typing on Computer with proficiency in 
Computer. 

Desirable: 

,Bachelor Degree in Law (LL.B.) from a

I'recognized University. 

Minimum qU,alificationS' prescribed for 
appointment to the post 

Mode of appointment 

Note: The above amendment shall come into force with' immediate effect. 

By Order, 

Sd/­
( Dinesh 'Kumar Sharma) 

Registrar General 

Contd ..... 



~ . '. --
Endst. No.12429-36IEstt.lElIDHC 	 Dated: 05.06.2018 

1. 	 The District & Sessions Judge (HQ), Tis Hazari Courts, Delhi. 
2. 	 Joint Registrar- cum -Secretary to Hon'ble the A.cting Chief Justice/ Registrars! O.S.Ds/Co-ordinator (DAC). 
3. 	 AIl Joint Registrars, Deputy Registrars, Assistant Registrars, Dy.Controller of A1cs.,Addl.Co-ordinators, (DAC). 
4. 	 Deputy Registrar cum P.A. to Registrar General. 
5. 	 Joint D4-ector with the request to·upload this Notification (i) on the intranet of this Court and (ii) on the 

website of this Court under RT! disclosure below 'Delhi High Court Establishment (Appointment and 
Conditions.ofService) Rules 1972'. 

6. 	 Private Secretaries to Hon'bie Judges/ Court Masters! Admn. Officers(Judl.)! Branch In-charges. 
7. 	 Notice Board. 
8. 	 Guard file. 

,..QoWG1A.. ~ 
( Shekhar Chandra) 

Joint Re~istrar (Establishment) 

i 
I 

j 
1 



HIGH COURT OF DELHI: NEW DELHI 


No.505/Estt./E-IV/DHC 
Date:16.07.2018 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, 
Hon'ble the Acting Chief Justice of this Court has been pleased to amend Item NO.8 (a) 
of the Schedule-II to the 'Delhi High Court Establishment (Appointment and Conditions 
of Service) Rules 1972' so as to read as under:­

S. No. 

8 

Category 
of Post 

Senior 
Judicial 
Assistant 
including 
Court 
Officer and 
Reader 
(Promotion 
I Selection 
Post) 

Minimum qualifications 
prescribed for .appointment 

to the post 
a. For members of the 

Establishment of this 
Court: Graduate with 
5 years service or High 
School! Matric with 
10 years service in any of 
the posts of the 
categories 15 
(Chief Cashier) (including 
service rendered as 
judicial Assistant) and 17 
(Judicial Assistant) , 
mentioned in Schedule-I. 

b(i) XXX XXX 

a. 

b(i) 

Mode of appointment 

50% of the vacan~ posts by 
promotion on the basis of 
seniority-cum-suitability from 
categories specified in 
coloum-3. 

XXX XXX XXX 

b(ii) XXX XXX bOi) XXX XXX XXX 

Note: The non-graduate Judicial Assistants who have rendered ten years on the said post 
would be considered on the date when they had completed ten years service, for the 
post of Senior Judicial Assistant, on notional basis. 

By Order, 

Sd/­
(Dinesh Kumar Sharma) 

Registrar General 

Date: 16.07.2018 Endst.No.14163-69/Estt.lE-IV/DHC 

Copy to:­

1. 	 The Joint Registrar-cum-Secretary to Hon'ble the Acting Chief Justice 
All Registrars IO.S.Ds!Co-ordinator(DIAC). 

2. 	 All Joint Registrars, Deputy Registrars, Add I.Co-ordinators(DIAC)1 
Assistant Registrarsl Assistant Registrar(Library)1 Dy.Controller of Alcs. 

3. 	 Deputy Registrar cum P.A. to Registrar General. 
4. 	 Joint Director (Technical) with the request to upload this Notification (i) on the 

intranet of this. Court and (ii) on the website of this Court under RTI disclosure 
below 'Delhi High Court Establishment (Appointment and Conditions of Service) 

Rules, 1972. 
5. 	 Private Secretaries to Hon'ble Judges! Court Masters! Admn.Officers(Judl.)1 

Branch In-charges. 
6. 	 Notice Board. 
7. 	 Guard File ~~ 

(Shekhar Chandra) 
Joint Registrar(Establishment) 

I 



HIGH COURT OF DELHI: NEW DELHI. 

No. 780/Estt.lE -V/DHC/2014 

Dated:25.09.2014 

OFFICE ORDER 

On the recommendation of the Committee for appointment of officials of this 
Court, Hon'ble the Chief Justice has been pleased to frame the following guidelines for 
effecting intra departmental transfer of Senior Judicial Assistants/Readers/Judicial 
Assistants/Junior Judicial Assistants/Restorers postedlworking in the branches:-

1. Rotational transfers be effected in convenient batches. 

2. Normally the posting period will be three years. However, this will be linked with 
performance and administrative requirements and can be extended by the 
competent authority in view of administrative exigencies. 

3. While effecting transfers, a person with. the longest continuous stay on a seaUin 
the branch shall ordinarily be transferred first. 

4. There will be a continuous process of shifting so that all the officials have 
exposure to administrative as well as judicial branch(es). 

5. Experience of serving in judicial branch(es) will also be a fador to be taken into 
consideration at the time of promotion. 

6. It will be the prerogative of the administration to posVtransfer any official in any 
branch/assignment keeping in view the administrative requirements/exigencies. 

7. Officials againsl whom disciplinary proceedings are pending shall not be posted 
against sensitive posts. 

8. The officials working in the branch/on the seat requiring past experience (say 
some seats/duties in the Protocol, P & P, Cash Branches, etc.) should also be 
moved. However, transfer of such officials shall be done only after ensuring that 
work of the seaUbranch does not suffer and no inconvenience is caused to the 
Hon'ble Judges. All the Registrars shall ensure that more than one official 
should have expertise of such work. The list of officials having acquired 
expertise shall be reviewed from time to time. 

9. Transfer of such officials who have been issued digilal signatures and whose 
movement would require issuance of fresh digital signatures to new officials 
posted in place of such Officials, be effected keeping in view the validity of digital 
signatures. However, possession of digital signature card shall not be a ground 
for continuance on the same seat. 

10. The officials of the Computer Branch and e-portfol io section be transferred in 
such a manner that work of a-courts does not suffer. 

11 . All officials will prepare a list of all the files/cases (with number of parts including 
the LCRs, if any) under their control and will keep the list updated from time to 



time so that in case of transfer, handing over charge of the seat to the new 
incumbent is not delayed. 

12. On being transferred, there should be immediate movement of officials from one 
branch/seat to other branch/seat and there should be proper handing over/taking 
over of record/judicial files in writing under the supervision of the Assistant 
Registrar/Admn. Officer (Judicial) and a copy of the handing over/taking over 
report of the record/judicial files duly signed by the officials (Senior Judicial 
Assistants/Readers/Judicial Assistants/Junior Judicial Assistants/Restorers) and 
countersigned by the ARlAO(J) be furnished to the Establishment Branch-II for 
record. 

13. The posting/transfer order be complied with within one week positively from the 
date of issue to enable the officials to handover charge of their seats. 

14. On being transferred, the official will immediately proceed to join new posting 
failing which the concerned official would be liable for disciplinary action. The 
joining report shall be forwarded to the Establishment Branch. The controlling 
officers will also ensure that the official is relieved immediately in terms of the 
posting/transfer order. . 

15. Once the postings/transfers order has been issued, no official , who has been 
transferred, shall proceed on long leave without first joining his/her new seat. 

16. While making transfers, it may be ensured that work of the branch/seat should 
not suffer and, therefore, if two or more officials are looking after the same 
seat/work, only one at a time be transferred from the said seat/work. For this 
purpose, the Establishment-II Branch shall compile the data initially and 
subsequently it shall be the duty of the concemed AOJ to inform the 
Establishment-II Branch about any change in the officials deployed on a 
particular seat. 

17. Promotion of an official will also entail shifting/transfer irrespective of the number 
of years of service on any seat. 

18. Officials who are within one year of reaching the age of superannuation will 
normally not be shifted. However, keeping in view the administrative exigencies, 
operation of this rule may ·be dispensed with. 

19. Physically challenged officials will be posted/assigned work keeping in view their 
physical disability. 

20. The requests of officials for change of work/seat on extreme compassionate 
grounds like physical disability, serious/terminal diseases affecting him/her will be 
taken into consideration provided there is concrete medical evidence to support 

'. 



. .. 
'j. 

,I 

22. The Registrar (Establishment) shall regula rly scrutinize the performance and 
postings of the officials working in the Branches and make recommendations for 
transfers in accordance with the ·guidelines to the concerned Committee. Inputs 
may be obtained by the Registrar (Establishment) from the Registrars concerned. 

23. All requests for transfers/postings from the officials shall be placed .before the 
Committee with inputs from the concerned Registrars. ':, 

\ 

24 . The competent authority will have the power to modify, rel~x and/or give 
exemptions from operation of any of these guidelines on account of 
administrative exigencies . 

The above guidelines are ci rculated for information and compliance by all 
concerned. 

EndsLNo.25842-850/EstuE-V/DHC/2014 

BY ORDER 

Sd/-
(SANGITA DHINGRA SEHGAL) 

'REGISTRAR GENERAL 

Dated:25.09.2014 

Copy forwarded for information and necessary action to :-

1. 
2. 
3. 
4. 

Registrar-cum-Secretary to Hon'ble the Chief Justice 
All Registrars/O.S.Ds.! Co-ordinator, (DAC) 
All Joint Registrars/Deputy Registrars . '. 
All Assistant Registrars/Deputy Controller of Accollnts/P.A. to Registrar 
General. 

With the request to 
bring the contents 
of the above office 
order to the notice 
of the officials 

5. 
6. 
7. 
8. 
9. 

All Private Secretaries to Hon'ble Judges. 
All Aclmin islrative Officers (Judicial)/Court Maslers . 

. The System Analyst for uploading the same on the Intranet of tllis Court. 
Notice Board 
Guard f ile. 

working 
tllem. 

under 
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- __ HIGH COVlIT OF DE-LHI ': . NEW DELHf-

- ', 

OFFICE ORPE?l 

No.929/Estt.lE I/DBC 
Date:28.09 .20 1 S 

Hon' ble the ChieniI$tice~as been-1'leased to make the following postings/transfers-of Qfficers of Jhis 

Court with immediate effect:-

S1. No Name & designsti'on 
of the officeI' 

I. 

2. 

3. 

4. 

s. 

6. 

7. 

8. '. 

Mr. Ramesh Chand 
Registrar 

Mr. Anil Koushal 
Registrar 

Mr. Lorr.en Bamniyal 
Registrar -

Ms. Anju Chhabra 
f-Khurana 

Registrar-

Mr. K.K. Bhati 
- Registrar 

:. ~-

- -

Mr. Atul Kumar -
Sharma 
Regist~ar 

Mr. 0;1>. Narang 
Joint Registrar 

Mr. Krishan K,.r.,....-
:Sharma '-

-joint Registrar 

From To 

Registrar (P&P) Registra,· (GenL Admn.­
I&U) 

Registrar- [Cash, Budget, . Registrar (Cash, Budget, 
Accounts and Accounts) 
Manage.ment - - & ' -

i-Coordination Cell (BMCs .'-
District Courts)] - _ . . 

Registrar [Library, Civil I 
-to V, Criminal I to Jli, 
Inspection (Appl.) I & II, 
Copy App!., Company, 
JIC, holding Court (Writ 
Jurisdiction) & Welfare 

·Registrar [CiviU to V, ~ - . -

Officer] 

.Cr.iminal I to Ill, 

.1nSpection (App!.) 1 & 
If, Copy - App!., 
Oo.mpany, JJC, holding 
tOUlt (Writ Jurisdiction) 
& Welfare 

_ - - Officer] 

Registrar (RKD-Weeding) .. Registrar (P"&P) -

Re~i~trar (Gen!. Admn.-1I) .Registrar [Library, 
Mediation _ & 
:Concil iatioll 
: .C~ntre (DHC), 
~Management & 
Coordination Cell 

Via Sl. No. 1.-

- --' 

- - (8MCs Di,s,tJ'ict C,9urts) -__ -

r-B.egistrar (G!!l1!. Admn-IJ 

and Retired Judges 
. Cell) 

Registrar 
Weeding) 

JR [Writs 1 to III, RKP ),R. (P&P) 
(Writs), ...PIL, PSA and I, 

Receipt & Despat!h] .' 

~~ (G.e..!!l. Admn. -I & ~ (Estt.-I & lI)) 
Retired Judges Cell) . . . --.. . :--. 

Vice Sf. No. 11. 

.Yice.St. No.9. 

9. SI~ri SheKhar Chand.ra JR (Estt.-I & lm 
loint Registl'al' 

_.' :Joint _ Registrar 'i-Genl. 
- .:Admn. -I & Retired 

: ~~dges Cell) _ 

-rice "SJ.:JVo. 8. 

10. Mr: Ravindra Kumar JR (RKp, Weeding ... 
Sharma cases 
J<:int Registrar =- OriginaVAppeliate S~de) 

.-- - -

11. Ms. Kaushlya Vem1a . JR (P&P) 
Joint Registrar - -

12. _ Ms. Sadhna Gupta 
Joint Registrar 

.-

JR (IT) 

of JR(IT) Vice st. No. 12. 
of 

- - -- - - -- - -
~R [Writs I to m, 'RKP Vice Sl. No.7. 

_ (Writs), PIL, P.SA and _ 
.. . Receipt &. Despatch] 

·:JR (RKD, Weeding of 
cases - of 
OriginaVAppellate Side) 

, '. . 

Vice st. No. 10. 

.. 



f , ~ 
J -

J .1.: 
I 

J 
I 

I 
, 
1 -

I . 
I 

I , 

SI.No NnmC!"& cruignatiern 
of the officer l"fom - To'- - Rell1l1rl\.S 

13, 

14. 

1 S. 

16. 

17. 

18. 

Mr, Aru-R-.Kumar-l­
Joint Registrar 

M§....Geetha 
Gopfnathan 
Deputy Registrar 

Mr. Lalit Kumar 
Rawal 
Assistant Registrar 

JR (Estt. -and court cases 
of Estt. I -& II, d.eployroent 
of staff jri Courts and 
Registry ana PIO-I) 

DR (Estt. II aod court 
cases of ·Estt. -I & II, 
deployment Of staff in 

- --Courts ~. Registry and 
Nodal Officer fol' paYJllent 
issues of Data Entry 
Operators) . 

AR (Civil.-I, IV, V & 
Inspection Appellate-II) 

JRjEstt. and court cases 
of - Estt. I &-'- II, 
d~ployment of staff in 
C-CUlts and Registry, 
PIO-I and Nodal Officer 
for payment issues of 
Data Entry Operators') 

DR-cum PA to Registrar 
General -- _ 

AR (RKD, Comparison 
of digitized data anti 
Weeding of cases of 
Original/ Appellate Side, 

_ and. clmOdi~.I1 of 
--

MI". Sill~jay Kalra - . AR (protOcol & 

As~istant Registrar Hospitality) - . 

Mr".'Rohtash Singh Pool of Establishment 
Assistant Registrar 

- .. -r.+ 

Ms. Neena Malhotra " AOJ (Ci..,.il-I) 
'A-ssistant RegistFar' - -... -. 

Co · 

-

, 

--

Original documents) 

~R(WritL _. 

J\R (protocol & 
Hospitality) 

- '-

AR (Civil-I, IV, V & 
In..:pectio.£l_Ap~ellate-II) 

In placE.. 0/ Mr. 
Javed Khan. AR 

On promotion as 
Asslslant 
Registrar and 
vice Sl. No. 16. 

On promotion. as 
.A ssistanl 
Registrar and 

- vice Sl. No. 15. 

I 

I 

Note; 1. Mr.:S.p. Singh, O.S.D. wil(.~on1it files -relating to' Management-&: 'Coordination_ C.:ell (BMCs 
District Courts) through Mr. K.K;: ·Bhati, Registrar. _ 

2. All the aforesaid Officers are ·fo .give their joining report in the Establishment Branch iml1lediately. 

.-

o 

Endst. Nos.20025-34IEstt.fE.IIDI{O 

Copy for information and necess8:l)': action to :-

i~- AlfRegistr~rslOSDs - ' _ - -
2. Joitlt Re.gistral'-cum-SecretarY-to Ron'ble the Chief Justice. 
3. _-A1lJoillt Registral'sLJoint Reg~'strars (Judicial) 
4. ' Depyty Registral'-cum-PA to ~egis'rar G:neraf. -. -
5. Deputy Registrars/ Assistallt R.egistrarslDy. Controller of Accounts -
6, p,Ss to Hon'be Judges 

By Order, 

Sd/­
(Ya&h Pal) 

.. OSD (Est!blishment) 

-Dated: 28.09.2018 

7. Officers conce11led. 
~ P.A to Regi~rar (IT) with l'eqlJest to get-this office order uploaded on the intranet of this Court. 

. 9. To be placed III the persona!-file of the Officers concerned. 
-10. Guard file. 

,. 

-' 

" 

- ' 

I 

I • 
I 
I 
I 



HIGH COURT OF DELHI: NEW DELHI 
No.721/Estt.lE-IV!DHC 
Date: 15.10.2018 

NOTIFICATION 

In exercise of powers vested under Article 229 of the Constitution of India, 
Hon'ble the Chief Justice of this Court has been pleased to amend Item No.12 of the Schedule-II to 
the 'Delhi High Court Establishment (Appointment and Conditions of Service) Rules, 1972' so as to 
read as under:­

S. Category of Minimum qualifications Mode of appointment 
No. Post prescribed for appointment to 

the post 

12 Senior a) For members 'of the a) 50% of the vacant posts by 
Personal Establishment of the High promotion from category 19 
Assistant Court: 3 years' service in (Personal Assistant) mentioned in 

(Promotionl 
Selection 
Post) 

category 
Assistant) 
Schedule I. 

19 (Personal 
mentioned in 

schedule-Ion the basis of seniority­
cum-suitability on the basis of 
shorthand dictation to be transcribed 
on Computer! Typewriter, failing 
which by direct recruitment. 

"Provided, Personal Assistants, who 
have completed eight (8) years of 
regular service would be promoted 
as Senior Personal Assistant. Such 
promotees would be en bloc shown 
at the bottom of the seniority list in 
the year in which they were 
promoted as Senior Personal 
Assistants. Such promotees would 
maintain inter se seniority between 
them in the cadre of Personal 
Assistant. They would be junior to 
those promoted in the cadre of 
Senior Personal Assistant in the said 
year or earlier years. In case a junior 
in the said category has completed 
eight years of regular service, his 
senior'would also be considered, 
provided the shortfall is less than six 
months. Promotions made under 
this proviso would be adjusted and 
from the 50% promotion quota." 

b) 	 For direct recruits: Graduate b) 50% of the vacant posts by direct 
with speed of not less than recruitment on the basis of written 
110 w.p.m. in shorthand and examination comprising of one paper 
40 w.p.m. in typewriting. in English language (Essay, 

Grammar and Translation) followed 
by a Shorthand dictation to be 
transcribed on Computer! Typewriter. 
The short listed candidates would 
also undergo a viva voce test. 

[Note: Each participant will be given 
opportunity to appear in two 
shorthand dictation transcription 
tests and best of the two will be 

I considered.] 

Note: The above amendment shall come into force with immediate effect. 

By Order 

SdJ­
(Dinesh Kumar Sharma) 

Registrar General 



I 

f 

f 

-: 2 :-

Endst. No.21337 -44/Estt.lE-IVIDHC 	 Date:15.10.2018 

Copy to:­

1. 	 The Registrarsl Co-ordinator (DAC)/ OSD. 
2. 	 The Joint Registrar cum Secretary to Hon'ble the Chief Justice. 
3. 	 All Joint Registrars, Deputy Registrars, Assistant Registrars, Dy.Controlier of A/cs., 

Additional Co-ordinator (DAC). 
4. 	 The Deputy Registrar cum P.A. to Registrar General. 
5. 	 Private Secretaries to Hon'ble Judges/ Court Masters/ Admn.Officers(Judl.)lBranch In­

charges. 
P.A. to Registrar (IT) for uploading this Notification (i) on the intranet of this Court (ii) on 
the website of this Court under RTI disclosure below 'Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules 1972. 

7. 	 Notice Board. 
8. 	 Guard File. 

(K.K.Sharma) 

Joint Registrar(Estt.) 


J 


I 



HIGH COURT OF DELHI : NEW DELm 

NO.I065/Estt.1E1IDHC 
Date: 13.11.2018 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following postings/transfers ofOfficers of this 
Court with immediate effect:­

I 
I 

I 
l 
! 
, 

Note: 	 All the aforesaid Officers are to give their joining report in the Establishment 
Branch immediately. 

By Order, 

Sd/­
(Yasb Pal) 

OSD (Establishment) 

SI. Name & designation of the 
From I To Remarks

No officer 
1. Mr. K.K. Bhati Registrar [Library, Registrar [Library, 

Registrar Mediation & Conciliation Mediation & Conciliation 
Centre (DHC), Centre (DHC), and Retired 
Management & Judges Cell] 
Coordination Cell (BMCs 
District Courts) and 
Retired Judges Cell] 

2. Mr. H.K. Arora Registrar (Special! Registrar (Special! 
Registrar Examination Cell) Examination Cell except 

DHJS and DJS) 
3. Mr. Sunil Kukreja Registrar (IT and Appellate Registrar (IT, Appellate 

Registrar Authority under RTI Act) Authority under RTI Act 
and RKD-Weeding! 
Appellate/Original) I 

4. Mr. Atul Kumar Sharma Registrar (RKD-Weeding) Registrar [Management & 
Registrar Coordination Cell (BMCs 

I 

I
District Courts)l 

l5. ' Mr. S.P. Singh OSD [Management and OSD (Medical facilities to 
Officer on Special Duty Coordination Cell (BMCs sitting and retired Hon'ble 

District Court) and Medical Judges) 
facilities to sitting and 
retired Hon'ble Judges] 

6. Mr. Reetesh Singh JR [Member Secretary - OSD [Examination for 
Officer on Special Duty State Court Management DHJS and DJS, Member 

System Committee (SCMS Secretary - State Court 
Committee) and Rules] Management System 

Committee (SCMS 
I 

! Committeeland Liti~tjon] 
7. Mr. T.R. Nagpal JR (Accounts) JR [Criminal-III, Civil-II & ViceSl. No. 

J oint Registrar III, Inspection (Appl-I), 8. 
Company and JJC, 
consignment of cases to the 

! RKD in respect of these 
I I branches] 

8. Mr. Sanjay Kr. Sharma JR [Criminal-III, Civil-II & JR (Accounts) ViceSl. No. 
Joint Registrar III, Inspection (Appl-I), 7. 

Company and JJC, 
consignment of cases to the 
RKD in respect of these 

i branches] 
AR [Management & 

~ 
9. Mr. Jugal Kishore AR-cum-PA to Registrar 

, Assistant Registrar General Coordination Cell (BMCs 
District Courts)1 

10. Mr. Naresh Mehta PS/AOJ (RKD) AR (RKD-Appellate) Upon 
Assistant Registrar promotion as 

AR 
11. Ms. Harsudha AOJ (Filing) AR (RKD-Original) Upon 

Assistant Registrar 
i 

promotion as 
AR 



Endst. Nos. 22985-94IEstt.IE.IIDHC Dated: 13 .11.2018 

Copy for information and necessary action to :­

1. All Registrars/OSDs/ Co-ordinator (DIAC). 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrars/Joint Registrars (Judicial) 
4. Deputy Registrar-cum-PA to Registrar General. 
5. Deputy Registrars/Assistant RegistrarslDy. Controller of Accounts! Assistant Registrar (Library). 
6. P.Ss to Hon'be Judges/ Court Masters/ Branches-in-charge. 

7.~fficers concerned. 

~ P.A to Registrar (IT) for uploading this office order (i) on the Intranet of this Court, and (ii) on the 

website of this Court under chapter 12 ofRTI disclosure. 
9. To be placed in the personal file of the Officers concerned. 
10. Guard file. 

(!{ibm.r)
Deputy Registrar (Estt.-I) 

I 
I 

I 
I
~ 

~ 

i 
J 

.I 

I 
1 

i 
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HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.1 070IEstt-II/E.VIDHC 

Dated: 14.11.2018 
flo 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment of this Court with immediate effect:­

I S. Name & 'Designation of From 
1 

To Remarks ! 
No. the Officials 

! 
! 

1. Mr. Surender Singh, Receipt & Court of Hon'ble Mr. Vice Mr. 
Usher Despatch Branch Justice Navin Chawla Sampat Ram, 
(Emp. Code: 10000822) Usher (since 

! retiring in 
November) 

2. Mr. Suresh, Pool of Receipt & Vice Sl. No.1 
Court Attendant (8) Establishment Despatch Branch above 
(Emp.Code: 10001469) 

Note: The above-said officials will submit their Joining Report in the Estt.-II branch positively. 

By order 

-- . Sd/­
ASSISTANT REGISTRAR (ESTT-II) 

Endst. No.24000-08/Estt-II./E.VIDHC 	 Dated: 14.11.2018 

Copy forwarded for information to:­
1. 	OSD(Estt.)/Joint Registrar (Estt.)/Assistant Registrar (Estt.-II) and AOJ (Estt-II). 
2. 	 OSD (Receipt & Despatch). 
3. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. 	 Deputy Registrar-cum-P A to Registrar General. 
5. 	P A to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 ofRTI disclosure. 
6. 	Private Secretary to Hon'ble Mr. Justice Navin Chawla. 
7. AOJ (Accounts) for being placed in the personal file of Officials concerned. 
8. 	 Officials Concerned. {I¥
9. Guard file. , ,C1 (\ 

ADMN. OFFICER (JUDL.) (ESTT.-Il) 



HIGH COURT OFDELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.1 075/Estt-II1E. V /DHC 

Dated: 15.11.2018 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment of this Court with immediate effect:­

. 
S. Name & Designation of From To Remarks 

No. the Officer 
l. Mr. Raj Kumar R, Vice S1.Pool of Establishment Judges Library ! 

Ii No.2 below Library Attendant 
" 

(Emp. Code: 81397072) ..I ., 
I 2. Pool of Establishment i Vice S1. 

I Court ~ttendant 
Mr. Bhagwant Singh Bisoti Judges Library 

No.1 above I 

I ~(EmJ>. Code: 10002139) 

Note: The above-said officials will submit their Joining Reports in the Estt.-II branch positively. 

By order 

Sd/­
ASSISTANT REGISTRAR(ESTT.-II) 

Endst. No.24148-54IEstt-II.lE.V/DHC 	 Dated: 15.11.2018 

Copy forwarded for information to:­
1. 	 OSD(Estt.)/Joint Registrar (Estt.)/ Assistant Registrar (Estt.-II) and AOJ (Estt-II). 
2. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 

3. 	 Deputy Registrar-cum-P A to Registrar General. 
P A to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the vA· 
website of this Court under Chapter 12 ofRTI disclosure. 

5. 	 AOJ (Accounts) for being placed in the personal file of Officials concerned. 
6. 	 Officials Concerned. ~ 
7. 	 Guard file. 

ADMN. OFFICER (JUDL.) (ESTT.-II) 

'i3JU>~h'" ~~~ to~ .,..,,,,11c...c... o.-f ~~ ~-?~J'O"'\ (IT) 91...., ..{jJ'('.(~... /.)<:>tM~ 

~e. &<..f?loookd M ~ ['ryt.J'Vt"e1 """,.3 w-£b/)/1<!! -I t1.:",:> GPWlf cy pe...., ./.)~.J 

...?"'i$,1')til II 

P)r &, fled" ~ C' r) 



HIGH COURT OF QELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No'.! 096fEstt-IIfE.V/DHC 

Dated: 19.11.20i8 

OFFICEORDER 

, . As per the .dir:ections of the competent Au~horit:Y, following postings/transfers have been made on the 
. Establishment of thiS Court with'immediate effect:- ' , ' 

~ , , ' 

:!'< llon'b}e Mr.}ustic:~
,', Mano] Kumar Oh~1 

,. 
0' 

. , , . 
!J"~V ' 

From 
Pool of Establishment 

Pool of Establishment 

Pool of Establishment 

Pool of Establishment 

Pool of Establishment 

Pool ofEstablisIiI:U~nt 

. I 

2. 

3, 

5, 

6. 

, 7. 

9, 

11. 

12, 

I " ' ~. 'Pddl M'Safaiw<ifasl' 
. :P&P.~ranch 

~o-8~'-'~~~~~~~~----------~--'~'---RKD-'~~(A-,p-p-el~1~-~~1-'~'.-,--~ 

, I 

, Court'of <, ,0, 

,,:;!~; ~e'sh.Ktim.ar-lV,.JR ei) , 
.. ,'~ -.' • '- r- " '", ~ 

" 

, , ". . .\ 
,, Nore: Th,e ab~;e~saiil'·~ffic~rs/officlals. will.submit their Joi;{j~~'ReportS in tqe,EsttAi branch 'positively. ' 
I 

, • .." ,. < I •• 

•"',"1"0, • 

" . "' 

,'','. . By Order 
.: :~ 

• < ~ " . , ." 

, ' \ 

:, Endst. ~jj;'24447-s5fEstt-n./E:.v/DHC 
, • t,_.:.. 

, , 

for Informaticm' to:-
, Re~i~trart (Estt.)lDeputY. 

" . , ' 

u .... ""'n,'I'np Yl'ebsite pf !his Court 

: . 
I: 

,. 

.. 



ofI-1~ OJ\~ ~ ~~ >""'--'Z.?~\,~ J-v ~ >101;<,-<- i 
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HIGH COURT OF DELID : NEW DELH1 


No.1128IEstt.1E2IDHC 
Date: 26.11.2018 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of Officers/Officials 
of this Court with immediate effect;-

Sl. Name& designation of I . 
From To RemarksNo the Officers/Officials 

I JR (SpeciallExaminationl. Mr. Manish Aggarwal JR (Examination for DHJS 
Joint Registrar ~_ Cell) . &DJS) 

2. Mr. Alok Madan DR (Special! DR (Speciall Examination 

1--
Defmty Registrar 

~ Mr. Anil Kumar Jain 
Examination ceil) .. Cell except DHJS and DJS) 

3. AR (Special/ AR (Special! Examination 
Assistant Registrar r-~xa~inati9B Cell) Cell except DHJS and DJS) 

4. Mr. Satya Dev Prajapati~- AR (Genl.Admn-I) AR (Examination for DHJS 

f----~-
_~~~istant Registrar &DJS) 
Mr. Dh."akar Chandra AOJ (Speciall Examination 5. AOJ (SpeciaI/ 
Court Master Examination Cell) Cell except DHJS and DJS) 

6. Mr. Anil Yadav SJA (Speciall ISJA (Special! Examination 
Senior Judicial Assistant Examination Cell} Cell except DHJS and DJS) 

7. Mr. AmarNath SJA (Special/ SJA (Examination for 

I ,Senior Judicial Assistant Examination Cell) DHJS & DJ~ 
1 8. Mr. Vikas Kr. Prasad JA (Special! . JA (Special! Examination 

Judicial Assistant Examination Cell) 

1 9 . Ms. Nidhi Arora JA (Special! 
Judicial Assistant Examination Cell) 

10. Mr. Akash Uniyal JA (Speciall 
Judicial Assistant . Examination' Cell) 

11. Mr. Shekhar Dahiya JJA (Special! 
Junior Judicial Assistant Examination Cell) 

12. Mr. Govind CA (Special! 
Court Attendant , Examination Cell) 

. Cell except DHJS and DJS) 
JA (Special! Examination 
Cell" except DHJS and DJS) 
JA (Examination for DHJS 
&DJS) 
JJA (Special! Examination 
Cell'except DHJS and DJS) 
CA (Special/ Examination 
Cell except DHJS and DJ~ 

By Order, 

Sd/­
(Yash Pal) 

·O.S.D. (Estt.) 

Date: 26.11.2018 

J 
~ 

I 

I 

I 

Endst. Nos.24949-58IEstt.IE.2/DHC 

~opy for information and necessary action to ;­

1. Registrars/OSDs/Co-ordinator, DAC. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrarsl Joint Registrars (Judicial). 
4. Deputy Registrar-cum-PA to Registrar General. 
5. Deputy Registrars! Assistant Registrars/Dy. Controller of Accounts. 

6, Private Secretaries to Hon'ble Judges. 

7. Officers/Officials concerned. 

J 	 P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
Oi) 011 the website of this Court under Chapter 12 ofRTI disclosure. 

9. Personal Files of the Officers/officials concerned. 
10. Guard file, 

d"-i~/''V1" 
"JD (IT) fA 10 	~11~ (IT) 



HIGH COURT OF DELHI NEW DELHI 


No. 787!EsttlE-1IDHC 
Date: 26.11.2018 

NOTIFICATION 

Hon'ble the Chief Justice has been pleased to appoint Mr. M.P.Singh, an Officer of 

Delhi Higher judicial Service, presently working as Additional District Judge, Tis Hazar; 

Courts (Central) as Joint Registrar (Rules) in this Court on deputation basis with immediate 

effect. 

BY ORDER, 

Sd!­
(Yash Pal) 

O.S.D (Establishment) 

Endst No. 2493S-47!E1!Estt.lDHC 	 Dated: 26.11.2018 

1. 	 The Principal Secretary (Law, Justice & Legislative Affairs). Govt. of NCT of Delhi 
2. 	 The District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 
3. 	 All Registrars! OSDs! Coordinator (OIAC). 
4. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
5. 	 All Joint Registrars! Joint Registrar (Judicial). 
6. 	 Deputy Registrar-cum-PA to Registrar General 
7. 	 Officer concerned 
8. 	 All Deputy Registrars!Assistant Registrars! Assistant Registrar (Library)! Deputy 


Controller of Accounts. 

9. 	 Private Secretary to Hon'ble Judges! Admn. Officers (Judl.)! Court Masters! 


Branches-in-charge. 

10. The Pay & Accounts Officer NO.XXI 

......:1-1. P.A to Registrar (IT) for uploading this office order (i) on the Intranet of this Court, and 
(ii) on the website of this Court under chapter 12 of RTI diSclos~ue.~A 

12. 	 To be placed in the personal file of the officer concerned. .- . 
13. 	 Guard File. , 

Sunil Lakhina 
Assistant Registar (Estt.-I) 

tlotr
lTii/) fl0:tllo;, J,,,,,,? ~ ~~lrb tJ=, ~ h;t c.... '1 LUO/1-A() ,~t~ (IT 1. 

7'"", ..,J...,',;....uiAd .o"'tM€. ~e '-'-Pl.oa-kJ,~ ~ ''Y/~'-1ei le (;.Je.~;re.1 t#r)/~ U,l.vl'\ 

oV') J ../)<!!:..r--t'.,.R 1-10. II o--&."'i4!. 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT.II BRANCH) 

No.1 I 35/Estt-II1E.VfDHC 

Dated: 27.11.2018 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment of this Court with immediate effect:­

S. Name & Designation of From To Remarks 
No. the Officer 
I. Ms. Asha Kumari, Pool of Establishment Reception Counter Vice. Sl. . 

Court Attendant No.2 below I 
OEmp.Code:30873696) 

2. Ms. Rekha Rawat, Reception Counter Pool of Establishment Vice. Sl. 
Court Attendant No.1 above 
(Emp. Code: 35135018) Ii 

Note: The above-said officials will submit their Joining Reports in the Estt.-II branch positively. 

By order 

Sd/­
ASSISTANT REGISTRAROESTT.-I1) 

Endst. N 0.251 06-13IEstt-I1.1E. V IDHC 	 Dated: 27.11.2018 

Copy forwarded for information to:­
I. 	OSD(Estt.)/Joint Registrar (Estt.)/Assistant Registrar (Estt.-II/Courts) and AOJ (Estt-II1 

Courts). 
2. Registrar (Genl. Admn.-I & II). 
3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 

4. Deputy Registrar-cum-PA to Registrar General. 
~. P A to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 ofRTI disclosure. 
6. 	 AOJ (Accounts) for being placed in the personal file of Officials concerned. 
7. 	 Officials Concerned. 
8. 	 Guard file. 

ADMN. OFF~C (ESTT.-II) 

~~~(/,l 

t1J,;" Cz,Wl\_ 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT.II BRANCH) 

No.1136IEstt-II1E.V/DHC 

Dated: 27.11.2018 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment of this Court with immediate effect:­

S. Name & Designation of the From To Remarks 
No. Officials I 
1. Mr. Kulbhushan Singh, Hon'ble Mr. Justice Pool of Establishment Vice Sl. 

. Private Secretary C. Hari Shankar No.2 below. 
! (Emp. Code: 10000929) I 

2. Mr. Dinesh Chandra, Pool of Establishment Hon'ble Mr. Justice Vice Sf. 
Private Secretary . C. Hari Shankar No.1 above I 

• (Emp. Code: 10001890) 

Note: The above-said officers will submit their Joining Reports in the Estt.-II branch positively. 

By order 

Sd/­
ASSISTANT REGISTRAR(ESTT.-II) 

Endst. N 0.25098-1 05lEstt-II.IE. V /D H C 	 Dated: 27.11.2018 

Copy forwarded for information to:­
1. 	OSD(Estt.)/Joint Registrar (Estt.)lAssistant Registrar (Estt.-II/Courts) and AOJ (Estt-II1 

Courts). 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. Deputy Registrar-cum-P A to Registrar General. 
4. 	Private Secretary to Hon'ble Mr. Justice C. Hari Shankar. 
~ P A to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 ofRTI disclosure. 
6. AOJ (Estt.) for being placed in the personal file of Officers concerned. 
7. Officers Concerned. 
8. 	 Guard file. 

-- ----~ 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

\ 

No.1137IEstt-II/E.V/DHC 

Dated: 28.11.2018 

OFFICE ORDER 

In partial modification of this Court's office order No.880IEstt-II/E.V/DHC dated 
14.09.2018, the Competent Authority has been pleased to make the following transfers/postings 
on the Establishment of this Court with immediate effect:­

S. 
No. 

Name & Designation of 
the Officer 

From To Remarks 

1. Mr. Anil Kumar-I, 
Senior Judicial Assistant 
(Emp. Code: 10002229) 

Writ-II Chief Justice's 
Secretariat 

Vice. Sf. No.2 
below 

2. 

I 

Mr. R. Suresh Kumar, 
Judicial Assistant 

I (Emp.Code: 10002302) 

Chief Justice's 
Secretariat 

Writ-II Vice. Sl. No.1 
above 

..., 


Note: The above-said officials will submit their Joining Reports in the Estt.-II branch positively. 

By order 

Sd/­
ASSIST ANT REGISTRAR(ESTT.-II) 

Endst. N o.2S129-3SlEstt-II.IE. V IDHC 	 Dated: 28.11.2018 

Copy forwarded for information to:­
1. 	OSD(Estt.)/Joint Registrar (Estt.)/Assistant Registrar (Estt.-II/Courts) and AO] (Estt-II1 

Courts). 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice and Chief Justice's Secretariat. 

3. Deputy Registrar-cum-PA to Registrar General. 
~ PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 of R TI disclosure. 
S. 	 AO] (Accounts) for being placed in the personal file of Officials concerned. 
6. 	 Officials Concerned. 
7. Guard file. 

(\~. 
ADMN. OFFIC~ (J:O~.) (ESTT.-II) 



--

I 

No.l138IEstt.1E2IDHC 
~ .... "" .~- Date: 28.11.2018 

OFFICE ORDER 

Hon 'ble the Chief Justice has been pleased to make the following postings/transfers of Officers of this 
COUlt with immediate effect :­

HIGH COURT OF DELHI : NEW DELHI 


SI. Name & designation of 
From To RemarksNo the officer 

1. Mr. O.P. Narang JR(P&P) JR [Management Vice Sl. No.6. 
Joint Registrar and Coordination 

. Cell (BMCs District 
! Courts)l J

2.. Mr. Sanjay Sharma (. J13- (Protocql) JR (Gazette-I) 

Joint Registrar 


, 3. 
I 

Mr. Naresh Chand Garg I JR (Gazette-I) JR (Protoco I)•.Joint Re'gisfrar' . . . 
4. Ms. Sadhna Gupta JR (RKD, Weeding.of cases of JR [(Original) ­

Joint Registrar 
 Original! Appellate Side) additional hand for 
finalization of 
Decrees, and in 
addition to this, any 
other work of 
Original Branch 

I I assigned to her] 
Ms. Panna Dutta 
Joint Registrar 

5. 

-

Ms. Vandana Kairon 
Joint Registrar 

6. 

JR (RKD, Weeding JR (Gazette) 
of cases of Original!.. 

• Appellate Side) 

JR(P&P) 
Coordination Cell (BMCs 
District Courts)] 

JR [Management and 

DR (RKD Karkardooma Court 
Deputy Registrar 
Ms. Anita Malhotra 7. 

and comparison of digitized 
data) 

I 

8. Ms. Sandhya Kapoor DR (RKD, Comparison 
Deputy Registrar of digitized data and Weeding 

of cases of Original! Appellate 
Side) 

DR (RKD, 
Comparison 
of digitized data and 
Weeding of cases of 
Original Side) 
DR (RKD, 
Comparison 
of digitized data and 
Weeding of cases of 

. Appellate Side) 

Vice Sf. No.3. _ .1 


Vice st. No.2. 1 


I 
I 

I 


I 

Vice Sl. No.4. 

l: Vice Sf. No.1. 

I , 

Note: All the aforesaid Officers are to ,give their joining report in the Establishment 
Branch immediately. 

By Order, 

SdI­
(Yash Pal) 

O.S.D. (Estt.) 

Date: 28.11.2018Endst. Nos.25138-48IEstt.IE.2IDHC 

Copy for information and necessary action to :­
1. Registrars/OSDs/Co-ordinator, DAC. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrars! Joint Registrars (Judicial). 
4. Deputy Reglstrar-cum-PA to Registrar General. 
5. Deputy Registrars/ Assistant RegistrarslDy. Controller of Accounts. 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 
~ P.A to Registrar (IT) for uploading tne Office Order (i) on the intranet' of this Court 

(ii) on the website of this Court under Chapter 12 ofRTI disclosure. 
9. Personal Files of the Officers concerned. 
10. Guard file. (Kisb~ar)

Deputy Registrar (Estt.-l) 



.. 
, ' 

HIGH COURT OF DELHI : NEW DELHI.. 
, , 

~ t No. 792/Estt.lE-1/DHC 
, Date: 01.12.201.8 

'.
NOTIfiCATION 

In continuation to this Court's'< Notification No. 787/Estt.lE-1/DHC dated 

26.11.2018, the following appointment '~~~ been made on the establishment of this 

Court :­ ." 

Sr. No. Name of the officer & 
Post held 

Post to w{1ich appointed Remarks -I 
1. < .1)IIr. Murari Prasad 

Singh, 
Member of Delhi ,Higher 
Judicia! 'Service 

Joint -Registrar (Rules) on 
deputation basis in the 
Level '14 of the 7th CPC 

, Pay Matrix. 

With effect from 27.11.2018 
(F!N) till further orders 
against the existing vacant 
post of Joint Registrar 
(Rules). 

Note :~ Joint Registrar (Rules) will als? submit files {elating to SCMS to the Member Secretary, SCMS. 

BYOROER, 

Sd/­

(Yash Pal) 


OSD ( Establishment) 


/, 

Endst. No.25487 ·503/Estt.lE1/DHC Date: 01.12.4018 

Copy forwarded to: 
','. ~ ::- . 

1. The Principal Secretary (Law, Justice & L.Al, G6vt. of NCT of Delhi. 
2. The District & Sessions Judge (HQ), Ti~ Ha~ari Courts. 
3. All Registrars/OSDs. , ':;': 
4. The Pay & Accounts Officer No.XXI, Dell"jj'r,I,igh Court. 
5. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
6. All Joint Registrars! Deputy Registrars. '.'::: 
7. ·Deputy Registrar-cum-P.A to Registrar General. , 
8. All Assistant Registrars! Dy. Contreller of Accounts. ' ....-a P.A to Registrar (IT) for uploading this offi~e order (i) on. the Intranet .of thiS Court, and 

(ii) on the website of this Court under chap,er 12, of RTI disclosure. 

10; Assistant Registrar (Courtsl Establishment:!I). 

11. Admn. Officer (Judl.), P&P, Branch. '. 
12. Admn. Officer (Judl.), General Branch , , 
13. Admn. Officer (JudI.) Accounts Branch.· .' .:, 


'14. Admn. Officer (Judl.), Gazette Branch. ,',', '; 

15. Officer concerned. . . {; 
16. Be placed in the personal file of the offic~r::concerned. ~ .. 
17. Guard File. ;,. ; . .;;:::..-.; ­

';'.", . 
(Krishan K.Sharma) 

Joint Registrar (Establishment) 

. .B5'.oO},1 -tf.-..e .-::lG't.,.-~ --b... ~ '}-7;t'c..., <>--f VQ/I ~ ~/'>~ (il' ') <:X)-? 

oG~t4_ h ....... ,......,-e::.. ~ UfA.oCr~:~ """ ~ j..,1""",."M 9.-- iJeJ./)j:k "'-1 fl,,) 
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," 
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HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No. \ IflvI IEstt-HlE.V/DHC 

Dated: 0>"1' 1:(·, S 

OFFICE ORDER 

As per the directions of the Competent Authority, the following transfers/postings are made 
on the Establishment of this Court with immediate effect:­

S. 
No. 

~~--~--"~-~-- .~~-~~-~-----~ 

Name & Designation of the 
Officer 

From 

~~ 

To 
~-

Remarks 

l. Mr. Sanjay Prakash G~pta P&P Pool of Vice Sl. No.2. 
Court Master Establ ishment 

2. 
JEmp. Code: )0001296) 
Mr. Hardev Singh, Pool of P&P Vice-Sf No.1. 
Admn. Officer (JudI.) Establ ishment 
(Emp. Code: 10001328) - ­

3. Mr. Parveen Kumar Bhawal P&P Civil-Ill -
Restorer 
(Emp. Code: 10002198) 

Note: the above said officers/official will submit their joining reports in the Estt.-II branch positively. 

By order 

DEPUTY~RAR (ESTT.) 

Endst. No. 2SB&q·Q 6 IEstt.-IIIE-V/DHC Dated .J.f1. !~. If) 

Copy forwarded for infonnation to:­
to OSD(Estt.)1 Joint Registrar (Estt.)/ Assistant Registrar (Estt.-II1Courts) and 

AOJ (Estt-UlCourts). 
2. Registrar (Civil-I to V)/Registrar (P&P). 
3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. Deputy Registrar-cum-P A to Registrar General. 
~ PA to Registrar (IT) for uploading this Order (i) on the intranet of this Court; (ii) on the 

website of this Court under Chapter 12 ofRTI disclosure. 
6. AOJ (Estt.)/ AOJ (Acconts) for being placed in the personal file of officers/official concerned. 
7. Officers/official concerned. 
8. Guard file. 

ADMN. OFFICER (JUDL.)(ESTT.-II) 

&n-owah1 ~ 't::b t:J..r.: n;tc... 1 L..?o.o 11,';) <K-e..c}/l fJ'-tM (1,1. ~,.,. ot.f\..cC'1.t c{ -'-<l.......e 


../.lor?r\e 50..... \..A...f7 lCQ04..f ""'? ~ l.,.,t.l'-"'1I-1"2-6 ~ f.-....7eA.-./);1c.. of tJ,h Clud, 

da-y~ 
1>1/' t..-I (if 

?p~~",f~(fT/
-;r D ( '-"IIs. >~ f:+ 

~!.<>I'lIM'V ~~) y)j-­



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.1 1 82/Estt-II1E.V/DHC 

Dated : 06 .12.2018 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made O i l 

the Establ ishment of thi s Court with immediate effect:­

S. Name 	& Designation of RemarksFrom To 

I No. the Officer 

I 
I . Mr. Haridwar Yadav, Mr. RameshChand, 

Vice SI.Room Attendant Registrar Pool of Establishment No.2 belo\~,(Emp. Code: 1 0000458) ~. (Genl. Admn.-I & II) 
-

2, Mr. Kunal , Mr. Ramesh Chand, 
Vice S I.

Court Attendant Pool of Establishment Registrar No,l above
(Genl. Admn.-I & II) (Emp. Code: 46931196) 

Note: The above-said officials will submit their Joining Reports in the Estt.-II branch positively. 

By order 

Sd/­
DEPUTY REGISTRAR(ESTT) 

Endst. No.25911-18/Estt-II.!E.VIDHC 	 Dated: 06.12.2018 

Copy forwarded for information to:­
1. OSD(Estt.)/Joint Registrar (Estt.)/Assistant Registrar (Estt.-II1Courts) and AOJ (Estt-II1 

Courts). 

2, Registrar (Genl. Admn.-I & II), 

3. Joint Registrar-cum-Secretary to Hon'b1e the Chief Justice. 

4. Deputy Registrar-cum-P A to Registrar General. 
v> 	PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 of RTI disclosure. 
6. AOJ (Accounts) for being placed in the personal file of Officials concerned. 
7. Officials Concerned. 
8. Guard file , 

ADMN. OFFICER (JUDL.) (ESTT.-II) 




HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No. 1204/Estt- IfIL. VIDlI C 

Dated: 12.12.20 I k 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings arc made 011 

the Establishment of this Court with immediate effect:­

'S~l Name & Designation of From----I-- ---------;I~---- --T----llCmall\ '. 

_~_~_~Officer _ ____ _ -+--__________ __._____ __ 1__ 

I. I Mr. Anil Kumar, Court ofIlon'ble Mr Court o·fHon'ble MJ' ; -roC) W·O,·I , . . , 
• ~o - -. ~ .. ; . ,r-. <,SCl1iOJ.-Judicial Assistant . 

Justice C. J-Jari Shankar Justice C. Hari Shankar ('0"11 Ma '" . 
~_ _ Em :.....~JJ9 e: 3 2 5_6__ _)'__+_---.---.----.- --L----------._0__ . -'- , d ."____ 009_7 • 

2. Mr. Vikram, 	 I To work .; 
, Court ofHon'ble Mr. Court ofHon'ble Mr. iSenior Judicial Assistant 	 ; Assistanl 
Justice C. Hari Shankar Justice C. Hari Shankar I(Emp. Code: 10002269) 	 __ Cour!_ ~<l:'i ' 

Note: 
1. 	 Mr. Anil Kumar, SJA shall not claim any salary, allowances and other benefits attached to the post of 

Court Master, as undertaken by him. 

2. 	 The above-said officials will.submit their Joining Reports in the Estt.-II branch positively. 

By order 

Sd/­
JOINT REGISTRAR(ESTT.-II) 

Endst. No.26628-35/Estt-ll.lE.VIDHC 	 Dated: 12.12.2018 

Copy forwarded for information to:­
1. 	 OSD(EstL)/Joint Registrar (Estt.)/Assistant Registrar (Estt.-II1Courts) and AOJ (Estt-W 

Courts). ,.. 
2 . 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 

3. 	 Deputy Registrar-cum-PA to Registrar General. 

4. 	 Private Secretary to Hon'ble Mr. Justice C. Hari Shankar. 
0. 	PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (i i) on the 

website of this Court under Chapter 12 of RTI disclosure. 
6. 	 AOJ (Accounts) for being placed in the personal file of Officials concerned. 
7. 	 Officials Concerned. 
8. 	 Guard file. 

ADMN. OFFICER (JUDI,.) (ESTT.-II) 

Rn.v ~ 1-, -l ~ ~ ~ -tJ-..... YI;(;~ of LJIlfJ fj, 'I 'R~ tJU'VI (r V. ~ott~GLd ) 

~'>-">\ e. l..< ~Locuh~ "">7 t!--e ["Y)t.r--'-I ~i 12 UJ~/};~<:.. a-f thh ~j. 

da-..f~\.2-111--110' 
?P "toR-QJPt~ (tT) 
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HIGH COURT OF DELHI NEW DELHI 

NO.1205/Estt.lE t/DHC 
Date: 12.12.2018 

OFFICE O~DER ' 

Hon'ble the Chief Justice has been pleased to order that 'in ,addition to his existing 

duties, Mr. Yash Pal, O.SD (Estt) is associated wi~h Mr. Reetesh Singh, O.SD(Exam) for the 

recruitment process of DHJS and DJS, as and when required and the said Officers are allowed 

to take the secretarial assistance of the officers/officials ,~f this Court under intimation to the 

undersigned. .' . 
::r-, 

. ; . 

By Order, 

Sd/­
(Dinesh Kumar Sharma) 


Registrar General 


;. ' -

Endst.;Nos.26659-68/Estt.lE.IIDHC Dated: 12.12.2018 

Copy for information and necessary action to :­

1. All Registrars/OSDs/Coordinator(DIAC). 

2. Joint Registrar-cum-Secretary to Hon'ble the Chief ,Justice. 


:-3. All Joint Registrars/Joint Registrars (Judicial). ? -. 
, . 

4. Deputy Registrar-cum-PA to Registrar General. 

5. Deputy Registrars/Assistant Registrars/Dy. Controller of Accounts/ Assistant Registrar (Library) . 

6. P.Ss to' Hon'be Judges/Administrative Officers (Judl.)/Court Masters/ Branches 

~ P.A to Registrar (IT) for uploading the ·office order (i) on the intranet of this Court and (ii) 

.--, on the website of this Court under Chapter 12 of RTI disclosu!e. 
- . -- . -. 

;.' ­
8. Offjc~rs concerned. 

9. To be placed in the personalJile of the Officers con.cerned . 

10. Guard file. 

(Krishan K.Sharma) 
Joint Registrar(Estt.)::--. 

-n..-tc.,... 1 LJQfiH.() 'K~-11~{IT/_ ,;;4.." '.'(/.N>ct ~ 

}ryJJ\J1tIf~-{, k Weh...,;ie -f 11,;>? G:1A/11­
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List of posts identified suitable for Persons 'with Disabilities, Physical Reg'uireinen'ts and Functional 
Classification, pursuant to Notification dated 04.01.2021 issued by Government of India, Mlo Social 
Justice and ,Empowerment, Deptt. of Empowerment of Persons with Disabilities (DiVYangjan). 

Nature.' . of work Worki'og conditionslS Designation Functional Suitable 
. performed in .the similar Remarks 

Benchmark 
No. Requirements Category of 

Po'st as per GOl's OM. 

Disabilities 


Director 
 S, BN, MF, a)D, HH Software Technology . Job performed inside/1. 
(Technical) the office. The 

I OAL, CP, LC, 
RW,SE b) OA, OL, BL, computing & grid 

computing. incumbents should be 
corisidered . with DW,AAVI 

! c) SLD, MI appropriate' aids & 
d) MD involving appliances 
(a) to (c) above 

Duties assigned by the, The work is performed 
RW, SE, C 

.Joint Director S, ST, W, MF, a) LV2. 
Director, assisting the mainly inside. 

c) OA, OL,' BL, 
b) D, HH 

Director. They serve in Occasional touring is 
OAL, CP, LC, various capacities in the required. Working 
Dw, AAV . Government. They assist condition are usually 
d) MI in ind/or execute various calm and quiet. The 
e) MD involving plans, policies of· the worker plans his work 

Govt. in gen~ral, and their alone. Incumbent 
dept. in particular, may should' be considered 
supervise actual execution with appropriate 
of different plans, software, aids& 
schemes etc. by the appliances as per 
various units of the office needs. 
and co- ordinate their 
work. May provide the 
necessary inputs for the 
efficient running and 
expansion of the dept. 

. May lay down policy and 
prepare plan schemes 
including cost analysis for 
expansion and/or 
continuation of the 
Department or particular 
units ofthe dept. May do 
analysis and, prepare 
annu~l, quarterly reports 

(a) to Cd) above 

' 	 on the functioning' and 

efficiency' of the
Il____L-____________~__________~____________~~D~eL~a~rt~m~en~t__--fo~r--~th-e-L--____~______~ 

~", 



. ~. 

f----r-------------~----------~------------~~~~----~--~~~---------------.information of public 
press and the parliament. 
They also answer queries 
from the public press and 
the Parliament. May 
prepare advertisement 
material for. notifying 
vacancies etc..in the press. 
May arrange and/or attend 
departmental meeting$. 
Guide on purchase and 

. control rules, purchase 
and supply of 

··1 equipment's machineries 

I and 
etc., 

provision, stationery 
Award contracts 

·1 
Insurance, Oealing with 

: agents, Uses computers,. 
i works in office 

., 

.>. Senior System S, ST, W, RW, a) LV Maintaining all computer Works in group· and 
Analyst SE,H b) 0, HH and equipment related to alone inside work 

c) OA, OL, BL, IT in proper working place is usually 
CP, LC, Ow, condition. comfortable Mobility 
AAV and bilateral hand 
d) ASO (M), activities should be 
SLO,MI adequate. Incumbent 
e) MO Involving should be conSidered 
(a) to (d) above with appropriate 

software, aids & 
appliances support as 
per needs. 

4. System Analyst S, ST, W, RW, a) LV Maintaining all computer Works in group and 
SE,H b) 0, HH and equipment related to alone inside work 

c) OA, OLi BL, IT in proper working place is usually 
CP, LC, Ow, condition. comfortable Mobility· 
AAV . and bilateral hand 
d) ASO (M), activities· should be 
SLO,MI adequate. Incumbent 
e) MD Involving should be considered 
(a) to (d) above with appropriate 

. ! software,. aids & 
appl iances SUppOlt as 
per needs. 

Decide the disciplinary .The work is performedAdministrative S, ST, RW, C a) B,LV5. 
action to be taken against mostly inside. He·Officer b) 0, HH 
staff as per Rules and usually works .alonec) OA, BA, OL,(Judl.YCourt 

.BL, OAL, BLOA, Regulations laid down by through interactionMaster* / 

. 	 I 

I 

I 



Administrative BLA, CP" LC, 
DW, AAV, MDy, 
d) MI 

Officer(Accounts) 

, ; e) MD'involving 
I, 

(a) to (d) above 

I 
I 

the Department of 
Personnel and make 
policy decisions in the, 
matter of administration. 
Implement policies of the 
Govt. May function as 
Head of the Office. They 
organize and control all 
clerical work in the office, 
mark the dak, allot duties 
of staff, co-ordinate and 
supervise work of the 
clerical staff and look 
after discipline, 
administrative matters 
including cases' of Earned 
Leave, in subordination, ' 
arrangement 'of office! 
accommodation, 
furniture, office 
equipment's .etc. Prepare 
briefs of important. 
administrative matters and 
Parliament questions, 
attend departmental 
meetings. 

with 'subordinates is 
actively required: The 
work place is well 
lighted It does not 
involve any hazards. 
Incumbent should be 
considered with 
appropriate software, 
aids& appliances as 
per needs. 

* [Note: In the post of Court Master, the· disability of B, D, SLD, MI will not be permissible]. 

6. Librarian S, ST, W, BN, 
SE, C, MF 

Assistant S, ST, W, BN,i 7. 
,Programmer MF, SE, C 

a) LV 

b) D, HH 

c) OA, OL; BL, 

OAL, CP, LC, 

Dw, AAV, MDy 

d) ASD (M), 

SLD,MI ' 

e) MD . involving 

(a) to (d)-above 

a) LV . 

b) D, HH 

c) OA, OL, BL,. 

OAL, CP, LC, 

DW,AAV 


,d) ASD (M), 
SLD,MI 
e) MD involving 
(a) to (d) above 

Assisting in collection of 
books, entry in register, 
handling approval 
memos, bills. Annual 
reports report 
maintenance. Inter Ii'brary 
loan, referral service, list 
of' addition CAS service 
etc. Thesis / Dissertation 
section. 
Supervising and 
collecting and 
dis'semination of 
information. Prepare 
reports, Update websites' 
etc. Programming of the 
software and tools for 
testing and other 
activities. Operating and 
programming computers, 
data entry' 'works, 

The work is mostly! 
performed inside. 
Work place is wel,1 
lighte<,l. It does not 
involve. any hazards. 
Appropriate aids & 
appliances & software 
to be used as per 
needs. 

The, work is performed 
inside. Usually 
workers work alone. 
The place is well 
lighted. 

Appropriate aids, ,& 
,appliances to be used 
as per needs. 

- '3­



,,'',. . \, 

I'V'i!!" . 

mai ntaining database and 
updating of database files, 

I typing of documents, 
maintaining all computers 
in good working 
condition. Keep records. 
Other .computer related 
works and duties assigned 
by seniors. Maintaining 
all computers and 
equipments related to IT 
in proper working 
condition. Supervising the 
works, m'aintaining all. 

The work .is performed 
Assistant! RW, 

Receipt and scrutiny ofa) B, LVSenior Judicial S, ST, W, BN,8. 
mostly. inside. He 

Court SE, H, C, MF 
b) D, HH Project Proposals. 

usually works alone 
Officer· tReader 

Preparation of Appraisal.c). OA,BA, OL; 
though interaction 

LC, DW,AAV 
Note including details ofBL,. OAL, CP, 

with subordinates is 
d) ASD, SLD, Ml 

working capital and 
a~tively required. The 

e) MD -involving 
profitability mentioning 

work place is well'DSCR and (ROI). 
lighted It does not 

. above 
Checking the rates of the(a) to (d) 

involve any hazards . 
setting 'up of the Project. 
capital items required. for 

Incumbent should be 
Correspondence with the. considered with 
SCAs& other channel appropriate software, 
partner regarding aids & appliances 
sanctioning! support as per needs. 
cancellation/clarification 
on 
project related matters. 
Review of .schemes by 
sendinR MIS-Vito the 
MIS Cell. Revising the 
schemes as requested by 
the SCAs on. account of 
cost escalation of 
variation in the number of 
units. Monitoring of the 
ongoing schemes through 

. correspondence, fie.ld visit 
as per the need. 
Processing of tour reports 
of the Zonal Officers.' 
Maintenance of all types 
of files and records 

. related to documentation 
of related desks. 
Preparing LOI, PCC 
Note, providing relevant I 



'\ 
,.' 

r 

I 

I 

~ 9. 
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data for preparation of' 
Parliament Questionnaire. 
Deriving informal year­
wise notional allocation 
of funds. Assessment of 
viability of the proposal in 
the light of NSFDC 
guidel ines. Reconcil iation 
'of records with the SCAs. 

* 	[Note:' In the post of Court Officer, the disability of BL, BA, B, OA, OL and OAL will not be 
permissible]. 0 

Senior Judicial S,SE,RW, MF a} B, LV Translator translates The work is mostly 
Ti'anslator b}D, HH written or printed material performed inside in 

c} OA, BA, OL, from one language to one well. lighted, rooms. 
BL, OAL, CP, or more other languages. The worker usually 
LC, Dw, AAV, , Scrutinises reports, works alone. It does 
tv1Dy publications, journals, not ,include any 
d} ASD (M), court judgements, rules hazards. Bilateral hand 
SL.D, MI and other documents activities should be 
e) MD involving written or printed in one adequate., The 
(a) to (d) above language and translates incumbent should be 

them into required considered with aids 
languages. and appliances. 

I 10.I' Senior Assistant 
Librarian 

S, ST, 
RW, SE 

MF, a) LV 
b) D, HH 

Senior Assistant Librarian 
organises and maintains 

The work 
performed 

is mostly 
inside. 

! c) 'OA, OL, BL, systematic collection of Warp lace is well 

I 
OAL, BLOA, CP, 
LC, Dw, AAV 

books, periodicals and 
other printed matter in 

lighted. The worker 
does his work alone. It 

d) ASD (M), library and issue them to does not involve any 
SLD, MI readers, select hazards. Bilateral hand 
.e) MD Involving publications to be activities should be 
(a) to (d) above purchased and received adequate. Should have 

priced I complementary functional 
copies of books, communication skills 

r---+-------------+---------~~------------~~----------------~----------------. 

periodicals and other with aids & devices . 
. . publications from authors The Incumbent should 

/ publishers. Classify or be considered with 
supervise . classifications, suitable aids & 
indexing, cataloguing, appliances. 
shelving of books and 
other publications. and 
maintain records of stocks 
and issue. Guide readers 
in selecting books or in 
finding information 
required by them. Give 
information from' library 

- ~--
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i----,-------------.-----------.--------------.-----------'~----~,----------------l 
sources on subject of 
general or speci~jnterest 
to individual groups. 
Maintain liaisons with 
other libraries. Make 
abstract and Summaries 
of important articles from 
incoming periodicals. 
Also look after 
organizations and 
Administration of 
academic public research I and technical libraries. 

I-l-l-.-+~Ju-d-ic-i-a-,-------+-S-,S-E-,-R-VV--,M--F~-a-)-B-,-L-V--------~T~ra~n~sl~a~to~r~~~t~ra-n~s~la-te-s-+~T~h-e--w-o-rk~·-i~s--m-o-s-tl-y' 

i Translator 
l 
I' 

12. 

I13. 

Assistant 

Librarian 


Junior Judicial· 

Assistant/Restorer 


S, ST, VV, BN, 
SE, C, MF 

S, ST, VV, BN, \ 

RVV, 

SE, H, C, MF 


b) 0, HH 
c) OA, BA: OL; 
BL, OAL, CP, 
LC, . Dw, AAV, 
MDy 
d) ASD (M), 
SLD, MI 
e) MD involving 
(a) to (d) above' . 

a) LV 
b) 0, HH 
c) OA, OL, BL, 
OAL, CP, LC, 
DW,AAV 
d) ASD (M), 
SLD, MI .. 
e) MD involving 
(a) to (d) above 

a) B, LV 
b) 0, HH 
c) OA,BA, OL, 
BL,OAL, 

written or printed material 
from one language to one 
or more other languages. 
Scrutinises reports, 
publications, journals, 
court judgements, rules 
and other documents 
written or printed in one 
language and translates 
them into required 
languages. 
Assistant Lib- Collection 
of books, entry in register, 
handling approval 
memos, .bills. Annual 
reports report 
maintenance. Inter library 
loan, referral service, list 
of addition CAS service 
etc. Thesisl Dissertation 

Receipt and scrutiny of 
Project Proposals. 
Preparation of Appraisal 
Note including details of 

performed inside in 
well lighted rooms. 
The worker usually 
works' alone. It does 
not include any 
hazards. Bilateral hand 
activities should be 
adequate. . The 
incumbent should be 
considered with aids 
and appliances. 
The work is mostly 
performed inside. 
VVork place is well 
lighted. It does not 
involve' any hazards. 
The Visually Impaired 
category considered 
with appropriate 
software and bitter 

The work is performed 
mostly· inside. He 
usually works alone 
though interaction 

\ 


section look after 
circulation clerk. 

appliances- support. 
The OH Category 
incumbents need to be 
considered with 
mobility aids and 
appliances. 
Appropriate aids 
&appliances to be used 
as per needs . 

. . . 

- .4­
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with subordinates is 
AAV 

working capital andCP, LC, Dw, 
actively required, The 

d),ASD, SLD, MI 
profitability mentioning 

work place' is well 
e) MD involving 

DSCR and (ROI). 
lighted It does notChecking the rates' of the 
involve any hazards." 

above 
capital items required for (a) to (d) 

Incumbent should be 
Correspondence with the 
setting up of the Project. 

considered with 
SCAs& other channel appropriate software, 
partner . regarding aids & appliances 
sanctioning! support as per needs. 
cancellation/clarification 
on 
project related matters. 
Review of schemes by 
sending MIS-Vito the 
MIS Cell. Revising the. 
schemes as requested by 

. the SCAs on account of 
cost escalation of 
variation in the number of 
units. Monitoring of the 
ongoing schemes through 
correspondence, field visit 
as per . the need. 
Processing of tour reports 
of . the . Zonal Officers. 
Maintenance of all types 

·of files and records f 

I. 

related to documentation 
of . related desks. 
Preparing LOI, PCC 
Note, providing relevant 
data for preparation of 
Parliament Questionnaire. 
Deriving informal year­

.wise notional allocation 

I of funds. Assessment of 
viability of the proposal in 
'the light of NSFDC·j 

i guidelines. Reconciliation 
of records with the SCAs. 
Development/support of The work is performed 

Assistant' 
a) LVJunior Judicial S, ST, W, BN,14. 

ERP applications/module. mostly inside. He 
. (Technical)SE, H, C 

RW, b) 0, HH 
Acting as . DBA under usually works alone 

OAL,CP, 
c) .OA, OL, BL, 

Orac1eIMSSQLR . DBMS though interaction 
LC,Ow,AAV environment. Software with subordinates .is 
d) ASO, SLD, MI development Life Cycle actively required. The 
e) MD· involving processes, Web Based work place is well 

architecture, Interface lighted It does not 
above 
(a) to (d) 

development (Net, VS, C, involve' any hazards. 



.. 
.#f)/" 

I' 

I 
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I 
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I 

ASP, Java, OAF etc.,) Visually Impaired 
Design, implementation category 
of large-scale network or should be considered 
security project like WAN with appropriate 
(50 nodes) I LAN, (100 software and other 
nodes) IMPLSVPNI appliances support. 
IPSEC VPN etc. Solution 
Design and tendering' of 
large IT projects. 
Troubleshootinrr etc.

~~-4--.--------~~~~~~=-~~~~~~----------------~~~~~~·~c~~----~=-----~~----~----~
15. Manager Grade-II S, ST, W, BN, 'a) LV , Responsible for ensuring The work is performed 

RW, SE, H, C, b) 0, HH smooth and proper mostly inside.' He 
MF c) OA,BA, OL, functioning of the, usually works alone 

BL, OAL, CP, canteen, Catering to though interaction 
LC, Ow, AA V foreign de'legation, VIPs, with subordinates is 
d) ASD, SLD, MI supervision of work of actively required. The 
e) MD involving subordinate. work place is well 
(a) to Cd) above lighted it does not 

involve any hazards. 
Incumbent should be 
considered with aids 
and appliances as per 
needs. 

16. Assistant S, ST, W, BN, a) B, LV Procure and receive all The work is mostly 
Manager-cum­ RW, SE, H,C b) 0, HH raw materials, in-charge performed ,inside in 
Store Keeper c) OA, OL, OAL, of store items and raw well lighted rooms. 

CP, LC, Ow, materials. Maintain The worker' usually 
'AAV account of the stock does' his work alone. It 
d) ASD (M, items. does not involve any 
MoD), ID, SLD, hazard. Appropriate 
MI computer software & r 

e) MD involving ,aids and appliance to ! 

(a) to Cd) above be used as per needs. 

17. Clerk S, ST, W, BN, a) LV To issue coupons .in The work is mostly 
RW; SE, H, C, b) 0, HH respect of items prepared performed inside in 
MF c) OA, OL, BL, for daily sale on counter, well lighted rooms. 

OAL, CP, LC, to maintain daily cash The worker usually 
Ow, AAV, MDy sales against the coupons does his work alone. It 
d) ASD (M, issued off and submit does not involve any 
MoD), ID; SLD, daily account in respect of hazard. The incumbent 
MI sales. should be considered 

, 'e) MD involving with aids and 
(a) to (d) above appliances. 

l8. Cook S, ST, W, BN, 	 a) LV, To prepare e lunch/meals The work IS mostly 
R\y, SE, H, C 	 b) 0, HH 'and snacks likebonda, performed inside in 

c) 'OA, OL, OAL, butter-toast, etc. well lighted rooms. 
CP, LC, Ow, The worker usually i 



AAV does his work alone. It . 
d) ASD (M, 
MoD); 10, SLD, 
MI 

does not involve any 
hazard. The incumbent 
should be corisiderea 

19. 

20. 

Assistant Cook 

Canteen 
Attendants 

S, ST, W, BN, 
MF, RW,·SE 

S, ST, W, BN, 
RW, SE, H, C 

e) MD involving 
(a) to (d) above 
a) LV 
b)D, HH 
c) OL, CP, LC, 
DW,AAV 
d) ASD (M, 
MoD), SLD, MI 
e) MD involving 
(a) to (d) above 
a) LV 
b) D, HH 
c) OA, OL, OAL, 
CP, LC, Dw, 
AAV 

To assist Halwai 
making various dishes 

111 

Prepare Tea/Coffee/Juice 
etc., serve Tea/Coffee etc. 
in 

with aids and 
appliances. 
Work is performed 

,generally lOa 
hazardous condition. 
Incumbent should be 
considered with aids & 
·appliances. 

The work is mostly 
performed inside in 
well lighted rooms. 
The worker usu.~lIy 
does his work alone. It 

d). ASD (M, 
MoD), 10, SLD, 
MI 

does not involve any 
hazard. The incumbent 
should be considered 

e) MD involving 
(a) to (d) above 

with aids and 
appliances. 

21. 

.1 

Court 
Attendant/Room 
Attendant/ 
Security 
Attendant/Lawn 
Attendant/Co1ll1 
Attendant(S) 

S, ST, W, BN, 
L, PP, RW, 
SE,H,C 

a) B, LV 
b) D, HH 
c) OA, OL, 
OAL, CP, 
Dw,AAV 

BL, 
LC, 

d) ASD (M, 
MoD), 10, SLD, 
MI 
e) MD involving 
(a) to (d) above 

Assisting in all manual 
duties as per works 
assigned by the superiors. 

The work is performed 
inside as well, as 
outside. Mobility and 
bil,ateral' hand 
activit,ies should be 
adequate. Incumbent 
should be functionally 
able to complete the 
assigned task 
efficiently with aids; 
and appliances, ' 
whenever necessary. 

\ 
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For the post of Private Secretary, Senior Personal Assistant and Personal Assistant 

Following categories of persons with Benchmark Disabilities are eligible:-

(i) OL-One Leg 
(ii) BL- Both Legs 
(iii) Le-Leprosy cured 
(iv) Dw-Dwarfism 
(v) AA V-Acid Attack Victims 
(vi) ASD-Autism Spectrum Disorder (M=Mild, MoD=Moderate) 
(vii) SLD-Specific Learning Disability 
(viii) Mental Illness 
(ix)Multiple Disabilities invo!v'ing (i) to (viii). 

For the post of Chauffeur! Despatch Van Driver (Rider)! Despatch Rider! 
Despatch Rider-cum- Process Server 

It was resolved that "keeping in view the nature of duties which involve driving 
either a' two wheeler vehicle or four wheeler vel:ticle, reservation for physically disabled 
persons is not feasible in the posts of Chauffeur! Despatch Van Driver (Rider)! Despatch 
Rider! Despatch Rider-cum-Process Server". 
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PHYSICAL REOUIREMENT ABBREVIATIONS USED IN THE TABLE 

", . 

\ ' 

!S Sitting 
• ST Standing 

W Walking 
BN Bending 
L Lifting t 

KC Kneeling & Crouching 
• JU Jumping 

CRL Crawling 
CL Climbing 
PP' Pulling & Pushing 

.MF Manipulation with Fingers 
·RW Reading & Writing 

SE Seeing· 
H Hearing 
C Communication 

CATECORICAL ABBREVIATION OF BENCH MARK DISABILITY USED IN THE TABLE 

iB Blind 
LV Low Vision 
D Deaf 
HH Hard of Hearing 

i OA One Arm 
OL One Leg 
BA Both Arms 
BL Both Leg 
OAL .0ne Arm and One Leg 

·BLOA Both leg & one arm 
! BLA Both Legs Arms 
• CP Cerebral Palsy 
• LC Leprosy Cured 

Dw Dwarfism 
AAV Acid Attack Victims 
MDY Muscular Dystrophy 
ASD Autism Spectrum Disorder (M= Mild, MoD= 

Moderate) 
ID Intellectual Disability 
SLD Specific Learning Disability 
MI Mental Illness 
MD Multiple Disabilities· 

... n­
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HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT.."liBRANCH) 

, . 
No.08/Estt-IIfE.V/DHC 

Dated: 09.01.2019 

OFFICE ORnER 

As per the directions of the competent author.lty, following transfers/postings are made on 
the Establishment of this Court with immediate effect­

. , 

5l. Name of the official & , · ' 

From To Remarks
No Post held 

1. Mr. Manoj Kumar Information Pool of Establishment On promotion 
S/o Mr. Guru Charan Prasad Technology -
Restorer ' ' 

" -' .' -­, ' 

(ErnE- Code -36430031) " 
, , 

2. Mr. Satpal Singh- PSA Pool of Establishment On promotion 
S/o Mr. Jugti Ram 

, " 

Restorer ' , 

(ErnE, Code -10001909) , , 

3. Mr. Jitender Singh Court :QfHMJ Pool of Establishment On promotion 
~ . 

S/o Mr. Bhim Singh Valmiki} Mehta 
Restorer · ' 

" , 

",'. -(ErnE' Code -91346566! · , 

4. Mr. Naresh Kumar Mr. Sudhanshu Pool of Establishment On promotion 
Restorer Kaushik,'JR (J)' 
{ErnE, Code -992704551 I 

5. Mr. Lalit Kumar JR ((Estt) Pool of Establishment On promotion 
Restorer · '. 
(ErnE, Code .,63112684} 

6. Mr. Ashish Katmdal Court of. HMJ Pool of Establishment On promotion 
Restorer S.Mur,alidhar ..... ,... ....,. '-"'--' , ".~ , 

(EinE' Code -61651894) · ' 

7. Mr. Prasanna Kumar Jha Listipg Pool of Establishment On promotion 
Restorer 
(Emp. Code -10002163) 

8. Mr. Sonu Tyagi Company Pool of Establishment On promotion 
Restorer 

-- ---"-­ (Em£:5ode .:22173897} 
9~ Mr. Amarjot Singh Virk I'i U'Ul.,)l Pool of Establishment On prOrfLOtion. 

Restorer ~ ,'''' . 

_(ErnE' Code -lQ002715) 

I 
. 

- ­
10. Ms, Ceetha Sajeev Sta tistics ./Listing Pool of Establishment On promol'ion

'. Restorer 
IJEmp. Code-iOO02:t86) " ' I 

--- ­
II. Ms. Ritu Calami Criminal-III Pool 'of Establishment On promotion 

Restorer 

--- ­ j!:_~.E.: Code -67283760} 
12, Mr.Nitin Pant Filing Pool of Establishment On promotion 

Restorer 
r 

, , 

~mE' Code -63621193) " 

13. Mr. Akshay l<umiif ~. ,. , Writ-IT Pool of Establishment On promotion, ' '. -Restorer ,. - " '. - '­ '< -~ ~ ... - ''>­ ...­ . , 
~'. , .' ., ,

I 
I (~_ Code ,.8032~652) "I 

14. Ms. Rekha Bisht Pacilitadc;n Centf~ Pool of Establishment On promotion 

I Restorer ' ' ' 

I i (ErnE- Code -35135018} 

I 

I 

I 

'15, Mr. Ramesh Kumar Judge~$'Pantry Pool of Establishment On promption _"". ~", ~ 

Restorer . ' .. 

(Emp. Code,-61691328) 
, .. 

, 




, " 

Sl. Name of the official & I -­

No Post.he1d 
Frojn' To Remarks 

16. Mr. Vikram Jeet Sharma Registrar (Protocol) Pool of Establishment IOn promotion 
Restorer ' ' 

, " 

(Emp. Code -10001576) , , 

,17. Mr. Amit Singh 
i 

. Court of 'HMJ Pool of Establishment On promotion 
Restorer 

I 
A.K. O:t(iwla 

(ErnE, Code -837412801 
18. Mr. Rakesh Kumar Court citHMJ Pool of Establishment On promotion 

5/0 Mr. Siya Ram Pandey J.R. MiQha 
Restorer 
(Emp. Code -16305825) 

19. Mr. Inder Singh CourtofHMJ Pool of Establishment On promotion 
5/0 Mr. Hari Ram i NajmiWaziri 
Restorer 

" -~.'. 

(Emp. Code -80573098) 

20. Mr. Susheel Kumar DR (E.~:tt.I) P091 of Establishment I On promotion 
Restorer 
(Emp. Code -3q005043) , ' 

21. Ms. Manjeet Kaur Mediation & Pool of Establishment On promotion 
Restorer Conciliation. Centre 

'. {ErnE, Code -14508187) 
22. Mr. Bhu,wan Singh Rawat RegislTar (Vigilance) Pool of Establishment On promotion 

Restorer ' ' 

" 

{ErnE, Code -10001630) , , 

23, Mr. Anurag Sharma CourtofHMJ I Pool of Establishment On promotion 
Restorer Sunil:G~ur 
(Emp. Code -42035805) 

24. Mr. Girish Chandra Arya JR (Cash &J;3udget) Pool of Establishment On promotion 
Restorer " 

, , 

(ErnE' Code -10002126) 'I 

~-.. 

I 

I 

..' ' . :. . 
Note: The above-said officials will submit their Joining Reports in the Estt.-ll branch positively. 

By order 

',' , 

Sd/­
:'.' ASSISTANT REGISTRAR(ESTT.-II) 

Endst. No.482-96/Estt-I1.1E-V/DHC Dated: 09.01.2019 

Copy forwarded for information to:­
I. OSO(Estt.)/Joint Registrar (Estt.)/AssistantRegistrar (Estt.-I.I) and AO] (Estt-II).. 
2. Registrar (Protocol)/ Registrar (Vigilance)( Registrar (IT)/ Registrar (Criminal I to III, 

Company)/ Registrar (Cash, Budget, Accounts)/ Registrar (Mediation and Conciliation 
Centre)/ OSD (Writs I to 111, PSA). 

3, Mr. Sudhanshu Kaushik, Joint Registrar (Ju¢icial). 

4. Joint Registrar-cum-Secretary to Hon'ble tht;! Chief Justice. 

5. Deputy Registrar-cum-PAto Registrar General. 

6. Private Secretary to I-Ion'ble Dr. Justice S. Muralidhar. 
7. Private Secretary to Hon'ble Mr. Justice l.R. Midha. 
8. Private Secretary to Han 'ble Mr. Justice Sunil Gaur. 

9. Private Secretary to I-Ion 'ble Mr. Justice Valmiki 1. Mehta. 

10. Private Secretary to Hon'bJe Mr. Justice "Najmi Waziri. 

II. Private Secretary to l-lon'ble Mr. Justice KK. Chawla. 
12. AOJ (Accounts) for being placed in the personal file of Officials conc~rned. 

/,,3. 	PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the, 
website of this Court under Chapter 12 of RTI disclosure. 

14. Officials Concerned. ' 
15. Guard file. 

ADMN. OFFICER (JUDL.) (ESTT.-II)" 
"'. -,.."::::"~,"-!, ,~':~:!.".~-- . -,,-' " ....~'. 



'. 

HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

. OFFICE ORDER 

No.31/Estt-II/E. V /DIIC 

Dated: 14.01.2019 

As per the directions of the competent authority, follow·ing transfers/postings are "l1ade on the 
Establishment of this Court with immediateeffect:-

r---"lr--------:-----,--:-:-----r------.-------.:..-... - - . 
S. No. Name of the Official From To Remarks 

" 

I 
• - I 

l. Mr. Aditya Navani Vice Mr. /Ishak Shaml(l Poo]:()[ Gazette-I .<i .. ,·(· 
Junior Judicial Assistant Esta~lishment promoted as AOJ/CM 

~-r---------+-~~--~-----~--------
2. Ms. Disha .Jullcja Pool:of· Civil-III Vice Mr. Harde\! Singl, .... i IY-'C I 

I Junior Judicial Assistant Establishment" promoted as /lOJ/Clvl. 
!-~-r-------------~--_r--~------~--------~~---------------- --

3. Mr. Abhishek Trikha Pooler Cash-II Vice Mr. 8ajendra Pmswi .l"irn~ 
Junior Judicial Assistant Establishment promoted as Ao.!/CM. 

!---j------~-----·I--..;......-----I--------!-·----------· - -. --
4. Mr. Nikhil Pool.of Company Vjce Mr. Pankai I/ot.'" . I 

\ /I' 'C' I 

Junior Judicial Assistant EstabliShment promoted as /lOJ/CM. 
r---T------------------I---~------~--------~~------------· .--

5. 

6. 

7. 

8. 

9. 

10. 

Mr. Sumit Pool.Of 

Junior Judicial Assistant Establishment 

Mr. Parikshit Rana 

Junior Judicial Assistant 

Mr. Vijay Gulia 

Junior Judicial Assistant 

Ms. Monlka Bharmoria 

Junior Judicial Assistant 

Mr. Suvigya Banerjee 

Junior Judicial Assistant 

Mr. Amarj eet ... 
Junior Judicial Assistant 

PooLof 
Establishment 

Pool of 
Establishment 

Poolof 
Establishment 

Pool·of. . 
Establishment 

Pooler 
-Establishment 

11. Mr. Manish Singh Rawat Pool of 

Juriior Judicial Assistant Establi~hment 

12. Mr. Alok Singh Pool of 
Junior Judicial Assistant Establishment 

Original 

Civil-II 

Examination 
Cell except 
DHJS and DJS 

Writ 

Criminal-! 

Filing 

Genl.Admn 

Gazette-II 

Vice Mr. Shaheed UI Zoior \·ir.:;e 
promoted as A OJ/CM. 

Vice Mr. Sanjay KUll1ar Ojha 
since promoted as AOJ/CM. 

Vice Mr. Diwakar Chandra .,·ili.c·c 

promoted as A OJ/CM. 

Vice Mr. Praveen KWflc/I" ."/l1Ce 
promoted as A OJ/CM. 

Vice Mr. Dilip Kumar BlSH,al 
since promoted as Ao.//CJV! 

. Vice Mr. Mahendra Pal Singh 
Kadian since promoted .-;.s 
AOJ/CM 

Vice Mr. Pradeep Kumar Ga;.,}" 
since promoted as AOJ/Ci\1. 

Vice Mr. Sharvan Kumar TW:1tIcR' 

since promoted as AOJ/CM. 
r---~----------------------_+----~--------+_------------4_---------------------------

13. Mr. Dheeraj Thakur PooLof 

Junior Judicial Assistant Estabiishment 

14. Ms. Priyanka Saroha Pool-cit 

Junior Judicial Assistant Establishment 

Writ 

Filing 

Vice Mr. Lakhvinder Singh sin,~e 

promoted as AOJ/CM. 

Vice Ms. Kanda .Joshi sine:; 
promoted as A OJ/C!v{ 

r---~----------------------_+----~~------4-------------~~--------------~.:·---------
15. Mr. Mohammad Amir Pool :of 

Junior Judicial Assistant Establishment 

16. Mr. Neeraj Kumar Pool or 
Junior Judicial Assistant Establi.shment 

11. Mr. Sumit Saurabh Pool of 
Junior Judicial Assistant Establis!unent 

18. Mr. Dheeraj Kashyap Pool of 
Junior Judicial Assistant Establishment 

19. Mr. Rohit Lohchab 

Junior Judicial Assistant 

20. Mr. Rahul Bhardwaj 

Junior Judicial Assistant , 

21. Mr. Amandeep Singh 

Pootof 
Establishment 

Pool of 
Establishment 

Poolof. 

Junior Judicial Assistant Establlshment 

Training Room Vice Mr. Vineet Aswal s:ncc 
promoted as AOJ/CM 

Accounts 

Estt.-II 

Filing 

Listing 

Original 

Gazette-II 

Vice Mr. Amit Kumar s.:na 
"promoted as AOJ/CM. 

Vice Mr. R.K Sachdeva S.I1CC 

promoted as AOJICM. 

Vice Mr. Subhash Chand SinG(! 

promoted as AOJ/CM.. 

Vice Ms. Jyoti Sachdeva smcr.: 
promoted as AOJ/CM.. 

Vice Ms. Shobha Saini 
promoted as AOJ/CM 

S;I1C~ 

-Vice Mr. Deepak Kumar Si'1C~ 

promoted as AOJ/CM 
r---~-----------------------I---------------+_------------+_---------------------------

22. Mr. Ankit Dalal Pool of 
Junior Judicial Assistant Establishment 

Gazette-I Vice Mr. Balvinder Singh si.1ce 
promoted as AOJ/CM 



~. ./ 
.1 , , , , , 

!I 

: 
.~ ; 

.. 

. . 
'" 

' .. 

S.No. Name of the Official From To Remarks 

23. Mr. Arvind Pool of.· Civil-I Vice Ms. Lalita Pruthi sincE' 
Junior JudicialAssistant Establishment -- -.. promoted as AOJ/CM 

24: Ms. Ramandeep Kaur Poolo(: Filing Vice Mr. Anil Naugain sinCE 
Junior Judicial Assistant Establishment promoted as A OJ/CM 

25. Mr. Ajay Kumar Yaaav Pool of Civil-V, Vice Ms. Indu Sharda sinCE 
Junior Judicial Assistant . Establishment promoted as A OJ/CM 

26. Ms. Bhawna Balayan Pool of:' Filling Vice Mr. Sube Singh since. 
Junior Judicial Assistant Establishment promoted as AOJ/CM 

27. Mr. Amit Kumar Poolof" Protocol Vice Mr. Sandeep Sharma since 
Junior Judicial Assistant Establishment pr'omoted as AOJ/CM 

28. Mr. Gaurav Dabas Pool 6(·: Criminal ~ II Vice Ms. Mithlesh Kumari since. 
Junior Judicial Assistant Establ\s.hment , promoted as A OJ/CM 

29. Ms. Anju Yadav Pool of: Civil-III Vice Ms. Suman Chawla since 

JUilior Judicial Assistant Establishrrient promoted as AOJ/CM . 

30. Mr. Keshav Mahaur Pool of. Writ-III Vice Ms. Ashu, JJA since res:gned. 

Junior Judicial Assistant Estabilshment . 

31. Mr. Shaif Ali Khan Pool of .. , 
Filing Vice Mr. Amitesh Kumar S~rma, 

Junior Judicial Assistant Establishment JJA since resigned. 

32. Mr. Gaurav Sharma . poolar.·· . Estt.-I Vice Mr. Manish Singh, JJA since 

Junior Judicial Assistant Establishment resigned. 

33. Mr. Keshav 
..... 

Pool of. . Vigilance-I Vice Ms. Meeta Adlakha, JA since 

Junior Judicial Assistant Establishment . resigned. ., 

34. Mr. Vishal Khurana Pool of. Information . Vice Mr. Sanjeev Kumar, .J.JA 

Junior Judicial Assistant Establishr.i1ent Technology since resigned. 

35. Ms. Shreyasi Ranjan Pool b(· Copy Vice Ms. Shashi Sharma, JA since 

Junior Judicial Assistant Establishment (Appellate) . retired. 

36. Ms. Rashmi Pool Of· PIL Cell 

Junior Judicial Assistant Establishment 

37. Mr. Abhishek Kumar Singh Pool of· Examination 

Junior Judicial Assistant Establishment Cell except 
· .' DHJS and DJS 

38. Mr. Karan Sachdeva P'0016( Examination for . 
Junior Judicial Assistant Establishment DHJS and DJS 

Note: The above-said officials will submit their Joiidiig Reports in the Estt.-IT branch positively: 
.' 

By order 
· , 

: 
Sd/-.' . . . .. ' .' ASSXSTANT REGISTRAR (ESTT.-II) 

· . 
Endst. No.867-74/Estt-II.1E.VIDHC ' . Dated: 14.01.2019 

. '. 

Copy forwarded. for iJilformation to:-
' .. 
..... .. 

1. OSD(Estt.)/Joint Registrar (Estt.)/Assistant Registrar (Estt.-II) and AOJ (Estt-II). 
2.·_ Registrar (Vigilance)/ Registrar (Genl. i\.dmn-I & II)/Registrar (Cash, Budget, Accounts)! Registrar (Civ:l I 

to V, Criminal I to TIl, COpy Appl., CorripaliY)/ Registrar (Protocol) / Registrar (Filing, Listing)/ Regist:ar 
(SpecialJExamination Cell except DHJS: ~nd DJS)! Registrar (IT)/ Registrar (Original)/OSD (Examinati::m 
for DHJS and DJS, .Member Secretary/ .oSD (Writs I to III, PIL). '. 

3. Joint Registrar-cum-Secretary to Hon''Ole:the Chief Justice. 
. 4. Deputy Registrar'-cum-PA to Registrarq.eneral. 

5. AOJ (Accounts) for being placed in the·.personal·file .of Officials concerned. 
~ PA ~o Registrar (IT) for uploading this. order (i) on the Intranet orthis Court (ii) on the website of this 

7. 
Court under Chapter 12 ofR11 di~c1osu:re.. . . 
Officials Concerned. . .. '. 

8. Guard file. 
' .. 

.' . ' .. : 

ASSISTANT GISTRAR (ESTT.-II) 



HIGH COURT OF DELHI NEW DELHI 

OFFICE ORDER 

NO.36IEstt.lE2IDHC 

Date: 14.01.2019 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of Officer of 
this Court with immediate effect :-

SI. 
No 
1. 

Name & designation 
From of the officer . 

Mr. Rajinder Kumar Court of Hon'ble the Chief 
Gupta Justice 
Assistant Registrar 

Endst. Nos.952-61/Estt.IE.2/DHC 

Copy for information and necessary action to :-

1. Registrars/OSDs/Co-ordinator, DAC. 

To 

Chief 
Secretariat 

. (attached 
Hon '.ble the 
Justice) 

Remarks' 

Justice 1.0 

with 
Chief 

By Order, 

Sd/­
(Yash Pal) 

O.S.D. (Estt.) 

Date: 14.01.2019 

2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrars/ Joint Registrars (Judicial) .. 
4. Deputy Registrar-cum-P A to Registrar General. 
5. Deputy Registrars/ Assistant Registrars/Dy. Controller of Accounts. 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 

J-.-' P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
(ii) on the website of this Court under Chapter 12 of RTI disclosure. 

9 .. Personal Files of the Officers concerned. 
10. Guard file. 

.~~ 
(Kishor Kumar) 

Deputy Registrar (Estt.-I) 

13Jz.o~hJ- the .h'l?n~ -t:-.:. -t:he "nol/c.e 00/ (,Jo,rdJ. 'J Re-~/'1.JUvo. (, T). ~ oL:~I?.:l ~ 

'~"}oo.t:. kt!.. <-c.pb.,~ ~ ~ [..,.,iJl.l:l"'e1 J1I We.l.,»)e -f ~''o ColJl/\~ .. 



HIGH COURT OF,;DELHI: NEW DELHI 	 .... 


(ESTABLlSI:t.,M~,NT.1I BRANCH) -.'-". ,.. #. ,-,.. .>~.--
, 

" 

.'" . 
No.64IEstt~II1E,V!DHC 

...-' " ... " ~". "''''' Dated: 2::Lol.2019 

OFFICE: ORDER 

As per tAe directions of the competent authority, following transfers!posti~gs are made on the 
Establishment of this Court with immediate effect- , 

-

I 

! 

S. Name & Designation of the From To Remarks 
No. Officials 

' , 

I. Mr, Jitender Pool of Estaqlishmerit Court of 
S!o Late Sh. Amar Singh Mr. Deepak Wason, 
Restorer Joint Registrar (Judicial) 
(Emp. Code: 10002405) " ' 

2, " ' i\ir. Chinmaya KUJ11~r Das ... 1'001 of Est~bJ ishment Court of 
, -­ , 'Personal Assistant (Divelted)~ 

'.' 

... " . - " 
..... ~.. ~,.... . Mr. Deepak Wasbn, -.. - .. .."., -

.. ' , ' , (Emp. Code:J.9}D037)-- , . .,.. .._,~ .. w .... : .... Joint Registrar (J~dicial)
-·:t " 

Mr. Shamsher'Kaushik _,Pop I of Establishment -.- '-Court of. .,'" . -... -­ - -Restorer. .. - .. - .­ . Mr. Sharad Gupta, --
(Emp. Code: 53896920) Joint Registrar (Judicial) 

4. Ms. Yashoda Devi Pool of Establishment ITCel1 Vice SI.No,lO 
Court Attendant below 
(Emp. Code: 10000807) 

5: Mr. Bhag Singh Protocol Filing Vice SI.No.1 I 
COUIt Attendant " " ' below 
(Emp.Code: 10001560) , " ... 

" , 

6. Mohd. Akram CourL6f Court of 
" ,.", 

Peon (Diverted) Mr. 'Sanjay)indal, Mr. Rakesh Kumar':IV,' -. ,.~ '. 

(Emp;Code: T0(99) --'. " Joint Registraf(Judicial) ,Joint Registrar (Judi'cial) 
,7. Mr. Azad Singh CasJ:i-JI Poo) of Establishment Vice S1.No,12 

Court Attendant ' " below.. 
" -- . 

(Emp.Code: 10000763) ", , . 
8. Mr. Mohit Maan Establishment Mr. Sudhanshu Kaushik, Vice SI.No,9 

Court Attendant " ", ­ Joint Registrar (Ju4icial) below. , 

9. Mr. Ravit Kumar . Mr. SudhanshuKaushik,' Pool of Establis ice SI.No.8 
Court Attendant Joint Registr'at (Judicial) I above 

10. Mr. Abhimanyu Kumar IT Cell Pool of Establishment Vice SI.NoA 
Court Attendant above 

~ 

l~Hussian Filin¢ Pool of Establishment -
ttendant 

12. Mr. Gagan Pal Pool of Esta'bfishment Cash-II Vice SI.No,7 
, ' " , 

Court Attendant 
' , 

above' , , " 

13. Mr. Tej Ram Meena Pool of EstaoUshment Protocol' :' , Vice SI.No.5 
Court Attendant .­ above 

[ 

1 , 

I
.i 

, , 

N~te: The above-said officials will submit their Join'i~~ Reports in the Estt.-II branch posi'tively. 

By order:': , 

, 
Sd/­

, 	 ',' 

ASSISTANT REGISTRAR (ESTT-II) 

E'ndst. No.1587-98/Estt-II./E.VIDHC 	 Dated: 22.0'1.2019 

Copy forwarded for information to:- " 
1. 	 OSD(Estt.)!Joint Registrar (Estt.)!Deput)i,Registrar (Estt.)! Assistant Registrar (Estt.~II1Courts) 

and AOJ (Estt-II1Courts).:', , " 
2. ,.Registrar (Cash, Budget & Accounts)! R~g'fstrar (Protocol)! Registrar (Filin'g)/ Registrar (IT). 

3. 	 Mr. Rakesh Kumar-IV, Joint Registrar (Judicial).' , , 

4. 	 Mr. Sudhanshu Ka~shi~I:Toint Registrar cj.udicial). ", 

5. 	 Mr. Deepak Wason, Joint Registrar (Judi~ial). , ", 

6. 	 Mr. Sharad Gupta, Joint Registrar (Judicial). ' :', ' 

7. 	 Joint Registrar-cum-Secretary to Hon'bleihe Chief Justice. 

8. ' 	Deputy Registrar~cum~PA to Registrar GC;:lleral. 
~ PA to Registrar (IT) for uploading this o~der (i)on the Intranet of this Cou~ (ii) on the website 

of this Court under Chapter 12 :of RTI disClosure. ' 
10. 	 AOJ (Accounts) for being placed in the personal file of Officials concerned. ' 
II. Officials Concerned. 	 .~. 
12. Guard file. 	 .. •• C\I ..•.~ 

ADMN. OFFICER (JUJ;)L.) (ESTT.-II) 




.' :' 

.' '. 

HIGH COURT OF DELHI NEW DELHI 

No. 170/Estt.lE 1/DHC 
Dated: 22.01.2019 

NOT I F:i'C A T ION 
. .' . : 

In exercise of the powers vested:~nder Article 229' of the Constitution of India, 
Hon'ble the Chief Justice of this Court has be.en: pleased to amend Rule 11 "in "Delhi High Court 
Establishment (ApPOintment and Conditions of S'~ivice) Rules, 1972, so as toread asunder:­

.. 

11 ApplicatiQA of Central 
Governme'nt Servants 
S'ervice Rules 

" 

'. 
" . 
. . 

In respect 9f all such matters regarding the conditions of service of 
Court Staff· for'which no provision or insufficient provision has been' 
made in these rules, the rules and orders, for the time being in force and 
applicable to Central'Governments Servants shall regulate the conditions 
of service of the Court Staff subject to such modifications, variations or 
exception, if any: fn the said rule~, as the Chief Justice may, from time to 
time, specify. 

. ' .. 
, . 

Provided tliat the Registrar and JoinUDeputy Registrar belonging 
to Delhi Higher Jl.!dicial Service and Delhi Judicial Service respectively., 
shall be governed by the rules applicable to the said service. 

Note: The above amendments come into force with immediate effect. 

By 	Order, 

'Sd/­
-, Dinesh Kumar Sharma 

Registrar General 

Endst. No.' ·1636-43/Estt.lE 1/DHC 	 Dated: 22.01.2019 . . 

1. 	 All Registrars/OSDs/Co-ordinator (DIAC). , 
2. 	 Joint REigistrar-cum-Secretary to Hon'6le the Chief Justice.'J 	 3. All Joint Registrars/ Deputy Registrars/:AddLCq-ordinators (DIAC)! Assistant Registrars, 

Assista'Mt Registrar (Library)1 Dy.Cont~6I1er of Ales. 
4. 	 DeputY:.Registrar-cum-P.A. to Registrar-General. . 
5. 	 Private'Seereta~ies to Hon'ble Jlidges~ Court Mastersl Admn. Officers(Judl.)! Branch 

In-charges.·,:.. , 
~ . PA to:Hegistrar (IT) for uploaiding this'"Notification (i) on the intranet of this Court and (ii) 

on the,website of this Court under RTI. disclosure at -Chapter 12 below Delhi High Court 
Establishment (Appointment and C.onditions of Service) Rules. 1972. . 

7. 	 Notice·Board. . 
8. 	 Guard file, ~~ 

, :;..::...;---' 

Krishan K. Sharma 
Joint Registrar (Estab.lishment) 

. ' 

" . 



HIGH COURT OF' DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

.. 
No.126/Estt-JI/E.V IDHC 

Dated: 05..02.2019 
OFFICE ORDER 

.... 

As pe:nhe'directions of the competent au!hority, following transfer/p~$ting is made on till' 

Establishment of this Court-with immediate eff'ect:- '.' 

S. Name & Desigoation of the From To 
No. Official 

1. Mr. Ajay Kumar Pool of Establishment Court6f 
Court Attendant Hon 'ble Mr: Justice 
(Emp Code: 68335701) Suresh Kumar Kait 

2. Mr. Ajay Kumar Court·of Pool of Establishment 
COUlt Attendant Bon'ble Mr. Justice 
(Etup Code: 61417061) Suresh Kumar Kait 

Hcma rl,' 

.-. 
'''in ,''';; 

l't'lfn: 

-- ~ . 
.. 

., 
Vice'St.,\"oJ. Mr. 13huwan Chand Nainwal Court OfPool of Establishment 

t..... 	 ", he!() \IUsher Hon'ble Mr. Justice 
, Anup Jairam Bhambhani(Emp Code:.l0001418) 

4. Mr. Bhuwan Singh Rawat Consequci11 IPool of EstabiishmentCouri of 
upon hisRestorer Hon'bl.e Mr.. Justice .' Ipromo/iO!(Emp Code: 10001630) Anup Jairam Bhambhani .. ~ 

. 	 . 

Note: The ~bove-said officials will submit th~ir.:Joining Reports in the Estt.-II br~nch positively. 

By order 

Sd/- . 
ASSIST ANT REGISTRAR (ESTT-11) 

Endst. No.2870-78/Estt-II.fE.VIDHC 	 Dated;' 05.02.2019 
' ­

Copy forwarded for information to:­
.. 

1. 	 OSD(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar (Estt.-
WCourts) and AOJ (Estt-II/Courts). 

2. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-PA to Registrar General. 
4. 	 'Private Secretary to Hon'ble Mr. Justice Suresh Kumar Kait. 
5. 	 Private Secretary to Hon'ble Mr. JustiCe Anup Jairam Bhambhani. 

PA to Registrar (IT) for uploading this order (i) on the Intranet ofthis Court (ii) on the ~ 
website of this Court under Chapter 1:2 ofRTI disclosure. 

7. 	 AOJ (Accounts) for being placed in the personal file of Officials concerned. 
8. Officials Concerned. 
9. 	 Guard file. 

~rt- tk Aq""e.. 

~7'f\L 1,.4L 1A-fJ1.o",deJ "'" 

~""" 

. C\" 
. . 

ADMN. OFFICE . (JUDL.) (ESTT.-H) 

f::o the h~'iG".. of k/OI\'7!J <;k.?\;v... (I:T/. 94~ .,u~c-k J-, 

~ In ~..,e1 &. ttJe,l.,;'+~"" tM/I:·:.:~tvI~-
' .. 

. . . 



HIGH COURT OF DELHI: NEW DELHI 
,--" (ESTA'BLISHMENT~H B~~.NCH) 

No.127/Estt~WE.V/DHC 

Dated: 05.02:'2019 

: .....OFFICE ORDER 

As per the directions ofHon'ble the Chief.Ttistice, following transfers/posti:ngs are made on 
the Establishment of this Court with immediate effect:- ' " ' 

Name & Designation of I From' 	 To Remarks 
No. 
S. 

I ...the 	Officer I .. ' 	 , I 

J. Mr. Tripurari Prajapati, " (to 'work inListing 8ranch Gazette Branch 
' , Gazette-! ClndSenior Judicial Assistant 

Gazet.te-!! 
Branches) 

(Emp. Code: 42571389) 

. Vice, S1, No, 
.. ' 
I 

. 

2. Mr. Prashant Deep, Pool of Establishment Listing Branch :: 
' 'Junior Judicial Assistant above.' 

(New Candidate) J 
Note: The above-said officials will submit theirJoining Reports in the Estt.-ll branch positively. 

, . 	 '. 

By order· 

Sd/~ 

ASSISTANT REGIST:RAR(ESTT.-lI) 

Endst. No.2879-86/Estt-II.IE.VIDHC 	 Dated: 05.92.2019 
'.. 

Copy forwarded for information to:­
1. 	 OSD(Estt. )/Joint Registrar (Estt. )/Depufy Registrar (Estt.)/ Assistant-' Registrar (Estt.­

II1Courts) and AOJ (Estt-II1 Courts). .. ' 
.. 2. Regi,strar (Vigilance )/Registrar (Listing),' .. 

3, Joint Registrar-cum-Secretary to Hon'blethe Chief Justice", 

4, Deputy Registrar-cum-PA to Registrar General: .. 


~. PA to Registrar (IT) for uploading this . order (i).on the Intranet of thi~ Court (i i) on the 
website of this Court under Chapter 12 ofRTI disclosure, :, 

6. 	 AOJ (Accounts) for being placed in the personal file of Officials concerned. 
7. 	 Officials Concerned. 
8. 	 Guard file. 

ADMN. OFScilDL.) (ESIT.-Il) 

3n;o(f-b the. ...:b~ t:o tJ.,e.~;;{;(!JQ 1lJo~d 7>,.e.~1~(l7). 04.". ~~c-t. J/ 
.,4qrne.. toe.... t-y"1a.e,JyJ .",., t),e.. l;'t~"Ief- ~ ~~I'~ "" #':? ~# • 

..-:{. -, t 
~1...f'1' 

.... ' .. 
. ".,' 



HIGH COURT OF DELHI NEW DELHI 

No. 179/Estt.I1E2IDHC 

Date: 15.02.2019 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of Officers of 
this Court with immediate effect :­

SI. 
No 

Name & designation 
of the officer From I To Remarks 

1. Ms. Bhawana Pant 
Assistant Registrar 

Gazette-I Management & 
Coordination Cell (BMCs 
Distt. Courts) 

Vice Sl. • 
No.3. 

2. Mr. Anil Kumar Jain 
Assistant Registrar 

SpeciallExamination Cell 
(except DHJS & DJS) 

Establishment-II & APIO Vice SL 
No.4. 

3. Mr. Jugal Kishore 
Assistant Registrar 

Management & 
Cootdination Cell 
(BMCs Distt. Courts) 

Gazette-I Vice Sl. 
No.1 

4. Mr. V.K.Mittal 
Assistant Registrar 

Establishment-II & APIO Special/Examination Cell 
(except DHJS '& DJS) 

Vice Sl. 
No.2. 

Note: 	 All the aforesaid Officers are to give their JOlmng report In the Establishment 
Branch immediately. 

By Order, 

Sd/­
(Yash Pal) 

O.S.D. (Estt.) 

Endst. Nos.3908-17IEstt.lE.2/DHC 	 Date: 15.02.2019 

Copy for infonnation and necessary action to :­

I. Registrars/OSDs/Co-ordinator,DAC. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrars/ Joint Registrars (Judicial). 
4. Deputy Registrar-cum-PA to Registrar GeneraL 
5. Deputy Registrars/Assistant RegistrarslDy. Controller of Accounts. 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 
~ P.A to Registrar (IT) for uploading the Office 'Order (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 12 ofRTI disclosure. 
9. Personal Files of the Officers concerned. 
10. Guard file. 

~ 
Sunil Lakhina 


Assistant Registrar (Estt.-I) 


---" ----_._-----­



, . 

H:IGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT~IIBRANCH)

.,' , 

No. 189/Estt-II1E.VIDHC 

Dated: 18.02.2019 

, . ",' 

OFFICE ORDER 

As per the dire~#oIis of the competent authority, following transfers/postings are made on 
the Establishment of this: Court with immediate effect:­

s 1Name & Designa~ion of I From 
No. I tile Officials ' '::. ! 

1 Mr. Shekhar Dahiy~, 
: Junior Judicial AS$lstai1t 
I (Emp. Code: 80603972)
I . '., 

I " 
1. IMr. Vlkas Dagar,:: . 

Junior Judicial AssiStant 
i (New Candidate)': 

(SpeciallExaminatiOn· Cell 
except DHJS and 1)1S) 

Pool of Establishment, 

. , 

. 

To Remarks 

Mr. H.K. Arora, 
Registrar 

(Specii:lI/Examination Cell 
exce~t DHJS and DJS} 

(Special/Examination Cell 
except DHJS and DJS) 

-

Vice 
SI.No.l above' 

Note: The above-s~.d' officials will submit their Joining Reports in the Estt.-II branch positively. 

By order 

Sd/­
ASSISTANT REGISTRAR (ESTT-II) 

Endst. No.410S-12/Estt..:lI.!E.VIDHC Dated: 18.02.2019 

Copy forwarded forJnformation to:­

1. OSD(Estt.)/JQirit Registrar (Estt.)/Deputy·Registrar (Estt.)/Assistant Registrar (Estt.-
IlICourts) and;AOJ (Estt-II1Col,lrts). 

2, Registrar (SpeciallExamination Cell except pHJS and DJS). 
3, Joint Registrar.:<;um-Secretary to Hon'ble the Chief Justice. 
4. Deputy Registrar-cum-PA to Registrar Gen~nil, 
~ P A [0' Regis'tt¥ (IT) for uploading this ordet (i) on the Intranet.of this Court (ii) on the 

website ofthis:Co.urt under Chapter 12 ofRTI disclosure, ' 
AOJ (Accounts) for being,placed in the personal file of Officials concerned. 
Ofticials Conc'~rned. 

~; Guard file, 

ADMN. OFFICER (JUDL.) (ESTT.-I1) 

P..~j,\ tl-.. ~ to, t:'-.... .,.,;t:..... -(LJ'ifl1) ~~/)-j,-"-,"",,ClT)."';'/) .£./'-<.<.-L.<f, 

.....f~ ",,'-;" },,~"e-6 it' w~,~e .'~ ~1;'" CaUtl,{, 

Ao....,~ 
:&102.. I, '1 

?A n;~~i>v-.,(fTJ 

": .... 



. , ',~,: 

':'HIGH COURT OF DELHI: NEW, DELHI 
'::',:,,' (ESTABLISHMENT:,II BRANCH) 

. ,:: .... 
" '.' 

. '. " 
.'::: .. , I

I 

No. 196IEstt-II1E.VIDHC! 
, ... ' 

" " Dated: 19.02.2019 

, " 

":' To. RemitrksFromS. Name & Designation of 
I ,the Official '.~.,:.No. 

Judges Library Mr. Sunil Kumar' Mr. KK Bh~ti;1. 
IRegistrar "., ,'~Library Atten:d~t, I 
i 
I(Library, Mediation &(Emp Code: 1,0000800) -I 

" Conciliation Ceritre 
.. 

I 
" (DHC), and Retjred ' 

i 
. ' Judges Cell).: ' Ir- Mr. K.K. Bhati, Vice S(.No. J'Mr. Jagmohan'Singh, R.G. SecretariatI 2. 

Registrar aboveCourt Attendant'- , I 
, " (Library, Mediation &(Emp Code: 10:oois86) : ',.' i. .", , 

", . .. .. Conciliation Centre , 
,', 


" 

' , 

' , , , (DHC), and Re~ired ; 

',',,,' .. 
;Judges Cell) . 

'R.G. Secretariat Vice Sl.No. 2Mr. Afzal Hussain Pool of Establishment3. ,
.' ,

" ,Court Attend~rir . above 
, " 

1 ' 
"(New Candidate) i , 

" , 

Note: The above-:sa.id officials will submit their JOin1ng Reports in the Estt.-II branch positively . 
. ..... '.:. 

• 
" 

By order 

Sd/­
ASSI~TANT REGISTRAR (ESTT ..II) 

Endst. No.4193-420QrEstt-IIJE.VIDHC ',;.. Dated: 19.02.2019 
. :': 
.. ',. 

Copy forwarded for:i~formation to:­

OSD(Estt.)/Jo.int Registrar (Estt.)/Deputy . ,Registrar (Estt.)/ Assistant Registrar (Estt.-

HlCourts) aii~',AOJ (Estt-Il'Courts). . 

Registrar (Lihf'ary, Mediation & Conciliation Centre (DHC), and Retired Judges Cell). 

Joint Regisft,l3I-cum-Secretary to Hon'ble the Chief Justice. 

Deputy Registrar-cum-PA to Registrar GeneraL 

PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the, 

website of this Court under Chapter 12 of RTI disclosure. 

AO] (AcCOti~ts) for being placed in the pers'Qnal file of Officials concerned. 

oHicials Concerned. 

, Guard file.:: ':. , 

, .. ; ADMN. OFFICER (JUDL.) (ESTT.-II) 



HIGH COURT OF ·DELHI: NEW DELHI . ,,' 

(ESTABLISHME·NT-II BRANCH) 

.. 
No.222/Estt-IIIE. V IDHC 

Dated: 26:02.2019 

. ".:: 	. 
In partial modification of this Court"s· office order No.136/Estt~n/E.V/DHC dated 

07.02.2019, the Competent Authority hasbeen:·J)leased to l~ake the following:transfers/postings 
on the Establishment of this Court witn immediate effect:- . .:..:: 

.. 
S. Nal1}e & Designation of· From To Remarks 

No. the 'Qfticial 
.. 

.. 
I. Mr. Mukesh Kumar Gupta, ~tationeryl Writ-II Vice 

Senior Judicial Assistant Computer Cell . Mr. Dhani Ram, 
(Emp Code: 10002053) ..:.' SJA (since retired) 

2, Ms. Sandhya Malhotra Stationeryl Writ-II 
Senior Judicial Assistant Computer Cell 
(Emp Code: 10000948) . , 

.. 

3, Ms. Laxmi Rani Saha, Writ Pool of 
Senior Judicial Assistant Establishment· ... -
(Emp Code: 10002042) 

4. MLJatin, Poot.of Stationeryl ... Vice 
S/o Mr. Rajbir Singh Establishment Computer Cell .. '; ::: .. Sf. No. 01 above 
Junior Judicial Assistant 
(New Candidate) 

, 	 . 
Note: The above-said officials will submit their Joining Reports in the Estt.-II branch positively. 

" •• ," 	 • e" 

By ordef..· 

Sd/-: 	< 
ASSISTANT REGI$'T:RAR (ESTT-II) 

Dated: ·2:6:.02.2019Endst. No.4297-4304/Estt-II.IE.VmHC 	 ', .. 

Copy forwarded for information to:­
':. ' 

. ',. 
1. 	 OSD(Estt.)lJoint Registrar (Estt.)lDep:Uty Registrar (Estt.)/AssistaIll Registrar (Estt.-'· 

II/Courts) and AOJ (Estt-II1Courts). . . 
2. 	 Registrar (IT)/OSD (Writs I to III). 
3. Joint Registrar-cum-Secretary to Hon'bh.~ the Chief Justice . 


. 4. Deputy Registrar~cum-PA to RegistrarOeneral. .. : 

..-%:' 	 PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter li:ofRTI disclosure.. ..: :.; .. 
6. 	 ~OJ (Estt.) for being placed in the personal file of Officials concerne~i 
7: ..Officials Concerned.·,.· 	 ' . ,. 

8. 	 Guard file. ~iiIA 

ADMN. OFFICER (~UDL.) (ESTT.-II) 



HIGH COURT OF'D'ELHI: NEW DELHI' 
(ESTABLISHMENT-II BRANCH) 

,'. ".' 
..... 

N0.223i~s,tt-II1E.V/DHC 

Dated: 2;~,.Q2.20 19 

OFFICE· ORDER 
1 	 ' " 

As per'~he directions of the competent a4thority, following transfers/p9stings are made on 
the Establishment of this Court with immediate effect:- ' , 

.... 

S. Name & Designation of, 
No. the Officials 
l. Mr. Nijamuddeen Ansari, 

Personal Assistant 
(Emp Code: 43750134) 

From, To ,. ' Remarks 
..... 

Poolaf 
Establishment 

Court of' . , 
'.", . 

Hon'ble Mr. Justice .. ". 

Manoj Kumar Ohii" 

Vice 
Sf. No, 2 below 

2, Mr. Jitendra, Court of Pool of Establishment Vice 
Personal Assistant Hon'ble M(Justice .. , , ' SI, No, 1 above 
(Emp Code: 15708547) Manoj Kumar Ohri 

... ' ' 

Note: The above-said officials will submit their:Joining Reports in the Estt.-II br~:nch positively. 

By order" 
,. ' 

" 

Sd/-: 	>,':' , 
ASSISTANT REGiSTRAR (ESTT-II) 

Endst. No.4305-12/Estt-II./E.VIDHC 	 Dated:::i6~02.20i9 

, .. ',Copy forwarded for information to:­

l. 	 OSD(Estt.)/Joi~t Registrar (Estt.)lDeputy Registrar (Estt.)/Assistai)t Registrar (Estt.­
II1Courts) and AOJ (Estt-II1Courts). . 

2. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. " 
3. 	 Deputy Registrar-cum-P A to Registrar: G.eneral. ,', 
4. 	 Private Secretary to Hon 'ble Mr. Justice:Manoj Kumar Ohri. , 

~. 	 :PA to Registrar (IT) for uploading thl$':'order (i) on the Intrant;:t o(thiS, Court (ii) on the 
website of this Court under Chapter 12'ofRTI disclosure. '.',: 

6. 	 AOJ (Accounts) for being placed in the personal file of Officials con~eined. 
7. 	 Officials Concerned. ' . , , ; , ' 

8. 	 Guard file. C\"\~. 

\' 
ADMN. OFFICER, (J"(JDL.) (ESTT.-II) 

.: :.' 

-' 

"','. 
t..... ¥1. ..e4ft.,.., ~ {.., fA-i'f"l'i l '.:f 1!,;~"" ~t. 

~wt4,+c.. /'/ :,' 

..-x~~.rJl' 
. ':-'. t~h:.'~~+/'>JI-'- Up 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHM~NT-II BIlANCH) , 

N6.250/Estt-II1E.V/DHC 

Dated: 28".02.2019 

OFFICKORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment of this Court with immediate effect:- ' 

! 
S. 

i No. 
Name & nesignatiol1 of 
the Officials 

From' ' To Remarks 

I 1. 

! 

Ms, Seema, 
Court Attendant 
(Emp. Cod'e: 95499398) 

',Court of 
Hon 'ble Mr.J4stice 

Prateek J aI~n 

Pool of Establishment 
" ' 

-

2. Mr. Sundeep Yadav, Pool of Establishment Court 0[< Vice SI.No, j 
S/o Mr. Tuhi Ram Yadav 
Room Attendant 

Hon 'ble Mr. 1l.i$tice 
Prateek J alan 

above 
! 

(New Candidate) , , I I 

Note: The above-said officials will submit their Joining Reports in the Estt.-Il branctl positively. 

By order ' 

, " 
" " 

.-.,' . 
" .. Sd/-	 '" 

ASSISTANT REGIS.T~R (ESTT-II) 

Endst. No.5137-44/Estt-II.lE.V/DHC 	 Dated: 28~Q2.2019 

, Copy forwarded for information to:­

1. 	 OSD(Estt.)/J oint Registrar (Estt. )/Deputy" Registrar (Estt.)1Ass'istantRegistrar (Estt.­
II1Courts) and AOJ (Estt-II1Courts). , ',' 


2. 	 Joint Registrar-cum-Secretary to Hon'blethe Chief Justice. 
3. 	 Deputy Registrar-cum-PA to Registrar General. 
4. 	 Private Secretary to Hon 'ble Mr. Justice Pr~fteek Jalan. " 

--...-s. 	 PA to Registrar (IT) for uploading this order (i) on the ,Intranet of thi~'Court (ii) on the 

website of this Court under Chapter 12 ofRTI disclosure.,: , 


6. 	 AOJ (Accounts) for being placed in the personal file ,of Officials concerii,ed. 

7. 	 Officials Concerned. " ..n~.7 
8. 	 Guard file. ~~vyi 

ADMN. OFFICER (JUJ)I.,.) (ESTT.-II) 

'B~M the' ~l.,~ {j;; '~ not'c..., 1 ~ fl.., 9.~A-b./'<"A(/i;/. A ~.Ncf:4 ~ /)<>f~ 

':.<t ~ (..., '1 ~ """ d-c. I.., tJ'-'l ",ort ~ Lv~',.h: c.-t -fI. II') L,M ~-

. ,',.' 

'. ':." 
.,'" . 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

',' , 

No.373/Estt-IIIE. V(JHC 

Dated: 06.03.2019 

OFFICE"ORDER 

As per the 'directions of the competent authority, following transfer/posting is mace on the 
Establishm,ent of.this Court with immediate effect:­

lame & Designation From 	 To Rem:uks 

r. Manoj'Kl,lmar, Pool of 
EstablishmerH . 

Court of 
Hon'hle Mr. Justice' 

A.K. Chawla 

V;ce Mr, A "<'Ii! Singh. 
Restorer (un being 

promc!ed)
-

_...--...... 

S. N 
No. 0 fthe Officials 
l. M 

Court Attendant 

Contra~tualf .
--( 

Note: The ~bo"e-said ofticiuls will submit her .Joining Report in the Estt.-II branch positively. 

By order 

Sd/­
ASSISTANT REGISTRAR (ESTT-II) 

Ends!. No.5465·~721Estt-ILlE.V/DHC 	 D'ltcd: 06.03.2019 

Copy forwarded for' information to:.., 

I. 	 OSD(Estt.)lJoint Registrar (Estt.)lDeplity. Registrar (Estt.)/Assis:ant Registrar (Estt.­
II/Collrts):and AOJ (Em-IilCourts) . 

. 2. Joint Regi~trar-cum-Secr~tary to Hon'ble:the Chief Justice. 

3, Deputy Re;glstrar-cum-PA to Registrar General. 

4. 	 Private Se'cr.etary to Hon'ble Mr. Justice.:A..K. Chawla. . '- . 
~ P A to RegIstrar (IT) for uploading this':order (i) on the Intranet of this. CO~f!Ji:) on the 

website of this Court under Chapter 12 ci{ RTf disclosure. ' 
6. 	 AOJ (AceO,lints) for being placed in the personal fi Ie of Official concerned. 
7. Official Coricerned. 

Guard tile;'; 

ADMN. OFFICER (JUDL.) (£STT.-JJ) 

Slr--c"'1lr1 .tL> ~ .Iv tL.. l'I ~1:c-. 7. lVQ,n fI, 'd ~~Il 1~ (f .,.). :;.0 -.\ ot''''''''''c to d ,0 -"-<.. ~~ 
~{..Qclr"( ...., '.1J...> )..f..r--""'p-(, ~ L..Je.)"./Jh ....( tJ,;,., ~t.wI'" 

, ',.' 



i 

, ··.·HIGH COURT OF DEL.HI: NEW DELHI 
(ESTABLISHMENT-I,I BRANCH) 

NO.374/Estt-II1E.V/DHC 

Dated: 06.03.2019 

''' .. OFFICE ORDER 
.':',::,'," . 

As per the dire~'ti6ns of the competent authority, .following transfers/postings are made on 
rhe Establishment of·this Court with immediate effect:­

From To Remarts 

No. Oflicials ,:: 

S. 	 IName & Desig~ation of the 

I. Mr. 	Anand Pni.kirsh Karketta, Pool of Court of Vice 
Coun Attendant. 	 Establishment Hon 'ble Mr. Justice St. No.2 belor" 

t---I,--,(~J!lP COcle: l0002601..L)___I-____~_---I_-M-a-n-o.,;...J·,..--K_u_m_a_r_O_h_ri_r-____----l 

2. Ms.Jubedia,::·:· Court.or Pool of Establishment. I Vice---:.o·'. 
Court Attendarit. !-lon'ble Mr. Justice I Sf. No.1 ab:J\:e 

~_ (Emp Code:17200819) Manoj Kumar Ohri 1-1___,_____--'-_____----'1 

Notc: The 'lbove-sajd officials will submit their Joining Reports in the Estt.-U branch positively. 

By order 

Sd/­
ASSISTANT REGISTRAR (ESTT-II) 

Endst. No.5473-80/Es·tt-II.IE.V/DHC 	 Dated: 06.03.2019 
: ." 

Copy I'orwarded'forjnformation to:­

I. 	 OSD(Estt.)lJoi.ht' Registrar (Estt.)/DeputyRegistrar (Estt.)lAssistant Registrar (Estt.­
II/Collrts) and:iOJ (Estt- II1Courts). ' . 

2. 	 Joint Registrar:~Gum-Secretary to Hon'ble the Chief Justice. 
3. 	 Der)llty Registrar-cum-P A to Registrar General. 
4. 	 Private Secretary to Hon 'ble Mr. Justice Manoj Kumar Ohri. 
~ PA [0 Registnlr (rT) for uploading this order (i) on the Intranet of this Coun (ii) on the 

website of this;CoLirt Linder Chapter 12 of RTf disclosure. 
6. 	 ;\UJ (Account's) for being placed in the personal file of Officials concerned. 
7. 	 Ol'liclals Concerned. 
8. 	 (Judrd file. 

i3J'-O~~ ~ >~;/I DWe... ~ t-<> ~ ,>,,;t:c..;. .i Wun /1,4 j(~~CI7), ~ ... cJ./.r4.ct...4, ~ .l.~ 

,""-?1o",,ok.J. """ ~'. j~f...".A \q~.\ &.:- w..,J.~ I'}.,. '1 tJ,t,' ~ "'" i, 

" ... '.' 	~. _." w ",.. 

',,: .. 



" , 

HI,G'H COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.37S/Estt-II/E.V/DEC 

Dated: 06.03.2019 

OFFICE ORDER 

As per the directions of the competent authority, following transfer/posting is made on the 
Establishment of this Court with immediate effect:- . 

-', ' 

. S.~-N-a~e & Desigl)'a,tion I From I------r-To I ReJm:;rks 
INo. _~f the.Ofticial~,:" 

1. 	 Mr, I3trender Smgh, Pool of Establishment Protocol Branch ~ 
! Court Master .,'., 


(Emp Code: 1Q(01314) 

"'. ­

L__L.._____~,. -,---"",_-:-:--'_ 

, :." 

in addit~r/ to Ius 
own dutie-sli·vork. he 
will also /-:;ok 'I.'i:::. 

(he vw!rk oj. .. I 
Retired .!.!i!ges ~ 

Note: The above~s'~iid,omcer will submit his .JoiningReport in the Estt. .. ll branch positively. 

Sd/-.' 
ASSISTANT REGISTRAR (ES1'T-O: 

Endst. No.5481-88/Esit-ILIE. V/DHC 	 Dated: 06.03.2019 

Copy fonvarded for:inJormation to:­

I. 	 OSD(EstL)IJoh'ltRegistrar (Estt.)/Deputy,Registrar (Estt.)/Assistam RegistBr (Esll.­
II/Courts) andA,OJ (Estt-IlICourts). 

2. 	 Registrar (Protocol)/ Registrar (Library, Mediation & Conciliation Centre (OHC), :;l':ld 
Retired JudgefCel\). 

.., 
J. 	 Joint Registrar~eum-Secretary to Hon'ble the .Chief Justice . 
4. 	 Deputy Regi~tnlr~CLlm-PA to Registrar General. 
~ PA \0 Registrar.(IT) for uploading this order (i) on the Intranet of this Court :1:) on :he 

vvcbsire of thi(Courl under Chapter 12 of RTI disclosure, 
AOJ (Establis:nment) for beil'lg placed in rhe:personal file of Officer concerned. 
(micer Coi1cerned. 
C;uard lile. 

ADMN. OFFICER (.JUDL.) (ESTT -11) 

"a~~·. :~e ~"<... -t....... ........ (:~ ·r'·l~<l.1/1..~ ,,~e....;pA ir-/M-(IT), s;A..". ~c.'LfJ: ~:5.-. 


'-'-{'t.:><>c4('. "".~' J..,1:r..t.~tt k We ~d.. "1 tt.f...,. G....,,,. 

-' ~: 



,,JilGH COURT OF 'D'EI..'HI: NEW DELHI 

, " . "" (ESTABLISHMENT;il BRANCH) 

...... 

No.405IEstt-lIIE.VIDHC 
'. ,'.,' 

Dated: 13.03.2019 
'., ," 

, " 

" , 


OFFICE ORDER 

As per the direttions of the competent authonty, following transfers/postings are made on 
the Establishment of this Court with immediate e,ffect:- , 

S. Name & Design,ation of the Froiif To Remarks 
",

No. Officials ",' 
" 

. 

1. Mr. Sunil, Court:Qf Pool of Establishment Vice, 
Private Secretary, , Hon'ble Mr:Justice Sl, No.2 below 
(Emp Code: 48427101) Sunil Gaur 

2. Ms. Pratima~ , :-' Poofo£. Court of '. Vice 
· Personal Assistant ' Establishment Hon'ble Mr. Justice Sf. No.1 above 

I I (Emp Code: 62278339) .; , Sunil Gaur 

Note: The above-said officer/official will submit the,i,r,Joining Reports in the Estt.-II branch positively. 

By order 

: '., 

Sd/­
JOINT REGISTRAR (ESTT-II) 

.' . ' 

Endst. No.S929-36/Estt:'II.lE.VIDHC 	 Dated: 13.03.2019 

, Copy forwarded for)pformation ~o:- , 

1. 	 OSD(Estt.)/Joipt Registrar ,(Estt.)/Deputy)tegistrar (Estt.)/Assistant Registrar (Estt.-
IIICourts) and':A.OJ (Estt-IIICourts). "", " 

2. 	 Joint Registiat~tum-Secretary to Hon'ble th,¢,:Chief Justice. 
3. 	 Deputy Registi:ar~cum-PA to Registrar General.· 
4. 	 Private SecretatyAo Hon'ble Mr. Justice Sunil Gaur. 

. 	 ---5: PA to Registnir, (IT) for uploading this order. (i) on the Intranet of this Court (ii) on the 
website ofthis',Court under Chapter 12 ofRtI disclosure. ' 

6. 	 AO] (Establishment/Accounts) for being phiced in the personal file of Officer/Official 
concerned. 

7. 	 Officer/Offic~al Concerned. ~ 

8. 	 Guard file. . 	 C'\'\~ 
ADMN. OFFICER (JUDL.) (ESTT.-II) 

~"gH. t~e.A"""e 't.... ~e.. ,.,.1;~ f W~~ <:;l.~f~ (J I>' Q4.. .",t:~v&<I t-I..:.... OfI't... ~ 

I,.E 	 u...plo"rl.J ;';',iJ.-- i~J..r-"I .... e~ £t w~i}<O. ,cf: f:-Ar" c..c...;f~ 

" , 

, , 

--~------~----------........................ 



',,:HIGH COURT OF DELHI: NEW DELHI 
(ESTABUSHMENT~II BRANCH) 

No A09/Estt-IIIE.VIDHC 

Dated: 14~03.2019 

,OFFICE ORnER 

As per the dire,ctions of the competent authorIty, following transfer/posting is made on the 
~stablishment ofthis:Court with immediate effect:~",: 

,',' 

S. Name & De~ignation of 
the Officials':','No. 

L Mr. Tul Bahaour, 

" To,From Remarks; ".' 
, ' 


" , 

" 

Court of VicePool of " 
Court Attendant 	 Establishment, Hon'ble Mr. Justice Mr. Vinod Kumar, 

" ' 

(on divert~dcapacity) Chander Shekhar CA (since 
" 

(Emp Code:,'9:3382942) I repatriated) . 
, , 

, 	 ' 

,Note: The above~said official will submit his JOining: Report in the Estt.-II branch positively. 

By order 

,', " 

Sd/.,; 
JOINT REGISTRAR (ESTT-II) 

Endst. No.5989-96/Estt-II.lE.VmHC 	 Dated: 14.03.2019 
" , 

Copy 'forwarded for information to:­

'. 1. 	 OSD(Estt.)/1 oint Registrar (Estt. )/Deputy:").~egistrar (Estt.)I Assistant Registrar (Estt.­
II1Courts) andAOJ (Estt-II/Courts). ,',' 

2. Joint Registrar-.cum-Secretary to Hon'ble the: Chief Justice. 
3. Deputy Regjsti'ar-cum-PA to Registrar General. 
4. Private Secretary to Hon 'ble Mr. Justice Charider Shekhar. ' 
~ PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 of ~TI disclosure, 
6. AOJ (ACCOl.uits) for being placed in the peI'~Qnal file of Official concerned. 

7, Official Concerned. ' ' 

8. Guard file. " 

I 
ADMN. OFFICER (JUDL.) (ESTT.-II) 

~~hi' 

~~ ).. ~/)b.r- rl f J 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.418r,Estt-II1E.V/DHC 
, ' , 

Dated:' 'i5.03.20 19 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment of this Court with effect from, 12.10.2018 :­

S. i Name & Designation of 
No. the Officials 

1. Mr. Mahender Singh, 
Junior Judicial Assistant 
(Data Entry)-ex-cadre 

2. Mr. Vikas Bayal, 
Junior Judicial Assistant 
(Data Entry)-ex-cadre 

,3. Ms. Mitu Sharma, 
Junior Judicial Assistant 
(Data Entry)-ex-cadre 

• 4. Ms. Harmeet Kaur, 
Junior Judicial Assistant 
(Data Entry)-ex-cadre 

5. Mr. Jitender Kumar, 
Junior Judicial Assistant 
(Data Entry)-ex-cadre 

6. Ms. Shruti Gandhi, 
Junior Judicial Assistant 
(Data Entry)-ex-cadre 

7. Mr. Adesh Kumar Mittal, 
Junior Judicial Assistant 
(Data Entry)-ex-cacl.re 

8. Ms. Pratibha, 
Junior Judicial Assistant 
(Data Entry)-ex -cadre 

! . 9. Ms. Deepika, 
Junior Judicial Assistant 
(Data Entry)-ex-cadre 

10. Mr. Ishwar Singh, 
Junior Judicial Assistant 
(Data Entry)-ex-cadre 

11. • Mr. Siddharth Sood, 
. Junior Judicial Assistant 

From 

" 

" 

, , 

" 

pool'ofEstablishment 

" . ' 
,', 

" ' 

, , 

" 

.. 

Pool of Establishment 

I (Data Entry)-ex-cadrePool ofEstablishm.ent 
r---~----~~--------~

12. I Mr. Manish Kumar, 
. Junior Judicial Assistant ' 
• (Data Entry)-ex-cadre ' 

13. Ms. Swati Bhatia, " 
Junio~ Judicial Assistant 
(Data Entry)-ex -cadre ~ 

14. Mr. Sandeep Kumar, 
, Junior Judicial Assistant 

(Data Entry)-ex-cadre 
15. Mr. Yogesh Kumar Saini, 

Junior Judicial Assistant 
(Data Entry)-ex-cadre 

, .. 

Pool of Establishment 

Pool of Establishment 

Pool ofEstablis)iment 

To 

, , 

Writs Branch " 

" 

; " 

, , 

.," 

" 

Civil-III Brap.ch -:', 

, , 

, . 
Company Branch ,: 

Civil-I Branch 

Listing Branch 

General Branch" " , 
, , 

, " 

Remarks 

-

-

-

-

-

-

i 

I 



I 10. Mr. !'raveen Mavi, 
'., -..i 

. 'Junior Judicial Assistant 
' ':1" , , ' (Data Entry)-ex-cadre .. 

'.'17. Mr. Sandeep Pal, , " -
"Junior Judicial Assistant 

(Data Entr}')-ex-cadre 
' , , '18. Mr. Manish, ... 

.'Junior Judicial Assistant 
. ," 

(Data Entry)-ex-cadre 
, ., 

.. " . ,J9, Mr. Nikhil Kumar ' ... -
Kaushal, , , 

Junior Judicial Assistant 
. , 

(Data Entry)-ex-cadre 
20, Mr. Nitya Nand-Singh, -

Junior Judicial Assistant 
(Data Entry)-ex-cadre '. 

21. Mr. Pr.!ldeep Kumar, -
~Pool of EstablishmentJunior:'JudiciaJ Assistant RKD Branch" 


(Data Entry)-ex-cadre 

..22, Ms. Shilpa Saxena, : -

Junior Judicial Assistant 

(Data Entry)-ex-cadre 
 ' , 

23, Mr. Yawer Khan, -
' , " ,Junior Judicial Assistant 


(Data Entry)-ex-cadre 
 " ' 

' , ' "24. Mr. Ajeet Singh Besoya, -
Junior Judicial Assistant ' ' 

,',(Data Entry)-ex-cadre '. ' 

25. Ms. Hemant Kumari, 
' ' 

Junior Judicial Assistarit 

, (Data Entry)-ex-cadre 
 ", I 

­

26. Ms. Arati Kumari, 
" -

' '" 
, , 

' , 

"Junior Judicial Assistant , , 

, ." 
, '(Data Entry)-ex-cadre 

. ," 

' '27. Ms. Archana Luthra, -: : .:. 
"Junior Judicial Assistant ..... 

(Data Entry)-ex-cadre 
, ' 

28. Ms. Manju Rani, -
' " 

Junior Judicial Assistant 
' '(Data Entry)-ex-cadre -

' ,29. Mr. B~upender Kumar, -
Junior Judicial Assistant 

(Data Entry)-ex-cadre 


" 

30. -Mr. Santosh Singh, 
. ,Junior Judicial Assistant .. 

" ,(Data 'Entry)-ex -cadre " " I 
' ,

31. Mr. Sharvan Kumar, -, " , " 

Junior Judicial Assistant , 
',', ,(Data Entry)-ex-cadre 

, ' 

, ,"32. Mr. Samar Kumar Singh, -
' " 

Junior Judicial Assistant , . 

. (Data Entry)-ex-cadre 
I.T.CelllPortfolio: ,,'Pool of Establisllment -Ms. Usha Rani, 33. 

' ' SectionJunior Judicial Assistant . , 
.,(Data EntlJ')-ex -cadre .. .. -Ms. Pratibha Kumari, 34. " . 

. , , ..Junior Judicial Assistant 
': . 

~ .(Data Entry)-ex -cadre ., ' ::~' : 
' ." -35. Ms. H. Subbu Lashmi, 

,'.: ' 
' . 

, ,Junior Judicial Assistant . -,'.. . 
: .: . 

" 

, "(Data Entry)-ex-cadre ...... 
.. 

. ' 
.,' 

~Mr. Pravesh Bayal, -36. . " 

. '.' 
, ' "';, ,Junior Judicial Assistant 

' ,.. " 
" , , '".,(Data Entry)-ex-cadre 

", .'Mr. Saurabh Sharma, . 37. -
" ' 

Junior Judicial Assistant 
" ,(Data Entr}')-ex -cadre 

, , 

! 

\ 

I 



'.' . 
'" 	 .'. "38. Ms. Meenu, -

. ,Junior Judicial Assistant , 
" '.

(Data Entry )-ex -cadre ",: : :
'. 	 ' ,

' . 
. '39. Mr. Ramesh Chand, -" 

' , , , 
' , 

JuTli.or Judicial Assistant 
(Data Entry)-ex-cadre ' ' 

, ' 
" 

" 

40. Mr. Vi kas Arora, . ­ -
Junior Judicial Assistant 

i (Data Entry)-ex-cadre ! 

41. Mr. Tilak Raj, -
','Junior Judi~ial Assistant 


,(Data Entry)-ex-cadre 

.. 	 ' '42, Mr. Lalit Kumar Gaur, -

Junior Judicial Assistant ' ,.. ' 
' , 

(Data Entry)-ex-cadre .. ' ' 

' , ' ' 

43, Mr. S yed Uved Hasan, 
" , , 

Pool of Establishment 1.T. Cell/PortfoliO.' Junior il:1dicial Assistant 
' , 

, 'Section 
' , 

(Data Entry)-ex-cadre , , ' 	 , 

44. Mr. Rakesh Kumar, - ,I 
I

Junior Judicial Assistant " i 
(Data Entry)-ex-cadre 

45. Mr. Ajay Tanwar, -
Junior Judicial Assistant : 
(Data Entry)-ex-cadre 

' ,46. Mr, Raghav Singhal, -
' " 

" '. 
, ;. 

Junior Judicial Assistant 
(Data Entry)-ex-cadre 

, ,

47. Mr. Sanjeev Sharma, -" 

..Junior Judicial Assistant 

(Data Entry)-ex-cadre 


."',' 
, ..48. Mr. Abhishek Vashisth, 

" 

"junior Judicial Assistant 
..

(Data Entry)-ex-cadre 
49. Mr. G. Surya Pratap, -

Junior Judicial Assistant " , ' 

' ' " '(Data Entry)-ex-cadre 
i 

, , 
' '50, Ms. Deepa Pratap, -

Junior Judicial Assistant ."," 

(Data Entry)-ex-cadre 

Note: All related matters such as their leav~~·'etc. shall be dealt with by the otUcers of the branches 
where they are posted. ',: ' ' 

By or.~e.. ' 

:' :\; 
, 	 '.',\t;~~

.'. " 

ASSISTANT RE,~ISTRAR (ESTT -II) 

Dated: ,,/5, ,~b.3, 11 

Copy forwarded for information to:­

, " 

L 	 OSD(Estt.)/Joint Registrar (Estt.)lDeptity Registrar (Estt.)/Assistarlt .. Registrar (Estt.­
II1Courts) and AO] (Estt-II1Courts). <,:', " 

2. 	 Joint Registrar-cum-Secretary to Hon'bi€, the Chief Justice. ' '., , 
3. 	 Deputy Registrar-cum-PA to Registrar G~neral. ' , , 
4. 	 ,Registrar (Genl. Admn-I & II)/ Registr.ar (Civil I to V, Criminal I to III) I Registrar (IT, , 

Appellate Authority under RTI Act andRJ<D-WeedingiAppellate/Original)/ OSD (Writs I 
to III, RKP(Writs), PIL, PSA and Receipt & Desptach, Digitisati6ri ap.d Training to staff 
of this Court). ' , 

'~PA to Registrar (IT) for uploading this: order (i) on the Intranet of this ,Court (ii) on the 
website of this Court under Chapter 17 ofRTI disclosure.' " " 

6. 	 AOJ (Establishment) for being placed in the personal file of Officials concerned. 
7. 	 Officials Concerned.' , " 
8. 	 Guard file. -Z;.;;--:?-. ' ' 

C\~~ 
ADMN. OFFICER (JPDL.) (ESTT.-II) 




I 

.~. 

.HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.421IEstt-lIIE. V IDHC 

Dated: 16.03.2019 

OFFICE ORDER 

As per the d~f~cti<>,~~of the competent authority, following transfers/postings are made on 
the Establishment oflhisCo'urt with immediate effect:­

.. -:~". .;' .. .-­
S. I. Name & Designation of 

the Officials 
i Mr. Sanjay, . ": 

..i COllrt Attendant 
iJNcwIy Appointed) 

,:..Mr. Sumit Kumar, 
" 

1 Court Attendant 
JEmp. Cbde: 30810524) 

From 

Management & 
Coordination Cell 

(BMCs District Courts) 
Pool of Establishment 

To Remarks 

Pool of Establishment Vice 
Sf. No.2 below 

Management & 
Coordination Cell 

(BMCs District Courts) 

Vice 
Sf. No.1 above 

! 

Note: The above-said officials will submit their .Joining Reports in the Estt.-II branch positively. 

By order 

Sd/­
" ASSISTANT REGISTRAR (ESTT-II) 

i·:ndst. No.6288-95/Estt-II./E.VtDHC 	 Dated: 16.03.2019 

Copy forwarded fo.- information to:­

1. 	 OSD(Estt.)/Joint;~Registrar (Estt.)/Deputy Registrar (Estt.)1Assistant Registrar (Estt.­
I.IICourts) ~d AOJ(Estt-IVCourts). 

2. 	 Registrar (Mailagement & Coordination Cell (BMCs District Courts)) 
3. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. Deputy Registrar-cum-PA to Registrar General. 
~ PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

" ebsite of this Court under Chapter 12 of RTI disclosure. 
,,)J (Accounts) for being placed in the personal file of Officials concerned. 
fficials Concerned. 4.... 

c,uardfile. ~~L----

ADMN. OFFICER (JUDL.) (ESTT.-II) 



..... - , 

, .,~ . ' HIGH COURT OF 'P:ELHI: NEW DELHI 
(ESTABLISHMEf:\IT-1i BRANCHt--· ­

No.422IEstt-IIIE. V IDHC 

Dated: 16.03.2019 

'OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment of this Court with immediate 'effect:­- - . 


. ' 

I s. Name & Des~gnation of the ­ From To Remarks 
, ­ -

• No. Officials' - ," 

" " 

1. Ms. Poonam~harma, Filir:g Counter Pool of On being 
Court Master ' . Establishment promoted' I, 

I (Emp. Code: 10000998) , ' , , 

2. Mr. Shivaji Chaudhary, Court of Pool of On being 
Admn. Offic¢~ (J) Mr. RaVinder Singh, Establishment promoted 
(Emp. Code::l0000888) Joint Registrar (1) 

3. Ms. Nalini Saxena, I Orighial Branch Pool of On being 
Court Master:' Establishment promoted 
(Emp. Code:::l0000997)' 

.'. , 
" 

4. Mr'. Mohit Bisht, Pool of Original Branch As per the 
Sio Mr. Dharam Singh Bisht Estabiishment recommendations 
Junior Judiciai Assistant " . o/Judges' 
(New Cand~date) , 

Committee' . .. 
5. Mr. Rahul Ch~udhary, . 'Poolof Original Branch Vice 

Sio Mr. Prahalad Singh Establishment Ms. Nalini Saxena 
Junior Judicial Assistant since promoted as 
(New Candidate) 

.. 
Court Master 

6. Mr. Parveen, Pool of P&P Branch As per the 
Slo Mr. Shamsher Singh Est'ab lishment recommendations 
Junior Judicial Assistant 0/Judges' 
(New Candi~ate) Committee 

7. Mr. Ankit K.uIIlar, Pool of P&P Branch As per the 
Slo Mr. Arun Kumar Establishment recommendations 
Junior Judicial Assistant o/Judges' 
(New Candidate) , - Committee 

8 Mr. Satish Khatri, Pool of Rules Branch 
Slo Mr. Kuldeep Khatri Establishment' -
Junior Judicia:l Assistant 
(New Candidate) , . 

9. Ms. Kiran, .. , Pool of RKD 
0/0 Mr. Ramesh Chandra Establishment (Karkardooma -
Junior Judicial Assistant .. Courts) 
JNew Candi{Jate) 

10: Mr. Anand'Panday, Pool of State Court 
Slo Mr. Matadin Panday Establishment Management -
Junior Judicial .Assistant . '.' ,~, System 
(N~w Candidate) Committee 

11. Mr. Apar Sharma, 'jibOlof Establishment-II 
Slo Mr. Devendra Kumar Sharma Establishment Branch -

Junior Judid~lAssistant 
(New Candidate) 

12. Mr. Manish Choudhary, Pool of Listing Branch Vice 
- Slo Mr. Brij ·Singh Establishment Mr. Prashant 

Junior Judicial Assistant Deep, JJA (since 
(New Candidate) terminated) 

13. Mr. Pravesh Kumar, I . Pool of ,Receipt & I Vice Mr. Nishant 
Q In 11.11'... QllhJ..:",<, 'h r'h"' ... rl""... C",t",hl;co'h ....... ", ... t T'loC"nt-')J'}.." t'l ..."n,..,\'" Y I"'d'lnH..,.;/'f c' ;v;/'>", 



14. Ms. Son'i Shanna, qoPy (A) . VicePoo1.of 
, 	 I 

'. " EstablishmentCourt Attend.~t. . SI.No.15 below 
. ,! (Emp Code:lOUOO948)' 

15. Mr. N ave en,Mann, 'Poolof Copy (A) Vice 
Establishment SI.No.14 aboveS/o Mr. RaJbrt"Si~gh 

...... 
Court Attendant. 

. '. ;", ;(New Candfd:.ite) 

Note: The abo~~~~aid offic~rs/officials will submit th~!tJoining Reports in the Estt.-I1 branch positively. 

By order 

Sd/­
ASSISTANT REGISTRAR (ESTT-II) 

Endst. No.6~98-:~iO.6IEstt-II.lE.VIDHC 	 Dated: 16.03.2019 
'. : . 

Copy forwarded.·f9r information to:-	 , •• ., •• _ ~~-'" •••• ~ .........,.'>0 •• _,,,,,:.,.. .............,.~" 


, . " ': ... 
.'l<,.. ; ,', 

1. 	 OSD(Estt.)iJ:oint Registrar (Estt.)/DeputY Registrar' (Estt.)1 Assistant Registrar (Estt.­
II1Courts)aii.d AOJ (Estt-II1Courts). . 

2. 	 Registrar(Vigi'lance)/ Registrar (P&P)/Registrar (Civil I to V, Criminal I to III, Inspection 
(Appl.) I & II, Copy Appl., Company, ],JC, holding Court (Writ Jurisdiction) & Welfare 
Officer)/ R.egistrar (Filing, Listing, CFM~ ILR, holding Court (Appellate Jurisdiction))/ 
Registrar (()dginal) & Transparency Officer/ OSD (Examination for DHJS and DJS, 
Member Secretary- State Court Management System Committee (SCMS Committee) and 
Litigation)/...bSD (Writs I to III,. Rl<.P(Writs), PIL, PSA and Receipt & Desptach, 
Digitisatiori'~rid Training to staff of this:Court)/OSD (Scanning of 'B' Part/ Weeding! 
Original/ AppeIlate- DHC KKD). . 

3, 	 Mr. Ravin4er'Sjngh, Joint Registrar (Judioial). 
4. 	 Joint Regi'strar-cum-Secretary to Hon'blet~e Chief Justice. 
5. 	 Deputy Reglstrar-cum-PA to Registrar G~neral. 
~ PA to Registrar ,(IT) for uploading this qrder (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 orRTI disclosure. . 
7. 	 AOJ (Establishment/Accounts) for being placed in the personal file of Officials 

concerned::·.· .. 
8. 	 Officers/Officrals Concerned. 
9. 	 Guard file..::::. 

ADMN. o~t~UDL.) (lcSTf.-Il) 

Wo.,.,1k"'l 9,<U>J/J?"""""".... (J T), tf-,r",,4p .~·~obi<:4 b-'j (/ 0 

- l::: ·L...J..,J.,,,,,4e... 0-( fj,{1') ~. 
InT-"""h<!1~ .. ~. ~~"J}I"I 

'~p.}.o R.~iI-\.f'-"'" (IT] 

'.' '., 

. '.' 

.' . 
. : .. 

.. 
','" 



. ,",,". 
" ' 

, ' 

HIGH COURT OF~:DELHI: NEW DELHI'~'::'" 

.' 	 ' . 

. : .': 
(ESTABLISHMENT-II BR.ANCH) 

'-.- Nb'.4~Si~~tt-IIjE,V/DHC 
," 

Dated:'27.'Q3,2019 

. "., 

',:. " \. 

OFFICE ORDER , 

As per the directions of the competent ::a\ithority, following transfe;s/p~Mings arc made on 
the Establishment of this Court with imrnediate'effect:- .. ,', ' ,

'.' '.:, 
;' ' 

S. 
No. 

Name ~ Designation of the 
Officials 

r 'From' To Remark.s 

L Ms, Anu Kapoor, '" . <Pool of 
... 

Couri: ()f·
, , 

Vice 

Senior Personal Assistant Establishment Hon 'ble Ms: :justi'ce SI. No, 2 hel 

2, 
(Emp. Code: 60627419) 
Mr. Shambhu Saran Chaudhary, COllrt of 

Jyoti Sirrgh, 
PooLof::: 

,- ­
Vice 

Senior Personal Assistant 
(Diverted) 
(Emp. Code: 3397) 

Hon 'ble:Ms. Justice 
Jyoti Singh 

Establishmept
I, 

, ' 
" .. 
" 

, . 

Sl. No. I oh{)1'(' 

, {" 	 , ' . .­

Note: The above-mentioned officials will submii'their Joining Reports in the 'EsttAI branch positively.
't 	 ' . ,.". 

, '.. 
oj, ! 

,; 

.t,"' 

, !. . 	 ' . " 

Sd/- '. 
, ASSISTANT REG~S~RAR (ESTT-II)

' . . . . . 
Endst. No.7002-09/Estt-II./E.VillHC , .. , 	 Dated: 27.0~.2019 

,+' + 

Copy forwarded for information to:-	 . , 

:.' 

1. 	 OSDCEstt.)/Joint Registrar. (Estt,)lDeputy Registrar C:estt.)/ Assist~nt~egistrar (Estt.-. 
II1Courts) and AOJ CEstt-II1Courts). ~', . . " . 

2. 	 Joint Registrar-cum-Secretary to Hon'bleth(fChief Justice. " 
3. 	 Deputy Registrar-cum-PA to Registrar G¢neral. •....'.:. 
4. 	 Private Secretary to Hon'ble Ms, Justice Jyoti Singh, ' . '. ':", ' 

-k' 	PA to Registrar CIT) for uploading this', order (i) on the Intranet of this': Court (ii) on the 
website ofthis Court under Chapter 12 ofRTI disclosure. , ' ',' : . 

6. AOJ (Accounts) for being placed in theyersonalfile of Officials cqnce!ried:. 

7, Officials Concerned. , . ' . 


8. 	 Guard file. '. ~ 

ADMN. OFFICE'R '(JUnL) (ESTT.-II)
-: ., ,' .. 

. '. .' 
, :.", 

\ 
',' . . . 

, " 

',', 

.... 

" 

'. , . 
1.' ... 

\' " 

oJ :. ~ 

, . 
.. : ' 

, .' . ;:.",.' 
, '."' 

; .. '. 	 .. . 
., :..... : ,:' . " 

.;. 

'.' , 

t .,: 



- -

HIGH COURT OF DELHI: NEW DELHI".:.' : . . 	 '. . 
(ESTABl-ISHMENT-1i BR,ANCH) 

'. ' 

No.45.7,$Stt~IIIE.VIDH C 
,; "" 

OFFICE ORDER 
, "," 

As per the directions of the competent ;~uthority, following transferSlP:o&tings are made on 
the Establishment ofthis Court with immediate effect:­

S. 
No. 

1. 

2, 

Name & Designation of 
the Officials 
Ms. Ash~Bansal, 
Reader 
(EmQ. Code: 10001312) 
Ms, Renu, 
Dlo Mr. Angrej Singh 
Junior Judicial Assistant 
(Newly Appointed) 

From: 


Listing B,ranch 


~.•. 

Pool of Estabhshment 

' , 

:-' 

To 
' ',' 

, -', 

Pool Of Establishment 
' , 

" 

Listing Branch, :' 
. , 

, . 

" 

" , 

i ' , , , 

Remarks 

Vice 

, SI. No,.? he/ow 


.. __.. 

"ice 

SI. No, / ahovc 


Note: The above-mentioned officials will subtriit their Joining Reports in the E~t~~~II branch positively. 
, . 

:: 	 ""," 	 .:. 

Sd/-.'" :., ' 
ASSI~TANT REGISTRAR (ESTT.II) 

. ', .. 

Endst. No.J037",44/Estt~II.lE.VIDHC .' 	 )ated:'-27:03.2019 ' 
.. '" 

~ , .' . 

Copy forwarded for information to:· " . 	'. ' 

1. 	 OSD(Estt.)lJoint Registrar (Estt.)/Deputy Registrar (Estt.)/Assi~t~~"'Registrar (Estt.­
, IIICourts) and AOJ (Estt-lilCourts). ": ~,~ , :,",. ' 

2. Registrar (Filing, Listing, CFM, ILR,.hQlding Court (Appellate Jurisdi,btion)). 
3. Joint Registrar-cum-Secretary to Hon'blethe Chief Justice. . . 
4. Deputy Registrar-cum-PA to Registrar General. 	 , " •. , 
~. PA to Registrar (IT) for uploading this order (i) on the Intranet of.thk 90urt (ii) on the 

website of this Court under Chapter l2ofRTldisclosure.· " . :: : 
6. AOJ (Accounts) for be~ng placed in the'personal file of Officials conceIned. 
7. Officials Concerned. . " 

"8. Guard file. 

(\'f .',:., '-f\ ' ..~ 
ADMN. OFFICER (JlJ1>L.) (ESTT.-II) 

" .,' 

. ',.'.
\ . 	 ". 

'. 

,'.', . 
" ' 

>, 	 ' 

- ..	' .. ', 
.. :'" 

I' 



No.3 62/Estt.lE-l /DH C 
Date: 28.03.2019 

NOTIFICATION 

In continuation of this Court's.·Order No. 1 0/DHC/Gaz./G-llvLE.2(a)/20 19 dat~cl 

'13:03.2019 and No. 417/Estt./E-IIDHC.: dated 15.03.2019, Honlble the Chief ·Justice anci 

Hon'ble Judges of this Court have been :plea~ed to make following appointment 011 the 

establislunent ofthis Court :­
"': 

.. 
~r.No. Name of the officer & 

Post held 
Post to which 

appointed 
.Remarks 

l. Mr.Sidhatth Mathur, 
Member of Delhi Higher 
Judicial Service 

Joint Registrar 
(Judicial), CPC & CJC 
Mini Sectt. on 
deputation basis in 
Level 1A of the i h CPC 
Pay Matiix . 

With effec.t from 15.03.2019 
(FIN) till further orders vIce 
Mr. Sudhanshu Kaushik, who 
has been repatriated to bis 
parent Office w.e.f 
14.03.201~(AJN). 

~ 
. "; 

.... 

.. 

··.·BYORDER 

Sd/­
(Krishan K.Sharma) 

Joint Registrar (Estt.) 

Endst. No. 7148-61IE'stt.IE-IIDHC 	 Date: 28.03.2019 

Copy forwarded to: 

.1. 	 The Principal Secretanr (Law, Justic~.·& Legislative Affairs). Govt;bfNCT of Delhi 
2. The District & Sessions Judge (HQ),:Central District, Tis Hazari Co·Wts~ Delhi. 


. .3. All RegistrarslOSDslCo-ordinator(DAC). .. 

4. 	 Joint Registrar cum Secretary to Hon'ble the Chief Justice 

. Ill· 

5. 	 The Pay & Accounts Officer NoJCXI, pelhi High Court. . 
6. 	 All Joint RegistrarslDeputy RegistrarsiDy.Controller of AlcSl Assistant Registrar 


(Library).. . 

7..... Oeputy Registrar-cum-PKto Registrar General. 


..-s. 	 P.A to Registrar (IT) with the request to upload this notification (i)on the intranet of this 
Court and (ii) on the website of this Court under Chapter 12 ofRTI disclosure. 

9. 	 Private Secretary to Hon~ble Judges. . 
10. 	 Admn. Officers. (Judl.)/ Court Mastersl Librarian! System Analyst;·:·'. 
11. 	 Officer concerned~· .. 
12.. To be pl~ced in the personal fil.e of the' officer concerned. 


. '13. Guard File .. 
 ',vI) 
.~' 

': :(Sunil Lakhina) 
Assistant Registrar (Estt.-I) 

~~d ~d WOJ!'11 q~kOT), '.ft';/} Jr?;it~~~·~ ~ t-f4.,o~ol....,f a, ~ 
t~..,-'\~ t::' L->~.AI-l<!-, 01 tJ.,~ G........J'.. 




ORDER 

No: ' 4:62NEsttlE-I1DHC 
riat~d:i28.03.2019 

Hon'ble the Chief Justice and Judges of this Court ,have been.::pleased to repatriate 

Mr. Murari Prasad Singh,' a member 'of Delhi Higher Judicial', ,Service, working as 

Jo'int Registrar, (Rules) on deputation: in this Court, to his pC;\rent' department w.e.f. 

27.03.2019(AIN), in terms of Order No., n/DHC/Gaz.lG-I/VI.E.2(~)I?:619 dated '27.03.2019 

issued h~ this Court. 

· :: .. 

BY ORDER 

Sd/-
{pili~sh Kumar Sharma) 

,'Registrar General 
," , 

" .:' 
'. ' .. 

Endst. No. 7072A-85A1Estt.lE-I/DHC Date(28.03 .20 19 
· ",,' 

Copy forwarded to: 

1. 
2. 
3. 
4. 
5. 
6. 
7. 
8. 

~. 

, .'". 

the Principal Secretary (Law, Justi¢e & Legislative Affairs). GQvt.:ofNCT of Delhi 
The District & Sessions Judge (HQ);' Central District, Tis Hazair',CoUrts, Delhi. 
The District & Sessions Judge, Eaif.District, Karkardooma Couds,.:Delhi. 
All Registrars/OSDs/Co-ordinator(DAC). ::::' , 
Joint Registrar -cum-Secretary to I:ton'ble the Chief Justice ," 
The Pay & Accounts Officer No.X:XI, Delhi High COUlt . " '" 
All Joint RegistrarslDeputy Registra,rs/Dy.Controller of Alcs(A~sistant Registrar (Library). 
Deputy Registrar-cum-P A to Regtsttar GeneraL 
P.A to Registrar (IT) with the requ~st to 'upload this notificatioi:l{~) ,on the intranet of this 
Court and (ii)on the website of this:,Court under Chapter 12 of :Rt~, di.sclosure. 

10. Private Secretary to Hon'bl~ Judg¢s:,' ': . 
11. Admn. Officers (Judl.)1 COUlt Mastersl Librarian! System Analys,t:" 
12. Officer concerned. ':: " , 
13. To be placed in 'the personal file ofthe officer concerned. 
14. Guard File. ' , 

--AJ.) J.i~r....-J f:.J W<)fl.f{p q~l~(rTJ, 

j .., t ,rA1A t >J, fit:. W eJAe "1 Tt.,'/I Cd...-..-i; 

. .:. 

As~tst'aIit Registrar (Estt.-l) 

-tit:" OA..~ ,~ '-f?~J.....~.~ ~ 

" '. 

.. ',.,:' 
. ',' . 

. : ',:.' 

, ' , , 

· '.' 
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HIGH COURT OF DELHI: NEW DELHI 


No. 359/Estt.lE-1/DHC 
Date: 20.05.2017 

NOTIFICAnON 

In continuation of this Court's Notification No. 719/Estt.lE-1/DHC dated 

17.05.2013 and Order No. 792/Estt.lE-1/DHC dated 22.05.2013 and in exercise of the 

powers vested under Article 229 .of the Constitution of India, Hon'ble the Chief Justice 

has been pleased to change the nomenclature of the following posts as mentioned 

against each with immediate effect :­

, S.No. I Existing Nomenclature of the post Changed Nomenclature of the post 

I 

I 

1. Assistant Registrar (Technical) 

2. System Analyst 

3. Programmer· 

Joint Director 

. Senior System Analyst 
I 
System Analyst 

. 

By Order, 

Sd/­
(Oinesh Kumar Sharma) 

Registrar General 

Endst. No.1 OS34-45/EsttlE1/DHC Date: 20.05.2017 

Copy forwarded to:­

1. 	 All Registrarsl OSD. 

2. 	 The Principal Secretary, Department of Law, Justice & LA, Government of NCT 

of Delhi, Sth Level, C-Wing, Delhi Secretariat, I.P. Estate, New Delhi- 110002, 

alongwith a copy of Order No. 792/Estt.lE-1/DHC dated 22.05.2013. 

3. 	 The Pay & Accounts Officers No. XXI, Delhi High Court, New Delhi 

4. 	 All Joint Registrars. 

5. 	 Secretary to Hon'ble the Acting Chief Jusice. 

6. 	 All DeP'-!ty Registrars, Assistant Registrars/. Dy. Controller of Alcs. 

7. 	 Assistant Registrar-cum-P.A. to Registrar General. 

S. 	 Joint Director with the request ,to upload the instant Notification pn the Intranet of 

this Court. 

9. 	 Admn. Officer (Judl.), Accounts Branch. 

10. 	 Admn. Officer (Judl.), Genera! Branch. 

11. 	 Notice Board. 

12. 	 Guard file. 

~~-!,ft~", 

Joint Registrar (Estt.) 

J 




HIGH COURT OF DELHI NEW DELHI 


No.469/Estt.lE IIDHC 
Date: 30.03.2019 

OFFICE ORDER 


As ordered by Hon'ble the Chief Justice, the following officers of Delhi Higher Judicial 
Service presently working in this Court on deputation basis, are assigned the work as under with 
immediate effect : - \ 

SI.No. 
Name & Designation of the 
officer on deputation basis 

From To 

1. Ms. Aditi Choudhary, 
Registrar (Vigilahce) 

Vigilance - I & II, 
Gazette - I & II, Chief 
Justice Mini Secretariat 
and Rules 

Vigilance -' I & II, 
Gazette - I & II arrd 
Chief Justice Mini 
Secretariat 

2. Mr. Reetesh Singh, 
OSD (Examination) 

Examination for DHJS 
and ' DJS, Member 
Secretary - State Court 
Management System 
Committee (SCMSC) and 
Litigation 

Examination for DHJS 
and DJS, Member 
Secretary - State Court 
Management System 
Committee (SCMSC), 
Litigation and Rules. 

I 

3. Mr. Sidharth Mathur, 
Joint Registrar (Judicial) 

CPC & CJC Mini 
Secretariat 

CPC; CJC Mini 
Secretariat and Rules 

Note :- Mr. Sidharth Mathur, Joint Registrar (Judicial) will also submit files relating to 

SCMSC to tbe Member Secretary, SCMSC. 


By Order, 

SdI­
, (Dinesh Kumar Sharma) , 

Registrar General 

Endst. Nos.7304-13/Estt.IE.lIDHC Dated :.;30.03.2019 

. , 
Copy for information and necessary action to :­

1. All RegistrarslOSDs/Coordinator(DIAC). 

2, Joint Registrar-cum-Secretary-to Hon'b1e the Chief Justice. 

3. All Joint Registrars/Joint Registrars (Judicial). 
4. Deputy Registrar-cum-P A to Registrar General. 
5. Deputy Registrars/Assistant RegistrarslDy. Controller of Accounts/ Assistant Registrar (Library). 
6. P.Ss to Hon'be Judges/Administrative Officers (Judl.)/Court Masters/ Branches 

".;::;.. P.A to Registrar (IT) for uploading the office order (i) on the Intranet of this Court and 
(ii) on the website of this Court under Chapter 12 ofRTI disclosure. 

8. Officers concerned. 
9. To be placed in the personal file of the Officers concerned: 
10. Guard file. 

(Krishan K.Sharma) 
Joint Registrar(Estt.) 

.-,q" ..t:.,.,.4bel ~ Wo~o ~~AI.r-....:...- (I,y +to;.!) O#'fc.. O~ lrt.... """"L..e'k d 

c.v' tJ-..o l:'t.J""o-A\. "''''~ k Wc.b..A;~c... -f t:J..in C,r:,(A,4 '""..,,_ P-TI d/,I)~"""""", 

~-;:r.ll'~ , 
"'SJXf.,..} VfrJ,,~fJ'A(fT)- • 




HIGH COURT OF DELHI : NEW DELHI 

No.490/Estt.IlE2/DHC 

Date: 04.04.2019 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of Officers of 
this Court with immediate effect ;-

Sl. 
. No 

Name & designation of the 
officer From To Remarks 

1. Mr. Sanjay Sharma 
Joint Registrar. 

JR (Gazette-I) JR(P&P) • Vice S1. No.4. 

2. Mr. Krishan Kumar Sharma 
Joint Registrar 

JR (Estt.-I & II) JR (Gazette-I) Vice S1. No.1. 

3. Mr. Sanjay Kumar Sharma 
Joint Registrar 

JR( Accounts) JR [(Criminal-I & II, 
Civil-I, IV & V, 
Copy (Appl.), 
Inspection (Appl.II) 

Vice Mr. Umesh 
Chandra' Sharma, JR 
since retired. 

4. Ms. Vandana Kairon JR (P&P) ~R (Estt:-I & II) Vice S1. No.2. 

[JJoint Registrar .. " .. "adhu Singhal 
T.· D egistrar 

DR (Accounts) JR(Accounts) On promotion and 
vice SLNo.3. 

Note: 	 All the aforesaid Officers are to gIve their joining report In the Establishment 
Branch immediately. 

By Order, 

Sd/­

. 
(Yash Pal) 

O.S.D. (Estt.) 

Endst. Nos.7733-42/Estt.lE.2/DHC 	 Date: 04.04.2019 

Copy for information and necessary action to :­

1. Registrars/OS Ds/Co-ordinator,D AC. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrarsl Joint Registrars (Judicial). 
4. Deputy Registrar-cum-P A to Registrar General. 
5. Deputy Registrars/Assistant Registrars/Dy. Controller of Accounts. 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 
8. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 12 ofRTI disclosure. 
9. Personal Files of the Officers concerned. 
10. Guard file. 

~~, 
Sunil Lakhina 


Assistant Registrar (EsttA) 




HIGH COURT OF DELHI: NEW DELHI 
(ESTABUSHMENT·11 BRANCH) 

No.502IEstt-lIIE.V/DHC 

Dated: 06.04.2019 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on . 
the Establishment of this Court with immediate effect:­

s. 
No. 

Name &J)esignation of 
the Offichtls 

From To Remarks 

l. Mr. AnilKumar Bhatt, 
Private Secretary 
(Emp. Code: 36770607) 

Court of 
Hon'ble Mr. Justice 
V. Kameswar Rao 

POQl of Establishment Upon being re~ev~d 
from the servit::€.S Jj 

Hon 'ble Juri£e 
2. Mr. Anil Kumar, 

Private St:cretary 
(Emp. Code: 95074659) 

Court of 
Hon'ble Mr. Justice 
V. Kameswar Rao 

Private Secretary to 
Hon'ble Mr. Justice 
V. Kameswar Rao 

Vice SI. No.1 oco:Je 

3. Mr. Asheesh Kumar Yadav, 
Personal Assistant 
(Emp. Code: 65073584) 

Pool of Establishment Court of 
Hon'ble Mr. Justice 
V. Kameswar Rao 

-

Note: The above-mentioned officers/official will submittheir Joining Report in the Estt.-U branch. 

By order 

Sd/­
ASSIST ANT REGISTRAR (ESTT-In 

Endst. No.7926-33/Estt-II./E.VIDHC 	 Dated: 06.04.2()19 

Copy forwarded for information to:- . 

1. 	 OSD(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar (Estt.-
IVCourts) and AOJ (Estt-IVCourts). 

2. 	 Joint Registrar-cum-Secretary to Hon 'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-PA to Registrar General. 
4. 	 Private Secretary to Hon'ble Mr. Justice V. Kameswar Rao. . 

P A to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 
website of this Court under Chapter 12 ofRTI disclosure. 

6. 	 AOJ (Establishment/Accounts) for being placed in the personal file of Officers/Official 
concerned. 

7. 	 Officers/Official Concerned. 
8. 	 Guard file. 

ADMN. OFFICER (JUDL.) (ESTT.-In 

~~. cJ.-;~~~ ~ kJov/J.'d ~~'""t.J'<>V'{I T); tI.,~ Off./G- o~ -!... <'---ptoa,cL.,J 

CM if..<.. J~f.f"'o"'l~~~ &. ~,·te. '7 tj,,/, CaM b. --4"v-.-f 

""'--6"""'l0';.>41" 
?A .lo ~~.fJ"l>V' {IT J 

I 
I 

. I 

! 
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HIGH COURT OF DELHI: NEW DELHI 
" !':-:.."", . '.' .. 	 (ESTABLISHMENT-II BRANCH) 

,. ,}. J.", 

No.504IEstt-IIJE.V/DHC 
1'.. 

Dated: 06.04.2019 r;:.'~:>·· ", . 

OFFICE ORDER 
~ .. ,. , ....... ".::..... '\ 

As per th~ directions of the competent authority, following transfers/postings are made on 
the Establishment oHhis·Courtwith immediate effect:­

,e: 
I' : 

~:i:~.~! ,,".' 


h-·::.·:, . 

~ 
I.':' 

S. ,Name & Qt;.sign,ati~,gof From To Remarks 
No. the Offi~ials 

1. Mr. Aliil Kumar Bhatt, Pool of Establishment Court of Upon being relieve':i 
, Private Secretary ... , " . . Hon'ble Ms. Justice i from the services 0/ 

(Emp. Code: 36770607) Mukta Gupta HMJ V. Kameswar FAG 

2. Mr. Yogesh, Court of Pool of EstablIshment 
Personitl Ass'istant Hon'ble Ms. Justice -
(Emp. Code: 21657745) Mukta Gupta 

Noh!': The above::mentioned officer/official will submit their Joining Report.in the Estt.-II branch. 

By o.rder .. 	 '~,' 

Sd/­
ASSISTANT REGISTRAR (ESTT-II) 

, '~, ~.... . 
~ .' 

Endst. N o.7956-63IEstt-II.~.V IDHC 	 Dated: ()6.04.2019 

Copy forwarded for information to:­

1. 	 OSD(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant 'Registrar (Estt-­
.IIICourts) and AOJ (Estt-IIICourts). 

2. 	 Joint Regis'trat~cirm-Secretary to Hon'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-PA to Registrar General. 

'., .,'.. ' 4. 	 Private S~cretaryJoJlon'ble Ms~ Justice Mukta Gupta. 
PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court Oi) on tlu; 
website of this Court under Chapter 12 ofRTI disclosure. 

. 6. AOl (Establishment/Accounts) for being placed in the personal [tIe of Officer/Oftie-ie} 
concerned. 

7. 	 Qfficer/Qffic;:iaJ. Concerned. 
8. 	 Guard file. 

. " 	
. ~A·· 

,"",.-..... ',.kir.·,,;·.· 
ADMN. OFFICE~JUDL.) (ESTT.-lI) 

'.. ~'~~~d !,d Lu1JfYl1,iJ 'k~,,-1J'.PVf (h-)~ rl.,',., tJfIfa.. o-..~ .!. e. '<.f l..,-lo....4 

"""" J;'l.f"'J'1l'oe7 k w~ t7e. avf fI,/p Gt..lMJ... . , 	 " . ", " d~ 
C "))'0'1/11 

I' " 	 rA Jo ~+..J"-'-f'('tT')
L·.·· 
t~', 

:. '. 

~"., . 
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HIGH COURT OF DELHI: NEW DELHI,;';,
:\ 

(ES'TABLISHMENY-II BRANCH)' 
. ",' 

\' j 

, , 

No. 527IEstt-lIIE. V /DRC 

Dated: 15.04.2019 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment of to is Court with immediate effect:­

I 

-

I 

S. I Name & Designation of ~ Frbm, !" To Remarks 
No. the Officials 
1. Ms. Poonam ·Sha.mta, ' Poolioi; :A01 (RKP), 

,. 
Vice Mr. Rakesh 

Court Master Estabhl,shinen t Kumar Sharma, AOJ 
(Enip. Code: 1000'0998) ,:~ .,(:,~ "1.' 

.. 
~ 

, , since retired ',' 

2. Ms. Nalini Saxepa,.\.' ; Pool~of AOJ(Original) f 

. Court Master , . ' 1 • Establishment 
.. 

1.., -
(Emp. Code: 100O.0997J >n '. ','; 

3. Mr. Sumit Gh~i, Mediati6n' & 'Pool of .. ... ­
Private Secretary Conciliation Centre Establishment -
(Emp. Code:'10001888) : ! " 

' , 

I 

4. Mr. Pradeep K'!lmar, ' ,Original Branch Protocol Branch Vice SI.No.5 below 
Senior Judicial Assistant .. 
(Emp. Code: 10002338) 

5. Mr. Vijay Kumar Sharma, ,Protocol Branch Original Branch Vice SI.No. 4 above 
Senior Judicial Assistant 
(Emp. Code: 10001019) 

6. Mr. Ashok Kumar Mehra, Writ-ill Branch Protocol Branch 
Judicial Assistant -
(Emp. Code: 10001511) 

7. Ms. Renu Rani, ':Poolof Mediation & Vll:e Sl. No.3 abOve 
Personal Assistant Establishment Conciliation Centre 
(Emp. Code: 99438912) 

8. Mr. Vivek Saroha, Pool of, Writ-II Branch Vice Mr. Tanuj 
Junior Judicial Assistant Establishment Dabas, JJA since 
(New Candidat~) , , resigned 

9. Ms. Seema, Pool of Establishment-II 
Junior Judicial Assistant ~ Establi~~in~nt Branch -
(Emp.Code:44492614) 

, .. ' 
, .... ' ~ , 

10. Mr. Ashish Kaundal, Pool of Writ-III Branch -- 1 " 

Restorer " Establishment .. ' -
(Emp.Code:61651894 . 

i 

Note: The above-mentioned officers/officials wiU submit their Joining Report'in tlie Estt.-II branch. 

By order 

Sd/­
ASSISTANT REGISTRAR (ESTT-II) 

Endst. No.8483-90/Estt-U.IE.VIDHC Dated: 15.04.2019 

Copy forwarded for information to:­

1. 	 OSD(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant. Registrar (Estt.-
IlICourts) and AOJ (Estt-IIICourts).. , , 

2. 	 Registrar (Library, Mediation & Conci,liation Centre' (DRC), and Retrred Judges Cell)/ 
Registrar (Protocol)/ Registrar (Original)/ OSD (Writs I to III) and RKD (Writs). 

3. 	 Joint Registrar-cum-Secretary to Ron'ble the Chief Justice. 
4. 	 Deputy Registrar-cum-P A to Registrar General. 
~ PA to Registrar (IT) for uploading this or~er (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 ofRT! disclosure. 
6. 	 AOJ (Estt.lAccounts) for being placed in the personal file of Officers/Officials concerned. 
7. 	 Officers/Oficials Concerned. ' '11~ 

8. 	 Guard file. ~~ti§/f'")/1 

ADMN. OFFICER (JUDL.) (ESTT.-II) 




":':',:' :,:',,' HIGH COURT OF DELHI: NEW DELHI, 
" '" ". 

".":. 	 '. . . 
' .. ," ... 	 No. 764/EstU/E9/DHC' 

, " ~ : . : . '. . , 	 ~P,iitE? : 14J 1.2018 
",'.", ',' 

", . : :~'.: . 
... : ..... , NOTIFICATION 

.' ':.:, . 

-"In exercis~Qfthe' powers vested ~nder Ar:tiC:le '229 of the Constitution of India, Hon'ble 
the ChJef Justice,ot.t~i$ Court has been pleased:to amend Item No.21 of the Schedule-II to 
the 'Delhi Righ'Coi.Jtt",~,stablishment (Appointment'and Conditions of Service) Rules 1972' so 
as to read as undei':;.,:,: ' 

": . 

S.No. Category 
of post ' 

'.' .. ' 

:Minh:num qualification prescribed for 
,~{J~,ointment to the post, <, 

Mode of appointment • 

21 Chauffeur,:~

, '

, 

, 

::, ',For members of' Establishrn,ent of the, 
:,.'':-~High Court: 3 years servic;:e:in any of 
:",:' 'the posts of Despatch V~m Driver 
:",tRider), and categories 23A to 32 
:-.: <mentioned in Schedule-I:, of' Delhi 
':-,' <High Court Establishment 
,>:"': '(Appointment ' and Con'ditlons of 
1;:~::,',serviCe) Rules, 1972 and categories 2 
,,::~to 6 of Schedule-I to the Oelhi High 
:::-:. :,Court ' Departmental,:', Canteen 
:,:';.J::rnployees (Appointment and 
',,~~:',¢onditions of Service) Rules, 2017, 
<::,'with ,driving licence of light vehicle 
,',',:',';and 2: years unblemished e,xperience 
':,":',..rn'theline. Preference to be given to 
::::, ;the candidates 'Who can ,:i3:lso drive 
:>i,'}~r,ee wheeler van and ,.the motor 

, , 
" 

"':,,:,, cycle.
·.' . .. 

:, b';:. For direct recruits: .' Matric~ 1 Higher 
":::,::Secondary with driving licence of light 
'.:,:vehicles and 2 years unqlemished 
'.::: ~':experience in the line. " ' , 

a. 40% of the posts by selection 
from incumbents of 
categories of posts specified 
in Column 3 on the basis of 
Seniority-cum-suitability; or 
by transfer from incumbents 

I
of the posts of Despatch Van 
Driver (Rider)., 

b. 60% of the posts by selection 
on the basis of driving test 
and interview. ' 

.. 


"',. 

Note: The above arri'~'ndri,ent shaU come into fotc~ with ,immediate' effect. 
, .. . 	 . '. 

,':.".::' 
' 

.,' 	

',' 

I: 
" , 

.: . 	 By Order, 
. . ;'." 

Sd/­... ' 	 ; ... 
" 


" 


,,,.': 	" (Dinesh Kumar Sharma) 
. ' 	 " . Registrar General 

. Endst. No.24039-46/~$tt.I/E9/DHC 	 Date: 14.11.2018 
-',,'. 

Copy to:- . "'," . , 	 " 

1. 	 Registrarsi6'S'osICo-ordinator (DAC). ":', " 
2. 	 Joint Regis~r~t~cum-Secretary to Hon'bie:the' Chief Justice 
3. 	 All Joint .Registrars,' Deputy, Registrars,Assistant Registrars, Dy, Controller of Ncs, 


Add!. Co-or(;lihtors(DAC). . 

4. 	 Deputy Re'gi,str,at~cum-P:A. to RegistrarG'eneral. 
5. 	 Private Secr.etaries to Hon'ble Judgesl Cqurt Mastersl Admn. Officers (Judl.)1 Branch 

In-charges;.'" :,-:.:, . " "::" , , ' 

'6. P.A. to Regj~t'rar(lT) for uploading this Notification (i) on the intranet of this Court and 


(ii) 	 on the:Website of this Court under,'RTI Disclosure below 'Delhi High Court~ 
Establishm$rit:(Appointment and Conditipns of Service) Rules 1972'. 


, 7. Notice Board:>,' . ::, 

8. 	 Guard File;'"<,'. .~~' 

c:= 
~ : 	

(Krishan K. Sharma),
· ::: ,.~ " 

Joint Registrar (Estt.l) 

;' : ',' ," . . " . .' 
, 

"". " 
," 

.,' ,' .. , 

, " """" ': 
,; " 

, 	 . "':" ' 
~ 	 ',......:' 0-,--,,' 

. ',.,:' 
"', '· " ," 



HIGH COURT OF DELHI: NEW DELHI 

No.765/Estt.I/E9/DHC 
Date: 15.11.2018 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon'ble 
the Chief Justice of this Court has been pleased to amend Item No.19 & 20 of the Schedule­
II to the 'Delhi High Court Establishment (Appointment and Conditions of Service) Rules 
1972' so as to read as under:- . 

S.No. Category of 
post, 

~ 

Minimum qualification prescribed 
for appointment to the post 

Mode of appointment 

19 Juniof Judicial 
Assistant 

(a) Graduate with typing speed of 
not less than 40 words per 
minute on computer. 

(b) By promotion from members of 
the Establishment of the High 
Court: Matriculation or 
equivalent with knowledge of 
English, having five years 
service in any of the posts of 
Chauffeur, Despatch Van 
Driver (Rider), Despatch Rider, 
Despatch Riderl Process 
Server, Photocopy Machine 
Operator Grade I, Photocopy 
Machine Operator Grade II, 
Library Attendant, Usher, Court 
Attendant, Room Attendant, 
Security Attendant, Court 
Attendant (S) and Lawn 
Attendant. 

(a) 70% of posts by direct 
recruitment on the basis 
of written test and 
interview. 

(b) 30% of the vacant posts 
by promotion from the 
posts mentioned in 
Column No.3 on the basis 
of written test. typing test 
in English with speed of 
not less than 35 w.p.m. 
and interview. 

20 Restorer (a) Graduate with typing speed of 
not less than 40 words per 
minute on computer. 

(b) By promotion from members of 
the Establishment of the High 
Court: Matriculation or 
equivalent with knowledge of 
English, having five years 
service in any of the posts of 
Chauffeur. Despatch Van 
Driver (Rider), Despatch Rider. 
Despatch Riderl Process 
Server, Photocopy Machine 
Operator Grade I. Photocopy 
Machine Operator Grade II, 
Library Attendant, Usher, Court 
Attendant, Room Attendant, 
Security Attendant. Court 
Attendant .(S) and Lawn 
Attendant. 

(a) 70% of posts by direct 
recruitment on the basis 
of written test and 
interview. 

(b) 30% of the vacant posts 
by promotion from the 
posts mentioned in 
Column No.3 on the basis 
of written test, typing test 
in English with speed of 
not less than 35 w.p.m. 
and interview. 

r 

Note: The above amendment shall come into force with immediate effect. 

By Order, 

Sd/­
(Dinesh Kumar Sharma) 

RAniAtr.r General 



Endst. NO.24120-127/Estt.IIE9/DHC 	 Date: 15.11.2018 

Copy to:­

1. 	 Registrars/OSDs/Co-ordinator (DAC). 
2. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice 
3. 	 All Joint ~egistrars, Deputy Registrars, Assistant Registrars, Dy. Controller of Alcs, 

Add!. Co~ordintors(DAC). 
4. 	 Deputy Registrar-cum~P.A. to Registrar General. 
5. 	 Private Secretaries to Hon'ble Judgesl Court Mastersl Admn. Officers (Judl.)1 Branch 

In-charges. 
·6. P.A. to Registrar (IT) for uploading this Notification (i) on the intranet of this Court and 

(ii) on the website of this Court under RTI Disclosure below 'Delhi High Court 
Establishment (AppOintment and Conditions of Service) Rules 1972'. 

7. 	 Notice Board. 
8. 	 Guard File. 

(K. K. Sharma) 
Joint Registrar (Estt.l) 



HIG)H COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No. 594/Estt-IIfE. V IDHC 

Dated: 03.05.2019 

OFFICE ORDER 

As per the directions ~f the competent authority, following transfers/postings are made on 
the Establishment of this Court with immediate effect:­

S. 
No. 

Name & Designation of 
the Officials 

From To Remarks 

I. Mr. Sandeep Sharma, 
Administrative Officer (1) 
(Emp. Code: 10001291) 

Pool of Establishm.ent Court of 
Hon'ble Ms. Justice 

Jyoti Singh 

Upon being relieved' 
from the services of 

HMJ S. Ravindra Bhat 
. 2. Mr. Nandan Singh, 

Administrative Officer (1) 
(Emp. Code: 21538063) 

Court of 
Hon'ble Ms. Justice 

Jyoti Singh 

Pool of Establishment 
-

Note: The above-mentione~ officers will submit their Joining Report in the Estt.-II branch. 

By order 

Sd/­
ASSIST ANT REGISTRAR (ESTT-II) 

Endst. No.9847-55/Estt-II.lE.\VIDBC 	 Dated: 03.05.2019 

Copy forwarded' for informa1iion to:­

1. 	 OSD(Estt.)/Joint Regis~rar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar (Estt.­
, IIfCourts) and AOJ (Estt-IIfCourts). 

2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. Deputy Registrar-cum-PA to Registrar GeneraL 
4. Private Secretary to HonJ'ble Mr. Justice S. Ravindra Bhat. 
5. Private Secretary to Hon;'ble Ms. Justice Jyoti Singh. 
~ PA to Registrar (IT) for· uploading this order (i)' on the Intranet of this Court (ii) on the 

website of this Court und,er Chapter 12 of R TI disclosure. 
7. AOJ (Establishment) for being placed in the personal file of Officers concerned. 
8. .Officers Concerned. 
9. Guard file. 

ADMN. OFFICER (JUDL.) (ESTT.-II) 

...,.1.,., ..N'~J ~() W<tr~~ <'"Ke.t.rlJVM (IrJ" f1"'r,,, D{I1c.a C)~ !:,...,. ........pLcq·J..,4 

1~1.~,., .... ." I. w~rke.. 'f -8,;.., Ccw,f. ~~~~ I
_,1 ... -, V. 	 ~ ~7 ,,;)~ f t? 

VII 	 do ~/I tR.- r;..,./ 



HIGH CpURT OF DELHI: NEW DELHI 
(EjSTABUSHMENT-1i BRANCH) 

No.595/Estt-IIIE.V/DHC 

Dated: 03.05.2019 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment.ofthis Court with immediate effect:­

S. 
No. 

Name & Designation of 
the Officials 

From To Remarks 

1. Ms. Y ogeeta, 
Personal Assistant 
(on diverted capacity) 

Pool of Establishment Court of 
Mr. Deepak Wason, 
,Joint Registrar (1) 

-

2. Ms. 8unita Devi, 
Court Attendant (8) 
(Emp. Code: 10001471) 

Mr. Desh Raj Chaudhary, 
Deputy Registrar 

(Medical) 

Pool of Establishment Vice SI.No.3 ' 
'below 

3. Mr. Kedar Yadav, 
Court Attendant 
(Emp. Code: 10001548) 

Pool of Establishment Mr. Desh Raj Chaudhary, 
Deputy Registrar 

(Medical) 

Vice Sf. No. 2 
above 

4. Mr.8anjay 
Court Attendant 
(Emp. Code: 15181599) 

Pool of Establishment 
. 

Receipt & Desptach 
Branch 

Vice SI.No.5 
below 

5. Mr. Pravesh Kumar, 
Court Attendant 
(Emp. Code: 10703062) 

Receipt & Desptach 
Branch 

Pool of Establishment 

! 

Vice SI.No. 4 
above 

Note: The above-mentioned offlici~ls will submit their Joining Report in the Estt.-II branch. 

By order 

Sd/­
ASSISTANT REGISTRAR (ESTT-II) , 

Endst. No.9856-64/Estt-II.lE.VI1!)HC 	 Dated: 03.05.2019 

Copy forwarded for informatiOl~ to:­

1. 	 OSD(Estt.)/Joint Regisbl'ar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar 
(Estt.-II1Courts) and AOJ (iEstt-II1Courts). 

2. 	 OSD (Writs I to III, RKP.(Writs), PIL, PSA and Receipt & Desptach, Digitisation and 
Training to staff of this Court)1 08D (Medical facilities to sitting and retired Hon'ble 
Judges). 

3. 	 Mr. Deepak Wason, Joint Registrar (Judicial).· 
4. 	 Joint Registrar-cum~Secret;ary to Hon'ble the Chief Justice. 
5. 	 ,Deputy Registrar-cum-PA to Registrar General. 
~ P A to Registrar(IT)' for u~ploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 of R TI disclosure. 
7. 	 AOJ (Accounts) for being placed in the personal file of Officials concerned. 
8. 	 Oficials Concerned. 
9. 	 Guard file, 

..~ . 
ADMN. OFFICE~L.) (ESTT.-Il) 

+ ~J "0 LJcf)-~ 9~/)ff"""r'r}" t:h,'1") 0-/;1iQ. O~ i,,-t<.. .....,.,Lo'?cLJ ~H:~ 

l ",tr-""'" e-\ k WdA: (:;:- "-f f:I,'n C!...:M.-7i 



HIGH COURT OF DELID : NEW DELHI 
(Establishment-I Branch) 

No.: 1031E-I0IEstt.-IIDHC 
Date: 08.03.2018 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon'ble 
the Acting Chief Justice of this Court has been pleased to amend S. No.-24 of the Schedule-II to 
the Delhi High Court Establishment (Appointment and Conditions of Service) Rules, 1972, so 
as to read as under:­

I 

S. 
No. 

24. 

Category of Post 

Photocopy Machine 
Operator Grade ­ I 

Minimum Qualifications Mode of appointment 
prescribed for appointment to 
the posts 
For members of the !By promotion from the 
Establishment of .the High ~ategories of Usher, 
Court : Matriculation pass or ~ibrary Attendant, 
equivalent from a recognized IPhotocopy Machine Op.erator 
Board or Industrial Training lGrade~II, Court Attendant, 
Institute pass certificate from a !Room Attendant, Lawn 
recognized Institute with four !Attendant, Security 
years service in any/combined !Attendant and Court 
categories of Usher, Attendant (S) mentioned in 
Library Attendant, Photocopy Schedule-I, on the basis of 
Machine Operator Grade-II, seniority-cum-suitability. 
Court Attendant, Room 
Attendant, Lawn Attendant, 
Security Attendant and 
Court Attendant (S) mentioned 
In Schedule-I, having 
proficiency in handling of 
Photocopy Machine. 

Note: The above amendment shall come into force with immediate effect. 

By order 

Sd/­
(DINESH KUMAR SHARMA) 


REGISTRAR GENERAL 


Endst. No.: 5497-550SfE-I0fEstt.-IIDHC 	 Date: 08.03.2018 

Copy forwarded for information and necessary action to:­

1. 	 All Registrars/OSDs/Co-Ordinator (DIAC). 
2. 	 Joint Registrar-cum-Secretary to Hon'ble the Acting Chief Justice/Joint Registrars. 
3. 	 Deputy Registrar-cum-P.A. to the Registrar General. 
4. 	 All Deputy Registrars, Assistant Registrars, Deputy Controller of Accounts, Additional 

Co-Ordinators (DIAC). 
5. 	 Private Secretaries to Hon'ble Judges/Court Masters. 
6. 	 Joint Director (Technical) - with the request to upload this Notification (i) on the intranet 

of this Court and (ii) on the website of this Court under RTI disclosure at Chapter 12 
below Delhi High Court Establishment (Appointment and Conditions of Service) Rules, 
1972. 
AOJ. (Accounts), AOJ. (General), AOJ. (Cash), AOJ. (Exams Cell), AOJ. 
(Stationery), A.OJ. (Vigilance), AOJ. (P&P/ P&P Store) and A.OJ. (Estt.-II). 
Notice Board. 
Guard File. 



..... 

'. -: ': ..:: .' 
No.69·3tEstt·~·iE:l!bHC 

'" : 
O~~~: n~05::20j.9:· 

·". 	
.. :, ':. ",.:"::. 

,. 	 ',':,"" .. ' 
'. . " . .· .' 	 '' .. ..... . .... .OFFICKORDER 	 ".' ..... : 

, ....-: ...: ~ :::':"..:,: ~:: ....,':: 
.. Hon'ble the Chief Justice of Wci Court has been,· .:pleas:ed:-:tO· repatriate 

, . ":":".: 

Mr. Digvinay Singh, a member 'of Delhi I;f.~gher Judicial Services;:pr¢s~~tiyworking as 

Secretary, Delhi High CourtLegal Service.~:Committee on deputatidn ..baSls;· t6 his parent 
,', 	 .. ' '., ' . 

.." .. '.. . department with immediate effect. 
. .. 

""., " 

.. , 	 .. .' .'.,'.:. '. '. 

Further, His Lordship has been' plea:sed to appoint Ms. Ann: :-.Grov~r. Baliga, a 

. member ofD~lhi.Higher Judicial SerVices;-~~esently'po~t~d as Aqditi~ri~~r:·$~ssio:h.s Judge 

. (Speqial Fast Track Court, New Delhi Distii-ct, Patiala House.Co~~s)~·:ii{$e~r~tary, Delhi 
'. 	 - '. ..' 

High Court Legal' Services Committee or{··deputation basis with·i~~41ate. effect vice. 
.. 	 , , ,I':" :.......::::.. , 


Mr. Digvinay Singh, a member ofDelhi Higher Judicial Service. . ' .. '. " 
- '. 	 . .... '., .. ' '.:' 

' .. 
. . , .... '. ',', . 

. . ' .':. :: " . 

.~., 
.. '. 

. (Din¢sbJ<~lin~r Sharma) 
" .' . . ·R~gJstr-~:r..:General'., 

, ....... , . 

:', :', '. -", 	. ": . 

-'Endst. No. 10975-89/Estt./E-1IDHC 	 Dated·: 17;05.~20l9: 
.':',' 	 ..... , .. 

" ..... .': .... . 


.copy forwarded for information and i1eces.s.~y action to :-.. .'.:... :.....; ': ..
: .. :.' .. 

1. The District & Sessions Judge' (HQ)/Yis Hazari Courts, Deihi;: :::i;.:··..:.: •.. 
2. '. The District & Sessions Judge, Pati~la House CQurts, Nevi .Dethf('-:::: '.' 
3. The Principal Secretary (Law, Justic~:& Legislative i'\ffairs)":06Yt/~.fNCT ofDelhi. 

4. 	 The Pay & Accounts'Officer No.XXI, Delhi High Court.' :".:' '..~:':':.:.~ . . .. ­
-

5 . 	 All Registrars/OSDs/Coordinator (PAC). .. :. . . .'.: 

6. . The Joint Registrar-cum-Secretary~~oHon'ble the Chief Justide.'~·:.·:····:·· 
7. 	 All Joint Registrars/ Deputy Regi_~trars/ Assistant Registrat:/.,:(Llbrai-y)lDeputy 


C~ntroller of Accounts. . .':,'.::' '.': .':~::>".::::.:.."': "': . . 


8. D.R-cum-P.A to Registrar General:>' .:. :::'.:'.':',' .: 

. ,.;.",J.): P;A to Registrar (IT) with request t~'upload this Office Ord;er::(ii:6n:the Intranet of this 

" Court and (ii) on the website ofthis:Court under chapter 12:'ofRJ'1.:d\&Closure. 

- to. P.S to Hon'ble Chairman, Delhi Hilw. Court Legal Serviges¢orr1iilltte~: 
11. Admn. Officer (Judl.), Accounts B-i-Ililch. 	 . ".: .: ::':-~ .' .. 
12. Admn. Officer (Judl.), Cash-! Brari~_ 	 ..... : :.:: 
13. Officers concerned. 	 . ...... :.' 
14. Be placed in the personal file of th~officer concerned. '. :. : -: ....:.. 

15. Guard File. 	 . '. .' .....•....•.•.•.•..•••••.K:~ 

..... : ':: ·~&a~J~:~·~l{~irOn) 
·'. ··:JQiii.faegistrar (Estt.) 

.~~~~~,:j~"':~:t~t4(~'~:';. oJF;~7t~",,~~,J,J 
.'.:':" . . :> '..:.' ~os:'} 1-01, ­

.'.: .::.: ....~p;:J..; ~,I)t~ (IrJ 

'.:'<::.,,:,~:>"." ~ 
~ ...':'(y~' 
..~~'~;.". 't~/rP: ~ 

. 11·-<> " ' .. :" { ~ 



. . 
" 

.' " 

.: .. : .....," 

HIGH COURTOF DELHI : NEW DELHi: ..>:'::' . 
.-,- ... ~ '.... ' 

., .... , 

":No.tS97IEstt.IlE2IDHC 
., ':ba,t¢::f7.05;2019 

,/' 

OFFICE' ORDER 
, :' ':.' ~ . 

.. Hon'ble the' Chief Justice has been pleased::to make the fol1owing'pJ~ting;tra:nsfer of Officers of 
this Court with immediate effect :-' .. , ..... '..... ::~." 

: .: :'.: ',:"" " 

Sl. IName &" designation of the IFrom'. To . : . .' 'fRemarksNo Officer ~ .. 
. 1. I Ms. Mona Gosain DR . (Filing & DR (Vigilanc¢ :·&;·IVice S1. No.2. 

Litigation)' . '. " .Deputy Registrar Listing) 

2.. I Mr. Subhash Chander 
 DR .{Vigilance DR\Fi~ing .&..Li.Sti.~g'l 'Vice S1. No.1. 

Thakur StatIstIcS. t!FM'; & .& Litigation} , . . . .... ' .." ..... 
Deputy Registrar ILR).\'.::." 

'1' ,,:.,., 

Note: 	 The aforesaid' Officers are to give.' their joining report: './Jp. :the Establishment 
Branch immediately. 

, . ..··:·:·::.13>"cOrder, 

·.. ··,.·..:.·S&­

."::::'(Vash Pal) 
.. :.::. ·.;·()~S~i>. (Estt.) 

.. 
:. 

Endst. Nos.11014-23fEstt.fE.2IDHC . 	 ' ..: ··~i·.:D~ie:J7.052019 
, .. '. :.':. 

Copy for infonnationand necessary action to::;.':::'::.:.::''':·
I., 	 . . •••. , .,,' 

1. Registrars/OSDs/Co-ordinator,DAC. ".:;' . . :.:.'.:'> :':: . 
2. Joint Registrar-cum-Secretary to Hon'bl~ .the Chief Justice. ..::..... :.: .; ... ': 
3. All Joint Registrars/ Joint Registrars (Judi<;ial). 	 '" ::.::~.: . 
A. 	 Deputy Registrar-cum-P A to Registrar General. . < ..<.":. 

5; . Deputy Registrars/Assistant RegistrarslDY. Controller of AccotiiitS.:::·:·~<: .. :·· 

6.. Private Secretaries to Hon'ble Judges. '.~. ';'.'~:' . 

7. Officers concerned. 	 '. : :::'..... 

J. P.A to Registrar (IT) for uploading the:: Office Order (i) on the; intf.anet· of this Court 
(ii) on the website of this Court under Chjipter 12 ofRTI disclosUr¢i:·:'..·:·.·:: ..... 

9'; Personal Files of the Officers concemed!'~' .: .. '. 

. 10. Guard file. . .' '.
. " 

. '. :'..SUilifLakhina 
As~ist~d(~egistrar (Estt.-I) 

, 

", . 

9'4..6 d.P~ ~d WJ~~ ~~f~ Ct 7), i:J.,:,., O{Ir'o,. :~.0:·~··:1".~: t....pLoq~ c.., n....... 

-	 "':'",',:. n''.' 

l...,f.r-'l"1t!{ ~ wdw.d·'C ...., fi,:r" c:.e. tM j..: ~. 
::.:··:::.d~~..r) ...,1, 

:..:.>;..<PH; .~. ~~ (I"" 
71'}) (f '!k:- ..:...... ' .. ,':' 

c· 
-;7 	

·ii<Y~·1 
.. ''~~-~ .' ·<'J-P(~~I~:Y.~~. 

.:: .forufi-PA- . . 	 .. ''':' 
'.-: ::' 

:.: : . 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.725/Estt-II1E.V/DHC 

Dated : 23.05.2019 

OFFICE ORDER 

As per the directions of the competent authority, following transfers/postings are made on 
the Establishment of this Court with immediate effect:­

S. Name & Designation of From To Remarks 
No. the Officials --.­

1. Mr. Sunny, Pool of Court of Upon being relieved 
Judicial Assistant Establishment I-Ion 'ble Mr. Justice from the services of 
(to work as Restorer) Rajiv Shakdher HMJ S. Ravindra Bhat 
(Emp. Code: 21569649) since elevated as 

ChiefJustice of 
I Rajasthan High Court 

o o. ­r ­
2. Mr. Gaurav Rawat, Court of Pool of 


Restorer 
 Hon 'ble Mr. Justi ce Establishment 

(Emp. Code: 61940285) 
 Rajiv Shakdhcr­

-

Notc: The above-mentioned oFficials will submit their .Joining Rcport in the Estl.-II branch. 

By order 

Sd/­
(ANIL KUMAR JAIN) 

ASSISTANT REGISTRAR (ESTT-II) 

Endst. No.11352-611Estt-II.!E.V/DHC 	 Dated: 23.05.2019 

Copy forwarded for information to:­

1. 	 OSD(Estt.)/J oint Registrar (Estt. )/Deputy Registrar (Estt.)/ Assistant Registrar (Estt.­
II1Courts) and AOJ (Estt-II/Courts). 

2. 	 Joint·~egistrar-cum-Secretary to Hon'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-P A to Registrar General. 
4. 	 Private Secretary to Hon'ble Mr. Justice S. Ravindra J3hat. 
s. 	 Private Secretary to Hon'blc Mr. Justice Rajiv Shakdher. 
~ PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 of RTI disclosure. 
7. 	 AOJ (Accounts) for being placed in the personal file of Officials concerned. 
8. 	 Officials Concerned. 
9. 	 The official concerned with a direction to upkc<:lp the aforesaid posting detail In the 

Master Data. 
10. 	Guard file . 

t(~· 
ADMN. OFFICER (JUDI..) (EST1'.-I) 

,A.,o .,.u.~ ~ /....,' H, () H~'I1..-.... (n o)_J:li.;.., o*i~ 0...--01- ~~ '-Plm...o&.4 n" t-I--....-.. 
l,,!--o. c,,, ~ & L..J ; f"" 	 "-I ti,,;., Gr..vJ .. 
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HIGH COURT OF DELHI: NEW ,DELHI 
(ESTABLISHMENT-II BRANCH) 

No.726IEstt-IIIE.VIDHC 

Dated: 24.05.2019 

OFFICE ORDER 

As per the directions of Hon'ble the Chief Justice, following transfers/postings are made on the 
Establishment of this Court with immediate effect:­

S. 
No. 

Name & Designation of the 
Officials 

From To 

JR (Examination for 
DHJS & DJS, and 

Litigationl 

Remarks 

1. Mr. Manish Aggarwal, 
Joint Registrar 
(Emp. Code: 10000396) 
Mr. Ravinder Dutt Sharma 
Joint Registrar 
(Emp.Code: 10000356) 

JR (Examination for 
DHJS and DJS) -

2. JR (Vigilance & 
Litigation) 

JR (Vigilance) 

DR (Vigilance) 

-

3. Ms. Mona Gosain 
Deputy Registrar 
(Emp.Code: 10000368) 

DR (Vigilance & 
Li tigation) -

-

4. Mr. Raj Kwnar Rawat 
Deputy Registrar 
(Emp.Code: 10000374) 

DR (NCMS and 
SCMS) 

DR (NCMS, SCMS 
and Litigation) 

5. Mr. Manoj Kapoor. 
Assistant Registrar 
(Emp. Code: 10001046) 

AR (Vigilance & 
Litigation) 

AR (Vigilance) 
-

6. Mr. Satya Dev Prajapati 
Assistant Registrar 
(Emp. Code: 10001858) 
Mr. Manoj Kwnar Chawla 
Admn. Officer (Judicial) 
(Emp. Code: 10001047) 

AR (Examination for 
DHJS and DJS) 

AR (Examination for 
DHJS & DJS, and 

Lit!gatio~ 
-

AOJ (Vigilance & 
Li tigation) 

AOJ (Vigilance) 
-

7. 

8. Mr. Subhash Chand 
Admn. Officer (Judicial) 
(Emp. Code: 10001339) 

AOJ (Examination for 
DHJS and DJS) 

AOJ (Examination for 
DHJS & DJS, and 

Litigation) 
-

9. Mr. Gaurav Rana 
Senior Judicial Assistant 
(Emp. Code: 10002225) 

Vigilance & Litigation Litigation 
-

10. Mr. GiITaj Singh 
Judicial Assistant 
(Emp. Code: 10002299) 

Vigilance & Litigation Litigation 

r 

-

11. Mr.. Ravinder Singh Bisht 
Judicial Assistant 
(Emp. Code: 48065534) 

Vigilance & Litigation Litigation 
-

Note: The above-mentioned officers/officials will submit their Joining Reports iri the Estt.-II branch positively. 

By Order 

Sd/­
(VANDANA KAIRON) 

JOINt REGISTRAR (ESTT.) 

Endst. No.11428-36/Estt-II.lE.VIDHC 	 Dated: 24.05.2019 

Copy forwarded for information to:­

1. 	 OSD(Estt.)/Joint Registrar (Estt .)/Deputy Registrar (Estt.)/ Assistant Registrar (Estt.-II1Courts) and 
AOJ (Estt-II1Courts) . . 

2. 	 Registrar (Vigilance)/ OSD (Examination for DHJS and DJS, Member Secretary- State Court 
Management System Committee (SCMSC), Litigation and Rules). . 

3. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. 	 Deputy Registrar-cum-PA to Registrar General. 
~ PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the website of 

this Court under Chapter 12 of RTI disclosure . . 
6. 	 AOJ (Estt.-I1Accounts) for being placed in the personal file of Officers/Officials concerned. 
7. 	 Officers/Officials Concerned. . 
8. 	 The official concerned with a direction to upkeep the aforesaid posting detail in the Master Data. 
9. 	 Guard file. .. ... ,V') 

ASSISTANT. REGI~R (ESTT-II) 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

. No.735IEstt-lIIE.VIDHC 

Dated: 24.05.2019 

OFFICE ORDER 

As per the directions of the competent Authority. following postings/transfers have been made on th-:: 
Establishment of this Court with immediate effect:- . . 

S.No. Name & Designation of the From To 
Officials 

1. Mr. Hari Om, Pool of Establishment 
Private Secretary 
(Emp.Code:97570320) 

2. Ms. Kamla Joshi, Pool of Establishment 
Court Master 
(ED!J!.. Code: 10002021) 

3. Ms. Mamta Rani, Pool of Establishment· 
Senior Personal Assistant 
(Emp. Code: 10002509) 

4. Ms. Renu Rani, Mediation & Conciliation Centre 
Personal Assistant 

. lEmp. Code: 99438912) 
5. Mr. Vipin Sharma, Pool of Establishment 

Junior Judicial Assistant 
(To work as ACM) 
(Emp. Code: 84866005) 

6. Mr. Daney Kumar, Pool of Establishment 
Restorer 

_(EmQ. Code: 59738900) 
7. Mr. Manoj Kumar-II, Pool of Chauffeurs, 

Chauffeur Protocol Branch 
(Emp. Code: 10001916) 

8. Mr. Gopal Singh, 
Usher 

Pool of Establishment· Court of 
.Hon'hle Mr. Justice 

(Emp. Code: 10000787) Talwant Singh 

9. Mr. Pawan Kumar, Pool of Establishment· 
Court Attendant 
JlEm~.Code: 15103607) 

10. Mr. Akash Yadav, Pool of Establishment . 
Court Attendant 

JEmJ!. Code: 67272457) . 
II. Mr. Sachin Rana, Pool of Establishment 

Court Attendant 
(Emp. Code: 72018275) 

12. Mr. Sunil Kumar, Pool of Establishment 
Court Attendant 

JlEmQ.Code: 11817703) 
13 . Mr. Harish Kumar, Pool of Establishment. 

Court Attendant 
(Em~.Code:99501360) 

14. Mr. Vinod Kumar, Pool of Safaiwalas, . 
Court Attendant (S) P&P Branch 
(Emp. Code: 10001467) 

I. Mr. Darshan Kumar Godara, Pool of Establishment 
Private Secretary 
(Emp. Code: 10000943) 

2. Mr. Dileep Namrani, Pool of Establishment 
Court Master 

JEmQ. Code: 10001295) 
3. Ms. Indu Bhati, Pool of Establishment 

Senior Personal Assistant 
_(EmQ. Code: 10002526) 

4. Mr. Jitendra, Pool of Establishment 
Personal Assistant 
iEmQ. Code: 15708547) 

5. Mr. Ramesh Chand, Pool of Establishment 
Senior Judicial Assistant 



6. 

7. 

Mr. Anurag Shanna, 
Restorer 
(Em]!. Code: 42035805) . 
Mr. Govind Kohli, 
Chauffeur 
(Emp. Code: 10004100) 

Pool of Establishment 

Pool of Chauffeurs, 
Protocol Branch 

Court of 
Hon'ble Mr. Justice 
Rajnish Bhatnagar 

8. 

9. 

Mr. Govind Singh Bisht, 
Usher 
(Emp. Code: 10000834) 

Pool of Establishment 

Mr. Pravesh Kumar, 
Court Attendant 
(Emp. Code: 10703062) 

Pool of Establishment 

10. Mr. Kepey Singh, 
Court Attendant 
(Emp. Code: 10002143) 

Pool of Establishment 

II. Ms. Jubedia, 
Court Attendant 
(Emp. Code: 1720081~ 

Pool of Establishment 

12. Mr. Ramayan Yadav, 
Court Attendant 
(Emp.Code: 96709986) 

Pool of Establishment 

13. Mr. Naveen Kumar, 
Court Attendant 
(Emp. Code: 1000214Q) 

Pool of Establishment 

14. Mr. Sushi I Kumar, 
Court Attendant (S) 
(Emp. Code: 10000484) 

Pool of Safaiwalas, . 
P&P Branch 

I. Ms. Manjeet Kaur, 
Private Secretary 
(Emp. Code: 33094307) 

Pool of Establishment 

Court of 
Hon'ble Ms. Justice 

Asha Menon 

2. Mr. Suman Chawla, 
Court Master 
(Emp. Code: 10001394) 

Pool of Establishment 

3. Ms. Neelam, 
Senior Personal Assistant 
JEmp_. Code: 10001852) 

Pool of Establishment 

4. Mr. Manish Kumar, 
Personal Assistant 
(on diverted capacity) 
(Emp. Code: 44710890) 

Court of HMJ Anu Malhotra 

5. Mr. Vijay Kumar Shanna, 
Senior Judicial Assistant 
(To work as ACM) 

(Em]!. Code: 10002075) 

Pool of Establishment 

6. Mr. Inder Singh, 
Restorer 
(Emp.Code:80573098) 

Pool of Establishment . 

7. Mr. Raju, 
Chauffeur 
(Emp. Code: 10001482) 

Pool of Chauffeurs; 
Protocol Branch 

8. Mr. Bachee Singh, 
Usher 
(Emp. Code: 10000422) 

Pool of Establishment .. 

9. Mr. Raj Kumar, 
Court Attendant 
(Emp. Code: 60185579) 

Pool of Establishment . 

10. Mr. Anil Kumar Sagar, 
Court Attendant 
(Emp. Code: 82898383) 

Pool of Establishment 

II. Mr. Dhan Raj Meena, 
Court Attendant 

JEmp. Code: 49698354) 

Pool ofEstablishment 

12. Mr. Prahlad Kumar Meena, 
Court Attendant 
(Emp. CoM: 40243492) 

Pool of Establishment 

13 . Mr. Abhimanyu Kumar, 
Court Attendant 
(Emp. Code: 45366717) 

Pool of Establishment .. . 

, 



14. 

1. 

2. 

3. 

Mr. Kailash Chand, 
Court Attendant (S) 
(Emp. Code: 10001405) 
Ms. Nisha Rani Sharma, 
Private Secretary 
(Emp. Code: 10000370) 
Ms. Pooja Suryavanshi, 
Court Master 
(Emp. Code: 10002018) 
Mr. Shambhu Saran Chaudhary, 
Senior Personal Assistant 
(on diverted capacity) 
(Emp. Code: 3397) 

Pool of Safaiwalas, 
P&P Branch ' . 

Pool of Establishment 

Pool of Establishment . 

Pool of Establishment· 
_. 

Court of 
Hon'ble Mr. Justice 

Brijesh Sethi 

4. Ms. Savita Pasricha, 
Personal Assistant 
(Emp. Code: 96657082) 

Pool of Establishment 

5. Mr. Krishan Murari, 
Judicial Assistant 
(fo work as ACM) 
(Emp. Code: 10002151) 

Pool of Establishment 

6. Mr. Vikram Jeet Shanna, 
Restorer 
(Emp. Code: 10001576) 

Pool of Establishment 

7. Mr. Sandeep Kumar Lakra, 
Chauffeur 
(EmIJ. Code: 10002719) 

Pool of Chauffeurs, 
Protocol Branch 

8. Mr. Ajeet Singh, 
Usher 
(Emp. Code: 100007TI) 

Pool of Establishment · 

9. Mr. Vinod Kumar, 
Court Attendant 
(Emp.Code: 10000789) 

Pool of Establishment 

10. Ms. Geeta Kumar, 
Court Attendant 
(Emp.Code: 10001646) 

Pool of Establishment 

11. Mr. Ashwani Kumar, 
Court Attendant 
(Emp. Code: 1100'D 

Pool of Establishment 

12. Mr. Praveen Prasad, 
Court Attendant 
(Emp. Code: 68905617) 

Pool of Establishment 

13. Mr. Suresh Kumar, 
Court Attendant (S) 
(Emp. Code: 10001469) 

Pool of Establishment · 

14. 

. 

Mr. Dhaneshwar, 
Court Attendant (S) 
(Emp. Code: 10001485) 

Pool of Safaiwalas, .. 
P&P Branch 

Note: The above-mentioned officers/officials wiU submit their Joining Reports In the Estt.-ll branch positively. 

·By Order 

SdJ­
(V ANDANA KAIRON) 

JOINT REGISTRAR (ESTT.) 

Endst. No.1l478-87IEstt-I1.1E.VIDHC 	 Dated: 24.05.2019 

Copy forwarded for information to: ­
I. 	 OSD (Esn.)/Joint Registrar (Esn.)/Deputy Registrar (Esn.)/Assistant Registrar (Esn.-IUCourts) and AOJ 

(Esn-IUCourts). . . . 
2. 	 Registrar (P&P)I Registrar (Protocol)l Registrar (Library, Mediation & Conciliation Centre (DHC), and 

Retired Judges Cell) . 
3. 	 Joint Registrar-cum-Secretary to Hon 'ble the Chief Justice. 
4. 	 Deputy Registrar-cum-Secretary to the Registrar General. 
5. 	 Private Secretary to Hon 'ble Ms. Justice Anu Malhotra. 
~ PA to Registrar (IT) for uploading this order (i) on the Intranet of this . Court (ii) on the website of this 

Court under Chapter 12 ofRTI disclosure. 
7. 	 AOJ (Esn.-IIAccounts) fo r being placed in the personal files ofOfficers/Officials concerned . 
8. 	 Officers/Officials Concerned . . 
9. 	 The official concerned with ? direction to upkeep the a~resaid posting detail in the Master Data. 
10. 	 Guard file . 

/4r.> cJ...~-t'd ~d /J~ft..d 'A~>'?~ (IT) , v., :/? 

<>vr tt-<- I'1tf'J, ,,.,~ fV 0JeJ.-", It" ""-/ -th ,~ Col~_ 



HIGH COURT OF-DELHI NEW DELHI 

No. 427/Estt.lE11DHC 
Date: 24.05.2019 

NOTI FICA TIO N 

Hon'ble the Chief Justice has been pleased to make the following appointment on the 

establishment of this Court:­

! Name of the Officer & Post to which S.No. 
. post held appointed 

Remarks 

1. Mr. T.R. Nagpal, Temporary Registrar With effect from 23.05 .2019 
. Joint Registrar in the Level 15 of against the newly created post of 

Pay Matrix (as per Registrar. 
ih Pay Commission) 

I 

NOTE:- The above appointment is subject to the outcome of W.P(C) No. 8016/2016 titled 
"Atul Kumar Sharma Vs. Delhi High-Court and Anr." 

By Order, 

Sd/­
( DINESH KUMAR SHARMA) 

Registrar General 

Endst. No. 11489-503/Estt.lE 1 /DHC 	 Date : 24.05.2019 

Copy forwarded for information and necessary action to ':­

1. The Principal Secretary (Law, Justice & L.A), Govt. of NCT of Delhi. 
2. All Registrars/OSDs/Coordinator (DAC). 
3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. The Pay & Accounts Officer No.xXI, Delhi High Court. 
5. All Joint Registrars/ Deputy Registrar. 
6. Deputy Registrar-cum-P.A to Registrar General. 
7. Dy. Controller of Accounts/Assistant RegIstrar (Library) . 
8. Assistant Registrar (Courts/ Establishment-II) . 
9. Admn. Officer (Judl.), P&P Branch. 
10. Admn . Officer (Judl.), General Branch 
11 . Admn. Officer (JudI.) Accounts Branch. 

y. P.A. toRegistrar (IT) for uploading this notification (i) on the intranet of this Court (ii) on the 
., 	 .weoSite of this Court under Chapter 12 of RTI disclosure_ . . 

13~Officer concerned. 
14. Be placed in the personal file of the officer concerned. 

1'5. Guard File. 


(Vandana Kairon) 
Joint Registrar (Estt.) · 

'.. 




--

HIGH COURT OF DELHI: NEW DELHI 
(ESTA81,.ISHMEN"f-U BRANCH) 

No.764AjEstt-UIE.VlDHC 

Dated: 30.05.2019 

OFFICE ORDER 
: i $ 

As per .the directions of Hon:ble the Chief Justice, following 'postings/transfers have been 
made o:q. the Establishment ofthis Court with immediate effect:­

S. -RemarksName & Designation of.the From To .-No. Officials - . -- -1. Mr. Atill Jain Court ofPool of 
Private Secretary Estab lishment Hon'ble Mr. Justice -
(Emp. Code: 10002$28) IRaiiv Shakdher 

2. Mr. Ajit Kumar, Court ofPool of 
Hon'ble Ms. Justice Senior Personal Assistant Establishment -

- -Hima Kohli (Emp.Code: 10002552) - -­-
Court of3. Mr. Praveen Kumar Babbar, Pool of 

Vice Sf. No.4 below Hon'ble Ms. Justice Senior Personal Assistant ­ Establishment 
Jyoti- Singh(Emp. Code: 10001317) -

Pool of4. Ms. Preeti, Court of 
Vice Sf. No.3 above Estab lishment Hon 'ble Ms. Justice Senior Personal Assistant 

- ,-Jyoti Singh (Emp. Code: 17153145) 

Note: The above-mentioned officers/officials will submit his Joining Report in the Estt.-II branch positively. 

By order 

Sd/­
(ANIL KUMAR JAIN) 

ASSIST~NT REGISTRAR (ESTT-II) 

Endst. No.11994A-12004A1Estt-I1.1E.V IDHC 	 Dated: 30.05.2019 

Copy.forwarded for information to:­

. ­
1. 	 O~P(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar (E~tt.-

II1Courts) and AOJ (Estt-II1Courts). . 
2. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-PA to Registrar General. 
4. 	 Private Secretary to Hon'ble Ms. Justice Hima Kohli. 
5. 	 Private Secretary to Hon'ble Mr. Justice Rajiv Shakdher. 
6. 	 Private Secretary to Hon'ble.Ms. Justice-f"¥oti Singh. 

J..-PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 
website of this Court-under Chapter 12 ofRTI ~isclosure.· . 

8. 	 AOJ(Estt.-I1Accounts) for being placed in the personal file-of Officer/Officials concemed. 
9. Officer/Officials Concerned. 

. 
I 
, 10.' The official concerned wIth a direction to upkeep the aforesaid posting detail in the I 

Master Data. ~/ 

i - I L Guard file. _ ~~/ 

j 

ADMN. QFFICER (JUDI.;.) (ESTT.-Il) 

, dJ",.c~ '-J WcrfI...';) Ii<~/?~ (Ii)
.! 	 . J 

I", ~",d J!: w~,-;..::: -f -tJ,r? e.w/;. 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No. 865/Estt-II1E.VIDHC 

Dated: 01.07.2019 

OFFICE ORnER 

As per the directions of Hon'ble the Chief Justice, following postings/transfers have been 
made on the Establishment of this Court with immediate effect:­

Name & Designation ofS. From To Remarks 
No. the Officials 

Vice Sf.No.2 befow L Ms. Seema Malhotra, Court of Pool of 
Senior Personal Assistant Hon'ble Mr. Justice Establishment 

i(Emp. Code: 15634285) Manoj Kumar Ohri 
2. Mr. Yogesh, I Pool of Court of Vice Sf. No. J above

I Personal Assistant Establishment Hon'ble Mr. Justice 
(Emp. Code: 21657745) Manoj Kumar Ohri 
Mr. Praveen Kumar, Pool of Court of3. Vice Mr. Ashish 
Court Attendant Establishment Hon 'ble Mr. Justice Kaundaf, CA since 
(Emp. Code: 31147627) S. Muralidhar promoted as Restorer 

Note: The above-mentioned officials will submit their Joining Report in the Estt.-I1 branch positively. 

By order 

Sd/­
(ANIL KUMAR JAIN) 

ASSISTANT REGISTRAR (ESTT -II) 

Endst. No.13452-61/Estt-II.lE.VIDHC 	 Dated: 01.07.2019 

Copy forwarded for information to:­

1. 	 OSD(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar (Estt.-
IIICourts) and AOJ (Estt-IUCourts). 

2. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-PA to Registrar General. 
4. Private Secretary to Hon 'ble Mr. Justice S. Muralidhar . 

. 5. Private Secretary to Hon'ble Mr. Justice Manoj Kumar Ohri. 
~ PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website of this Court under Chapter 12 ofRTI disclosure. 
7. 	 AOJ (Accounts) for being placed in the personal file ofOfftciais concerned. 
8. 	 Officials Concerned. 
9. 	 The official concerned with a direction to upkeep the aforesaid posting detail in the 

Master Data. . ?r;; ~ 
10. 	 Guard file. ~ . 

ADMN. OFFICER (JUDL.) (ESTT.-II)· 

-;JI... d;~"t.d l"d LtJo':r-/l,'d If~~ ('-'?.. H.~ Clf/-f(J... D.I"k.. f,.~ '--'-P Lo
4 

&..r..d 

.".., ~ l..,ff'..DI...... (-1 &. LPe..b....;""= e.f 14r" c-tv.-I. 



-, HIGH COURT OF DELHI NEW DELHI 

NO.867/Estt.I/E2/DHC 

Date: 02.07.2019 

OFFICE ORDER 


Hon'ble the Chief Justice has been pleased to make the following posting/transfer of Officers of 
this Court with immediate effect :­

SI. Name & designation of the 
From To RemarksNo officer 

1. Mr. Ramesh Chand Registrar (Genl. Registrar [Genl. 
Registrar Admn -I & II) Admn - I & II and 

Mediation & -­
Conciliation Centre 

. (DHC)] 
2. Mr. K.K. Bhati Registrar [Library. Registrar (Library, 

Registrar Mediation & Secretariat for 
Conciliation Centre designating Senior -­
(DHC), and Retired Advocate and 
Judges Cell] Retired Judges 

Cell) 
3. Mr. T.R. Nagpal JR [Criminal III, Registrar [Writs I to On promotion as 

Registrar Civil II & III, III, RKP (Writs), Registrar and vice Mr. 
Inspection (Appl-I), PIL, PSA and V.K. Kocher, OSD 
Company and JJC, Receipt & since retired. 
consignment of cases Despatch, 

and!to the RKDin Digitisation 
respect of these Training to staff of 
branches] ! this Court] 

4. Mr. Shekhar Chandra JR (Gen1. Admn - I JR (Genl. Admn- I) 
Joint Registrar and Retired Judges -­

Cell) 
5. Mr. Ravindra Kumar JR (IT) JR (Scanning and As per directions of 

Sharma digitization work of Hon'ble IT Committee, 
Joint Registrar pending 'as well as he shall report to 

decided cases) Registrar (IT).' 
6. Ms. Madhu Singhal JR (Accounts) JR (IT and -­J oint Registrar Stationery) 
7. Mr. Alok Madan ' DR (Speciall JR (Speciall On promotion as JR. 

Joint Registrar Examination Cell Examination Cell • 
i 

except DHJS and except DHJS and 
DJS) DJS) 

8. Mr. Ravinder Kumar Pahuja DR (Appellate) JR [Criminal III, On promotion as JR and 
Joint Registrar Civil II & III, vice S1. No.3. 

Inspection (Appl-I), 
Company and JJC, i 

consignment of 
cases to the 
RKD in respect of 
these branches] i. 

9. Mr. Surinder Jeet Singh DR (Protocol) JR (Accounts) On promotion as JR and 
Joint Registrar vice SI. No.6. 

!O. Ms. Anita Malhotra DR(RKD, DR (Special! Vice SI. No.7. 
Deputy Registrar comparison of Examination Cell 

digitized data and except DHJS and 
Weeding of cases of DJS) 
Original Side) 

11. Mr. Hem Chandra Pandey DR (Protocol) DR (Estt.-II) -­
Deputy Registrar 

12. Mr. Satish Chander Thaldi DR (Genl.Admn - II) DR (Protocol) Vice S1. No. 11. 
Deputy Registrar 

. . . 

I 



, SI.. Name & designation of the 

INo officer From To Remarks 

13. Mr. Subhash Chander DR (Filing & Listing, DR (-Listing, 
Thakur Statistics, CFM and Statistics, CFM and -­
Deputy Registrar ILR) ILR) 

14. Ms. Bhawana Pant AR [Management & DR (Examination On promotion as DR. 
Deputy Registrar Coordination Cell for DHJS & DJS) 

(BMCs Distt. Court)] 
15. Mr. Ajit Aswani AR (Filing) DR (Filing) On promotion as DR. 

Deputy Registrar 
16. Mr. Mukesh Kumar AR (GenI.Admn. - I) DR (Genl.Admn - On promotion as DR 

Deputy Registrar II) and vice Sl. No. 12. 
17. Mr. Paramj it Singh AR(DDO) DR (RKD, On promotion as DR 

Deputy Registrar comparison of and vice Sl. No.1 O. 
digitized data and 
Weeding of cases 
of Original Side) 

18. Mr. Manoj Kumar AR (Original) DR (Secretariat for On promotion as DR. 
Deputy Registrar designating Senior 

Advocate and 
Retired Judges 
Cell) 

19. Mr. Shankar Singh AR (Gazette-II) DR (Gazette-II) On promotion as DR. 
Deputy Registrar 

20. Ms. Manjeet Kaur AR (Civil-II, DR (Appellate) On promotion as DR 
Deputy Registrar Criminal-III and and vice SL No.8. 

Company) 
Mr. Vinal Kapoor , AR (Protocol) DR (Protocol) On promoti.on as DR 
Deputy Registrar and vice Sl. No.9. 

22. Mr. Sanjeev Kumar AR (Accounts) DR (Accounts) On promotion as DR. 
Basnotra 
Deputy Registrar 

23. Mr. Ved Prakash Sharma AR (Cash & Budget) AR(DDO) Vice Sl. No. 17. 
Assistant Registrar 

24. Ms. Neelam Grover AOJ (Genl.Admn - I) AR (Original) On promotion as AR 
Assistant Registrar and vice Sl. No. 18. 

25. Mr. Rajender Singh PS to HMJ Jayant AR (Genl.Admn.-I) On promotion as AR 
Assistant Registrar Nath and vice Sl. No. 16. 

26. Mr. Lalit Kumar Jolly CM to HMJ Mukta AR (Accounts) On promotion as AR 
Assistant Registrar Gupta and vice Sl. No. 22. 

27. Ms. MeenakshiPant PS to HMJ Rajiv AR [Management On promotion as ARi 
Assistant Registrar Sahai Endlaw & Coordination and vice Sl. No. 14. 

Cell' (BMCs Distt. 
Court)] 

28. Mr. Subhash Chand AOJ (Pool of AR (Secretariat for On promotion as AR. 
Assistant Registrar I Establishment) designating Senior 

Advocate and 
Retired Judges, 
Cell) 

129. Mr. Rakesh Kumar PS to HMJ Mukta AR (Filing) On promotion as AR 
Assistant Registrar Gupta and vice Sl. No. 15. 

130. Mr. Bhaskara Nand CMtoHMJ AR (Cash & On promotion as AR 
Assistant Registrar Siddharth Mridul Budget) and vice Sl. No. 23. 

31. Ms. Mithlesh Kumari AOJ (Criminal-II) AR (Civil-II, On promotion as AR· 
Assistant Registrar Criminal-III and and vice Sl. No. 20. 

Company) 
32. Mr. Deepak Arora PS (Pool of AR (Protocol) On promotion as AR 

Assistant Registrar Establishment) and vice Sl. No. 21. 
33. Mr. Mukesh Gupta CM to HMJ Sanjeev AR (Gazette~II) On promotion as AR 

Assistant Registrar Sachdeva and vice Sl. No. 19. 



SV 
No 

Name & designation of the 
. officer 

From . To Remarks 

34. Mr. Birender Singh 
Court Master 

AOJ (Protocol) AOJ (Secretariat 
for designating 
Senior Advocate 
and Retired Judges 
Cell) 

-­

35. Ms. Harvinder Kaur Bhatia 
Private Secretary 

SPA to JR (Judicial) PS (Pool of 
Establishment) 

On promotion as PS. 

Note: All the aforesaid officers are to give their joining report in the Establishment Branch immediately. 

By 'Order, 

SdI­

(Yash Pal) 
O.S.D. (Estt.) 

Endst. Nos.13519-28/Estt.IE.2/DHC Date: 02.07.2019 

Copy for information and necessary action to :­

I. Registrars/OSDs/Co-ordinator,DAC. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrars/ Joint Registrars (Judicial). 
4. Deputy Registrar-cum-PA to Registrar General. 
5. Deputy Registrars/Assistant Registrars/Dy. Controller of Accounts. 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 

~. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
(ii) on the website of this Court under Chapter 12 ofRTI disclosure. 

9. Personal Files ofthe Officers concerned .. 
10. Guard file. 

Assistant Registrar (EsttA) 

?4.A J..I~J ;<1 W.:;yj1,'q ttl..~,.,,...A.I>v- (rr), tit{~ Of+/~ O~ ~c <...fGo ."eJ....J 

c-.., the. rll/t,r..Q~e (- g" wd:v,i1 Co ..." tt,t') CstVI~. 

. Sunil Lakhina 

I 



..._.. --_.,. _. ..,.......... ......... ~.., ......... 

(ESTABLISHMENT-II BRANCH) . 

NO.912/Estt-lIIE. VlORe 

. Dated: 06.07.2019 

OFFICE ORDER 

As per the directions of the competent authority, following postings/transfers have been 
made on the Establishment of this Court with immediate effect:­

S. 
No. 

Name & Designation of 
the Officials 

From To Remarks 

1. Mr. Mahendra Pal Singh 
Kadian, 
Court Master 
.(Emp. Code: 10001305) 

Court of 
Hon'ble Mr. Justice 

Sanjeev Narula 

Pool of 
Establishment 

Vice SI.No.2 below 

2. Mr. Nandan Singh, 
Admn. Officer (1) 
(Emp Code: 21538063) 

Pool of 
Establishment 

Court of 
Hon'ble Mr. Justice 

Sanjeev Narula 

Vice SI.No.l above 

Note: The above-mentioned officers will submit their Joining Report in the Estt.-Il branch positively. 

By order 

Sd/­
(ANIL KUMAR JAIN) 

ASSIST ANT REGISTRAR (ESTT -II) 

Endst. No.14228,..36/Estt-II.lE.VillHC 	 Dated: 06.07.2019 

'Copy forwarded for information to:­

1. 	 . OSD(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar (Estt.­
II1Courts) and AOJ (Estt··II1Courts). 


2. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-PA to Registrar General. . 
4. 	 Private Secretary to Hon'ble Mr. Justice Sanjeev Narula. 
~ PA to Registrar (IT) for uploading this order (i) on the liltranet of this Court (ii) on the 


website of this Court under Chapter 12 ofRTI disclosure. 

6. 	 AOJ (Establishment) for being placed in the personal file of Officers concerned. 
7. 	 Officers Concerned. 
8. 	 The official concerned with a direction to upkeep the aforesaid posting detail in the 


Master Data. 

9. 	 Guard file. q¥

ADMN. OFFICER (JUDL.) (ESTT.-II) 

..,4.., el:.r«:~J l,(J V'o.rJ<';J ~~~/..r-J1V\. (Ir)~ ~ i., O-/f1c. D~ ~e ""-('~ct~ . 

~ 	~ f'h/.r-t",.e\ p W~ft~ e1Mr" Lew:1-. 



r 
I 

....: .. :........:..... HIG.H COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT.II BRANCH) 

! .-	 No.913/Estt-II1E.V /DHC 
t 

t Dated: 06.07.2019 


OFFICE ORDER 


In partial modification of this Court's office order No.735/Estt-lIIE.V/DHC dated 
.. 24.05.2019, the Competent Authority has been pleased to make the following transfers/postings 

, I 1 

I r on the Establishment of this Court with immediate effect:­

r. 
I' 

, II .... 

.' 

l 
I 

S:, 
No. 

Name & Designation of 
the Officials 

From To Remarks/ . 
/' 

1., Ms. Kamla Joshi, 
Court Master 
(Emp. Code: 10002021) 

Court of 
Hon 'ble Mr. Justice 

Talwant Singh 

Pool of 
Establishment 

Vice SI.No.2 below 

2. Mr. Jai Singh Bisht, 
Court Master 
(Emp.Code: 10001362) 

Pool of 
Establishment 

Court of 
Hon'ble Mr. Justice 

Talwant Singh 

Vice SI.No.l above 

Note: The above-mentioned officers will submit their Joining Report in the Estt.-II branch positively. 

r 
!

• 	 By orderI
i' 


! . 

' .. Sd/­
i 
j. ' 	

(ANIL KUMAR JAIN)I 

ASSISTANT REGISTRAR (ESTT-II) 

Endst. No.14237-4S/Estt-II.lE.VffiHC 	 . Dated: 06.07.2019 

,
Copy forwarded for information to:­

1. 	 OSD(Estt. )/J oint Registrar (Estt. )/Deputy Registrar (Estt.)/ Assistant Registrar (Estt.­
II/Courts) and AOJ (Estt-II/Courts). 

2. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-PA to Registrar General. 
4. 	 Private Secretary to Hon'ble Mr. Justice Talwant Singh. 

J 	 P A to Registrar (IT) for uploading this order (i) on .the Intranet of this Court (ii) on the 
website of this Court under Chapter 12 ofRTI disclosure. 

6. 	 AOJ (Establishment) for being placed in the personal file of Officers concerned. 
7. 	 Officers Concerned. 
8. 	 The official concerned with. a direction to upkeep the aforesaid posting detail in the 

Master Data. 
9. 	 Guard file. 

ADMN. OFFI~~ (ESTT.-~) 
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.·<:~·:.tl·I·GH COURT OF"DELHI: NEW DELHI 

(ES7ABLIStiM~NT.1I BR,ANCH.).". . 
': ' . 	 . 

.No.940/Estt-II/E.V/D[IC 

Dated: 15.07.2019 

OFFIClfORDER 

Asp·ef::·~h:i:d~t~~tio.ti.~.of the competent iaUthority, following postings/transfers have been 
made on llie>E'stablishrnenfo[ this Court with immediate effect:­. ...'. " ...... :'....".;.: 	 ,' .. : 

. '., ..... ". . 	 : .... 
r----r-~-__:_;.,..:..""".:..:.",.~.'~""':":":"~,.........,.------":"':"'---,-----------.-.-.-- -" 


S. Name ·~.<.D.e$ign.3#0:n.::~f From :::. To Remarks 

No. 
 the Offi.t.ials>:·:,:'·.·.;:::.~··'..: '.;:.':.;

f----I-'---'--~c,..-.:..~~;_:,_;...._'__'_:'_"_:__t_--------',.:..,,:.. ':....'-I ---------1----_.. _.. . 
1. Mr. Ai1Urag·.$~~x:m~;. .'::.: . Court of:': . Pool of Vice L)'I.No.2 below 

Restorer:: ::.::.-:: ...... :::;:: '.:":: :.::. Hon'ble Mr. Ju'stice I Establishment 

(Emp:C~d~i·)td·Q3s8·QS)/. Rajnish' Bhatrta~ar 


f---~-~~~~~~~~~---~----~-,---------I----" .. .-----~

Mr. RafI<.iitTIar/:;::::·.·:::;·:.:::·.':·:. Pool of.:.·~~ Court of Vice SI.No.l above 2. 
Judlcial.As·sisfanF':: :':':.:".: .:.':'" Establishment Hon 'ble Mr. Justice 


. (to work.~s:Re~i6i::~tr:;:··.::·· Rajnish Bhatn·~gar 

(Emp Code:··l:l)OO:0157}:·.····: ' .. '. 


, ....... " 


Note; :T.~~ ·~:ti~~':.;U~~ti~rie·dofficials will submit thci~ :~oining Report in the Estt.-lI branch positively.
, ':: ::"': "',.:-,':-:.-:,>.',:",::':-.':.". 	 ._,:', ' 

'. " ...:.:: :,.~"': .' 	 " By order 
, .:.:. 

...:......., 


.. 
:'. Sd/­

" '.' '. ::' ': " :".,,: ..' .. , ..... ".' . 
 (ANIL KUMAR JAIN).' .. : '. .: 
. "". :'....' . " . ;'::: . 	 :'..... 

.... ASSISTANT RJ:l:GISTRAR (I<:STT-II)
'" 	 "'., .. ' . " .., ' , , '. ,.' :. ': ...... 	 ..', :'.:.,.... .." .. 

. ' .' ... '. '. 
. Dated: 15.07.2019 Endst No:14;;4;20'Stt-lI,IE.VII>HC 

Copy forwat:qedJ9r!·btfotmation to:­
" :.,: ;, - ":;:"::':',' " :.' ..... ,', 

L 	 OSD·(~.~h:·;!J~lht::·:Registrar (Estt.)lDeptity Registrar (Estt.)IAssistant Registrar (Estt.­
II/C6urtsf~··.AQr;(Estt-II1Courts). '.:: 

2. Joi~(R~g.i~tr~r::ci,lrn.;,Secretary to Hon'ble the Chief Justice .. 
3. Dep~ty)ti;g+sirar::tiun-PA to Registrar GeneraL 
4. Priv..a:t~.Sebt~taty:·t(r:Hon'ble Mr. Justice:Rajnish Bhatnagar. . . 

~AtO){e~ti#·U:r)-.for uploading this 'o~def'(i) on the Intranet of this Court Oi) on the 
w~bsite:()ftb.is··ColP:t. under Chapter 12 ofRTI disclosure. . 

6. AOJ:.{A'SCd$.tsftqt:b'eing placed in the personal file of Officials concerned. 
7. Offidarsdj.once~d~;:·. 	 :;";' 
8. 	 Th~:·:6ifi:ci~C·..¢dnc~rti~d with a directionjo upkeep the aforesaid posting detail in the 

M~t7i))ili~~;-:i-<.>::~:··..:.::.:·: >: . ~ 
9. GU.8f.d·~I.~:·:·;".. :::': <.~;.:': .... : 	 ~~ 

.;'::... 	 ..... ADMN. o~~ (JID)L.) (KSTT.-II) 

. ",' : . 

....... : .::' . .. ':. " 

... , ',,:.' .. '... 	 ' . 


. ­'
 
. ' , .: :'. '.: : ::.:'. ":. ::":':> '.. 	 .. .r t 

. ' " 

.~-~~JJ/\ ......... i 
. 	

.' . 


.... 
, '.' . '. :' . 

. ".: " .... ::.;..... 
:. ': '.' 



----

. 

':':': ,;: ..:.: ,.: '." '.', 

, " 

.: ... '. . .. ..",' .. '. '", .... ,':' , " 
' 


. '.'
:.. '::: .. ' :.....'...'.: ',': :, :.' '.... :. 	 : .... 
: .'.' 

., ... :: .... ' .... . " ,":," 
" " 

, ' 
,'.'. 

, : .. " 	 .'::. No.94I1Estt-WI:.V/DI [C 
: : '. 

, 

..: :: .: ' 

• ',*. ","," :.:..... '. ":,. Dated: 15.07.2019 . . . .: .., ..... . 

' ..:,'.',""" 

"', 

. OFFICKORDER
" 

Aspei::tlii;-'dir~:6ti'6~~:'6fthe competent autiiority, following tTansfers/postings arc 'made on 
the Establishtne~t:~rfr.1jS}:~~ with immediate e:ffect:- ' 

~S~.~-N-a-~~~~~.~~~:-~~~~~~"S~~~",~'~~:~~~~~,ri~.~~,f~~~~F-r-o-m~~~'.'~:~~~~~,~~-~~~~.--.'" 

No. th,e', Qfficial$:·.::·.:::~'..::~::: :. :"', '.:. 
1. Mr.prelli,pa~~:.,\:\":,:"~.:::,,,,, 

Court Attetidaht: >::'., ,::', " 
Court of,' 

Hon'ble Mr.Jtistice 
Suresh Kum:afKait 

Po010f 
Establishment 

2. 
(Emp>,CQ~e'L lOO:Qi'S8,l) 

Poolot,,: 
Establishnient 

',' . 

Court of 
Hon'ble Mr. Justice 
Suresh Kumar Kait 

·Rc~ar~ 

..'-----::--:--::-...,
Vice ,\'/. No, 1 below 

Vice SI. No, 2 above 

, .. ", ..........,. 

, ·Note::T.h~"ati~~~~m~ii6oried officials will submiftb~ir Joining Report in the Estt.-II branch. 
. ' ,-': ,.~"" . "''",;', :- '. " . " " .' 	 "'", 

. ': :.-' ..... ,' " .. 
'. +.' ',".' , 	 By order 

.', ','. . .... ". " 

"'. -.'.. , ..... ' 

':' : . 
Sd/­

(ANIL KUMAR JAIN) 
ASSISTANT REGISTRAR (ESTT-II) 

Dated: 15.07.2019 
Copy for~ari:J-&I:f(),t.iiiJqflnation to:- . ' , 

1. OS])(~~#:i/J~irit:,)i¢gistrar (Estt.)lDepti~:', Registrar (Estt.)/Assistant Registrar (Estt.­
III.Co~rtsi:and~AQ.f(Estt-II1Courts). '. :',' 


2; , Joint',R¢liistriir:':c~Pi~~,ecretary to Hon'ble:tlie Chief Justice. 

3. 	 Depu:tY:~,e~$trai~,CUIl1~PA to Registrar General. 
4. Priy:~t~,S~#:r::etar)<t~:H~n'bie Mr. Justice S'titesh Kumar Kait. 

\Y PAJO:'Reg~&tt:~,:(trY-Jor uploading this order (i) on the Intranet'of this COUl1 (ii) on the 
, websit~:.otthis::cQtii+:under Chapter 12 of;RTI disclosure. . 

~> 6. AOJ.(A~dq·\itifs:rf<Ji,:'b.~.ng placed in the pe.~sonal file ofOfficia1s concerned. 
7. 	 Ofieiakdonc-~rneiL :',::, .• ' 
8. 	 The ':of:fid~(:to£~'e'med with a direction,t6 upkeep the aforesaid 'posting detail in the 

Ma:st6r·':i)~ta::::':',,: ,:-:.: ", ,:.,:" :,:-:' 

9. Guar4:,ftl~~,/',:?::':":' ,: ' 	 ,':, , C1~ 
' .. " , ", '. ' .:' .",~. . 	 '. ' . 

. ',' . ' ': .. " 

...: . .' ....>..:...::.: 

, "" . "" 

...,:::, '::, ';" 

.: .. ' 

',: .. 	

ADMN. OFFICER (JUDL.) (ESTT.-I) 
" ":' 

'. " 

. 

,'.:" 

, ':, 

, . " 	 , ,'.:': 



___ __ _ 

, ':. 

, .:' :.'.'.: ~'.'-::::=. .' . 
, ':, '.:':, " :', .'.:: . ,'.:. , " ... 

. . 
'. ',' 

'. :, .. , .. :.,',',.': .. " ,:.. :,' ". '. 

:.': .. , <:::{:<.....<:... :: . 

. :···:,,:<-';:·:::·.·:·:·::·::>:·:HIGH COURT OF .O·ELHI: NEW DELHI 


. ~:."::::.;.~..'..>.,::.;(:''':>::'::'~':~'':'..' (ESTABLISHMe:NT-11 BRANCH) 

", '. 

, .:,.,. ': ': . 
, ' :, '.' , 	 No.942/Estt-II1E.V IDIIC 
..:,,:: , . . '. ", 

. . ......''", " ", 
..... ... . 

,. Dated: 15.07.2019 

OFFICE~ORDER 

As .P¢(~h-e.:\ilr.e~iihns:of.the competent :~rtthority, following postings/tTansfers have bee~ 
made on the··E·st,a:bHslitrient··of this Court with iiiiinediate effect: _ . • C~ 

, ,' 	.... ','" ...... ' .' .' . , 

.. '. :,: :.~,,': •...• :~':':'::.' : :. :'.: . . :, ::, ' 

,----,---'-'-''-'-~.:,..,..,...~~'-------,--------;".....:...:------,---'-------..--.. '" .,.... ", - ,,- -'----. 
S. . Naro.e.. 4i:·).esigri·aqon of Ft9.rh To Remarks 


No. fh~:Offic~ali:: .'.:';'.::' '. 

I----+-.,..,..-:-,~....;...,.;,"'--:-..,..:-~.,...,....,..~--I------,-'---"----+---=------.--... -_........ . 


1. .~~~1Z\~$,~.:.:~::·. Civil-t~ranch Hon'b~~~r.°Justice Bha~~~~:~and, 
(Em~·~:~¢64~d_o&O·2039). . . . Siddharth Mridul eM since 

r---+-·-.:,::·:,...·:::":-'"<c...:.··:·...,.::··::+·:::·~·:::7··:·-'-··~:·"""::·-:-·"...,.:".,...':---+----""'7;"-'-... :~._-'---_+-________.__ . __P~Orn(!te.!:(E§ AR 
2. M~~·Ka:m:la: Joshi ;'::'" Pool ofEstablishment Civil-I Branch Vice SI.No.l 

, '. ."" .. : ", .. ' .. '., '. 	 .. 
AdIDhliitiiitjye:,Qfpger (J) .' 	 ahove 

'--_~~~~~""'::":"':';="~-'-'.L.-'
&mp"Cnci:e::iOQ,020'21) ___~;...- -'--_____..__.,_ .. .... 

Note:'.+~~:~·~~:~~~~~ti~~~~:officers will submit thelj;)'oining Report in the Estt.-II branch positively. 
',' '., .:,'., ..... : ... :~.' ,. ,:' , 	 . , 

By order 

, ... ' .. :'.:, .:; '. '.. ,.'.: ~..:::: : . 
, "., ...... 

. "; '.' :.<: :":: "':,':. ...... '/:: ',',' ,. " 

Sd/­
" .... , .", .; 	 ':,' . (ANIL KUMAR JAIN)'. ' : <. ' ..'::. '<.:.': ':" '.:':: 

'. " , '.. ';. '..... '." '.:'.'; ;. ~ ',' :. '. 	 ASSISTANT REGISTRAR (ESTT-lI). ",'..': <>':.:':'"-:'<::':'" .... --
" 

En~~t. No~:i:4~~7¥;·81~~~~Ii~/E.VfDHC Dated: 15.07.2019 
':' .,'.:....., . . '. 

Copy forwjrid.~4:i~r.iilfo·~iDation to:- .. '. 
'.: ::.,:.:-:.:.,:.~.::~.::...':.... : ':.' 	 ," 

1. 	 OSD.,(E.s~~)/J9i#t~)~;egistrar (Estt.)lDepiltY Registrar (Estt.)/Assistant Registrar (Estt.­
IIIc;910.~r~~:A()1.(Estt-IIICourts). .:..:. • _ 

2. 	 Regis'trar{CivftIJo':Y, Criminal I to III,Jnspection (Appl.) I & II, Copy AppJ., Company, 
nC;:.h(iLdi#g··Giim{(Writ Jurisdiction) l1i:Welfare Officer). 

3. 	 Joiht':R.e$$.trar:;~un1~Secretary to Hon'bk-the Chief Justice. 
4. 	 D¢P~tyJ~~gi~tr'~t~llih-PA to Registrar General. . 
5. 	 Pri~at¢: S¢¢te-t~tytbJ:jon 'ble Mr. Justice Siddharth Mridul. 

~A·:td l~i~glSi#lf·.(Tr):for uploading this::··Order (i) on the IntTanet of this Court (ii) on the 

web~1.te·o6hisJ~9~ifunder Chapter 12 ofRTI disclosure. . 


7. 	 AOJ~(.Esta:~Ii-S)Ii1ient)::for being placed irUhe personal fileo(Officers·concerned. 
8. 	 Offlcers:Coiic·et.hecL :'::: . 
9. 	 Th,~·:·'-~ffic.ia.(~~'~ri~~med with a directiQn": to upkeep the aforesaid posting detail in the 

,', , .. ' " 

.. '.' 

." .... " 

', ..... '. 

.... ' ... 
. " 

10. ~J=~i~:~t~.;;).. :~>~.:.:::>. 	 ." 

. .":'" 

'.' , :. ": . 
,':. 

. .... . 
".': . 

'. :: " 
' ..: ..... 

.' ' 

.. ...... : .... :... , 

.: ' ;' 

.. 

':'.': '.<:.:'.:.::<'.::.::.::'.':: ... '.-:.:: 

ADMN. OFFICER (JUDL.) (J:i:STT.-lI) 

. 

" .: 

.' . 
,."~~~}\ 

, " ' . . .: : :. '. " 

... ' 	 ":.' 



._------, 
Remarks 

Vice Sf. No.2 below 

. Vice Sf. No.1 above 

. S. 
No. 

1. 


2. 


, ':, 

':': ..': ".' ',':',",' .' ',' . 
. ,.', ':'" , ....,.:. 

' .. 
. .' 

':.' >,': .',' '.' " '., : ' 
. . , , .' .. ' . 


....... , . 


':.':'>:~: .<::.//.:::'~·";~H COURT OF QELHI: NEW DELHI 
'. 	 ....... ::... ::':':;.. (ESTABLlSHM~NT-1i BRANCH) . 

',". ',:,:' .. ' 	 " " 
" : ... . .... . . " . "" .... . .. ' " .... No.943/Estt-lIIE. VIDIIC 

' ... , ...... 
",' 

'.... '. ',' '.',,' ... '., 

'.. ",'..... '.,' . Dated: 15.07.2019 
: ': .. . : .: :" '.' : ,:' .:.... 

, .'.:,' .: ':', . . .'.,

<.: .....:.:....:' ":,'.:'
. ,,:::. ~ "". OFFICE: ORnER 

.. ". '.' 	 ",! .". 	 " 

As pe*;:th¢:·:··dlf~·cti¢h:/.of the competent ~iI~hority, following postings/transfers have been 
made on the :ESt~biishmetitof this Court with im1nediate effect:­

.. ': ·<·:;\:':::.:i·:::>···:::·: '. ...... 
From .'Narne&,("l)e$igttat(Qji· ..of 

, ':.the 	Offi~ia:l~ ::, >::.':;' ": '.:': >'.;'.' "'" 

Court of ':.' 
Court Master: :.:,;,,:,:. :.:....• 
Mr. Raje¢y. :N:a\itlYa.li::::·:~:·:.:.· 

Hon 'ble Mr. Justl.ce 
(i·mp. cdd~·i~ooi5:s4):~~·.: Manmohan:; 

Pool'of ..... 

, ' .':,.' ;', '. : ".~... 
, '. '. ,: ' • ,'u .., .. , .... ' .. . '. 

'," .::" ' ..... ". " 

..:.::'; ':'::~"""'; :.' ':':::>.'. 
':-::',".:' , : ',":: . .':~ ,''. ,.::' ...
':::, "', '., 

':-:" .. . , .".' .. ..... 
: "'.::: ::, ~ .: :.' . 

Endst. No;141~82";90iEstt~iJJE.VIDHC 

" '. '.', ~. ' :.' :",;: ,'."',,' '; ".: '.' .' 

... :' . ". . ':'"',, '.'
.:: ".', 

Copy fo~~tde.(f.tot.j~f~.rn.t~.tion to:­
. :" '.":" ,~~.:.":.~', ....:'''......: .. 

1. 	 OS.ri(E~t{·)I.J.¢·irif:.::.:i~·gistrar (Estt.)/Deprity: RegistTar (Estt.)lAssistant Registrar (Estt.­
II1C~.1i#s.)jm.dAOi{Estt-IIICourts). .:.'; 

2. 	 Joirif;Reglstr¥~ciiiTI.'::.S.ecretary to Hon'bIe-:the Chief Justiee. 
3. 	 DeputY.Regi$i:dl~~6iu;i;l~PA to Registrar de.~~raL 
4. 	 Privat~S.ectetary::·t~·:tibn'ble Mr. Justice Manmohan. 
~PAJ~:::~e.~i~~~r,,,{I~):for uploading this order (9 on the Intranet of this Court (ii) on the 

webslt¢ :Ofth1:~ :CQUitunder Chapter 12 ofR,.TI dIsclosure. 
6. AO!:(l¢:stt::~.Ij;A(;~.o.llpts) for being placed lri·:the personal file of Officer/Official concerned. 
7,. OfflceiiOff1Gial.d0Ilcerned.·: 
8. 	 The·~9ffh~i:~f.:·:cd~6eiPed with a: directioI;lto upkeep the aforesaid posting detail in the 

9. ~:::Ii~;:~i~>/ . 
. . ' ... 


" ,','.': :." .... , "".':','.:

.' : 	 ..',,' .'::.' 

, , " 	 ' . .' '-: ': .. '.: 
. :.: :". ", ... ',:, ."" ' 

. .'.":' :: ...... ,: : :'.:."',', :'.:' ,.' ~ , 


' .. '.' ',:.":' , .. " " :', . 

. . 

" .. ' .. " ..... , '::.'. ','. 

.' ..... . 

, :.: 
' .. ':. 

.... ' ... : .. :.' :.:.:'... .' , .... ,::. ' 

'.' 

ASSISTANT REGISTRAR (ESTT-II)
: . '.' 

Dated: 15.07.2019 

To 

Pool of 

Establishment 


By order 

Sd/­
(ANIL KUMAR JAIN) 


" ' . . .. ' 
, ," 	 '.' ..., .. ,' 

'., 	 .'.:',,' 
. : :. :.. 

.,' ,,, " . .',': 



.. 	 ----~----. -._......._------­
'.:, :., , 

" ".' _.' . ::: :"" . 
• TO' 

, ',' , 	 : :- .:,' " '.' 


.. :- ". : .: .:,.' 

""', 	' "', " ............ ' 


. ':",:: ':.,: :::>" ': .... :' . 
'. ,'.:',: . 


.. '., '::: 
· .'" ,., ',' ','.', ' 

'. 	 ":', 
"', 	",· .,.,.,:.', ;:"::.' "'.. ' 

"",' ' .. 
· ':; 	'.. . ...... . 

,'." ' .. :. 

, '~"'. '.' '.. .,". ' .. ,'. "" . 


·..~~·:::J>:::::.:.:.t.il.¢... COURT OF DELHI: NEW DELHI 
........ .... :. (ESTABLISHMEIIi:T-1i BRANCH) 


, , ,', 	 :'.': :', ,'. ":,' '. '. 
,', . ..... . '.. " 

· :.' :.'.. ::: .::',:, .', " .', '". :, No.948IEstt-lIIE.V lORe .... 

, ',." 	 ..... :,'.. ' ... Dated: 17.07.2019 
',. '," ".,'. ',' 

.. :.' '.'. 

. .. " 
 .'" -:- .. . OFFICE:ORnER 

',',:' , ....... ..
' 

· ,.' . '.' . 

As pet:.t~~·.::d.j~ec:tioAS ..of the competent authority, following postings/transfers have been _. 
made on the.Establishmeritofthis Court with immediate effect:-' " 

• '; .:. ',',.-.. 	 h":'.:~' 
· : .'. :..:" .:.: "' .....-:: ::".: :­

S. 
No. 

Nam~ :.~.D.:~siglia~ion of 
the<Qfficlals.:::<:: : :.: ... 

Froni .. 
: 

To Remarks 

1. Mr. BbdFLal:Me'ena . 
,: ' ,': .",,,, ., '.' :' '. '.' ,'.' 

COliifAtieridaJiC ':':" 
(E~P~.:·C~.d~~·:6~57:3·589) 

Pool of Establishment Cow.:t of 
Hon'bleMs. Justice 

AshaMenon 

Vice SI.No.2 
belo'w 

2. Mr; AniIKm.nar. Sagar, 
CourtAtteridarit ::' :" . 
(Emp:C6d~':;82698383) 

Court of 
Hon 'ble Ms:Justice 

Asha Menon 

Pool of Establishment Vice Sl.No.l 
above 

· . . .. .. 

Note: T~~.~bo~~~~e:ilt~ori~d·officials will submit theirJ.~ining Report in .the Estt.-I1bra~ch positively • . , ......... ':.' , ... . 

",' ....... , .. '., . . 


,,. .:..:,: 	 ".:-.': :.:'."' ' . ',' 
, ...... :;:: ',. 

' .. 	 By order 
" : , : ' . '.: . '. :.:: " 

' .. .. 	 Sd/­
, , ,:': 

, '." 

.... '.':',., ,', 	 (ANIL KUMAR JAIN).' .'" 	 .,' . , . :':< :::::.'.' . .':: ': 	 ASSISTANT REGISTRAR (ESTT-In 
,','. 	 ", '.'.:

". '. :,',: 
..... , .. ,~, ',' '. ': " 

Endst. No.1SOS.8~6~IItStt~n.IE.VIDHC '; , Dated: 17.07:2019 
'.,'. ' ...... ' 

Copy forwa:r~edJ~'r: ~fQtln.ation to:­

1. 	 oSP(E~h.)i;2iIit:~:Registrar (Estt.)lDeputY· Registrar .(Estt.)/Assistant Registrar (Estt.-
wC6lirtsY~ii4A()f(Estt-IIICourts). . '. 

2. JoinfRegistr.ID:-:-ctim.:'Secretary to Hon'bhb.the Chief Justice. 
" - 3. Dep.uty;R.e·gi:strar~CJlrri ..P A to Registrar Gen:eraL 

4: 	 Priv~t~:Se'ciet?try tci :Hon'ble Ms. Justice Asha Menon. . . 
~Aio:'i~gjstr~i'(ITffor uploading this 'order (i) on the Intranet of this Court (ii) on the 

wepsiteofthis C9~Ort. Under Chapter 12 of;RTI disclosure .. 
6. 	 AOJ (l\~~9u:nts)·.forbeing placed in the p~i-sonal file of Officials concerned. 
7. Offici~.l$::q()nc~1'De(· ·::.• i 	 . . 
8. 	 Thej)ffi6ia:tconcerned with a directiori to upkeep the aforesaid posting detail in the 

Mast~r.~p~ta.~.<···.<':: 	 . . 
9. 	 Guatrlfile::·:. . 

· . ,:,' '.:.. :". 
' .. 

ADMN. OFFICER (JUDL.) (ESTT.-II)':":"""', .:. ',,'. 
", '. 

· . 
· ..' 	", 

:; :' .. "" .. ,., .. '. 

t:::~:::1.?f//}d LJu>-f/"J R~~.~ (IT), th.~ ow~ W.4.. -m'd l.~ 
. t.....rc:::>~~:....~.:.:~...: ::J",t-"-"" .... ~-j, .& W~i~<! q tt,1;' <:...(...I'.J 

... ,.0: ",: :.' . 
:;", ':."::.: :.:.:.: ,. 

: .. ', 	 ,'. . :'.',' .. " , " ,.':, 

,.;, 

9·~;(·.··· •• ·•.·· 
'. :',: :"'~::',:"':,:>' ",::'.' .' 


, " .'. '.:".' 

',: .' .. ,. '." 


, ,,', :',: ':,,'.'.;' ,', .', .," 


.... ' ...:' .. , .. 

,', ' :' .. :..:'.:' :.~. .. . 
 .,;.', 



i 

\.:if~}II~H~OURT OF DELHI: NEW DELHI 
.".::;: ::::::~ / (/.:::,:: ::<::tESTABLISHMENT~ii BRANCH) 

....:~}/ .:;':~:;"}{':;'::">;,<' ':',';:i:' . . ,>: No.977lEstt-IIlE.VIDHC 
,',' :". '. '.' '. ­

~~~':'·;:~:///f~}:.::::." .:.::. Dated: 25.07.2019 

A8perfu~;.~·~filie com::~:U:::~fOllOWing postm~transfen have been 
made on the E$tabliS.lW:iem· Qhhis Court with immediate effect:- , 

. " .. ,:::>.':":.:':.:.~:':":'::' ...... > : ...... ,' ":':' 
. . ".' . '. 

From:::,Name. :~:':j)'e~}gnatirin'" ofS. To Remarks 
....the (jfrith\i~::::~': :.::.:.:~:::/:,.;.,:.'..'.No. 

Vice SI.No.2~1. Pool of Establishment Court ofMr. Ario~p){~~r:K~ojia, 
",Court'Attendant';:":::'-; :'.' .' Hon'ble Mr. Justice below 

'.' ,(Emp; '~~d~{i..6~.ois:~7)·· . Sanjeev Narula 
M S 'nny ..':;:: :~: .. :.' .' ... Pool of EstablishmeI].t2. Court of: Vice SI.No.1r, Q,. 1";' '::.' .•• ::. . ;., . 
Court' Att~~ii~(:::. :. " Hon'ble Mr.)tistice above 
(EmpC:ode~:j:ij;OO~li',7) .• Sanjeev Nar.ula . , .. ' .'. '-. " 

By order 

.. 
," 

: ," 

" 

, . 
','.. . '..', ,". ' .. 

5 1) C1:-~,'.:' ..c::::: 
, .7 ­.' 

", . 
' .. 

: '.' . ." 

;" ',' 

.-::. " 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.980/Estt-WE. V/DHC 

Dated: 26.07.2019 

OFFICE ORDER 

As per the directions of the competent authority, following postings/transfers have. been made on 
the Establishment of this Court with immediate effect::- . 

rs. 
No. 
I. 

2. 

r3 

N~me .& Designation of From To Remarks 
the Officials 

_. . 
Ms. Savita Rani, - RKD (KKD) RKP (Writ) Viee SI. No.8 below 
Senior Judicial Assistant 
(Emp Code: 10002090)' , 

Mr. Naveen Bhardwaj, Pool of Establishment RKD (KKD) Vice SI.No.l above 
Junior Judicial Assistant 
(N_~w Candidate) 
Mr. Joi Kumar, Pool of Establishment Establishment-I Vice SI. No. J0 pe/ow 
Junior Judicial Assistant 
(New Candidate) - -t-----. 

4. I Ms. Godavari Verma, . Original Copy (Appellate) Vice Sf. No.5 below 

--.--.~.. 
5. 

6. 

7. 

r'-­
8. 

1.:-­

~o 
II. 

12. 

I Senior Judicial Assistant 
(Emp Code: 10002033) 
Mr. Mukesb, Copy (Appellate) Original Vice S/, No.4 above 
Senior Judicial Assistant 
(Emp Code: 10001596) 
Ms. Shreyasi'Ranjan, Copy (Appellate) - Writ-I Vice Sf. No.7 be/ow 
Junior Judicial Assistant· 
(Emp Code: 23784326) - "--------
Ms. Nitu Kumari, Writ-I Copy (Appellate) Vice S'/. No.6 above 
Restorer' 
(Emp Code: 53038613) - . 
Ms. Veena Negi, RKP (Writ) Civil-l : Vice 
SeF.:~! Judicial Assistant Mr. Ba/dev .S·ingh, SJA since 

(Emp Code: iOO02250) promoted as Court Master 

Mr. Amit Lohchab, Pool of ,pstablishment .. Criminal-II Vice 
I Junior Judicial Assistant Ms. Suman Kalia, S.JA since 

(New C~ndidate) 
• promoted as AO(JL___... 

Mr. Rajriish Kumar, Establishment-I Writ-III Vice 
Judicial Assistant Ms. Kabuli KajJuria. SJA since 

I(Emp Code: 86891610) promoted as Court M(l,\'t~!..·.._ ... 

Mr. Chirunaya Kumar Das, Pool of Establishment Court of Vice 

IPersonal Assistant Mr. Rakesh Pandi!, Ms. lIarvinder Kaul', SPA since 

i(on diverted capacity) Joint Registrar (1) prolllowd as PS 

(Emp Code: 10711037) 

jMr. Satish Kumar, Pool of Establishment Crimlnal-I Vice 

Junior Judicial Assistant 
I 

Mr. Suvigya Banerjee, ./JA 

(Emp Code: 60243306) - (since resigned2 

Note: The above-mentioned officials will submit their Joining Report in the Estt.-Il branch positively. 

By order 

Sd/­
(HEM CHANDRA PANDEY) 

DEPUTY REGISTRAR (E8TT-II) 

. Dated: 26.07.2019. Endst. No.15998-16007/Estt-II.lE.VIDHC 

Copy forwarded for informatio~ to:­

1. 	 .OSD(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar (Estt.-lIICourts) and 

AOJ (Estt-IlICourts). . 

Registrar (Criminal I to IIl, Copy AppJ.)1 Registrar (Original)/ Registrar (Vv'rits I 10 III) and RKP 

(Writs)/' OSD (Scanning of 'B' Partl Wceding! Original! Appel1ate- DHC KKD). 

Mr. Rakesh Pandit, Joint Registrar (Judicial). 


4. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
5. 	 Deputy Registrar-cum-PA to Registrar GeneraL" 

PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the website of~ 
this Court under Chapter 12 ofRTI disclosure .. 

7. 	 AOJ (Accounts) for being"placed in the personal filc of Officials conccrned. 
,) Offic.7bls Concerned..V. 

9. 	 The official concerned with a direction to update the aforesaid posting detail iW~ Ma;!cr Data. 

10. Guard file. 	 . O~~ 
\ . 

ADMN. OFFICER (JUDL.) (ESTT.-ll) 



HIGH COURT OF DELHI: NEW DELHI . 
(ESTABLlSHM.ENT-1i BRANCH) 

No.1006/Estt-IIlE.VIDHC 

Dated: 02.08.2019 

OFFICE ORDER 

As per the directions of the competent authority, following postings/transfers are made on 
the Establishment of this Court with immediate effect:­

S. Name & Designation of From To Remarks 
No. the 	Officials 
1. Mr. Rohit Bararia, Pool of Establishment Vice SI.No.2Court of 

Senior Personal Assistant Hon'ble Mr. Justice below 
! CEmp.Code: 69788643) C. Hari Shankar 

2. Ms. Bhawna, Vice Sl.No.l Court of Pool ofEstablishment 
..Personal Assistant Hon'ble Mr. Justice above 

. 	 ~.. (Emp.Code: 98985278) C. Hari Shankar . 	 • . . 
Note: The above-mentioned officials will submit their Joining Report in the Estt.-II branch positively. 

By order 

Sd/­
(HEM CHANDRA PANDEy) 

DEPUTY REGISTRAR (ESTT-II) 

Endst. No.16690-98/Estt-II./E.VffiHC 	 Dated: 02.08.2019 

Copy forwarded for information to:­

1. 	 OSD(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar (Estt.­
II/Courts) and AOJ (Estt-IIlCourts). 

2. 	 joint·Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-PA to Registrar General. 
4. 	 Private Secretary to Hon'ble Mr. Justice C. Hari Shankar. 

~. 	PA to Registrar (IT) for uploading this. order (i) on the 'Intranet of this Court (ii) on the 
website of this Court under Chapter 12 ofRTI disclosure. . 

6. 	 AOJ (Accounts) for being placed in the personai file of Officials concerned. 
7. 	 Officials Concerned. . 
8. 	 The official concerned with a direction to upkeep the aforesaid posting detail in the 

Master Data. 
9. Guard file. 

ADMN. OFFICER (JUDL.) CESTT.-IT) 
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.. ·········:·.. '·'··H..GH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.1023/Estt-II1E.VIDHC 

'.~. .•.. _:,t. ',,". ..•. " " .... ': " . 	 Dated: 07.08.2019 

·':. ,.~', ." ''', ". ',., OFFICE ORDER 

.' As :pe.r. the .d#.~cti9r.is of the competent authority, follo.wing postings/transfers are made on 
the Establishinent of this Court with immediate effect:­

... ­
Name & Designation of From To RemarksI S.. 
the Officials No. 
'Ms'~Rukmani Devi, Court of Pool ofl. 
Court Attendant I Hon'ble Mr. Justice Establishment -
(Em'p;, Code:· 20948922) Prateel< J alan I 

Pool of I Court of •Mr. Prakash Chand Bains, Vice Sl. No.12. 
Court Attendant I Establishment Hon'ble Mr. Justice aboveI 

I · (Emp. C~d'e:10001580) i 	 I Prateel< J alan I 

.' 

NO.te.: The..IJ~oVe~melltioned officials will submit their JOining'Report in the Estt.-II branch positively. 

By order 
.... : : ," ... ',:,' 

Sd/­
(HEM CHANDRA PANDEY) 

DEPUTY REGISTRAR (ESTT-II) 
" ':;,. "- .. :, . "", :- : " .... " .:. 

Endst. No.170S1-59/Estt-II.lE.VIDHC 	 Dated: 07.08.2019 
. , ', ... ,'..": ;.'::' 

Copy forwarded for information to:­

l. 	 OS,[)(Estt.)lJoiht Registrar (Estt.)/Deputy"Registrar (Estt.)/Assistant Registrar (Estt.­
IVCourts) and AOJ (Estt-IVCourts). 

2. 	 -Joint Registrar;.cum-Secretary to Hon'ble the Chief Justice. 
3. 	 Deputy Registrar-cum-P A to Registrar General. 
4. 	 Priyate Secretary to Hon'ble Mr. Justice Prateek Jalan. 

J. pA t-;'" Regis'trar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 
website of this Court under Chapter 12 of RTI disclosure. 


.6. AOJ (Accounts) for being placed in the personal file of Officials concerned . 

7. 	 Officials Concerned. 
8. 	 The official.,concerned with a direction to 'upkeep the aforesaid posting detail in the 

Master Data. 
9. Guard file. 

·. ~.:. ... ', .,..' ... ,",:' 	 ADMN. OFFICER (JUDL.) (ESTT.-II) 

...,4~' ..;,t.~ bJ Wor Hd ~~,.,r~ (/7')~ -c;Itv, CJ/PCL. o~ be.. 

.:~"~~~,'~ . ~ 1"t)-", '(+ II W...t...i"e... .,..., tt.,;, ~IM {... 
--:(0.;-­
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(!E5TABLi:stlIVU:N J-II tU~MI'1I"n] 

No.1038/Estt-II1E.V/DHC
'. .' .. ~. :, , 

Dated: 13.08.2019 

I 

OFFICE ORDER 

I\S per he directions of t~e competent authority, following postings/transfers are made on 

~I 

the Es ablish ent of this Court ;r;ith immediate effect:-, 
-, 

S. 

No. 


1. 

2. 

Remarks 

the (~Jllicials 


Company Branch' 


Nam f& Designation ,lof1 From ! To 

Pool of Establishment, Mr./- 'M'shay Dabas, 1 
COUl ttendant 
(Emi~.',C'~de': 50978330~ 

-1~----------'-------1----------------4--------~~
Mr.. ~ l1veen Kumar,. . 1 COtJrt of Company Branch Vice SUVa. J 
Cour !Attendant ' Hon' ble Mr. Justice above 
(Em1 • Code: 100021401 Rajnish Bhatnagar 
Ms . .I. ~sha Devi, " 1 ·-t-P-o-o....l'-o-f-E-st-a-bl-js-h·'m·~e-n-t-+--R-e-t-ir-ed-Ju-d-g-e-s-C-e-ll--.,i------------ ­3. 
CourtAttendant 
(Em1•ll-Code:·10001609) 

Note: Tt ,nhove-mentioned offiLals will submit theil' .Joining Report in the Estt.-II branch positively. 

.. .". j By order 

',' ~ " 

,! Sd/­
"" 

(HEM CHANDRA PANDEY) 
;j DEPUTY REGISTRAR (ESTT-II) 

Ends. No.1 ~27':'36/Estt-n.lEl.VIDHC Dated: 13.08.2019 

"', "j
Copy fon-va ~ded for informat,ion to:­

l. OSD ~stt)!Jomt Regi~rar (Estt.)lDeputy Registrar (Estt.)!Assistant Registrar (Estt.­
WCo~rts) and AOJ (EStt-II1COUl1S). 

?. Regi it-at' (Library, Sectetariat for designating Senior Advocate and Retired JudgesCeU, 
OHC ~epartmental Camteen)1 Registrar (Civil 1 to Y, Criminal I to III, Inspection (Appl.) 
I & i Copy Appl., Co~pany, JJC, holding Court (Writ Jurisdiction) & Welfare Officer). 

3. Joint: egistrar-cum-Secretary to Hon'ble the Chief Justice. . 
4. Depl ~ Registrar-cum-P. A to Registrar General. . 
5. PrivaJ~ Secretary to Ho~ 'ble Mr. Justice Rajnish Bhatnagar. ' 
~~ ~l Registrar aT) f~r uploading this order (i) on the Intranet of this Court (ii) on the 

webJ'te of this Court under Chapter 12 of RTI disclosu're. 
7. AO] Accounts) for be~hg placed in the personal tile of Officials concerned. 
8. Offi( ;als Concerned. ' 
9. The 1lfficiai concerned with a direction to upkeep the aforesaid posting detail in the 

Mas ir Data. I ~ ./ ' 

J( Gua,! file.. '.' ." i ~~~ 


ADMN. OFFICER (JUDL.) (ESTT.-II)· 

,j 

I . 

.. '" 



HIGH COURT OF DELHI NEW DELHI 

NO.1039/Estt.l/E2/DHC 

Date: 13.08.2019 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of Officers of 
this Court with immediate effect :­

SI. Name & designation of the 
FromNo officer To Remarks 

I. Mr. Krishan Kumar Sharma JR (Gazette-I) JR (Gazette-IA) 
Joint Registrar -­

2. Mr. Sanjay Kumar Sharma JR [Criminal-I & II, JR [Criminal III, Vice SI. No.5. 
Joint Registrar Civil-I, IV & V, Civil II & III, 

Copy (Appl.), Inspection (Appl.-l), 
Inspection (Appl. Company and JJC, 
II)] consignment of cases . 

to the RKD in respect 
of these branches] 

3. Mr. Pramod Kumar JR (Gazette-II) JR (Gazette-IIA) 
Joint Registrar -­

4. Ms. Kaushlya Verma J R [(Writ I to III, JR (Secretariat for 
Joint Registrar RKP (Writ), PIL, designating Senior 

PSA and Receipt & Advocate and Retired -­
Despatch)] Judges CellI 

5. Mr. Ravinder Kumar Pahuja JR [Criminal III, JR [Criminal-I & II, Vice SI. No.2. 
Joint Registrar < Civil II & III, Civil-I, IV & V, 

Inspection (App"t-I), Copy (Appl.), 
Company and JJC, Inspection (Appl. II)] 
consignment ,of 

I 

cases to the RKD in 
respect of . these 
branches] 

6. Mr. Ani I Kumar Arora DR (Gazette-II) JR (Gazette-liB) On promotion as JR. 
Joint Registrar 

7. Mr. Dinesh Kumar Manchanda DR (Gazette-I) JR (Gazette-IB) On promotion as JR. 
Joint Registrar 

8. Ms. Meena Bhardwaj DR (PIL-Civil & JR [(Writ I to III, On promotion as JR 
Joint Registrar Criminal, JJC, RKP (Writ), PIL, and vice SI. No.4. 

Nodal Officer- PSA and Receipt & 
Annual Report) Despatch)] 

9. Ms. Ambika Sharma DR (Cash '& DR (Accounts) Vice SI. No. 12. 
Deputy Registrar B~dget) 

10. Ms. Anita Malhotra DR [Special/ DR (Appellate 
Deputy Registrar Examination Cell Decree) -­

(except DHJS and: 
,< 

: DJS)] 
II. Mr. Shankar Singh DR (Gazette-II) DR (Gazette-lIB) -­Deputy Registrar 

.12. Mr. Sanjeev Kumar Basnotra DR (Accounts) DR (Cash & Budget) Vice SI. No.9. 
Deputy Registrar \ 

13. Mr. Neeraj Goel AR (Writ) DR (Gazette-IB) On promotion as DR. 
Deputy Registrar 

14. Mr. Anil Kumar Jain AR (Estt.-II & DR (Gazette-IIA) romotion as DR. 

F 
Deputy Registrar APIO) 
Mr. Jugal Kishore AR (Gazette-I) DR (Gazette-IA) On promotion as DR. 
Deputy Registrar 

16. Mr. V.K. Mittal AR [Special! DR [Special/ On promotion as DR 
: Deputy Registrar Examination Cell ' Examination Cell and vice SI. No. 10. 

(except DHJS and (except DHJS and 
DJS)] < i DJS)] 

17. Ms. Ritu Sharma AR (Listing) DR (PIL-Civil & On promotion as DR 
Deputy Registrar Criminal, JJC, Nodal and vice SI. No.8. 

Officer-Annual 
Report) 

i 



I 
· \ 

SI. 
No 

Name & designation of the 
officer From To Remarks 

I . Mr. Mukesh Gupta 
Assistant R,,1'!,;~u ar 

AR (Gazette-II) AR (Gazette-IIA) -­
I . Mr. Sanjay Kalra 

Assistant Registrar 
AR (Cr.iminal) AR (Civil-II, 

Criminal-lIl and 
Company) 

Vice SI. No. 20. 

20. Ms. Mithlesh Kumari 
Assistant Registrar 

AR (Civil-II, 
Criminal-Ill and 
Company) 

AR (Criminal) Vice SI. No. 19. 

21. Mr. Sanjeev Kumar Wadera 
Assistant Registrar 

PS (Pool of 
Establ ishment) 

AR (Estt ... ~otion as AR 
SI. No. 14. 

22. Mr, Hitesh Kumar 
Assistant Registrar 

AOJ (Filing) AR (Writ) On promotion as AR 
and vice SI. No. 13. 

23. Ms. Sunita Bisht 
Assistailt Registrar 

PS to HMJ Sanjeev 
Narula 

AR [Special/ 
Examination Cell 
(except DHJS and 
DJS)] 

On promotion as A R 
and vice SI. No. 16. 

24. Mr. Sanjay Prakash Gupta 
Assistant Registrar 

Pool of 
Establ ishment 

AR (Gazette-IA) On promotion as AR. 

25. Mr. Kiran Kumar Kalra 
Assistant Registrar 

Pool of 
Establ ishment 

AR (Listing) On promotion as AR 
and vice SI. No. 17. 

26. Ms. Anuradha Jaiswal 
Assistant Registrar 

PS to HMJ Anu 
Malhotra 

AR (Gazette-lIB) On promotion as AR. 

27. Mr. Rakesh Kumar Sharma-II 
Assistant Registrar 

CM to HMJ Vipin 
Sanghi 

AR (Gazette-lB) On promotion as AR. 

Note: All the 'aforesaid officers are to give their joining report in the Establishment Branch immedi~tely. 

By Order, 

Sd/­

(Yash Pal) 
O.S.D. (Estt.) 

Endst. Nos. 17436-44/Estt.IE.2/DHC Date: 13.08.2019 

Copy for information and necessary action to :­

1. Registrars/OSDs/Co-ordinator,DIAC. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrars/ Joint Registrars (Judicial). 
4. Deputy Registrar-cum-PA to Registrar General. 
5. Private Secretaries to Hon'ble Judges. 
6. Officers concerned. 

~ P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 


(ii) on the website of this Court under Chapter 12 ofRTI disclosure. 
8. Personal Files of the Officers concerned. ~ 
9. Guard file. 'V-D . 

~. 
Sunil Lakhina 

Assistant Registrar (Estt.-J) 

..,41) ~~ &.Jo}-~ Re;Yd~(t"Tb ~;;" O#'cs CJr.olD- '~E. c....pL,o,~ """ tf- Jj.·i~"'eI 
~ weJ:...",·~ ..., t::t..;.., Cc:x..v."" • 



.. ",':, .. :. 

,I 

,I 
, OFFICE ORDER 
I 

No.1 040IEstt-II1E. V /DHC 

Dated: 13.08.2019 

"\s per pe directions of t~e competent authority, followin'g posting/transfer is made on the 
Establ shmel of this Court witlt immediate effect:- . . 

1 

S. 
No. 

Remarks Naro. & 1)esign~tion';Jof From To 
the (~licials 

1. Mr. P ~Uj' I Pool of Mr. Ved Prakash Sharma, 
Cou.r ttenc;lant .. ' i' Establishment Assistant Registrar 
(Em~ . Code: 80372814;) (DDO) 

Note: '1'1 J abo~;~-;lI~l~tiolled ofr:Lal wi;1 submit his Joining Report in the Estt.-IT branch positively. 

By order 

i Sd/-

J '.. . . . \j 

Ends. No.1 ,ts-s3/Estt-n.lElvIDHC 

Copy forwa~ed forinformat\on to:-

(HEM CHANDRA PANDEY) 
DEPUTY REGISTRAR (ESTT-II) 

Dated: 13.08.2019 

r .' J 
1. OSD fstt.)/1 oint Regi~frar (Estt. )/Deputy Registrar (Estt.)/ Assistant Registrar (Estt.-

II1Courts) and AOJ (Estt-II/Courts). '.' 
2. Regii.·ar (Cash, Budge~, Accounts). . 
3. Joint· egistrar-cum-Se9retary to Hon'ble the Chief Justice.' . 
4. Depu. Registrar-cum-·P.A to Registrar General. . ' . 
~h?A t t:( Regist.r,,:r (IT) f~f uploading this order (i) on the Intranet of this Court (ii). on the 

webl'te ofthls Court under Chapter 12 ofRTI dIsclosure. 
6. AOJ' ccounts) for bei,~g placed in the personal file of Official.concemed. 
7. Offi 'al Concerned. . 
8. The ffitial c011cernedl with a direction to upkeep the aforesaid posting detail in the 

Mast~r Data. 'i 
9. Guarg file .. ' . 

·t ............... I 

ADMN. OFF~) (ESTT.-II) 

", I 

:I 

.. d 

i 

i 

\1 

.. .-
'.' j 

.. .. ,I 



• 0 HIGHl(f;OURT OF DELHI: NEW DELHI 

~ESTABLISHMENT.II BRANCH) 

No.1041/Estt-II1E.V/DHC 

Dated: 13.08.2019 

OFFICE ORDER 

r:...s per 1e' directions of ttle competent authority, following postings/transfers are made on 

the Es 
ablish ent of this. Court~ith immediate effect:-	 . ' 

' • .I 

RemarksFrom 	 To. Nam & Designatio.;! of 
No. thee fticialsi 
l. Mr. ryparat Bhushan, I Pool of Establishment Registrar (Vigilance) Vice SI.No.2 J ~ Cou~~ttendantl below 

(Eml 	 Code: 4712193~) 
Pool of Establishment 

Cour . !Attendant , 
2. Mr. ~ .ohit,·;l Registrar (Vigilance) 

I 
(Em' 	tocie:93f0945~)

L- o-tL~~H-~--~~--~--~--------------~----------------~----------

lNote: Th ;tbovc-mentioncd Offi~il1lS will submit their Joining Report in the Estt.-Tl branch p~sitively. 

By order 

Sd/* 
(HEM C~ANDRA PANDEY) 

DEPUTY REGISTRAR (ESTT-II) 

Dated: 13.0S.i019Ends. No.1 rr54~62IEstt-IlJElvmHC 
Copy forwa~Ied for informatron to:­ j 

l. 	 OSD~j: ,stt.)/J()int. .Regis.frar (Estt.)/Deputy Registrar (Estt.)/Assistant. Registrar (Estt· 


LUCOI'ts) and AO] (Estt.:.II/Courts).· , 

2. 	 Regi. ar (Vigilance). I 
3. 	 Joint . egistrar-cum-Sedretary to Han 'bie the Chief Justice. 
4. 	 Depu ~ Registrar:tum-RA to Registrar GeneraL . 

(\5 .. /'- PA t~IRe~i~.t,r~r (r:n fo.t uploading this order (~) on the Intranet of this Court (ii) on the 
V- websi~e oftl118 Court unper Chapter 12 ofRT! disclosure. 
6. 	 AOJ t~ccounts) for beiwg placed in the personal file of Officials concerned. 
7. 	 Offic' als Concerned. 
8. 	 The .ticial concernedJwith a direction to upkeep the aforesaid posting detail in the 

Mast 	 Data . .. 
9. 	 Guart! file. 

~.~ 
j ',', 

""" De.."~J ~~ ilv<nr~'-\ R~,.,-J.-· (I..... ', I . . ....1-.,..., .u T fl' ..r 	 (J 0 If ." t..r-"< r/ !::>'E' .....,..,-q6Vl.""" .,."l..... .., """.., ~, .,.,. 
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........ 
 HIGH COURT OF DELHI: NEW DELHI 

(ESTABLISHMENT-II 'BRANCH) . 


, , ... '. No.1 047IEstt-lIIE.VIDHC 

Dated: 14.08.2019 

As per: th~:dl~ections of the competent authority, following 'posti~gs/transfers are made'on 
the Establishmeri(ofthis Court with immediate effect:­

. "'.;' 

'S. 
No. 

Name' &: :Designation of 
the' Offidals ' . 

, From To Remarks 

1. Mr. Jai.SfIigh Bisht, 
Court ~:sfer 
(Emp'-CoCte: -10001362) 

Court of 
Hon'bleMr. Justice 

Talwant Singh 

'-, Poolof 
Establishment 

-

I 

2. Mr., Hari,~h:Ahlawat, 
Senior Pets,onal Assistant 
(on Diverted Capacity) 
(Emp. Cijj:i'e: 3368) 

Pool 'of 
Establishment 

Court of 
Hon'ble Mr. Justice 

Talwant Singh 

Vice Sl. 
No.1 above 

Note:' " 
1. 	 Mr.Hadsh'·Ahlawat~ Senior Personal Assistant (on Diverted Capacity) shall not claim any salary, allowances 

and other'benefits attached to the post of Court Master, as undertaken by him. 

'2. The abo~~~aid officer/official will submit their'Joining Report in the Estt.-II branch positively. 
. 	 . .. ' . 

,.' ..... , 

By order 
:.... : : 

Sd/­

(HEM CHANDRA PANDEY) 
DEPUTY REGISTRAR (ESTT-II) 

: .. "., 

Endst. No. 17S64:J73/Estt-IIJE.VIDHC 	 Dated: 14.08.2019 . 
.".'., 

Copy forwar.de~:f()rinformation to:-. 

1. 	 OSD(Estt.)ijoint' Registrar (Estt.)/Deputy Registrar (Estt.)/Assistant Registrar (Estt.­
II1Courts).and AOJ (Estt-IliCourts). 

2.. Registra{CC,ash, Budget, Accounts) . 

. 3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 


4. 	 Deputy Registrar-cum-PA to Registrar General. 
5. 	 Private $.eci-etary to Hon'ble Mr. Justice Talwant Singh. 
~ P A to Rt}gistrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the 

website Q:(this Court tinder Chapter 12 ofRTI disclosure. . 
7. 	 AOJ . (Esfa;blishmentlAccounts) for being placed -in the personal file of Officer/Official 

concerne<;I:::,':' , ' 
8. 	 ,Officer/Official Concerned. 
9: 	 The officral,;concerned ·~ith a direction to upkeep the aforesaid posting detail in the 

.Mas,ter p,ata:, 	 ' 
. 10. Guard file.::,: 	 1fY''. , . 

:.' ..": .... :. 	 C1
~ .. '. ADMN. OFFICER (JUDL.)(ESTT.-II) 

.- " 
' .. ' 

.~ '.,L;~J "0' i.rJUY'H,() R.e.s;fl'JtJ"-l"'" (IT} f.e L.....pLo"f~ ~ thE r",1.1'-"'1'"l{1 2> 
~ite . ::';';:.tI,r" G.c-. ,J.. 

. .' . 
. " .'::. 

. .' .",'.' 

:11) fIT}::, 
~ 
~.....". 

, . :.' , 



L • HIGH1COURT OF DELHI.: NEW DELHI 

NOT I F I C AT ION 

No.435/EstUDHC 
Dated: 07.06.2019 

In exercise of the powers vested under Article 229 of the Constitution of India, 

Hon'ble the Chief Justice of this Court has been pleased to make amendments in 

"Delhi High Court Establishme~t (Appointment and Conditions of Service) Rules, 1972" and 

"Delhi High Court Staff (Senidrity) Rules, 1971". The rules as amended are annexed as . . -

Annexures 'A' and 'B'. The s~_id amendments shall come iflto force with immediate effect. 

Endst. No. 12621-23/EstlUE 1/DH C 

By Order, 

Sd/-
Dinesh Kumar Sharma 

Registrar General 

Dated: 07.06.2019 

~ P.A. to Registrar (IT) for uploading this Notification (i) on the intranet of this Court 
and (H)-on the website of this Court under RTI disclosure at Chapter 12. -

2. P.A. to Registrar (Special/Examination Cell except DHJS and DJS) for 
information. 

. 3. Notice Board. ~~ 
Deputy Registrar (Estt.) 

~J ...t.WciR:..j~(1 w~H,~ p.ea:/) ~(JT)J -H.~ tlui;,",' CA-J.j~ ~~ ....."loDlcL.-<I 0')., it.... . 

• 



.', " :.... 
· " 

HIGH COURT OF DELHI: NEW DELHI ':>",:, 

'0. ' 

(ESTABLISHMENT-II BRANCH),··, . 
· .' ,. 

No.1 049/Esi:t-IIlE.VII;>HC 

Dated: 14·.08.20i9." . 
. :;*,' ,'. 
...:', .. ,OFFICE ORDER 

As per the directions of the competent authority, following postings/transft(rs are made on 
the Establishment of this Court with immediate effect::- . ,,": ' 

:. '0' • 

" 

S. 
No. 

Name & Designation of 
the Officials 

From 'To 
.. 

' ... 
, .. 

Remarks 

1. Mr. Trilok Singh," 
Court Attendant 
(Emp. Code: 10001429) 

Pool of Establishmen:t Mr. Satish Chander 
Thaldr>,<'.. 

Deputy Regjs~ar . 
(Protocoi»,':· . 

Vice SI.No.2 
below 

2. Ms. Bimla, 
Court Attendant 
(Emp Code: 10001411) 

Mr. Satish Chander 
. Thaldi 

Deputy Registrar 
(Protocol) 

,Pool ofEstabljshrhent
· . 

. \ .. 
. , 

' . 
" 

,',' " 

-

.', 

Note: The above-mentioned officials ~i11 submit their Joining Report in the Esi:t.~Ii b~il.n~~:~~sitivelY. 
: . ":".'. 

By orner 
Siti:::~' . 

'. ',,' 

'j, '." 

<" •. 

(HEM,CHAND~PANDEY) 
DEPUTY REGISTRAR (ESTT -II) 

· . . '. 
",' . . ', , 

Endst. Nod7584':'93/Estt-ll.!E.VIDHC 	 Dated: 14.~08~2019 
',', ," 

· ;: . : .'.Copy forwarded for information to:­
, , ',' , 

1. 	 OSD(Estt.)/Joint Registrar (Estt.)/Deputy Registrar (Estt.)/Assistartt . .';Registrar (Estt.­
II/Courts) and AOJ (Estt-II/Courts). ':.' .. 


~.. Registrar (Protocol). >>:: 

3. 	 Joint Registrar-eum-Secretary to Hon'ble the Chief Justice. ,' .. 
4. 	 Deputy Registrar-cum-PA to Registrar General.·· :':: 
5. 	 Deputy Registrar (Protocol). .; :: ,'. 

. ......¥. . P A to Registrar (IT) for uploading this order (i) on the Intranet of thi~ '.coUrt (ii). on the 
website of this Court under Chapter 12 ofRTI disclosure. ' .. " ,.... . 

7. 	 AOJ (Accounts) for being placed in the personal file ofOfficialsconcem,ed. 
8. 	 Officials Concerned. ... '. :. 
9. 	 The official concerned with a direction to upkeep the aforesaid pbstJ:D,g detail in the 

Master Data. .• :. '. 
10. , Guard file. 

..... ~.• \~r4' ,
" ~::~\,,: 

ADMN. OFFICER (J.:UPL.) (ESTT.-II) 

: .-':.-, 

........ 

.... " . 



: :. :,.;" 

.' " .HIGH COURT OF DELHI: NEW DELHI. .~ , ' .' . 
' ..,.'.: .(ESTABLISHMENT-II BRANCH) 

No. 158!E~tt~nlE.vIDHc 
" .. ".' 

Dated: 14:.9;8;2019 

CORRIGENDUM 

.-.: '-.. 

In continuation of Office Order No. 980IEstt-IIlE.VIDHC dated ':'-.26.07.2019, the 
, designation qf the official mentioned at Serial No. 05 namely, Mr. Mukesh: be~Iig Emp. Code 

No: 10001596, may be read as 'JQdicial Assistant~ instead of 'Senior Judicr~i :Assistant'. 
':,' : :' 

..... ' 

Sd/;,:,": .. 
":., . 

", '.:" 

(HEM CHANDM~'PANDEY) 
DEPUTY REGIS;f~R (ESTT -II) 

\ ,.'. 

Endst. No. 17594-17602IEstt-II.IE.VIDHC Dated: 14.0Sj019 

Copy forwarded for information to:- ' 

, 1. Registrars/Joint RegistrarslDeputy Registrars/Assistant Registrars of t~~'~e~e'd branches. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. ' . ' 
3.' Deputy Registrar-cum-PA to Registrar General. ' ' :•. , 
~ P A to Registrar (IT) for. uploading this order (i) on the Intranet of this:Cowt (ii) on the 

website ofthis Court under Chapter 12 ofRTI disclosure. '. ';::. ' 
5. Administrative Officers (Judicial) of concerned branches. . '. " , 
6. AOJ (Accounts) for'lJeing'placed in the personal file of Official concerned.· 
7. Official Concerned. . '<:.' 
8. The official concerned with a direction to update the aforesaid detail in·th.e Master Data. 

9. Guard flie. ~. 

, ADMN.OFFICER(JP.l?L.)(ESTT.-1I) 

'~~'~ 
: ..... '\':'11091 ~\, 

, V P- ~'~R:~,I) trc-- ni} 
:. ','. 

, .". , 

, : ':.' . 

" '.' 

'" . 



,":.' 
,':.: :-: ':': ':." . 

.., ::.... : 

",'.:.: '. 

HIGH COURT OF DELHI. :. NEWDELID 

No.1 1 2 OlEstt.IlE2IDHC 

Date:04.09.2019 
". '. '.~ '.: ,', '. ,. 

" .' ..' , 
OFFICE ORDER 

The Corn'p.~tentA{lthority of this Court has been pleased to order that Ms. Meena Bhardwaj, 
Joint' Registrar: [(WdtLto III, RKP (Writ), PIL, P&.~ and Receipt & Despatch)] will also work as 
Nodal Officer' for":.~he. work relating to the publication of Annual Report' and other miscellaneous 
works relating :t«Aiirilial 'Report Cell in addition to her own duties instead of Ms'.. Ritu Sharma, 
Deputy Registrat;\ii'i1::fuiiher qrders. . . 

. ',', '.
:', '::: ':.,' 

By Order, 

Sd/­

(Yash Pal) 

... 

,,: ." 
; ,.' ' 
'''; " 

.,..., . , " O.S.D. (Estt.) 
, '''',', .', 

.:.:.'. :. 

Endst. Nos·.1916~ldl!E~~tt;IE.2IDHC Date: 04.09.2019 
"" ,'. 

Copy for itif6)m~tjonandnecessary action to :­

1. Registr~i~/os]js/C~~ordinator,DIAC.· . 
2. Joint Reii~trar,.cum~S~cretary to Hon'ble the Chief Justice. 
3. All Joiht.'Registrars/ Joint Registrars (Judicial). . 

4.· DeputY:~R~gi~traJ.~-cUm:-PAto Registrar General. 

5. Private::$'e:c~etanes ~o Hon'ble Judg~s. 
6. Officers·:·d.oricerried: 
~ P;f\ to: ~R~gistrru: (IT) for uplo.ading the Office Order (i) on the intranet of this Court 

(ii) oti)he·.\vdjsite of this Court under Chapter 12 ofRTI disclosure. 
8. Persori~(F.il¢s~of the ·Officers concerned. 
9. Guar.dfil~~::. : • : : 

. ': .':'::',." . 
. ",.­ Sunil Lakhina 

, ," .' ... Assistant Registrar (Estt.-I) 
'" 

, : : .', ',' " 

...,'....:.,., . 
?4h·dJ~tC.~J l.~cnr1J,J fl..e.sj!JtJ\.P<A. (i7)~ be ...."l.oDckcl _ tt..a. Jj.·.f""'''e~ ~ l.)~il-e.. 

....f. fA 'n ~:t..;'. :.. ' .. 

. ":,, :'.: " ' , 

. . :".. , 
... ". .' .: 


, . ':.: " 


', ...... ' 

", " '.', 

.... , " : .'. :.. ' 

'.' ,...:;.; 
,".'::, ",: .": '--...................----------~-



HIGH COURT OF DELHI : NEW DELHI~ 

No. 1332/Estt.IIE21DHC 

Date: 22.10.2019 

OFFICE ORDER 

Hon.'ble the C:hie.f Justi~e has been pleased to make the following postings/transfers of 
OffiIcers of thIS Court wIth ImmedIate effect :-

SLNo. Name & Designation of From RemarksTo 

the Officer 

AR (Filing) Vice S1.No.2 Mr. Rakesh Kumar ARCGazette-lIB) 1. 
Assistant Registrar 

-

Vice S1.No.l AR (Filing) Ms. Anuradha Jaiswal AR(Gazette-IIB)2. 
Assistarit Registrar . 

Note: All the aforesaid officers are'to give their joining report in the Establishment Branch immediately. 

By Order, 

Sd/­
(Yash Pal) 

O.S.D. (Estt.) 

Date: 22.10.2019Endst. Nos. 22806-22815A/Estt.IE.2IDHC 

Copy for infonnation and necessary action to :­

1. RegistrarslOSDs/Co-ordinator,DIAC. 
2. Joint Registrar-cum-Secretary to Hon~ble the Chief Justice. 
3. AJJ Joint Registrarsl Joint Registrars (Judicial). 
4. Deputy Registrar-curn-PA to Registrar General. 
5. Private Secretaries to Hon 'ble Judges. 
6. Officers concerned. 
7. A.OJ. (Estt.II) with a request to arrange to upkeep the aforesaid posting detail in the 
M~D~ , 

~. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
(ii) on the website of this Court under Chapter 12 of RTI disclosure. 


V 9. P.A. to Joint Registrar (Estt.-I & II) for updation in "posting details" on P.LS. 


. 10. Personal Files of the Officers concerned. 

11. Guard file. 

Sunil Lakhina 
Assistant Registrar (Estt.-I) 

'/4...6 ~J'le<!"'~d 6;.) t..JOY~d ~/)1..J1.Ao'" (17» be.. ~loO(c1.es::' .......... J1...,.r.. I')? t~'1€'~ k 

(.).).0/l ;.,..e. of #. l/) 6::.\..<.1',,1< 
~-)~)i»)(? 

~Il d'o 1?~/) tJI..&Vl. ( fTj 

.~. 

I 



HIGH COURT OF DELHI NEW DELHI 

OFFICE ORDER 

No. 1387/Estt.IlE2IDHC 

Date:07 .11.2019 

The Competent Authority of this Court has been pleased to order that 

Mr. K.K.Bishambhu, Deputy Registrar [Writs I to III, RKP (Writs)], shall look after the work 

relating to PIL Cell, in addition to his own duties, till further orders. 

Endst. Nos.23723-32IEstt.lE.2/DHC 
Copy for information and necessary action to :-

1. Registrars/OSDs/Co-ordinator,DIAC. 

By Order, 

Sd/-

(Vandana Kairon) 
Joint Registrar (Estt.) 

Date : 07.11.2019 

2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 

3. All Joint Registrars/ Joint Registrars (Judicial). 

4. Deputy Registrar-cum-PA to Registrar General. 

5. Officer concerned. 

6. A.OJ. (Estt.II) with a request to update the aforesaid posting detail in the Master Data. 

v:J. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 12 ofRTI disclosure. 

8. P.A. to Joint Registrar (Estt.-I & II) for updation in "posting details" on P.LS. 

9. Personal File of the Officer concerned. 

10. Guard file. 

Sunil Lakhina 
Assistant Registrar (Estt.-I) 



, ,; .. . ." . ":':,., .' 


, ::;.' ". '.:-' '.' : 


" , " 

:,':':<,', ',HIGH COURT OF DELHI : NEW DELHI 

No. 15041Estt.IlE21DHC 

Date: Q6.12.2019 

OFFICE ORDER
'. .:':"':", . 

The com~:6i~L~:~~iiityOf this Court has been pleased to make the following posting/transfer of 
Officers of this:',C},Urt:\Yith .iminediate effect :- , ",.:. ' ., ,'.... '. . .' . 


" '/.:'.:::'::,,::' ,', :,., . , 


, .' ...'. : " , ' ,', " 

I SI. I Name:'&"4¢sigIl~fion'" ' 
No o(,th.t(~tfic~r: ::, ' From To Remarks 

1. Ms. Vandana'K~iron,~' 

J oint ~e'~:i~~~f;::':::: '~':::'~ ~ :,:', 
JR (Estt.-I & II) JR (Estt.-I) Vice S1. No.2 

2. ~~~~i~::\~:I,:::..'::' ' JR (Estt. and 
cases of Estt.-I 

Court 
& II, 

JR (Estt.-II and 
cases of Estt.-I 

Court 
& II, 

Vice 81. No. 1 

i 

I 

" .. 
, ' 

.. 

':.. 
" 
", " 

, , 
" 

" 
" " 

." , 

" 

.. ' , deployment of staff in " 
" 

" 

: Courts and Registry,.. .. .. 
" .. ' ' PIO-I and Nodal 

" , 
.. 

Officer for" payment
," 

i.. , 

issues of Data Entry.... .. ' ' 
" , , 

':1 Operators).
,', ..... , , 

...... , , 

deployment of staff in 
Courts and I Registry, 
PIO-I and Nodal Officer 
for matters relating to all 
Contractual Employees). . 

, :. 

..... '. 
', ... .,... . 

,':::", ':. .. 
" 

" . By Order, 

,Sd/­
(Yash Pal) 

'" O.S.D. (Estt.) 

Endst NOsi?62f:~~7IES~)E.2IDHC Date: 06.12.2019 

Copy forin(oJjpatibl:i:and necessary action to :­

I, Regi~'ii#~~bs~szcO~o~dinator,DIAC. 
2. Join(R;egfsttar~c.Um~Secretary to Hon'ble the Chief Justice. , 
3. All Joi~(R¢g1stt~1 :Joint Registrars (Judicial). 
4. Deptity,t(~gi,strar~c~-PA to Registrar General. 
S. Private '~f~i.etar:ie~:,to Hon'ble Judges. 
6. Offi~er~\~p,*~,~il1ed~ , 

--.-:r. P.A"tb:J~:egrs,~tar:,,(It) for uploading the Office Order (i) on the intranet of this Court 
(ii) Qfl\hih.ye~site,ofthis Court under Chapter 12 ofRT! disclosure. 

8. PersQ~~tF.ll¢,s:"~f:the 'Officers concerned. 

9. GU~~,;~l~:{y',\i::,:":",:,:' 
•• ' :.:: • ,TO.. • 

;:,:»/,j,:':~;':::'.':';::' 
, , Assistant Registrar (Estt.-I) 

Sunil Lakhina 

:~~.~"~.J>LV:~~~d'~::(~: t,n 

.' .. ': .... 

, .", . . 



HIGH COURT OF DELHI: NEW DELHI .. 


No: 1539 IE1/Estt.lDH C 
Oated:17.12.2019 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to post Mr. Sidharth Mathur, 

a member of DHJS, as Joint Registrar (J~dicial) (CPC) and Ms. Aparna Swami, a 

mem.ber of DHJS as ·Joint Registrar (Judicial) (CJC Mini ~ecretariat and Rules) on 

deputation basis in this Court. . 

The said transfer/posting shall be made effective with effect from the date 

Ms. Aparna Swami assumes charge of her office in this Court after completion of her 

training programme. 

Sd/­
( YashPal) 


. 0.5.0 (Estt . .) 


Endst. No.26351-59/Estt.lE1IDHC 	 Dated :.17.12.2019 

Copy for information and necessary action to :­

1. Registrars/OSDs/Co-ordinator(DIAC). 

2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice .. ' 

3.' All Joint Registrars/ Joint Registrars (Judicial). 

4. D.R -cum-P.A to Registrar General. . 

5. Private Secretaries to Hon'ble Judges. 

6. Officers concerned . 

...::I-: 	 P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of th is 

Court (ii) on the website of this Court under Chapter 12 of RTI disclosure. 

8. Personal files of the officers concerned: 


9.· . Guard·file. 


Sunil Lakhina 

Assistant Registrar (Estt.-I) 




HIGH COURT OF DELHI' NEW DELHI 

OFFICE ORDER 

No. 1547/Estt.lE1/DHC 
Date: 20.12.2019 

The Competent Authority has been pleased to assign the work relating to 

RKD-Weeding/Appellate/OriginaJ to Mr. Atul Kumar Sharma, Registrar [Managemel1t 

& Coordination Cell (BMCs District Court.s)], in addition ·to his own' duties, tiil further 

orders. 

Endst. Nos. 26615-24/EstUE.I/DHC 

Copy for information and necessary action to :-

By Order, 

Sd/-
( Yash Pal) 

OSD (Establishment) 

Dated: 20.12.2019 

J.. All Registrars/ OSDs/ Co-ordinator, Delhi International Arbitration Cen:tr~ (DIAC). 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrars/ Joint Registrars (Judicial) 
4. D.R.-cum-PA to Registrar General 
5. P.Ss alw Hon'ble Judges. . 

~. P.A to Registrar (IT) for uploading ,the office order (i) on the intranet of this Court 
and (ii) on the website of this CouJ0: under Chapter 12 of RTI disc,losure. 

:-::;7;,..; P.A. to Joint Registrar (IT) for updation fo '~posting details" in P.I.S 
8. Officer concerned. 
9. Personal file of the Officer concerned. 
10. Guard tile. 

Sunil Lakhina 
Assistant Registrar (Estt.) 



" 

HIGH COURT OF DELHI :. NEW DELHI 

NOTIFICATION 

No. 01/Estt.lElIDHC 
Date:04.01.2020 

Hon'ble the Chief Justice has been pleased to repatriate Mr. Dinesh Kumar 

Sharma, an' Officer of Delhi Higher, Judicial Service presently working as 

Registrar General in this Court on deputation basis to his parent cadre w.e.f 06.01.2020. 

Further, Hon'ble the Chief Justice has been pleased to appoint Mr. Manoj Jain, 

an Officer of Delhi Higher Judicial Service, presently working as Officer on Special Duty 

(OSD) on deputation basis in this Court, as Registrar General of this Court w.e.f 

06.01.2020. 

Endst. No. 07-22/EsttJE1/DHC 

Copy forwarded to :-

By Order, 

Sd/­
(Yash Pa.1 ) 

aSD (Establishment) 

Date: 04.01.2020 

1. ThE! Joint Secretary to the Government of. India, Ministry of Law & Justice, 
Department of Justice, Jaisalmer House, New Delhi. . 

2. The Chief Secretary, Govt. of NCT of Delhi, New ~elhi. 
3. The District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 
4. All the District & Sessions Judges, Delhi/N!9w Delhi. 
5. Officers concerned. . 
6. The Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of Delhi. 
7. The Registrar General"all High Courts in India. 
8. All Registrars! OSDs/Coordinator (DIAC). 
9. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. ,. 
10. All Joint Registrars! Deputy Registrars.' 
11. Deputy Registrar-cum-P.A:to Registrar General, Delhi High Court. 

, 12. P.S. to Hon'ble Judges, Delhi High Court. . 
13. Admn. Officer (Judl.), Accounts Branch. . 

$~.A to Registrar (IT) for uploading the office order (i) on t~e Intranet of this ,Court and 
(ii) on the website of this Court under Chapter 12 of RTI disclosure. . 

15. Notice Board, Delhi High Couft. ' 
16. Guard File. 

~? 
(Vandana Kairon) , 

Joint Registrar (Estt.-l) 



!.' , 

, . 

IDGHCOURT OF DELID NEW DELID 

, " ' ..... f' '. : 

No:03IEstt:lE" IIDHC 
._ .... Date:.'06:0L2020 

M .. __ ._ .. __ , 

ORDER 

H6~'ble the Chi~f Justic~ .anq Hon'ble Judges of this'-Court~ ha~ebeeIipI~ased to 

, rep~~iate,.Mr. cAnil :Kurnar and Mr; Rakesh Kumar-IV, members of Delhi Higher Judicial 

Service, wo~king, as Jomt Registrars (Judicial) in this Court on deputati~n basis, to their parent 

dep~ent . With' ~ffect ftoni 06.01.2020~ in tenns of' Order No. 63IDHC/Gaz./G-

INI.E.2(a)li019 dated 24. i2.20i9 issued by this Court. '-. ' ' , . 
" ........ . , 

. " 
TheirLord~hips have been further ~leased to appoint- (l)' Mr.~, SUiya,;Malik Grover­

(vice Mr. AnilKum'ar) and Ms. Twinkle Wadhyva (Vice Rakesh Kumar-IV) as Joint Registrars 

(Judicfal),inthis ~otirton 4eput~tiQ.~ b~is with effectfrom 06'.01.20f\0.:: . 
, ", ',' ";"J:"'*:f~~'" ' .. /'. .' "\ . ',' '. . .. ' 

. \. 

:-.'::SyOrder, 

. '.' SdI- .' -
/,(DibeshKul)1ar Shitl~ma) 

Registrar General 

Endst. No.1 62-741 Estt;lEllDHC, ! 
Dated: 06,01.2020, 

, . . ~ 
'. ' . 

1. "The Principal.Secretary (Law,'Jilstice & Legislative Affairs). Govt. ofNCT 6fDelhi 

2. The District & S~ssionsJudge (HQ), Central District, Tis Hazari .courtS'; DeIhL 

3,' ~ All RegisttarslOSDs/Co;.ordinator(PIAC), 

4. Joint ,Registrar cum Secretary toHon'ble the Chief Justice 

,5 .. -The Pay & Accounts OfficerNo;X.XI,Delhi High Court. 

" 

, ,6. All Joint RegistrarslDeputy Registrars, , 
..' ... 

7.. Deputy R~gisttar-cum-PA to Registrar Geile'ral. 
. . . .' . 

J: . P.A to Registrar (IT) with the request to upload the order (i) on the intranet, of this Court (ii) 
on the website of this Court under Chapter 12 ofRTI disclosure. .' . . 

. I 

9. Private Secretary to Hon'ble Judges -

_ -10 .. Ad~n.Officers qudL)ICo~rt MasterS/Librarian . 

. 11. Officers concerned . 

-. 

. 12.' To be placed in the personal file oftl\e officers concerned . 

. :" 
13. Guard File. 

. ~.~"~ ·WD~ R~/,)~(IrJ.., -My, 

'~'~.A:f<!..> ufft,0 ~1; 

. -~" 

. . '>i-' 

f\w7 
'J6lntRegistrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 
.J '.. (> . 

No.52/Estt.lE1/DHC 
Date: 16.01.2020 

, ,OFFICE ORDER 	
0, 

.~ , ~ . 

... 
" ' 

The Competent A.uthority has ~een pl~~sed to nominate Mr. T.R. Nagpal, Registrar 
~ " 

(Writs I to III, ~KP (Writs), PIL, PSA and Receipt & Despatch, Digitisatio'n and Training to 
•. " 	 '1' 

staff of this Court) of this Court to look after the work of Cash, Budget & Accounts branches, .. 
in addition to his own, duties during' the, period when Mr. Anil Kumar Kaushal, Registrar 

' 

(Cash, Budget & Accounts) is on leave i.e. frpm 16.01.2020 to ,21.01.2020. 

By Order" 

Sd/­
, (Yash, Pal) 

, OSD (Establishment) 
, I 

Endst. No.l013-20/Estt.lE.IIDHC 	 , Dated: 16.01.2020 

...Copy for. information and necessary action to :­

1. )An Registrar/OSDs/Coordinator (DIAC). 
,. -,' . :­

2. ~Jo!nt Registrar~cum,..S~~retary to Hon'ble the 'Chief Justice. 
, ... 

3. 	 DeputyRegi$fra:r...cu~-"P.A to Registrar General. , " 
,,' 


" "',' .: " . '.) ,: 


4. T~' Pay &:~6counts Officer No. XXl. New 01~hi. 

5. Officers concerned. 

6'. ~ to Regi~tr~r (IT) for uploading the office :order (i)' on. the intranet'of this Court and 
v~ton tre we~site of.this Court under Chapter 12 of RTI disclosure., ' 

7. Personal file of th~ Officers coneerned. 
• 

.... 	 . fQ ~\;.~~8. Guard file.. 
\ 

. 
. 

..~-
Sunil Lakhina ' 

Assitant Registrar (Estt.-I) 

~ ~ bca. ~AA;j:, f\~/.'t~ ('-r.;J., H,;'" of(f~ ()I'~ .J;~ v..p~Q~ 
Q">'"> -#-.<:. I~t..r""Q"'«'l,: -1 fft,';.,' c..oIM/. ,~~,~, ,­

, '" 16'QtI~ 
PII h,.~~(')t~(rT.l. 

" . ~ . 
, iii, 

" . 
J!lI. , 

.. 




HIGH COURT OF DELHI NEW DELHI 

No. II 0IEstl.UE2/DHC 

Date:27.01.2020 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of 
Officers of this Court with immediate effect ;­

i SI. Name & designation of the 
From To Remarks . No officer 

I. Mr. Anil Kumar Arora JR (Gazette-lIB) JR (Protocol) 
Joint Registrar 

2. Ms. Madhu Singhal JR (IT & Sty.) JR (Gazette- Vice Sl. No. I. 
Joint Registrar lIB) 

3. Mr. Rajeev Kumar Chauhan DR (IT, Sty. & JR (IT & Sty.) On promotion as JR 
Joint Registrar Digitization) and vice SI. No.2. 

4. Mr. Shameem Ahmad DR (P&P) JR (P&P) On promotion as JR. 
Joint Registrar 

5. Mr. K.K. Bishambhu DR [Writs I to Ill, DR [Writs I to 
Deputy Registrar RKP (Writs) & III, RKP 

PiLl (Writs) and 
Writs (Decided 
Cell)] 

6. Mr. Neeraj Goel DR (Gazette-IB) DR [PIL (Civil Vice Sl. No.7. 
Deputy Registrar & Criminal) 

and JJC] 

7. Ms. Ritu Sharma DR (PIL-Civil & DR (P&P) Vice SI. NO.4. 
Deputy Registrar Criminal, JJC, 

Nodal Officer-
Annual Report) 

8. Mr. Ajeet Kumar Jha AR (Library) DR (Gazette- On promotion as DR I 
Depllty Registrar IB) and vice SI. No.6. . 

9. Mr. Shakeel Ahmed AR (Protocol & DR (IT, Sty. & On promotion as DR 
Deputy Registrar Hospitality) Digitization) and vice Sl. No.3. 

10. Mr. Amit Chhabra AR (Rules and CJC AR (Protocol) 
Assistant Registrar Mini Sectt.) 

II. Ms. Shakun Anand AR-cum-PS to AR (Accounts) 
Assistant Registrar HMJ R.K. Gauba 

12. Mr. Hitesh Kumar AR (Writs) AR (Rules and Vice SI. No. 10. 
Assistant Registrar CJC Mini 

Sectt.) 

13. Ms. Jasmeet Bhatia AOJ [Inspection AR (Writs) On promotion as AR 
Assistant Registrar (App!.-I)] and vice Sl. 12. 

14. Mr. Darshan Kumar Godara PS to HMJ Rajnish AR (Protocol On promotion as AR 
Assistant Registrar Bhatnagar & Hospitality) and vice SI. No.9. 

Note: All the aforesaid officers are to give their joining report in the Establishment Branch 
immediately. 

By Order, 

SdI­

(Yash Pal) 
O.S.D. (Estt.) 

• 




Endst. Nos.2212-22/Estt.lE.2/DHC 

Copy for infonnation and necessary action to :­

I. Registrars/OSDs/Co-ordinator,D1AC. 
2. Joint Registrar-cwn-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrarsl Joint Registrars (Judicial). 
4. Deputy Registrar:cum-PA to Registrar General. 
5. Private Secretaries to Hon'ble Judges. 
6. Officers concerned. 

Date :27.01.2020 

J. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
(ii) on the website of this Court under Chapter 12 ofRTI disclosure. 

8. PA to Joint Registrar (Estt-I) for updation of "posting details" in P.I.S. 
9. The official concerned with a direction to upkeep the aforesaid posting detail in the Master 

Data. 
10. PersOnal Files of the Officers concerned. 
11. Guard file. 

"0 '14"fl.""';h~ H."", 0#/",­

w.:./.A:/e .., "tI,:", c:.-" t . 

Sunil Lakhina 
Assistant Registrar (Estt.-I) 



HIGII C::()URT OF in:LIII ': NEW m:i.HI 

··No:169fEstt.IE-1IDHC 
Date: 01.02.2020 . 

NOTIFICATION 

In continuation of this Court's Order No. 15391E-I/Estt.IDHC dated 17.12.2019, 

Ilon'hle the Chief Justice has been pleased to make following appointment on the establishn;lent 

or this ('ourt :- .. 

S~.-N,;:J "Name of the oflice~-& 
I Post held 

I. Ms.Aparna Swami, 
Member of Delhi Higher 
Judicial Service 

___ . L ______, 

Flllbl. "n. 2782·94/EslI.lE·1/0l1C 

CUP)' rurwarded to: 

'--p-O";it~;;hi~h----r-' Remarks 

appointed ' 


JO~-"--"--RCgistra~~I"With effect from 24.12.2019. 
(Judicial). (CJC Mini (FIN) till further orders against 
Sect!. and Rules) on the existi'ng, vacant post of 
depu,tation basis in Joint Regislrar. 
Level 14 or the 7'h epc 
Pay M~.!~L_.___,-L___________.....J 

.' 

BY ORDER 

Sd/­
(Vandana Kairon) 

Joint'Registrar ( Estt.-I) 

Dale: 01.02.2020 

I. The Principal Secretary (Law, Justice & Legislative Affairs). Govl. ofNCTofDelhi. 

.., The District & Sessions Judge (HQ). Central District, Tis Ha7.ari Courts, Delhi. 

:l. All RegistrarslOSDs/Co-ordinator(DAC). 

4. .Ioinl Registrar cum Secretary to Hon'hle the Chief Justice 
5. Thc Pay & Accounts Ofticcr No.XXI, Delhi Iligh Court . 
6. All Joint RegislrarslDeputy RegistrarslDy.Comrollcr of Al<'s. 
7. [kputy Registrar-cum-I'A to Regislrar General. 

\)V" I'.A to Registrar (IT) with the request 10 upluad this nutiftcation (i) on Ihe intranel of this 
Court and (ii) on the website of this ('"urt under Ch~plcr 12 uf RTI disclosure. ' . 

'I. Private SeCretary 10 HOtl'hle Judges . , 
10 Admn. Officers (Judl.)1 Court Masters/ Librarianl System Analyst. 
1I. Officer concerned. 

'12. 'I'll be placed in the personal me of the ofliccr concerned. 
13. Guard File. . 

\ ~. 
Sunil Lakhina , ' 

Assistant.Registrar (Estt.-I) 

i 



No. 332A1Estt.IE-1/DHC 
Date: 16.03.2020 

ORDER 

Hon'ble the:!,Chief ~ustice and Hon'ble Judges of this 'Court have been pleased to 

repatriate Mr. Ravind~r Singh and Mr. Deepak Wason, members of Delhi Higher Judicial 

Service, working as JointRegistrars (Judicial) 'in this Court on deputation basis, to their parent 

department with immediate effect, in terms of Order No. 10/G-lIGaz.IAlDHC/2020 dated 
, 

13.03.2020 issued by this Court. 
, i 

Their Lordships ha~e been further pleased to appoint (1) Mr. Ashish Aggarwal (vice 

Mr. Deepak. Wasonyahd ~s. Savitri (vice Mr. Ravinder Singh) as Joint Registrars (Judicial) 

in this Court on deputation basis with immediate effect. 

" 

By Order, 

Sd/­
I 1 (Manoj Jain) 

Registrar General' 
i I 

Endst. No.7151A-7151L/Estt.lEIIDHC Dated: 16.03.2020 
, ", I 

1. The Principa{Secretai-y (Law, Justice & Legislative Affairs). Govt. ofNCT of Delhi 

2. The District &S~ssions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 
, I ,

3. All Registrars/OSDs/c;::o-ordinator(DIAC). 

4. Joint Registrar 'cum '~ecretary to Hon'ble the Chief Justice 
, 

" I 

5. The 'Pay & Aci,coqnts ~ftlcer No.XXI, Delhi High Court. 

6. All Joint Registrars. 

7. Deputy Registrar-cum-PA to Registrar General. 

Jk" 'P.A to Registrar (IT) :with the request to upload the order (i) on the intranet of this Court (ii) 
on the website ofthi~Court under Chapter 5 of RTI disclosure. 

;, I 

9. Private Secretary;to :Hon'ble Judges 

10. Officers concerned. ' 

11. To be placed in the, personal file of the officers concerned. 

12. Guard File. 

! 
I 

~ 
Joint Registrar (Estt.-I) 

7V> ot,~ 'b~ :Wur~ R~nt~ (t T~" ft, '9 C?~ b~ v.plectob..d 0'1) 



HIGH COURT OF DELHI NEW DELHI 

No. 326/Estt.lE11DHC 
Date: 16.06.2020 

NOTIFICATION 

Hon'ble the Chief Justice has been pleased to make the following 
appointments on the establishment of this Court:­

S.No. 
Name of the 
Officer & post 
held 

Post to which 
appointed 

Remarks 

1. Mr. Sanjay Sharma, 
Joint Registrar 

Temporary Registrar 
in the Level 15 of Pay 
Matrix (as per 7th Pay 
Commission) 

With effect from 
15.06.2020 against 
a vacant post of 
Registrar. 

2. Mr. K.K. Sharma, 
Joint Registrar 

Temporary Registrar 
in the Level 15 of Pay 
Matrix (as per 7th Pay 
Commission) 

With effect from 
15.06.2020 against 
a vacant post of 
Registrar. 

NOTE:- The above appointments are subject to the outcome of the 
representations filed by some of the Joint Registrars, with regard to 
recruitment rules for promotion to the post of Registrar. 

By Order, 

Sd/­
( MANOJ JAIN) 


Registrar General 


Endst. No. 8727-41/Estt.lE1IDHC Date: 16.06.2020 

Copy forwarded for information and necessary action to :­

1. The Principal Secretary (Law, Justice & L.A), Govt. of NCT of Delhi. 
2. All Registrars/OSDs/Coordinator (DAC). 
3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. The Pay & Accounts Officer No.XXI, Delhi High Court. 
5. All Joint Registrars/ Deputy Registrars. 
6. Deputy Registrar-cum-P.A to Registrar General. 
7. Dy. Controller of Accounts. 
8. Assistant Registrar (Courtsl Establishment-II). 
9. Admn. Officer (Judl.), P&P Branch. 
10. Admn. Officer (Judl.), General Branch 
11. Admn. Officer (JudI.) Accounts Branch. 
~ P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this 

Court (ii) on the website of this Court under Chapter 12 of RTI disclosure. 
13. Officers concerned. 
14. Be placed in the personal files of the officers cone r d. . r'l 
15. Guard File. ~&.7-

~...•, 
Sunil Lakhina 

Assistant Registrar (Estt.-I) 



HIGH COURT OF DELHI : NEW DELHI 

No. 333/Estt.lE-1/DHC 
Date: 30.06.2020 

NOTIFICATION 

Hon'ble the ~hief Justice has been pleased to appoint Mr. S.S. 

Rathi, a Member of Delhi Higher Judicial Service, as an Officer on 

Special Duty-cum-Registrar to Hon'ble the Chief Justice w.e.f. 1st July, 

2020, on deputation basis for a period of one year. 

BY ORDER 

Sd/­

(MANOJ JAIN) 


Registrar General 


Endst. NO.9313-29/Estt.lE1IDHC Date: 30.06.2020 

Copy forwarded to: 

1. The Principal Secretary (Law, Justice & L.A), Govt. of NCT of Delhi. 
2. The District & Sessions JUQge (HQ), Tis Hazari Courts. 
3. All Registrars/OSDs. 
4. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
5. The Pay & Accounts Officer No.xXI, Delhi High Court. 
6. All Joint Registrarsl Deputy Registrars. 
7. Deputy Registrar-cum-P.A to Registrar General. 
8. All Assistant Registrarsl Dy. Controller of Accounts. 
9. Assistant Registrar (Courtsl Establishment-II). 
10. Admn. Officer (Judl.), P&P Branch. 
11. Admn. Officer (Judl.), General Branch 
12. Admn. Officer (JudI.) Accounts Branch. 
13. Admn. Officer (Judl.), Gazette Branch. 
14. P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this 

Court (ii) on the website of this Court under Chapter 5 of RTI disclosure. 
15. Officer concerned. 
16. Be placed in the personal file of the officer concern 
17. Guard File. 



HIGH COURT OF DELHI : NEW DELHI 

No.681/Estt.lE-2/DHC 
Date: 24.07.2020 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer 

of officer of this Court with immediate effect :­

81. No Name of the officer 
and designation From To Remarks 

1. 
Mr. Rajender Singh. 
Assistant Registrar 

On being relieved 
by Hon'ble Mr. 
Justice Jayant 
Nath 

Assistant Registrar (P&P) 

Earlier postingl 
transfer as 
Assistant 
Registrar (Genl. 
Admn.-I) stands 
withdrawn 

-­-

Note : The aforesaid Officer is required to give his joining report in the 

Establishment Branch immediately. 

By Order. 

Sd/­
(Anil Kumar Koushal) 

Registrar (Establishment) 

Endst. No.10075-83/Estt.lE.I/DHC 	 Dated: 24.07.2020 

Copy for information and necessary action to :­

L-YOSD-cum-Registrar to Hon'ble the Chief Justice. 
2,. All Registrars/OSDs/Coordinator (DIAC). 
3. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. 	 Deputy Registrar-cum-PA to Registrar General. 
5. 	 The Pay & Accounts Officer No. XXI, New Delhi. 
6. 	 Officer concerned. 
7. 	 P.A to Registrar (IT) for uploading the office order (i) on the intranet of this 

Court and (ii) on the website of this Court under Chapter 5 of RTI disclosure. 
8. 	 Personal file of the Officers concerned. 
9. 	 Guard file. 

.~~ 
(Kishor Kumar) 

Deputy Registrar (Estt.-I) 



~f 


HIGH COURT.OF DELHI: NEW DELHI ". 	 . 

No.372/Estt.lE-9!DHC 
Dated :27.07.2020 

NOTIFICATION 
•.1i>,:: 

In exercise of·' the. powers vested under Article 229 of the Constitution of India, 

Hon'ble the Chief Justice of this Court, in continuation of notification no. 435/Estt.lDHC dated 07.06.2019, 


, has been pleased to make the following Recruitment Rules for the post of Director (Technical) on the 

Establishment of this Court­

~. 

II> 

Name &. Pay Scale for 
the Post Qualifications Mode 9f appointment &Experience 

Director (Technical) 

[ Pay Matrix 13 of ih 
Pay Commission (Pay 
Band - 4. Grade Pay 
Rs. 8700/­ of 6th Pay 
Commission) 1 

(A) For Promotion :­

(B) & (C) For Deputationl 
Direct Recruitment :­

Masters of Technology in 
Computer Science or Information 
Technology/ Masters of SCiences 
in Computer' Science or 
Information Technology/ Masters 
Degree in Computer 
Applications from a Recognised 
University/Institute with minimlJm 
60% marks in aggregate. 

Or 

Bachelor of Technology in 
Computer Science or Information 
Technology from a recognized 

. University/Institute with minimum 
60% marks in aggregate. 

Degree in .Lawl Master of 
Business Administrative from 
a recognised University 9r 
Institute will be considered as 
an additional qualification. 

Age Limit : ­

For Direct Recruitment 45 
years. 

'For Deputation: 50 years. 

By promotion of Joint Director 
(Technical) . with 5 (five) years of 
satisfactory service on the post of Joint 
OJrector (TechniCal) on the basis of Merit­
c,lJm-Seniority. 

I Or 

By deputation from officers of Centrall 
State Governments/Autonomous bodies! 
Research Institutions! Universitiesl Public 
Sector Undertakings holding technical 
posts in Pay Band - 4 (Rs. 37400-67000) 
with <3rade Pay of Rs. 87001- on regular • 
basis or with 5 years regular service in i 

Pay Band - 3 (Rs.. 15600-39100) with 
Grade Pay of Rs, 7600 (6th Pay 
Commission Scales or equivalent Pay 
Matrix of 7'h Pay Commission). 

Or 

By direct recruitment from persons with 
minimum 10 years experience, in the 
case . of those possessing Masters 
degree, and 12 years experience in the 
case of those possessing bachelors 
degree, in the field of IT/Computerisatiof), 
Programming! Software Development 
and Data Processing position in Centrall 
State Governments! Autonomous bodiesl 
Research Institutions! Universities! 
Public Sector Undertakings! reputed 
private sector companies!organizations, 
on the basis. of written test and interview. 

By Order 

Sd/­
(Manoj Jain) 

Registrar General 
Endst. No..10189-93/Estt.lE-9/DHC Dated: 27.07.2020 

Copy forwarded for information and necessary action to :­

1. OSD-cl:lm-Registrar to Hon'ble the Chief Justice . . 
2. All Registrars I OSDs. 
3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice 
4. 	 P'(\' to Registrar (IT) for uploading thi!? notification (i) on the intranet of this Court and (ii) on the 
.' website of this under RTI disclosure at Chapter - 5. ~ 

5. Notice Board. 	 . 
.' . ~ 

. .' . 
Kishor Kumar 

Deputy Registrar (Estt.-I) 

.. 




HIGH COURT OF DELHI: NEW DELHI 

OFFICE ORDER 

No.766/Estt.1E1/DHC 
Date: 07.08.2020 

The Competent Authority has been pleased to assign the Court-work, presently 

being performed by Mr.P.K. Uppal and Mr. J.Tripathi, Registrars to Mr.Ramesh Chand 

and Mr.Lorren Bamniyal, Registrars respectively, in addition to their own duties till 

normal functioning is resumed. 

Endst. Nos. I 0484 - 490/Estt.IEJ/DHC 

Copy for information and necessary action to :-

By Order, 

Sd/-
(Anil Koushal) 

Registrar(Establishment) 

Date: 07.08.2020 

1. Registrar-cum-OSD'to Hon'ble the Chief Justice/ Registrars/OSDs/ Co-ordinator 
(DIAC). 

2. All Joint Registrars/ Joint Registrars (Judicial) 
3. D.R.-cum-PA to Registrar General 
4. P.Ss alw Hon'ble Judges. 
5. P.A to Registrar (IT) for uploading the office order (i) on the intranet of this Court 

and Oi) on the website of this Court under Chapter 12 ofRTI disclosure. 
6. Personal Files of the Officers concerned. 
7. Guard file. 

f\-~ 
Vandana Kairon 

Joint Registrar (Estt.-I) 



.. 

HIGH COURT OF. DELHI NEW DELHI 

"-". - No. 1'03/EsttJE-1/DHC 
Date: 19.,08.2020 

CORRIGENDUM 

"In partial modification of this Court's notification no. 

326/EsttJE1/DHC' dated 16.06.2020 and Office Order no. 

556/Estt.1E't/0HC dated 17.06.2020, 'the name of Mr. K.K. Sharma, 

Registr~r, 'in the said notification and Office Order, be ,read as 

"Krishan Kumar Sharma" for all purposes. 

BY ORDER 

Sd/­
( MANOJ JAIN) 

Registrar General 

, Endst. No. 108S0-66/Estt.l1;1/DHC Date: 19.08.2020 

Copy forwarded to:~ 

1. The Principal Secretary (Law, Justice & L.A), Govt. of NCT of Delhi. 
2. OSD-cum-Registrar to Hon'ble the Chief Justice. 

3} All Registrars/OSDs/Coordinator (DAC). 

4. ' Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
5. The Pay & Accounts Officer No.xXI. Delhi High Court. 
6. All Joint Registrarsl Deputy Registrars. 
7. Deputy Registrar-((um-P.A to Registrar General. 
8. All Assistant Registrarsl Dy. Controller of Accounts. 
9. Assistant Registrar (Courts! Establishment-II). 
10. Admn. Officer (Judl..), P&P Branch. 
11. Admn. Officer (Judl,), General Branch 
12. Admn. Officer (JudI.) Accounts Branch. 
13. Admn. Officer (Judl.), Gazette Branch. 

, 14. P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this 

Court (ii) on the website of this Court under Chapter 5 of RTI disclosure. 


15. Offic~r concerned: ' 

.16. Be placed in the personal file of the officer concerned. 

17. Guard File. 

\ 

Kishor Kumar 

Deputy Registrar (Estt.-I) 


------- ._--_ ­



HIGH COURT OF DELHI NEW DELHI 


( 

No. 834/Estt.l/E2/DHC 

Date: 21.08.2020 

OFFICE ORDER 

Ho~'ble the Chief Justice has been pleased to make the following posting/transfer of 
Officer of thIS Court with immediate effect :­

SI. 
No 

Name & designation of 
the officer 

From To Remarks 

1. Ms. Sadhna Gupta JR [(Original) - JR(RKD, Vice Ms. Sureksha 
Joint Registrar additional hand for Karkardooma Luthra (OSD) since 

finalization of Court) retired. 
Decrees, and In 

addition to this, 
any other work of 
Original Branch 
assigned to her] I 

. Note: The aforesaid officer is required to give her joining report in the Establishment Branch 
immediately. 

By Order, 
Sd/­

(Anil Kumar Koushal) 
Registrar (Estt.) 

Date: 21.08.2020Endst. Nos. 1 0942-52 /Estt.lE.2/DHC 

Copy for infonnation and necessary action to :­

1. Registrars/OSDs/Co-ordinator,DIAC. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrars/Joint Registrars (Judicial). 
4. Deputy Registrar-cum-PA to Registrar General. 
5. Private Secretaries to Hon'ble Judges. 
6. Officer concerned. 
7. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 12 of RTI disclosure. 
8. PA to Joint Registrar (Estt-I) for updation of"posting details" in P.LS. 
9. The official concerned with a direction to upkeep the aforesaid posting detail in the Master 

Data. 
10. Personal Files of the Officers concerned. 
11. Guard file. 

Sunil Lakhina 
Assistant Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

No. 857/Estt.lE2/DHC 
Date 27.08.2020 

OFFICE .oRDER 

Hon'ble the Chief Justice has been pleased to assIgn additional charge of Delhi 

International Arbitration Centre, to (i) Mr. Manish Aggarwal, Joint Registrar (Examination for 

DHJS & DJS and Litigation) and (ii) Mr. Satya Dev Prajapati, Assistant Regist~ar 
(Examination for DHJS & DJS and Litigation) for two months, with immediate effect. 

By Order, 

Sd/­
(Vandana Kairon) 

Joint Registrar (Estt.-I) 

Endst. Nos.II157-68 IEstt.lE.2/DHC Date: 27.08.2020 

Copy for information and necessary action to :­

1. OSD-Cum-Registrar to Hon'ble the Chief Justice. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. Registrars/OSDs/Co-ordinator,DIAC. 
4. All Joint Registrars/Joint Registrars (Judicial). 
5. Deputy Registrar-cum-PA to Registrar General. 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 
8. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 5 of RTI disclosure. 
9. PA to Joint Registrar (Estt-!) for updation of "posting details" in P.I.S. 
10. The official concerned with a direction to upkeep the aforesaid posting detail in the Master 

Data. 
11. Personal Files of the Officers concerned. 
12. Guard file. 

Sunil Lakhina 
Assistant Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

No. 858/Estt.l/E2/DHC 

Date: 27.08.2020 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of 
Officers of this Court with immediate effect:­

SI. 
No 
1. 

Name & designation of 
the officer 

Ms. Jasmeet Bhatia, 
Assistant Registrar 

From 

Writs 

To Remarks 

Civil-II, Criminal Vice Sl. No.2. 
III and Company , 

2. Ms. Sindhu 
KrishnaKumar, 
Assistant Registrar 

Civil-II, Criminal 
III and Company 

Writs Vice Sl. No. I. 

I 
I 

Note: 	 The aforesaid Officers are required to give their joining report in the Establishment Branch 
immediately. 

By Order, 

Sd/­
(Vandana Kairon) 

Joint Registrar (Estt.-I) 

Endst. Nos.11170-81 IEstt.IE.2/DHC 	 Date: 27.08.2020 

Copy for information and necessary action to :­

1. OSD-Cum-Registrar to Hon'ble the Chief Justice. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. Registrars/OSDs/Co-ordinator,DlAC. 
4. All Joint Registrars/Joint Registrars (Judicial). 
5. Deputy Registrar-cum-PA to Registrar General. 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 
8. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 5 ofRTI disclosure. 	 ' 
9. PA to Joint Registrar (Estt-I) for updation of "posting details" in P.I.S. I 
10. The official concerned with a direction to upkeep the aforesaid posting detail in the Master 

D~. 	 I 
11. Personal Files of the Officers concerned. 	 , f"lA 
12. Guard file. V'-JI';' " 

Sunil Lakhina 
Assistant Registrar (Estt.-I) 



IDGH COURT OF DELHI NEW DELHI 

No. 936IEstt.I1E2/DHC 

Date: 16.09.2020 

OFFICE ORDER 

Hon'ble the Chief Justic~ has been pleased to make the following posting/transfer of 
Qfficer of this Co1,U1 with immediate effect:­

I Sl. 
No 

Name. & desigmition of 
the officer 

From' To Remarl{s 

11. 

I . 

Mr. Javed Khan 
AssIstant Registrar 

.,. . ~'. 

Writs Genl- Admn.l In place of ~ 
Mr. Rajender,Sin h, AR" 

Note: 	 The aforesaid Officer is required to give his joining report in the Establishment Branch 
immediately. 

By Order, 

Sd/­
(Anil Kumar Koushal) 


, Registrar (Establishment) 


Endst. Nos. 12083-94 IEstt.IE.2IDHC 	 Date: 16.09.2020 

Copy for information and necessary action to :­

1. OSD-Cum-Registrar to Hon'ble the Chief Justice. 
2. Joint Registrar-cum-Secretary to HOh'ble the Chief Justice. 
3. Registrars/OSDs/Co-ordinator,DIAC. 


'4. All Joint Registrars/Joint Registrars (Judicial). 

5. 'Deputy Registrar-cum-P A to Registrar General. 
6. Private Secretaries to Hon'ble Judges . 

.7. ' Officer' concerned. 

8. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 

(ii) on the website of this Co).lrt under Chapter 5 of R TI disclosure. 	 i 
9. PA to Joint Registrar (Estt-I) for updation of "posting details" in P.LS. 
10. The official concerned with a direction to upkeep the aforesaid posting detail in the Master 

Data. . 
11. Personal File of the Officer concerned. 
12. Guard file. 

(Hem Chandra Pandey) 
Deputy Registrar (Estt.) . 



HIGH COURT OF DELHI NEW DELHI 

OFFICE ORDER 

No. 1207/EsttJ/E-2/DHC 
Date 01.12.2020 

The Competent Authority is pleased to assign the charge of Medical Branch to 

Mr. Rajinder Kumar Gupta, Deputy Registrar (P&P) in addition to his present assignment with 

immediate effect till further orders. 

Endst. Nos.16116-27 /Estt.IE.2/DHC 

Copy for information and necessary action to :-

1. OSD-Cum-Registrar to Hon'ble the Chief Justice 
2. Joint Registrar-cum-Secretary to Hon 'ble the Chief Justice. 
3. Registrars/OSDs/Co-ordinator,D J AC. 
4. All Joint Registrars/Joint Registrars (Judicial). 
5. Deputy Registrar-cum-PA to Registrar General. 
6. Private Secretaries to Hon'ble Judges. 
7. Officer_concerned. 

By Order, 

Sd/-
(Vandana Kairon) 

Joint Registrar (Estt.I) 

Date: 01.12.2020 

8. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this COlin 
(ii) on the websi te of this Court under Chapter 5 of RTI disclosure. 

9. PA to Joint Registrar (Estt-I) for updation of "posting details" in P.LS. 
10. The official concerned with a direction to upkeep the aforesaid posting detail in the Master 

Data. 
11. Personal File of the Officer concerned. 
12. Guard file. 

Sunil Lakhina 
Assistant Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 
No. 474/Estt.lE1/DHC 
Date: 01.12.2020 

NOTIFICATION 

Hon'ble the Chief Justice has been pleased to make the following appointment 
on the establishment of this Court:­

S.No. 
Name of the Officer & 
post held 

Post to which 
appointed 

Remarks 

1. Mr. Manoj Kumar Verma, Temporary Registrar With effect from 
Joint Registrar in the Level 15 of 01.12 .2020 (F/N) against 

Pay Matrix (as per the post of Registrar 
ih Pay Commission) which has become 

available on voluntary 
retirement of Mr. Lorren 
Bamniyal, Registrar on 
01 .12.2020 (F/N). 

NOTE:- The above appointment is subject to the outcome of the representations filed 
by some of the Joint Registrars, Assistant Registrars and Private Secretaries 
of this Court with regard to recruitment rules for appointment to the post of 
Registrar . 

By Order, 

Sd/­
( MANOJ JAIN) 

Registrar General 

Endst. No. 16136-51/EstUE1IDHC Date: 01.12.2020 

Copy forwarded for information and necessary action to :­

1. The Principal Secretary (Law, Justice & L.A), Govt. of NCT of Delhi. 
2. The OSD-cum-Registrar to Hon'ble the Chief Justice. 
3. All Registrars/OSDs/Coordinator (DAC) . 
4. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
5. The Pay & Accounts Officer No.XXI, Delhi High Court. 
6. All Joint Registrars/ Deputy Registrar. 
7. Deputy Registrar-cum-P.A to Registrar General. 
8. Dy. Controller of Accounts/Assistant Registrar (Library) . 
9. Assistant Registrar (Courts/ Establishment-II). 
10. Admn . Officer (Judl.), P&P Branch. 
11. Admn. Officer (Judl.), General Branch 
12. Admn. Officer (JudI.) Accounts Branch. 
13. P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 12 of RTI disclosure. 
14. Officer concerned . 
15. Be placed in the personal file of the officer concerned. 
16. Guard File. 

(KiShOh~r)
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

OFFICE ORDER 

NO .1 209!Estt.lE 1!DHC 
Date:01 .12.2020 

As ordered by the Competent Authority, Me. Janardan Tripathi, Registrar 

(Original) & Transparency Officer, shall look after the work related to Juvenile 

Justice Committee (JJC) , in addition to his own work , w.e.f. 01 12.2020 (F!N) till 

further orders. 

Ends!. Nos.16216-25!Estt.lE.I!DHC 

Copy for information and necessary action to :. 

1. OSD-cum-Registrar to Hon'bte the Chief Justice. 

2. Atl Registrar!OSDs 

Sd!-
(Anit Kumar Koushat) 

Registrar (Establishment) 

Dated :01 .12.2020 

3. Joint Registrar-cum-Secretary to Hon'bte the Chief Justice. 

4. All Joint Registrars! Joint Registrars (Judiciat)! Deputy Registrars! Assistant 
Registrars! Dy. Controller of Accounts. 

5. Deputy Registrar-cum-PA to Registrar General. 

~ P.A to Registrar (IT) for uploading the office order (i) on the intra net of this Court 
and (ii) on the website of this Court under Chapter 5 of RTI disclosure. 

7. P.Ss to Hon'ble Judges. 

8. Officer concerned . 

9. Personal file of the Officer concerned. 

10. Guard file . 

(Kishor Kumar) 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

OFFICE ORDER 

NO.1210/Estt.lE1/DHC 
Date:01.12.2020 

As ordered by the Competent Authority Mr. H.K. Arora, Reg istrar 

(Special/Examination Cell except DHJS and DJS), shall look after the work of 

Registrar (Civil I to V, Criminal I to III , Inspection (Appl. ) I & II , Copy Appl. , 

Company, hold ing Court (Writ Jurisdiction) & Welfare Officer), in addit ion to his 

own work, w.e.f. 01 .12.2020 (FIN) till further orders. 

Ends!. Nos .16226-35/EslI.lE.IIDHC 

Copy for information and necessary action to :-

1. OSD-cum-Registrar to Hon 'ble the Chief Justice. 

2. All Registrar/OSDs 

Sd/-
(Anil Kumar Koushal) 

Reg istrar (Esta bl ishment) 

Dated :01 .12.2020 

3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 

4. All Joint Registrarsl Joint Registrars (Judicial)1 Deputy Registrarsl Assistant 
Regis trarsl Dy. Controller of Accounts. 

5. Deputy Registrar-cum-PA to Registrar General. 

J>- P.A to Registrar (IT) for uploading the office order (i) on the intra net of this Court 
and (ii) on the website of this Court under Chapter 5 of RTI disclosure. 

7. P.Ss to Hon'ble Judges. 

8. Officer conce rned . 

9. Personal file of the Officer concerned . 

10. Guard fi le. 

?I..., ~t..A ~ L"'f f1,.~ R~rl'l t"- ...--.(·rA.. H I!,.., 

.-...., ,,..., r'j t,..-. .... ,( .:L t. ........ !..1' 1.... - t ~ I ... .c-.:..,..., I. . 

(Kishor Kumar) 
Deputy Registrar (Est!.-I) 



HIGH COURT OF DELHI NEW DELHI 

No.4 77 IEstt.lE 1 IOHC 
Date: 08.12.2020 

NOTIFICATION 

, Hori'ble the C~ief Justice has been pleased to make the following appointment 
on the establishment of this Court:- . 

S.No. Name of the Offic;er & 
post held 

" Post to which 
appoin'ted 

Remarks 

1. Mr. Sunil Kumar Koushal, 
Joint Registrar 

Temporary 'Registrar 
in the Level 15 of Pay 
Matrix (as per ih Pay 
Commission) 

With effect from 
08.12.2020 (FIN) against 
the n'ewly created post of 
~egistrar. 

1 

NOTE:- The above appointment is s,ubject to the outcome of the representations filed 
by some 'of the Joint Registrars, Assistant Registrars and Private Secretaries 
of this Court with regard to recruitment rules for appointment to the post of 

I Registrar. 

By Order, 

Sd/­
( MANOJ JAIN) 


Registrar General 


Date: 08: 12,2020 Endst. rNo.16811-26/Estt.lE 1/DHC 

Copy forwarded for information and necessary action to :­

1. The Principal Secretary (Law, Justice & L.A), Govt. of NCT of Delhi. 
2. , The OSt:>~cum~Registrar to Hon'ble the Chief Justice. 
3. All Registrars/OSDs/Coordinator (DAC). 

,4:, Joint ,Registrar-cum-Secretary to Hon'ble the Chief Justice. 
5. , The Pay & Accounts Officer NoJ(XI, Delhi High Court. 
6. All Joint Registrars/ Deputy Registrar. 
7. Deputy Registrar-cum-P.A to Registrar General. 
8. Dy. Controller of Accounts/Assistant Registrar (Library). 
9. 'Assistant Registrar (Courts/ Establishment-II). 
10. Adrrm. Officer (Judl.),;P&P 'Branch. , 
11. Admn. Officer (Judl.), General Branch 
12. Admn. 'Officer (JudI.) Accounts Branch. 

P.A. to Registrar (IT) for uploading this notification (i) on the intranet of13. 

this Court Oi) on the website of this Court under Chapter 12 of RTI 

disclosure. 

14. Officer concerned. ' 
15. Be placed in the personal file of the officer concerned. 
16. Guard File.1 ,, ,I 

(Vandana Kairon) 
Joint Registrar (Estt.-I) 

" 

I " 
\ 



HIGH COURT OF DELHI NEW DELHI 


No.3 7/Estt.lE I/DHC 
Date: 08.01.2021 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of Officers of this Court 
with immediate effect :- . 

Name of the officers and
SJ. No RemarksFrom To

designation 

Mr. K.K.Bhati, 
Registrar 

Mr. O.P. Narang, 
Registrar 

2 

Registrar , (Library, 
Secretariat for 
designating Senior 
iAdvocate and Retired 
~udges Cell, DHC 
Departmental Canteen 
and Medical facilities to 
sitting and Retired 
Hon'ble Judges) 
Registrar '(Management 
land Coordination Cell 
BMCs District Courts) 

and RKD-Weedingl 
Appellate/Original of 
DHC) 

3 Mr. Krishan Kumar Sharma, Registrar (General Registrar (Medical 

Registrar IAdmn.-Il) facilities to sitting and 
" , ' .' Retired Hon'ble Judges 

and RKD-Weedingl 
Appellate/Original of 
DHC) 

, .... , ~ . 

4 Mr. Sunil Kumar Koushal, 
Registrar 

~oint Registrar (Filing 
kApp.), Listing & CFM) 

Registrar 
Admn.-II) 

(General Upon promo/ion 

as Regis/mr and 
: vice 81. No, 3 

I 

Endst. Nos.469-78/Estt.lE.l/DHC 

Copy for information and necessary action to :­

I. OSD-cum-Registrar to Hon'ble the Chief Justice. 
2. All Registrars/OSD/Co-ordinator (DIAC). 	 , 
3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. All Joint Registrarsl Joint Registrars (Judicial)/ Deputy Registrars. 
5. , Joint Registrar{Registrar General Secretariat). . . 

Registrar (Library, 
. Secretariat fer 
designating Senior 
Advocate and Retired 
Judges 'Cell, DHC 
Departmental Canteen 

• I 

Registrar (Management 
and Coordination Cell 
(BMCs District Courts) 

Sd/­
(Ani! Kumar Koushal) 

Registrar (Establishment) . 

Dated: 08.01.2021 

. 

......6. 	 P.A to Registrar (IT) for uploading the office order (I) on the Intranet of this Court and 

website of this Court under Chapter 5 ofRTI disclosure. 
7. P.Ss to Hon'ble Judges. 

(ii) on the 

. . 8. Officers concerned. 
9. Personal file ofthe Officers concerned. 
10. Guard file. 

Sunil Lakhina 
Deputy Registt-ar 



HIGH COURT OF DELHI NEW DELHI 


N9. 38/EsU.lE-.1IDHC 
Date: 11.01.2021 

ORDER 

Hon'ble the Chief Justice of this Court has beer) pleased to repatriate 

Mr. Reetesh Singh, a member of Delhi Higher Judicial Service, presently 
. 	 I 

working as Officer on Special Duty ( Examination for DHJS and DJS, Member 

Secretary - State Court Management System Committee (SCMSC), Litigation 

and Rules) in this Court on deputation basis, to his p~uent cadre and appoint 

Mr. Deepak Garg, a member of Delhi Higher Judicial Service, (Vice 

Mr. Reetesh Singh), presently working as Judge, Family Court, North West 

District, Rohini, Delhi, in this Court on deputation basis, with immediate effect. 

By Order, 

Sd/­

(Manoj Jain) 


;Registrar General 


Endst. No.481-94 I Estt.lE1/DHC 	 Dated: 11.01.2021 

1. 	 The Principal District & Sessions Judge (HQ), Central District, Tis Hazari 
Courts, Delhi. :~

• 

2. 	 The Principal District & Sessions Judge, North, West District, Rohini 
Courts, Delhi. 

3. 	 The Principal Secretary (Law, Justice & Legislative. Affairs). Govt. of NCT 
of DeihL·: 

4. 	 .The OSD-cum-Registrar to Hon'ble the Chief Justice .. 

5. All Registrars/Co-ordinator(DIAC). 


6.. Joint Registrar-cum-Secretary to Hon'ble the Chief J.ustice. 

" 

7. 	 The Pay & Accounts Officer No.xXI, Delhi High Court . 

8. 	 All Joint Registrars/Joint Registrars (Judicial). 

9. 	 Joint Registrar (Registrar General Secretariat). 

~PA to Registrar (IT) with the request to upload the prder (i) on the intr.an~t 
of this Court (ii) on the website of this Court under Chapter 5 of Rli 
disclosure. 

11. 	Private Secretary to Hon'ble Judges 

12. 	Officer com;:erned. 

13. 	To be placed in the personal file of the officer concerned. 

14. 	Guard File. 



HIGH COURT OF DELHI ': NEW DELHI ' 


No. 04/Estt.lE-1/DHC 
Date: 11.01.2021 

CORRIGENDUM 

,In partial modification of this Court's order no. 38/Estt.lE-I/DHC dated 

1\01.2021, the work profile of Mr. Reetesh Singh, a member of Delhi Higher 

," Judicial Servic'e; m~ntioned in'the said 'order, De read .as Officer on Special Duty 

( Examination for DHJS and DJS, Litigation and Rules)' instead of Officer on 
. .' . 

Special-Duty ( Examination for DHJS and DJS; Member Secretary - State Court 

Management System Committee (SCMSC), Litigation and Rules), 

By Order, 

Sd/­
(Ani! Kumar Koushal) 

" Registrar (Establishment-I) 

.1 
i 

Endst. No.582-95/ Estt.lE1/DHC Dated: 11'.01.2021 

. 	 ! 
1. 	 The Principal District & Sessions Judge (HQ), Central District, Tis Hazari 

Courts, Delhi. ' 

2. 	 The Principal District & Sessions Judge, North West District, Rohini 
Courts, Delhi. 

3. 	 The Principal Secretary (Law,Justice & Legislative Affairs). Govt. of NCT 
of Delhi. 

4. 	 The,OSQ-cum-Regi~trar to Hon'bl,e the Cbief Justice .. 

5. 	 All Registrars/Co-ordinator(DIAC). 

6. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 

7. 	 The Pay & Accounts Officer No.XXI, Delhi High Court. 

8. 	 All Joint Registrars/Joint Registrars (Judicial). 
, 	 ' ' 

9.' Joint Registrar (Registrar General Secretariat). 

~ to Registrar (IT) with the request to upload the order (i) on the intran~t 
, 	 , of this Court (ii) on the website of this Court under Chapter 5 of R n 

disclosur~. 

11. Private Sebretary to Hon'ble Judges 

12. Officer concerned.. ' 

13. To be placed in the personal file of the officer concerned. 

14. Guard File. 
, " 
I ~~ 

(Vandana Kairon) 
Joint Registrar (Estt.-I) 

'"Jt" ~~t. &' "'0 wo-r~ R~1~(" l" +4-,.'" c:::...o~ld~ ... k"", l;.Q... 

. ...p l.o '" ott.d """ ~ 1. '"1.r---'""~ b ~. w .v4../1/ \:. , ....,~ 1~ 62,,,,, h I 



HIGH COURT OF DELHI NEW DELHI 

No.78/EsttJ/E2/DHC 

Date: 15.01.2021 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following postings/transfers of 
Officers of this Court with immediate effect :­

SL.No. 

1. 

Name & Designation of 
the Officer 

Mr.Hitesh Kumar 
Assistant Registrar 

From To Remarks 

Rules and CJC 
Mini Sectt. 

Delhi 
International 
Arbitration 
Centre (DIAC) 

Against a newly 
created post of 
Assistal?t Registrar. 

2. Mr. Anil Kumar Singh 
Assistant Registrar 

CM to 
Hon'ble MsJustice 
Rekha Palli 

Rules and CJC 
Mini Sectt. 

On promotion as 
Assistant Registrar 
and vice Sl.No.1. 

Note: The aforesaid officers are required to give their joining report in the Establishment Branch 
immediately. 

By Order, 

Sd/­
(AnU Kumar Koushal) 

Registrar(Estt. ) 

Date: 15.01.2021 .Endst. Nos. 1053-64IEstt.lE.2IDHC 

Copy for information and necessary action to :­

1. OSD-cum-Registrar to Hon'ble the Chief Justice. 
2. All RegistrarslOSD/Co-ordinator, DIAC. 
3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. All Joint Registrarsl Joint Registrars (Judicial). 
5. Joint Registrar (Registrar General Sectt.). 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 
8. A.OJ. (Estt.II) with a request to update the aforesaid posting detail in the Master Data. 

YP.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
(ii) on the website of this Court under Chapter 12 of R TI disclosure. 

10. P.A. to Joint Registrar (Estt.-I & II) for updation in "posting details" on P.I.S. 
II. Personal Files of the Officers concerned. 
12. Guard file. ....-.-..p.. 

Sunil Lakhina 
Deputy Registrar 

?Ii..., A.:~ ~d W~~ J\.~.I?~ (IT~> +-1-. 4 ().-t1,«c.." op..J..o.... 6-c:.... 

'-'-'fJ l..:. q ~ ....... ¥l-. I" t~-t 1k ~;.'<:: "f #"1,, <:...e.'-tA. l • 
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\ V' 1..)ILMw 
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HIGH COURT OF DELHI NEW DELHI 


No. 87/Estt.lE1/DHC 
Date: 16.01.2021 

ORDER 

Hon'ble the Chief Justice has been pleased to appoint 

Mr. Saurabh Kulshreshtha, a Member of Delhi Higher Judicial 

Service, as an Officer on Special Duty for Gazette-II branches, on 

deputation basis in this Court. 

BY ORDER 

Sd/­
( MANOJ JAIN) 

Registrar General 

Endst. No.1165-77/ Estt.lE1/DHC Dated: 16.01.2021 

Copy forwarded to :­

1. 	 The Principal District & Sessions Judge (HQ), Central District, Tis 
Hazari Courts, Delhi. I• > 

2. 	 The Principal Secretary (Law, Justice & Legislative Affairs). Go~. of 
NCT of Delhi. 

3. 	 The OSD-cum-Registrar to Hon'ble the Chief Justice. 
4. 	 All Registrars/OSD/Co-ordinator(DIAC). 
5. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
6. 	 The Pay &Accounts Officer No.XXI, Delhi High Court. 
7. 	 All Joint Registrars/Joint Registrars (Judicial). 
8. 	 Joint Registrar (Registrar General Secretariat). 
~A to Registrar (IT) with the request to upload the order (i) on the 

intranet of this Court (ii) on the website of this Court under Chapter 5 of 
RTI disclosure. 

10. 	Private Secretary to Hon'ble Judges. 
11 . 	Officer concerned . 
12. To be placed in the personal file of the officer concerned. 
13. 	Guard File. 

f'w?­
(Vandana Kairon) 

Joint Registrar (Estt.-I) 

'-s.,~
fG/~l l'</'~..1 
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HIGH COURT OF DELHI NEW DELHI 

No.42/Estt.lE-1/DHC 
Date: 19.01.2021 

NOTIFICATION 

In continuation of this Court' s Order No. 38IEstt.IE-IIDHC dated 11.01.2021 and 
corrigendum no. 04/Estt/E-IIDHC dated 11.01.2021, the following appointment has been made 
on the establishment of this Court :-

Sl. No. Name of the officer & 
Post held 

Post to which 
appointed 

Remarks 

I. Mr. Deepak Garg, 
Member of Delhi Higher 
Judicial Service 

Officer on Special 
Duty (Examination for 
DHJS and DJS, 
Litigation and Rules) 
on deputation basis In 

Level IS of the 7'h 
CPC Pay Matrix . 

With effect from 12.01.2021 
(AIN) till further orders vice 
Mr. Reetesh Singh, who has 
been repatriated to his parent 
Office. 

By Order, 

Sd/­
(Manoj Jain) 

Registrar General 

Endst. NO.131S-281 Estt.1E lIDHC 	 Dated: 19.01.2021 

I. 	 The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 
Delhi. 

2. 	 The Principal District & Sessions Judge, North West District, Rohini Courts, Delhi. 
3. 	 The Principal Secretary (Law, Justice & Legislative Affairs). Govt. ofNCT of Delhi . 
4. 	 The OSD-cum-Registrar to Hon'ble the Chief Justice. 
S. 	 All Registrars/Co-ordinator(DIAC). 
6. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
7. 	 The Pay & Accounts Officer No.XXI, Delhi High Court . 
8. 	 All Joint Registrars/Joint Registrars (Judicial). 
9. 	 Joint Registrar (Registrar General Secretariat). 

J9AA to Registrar (IT) with the request to upload the order (i) on the intranet of this 
Court (ii) on the website of this Court under Chapter S of RTI disclosure. 

II. 	 Private Secretary to Hon ' ble Judges 
12. 	 Officer concerned. 
13. 	 To be placed in the personal file of the officer concerned . 
14. 	Guard File. 

(Vandana Kairon) 
Joint Registrar (Estt.-I) 

-:?>--.Crr) 



In of the vested under Article 229 of the Constitution of India, Hon'ble 
Chief of this Court been to amend Item No.25 & of Schedule-II of 

'Delhi High Court Establishment (Appointment and Conditions of Rules 1 so as 
to as under:­

S.No. Category of post Minimum qualification Mode appointment 
prescribed for appointment to 
the . 

& Junior Judicial (a) Graduate with typing of (a) 70% posts by direct 
26 Assistant/Restorer not than words per recruitment on the of 

minute on Computer. written test interview. 
(Pay level-5 of th 
Pay Commission) 

(b) By promotion from (b) 25% of the posts by 
the Establishment of promotion from posts 
Court; Matriculation or mentioned in Column NO.3 
equivalent with knowledge of on the basis of written test, 
English, having five years typing test in English with 

in of categories of not than 
27 (Chauffeur), 28 [Despatch w.p.m on computer and 
Van Driver (Rider)], 29 interview. 
(Despatch Rider), 30 
(Despatch Rider-cum-Process 
Server), 31 (Photocopy 
Machine Operator Grade-I), 
(Library Attendant), 33 (Usher), 
34 (Photocopy Machine 
Operator Grade-II), 35 (Court 
Attendant), 36 [Court Attendant 
(L)], 37 [Court Attendant (S)}. 

(Room Attendant (H)] and 
39 (Security Attendant). 

(c) By promotion from members of ) of the posts by 
the Establishment of the High promotion from posts 
Court; Graduation or mentioned in Column NO.3 
equivalent with knowledge of on the basis of seniority 
English; having years determined as per length of 

in any of the from date of 
categories (Chauffeur), appointment and suitability, 
28[Despatch Van subject clearing the 
(Rider)], (Despatch Rider), typing test in English with 

(Despatch Rider-cum- speed of not than 25 
Process Server), 31 w.p.m. on computer and 
(Photocopy Machine Operator interview. 
Grade-I), (Library 
Attendant), 33 (Usher), 34 
(Photocopy Machine Operator 
Grade-II), 35 (Court 
Attendant), 36 [Court 
Attendant (L)], [Court 
Attendant(S)], 38 [Room 
Attendant(H)] and 39 (Security 
Attendant). 

Note: The above amendment come into force with immediate effect. 

By Order, 

(Manoj Jain) 
Registrar General 



Ends!. No.1345-53/Estt.IIE9/DHC Date : 19.01 .2021 

Copy to:-

1. The OSD cum Registrar to Hon'ble the Chief Justice 
2. All Registrars/OSDs/Co-ordinator (DIAC) . 
3. Joint Registrar-cum-Secretary 10 Hon'ble the Chief Justice 
4. The Joint Registrar, Registrar General Secretariat. 
5. All Joint Registrars, Deputy Registrars, Assistant Registrars, Dy. Controller of Ales , 

Addl. Co-ord intors(DIAC) . 
6. Private Secretaries to Hon'ble Judgesl Court Mastersl Admn. Officers (Judl.)/ Branch 

In-charges. 
~A. to Registrar (IT) for uploading this Notification (i) on the intra net of this Court and 

(ii) on the website of this Court under RTI Disclosure below 'Delhi High Court 
Establishment (ApPointment and Conditions of Service) Rules 1972', 

S. Notice Board. 
9. Guard File. 

~~ 
(Vandana Kairon) 

Joint Registrar (EsII.l) 

~~ 
l"t l .d "- '-I 

~'h. R~IN .... (rr)-



I 

HIGH COURT OF DELHI NEW DELHI 

No.44/Estt.lE-1/DHC 
Date: 21.01.2021 

NOTIFICATION 

In continuation of this Court's Order No. 87/Estt.lE-1/DHC dated 16.01.2021 the 
following appointment has been made on the establishment of this Court :'_ I 

SI. 
No. 

Name of the officer & 
Post held 

1. Mr. Saurabh Kulshreshtha, 
Member of Delhi Higher 
Judicial Service 

'I 

Post to which 
appointed 

Officer on Special Duty 
(Gazette-II)' on 
deputation basis in 
Level 15 of the 7th CPC 
Pay Matrix. 

Remarks 

With effect from 
18.01.2021 (A/N) till 
further orders against a 
newly created 
temporary post of 
Registrar 

By Order, 

Sd/­

(Manoj Jain) 


Registrar General 


Dated: 21.01.2021Endst. NO.1428-40/ EsttJElIOHC 

Gopy forwarded 1,0:- . 

1.. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 

2." The Principal Secretary (Law, Justice & Legislative Affairs). Govt. of NCT of Delhi. : 

3. The OSO-cum-Registrar to Hon'ble the Chief Justice. 

4., All Registrars/OSO/Co-ordinator(DIAC). :' 

5. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice . 

. 6. The Pay & Accounts Officer No.xXI, Delhi High Court. 
7. All Joint Registrars/Joint Registrars (Judicial). . 
8. Joint Registrar (Registrar General Secretariat) . 

.9. .Bkto Registrar (IT) with the request to upload the order (i) on the intranet of this Gourt 
~(ii) on the website of this Court under Chapter 5 of RTI disclosure. . 
10. Private Secretary to Hon'ble Judges. 
11. Officer concerned. 
12. To be placed in the personal file of the' officer concerned .. 
13. Guard File. 

f\.-V~""' 
(Vandana Zon) 

Joint Registrar (Estt.-I) 



HIGH COURT OF DELID NEW DELID 

NO.108/Estt.I/E2/DHC 
Date: 22.01.2021 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following postings/transfers of Officers of 
this Court with immediate effect :­

SI. Name of the Officer From To Remarks 
No. 
1. Mr. Sanjay Kumar Joint Registrar(Criminallll, Civil II Joint Registrar (Delhi Against a 

Sharma & III, Inspection (Appl-I), Company International Arbitration newly created 
and JJC, Consignment of cases to the Centre) with additional post. 
RKD in respect of these Branches) charge of JJC 

2. Mr. Pramod Kumar Joint Registrar (Gazette-IIA) Joint Registrar (Gazette-I B) ViceNo.IO 
below 

3. Mr. Pawan Kumar Kalra Joint Registrar (Genl. Admn-II and Jo!nt Registrar (Medical) Against a 
PIO-lI) newly created 

post 

4. Mr. Devendra Singh Joint Registrar (Cash & Budget) Joint Registrar (Gazette-lIA) Vice No.2 

Rawat above 

5. Mr. Manish Aggarwal Joint Registrar (Examination for Joint Registrar 
DHJS & DJS) and Litigation (Examination for DHJS & 

DJS) 

6. Shri Ravinder Dutt Joint Registrar (Vigilance) Join~ Registrar (Vigilance-II) Against a 

Sharma newly created 
, post 

7. Shri Arun Kumar Joint Registrar (Estt.-II And Court Joint Registrar (Litigation) Against a 
cases of Estt. I & II, deployment of newly created 
staff in Courts and Registry,PIO-I and post 
Nodal Officer for matters relating to 
all contractual employees) 

8. Ms. Vandana Kairon Joint Registrar (Estt-I) Joint Registrar (Cash & Vice No.4 
Budget) above 

9. Ms. Madhu Singhal Joint Registrar (Management & Co- Joint Registrar (GenI.Admn-lI Vice NO.3 
ordination Cell (BMCs Dist. Courts) and PIO-II) above 

10. Mr. Dinesh Kumar Joint Registrar (Gazette-I B) Joint Registrar (Statistical/ Vice No.11 

Manchanda Data base Cell of Original Br.) below 

11. Mr. Sanjay Pokhriyal Joint Registrar (Statistical/Data base J.oint Registrar (Original I to Vice Mr. 
Cell of Original Branch lll, Filing(Original), Manoj Kumar 

Copy(Original), Consign- Verma, since 
ment of cases to the RKD) promoted as 

Registrar 

12. Mr. Kamal Deputy Registrar (Writs I to III, Joint Registrar (Vigilance-I) On promotion 

K.Bishambhu RKP(Writs), Writs(Dec!ded Cell) 

13. Ms. Anita Malhotra Deputy Registrar (Appellate-Decree) Joint Registrar (Manage- On promotion 
ment & Co-ordination Cell vice No.9 
(BMCCs Distt. Courts) above 

14. Mr. Hem Chandra Deputy Registrar (Estt-lI) Joint Registrar (Estt.-II And On promotion, 

Pandey Court cases of Estt. I & II, vice No.7 
deployment of staff in Courts above 
and Registry, PIO-I and 
Nodal Officer for matters 
relating to all contractual 
employees) 

15. Ms. Geetha Gopinathan Deputy Registrar (RG Sectt.) Joint Registrar (R.G.Sectt.) On promotion 
against a 
newly created 
post. . 

16. Mr. Kishor Kumar Deputy Registrar (Estt-I) Joint Registrar (Estt-I) On promotion 
vice No.8 
above 

17. Ms. Sandhya Kapoor Deputy Registrar (RKD, Comparison Joint Registrar (Criminal III, On promotion, 
of digitized data and weeding of cases Civil II & III, Inspection vice No.1 
of Appellate Side) (Appl-I), Company, above 

Consignment of cases to the 
RKD in respect of these 
Branches) 

18. Mr. Ram Singh Deputy Registrar (Criminal) Joint Registrar (Filing(Appl.), On promotion, 
Listing & CFM) Vice Mr. 

Sunil Kumar 
Koushal, since 
promoted as 
Registrar 

19. Ms. Mona Gosain Deputy Registrar (Vigilance) Deputy Registrar (Vigilance- Against a 
II) newly. created 

post 



-,, 

20. Mr.Sanjeev Kumar Deputy Registrar (PIL(Civil and Deputy Registrar (RKD, Vice No.17 
Criminal) and JJC Comparison of digitized data above 

and weeding of cases of 
Appellate Side) 

21. Ms. Bhawana Pant Deputy Registrar (Examination for Deputy Registrar (Estt-II) Vice No.14 
DHJS & DJS) above 

22. Ms. Manjeet Kaur Deputy Registrar (Appellate) Deputy Registrar (Appellate) 
and Company 

23. Ms. Ritu Sharma Deputy Registrar (Accounts) Deputy Registrar (Criminal) Vice No.18 
above 

24. Mr. Ajeet Kumar Jha Deputy Registrar(Gazette-IB) Deputy Registrar (Delhi Against a 
I International Arbitration newly created 

Centre) post 

25. Mr. Shakeel Ahmed Deputy Registrar (NCMS, SCMS and Deputy Registrar (NCMS and 
Litigation) SCMS) 

26. Mr. Rajinder Kumar Deputy Registrar (P&P) Deputy Registrar (Medical) Against a 

Gupta newly created 
post 

27. Ms. Sadhana Jadia Assistant Registrar (on deputation) Deputy Registrar (PIL (Civil On promotion 
and Criminal) and JJC Vice No.20 

above 

28. Ms. Shakun Assistant Registrar (Accounts) Deputy Registrar (Accounts) On promotion, 
Vice No.23 
above 

29. Ms. Bindra Assistant Registrar (Appellate/Civil) Deputy Registrar (Writs I to On Promotion 
III, RKP(Writs), Writs vice No.12 
(Decided Cell) above 

30. Mr. Sunil Lakhina Assistant Registrar (Estt.l) Deputy Registrar (Estt.l) On promotion 
vice No.16 
above 

31. Ms. Uma Sharma Assistant Registrar (Criminal) Deputy Registrar (Appellate On Promotion 
Decree) vice No.13 

above 

32. Ms. Nisha Sharma-II Assistant Registrar (Management & Deputy Registrar (Ease of On promotion 
Co-ordination Cell (BMCs Dis!. Doing Business) against a 
Courts) newly created 

post 

33. Mr. Manoj Kapoor Assistant Registrar (Original) Deputy Registrar (Vigilance-I) On promotion 

34. Mr. Satya Dev Prajapati Assistant Registrar (Examination for Deputy Registrar On promotion 
DHJS & DJS, and Litigation) (Examination for DHJS & vice No.21 

DJS with additional charge of above. 
Delhi International 
Arbitration Centre) 

35. Mr. Ved Prakash Assistant Registrar (000) Deputy Registrar (000) On promotion 

Sharma 
36. Mr. Javed Khan Assistant Registrar (General Admn-I) Deputy Registrar (Litigation) On promotion 

against a 
newly created 
post 

37. Mr. Surender Pal Assistant Registrar (P&P) Deputy Registrar (Gazette-I B) On Promotion 
vice·No.24 
above. 

38. Mr. Rohtash Singh Assistant Registrar «Statistics/ Deputy Registrar (P&P) On promotion 
Database Cell of Original Branch) vice No.26 

above. 

39. Mr. Rajinder Singh Assistant Registrar (P&P) Assistant Registrar Vice No.32 
(Management & Co­ above 
ordination Cell (BMCs Distl. 
Courts) 

40. Mr. Bhaskaranand Assistant Registrar (Cash & Budget) Assistant Registrar Vice No.28 
(Accounts) above. 

41. Mr. Sanjeev Kumar Assistant Registrar (Estt-lI) & APIO) Assistant Registrar (Estt.lI) 

Wad hera 
42. Mr.Sanjay Prakash Assistant Registrar (Gazette-I A) Assistant Regi~trar (General- Vice No.36 

Gupta I) below 

43. Mr. Rakesh Kumar Assistant Registrar (Gazette I B) Assistant Registrar (Criminal) Vice No.31 

Sharma above 

44. Ms. Nisha Rani Sharma Assistant Registrar (General Admn- Assistant Registrar (Statistics/ vice No.38 
II) Database Cell of Original 

Branch) 

45. Mr. Sanjeev Dobhal Assistant Registrar (Spl/Exams Cell Assistant Registrar (Gazette- Vice No.42 
(except DHJS & DJS) lA) above 

46. Mr. Manoj Kumar Assistant Registrar (Vigilance) Assistant Registrar 

Chawla (Vigilance-I) 

47. Mr. Sandeep Sharma Assistant Registrar Assistant Registrar (RG 
Sectt.) 

48. Mr. Ved Prakash AOJ(Genl.lStoresiCaretaking) Assistant Registrar (Genl On promotion 

Sharma Admn-II) vice No.44 
above 



49. Mr.Tushar Kanti 
Pandey 

Private Secretary Assistant Registrar 
(Vigilance -II) 

On promotion 
Against a 
newly created 
post 

50. Ms. Rekha Garg AOJ (Cash & Budget) Assistant Registrar (Cash & 
Budget) 

On Promotion 
Vice No.40 
above 

51. Ms.Manju Bhat Private Secretary Assistant Registrar 
(Appellate/Civil) 

On promotion 
vice No.29 
above. 

52. Mr. Surender Kumar 
Bhadola 

AOJ(P&P) Assistant Registrar (P&P) On promotion 
vice No.39 
above 

53. Mr.Kapil Sharma Private Secretary Assistant Registrar 
(Litigation) 

On promotion 
against a 
newly created 
post 

54. Mr. Lakhvinder Singh AOJ(Writ-1} Assistant Registrar (Writs) On promotion 
upon 
retirement of 
Mr. Lalit 
Kumar Rawal 

55. Mr.Kamal Krishna 
Agnihotri 

Court Master Assistant Registrar 
(Examination-DHJS & DJS) 

On promotion 
vice No. 34 
above 

56. Ms. Prem Bala Chhabra Private Secretary Assistant Registrar (Original) On promotion 
vice No.33 
above 

57. Mr. Vinay Sharma Court Master (Gazette-I B) Assistant Registrar (Gazette:­
IB) 

On promotion 
vice No.43 
above 

58. Mr. Dharmendra Kumar 
Bainsla 

Private Secretary Assistant Registrar 
(Spl/Exams Cell (except 
DHJS & DJS) 

On promotion 
vice No.45 
above 

59. Ms. Veena Kumar AO(J)(Mediation & Conciliation 
Centre) 

APIO On promotion 
against a 
newly created 
post 

60. Mr. Mahender Pratap 
Singh Bisht 

Court Master (Criminal-I) Assistant Registrar (P&P) On promotion 
vice No.37 
above 

61. Mr. Kamal Kant 
Mendiratta 

Private Secretary Assistant Registrar (Estt-I) On promotion 
vice No.30 
above. 

Note: All the aforesaid officers are to give their joining report in the Establishment Branch immediately. 

By Order, 

Sd/­
(Anil Kumar Koushal) 

Registrar (Estt.) 

Endst. Nos. 1607-18/Estt.lE.2/DHC Date: 22.01.2021 

Copy for information and necessary action to :­

1. The OSD-cum-Registrar to Hon'ble the Chief Justice. 
2. All Registrarsl OSDs/Coordinator, Delhi High Court International Arbitration Centre. 

3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
4. All Joint Registrars! Joint Registrars (Judicial). 
5. Joint Registrar, Registrar General Secretariat. 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 
8. A.OJ. (Estt.ll) with a request to update the aforesaid posting detail in the Master Data. 

~. P.A to Registrar (IT) for uploading the Office Order (i) on the Intranet of this Court 
(ii) on the website of this Court under Chapter 12 of RTI disclosure. 

10. P.A. to Joint Registrar (Estt.-l & 11) for updation in "posting details" on P.LS. 
11. Person.al Files of the Officers concerned. 
12. Guard file. 



HIGH COURT OF DELHI :. NEW DELHI 


No. 47/Estt.lE1/DHC 
Date: 30.01.2021 

NOTIFICATION 

Hon'ble the Chief Justice has been pleased to make the following appointment 
on the establishment of this Court:­

S.No. 
Name' of' the Officer & 
post held . 

Post to which 
appointed 

Remarks 

1. Mr. Naresh Chand Garg, 
Joint Registrar 

Temporary Registrar 
in the Level 15 of 
Pay Matrix (as per 
th Pay Commission) 

With effect from 
01.02.2021 against the 
post of Registrar which 
will become available on 
retirement of Mr. Ramesh 
Chand, Registrar on 
31.01.2021. 

NOT!=:- (i) The above appointment is subject to the outcome of the representations filed 
by some of the Joint Registrars, Assistant Registrars and Private Secretaries 
of this Court with regard to recruitment rules ~for appointment to the post of 
Registrar . " 

(ii) 	 Further, the above' appointment is subject to the condition that on promotion 
of Mr. Arun Kishore Sharma, Joint Registrar, as Registrar, he shall be 
accorded seniority from 01.02.2021 i.e. above Mr. Naresh Chand Garg, 
Registrar. 

.. 

0' 

.By Order, 

Sd/­
( MANOJ JAIN) 


Registrar General 


Date: 30.01.202.1 Endst. No.2052A-67 AlEstt.lE1/DHC 

Copy forwarded for information and necessary action to :­

1. 	 The Principal Secretary (Law, Justice & L.A), Govt. of NCT of Delhi. 
2. 	 The OSD-cum-Registrar to Hon'ble the Chief Justice. 
3. 	 All Registrars/OSDs/Coordinator (DIAC). 
4. Joint Registrar-.cum-Secretary to Hon'ble the Chief Justice. 
5. The Pay &Accounts Officer No.xXI, Delhi High Court. 
'6. All Joint Registrars/ Deputy Registrars. :. 
7. Joint Registrar (Registrar General Secretariat). 
8. 	 Dy. Qontroller of Accounts/Assistant Registrar (Library). 
9. Assistant Registrar (Courts/ Establishment-II). . 
10. Admn. Officer (Judi.), P&P Branch.' 
11. Admn. Officer (Judl,), General Branch 

. 12. Admn. Officer (JudI.) Accounts Branch . 
P.A to Registrar (IT) for uploading this notification (i) on the intranet of this 
Court (ii) on the website of this Court under Chapter 12 of RTI disclosure. 

14.' Officer concerned. ' 
. 15. Be placed in the personal file of the officer concerned . 

13. 

16. 	 Guard File. 

~~ 

(Kishor Kumar) 

Joint Registrar (Estt.-I) 

'?4P 	 ~i:LJ I,.,j -:Ift(I'rb ~{.., No·(,':.jr·c...W'"" b", ...."t..,"'~ """ ~ l.,tA..PI~i b w~.'I><t. 
n.f +I, t" c..;:."", I. 

~~'-"1 .. ",,1-1 ~l-'

-'~;)- (r ......J "~<I-t:. ~~~(,"r' . 



HIGH COURT OF DELHI .. NEW DELHI 

No. 127/EsttJE1/DHC 
Date: 02.02.2021 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer with immediate 
effect:- . 

. 
IName & Designation of

SI.No From RemarksTo
the officer \ 

., 

1 Mr. Naresh Chand Garg, . On promotionJoint Registrar (Protocol-I) Registrar (Writs I - III, 
as RegistrarRegistrar RKP (Writs), PIL, PSA 
and vice.' and Receipt & 
Mr. RameshDespatch, Digitisation . 
Chand,and Training to staff of 
Registrar since this Court, with 
retiredadditional charge of 

KKD and scanning of 
..

I 'S' part) 

Note :- Henceforth, the work of Welfare Officer shall be looked after by the 
Registrar (Protocol). 

Sd/­
(Anil';,Kl,lmar Koushal) 

Registrar (Establishment) 

Endst,.~Nos. 2199-0S/Estt.lE.IIDHC Dated: 02.02.2021 

Copy for information and necessary action to :­

·1. OSD-cum-Registrar to Hon'ble the Chief Justice. 
2. All Registrars/OSD/Co-ordinator (DIAC). 


'3. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 

4. AII..Joint Registrars/ Joint Registrars (~udicial)1 Deputy Registrars. 
5. Joint Registrar (Registrar General Secretariat). 

....&.- .P.A to Registrar (IT) for uploading the office order (i) on the intranet of this Court and (ii) on the 
website of this Court under Chapter 5 of RTI disclosure. 

7. P.Ss to Hon'ble Judges. . 
S. Officers concerned. 
9. Personal file of the Officers concerned. 
10. Guard file. ~.. 

• Sunil Lakhina 
Deputy Registrar (Estt.-I) 

~ ~",,<:.i;,J ~ ::l{L(IT), ~~ C2fVu. ~ b ... ....."l....'*"-~ ..", 1-1-. j..,1r-.c>-,,~1 KI'.l<'/"'!..n~+fi!.. -j 
+\.o{,., Cp- l. 



HIGH COURT OF DELHI : NEW DELHI 


No.48/Estt.lE-1/DHC 
Date: 08.02.2021 

NOTIFICATION , 

In continuation of this Court's Order No. 05IG-I/Gaz.1A/DHC/2021 dated 28.01.2021 and No. 

118/Estt.lE-1/DHC dated 29.01.2021, Hon'ble the Chief Justice and Hon'ble Judges of this Court have 

been pleased to make following appointment on the establishment of this Court :-

Sr. No.1 Name of the officer & Post to which appointed Remarks 
Post held 

I 

I. Ms. Vandana Jain, Joint Registrar (Judicial) on With effect from 29.01.2021 
Member of Delhi Higher deputation basis in (FIN) till further orders vice 
Judicial Service Level 14 of the 7th CPC Pay Mr. Raj Kumar Tripathi, who 

Matrix. has. been. repatriated t9 his 
i .parent Office. 

2. Ms. Jyoti Kler Joint Registrar (Judicial) on With effect from 29.01.2021 
Member of Delhi .Higher (FIN) till further orders vice 
Judicial Service 

deputation basis in 
Level 14 of the 7th CPC Pay Mr. Vijay Shankar, who has 
Matrix. been repatriated to his parent 

- Office. 
Mr. Devender Nain With effect from 30.01.2021 
Member of Delhi Higher 

3. Joint Registrar (Judicial) on 
(FIN) till further orders vice 

Judicial Service 
deputation basis in 
Level 14 of the 7th CPC Pay Mr. Rakesh Pandit, who has 
Matrix. been repatriated to his parent 

Office. 
4. Mr. Purshotam Pathak Joint Registrar (Judicial) on With effect from 29.01.2021 

Member of Delhi Higher (FIN) till further orders vice 
Judicial Service 

deputation basis in 
Level 14 of the 7th CPC Pay Mr. Devender Kumar, who has 
Matrix. been repatriated to his parent, 

Office...I 

Sd/­
(Kishor Kumar) 

Joint Registrar ( Estt.-I) 

EndsL No. 2690-2702/Estt.lE-1/DHC Date:08.02.2021 

Copy forwarded to: 

l. The Principal Secretary (Law, Justice & Legislative Affairs). Govt. ofNCT of Delhi 
2. The Principal District & Sessions' Judge (HQ), Central' District, Tis Hazari ·Courts, Delhi. 
3. OSD-cum-Regi.strar to Hon'b1e the Chief Justice. 

<,4. .. AII Registrars/OSDs/Co-ordinator(DAC). 
5. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice 
6. The Pay & Accounts Officer No.XXI, Delhi High Court . 
7. A11 Joint Registrars. 
8. Joint Registrar, Registrar General Secretariat. 

J).. P.A to Registrar (IT) with the request to upload this notification (i) on the intranet of this Court and 
(ii) on the website of this Court under Chapter 5 of RTI disclosure. 

10. Private Secretary to Hon'ble Judges 
II. Officer concerned. 
12. To be placed in the personal file of the officer concerned. 
13. Guard File. ~.. 


Sunil Lakhina 
Deputy Registrar (EsU.-I) 

-,.<I..., ~~t:. l. l-, d ::s ~O--r), -ri?1:" ,Jo~·c:.oi: ~<a. '"'1'£0~.,.L...d(/'Y') 

-f rt.r,., ("""",-f. .... "'.J..A..... GJ....~v S -I 1<-,' .•.1..;.... .::..L./)~ • 
~--; ::at., l. f \..0 ....1 

'?fl.).., R~+""",,( 11'; 



HIGH COURT OF DELHI: NEW DELHI 

No. 493/Estt.I/E2/DHC 

Date: 05.05.2021 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of 
Officers of this Court with immediate effect:-

Sl. 
No 

Name & designation of 
the officers 

From To Remarks 

1. Mr. Pawan Kumar Kalra, 
Joint Registrar 

J oint Registrar 
(Medical) 

Joint Registrar 
(Genl. Admn.II 

and PIO-II) 

In place of Ms. Madhu 
Singhal, Joint Registrar 
who has proceeded on 
long medical leave. 

2. Ms. Sadhna Gupta, 
Joint Registrar 

J oint Registrar 
(RKD-KKD) 

J oint Registrar 
(G azette-lIB) 

Vice Sl. No.3 below. 

3. Mr. Surinder Jeet Singh, 
Joint Registrar 

Joint Registrar 
(Gazette-lIB) 

Joint Registrar 
(Medical) 

Vice Sl. No.1 above. 

Note: 	 The aforesaid Officers are required to give their joining report in the Establishn1ent Branch 
immediately. 

Sd/-

Sunil Lakhina 


Deputy Registrar (Estt.-I) 


Endst. Nos.7392-7403 /Estt.lE.2/DHC 	 Date :05.05.2021 

Copy for information and necessary action to :­

1. OSD-Cum-Registrar to Hon'ble the Chief Justice. 
2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. Registrars/OSDs/Co-ordinator,DIAC. 
4. All Joint Registrars/Joint Registrars (Judicial). 
5. Joint Registrar-cum-PA to Registrar General. 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 
8. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 5 of RTI disclosure. 
9. PA to "Joint Registrar (Estt-I) for updation of "posting details" in P.LS. 
10. The official concerned with a direction to upkeep the aforesaid posting detail in the Master 

Data. 
11. Personal File of the Officers concerned. 
12. Guard file. 

Sunil Lakhina 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

No. 200/Estt.lE1/DHC 
Date: 30.6.2021 

Hon'ble the Chief Justice has been pleased to repatriate Mr. Surinder 

S.Rathi, Officer of Delhi Higher Judicial Service, presently working as Officer on 

Special Duty cum Registrar to Hon'ble the Chief Justice in this Court on 

deputation basis to his parent cadre w.e.f 30.6.2021 (AlN). 

Endst. No. 8795A-O IEstt.lE1/DHC 

Copy forwarded to :-

By Order, 

Sd/" 
( Manoj Jain) 

Registrar General 

Date: 30.06.2021 

1. The Joint Secretary to the Government of India, Ministry of Law & Justice, 
Department of Justice, Jaisalmer House, New Delhi. 

2. The Chief Secretary, Govt. of NCT,of Delhi, New Delhi. 
3. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 
4. All the Principal District & Sessions Judges, Delhi/New Delhi. 
~ Officer concerned with request to report to the Principal District & Sessions Judge 

(HQ), Tis Hazari Courts, Delhi. 
6. The Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of Delhi. 
7. All Registrarsl OSDs/Coordinator (DIAC). 
8. Joint Regjstrar-cum-Secretary to Hon'ble the Chief Justice. 
9. Joint Registrar, Registrar General Secretariat 
10. All Joint Registrarsl Deputy Registrars. 
11. P.S. to Hon'ble Judges, Delhi High Court. 
12. Admn. Officer (Judl,), Accounts Branch. 
13. P.A to Registrar (IT) for uploading the office order (i) on the intranet of this Court and 

(ii) on the website of this Court under Chapter 12 of RTI disclosure. 
14. Notice Board, Delhi High Court. 
15. Guard File. 

~ .. 
Admn. Officer (JudI.) (Estt.-I) 



HIGH COURT OF DELHI: NEW DELHI 

No.6901Estt. I1E21DH C 

Date: 14.07.2021 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following postingltransfer of 
) 	 . 

< Officers of this Court with immediate effect:­

ISl. 

, No. 
! 

1. 

2. 

I, . 

f ," 

Name & Designation From 
of the Officer 

To Remarks 

Mr. Sanjay Kumar Joint Registrar Joint Registrar ---
Sharma, (Delhi International (JJC & lR. 
Joint Registrar Arbitration Centre (Original-newly 

with additional assigned fresh 
charge of JJC) IPR cases) 

Mr. Satya Dev Deputy Registrar Deputy Registrar 
Prajapati (Examination for (Examination for --­
Deputy Registrar DHJS & DJS with DHJS & DJS) 

additional charge 
of Delhi 

c In ternati onal 
Arbitration Centre) 

,. Note: The aforesaid Officers are required to give their joining report in the Establishment 
Branch immediately. 

. By Order, 

I 
\, 

Sd/­
(Anil Kumar Koushal) 

Registrar (Establishment) 

Endst. Nos.9469-79/EstU/E.2IDHC 	 Date: 14.07.2021 

Copy for information and necessary action to :­

1. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
2. Registrars/OSDs/Co-ordinator,DIAC.· 
3. All Joint Registrars/Joint Registrars (Judicial). 
4. Joint Registrar, Registrar General Secretariat. 
5. Private Secretaries to Hon'ble Judges. 
6. Officers concerned . 

.,.:::t. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
(ii) on the website ofthis Court under Chapter 5 ofRTI disclosure. 

8. PA to Joint Registrar (Estt-I) for updation of "posting details" in P.LS. 
9. 	 The official concerned with a direction to upkeep the aforesaid posting detail in the Master 

Data. 
10. Personal File of the Officers concerned. 
11. Guard file. 

(K.R.~ndan)

Admn. Officer (JudI.) (Estt.-I) 

-?4/') ~-t.J ~ wor.#'d R~i"-"",,,(i"'), ~ _~ be. '""1/) 4:, ....::L..,3 ~ ~ ().,-1",-" I-- ~ t 
i:t: we)·./J,'1e c1 -4.,/, c..:.t.v.f.· . 

--5.-;;;ro'll~ , 
V'- Re.Jivire-(I""') 



HIGH COURT OF DELHI . NEW DELHI 

ORDER 

No. 752/Estt.lE-1/DHC 
Date: 04.08.2021 

Hon'ble the Chief Justice ·of this Court has been pleased to repatriate 

Mr. Sidharth Mathur, a member of Delhi Higher Judicial Service, presently 

working as Joint Registrar (Judicial) (CPC) in this Court on deputation basis, to 

his parent office and appoint Mr. Abhilash Malhotra, a member of Delhi 

Judicial Service, (Vice Mr. Sidharth Mathur), presently working as ACMM, 

Tis Hazari Courts, Delhi, in this Court on. deputation basis, with immediate 

effect. 

Endst. No.1 0479-90/ Estt.lE1/DHC 

By Order, 

Sd/­
(Manoj Jain) 

Registrar General 

Dated: 04.08.2021 

1. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari 
Courts, Delhi. 

2. The Principal Secretary (Law, Justice & Legislative Affairs). Govt. of NCT 
of Delhi. 

3. All Registrars/OSDs/Co-ordinator(DIAC). 

4. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice 

5. The Pay & Accounts Officer No.XXI, Delhi High Court . 

6. All Joint Registrars/Joint Registrar (Judicial)/Joint Registrar (Judicial)(CJC 
Mini Secretariat and Rules)/ Joint Registrar (Judicial)(SCMSC). 

7. Joint Registrar (Registrar General Secretariat). 

8. P.A to Registrar (IT) with the request to upload the order (i) on the intranet 
of this Court (ii) on the website of this Court under Chapter 5 of RTI 
disclosure. 

9. Private Secretary to Hon'ble Judges. 

10. Officers concerned. 

11. To be placed in the personal file of the officers concerned. 

12. Guard File. 

(KiSb~) 
Joint Registrar (Estt.-I) 



,: 
.! 

HIGH COURT OF DELHI: NEW DELHI 

No..809IEstt.I1E2IDHC 

) Date: 18.08.2021 

OFFICE ORDER 

Ho.n'ble the Chief Justice has been pleased to. make the fo.llo.wing Po.sting/transfer o.f 
Officers o.fthis Co.urt with immediate effect:­

SI. 

No. 

Name & Designation 
of the Officers 

From To Remarks 

1. Ms. Madhu Singhal, 
Jo.int Registrar 

Jo.int Registrar Jo.int Registrar 
(AcCo.unts) 

Vice Ms. 
Sharma, 
Registrar 
Retired). 

Ambika 
Jo.int 

(Since 

2. Ms. Anita Malho.tra, 
Jo.int Registrar 

Jo.int Registrar 
[Management & Co.­
o.rdinatio.n Cell 
(BMCCs Distt. 
Co.urts)] 

Jo.int Registrar 
RKD/KKD 

3. Mr. Gagan Nagpal, 
Jo.int Registrar 

Deputy Registrar. 
(Management and 
Co.o.rdinatio.n Cell 
(BMCs District 
Co.urts) and Medical 
Facilities to. sitting 
and retired Ho.n'ble 
Judges) 

Jo.int Registrar 
[Management & 
Co.-o.rdinatio.n Cell 
(BMCs Distt. 
Co.urts)] 

On promo.tio.n as Jo.int 
Registrar and Vice Sl. 
No.. 2 abo.ve. 

4. Mr. S.S. Bhatnagar, 
Deputy Registrar 

Deputy Registrar 
(Rules & CJC Mini 
Sectt.) 

Deputy Registrar 
(Management and 
Co.ordinatio.n Cell 
(BMCs District 
Co.urts) 

Vice Sl. No.. 3 abo.ve. 

5. Ms. Sadhana Jadia, 
Deputy Registrar 

Deputy Registrar 
[PIL (Civil and 
Criminal) and 11C] 

Deputy Registrar 
(Rules & CJC Mini 
Sectt.) 

Vice Sl. No.. 4 'abo.ve. 

6. Ms. Bindra, 
Deputy Registrar 

Deputy Registrar 
. (Writs I to. III, 
RKD(Writs), 
Writs(Decided Cell)) 
Receipt & Despatch 
and PSA Branch 

Deputy Registrar 
(Writs I to. III, 
RKD(Writs), 
Writs(Decided Cell) 

7. Ms. Neelam Grover, 
Deputy Registrar 

Assistant Registrar 
(Original) 

Deputy Registrar 
(Receipt & 
Despatch and PSA 
Branch) . 

On promo.tio.n as 
Deputy Registrar. 

8. Mr. Rajender Singh, 
Deputy Registrar 

Assistant Registrar 
(Management & Co.­
o.rdinatio.n Cell 
(BMCs Distt. 
Co.urts)) 

Deputy Registrar 
[PIL (Civil and 
Criminal) and 11C] 

On pro.mo.tio.n as 
Deputy Registrar and 
Vice Sl. No.. 5 abo.ve. 

• 9. Ms. Veena Kumar, 
Assistant Registrar 

Assistant Registrar 
(APIO) 

Assistant Registrar 
(Original) 

In' place o.f Ms. Prem 
Bala Chhabra, Asstt. 
Registrar (Original) 
who. IS still to. be 
relieved by HMJ 
Suresh Kumar Kait. 



10. Mr. Vikas Saddi, 
Assistant Registrar 

Court Master (a/w 
Hon'ble Mr. Justice 
Manmohan) 

Assistant Registrar 
(APIO) 

On promotion as I 

Assistant Registrar 
and Vice Sl. No.9 
above. 

11. Ms. Sarabjeet Kaur, 
Assistant Registrar 

Private. Secretary Assistant Registrar 
(Management & 
Co-ordination Cell 
(BMCs Distt. 
Courts) 

On promotion as 
Assistant Registrar 
and Vice SL No. 8 
above. 

12. Mr. Kapoor Singh 
Bisht, 
Assistant Registrar 

Court Master 
(Protocol-I) 

-

Assistant Registrar 
(Retired Judges Cell) 

On promotion as 
Assistant Registrar 
and in place of Mr. 
Subhash Chand (Since 
Retired). 

Note: The aforesaid Officers are required to give their joining report in the Establishment Branch 
immediately. 

By Order, 

Sd/­

I 
! 

(Anil Kumar Koushal) 
Registrar (Establishment) 

Endst. Nos.11345-55IEstt.IIE.2IDHC 	 Date: 18.08.2021 

Copy for infol111ation and necessary action to :­

,I . 1. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
2. 	 Registrars/OSDs/Co-ordinator,DIAC. 
3. 	 All Joint Registrars/Joint Registrars (Judicial). 

! 
4. 	 Joint Registrar, Registrar General Secretariat. r 

I 	 5. Private Secretaries to Hon'ble Judges., 
!

if. 6. Officers concerned. 

J. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
(ii) on the website of this Court under Chapter 5 of RTI disclosure. 

8. 	 PA to Joint Registrar (Estt-I) for updation of "posting details" in P.LS. 
9. 	 The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. 
10. Personal File of the Officers concerned. 
11. Guard file. 

Sunil Lakhina 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI: NEW DELHI 

No.9131Estt.UE21DHC 
Date: 17.09.2021 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of 
Officers of this Court with immediate effect:-

Sl. 

No. 

Name & Designation 
of the Officers 

From To Remarks 

1. Ms. Sadhana Jadia, 
Deputy Registrar 

Deputy Registrar 
(Rules & CJC Mini 
Sectt.) 

Deputy Registrar, 
(RKD, comparison 
of digitized data 
and Weeding of 
cases of Original 
Side) 

Vice SI. No.2 below. 

2. Ms. Meenakshi Pant, 
Deputy Registrar 

Deputy Registrar, 
(RKD, comparison 
of digitized data 
and Weeding of 
cases of Original 
Side) 

Deputy Registrar 
(Rules & CJC Mini 
Sectt.) 

Vice S1. No: 1 above. 

Note: The aforesaid Officers are required to give their joining report in the Establishment Branch 
immediately. 

By Order, 

Sd/­
(Anil Kumar Koushai) 

Registrar (Establishment) 

Endst. Nos. 12882-92/EsttI/E.2/DHC 	 Date: 17.09.2021 

Copy for information and necessary action to :­

I. 	 Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
2. 	 Registrars/OSDs/Co-ordinator,DIAC. 
3. 	 All Joint Registrars/Joint Registrars (Judicial). 
4. 	 Joint Registrar, Registrar General Secretariat. 
5. 	 Private Secretaries to Hon'ble Judges. 
6. Officers concerned. 


\.-"'" 7. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 5 of RTI disClosure. 

8. 	 PA to Joint Registrar (Estt-I) for updation of "posting details" in'P.I.S. 
9. 	 The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. 
10. Personal File of the Officers concerned. 
11. Guard file. 

Sunil Lakhina 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

No. 360/Estt.lE1IDHC 
Date: 29.10.2021 

Hon'ble the Chief Justice has been pleased to make the following appointment on 
the establishment of this Court:- . 

S.No. 
Name of the Officer & Post to which 

Remarks 
post held appointed 

1. Mr. Sanjay Kumar Sharma, Temporary Registrar With effect from 01.11.2021 
Joint Registrar in the Level 15 of against the post of Registrar 

Pay Matrix (as per which will become available 
J'h Pay Commission) on retirement of Mr. Ani! 

Kumar Koushal, Registrar on 
• 31.10.2021. 

i J 

l,foTE:- (i) The above appointment is subject to the outcome of the representations filed by 
some of the Join~ Registrars, Assistant Registrars and Private Secretaries of 
this Court with regard to recruitment rules for appointment to the post of 
Registrar. 

(ii) Further, the above appointment is subject to the condition that on promotion of 
Mr. Arun Kishore Sharma, Joint Registrar, as Registrar, he shall be accorded 
seniority from 01.02.2021 i.e. above Mr. Naresh Chand Garg, Registrar. 

By Order, 

Sd/-
( MANOJ JAIN) 

Registrar General 

Endst. NO.15416-30/Estt.lE 1/DHC Date: 29.10.2021 

Copy forwarded for information and necessary action to :-

1. 
2. 
3. 
4. 
5. 
6. 
7. 
B. 
9. 
10. 
11. 

~. 

13. 
14. 
15. 

The Principal Secretary (Law, Justice & L.A), Govt. of NCT of Delhi. 
All Registrars/OSDs/Coordinator (DIAC). 
Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
The Pay & Accounts Officer NoJ(XI, Delhi High Court. 
All Joint ,Registrars/ Deputy Registrars. 
Joint Registrar (Registrar General Secretariat). 
Dy. Controller of Accounts/Assistant Registrar (Library). 
Assistant Registrar (Courts/ Establishment-II). 
Admn. Officer (Judl.), P&P Branch. 
Admn. Officer (Judl.), General Branch 
Admn. Officer (JudI.) Accounts Branch. 

, P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this Court 
(ii) on the website of this Court under Chapter 12 of RTI disclosure. 
Officer concerned. 
Be placed in the personal file of the officer concerned. 
Guard File. 

~~ 
(Kishor Kumar) 

Joint Registrar (Estt.-I) 

:,Q') ~~ie J ~J Wgy~d f\~r:i>"""""r,T)/ ~{/) ,,1\)t'-1ic...trn-, bE? ~Q~ 
,.., t"t-e. ,.",t~ "b ~ weh""i~ ~ t-i,l;" Gow-.t. 



HIGH COURT OF DELID: NEW DELHI 


No.1 IO'IlEstt.IlE2IDHC 
Date: 1 1. 1 1.2021 

OFFICE ORnER 

Hon'ble the Chief Justice has been pleased to make the following ·postings/transfers qf 
Officers of this Court with immediate effect:­

SI.No Name & Designation of Remarks I 
the Officers 

From To 

Ms. Meena Bhardwaj, Upon promotion 'cf 
Joint Registrar 

1. Joint Registrar Joint Registrar, 1.J. 
(Writ- I to III, R.KP Sectt. (JJC) & J.R. Mr. Sanjay Kumar 
(Writ), PIL, PSA and (J.P. Div.) Sharma, Joint 
Receipt & Despatch) Registrar, as 

Registrar. 
2. . Joint Registrar Ms. Mona Gosain. Deputy Registrar On promotion as 

Joint Registrar (Vigilance-II) (Writ- I to III, R.KP Joint Registrar and 
(Writ), PIL, PSA vice . s1. No. 1 

. and Receipt & , above. 
Despatch) 

3. Mr. Shakeel Ahmed, Deputy Registrar Deputy Registrar 
Deputy Registrar (NCMS, SCMS and (NCMS, SCMS) 

Litigation) 

4. Ms. Bindra, Deputy Registrar Deputy Registrar 

Deputy Registrar 
 (Writs' r to III, 

(Writs), 
(Writs I to III, RKD 

RKD(Writs), 
WritCDecided Cell) Writs(Deciged 

Cell)) 
Receipt & 
Despatch and PSA 
Branch 

Ms. Uma Sharma, Deputy Registrar Vice S1. No. 2 
Deputy Registrar 

5. Deputy Registrar 
above.(Appellate Decree) (Vigilance-II) 

Vice S1. No.· 5 
Deputy Registrar 
Ms. Neelanl Grover, Deputy Registrar Deputy Registrar 6. 

above. 
and PSA Branch) 
(Receipt & Despatch (Appellate Decree) 

On promotion as 
Deputy Registrar 

Deputy Registrar Assistant Registrar Mr. Rakesh.Kumar,7. 
Deputy Registrar 
and vice S1. No, 3 
above. 

(Litigation)(Gazette-II B) 

Vice S1. No.' 7 
Singh Bisht, 

Assistant Registrar Assistant Registrar Mr. Mahender Partap 8. 
above. 

Assistant Registrar 
(Gazette-lIB)(P&P) 

On promotion asAssistant Registrar 

, Sharma, 


Court Master Mr. Sandeep Kumar 9. 
Assistant Registrar 

Assistant Registrar 
(P&P)(Protocol-II) 

& vice. S1. No. 8 
above 

Note: The aforesaid Officers a.re required to give their joining report in the Establishment Branch 
immediately. 

By Order, 

Sd/­
(Kishor Kumar) 

Joint Registrar (Estt.I) 



Endst. Nos. 16002-13/Estt.IIE.2IDHC Date: 11.11.2021 

Copy for infonnation and necessary action to :-

1. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
2. Registrars/OSDs/Co-ordinator,DIAC. 
3. All Joint Registrars/Joint Registrars (Judicial). 
4. Joint Registrar, Registrar General Secretariat. 
5. Assistant Registrar (Estt.II). 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 
~.A to Registrar (IT) for uploading the Office Order (i) on the .intranet of this Court 

(ii) on the website of this Court under Chapter 5 ofRTI disclosure. . 
9. PA to Joint Registrar (Estt':'I) for updation of "posting details" in P.I.S. 
10. The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. 
11. Personal File of the Officers concerned. 
12. Guard file. 

Sunil Lakhina 
DeputY Registrar (Estt.-I) 



HIGH COURT OF DELHI : NEW DELHI 


No.366/Estt.lE·l/DHC 
Date: 15.11.2021 

NOTIFICATION 


In continuation of this Court's Order No. 23/G·IIGaz.lAIDHC/2021 dated 08.11.2021 and No. 

1097/Estt.lE-lIDHC dated 09.11.2021, Hon'ble the Chief Justice and Hon'ble Judges of this Court have 

been pleased to make following appointment on the establishment of this Court :­

., 
 Sr. No. Name of the officer & 
Post held 

Post to which appointed Remarks 

1. Ms. Tyagita Singh, 
Member of Delhi Higher 
Judicial Service 

Joint Registrar (Judicial) on 
deputation basis in 
Level 14 of the 7th CPC Pay 
Matrix. 

With effect from 10.11.2021 
(FIN) till further orders vice 
Ms. Twinkle Wadhwa, who 
has been repatriated to her 
parent Office. 

Sd/­
(Kishor Kumar) 


Joint Registrar ( Estt.-I) 


Endst. No. 16159-70/Estt.lE·l/DHC Date: 15.11.2021 

Copy forwarded to: 

1. The Principal Secretary (Law, Justice & Legislative Affairs). Govt. ofNCT of Delhi 
2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 
3. All RegistrarslOSDs/Co-ordinator(D1AC). 
4. Joint Registrar·cum-Secretary to Hon'bIe the Chief Justice 
5. The Pay & Accounts Officer N·oXXl, Delhi High Court. 

6. All Joint Registrars. 
7. Joint Registrar, Registrar General Secretariat. 

. 8:/ P.A to Registrar (IT) with the request to upload this notification (i) on the intranet of this Court 
\/' and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

9. Private Secretary to Hon'ble Judges 
10. Officer concerned. 
11. To be placed in the personal file of the officer concerned. 

12. Guard File. 
.. 

Sunil Lakhina 

Deputy Registrar (Estt-I) 


I 

., 




HIGH COURT OF DELHI: NEW DELHI 

No.1189IEstt.IIE2/DHC 
Date: 29.11.2021 

OFFICE ORDER 

" Hon'ble the Chief Justice has been pleased to make the following postings/transfers of 
Officers of this Court with immediate effect:- " " 

SI.No Name & Designation of 
the Officers 

From To Remarks 

1. Mr. Darshan Kumar 
Godara, 
Assistant Registrar 

Assistant Registrar 
(Protocol-II & 
Hospitality) 

Assistant Registrar 
(Retired Judges 
Cell) 

Vice S1. . No. 
below. 

2 

2. Mr. Kapoor Singh Bisht 
Assistant Registrar 

Assistant Registrar 
(Retired Judges Cell) 

Assistant Registrar 
(Protocol-II & 
Hospitality) 

Vice S1. 
above. 

No. 1 

Note: The aforesaid Officers are required to give their joining report in the Establishment Branch 
immediately. 

By Order, 

Sd/­
(Kishor Kumar) 


Joint Registrar (Estt.I) 


Date: 29.11.2021 Endst. Nos. I 7074-85IEstt.IIE.2IDHC 

Copy forinformation and necessary action to :­

1. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
2. Registrars/OSDs/Co-ordinator,DIAC. 
3. All Joint Registrars/Joint Registrars (Judicial). 
4. Joint Registrar, Registrar General Secretariat. 
5. Assistant Registrar (Estt.II). 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 

v-S. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
(ii) on the website of this Court under Chapter 5" of RTI disclo~ure. ".' 

9. PA to Joint Registrar (Estt-I) for updation of "posting details" In P .LS. 
10, The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. 
11. Personal File of the Officers concerned. 
12. Guard file. . 

uni! Lakhina 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

OFFICE ORDER 

No.1 088fEstt.fE I fDHC 
Date:O 1. 11 .2021 

Hon'blc the Chi cf ,lllsticc hAS been plcnsed to make the following posting/transfer of Offi cers of thi s COlll1 
wit h im t11ediate clTcct :-

SI. No 
Name ,I< Designation of the 

From 
officer 

I. Mr. Snnjay Klinwr Sharma, ~oint Registrar 
Registrar (J.lC & 1.R. 

newly assigned 
~ases)) 

Endst. Nos. 157 14-22/Estt./E.lfDHC 

opy for information and necessary action to :­

I. All Rcgistrars/OSD/Co-ord inator (DlAC). 

(Original-
fre sh IPR 

2. Joint Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. All Joint Registrars/ Joint Registrars (jud icial) 
4. Joint Registrar(Registrar General Secretariat). 
5. r.ss to Hon ' ble Judges. 
6. Officers concerned. 

To Remarks 

Registrar (Esn.- I & II ) Upon proll1otion 
as Registrar and 
vice Mr. Anil 
Kumar KOllshal, 
Rcgi trar 
retired . 

Sdi­
(Manoj Jain) 

Registrar General 

Dated: 01. 11.2021 

since 

7. P." to Regi strar (IT) for uploading the office order (i) on the intranet of thi s Court and (ii) on the 
website of this Court under Chapter 5 of RTI disclosure. ~ 

8. Personsl file of the Officer concerned. 
9. ' uard file. --r:::-

Kishor Kumar 
Joint Registrar (Estt.-l) 



JIIrm COIIRI Of !) ~: l.II r r NE''' pr.LlU 

NOTlflc,,]"IOS 

No. OrlEaltJEllOUC 
~C~: 21 0l.2021 

Hon'br . ~te Chief J\lStic~ hat 1>«" ~knn! co tnak. che:: fprlowin, _ppoi"l,net'lti 0tI che:: 
~~b[;sJo ........ o{cW. Court;-

s..So. 
N~n'~ oflhe omcu &- pMl I'olc I .. ,,·hI.~ ."""i"c~d Remwrb 
'~Id 

With ~ffC-"Ct from 20.0 I 2022 I. Mr. Shd.h., ~ndo .. TcmpOo"Y Mesi$lr:u I, 
Join! ~elli.\u~r ,", U .. I " 

., P., D~.in.1 I ne,,-Iy ,~aln! f'O'l 
Moln_ , .. ~, 

,. Po, of Regim ..... 
Commi .. ion) 

2. Mr. Pnm<)d Kumor. T=,.....,. Relillnr .. Wilh effect (rom 20.01.2022 

Jc,i"1 R~gl.jov ,", L~ve l " ., r., ag:ci1l.lt • newly <~.ted pn~l 
Maffilc 'n ~, 

,. r., of M",iJ"" 
C<>mmissioll) 

T. M •. Rlyindr1l Kumar Shlrma, Temporary MrlllouM '" Wilh dfe<:l from 20.01.2022 
Joint Rt'is ...... .. LC\"r " ., roy .pinS! • """'Iy cr •• ted f"I$t 

MIff;" 'n '" 
,. Po, orRegis ... _ 

Commiuiol1) , Mr. J()gi"dtr KwnaI Billa, Tcrnpomory Re.i_ I, With dre.! from 20.0 1.2022 
Joinl R'8~rar .. lml " ., roy as-iM! • n .... ly .~.!C1J rost 

Ma\fi.t , .. P" 
,. p" orM< gistrar. 

COll1miliionJ 

NOTE:· {I} Th~ .h", e ilf'pQintmnclJ .re- .... bjr.t 10 the UIIl<"Ornt or Ihe ~1If~nloliullS filed by 
some of the Joinl ReSin,,,,1"$, Aliiswlt Rotlisu", .. and Private 5«",1., ... of u!is 
C"".., with ~G~rd to f«luitmcm ,u l,.. for apl"'i"""""1 10 IlIt pwl uf R.;,"IlI. 

(ii) funhcr,'M lbo,,, .ppo;nl,,1Cn1S I", 5l,bjecl 10 1M rondi';on Ileal on promollon of 
Mr. Arun I(i~ Sharma. JOIn' Rctis!IlIr. IS RfglslrllT, I,t shal l II( .cc""llell 
~nforily f,om 0 1.112 .2021 i.e. aho .. " Mr. NI",~h CI,."" Uam. Rcg15\IlIr. 

End,l. No. ' 0 18·IOJUEsnJE IIDUe 

Copy fnrw.1"Ikd for infortnll!ioIl .nIl neeen .. 'Y ..".0<1 10 -

8y Order. 

( i\1ANOJJA IN) 
I{"~is"'''r Gene ... ' 

OlIO: 2 1.0 1.2022 

1 The' Pnncipat S«relA'Y (I ...... Jullice &: L.A). Gmt. ofNCT of INlhi. 
1. All RCl!jslrarslOSD.sICoordin~tOl (D1 AC). 
J 1M PlY & A':':oontl; Offi, uNo.XXI , Dclhl Hir;h C'lUII 
4.. AU Joint RCI!'lob'lrsI [):oputy Rc;;';Ir:aI"S. 
5. 101nt /tc;isIRr (Regist • ., Gene.al Scc.da ri.c). 
6. Dy COfllrull"r uf AcCOUnts/Mli,,.nt Regist""r (Libmy). 
7. AR-cum.1'S 10 lion ' ble lhe Chief JUllicc. 
8. AuillMl f!.cGi>lI1l' (COOrls/I:~labli!.h ment ·II). 
9. Ad,nn. Office. (Judi.). "&1' B~l1Ch. 
10 AdlM. Offl«r (JudI.), (let"ral Urancl. 
II . Admn. Office. (lOO/.) A"<MlnU Brandl. 
11. " ..... to Reglslrar (IT) (0' u[,IOIIdi"G Ihii notification (i) 001 Ihe i,,' ranel of Ihi\ COllrl and 

(ill tlOI lhe .... eblile of Ih'$ Coo.., INKIer Chljllu 5 of RTf diKlosu,..,. 
IT. 
14. 

". 
OmCt"' conc:tmtll 
Be: plac ed in the ,,"",0,,.1 fil e5 of the offico:n con~cmcd. 
C ... rt1 file, • 

Sunil Lakhin~ 
Dtpuly Rtcijl ,n (utl .. 1) 



---

---

HIGH COURT OF DELHI NEW DELHI 
No.68 IEstt.lE I/DHC 
Date: 27.01.2022 

OFFICE ORDER 

Hon'ble the Chief Justice has been pleased to make the following posting/transfer of Officers of this Court 
with immediate effect :- . 

Name & Designation of the
SI.No. From To RemarksOfficer 

Mr. Sl,Inil Kukreja, Registrar Registrar (IT, Digitization& Registrar (IT)& Appellate 
Appellate Authority under 

1. 
Authority under RTI ACT --..­

RTI ACT) 

Mr. Krishan Kumar Sharma, Registrar (Writs I-III, RKP Registrar (Writs 1-111, RKP 
Registrar 

2. 
(Writs), PIL, PSA and (Writs), PIL, PSA and 
Receipt and Despatch) Receipt and Despatch) 
Holding Court with regard Holding Court with regard 

..--­to completion of pleadings to completion of pleadings 
of cases on Writ side with of cases on Writ side 
additional charge of KKD 
and scanning of"B" part. 

Mr. Naresh Chand Garg, Registrar (Medical facilities Registrar (Medical faci I ities 
Registrar 

3. 
to sitting and Retired to sitting and Retired 
Hon'ble Judges and RKD­ Hon'ble Judges) 
Weeding/ Appellatel 
Original of DHC) 

Mr. Sanjay Kumar Sharma, Registrar (Estt.-I and JI) & Registrar (Establishment~1) 
Registrar 

4. 
Training to staff of Delhi 
High Court 

I 
Upon 

Registrar 
Mr. Shekhar Chandra, Joint Registrar Registrar (Establishment- II)5. 

promotion 
Court. 

(Genl. Admn.-I) & Training to staff of this 
'as Registrar 

6. Mr. Pramod Kumar, 
Registrar 

Joint Registrar 
(Gazette-I B) 

Registrar (Chief 
Conference, 
Secretariat) & 

Justice 
Mini 

Upon 
promotion 
as Registrar 

(Gazette - 1 B)* 

7. Mr. Ravindra Kumar Shar
Registrar 

ma, Joint Registrar 
and digitization 
pending as well 
cases) 

(Scanning 
work of 

as decided 

Registrar (Records, 
Scanning & Digitization 
wo'rk of pending as well as 
of decided cases) 

Upon 
promotion 
as Registra; 

Registrar-cum-Secretary to Upon 
Registrar 
Mr. Joginder Kumar Batra, Joint Registrar-cum­8. 

promotion 
Chief Justice, (Joint 

Hon'ble the Chief Justice,Secretary to Hon'ble the 
COFEPOSA Cell I as Registrar 

. Registrar (COFEPOSA & 
Library) 

• 

*Note:- Mr. Pramod Kumar, Registrar shall submit the files pertaining to Gazette - 1 B branch to 
the Registrar General through Registrar (Vigilance). ' 

Sd/­
(Manoj Jain) 

Registrar General 

Endst. Nos. 1288-96/Estt.lE.I/DHC Dated: 27.01.2022 

Copy for information and necessary action,if any, to :­

I. Registrar-cum-Secretary to Hon'ble the Chief Justice. 
2. All Registrars/OSDs/Co-ordinator (DIAC). 
3. All Joint Registrarsl Joint Registrars (Judicial) 
4. Joint Registrar(Registrar General Secretariat). 
5. P.Ss to Hon'ble Judges. 
6. Officers concerned. 

P.A to Registrar (IT) for uploading the office order (i) on the intranet of this Court and 

website of this Court under Chapter 5 ofRTI disclosure. 
 (ii)O~~ 

8. Personal file of the Officers concerned. 
9. Guard file. ' 

Kishor Kumar 
Joint Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

No. 214/Esu.lEIIDHC 
Date: 22.02.2022 

OFFICE ORDER 

As ordered by the Competent Authority, following officers of this Court are hereby nominatec 

as [st, lInd and IIIrd Link Officers in respect of officers who are holding Court in their absence:­

S. No. Name of the Officer Name of Link Officers 
holding Court 

1st Link Officer lind Link Officer IIIrd Link Officer 

1. Registrar (Appellate) Registrar (Genl . Admn-I) Registrar (BMCC) Registrar (P&P) 

2. Registrar (Writs) Registrar (l.T.) 
Registrar 
(Protocol) 

Registrar 
(Establishment-I) 

3. 
Ms . Savitri , 
Joint Registrar 
(Judicial) 

Registrar (Medical) 
Registrar (Chief 
Justice Conference, 

Mini Secretariat) 

Registrar 
(EstabI ishment-l I) 

Sd/-

Sunil Lakhina 


Deputy Registrar (Estt.-I) 


Endst. No. 2825-2834/Estt.lE-I1DHC 	 Dated : 22.02.2022 

Copy for information and necessary action to :­

I. 	 All Registrars/OSDs/Co-ordinator (DIAC). 
2. 	 Registrar-cum-Secretary to Hon'ble the Chief Justice. 
3. 	 All Joint Registrars/ Joint Registrars (Judicial)/ Deputy Registrars/Assistant Registrars/ Dy . 

Controller of Accounts/ Assistant Registar (Library) . 
4. 	 Joint Registrar (Registrar General Secretariat). 
5. 	 Assistant Registrar (Estt. -II) 

6. 	 P.Ss to Hon'ble Judges. 
-..../7. 	 P.A to Registrar (IT) for uploading the office order (i) on the intranet of this Court and (ii) on 

the website of this Court under Chapter 5 of RTI disclosure. 
8. 	 Officers concerned. 
9. 	 Personal file of the Officers concerned. 

10. Guard fi Ie. 

K.R.M~~dan 
Admn. Officer (JudI.) (Estt.-I) 

~ cL~1LcI ~ +he -;Au.+h()riL:v:, ~ ~ be <-<-pbd.d or> ~« f..."·l"'J1,,,-<f & 

L-U ..Jv.,;t e cy -H,J/) t::::-o<vr"_ 



HIGH COURT OF DELHI : NEW DELHI 


No.258/EsttJE I/DHC 
. Date: 03.03.2022 

I 

OFFICE ORDER 

.~'-""'. 	 "', 

The Competent Authority has been pleased to nominate Mr. Pramod Kumar, Registrar 

(Chief Justice Conference, Mini Secretariat & Gazette-IB) of this Court to look after the work 

of Cash, Budget & Accounts branches, in addition to his own duties during the period when. 

Mr. T.R Nagpal, Registrar (Cash, Budget & Accounts) is on le~ve i.e. from 04.03.2022 to 

25.03.2022. 

By Order, 

. Sd/­
(Sanjay Kumar Shan:na) 

Registrar (Establishment-I) 

Endst. No.3290-330 iAi'EsttJE.I1DHC 	 Dated: 03.03.2022 

I 
Copy for information and necessary action to :­

1. 	 All Registrars/OSDs!Co-ordinator (DIAC). 

2. 	 Registrar-cum-Secretary to Hon'ble the Chief Justice; 

3. 	 All Joint Registrars! Joint Re·gistr~rs (Judicial)! Deputy Registrars! Assistant Registrars/ 
Dy. Controller of Accounts/ Assistant Regi·star (Library). 

4. Joint Registrar (Cash & Budget) 


5.. Joint Registrar (Accounts) 


6. 	 Joint Registrar (Registrar General Secretariat). 

7. 	 the Pay & Accounts Officer No. XXI, New Delhi 
':.~ 	 , 

8. 	 Assistant Registrar{EsttAI) 

9. P.Ss to Hon'ble Judges. 

~O. P.A. to Registrar (IT) for uploading the office order (i) on the intranet of this Court and 
(ii) on the website of this Gourt under Chapter 5 ofRTI disclosure. 

11. 	 Officers concerned. 

12. 	 Personal file of the Officers concerned. 

13. 	 Guard file. 

Sunil Lakhina 
Deputy Registrar (Estt.-J) 

., .. '" 



HIGH COURT OF DELHI: NEW DELHI 

No.3 501Estt.I1E21D H C 
Date: 1.6.03 .2022 

OFFICE ORDER 

. Hon'ble the Acting Chief Justice has been pleased to make the following postingsltransfeis 
of Officers of this Court with immediate effect:- . 

Sl. Name & Designation of the From To Remarks 
No. Officers 
1. Mr. Sunil Lakhina Deputy Registrar Deputy Registrar Vice SI.No. 2 

Deputy Registrar (Estt.-I) (CJ Sectt.) below. 

2. Mr. Satish Gosain Deputy Registrar Deputy Registrar Vice Mr.Ajeet 
Deputy Registrar (CJ Sectt.) [Delhi International Kumar Jha, 

Arbitration Centre Deputy 
(DIAC)] Registrar. 

3. Ms. Sindhu Krishnakumar Assistant Registrar Assistant Registrar -­
Assistant Registrar (Writs) (Estt.-I) 

4. Mr. Kamal Krishna Agnihotri Assistant Registrar Assistant Registrar Vice S1.No.3 
Assistant Registrar (Examination­ (Writs) above. 

DHJS &DJS) 
5. Mr. Pankaj Kumar Assistant Registrar Assistant Registrar Upon being 

Assistant Registrar (CJ Sectt.) (Examination­ relieved by 
DHJS & DJS) Hon'ble 

MrJustice 
D.N.Patel, 
Chief Justice 
(Retd.). Vice 

I 
I . SI.No.4 above . 

Note: The aforesaid Officers are required to give their joining report in the. Establishment Branch 
immediately. 

By Order, 

Sd/­
(Sanjay Kumar Sharma) 


Registrar (Estt.I) 


Endst. Nos.4290-430 lIEstt.IIE.2IDHC Date: 16.03.2022 

Copy for information and necessary action to :­

1. Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
2. All Registrars/OSDs/Co-ordinator,DIAC 
3. .All Joint Registrars/Joint Registrars (Judicial). 
4. Joint Registrar, Registrar General Secretariat. 
5. Assistant Registrar (Estt.II). 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned . 

...,...8. P.A to Registrar (IT) for uploading the Office Order (i) on the intranet of this Court 
(ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

9. PA to Joint Registrar (Estt-I) for updation of "posting details" in PJ.S. 
10. The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. 
11. Personal File of the Officers concerned. 
12. Guard file. 

Kishor Kumar 
Joint Registrar (Estt.-I) 

--A1'.)cJ,.;J"I-<~ 6~ Wo'>"H.(j f?~t~ (I T). p~~ dIl~ +Nt y,~, ~, 

~~~t-1>'l.-V 
~ \ a.4!..n+~G'T1 

~\l w~~o-· . 



HIGH COURT OF DELHI NEW DELHI 

No.349IEstt.lElIDHC 
Date: 16.03.2022 

OFFICE ORDER 

Hon'ble the Acting Chief Justice has been pleased to make'the following posting/transfer ·Jf 
Officer of this 'Court with immediate effect :­

SI. Name & Designation of From' To Remarks 
No. the Officer 
1. Mr. Naresh Chand Garg Registrar Registrar- cum Vice Mr. Joginder 

Registrar (Medical facilities Secretary to Hon'ble Kumar Batra, Registrar, 
to Sitting and the Acting Chief who has proceeded on 
Retired Hon'ble Justice, COFEPOSA deputation to the office 

.Judges) Cell of Telecom, Disputes 
, ,Settlement and Appellate 

Tribunal. 

Note: 	 The aforesaid Officer IS required to gIve his, joining report In the Establishment Branch 
immediately. 

Sd/­
(M~noj Jain) 

Registrar' General 

Endst. Nos. 427~-4286/Estt.lE.I/DHC 	 Dated: 16.03.2022 

Copy for information and necessary action, if any, to :- ' 

1. Registrar-cum-Secretary to Hon'ble th~ Acting Chief Justice. 

2. All Registrars/OSDs/Co-ordinator (DIAC). 

3. All Joint Registrarsl Joint Registrars (Judicial) 

4. Joint Registrar, Registrar General Secretariat. 

5. Assistant Registrar (Estt.-II). 


6.. Private Secretaries to Hon'ble Judges. 


7. Officer concerned. 	 ' 

v4 to Registrar (IT) for uploading the office order (i) on the intranet of this Court and, (ii) 
on the website of this Court under Chapter 5 of RTI disclosure. 

9. P.A. to Joint Registrar (Estt.-I) for updation of "posting details" in P .I.S. 

10. The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. 


11. Personal file of the Officer concerned. 

12. Guard file. 

Kishor Kumar 

Joint ~egistrar (Estt.-I) 




. HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

No. 17/Estt.lElIDHC 
Date: 21.03.2022 

Hon'ble the Acting Chief Justice has been pleased to appoint Mr. Ravinder 

Dudeja, an Officer of Delhi Higher Judicial Service, presently working as Officer on 

Special Duty (OSD), attached to the office of the Registrar General of this Court on 

deputation basis, as Registrar General of this Court wi~h immediate effect. 

Endst. No. 4400-4415/Estt.lE lIDHC 

Copy forwarded to ;-

By Or~er, 

Sd/-
(Sanjay Kumar Sharma) 

Registrar (Establishment-I) 

Date: 21:03.2022 

• 5ZW~-' 

I. The Joint Secretary to the Government of India, Ministry of Law & Justice, . 
Department of Justice, laisalmer House, New Delhi. 

. 2. The Chief Secretary, Govt. ofNCT of Delhi, New Delhi.. 

3. The Ld. Principal District & Sessions Judge (HQ), Central District, Tis Hazari COllrts, 
Delhi. 

4. All the Ld. Principal District & Sessions Judges, DelhilNew Delhi. 

5. Officer concerned. 

6. The Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 

7. The Registrar General, all High Courts in India. 

8. Registrar cum Secretary to Hon'ble the Acting Chief Justice. 

9. All Registrarsl OSDs/Coordinator (DIAC). 

10. Joint Registrar (Registrar General Secretariat). 

11. All Joint Registrars/ Deputy Registrars. 

12. P.S. to Hon'bl.e Judges. 

13. Admn. Officer (Judl.), Accounts Branch. 

)4. P.A ~? Registrar (I~) for uploading the notification (i) on the intranet of this Court 

::: ~::: i~::e ~bSlte of this Court under Chapter 12 of RTI discb,osure. ". 

~ 
(Kis or Kumar) 

Joint Registrar (Estt.-I) 



S. No. 

I l. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRA,NCH) 

. OFFICE ORDER 

NO.358/Estt-IIIE. V IDHC 

. Dated: 22.03.2022 

Hon'ble the Acting Chief Justice has been pleased to make the following postings/transfers of 
Registrars of this Court with immediate effect:-

Name & Designation From To Remarks 
of the Officers " 

Dr. Aditi Choudhary, Vigilance I & II, Vigilance I & II, 
Registrar Gazette I Gazette I-A & I-B -

Ms. Anju Chhabra.Khurana, P&P Management and Vice 
Registrar , Coordination Cell Sl. No.8 below 

(BMCs District 
Courts) 

I Mr. Parveen Kumar Uppal, Filing, Listing, CFM, Cash, Budget & Vice 
Registrar ILR Accounts Sl. No.7 below 

, ( 

Mr. H.K. Arora, Civil I to V, Criminal I IT, Appellate Vice 
Registrar to III, Inspection Authority under RTI SI. No.5 below 

I (Appl.) I & II, Copy Act ) 

Appl., Company, 
holding Court 

(Appellate Jurisdiction) 

Mr. Sunil Kukreja, IT, Appellate Authority Original & - Vice 
Registrar under RTI Act Transparency SI. No.6 below 

Officer and JJC 

I Mr. Janardan Tripathi, Original & Establishment-I Vice 
Registrar. Transparency Officer, S1. No.1 0 below 

JJC 

Mr. T.R. Nagpal, Cash, Budget & Establishment-II & Vice 
Registrar Accounts Training to staff of SI. No.ll below 

this Court 

Mr. O.P. Narang, Management and P&P Vice 
Registrar Coordination Cell SI. No.2 above 

(BMCs District Courts) 

Mr. Sunil Kumar Koushal, Genl. Admn.-II Filing, Listing, . Vice 

Registrar CFM,ILR SI. No.3 above 

Mr. Sanjay Kumar Shanna, Estab lishrrlent -I Civil I to V, Vice 
Registrar Criminal I to III, S1. No.4 above 

Inspection (Appl.) I 
& II, Copy Appl., 
Company, holding 
Court (Appellate 

Jurisdiction) 

I 

. 
.! 

I 

... 

.' 



) .11. 
) 

• 

12. 

13. 

Mr. Shekhar Chandra, Establishment-II & Medical Facilities to Vice 
Registrar Training to staff of this sitting and retired Mr. Naresh Chand Garg,· 

Court . Hon'ble Judges Registrar who has !:ince 
been posted as Regi5trar-
cum-Secretary to HAC} 

Mr. Pramod Kumar, . CJC Mini Secretariat, Genl. Admn.-II Vice 
Registrar Gazette-IB S1. No.9 above 

Dr. Saurabh Kulshreshtha, Gazette-II, Ease of Gazette-II, Ease of 
Officer on Special Duty Doing Business Doing Business, CJC -

Mini Secretariat 

Note: The above-mentioned Officers are required to give thier Joining Report in the Establishment-II branch immediately. 

By order 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Endst. No.4519-30IEstt-II.!E. V I.DHC Dated: 22.03.2022 

Copy forwarded for information and necessary action, if any, to:-

1. Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
2. All Registrars/OSDs/Co-ordinator (DIAC). 
3. All Joint Registrars/Joint Registrars (Judicial). 
4. Joint Registrar, Registrar General Secretariat. 
5. Assistant Registrar (Establishment-II). 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned . 

. ..-8. PA to Registrar (IT) for uploading the office order (i) on the Intranet of this Court and (ii) on 
the website of this Court under Chapter 5 of RTI disclosure. 

9. PA to Joint Registrar (Establishment-I) for up dation of "posting details" in P.LS. 
10. The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. 
11. Personal file of the Officers concerned. 
12. Guard file. 

. Bhawana Pant 
Deputy Registrar (Estt.-lI) 



HiGH COURT OF DELHI : NEW DELHI 

ORDER 

No. 370/Estt.lE-I/DHC 
Date: 24.03.2022 

Hon'ble the Acting Chief J~stice has been pleased to appoint Mr. Devender Kumar 

Garg, 'an Officer of D~lhi Higher Judicial Service, presently posted as ADJ-03, North West, 

Rohini Courts, as Joint Registrar (Judicial) in this Court, on deputation basis with immediate 

effect, in place of Ms. Jyoti Kler, I?HJS, who has si~ce been appointed as Additional DireGtor 

Delhi Judicial Academy. 

Endst. No.4726-37A1 Estt.lEllDHC 
I 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated: 24.03.2022 

1. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi , 

2. The Ld. Principal District & Sessions Judge (HQ), Central District, Tis Hazari 
Courts, Delhi. 

3. The Ld. Principal District & Sessions Judge, North-West District, Rohini Courts, 
Delhi. 

4. All Registrars/OSDs/Co-ordinator(DIAC). 

"5. Registrar cum Secretary to HOil'ble the Acting Chief Justice 

6. The Pay & Accounts Officer No.XXI, Delhi High Court . 

7. All Joint Registrars. 

8. .Joint Registrar, Registrar General Secretariat. 

~ P.A t~ Registrar (IT) with'the request to upload the order (i) ?n the intranet of this 
Court (ii) on the website of this Court under Chapter 5 of R 'FI disclosure. , , 

10. Private Secretary to Hon'ble Judges 

11. Officer concerned. 

12. To be placed in the personal file of the officer c~ncemed. 

13. Guard File. 

~ ,,' 

~~,~~ 
Joint Registrar (Estt.-I) 

~/ 
. ~Ir; 



IDGH COURT OF DELHI NEW DELHI 

No.20/Estt.I1E-2/DHC 
Dated: 28.03.2022 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon'ble the Acting Chief 
Justice of this Court has been pleased to amend Item No. 9A, 10 & II of the Schedule-II to the 'Delhi High Coul1 
Establishment (Appointment and Conditions of Service) Rules 1972' so as to read as under:-

S.-No 

9A. 

10. 

Category of post 

2 

Administrative 
Officer (Judicial) 
(Promotionl 
Selection Post) 
(Pay level-II of 7th 
Pay Commission) 

Court Maste'r 
(Promotionl : 
Selection Post) I 

(Pay level-11 of 71h 

Pay Commission) I 
I 

.j 

Minimum qualifications 

prescribed for appointment to . Mode of appointment 

the post 

3 4 
a. For promotion by seniority 
- Graduate with 5 years regular 
service (Law graduate to be 
preferred) in any of the 
categories 14 (Senior Judicial 
Assistant), 15 (Reader), 16. 
Court Officer and 17 (Senior 
Judicial Translator) mentioned 
in Schedule-I(A). 

a. 

b.(i) - . For departmental b (i) 
examination - For members of 
establishment of this Court: 
Graduate with 5 years regular 
service (law graduate to be 
preferred) or non-graduate with 
8 years service in any of the 
categories - 13' (Assistant 
Accounts Officer), 14 (Senior 
Judicial Assistant), 15 (Reader), 
16 (Court Officer), 17 (Senior 
Judicial Translator), 18 (Senior 
Personal Assistant) and 19 
(Senior Assistant Librarian)· 
and/or its equivalent posts 
mentioned in Schedule-I(A). 

OR 
Graduate with 7 years' regular 
service (Law. Graduate to be 
preferred) in any of the 
categories - 20 (Chief Cashier), 
21 (Judicial Assistant), 22 
(Judicial Translator), 23 
(Personal Assistant), 24 
(Assistant Librarian), or its 
equivalent post or combined 
service in .any of these posts and 
the posts mentioned (b)(i) 
above. 

b.(ii) For direct recruits: (ii) 
Graduate with 5 years regular 
service (Law Graduate to be 
preferred) in the pay level-8 
and/or above of 7th Pay 
Commission. 
a. For promotion by seniority 
• Graduate with 5 years regular 
service (Law graduate to be 
preferred) in any of the category 
- 14 (Senior Judicial Assistant), 
15 (Reader), 16 (Court Officer) 
and 17 (Senior Judicial 
Translator), mentioned in 
Schedule-leA). 

a .. 

b.(i) - For departmental b (i) 
examination • For members of 
establishment of this Court: 
Graduate with 5 years regu lar 
service (law graduate to be 
preferred) or non-graduate with 
8 years service in any of the 
category - 13 (Assistant 

113 

50% of the vacant posts by promotion 
on the basis of seniority-cum-merit 
from joint seniority list of categories 
14 (Senior Judicial Assistant), 15 
(Reader), 16 (Court Officer) and 17 
(Senior Judicial Translator), 
mentioned in Schedule-I(A). 

50% of the vacant posts by selection 
on merit on the basis of written test 
and· interview··, subject to 
fulfillment of ACR's benchmark 
criteria from categories specified in 
column 3(b)(i). 

In case requisite number of 
candidates do not qualify for 
selection on merit in terms of 
provisions of clause (b)(i) above, by 
direct recruitment on the basis of 
written test and interview". 
50% of the vacant posts by promotion 
on the basis of seniority-cum-merit 
from joint seniority list of categories 
14 (Senior Judicial Assistant), 15 
(Reader), 16 (Court Officer) and 17 
(Senior Judicial Translator), 
mentioned in Schedule-I(A). 

50% of the vacant posts by selection 
on merit on the basis of written test 
and interview··, subject to 
fulfillment of ACR's benchmark 
criteria from categories specified in 
column 3(b)(i). 

I 



, 
j i 

II. Private Secretary 
(Promotion I 
Selection Post). 
(Pay level-II of 7th 

Pay Commission) . 

Accounts Officer), 14 (Senior 
Judicial Assistant), 15 (Reader), 
16 (Court Officer), 17 (Senior 
Judicial Translator), 18 (S'enior 
Personal Assistant) and 19 
(Senior . Assistant Librarian) 
and/or its equivalent posts 
mentipned in Schedule-I(A). 

OR 
Graduate with 7 years' regular 
service (Law Graduate to be 
preferred) in any of the 
categories 20 (Chief Cashier), 
21 (Judicial Assistant), 22 
(Judicial Translator), 23 
(Personal Assistant), 24 
(Assistant Librarian), or its 
equivalent post or combined 
service in any of these posts and 
the posts mentioned (b )(i) 
above. 

b.(ii) For direct recruits: (ii) 
Graduate with 5 years regular 
ser.vice (Law Graduate to be 

. preferred) in the pay level-8 
and/or aqove of 71h Pay 
Commission. 
(a) For' promotion by (a) 

seniority - Graduate with 5 
years' service in the 
category 18 (Senior 
Personal Assistant) 
mentioned in Schedule-I(A). 

. (b)(i) For departmental (b) 
examination - For (i)& 
officials of this Court, Oi) 
and Qelhi Judicial 
Academy: . 

Essential: 
(a) Graduate from a recognized 

University; 

(b) 5 years' regular service in 
the category 18 (Senior 
Personal Assistant) / 14 
(Senior Judicial Assistant) / 
15' (Reader) 116 (Court 
Officer)/ 17 (Senior Judicial 
Translator) / 19 (Senior 
Assistant Librarian) or its 
equivalent post;-mentiOl;ed 
in Schedule-I(A). 

OR 
7 years' regular service 
(Law Graduate to be 
preferred) in any of the 
categories - 23 (Personal 
Assistant), 20 (Chief 
Cashier), 21 (Judicial 
Assistant), 22 (Judicial 
Translator), 24 (Assistant 
Librarian) or its equivalent 
post or combined service in 
any of these posts and the 
posts mentioned (b) above. 

(c) Possessing a speed of not 
less than 120 w.p.m. In 

English Shorthand and 45 
w.p.m. in English Typing 
on Computer with 
proficiency in Computer. 

2/3 

In case r~quisite number of 
candidates do not qualify for 
selection on merit in terms of 
provisions of clause (b )(i) above, by 
direct recruitment on the basis of 
written test and interview**. 
50% of the posts by promotion on 

the basis of seniority-cum-merit from 
category 18 (Senior Personal 
Assistant) mentioned in Schedule­
I(A). 

50% of the posts by selection on 
merit on the basis of: 

(a) performance in written 
examination comprising of one 
paper in English language 
(Essay, Grammar and 
Translation); 

(b) qualifying skill test of 
shorthand dictation in English of 
5 minutes duration at the speed 
of 120 w.p.m. to be transcribed 
on computer In English in 40 
minutes, and typing test in 
English of 10 minutes duration 
on computer at the speed of 45 
w.p.m. 

[Note:. Each participant will be 
given opportunity to appear in 
two shorthand dictation 
transcription tests and best of the 
two will be consideredJ; and 

(c) Performance in viva-voce 
test/interview··, subject to 
fulfillment of ACR's 
benchmark criteria 

In case, requisite number of 
candidates do not qualify for 
selection on merit In terms of 
provisions of clause (b )(i), 
appointment will be made in terms of 
clause (b )(ii). 



Desirable: 
Bachelor Degree in Law (LL.B) 
from recognized university. 

(b)(ii) - For direct recruits: 

Essential: 
(a) Graduate from a 

recognized University; 

(b) 5 years' regular service In 

stenographic post in the pay 
level-8 and/or above of 7'h 
Pay Commission In any 
Government Department 
(Central or State) / 
Autonomous Body / 
Constitutional Body / 
Statutory Body /' Public 
Sector Undertaking! Office 
of District & Sessions 
Judge, Delhi / Delhi Judicial 
Academy; and 

(c) Possessing a speed of not 
less than 120 w.p.m. In 

English Shorthand and 45 
w.p.m. in English Typing on 
Computer with proficiency 
in Computer .. 

Desirable: 
Bachelor Degree in Law (LL.B) 
from recognized university. 

** Viva-voce/ interview marks shall not be more than 15% of the total marks of the written examination while 
making appointment through departmental examination and 25% in the case of direct recruitment. 

Note: The above amendment shall come into force with immediate effect. 

Endst. No.4880-4888/Estt.lElIDHC 

I. Registrar- cum -Secretary to Hon'ble the Acting Chief Justice 
2. All Registrars/ O.S.Ds/Co-ordinator, DIAC. 
3. All Joint Registrars/Joint Registrars (Judicial). 

4. Joint Registrar, Registrar General Secretariat. 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated: 28.03.2022 

5. Deputy Registrars, Assistant Registrars, Dy. Controller of A/cs" AddI.Co-ordinators, (DIAC). 
~A to Registrar (IT) for uploading the Notification (i) on the intrane't of this Court and (ii) on the 

website of this Court under RTI disclosure below 'Delhi High Court Establishment (Appointment 
and Conditions of Service) Rules '1972'. 

7. Private Secretaries to Hon'ble Judges/ Court Masters/ Admn. Officers(JudJ.)/ Branch In-charges. 
8. Notice Board. . . . \i Guard file. 

~~~,~ 

~~~~~ 

0; (ftr) (dl ~~3 

l~ 
( Kisht Kumar) 

Joint Registrar (Estt.I) 

.P#/ .... 
~o}I?oZ;V·. 
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HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

No. 21/Estt.lE~flDHC 
Date: 30.03.2022 

In continuation of this Court's Order No. 370/Estt.lE-lIDHC dated 24.03.2022, 

Hon'ble the Acting Chief Justic~ has been pleased to make following appointment on the 

establishment of this Court:-

~r. No . Name of the officer & Post to which 
Post held appointed 

l. Mr. Devender Kumar Joint Registrar (Judicial) 
Garg, on deputation basis in 
Member of Delhi Higher Level.14 of the t h CPC 
Judicial Service . Pay Matrix. 

Endst. No. 5018-5029/Estt./E-IIDHC 

Copy forwarded to: 

Remarks 

With effect from 
25.03.2022 (A/N) till 
further orders vice 
Ms. Jyoti Kler, who has 
SInce been appointed as 
Additional Director, Delhi 
Judicial Academy. 

Sd/-
Kishor Kumar 

Joint Registrar (Estt.-I) 

Date: 30.03.2022 

1. The Principal Secretary (Law, Justice & Legislative Affairs). Govt. ofNCT of Delhi 

2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 
Delhi. . 

3. Registrar-cum-Secretaiy to Hon'ble the Acting Chief Justice 

4. All Registrars/OSDs/Co-ordinator(DIAC). 

5. The Pay & Accounts Officer No.xXI, Delhi High Court . 

6. Joint Registrar, Registrar General Secretariat. 

. 7. All Joint Registrars. . . ' .' 

~ P.A to Registrar (IT) with the request to upload this notification (i) on the intranet of 
this Court and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

9. Private Secretary to Hon'ble Judges 

10. Officer concerned. 

11. To be placed in the personal file of the officer concerned. 

12. 'Guard File.' 

Sindhu Krishnakumar 
Assistant Registrar (Estt.-I) 



.\ 

S. No. 

l. 

2. 

3. 

4. 

5. 

6 

7. 

8. 

9. 

10. 

11. 

HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.446/Estt-II1E.VIDHC . 

Dated: 07.04.2022 

OFFICE ORDER 

. Hon'ble the Acting Chief Justice has been pleased to make the following postings/transfen of 
officers of this Court with immedi.ate effect:-

Name & Designation From To Remarks 
of the Officers 

Ms.Ka).lshaly~ Verma Joint Registrar Joint Registrar Vice No.4 below 
Joint Registrar Secretariat for Criminal-I&II, Civil-I, 

designating Senior IV&V, Copy (Appl.), 
Advocate and Retired Inspection (Appl.-II) 
Judges Cell & PIa-IV 

Ms.Sadhna Gupta Joint Registrar Joint Registrar Vice No.1 above 
Joint Registrar Gazette-lIB Secretariat for.: 

designating Senior 
. Advocate and Retired 
i Judges Cell 

MS.Panna Dutta Joint Registrar I Joint Registrar Vice No.2 above 
! Joint Registrar RKD, Weeding of cases. Gazette-lIB 

. of Original! Appellate I 

Side 
Mr.Ravinder Kumar Joint Registrar I Joint Registrar Vice Mr.Shekhar 
Pahuja Criminal-I&II, Civil-I, General Admn. -I Chandra, Joint 
Joint Registrar IV&V, Copy (Appl.), Registrar SInce 

Inspection (Appl.-II) & promoted as Registrar 
PIa-IV 

Mr.Shameem Ahmad Joint Registrar JoinfRegistrar Vice No.7 below 
P&P Protocol-II 

Mr.Kishor Kumar J oint Registrar Joint Registrar ----
Establishment-I R.G. Sectt. 

Mr.Bhupinder Jhamb Joint Registrar Joint Registrar Vice No.6 above 
Protocol-II Estab lishment -I 

Ms.Neelam Deputy Registrar Joint Registrar Upon promotion and 
Joint Registrar Original. Criminal III, Civil-II Vice Ms.Sandhya 

& III, Inspection Kapoo~, Joint Registrar. 
(AppL-I), Company, since retired 

, 
Consignment of cases 
to the RKD in respect 
oftheseBran~hes 

Mr.Satish C.Thaldi Deputy Registrar Joint Registrar Upon promotion and 
Joint Registrar P&P I Digitization Vice Mr.R.avindra 

• 

Kumar Sharma: Joint 
Registrar SInce 
promoted as Registrar 

• Mr.Subhash· Chander Deputy Registrar Joint Registrar Upon promotion and 
• Thakur Listing, Statistics, CFM, P&P Vice No.5 above 

Joint Registrar ILR 
Mr.Satya Sheel Bhatnagar Deputy Registrar Joint Registrar Upon promotion and 
Joint Registrar Management & Gazette-IB Vice Mr.Pramod 

Coordination Cell • Kumar, Joint Registrar 
(BMCCs of Distt. SInce promoted as 
Courts) Registrar 

• 



12. Mr.Sanjeev Kumar Deputy Registrar Joint Registrar Upon promotion and 
, Joint Registrar RKD, Comparison of RKD, Weeding of Vice No.3 above 

digitized data and cases of Original! 
weeding of cases of Appellate Side 
Appellate Side 

13. Mr.Mukesh Kumar Deputy Registrar Deputy Registrar Vice No.8 above 
Deputy Registrar Genl. Admn.-II Original 

14. Mr.Manoj Kumar Deputy Registrar Deputy Registrar Vice No.12 abc·ve 
Deputy Registrar Secretariat for RKD, Comparison of 

designating Senior digitized data and 
Advocate and Retired weeding of cases of 

I 

i Judges C_~.L Appellate Side I 

15. Ms.Manjeet Kaur Deputy Registrar Deputy Registrar Vice No.1 0 above 
Deputy Registrar Appellate & Company Listing, Statistics, 

CFM,ILR 
16. Mr.Vinal Kapoor Deputy Registrar Deputy Registrar Vice Mr.Sunil Lakhina, 

Deputy Registrar Protocol-I Establishment-I Deputy Registrar since • 
posted in C.J. S·~ctt. 

17. Mr.Anil Kumar Jain Deputy Registrar Deputy R~gistrar Vice No.16 above 
Deputy Registrar Gazette-lIA Protocol-1 

18. Mr.Jugal Kishore Deputy Registrar Deputy Registrar Vice No.21 below 
. Deputy Registrar i Gazette-IA DIAC 

19. Mr.Y.K. Mittal Deputy Registrar Deputy Registrar Vice No.II abo'/e 
Deputy Registrar SpeciallExamination Cell Management & 

I 
(Except DHJS & DJS) Coordination Cell 

I 
(BMCCs of Distt. 

I Courts) 
i 20. ! Mr.Sanjay Kalra Deputy Registrar Deputy Registrar Vice. No.13 above 

I Deputy Registrar . Original Genl. Admn. -II I 
12l. Mr.Satish Gusain Deputy Registrar Deputy Registrar Vice No.I8 above I 

Deputy Registrar DIAC Gazette-IA I 

22. Mr.Bhaskara Nand Assistant Registrar Deputy Registrar Upon promotion and 
Deputy Registrar Accounts P&P vice No.9 above 

23. MS.Mithlesh Kumari . Assistant Registrar I Deputy Registrar Upon promotion and 
Deputy Registrar Criminal Original vice No.20 above 

24. Mr.Deepak Arora Assistant Registrar Deputy Registrar Upon promotion and 
Deputy Registrar Protocol-II Appellate & Company vice No.I5 abov~ 

25. Mr.Mukesh Gupta Assistant Registrar I Deputy Registrar . Upon promotion and 
Deputy Registrar Gazette-lIA Gazette-IIA i vice No.17 abov~ 

26. Mr.Sanjeev Kumar Assistant Registrar Deputy Registrar Upon promotion and 
Wadera I Establishment-II Special/Examination vice No.I9 above 
Deputy Registrar Cell (Except DHJS & 

DJS) 
27. Ms.Anuradha Jaiswal Assistant Registrar Assistant Registrar Vice No.23 above 

Assistant Registrar Filing Criminal 
28. Ms.Jasmeet Bhatia Assistant Registrar Assistant Registrar Vice No.26 above 

• Assistant Registrar Civil-II, Criminal-III and Establishment-II 
Company 

29. Mr.Darshan Kumar Assistant Registrar Assistant Registrar Vice No.34 below 
Godara, Retired Judges Cell Protocol-III 
Assistant Registrar Hospitality 

30. Mr.Tusnar Kanti Pandey Assistant Registrar Assistant Registrar Vice No.28 abov'~ 
Assistant Registrar Vigilance-II Civil-II, Criminal-III 

and Company 
31. Mr.Dharmender Kumar Assistant Registrar Assistant Registrar Vice No.22 above 

I Bainsla SpeciallExamination Cell • Accounts 
: Assistant Registrar (Except DHJS & DJS) I 

32. Mr.Mahender Pratap Singh Assistant Registrar Assistant Registrar Vice No.27 above 
Bisht Gazette-lIB Filing 
Assistant Registrar 

33. Mr. Kamal Kant Establishment-I Assistant Registrar Vice No.25 above 
Mendiratta (presently working as PS Gazette-IIA 
Assistant Registrar to HMJ Rajnish 

Bhatnagar2 

1

34
. 

Mr.K.S. Bisht Assistant Registrar Assistant Registrar Vice No.29 above 
Assistant Registrar Protocol-lIIHospitality Retired Judges Cell 



35. . , --
36. 

37, 

38. 

39. 

Ms.Shaloo Batra PS to HMJ Navin Assistant Registrar Upon promotion 
Assistant Registrar Chawla Vigilance-II Vice No.30 above 
Mr.Chander Shekhar AO (J)/JJC' Assistant Registrar Upon promotion as 
Assistant Registrar iJJC I Assistant Registrar 
MS.Mamta Arya PS to HMJ Amit Bansal Assistant Registrar Upon promotion 
Assistant Registrar . Gazette-lIB vice No.32 above 

Mr.Mamek Kumar Trikha AO(J)/Civil-V Assistant Registrar Upon promotian 
Assistant Registrar Protocol-II vice No.24 above 
Mr.Dalip Kumar Bajaj CMtoHMJ Assistant Registrar Upon promotion 
Assistant Registrar Subramonium Prasad Special/Examination vice No.3 1 above 

.Cell (Except DHJS & 
DJS) 

Note: 
(i) Presently, no substitute is being 'provided in place of Mr.Manoj Kumar, Deputy Registrar and 

Registrar (Secretariat for designating Senior Advocate and Retired Judges Cell) to manage the work 
with the existing officers. 

(ii) The above-mentioned Officers are required to give thier Joining Report in the Establishment­
II branch immediately. 

Endst. No.S706-17/Estt-D.lE.V/DHC 

Copy forwarded for information and necessary action, if any, to:-

1. Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
2. All Registrars/OSDs/Co-ordinator (DIAC). 
3. All Joint Registrars/Joint Registrars (Judicial). 
4. Joint Registrar, Registrar GeneralSecretariat. 
5. Assistant Registrar (Establishment-II). 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. . 

By order 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated: 07.04.20.22 

V PA to Registrar (IT) for uploading the office order (i) on the Intranet of this Court and (ii) on 
V· ~he website of this Court under Chapter 5 ofRTI disclosure. 

9. PA to Joint Registrar (Establishment-I) for updation of "posting details" in P.LS. 
10. The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. 
11. Personal file of the Officers concerned. 
12. Guard file. 

Hem Chandra Pandey 
Joint Registrar (Estt.-ll) 

and I 

and 

and 

and 



HIGH COURT OF DELHI NEW DELHI 

ADDENDUM 

No. 66 /Estt.I1E-2/DHC 
Dated: 12.04.2022 

In continuation of this Court's Notification No.20/EstU/E-2/DHC dated 28.03.2022, it is 

clarified that the amendments made in the above said Notification shall come into force 

prospectively for the vacancies which shall fall vacant after the issuance of this notification. 

Endst. No.5927-5935/EsttJ/E-2IDHC 

I. Registrar- cum -Secretary to Hon'ble the Acting Chief Justice 
2. All Registrars/ O.S.Ds/Co-ordinator, DIAC. 
3. All Joint Registrars/Joint Registrars (Judicial). . 
4. Joint Registrar, Registrar General Secretariat. 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registra r General 

Dated: 12.04.2022 . 

5. Deputy Registrars, Assistant Registrars, Dy. Controller of A/cs., AddI.Co-ordinators, (DIAC). 
/-P.A to Registrar (IT) for uploading the Addendum (i) on the intranet of this Court and (ii) on 

the website of this Court under RTI disc10sure below 'Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules 1972' .. 

7. Private Secretaries to Hon'ble Judges/ Court Masters/ Admn. Officers(Judl.)/ Brapch In­
charges. 

8. Notice Board: 
9. Guard file. 

'1 L>-\ IV.......---

9'rrll-r) 

( Sindhu Krishnakumar) 
.Assistant Registrar (Estt.I) 
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HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No,462IEstt-II1E.VIDHC 

Dated: l3.04.2022 

OFFICE ORDER 

In partial modification of this Court's Office Order No.446/Estt-II1E.V/DHC dated 07.04.2022, 
Hon'ble the Acting Chief Justice has been pleased to make the following posting/transfer of Officers 
of this Court with immediate effect:-

S. No. Name & Designation 
. of the Officers' 

From To Remarks 

. 1. 

2. 

Mr.Shameem Ahmad 

Mr.Bhupinder Jhamb 

Joint RegistTar 
ProtocoI-II 
Joint Registrar 
Establishment-I 

Registrar Vice No.2 below 
1 ishment -I 

Ysice No.1 above 

The above-mentioned Officers will submit thier Joining Report in the Establishment-II branch immediately. 

Endst. N o.6075-86/Estt -II.lE. V!DR C 

Copy forwarded for information and necessary action,if any, to:-

1. Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
2. All Registrars/OSDs/Co-ordinator (DLAC). 
3. All Joint Registrars/Joint Registrars (Judicial). 
4. Joint Registrar, Registrar General Secretariat. 
5. Assistant Registrar (Establishment-II). 
6. Private Se.cretaries to Hon'ble Judges. 
7. Officers concerned. 

By order 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated: 13.04.2022 

/,8. PA to Registrar (IT) for uploading the office order (i) on the Intranet of this Court and (ii) on 
the website ofthis Court under ChapterS ofRTI disclosure. 

9. PA to Joint Registrar (Establishment-I) for updation of "posting details" in P.LS. 
10. The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. 
11. Personal file of the Officers concerned. 
12. Guard file. 

Rem Chandra Pandey. 
Joint Registrar (Estt.-II) 
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HIGH COURT OF DELHI NEW DELHI 

ORDER 

No. 504/Estt.lE-1/DHC 
Date: 25.04.2022 

Hon'ble the Acting Chief Justice of this Court has been pleased to repatriate 

Mr. Rakesh Kumar Singh, Mr. Abhilash Malhotra and Mr. Pranjal Aneja, Members of 

Deihi Judicial Service, presently working in this Court. on deputation as Joint 

Re;;,istrar (Judicial) (SCMSC), Joint Regisrar (Judicial) (CPC) and Additional 

Coordinator, Delhi International Arbitration Centre respectively, to their 

parent department with immediate effect, in terms of Notification No. 

F.6/18/2020-JudI./Suptlaw/683-689 dated 25.04.2022 issued by the Department 
, 

of Law, Justice & Legislative Affairs, Govt. of NCT of Delhi. 

Endst. NO.6686-97/ Estt.lE1/DHC 

By Order t 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated: 25.04.2022 

1. The Principal Secretary (Law, Justice & Legislative Affairs). Govt. of NCT of Delhi. 
2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 

Delhi. 
3. Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
4. All Registrars/OSDs/Co-ordinator (DIAC). 
5. All Joint Registrars/Deputy Registrars. 
6. Joint Registrars (Registrar General Secretariat). 
7. Private Secretary to Hon'ble Judges. 
8 .. The Pay & Accounts Officer No.xXI, Delhi High Court. . 

V" P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 
Court and Oi) on the website of this Court under Chapter 5 of RTI disclosure. 

10. Officers concerned. . 
11. To be placed inthe personal file of the officers concerned. 
12. Guard File. 

\~ 
~~ 

wA°V.\nf> 
(Sindhu Krishnakumar) 

Assistant Registrar (Estt.·I) 



       

  
  

 

              

               

           

            

  

  
  

    	   

 	             

 	             
 

 	           
          

 	   

 	          

 	           

 	    

 	      

                 
           

 	      

 	   

 	           

 	   

      
     



HIGH COURT OF DELHI : NEW DELHI 

NOTIFICATION 

No. 38/Estt.lE-IIDHC 
Date: 28.04.2022 

,In continuation of this Court's notification no. 35/Estt.lE-IIDHC dated 

26.04.2022, Honlble the Acting Chief Justice has been pleased to make following 

appointment on the establishment of this Court:-

~r. No. Name of the officer & Post to which 
Remarks 

Post heJd appointed 
1. Mr. Kanwaljeet Arora, , Officer on Special With effect from. 

Member of Delhi Higher Duty on deputation 27.04.2022 (FIN) till 
Judicial Service basis in Level further orders against the 

15 of the i h CPC Pay i existing vacant post of 
. Matrix. 

I I 

Endst. No. 6998-7009/Estt.lE-IIDHC 

Copy forwarded to: 

I Registrar. 

SdI-
(Janardan Tripathi) 

Registrar (Establis,hment-I) 

Date: 28.04.2022 

I 'I. The Principal Secretary (Law, Justice & Legislative Affairs). Govt. ofNCT of Delhi. 

2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 
Delhi. ' 

J. Registrar-cum-Secretary to Hon'ble the Acting Chief Justice 

4. All Registrars/OSDs/Co-ordinator(DIAC). 

5. The Pay & Accounts Officer No.xXI, Delhi High Court . 

6. Joint Registrars, Registrar General Secretariat. 

7. All Joint Registrars. 

8. P.A to Registrar (IT) with the request to upload this notification (i) on the intranet of 
-this Court and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

9. Private Secretary to Hon'ble Judges 

10. Officer concerned. 

, 11. To be placed in the personal file of the officer concerned. 

12. Guard File. 

~~I'~V­
(Shameem Ahmad) 

Deputy Registrar (Estt.-I) 



~ .. 
HIGH COURT OF DELHI NEW DELHI 

OFFICE ORDER 

No.5 67lEstt./E I/DH C 
Date: 06.05.2.022 . 

Hon 'ble the Acting Chief Justice has been pleased to order that Dr. Sa~rabh 
KlIishresblha,OSD (Gazette-IJIEase of Doing Business, CJC Mini Secretariat) will look after 

the work of Member Secreatry, SCMSC in addition to his own duties in this Court. 

Sd/-
(Janardan Tripathi) 

Registrar (Establishment-I) 

Endst. Nos.7450-7458/Estt.lE.l/DHC Dated: 06.05.2022 . 

Copy for information and necessary action to :-

1. All RegiStrars/OSD/Co-ordinator (DTAC). 

1. Registrar-cum-.Secretary to H9n'bJe the Acting Chief Justice. 

3 .. All Joint Registrarsl Joint Registrars (Judicial)1 Deputy Registfars. 

4. Joint Registrars, Registrar General Secretariat. . 

/'P.A to Registrar (IT) for uploading the office order (i) on 'the intranet of this Court and 
the website of this Court under Chapter 5 of RTI disclosure. 

(ii) on 

6. Private Secretaries to Hon'ble Judges. 

7. Officer concerned .. 

8. Personal file of the Officer concerned. 

\ ,1 9. Guard file. 

t'}"\ ~ \ r -t-~ ) ~ \}\~. 
~r~ / / 

\'w~ ~ti 
;1'\ 

(Vinal Kapoor) 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No. 612/Estt-IJIE.V IDHC 

Dated: 14.05.2022 

OFFICE ORDER 

Hon'ble the Acting Chief Justice has been pleased to make the following postings/transfers of 
following Officers of this Court with immediate effect:­

S. No. Name & Designation 
of the Officers 

From To Remarks 

1. Mr. Parveen Kumar Uppal,' 
Registrar 

Cash, Budget & 
Accounts 

Filing, Listing, 
CFM,ILR 

Vice 
SI. No.2 below 

2. Mr. Sunil Kumar Koushal, 
Registrar 

Filing, Listing, CFM, 
ILR 

Cash, Budget & 
Accounts 

Vice 
SI. No.1 above 

Note: The above-mentioned Officers are required to give thier Joining Report in the Establishment-II branch immediately. 

By order 

Sd/­
(Ravinder Dudeja) 
Registrar General. 

Endst. No.8101-12/Estt-ll./E.V/DHC 	 Dated: 14.05.2022 

Copy forwarded for information and necessary action, if any, to:­

1. 	 Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
2. 	 All RegistrarslOSDslCo-ordinator (DIAC). . 
3. 	 All Joint RegistrarslJoint Registrars (Judicial). 
4. 	 Joint Registrar, Registrar General Secretariat. 
5. 	 Assistant Registnir (Establishment-II). 
6. 	 Private Secretaries to Hon'ble Judges. 
7. 	 Officers concerned. 
8. 	 PA to Registrar (IT) for uploading the office order (i) on the Intranet of this Court and (ii) on 

the website of this Court under Chapter 5 of RTI disclosure. 
9. 	 PA to Joint Registrar (Establishment-I) for updation of "posting details" in P.I.S. 
10. 	The official concerned with a direction to update the aforesaid posting detail in the Master 

Data. . 
11. Personal file of the Officers concerned. 
12. Guard file. 

~ 
(Hem Chandra Pandey) 
Joint Registrar (Estt.-ll) 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

OFFICE ORDER 

No,615/Estt-II/E, V IDHC 

Dated: 17,05,2022 

As per the d~rections of the competent Authority, following postings/transfers have been made on the 
Establishment of this Court with immediate effect:-

I s. No. Name & Designation of the From To 
Orficers/officials , 

I. Mr. Kaushal Kumar Sachdeva, Pool of Establishment 
Private Secretary 
(EnlP.Code: 10002527) 

2. Ms. Neelam Sharma, Pool of Establishment 

I 

Pri vate Secretary 
(Emp. Code: 10002521) w 

• 

3. Mr. Bhupesh Kumar, Pool of Establ ishment 
Administrative Officer (J) 
(fo work as Court Master) 
(Eml). Code: 10002044) 

I 
4, Mr. Narender Singh, Pool of Establishment 

Senior Judicial Assistant 
(fo work as ACM) 
(Emp.Code: 10000798) 

5, Ms. Rashmi Oabas, Pool of Establishment 
Personal Assistant 
(Emp. Code: 52555217) 

6. Mr. Basan! Kumar, Pool of Establ ishment 
Re'storer 

'(Emp. Code: 28837105) 
7. Mr. Himanshu, Pool of Chauffeurs, 

Chauffeur' Protocol Branch Court of 

(Emp. Code: 90906381) Hon'ble Ms. Justice 

8. Mr. Vijay Pal Singh, Pool of Establishment Tara Vitasta Ganju 

Usher (Designate) 

(Emp. Code: 10001278) 
9. Mr. Kepey Singh, Pool of Establishment 

Court Attendant 
(Emp. Code: 10002143) 

10. Mr. Mohit, Pool of Establishment 
Court Attendant 
(Emp. Code: 93109459) 

II. Mr. Bhag Singh, Pool of Establishment 
Court Attendant 
(Emp. Code: 10001560) 

12. Mr. Nee'na, Pool of Establishment 
Court Attendant (Contractual) 
(New Candidate) 

13. Ms. Babita, PoolofSafaiwalas, 
Court Attendant (S) P&P Branch 
(Emil; Code: 40005689) 

I. Mr. Puran Singh Tariyal, Pool of Establ ishment 
I'rivate Secretary 
(Emil. Code: 10001310) 

I 

2. Ms. Preeti, Pool of Establishment 
Private Secretary 
(Emil. Code: 17153145) 

3. Mr. N. Shubhankar, Pool of Establishment 
Administrative Officer (J) 
(To work as CM) 
(Emp. Code: 10002257) 

4, Mr. Surender Singh, Pool of Establishment 
Judicial Assistant 
(To work as ACM) 
(Enlp.Code: 10001279) 



I 5. Ms. Charu Chaudhary, Pool of Establishment 
Personal Assistant 
(Emp. Code: 33799175) 

6. Mr. Satpal Singh, Pool of Establishment 
Restorer 
(Emp. Code: 10001909) 

7. Mr. Surender Singh, Pool of Chauffeurs, 
Chauffeur Protocol Branch Court of 
(Emp. Code: 17282929) Hon'ble Ms. Justice 

8. Mr. Harish Chand Sharma, Pool of Establishment Mini Pushkarna 
Usher (Designate) 
(Emp.Code: 10001604) 

9. Ms. Neelam Monica Toppo, Pool of Establishment 
Court Attendant 
(Emp. Code: 10002170) 

10. Ms. S. Oeva Kani, Pool of Establishment 
Court Attendant 
(Emp. Code: 54116255) 

II. Mr. Hemant, Pool of Establishment 
Court Attendant (Contractual) 
(New Candidate) 

12. Mr. Yash Awasthi, Pool of Establishment 
Court Attendant (Contractual) 

. (New Candidate) 
13. Mr. Mahesh, Pool of Safaiwalas, 

Safaiwala P&P Branch 
(Emp. Code: 1470) 

I. Ms. Aruna Kanwar, 

I 
Pool of Establishment 

Private Secretary 
(Emp.Code: 10001864) 

2. Ms. Meenu Kalra, Pool of Establishment 
Private Secretary 
(Emp. Code: 10001893) 

3. Mr. Iqbal Ahmad, Pool of Establishment 
Administrative Officer (J) 
(To work as CM) 
(Emp. Code: 10000902) 

4. Mr. Oeepak Singh, Pool of Establishment 
Senior Personal Assistant 
(Emp. Code: 71033253) 

5. Mr. Gaurav Rawat, Pool of Establishment 
Judicial Assistant 
(To work as ACM) 
(Emp. Code: 61940285) 

6. Mr. Rohit Yadav, Pool of Establishment 
Restorer 
(Emp. Code: 42197853) Court of 

7. Mr. Guljar Singh, Pool of Chauffeurs, Hon'ble Mr. Justice 

Chauffeur Protocol Branch Vikas Mahajan 

(Emp. Code: 2712) (Designate) 

8. Mr. Rajinder Prasad, Pool of Establishment 
Court Attendant 
(To work as Usher) 
(Emf). Code: 10002121) 

9. Mr. Jatinder Kumar, Pool of Establishment 
Court Attendant (Contractual) 
(Emp. Code: HC/CA 050) 

10. Mr. Arvind Rana, Pool of Establishment . Court Attendant 
(Emp. Code: 74788796) 

11. Mr. Rahul, Pool of Establishment 
Court Attendant 
(Emp. Code: 61275169) 

12. Ms. S. Rajeshwari, Pool of Establishment 
Court Attendant 
(Emp. Code: 91073281) 

13. Mr. Kamal, Pool of Safaiwalas, 
Safaiwala P&P Branch 
(Emp. Code: 1479) 



I. MI'. Vinod Kumar, Poo I of Establ ishment 
Private Secretary 
(Emp. Code: 10001895) 

2. Mr. Yashpal Grover, Pool of Establishment 
Private Secretary 
(l:mp. Code: 10001891) 

3. Ms. Savita Rani, Pool of Establishment 
Administrative Officer (J) 
(To work as CM) 
(Emp.Code: 100002090) 

4. Mr. Nitin Kumar, Pool of Establishment 
Judicial Assistant 
(To work as ACM) 
(Enlp.Code: 10002328) 

I 

5. Ms. Namita Dhyani, Pool of Establishment 
Personal Assistant 
(Enlp.Code:27309503) 

6. Mr. Rekha Bisht, Pool of Establishment 
Restorer 
(Emp. Code: 35135018) Court of 

7. MI'. Ramesh Yadav, Pool of Chauffeurs, Hon'ble Mr. Justice 
Chauffeur Protocol Branch Tushar Rao Gcdela 
(Emp. Code: 10001634) (Designate) 

8. Mr. Layak Ram, Pool of Establishment 
Court Attendant 
(To work as Usher) 
(Emp. Code: 72787911) 

I 9. Mr. Pradeep Kumar, Pool of Establ ishment 
Court Attendant 
(Emp. Code: 23223302) 

10. Ms. Priyambada Kumar, Pool of Establishment 
Court Attendant 
(Emp. Code: 17837) 

II. Mr. Santu, Pool of Establishment 
Court Attendant 
(Emp. Code: 10000821) 

12. Mr. Prakash Chandra, Pool of Establishment 
Room Attendant 

I (Emp.Code: 10001486) 
13. Mr. Ved Prakash, Pool of Safaiwalas, 

Safaiwala P&P Branch' 
(New Candidate) 

I. Mr. Pramod Kumar Vats, Pool of Establishment 
Private Secretary 
(Emp. Code: 10002505) 

2. Ms. Jyoti Malhotra, Pool of Establishment 
Private Secretary 
(Emp. Code: 10002524) 

3. I Mr. Waf a Hasan, Pool of Establishment 
Administrative Officer (J) 
(To work as CM) 
(Emp. Code: 25307747) 

4. Ms. Mahima Sharma, 'Pool of Establishment 
Senior Personal Assistant 
(Emp. Code: 68351394) 

5. Mr. Prem Singh Nainwal, Pool of Establ ishment 
Judicial Assistant 
(Emp. Code: 10002111) 

6. Mr. Akshay Kumar, Pool of Establishment 
Restorer Court of 

(Emp. Code: 80328652) Hon'ble Ms. Justice 

7. • Mr. Jai Prakash, Pool of Chauffeurs, Manmeet Pritam 

Chauffeur Protocol Branch Singh Arora 
(Designate) 

8. Mr. Paras Nath, Pool of Establishment 
Court Attendant 
(To work as Usher) 
(Emp. Code: 10001508) 

9. Mr. Pravesh Kumar, Pool of Establishment 
Court Attendant 
(Emp. Code: 10703062) 



10. Mr. Alok Kapoor, Pool of Establishment 
Court Attendant (S) 
(Emp. Code: 10001484) 

II. Mr. Ramayan Yadav, Pool of Establishment 
Court Attendant 
(Emp. Code: 96709986) 

12. Mr. Gulam Nabi Lone, Pool of Establishment 
Room Attendant 
(Emp. Code: 10001476) 

13. Mr. Harish Kumar, Pool of Safaiwalas, 
Safaiwala P&P Branch 
(New Candidate) 

I. Ms. Radha Bisht, Pool of Establ ishment 
Pri vate Secretary 
(Emp. Code: 10002522) 

2. Mr. Sachin Sharma, Pool of Establishment 
Administrative Officer (J) 
(To work as CM) 
(Emp. Code: 10001341) 

3. Ms. Anu Kapoor, Pool of Establishment 
Senior Personal Assistant 
(Emp.Code:60627419) 

4. Mr. Jasbir Singh, Pool of Establishment 
Judicial Assistant 
(To work as ACM) 
(Emp. Code: 45899239) 

5. Mr. Yogesh, Pool of Establishment 
Personal Assistant 
(Emp.Code: 21657745) 

6. Ms. Manjeet Kumar, Pool of Establishment 
Restorer Court of 
(Emp. Code: 14508187) .Hon'ble Mr. Justice 

7. Mr. Durga Prasad Galami, Pool of Chauffeurs, Sachin Datta 
Chauffeur Protocol Branch (Designate) 
(Emp. Code: 10002150) 

8. Mr. Mithlesh Singh, Pool of Establishment 
Court Attendant 
(To work as Usher) 
(Emp. Code: 10001530) 

9. Mr. Raj Kumar, Pool of Establishment 
Court Attendant 
(Emp. Code: 33214765) 

10. Mr. Nivetha M., Pool of Establishment 
Court Attendant 
(Emp. Code: 85871844) 

II. Mr. Abhishek Kumar, Pool of Establishment 
Court Attendant (Contractual) 
(New Candidate) 

12. Ms. Vimla, Pool of Establishment 
Court Attendant (S) 
(Emp. Code: 10001411) 

13. Mr. Akash Goutam, Pool of Safaiwalas, 
Safaiwala P&P Branch 
(New Candidate) 

I. Ms. Harminder Kaur, Pool of Establishment 
Private Secretary 
(Emp. Code: 10001887) 

2. Ms. Pooja Suryavanshi, Pool of Establishment 
Administrative Officer (J) 
(To work as CM) 
(Emp.Code: 10002018) 

3. Ms. Kamaldeep Kaur, Pool of Establishment 
Senior Personal Assistant 
(Enlp.Code:30205499) 

4. Ms. Shikha Sehgal, Pool of Establishment 
Senior Personal Assistant 
(Emp. Code: 96589959) 

5. Mr. Rahul Mehta, Pool of Establishment 
Judicial Assistant 
(To work as ACM) 
(Rmn. Code: 52254464) 



6. Mr. Abhishek Vashisth, Pool of Establishment 
J.lA (DE) Ex-Cadre 
(To work as Restorer) 
(Emp. Code: 25647627) 

7. Mr. Raghunath Singh, Pool of Chauffeurs, Court of 
Chauffeur Protocol Branch Hon'ble Mr. Justice 

I (Emp. Code: 10001232) Amit Mahajan 
8. Mr. Manish Kumar, Pool of Establishment (Designate) 

Court Attendant (S) 
(To work as Usher) 
(Eml). Code: 10001450) 

9. Mr. Dhyan Singh Rawat, Pool of Establishment 
Court Attendant 
(Emp. Code: JOOO0802) 

10. Mr. Niraj Kumar, Poo I of Establ ishment 
Court Attendant (Contractual) 
(Emp. Code: DHC/CA 068) 

II. Mr. Shyam Kumar Kanojia, Pool of Establishment 
Court Attendant (Contractual) 

! (New Candidate) 

I 

12. Mr. Vinod Mandai, Pool of Establishment 
Room Attendant 
(Emp. Code: 10000417) 

13. , Mr. Ranjeet Horo, PoolofSafaiwalas, 
Safaiwala P&P Branch 
(New Candidate) 

I. Ms. Ritu Dhirania, Pool of Establishment 
Private Secretary 
(Emp. Code: 10002565) 

2. Mr. Nijesh Kumar, Pool of Establishment 
Senior Judicial Assistant 
(To work as eM) 
(Emp.Code: 10002283) 

3. Ms. Madhu Sardana, 

I 

Pool of Establishment 
Senior Personal Assistant 
(Emp. Code: 75858198) 

4. Mr. Amit Singh Rawat, Pool of Establishment 
Judicial Assistant 
(Emp. Code: 13003060) 

5. Ms. Komal Dhawan, Pool of Establishment 
Personal Assistant 
(Emp. Code: 32701026) 

6. Mr. Anurag Sharma, Pool of Establishment 
Restorer 

I (Emil. Code: 42035805) 
7, MI'. Ayub Ali, Pool of Chauffeurs, 

Chauffeur Protocol Branch 
Court of 

8. Mr. Suresh Kumar, Pool of Establishment Hon'ble Mr .• Justice 

Security Court 
Gaurang Kanth 

(To work as Usher) 
(Designate) 

(Emp.Code: 10001463) 
9. Mr. Nidhia Ram, Pool of Establishment 

Court Attendant 
(Emp. Code: 73168312) 

10. Ms. Madhu, Pool of Establishment' 

Room Attendant 
(Emp. Code: 48591505) 

II. Mr. Kishan Lal, Pool of Establishment 

Court Attendant (S) . 
(En1P.Code: 10001456) 

12. Mr. Sachin Nayal, Pool of Establ ishment 

Court Attendant (Contractual) 
(Emr. Code: DHC/CA_040) 

13. Mr. Rakesh Mohan Singh Rana, PoolofSafaiwalas, 

Safaiwflla P&P Branch 

(New Candidate) 

i 



I .. 

• I. 
I 

I. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

II. 

12. 

13. 

I Mr. Babloo Shah, Pool of Establishment 
Private Secretary 

• (Emp. Code: 59075600) 

Mr. Prakash Aggarwal, Pool of Establishment 
Administrative Officer (J) 
(To work as CM) 
(Emp. Code: 10002055) 
Ms. Sonika, Pool of Establishment 
Senior Personal Assistant 
(Emp. Code: 35509009) 
Ms. Renu Rani, Pool of Establishment 
Personal Assistant 
(Em!). Code: 99438912) 
Mr. Sonu Tyagi, Pool of Establishment 
Restorer 
(To work as ACM) 
(Emp.Code:22173897) Court of 
Mr. Bhuwan Singh Rawat, Pool of Establishment Hon'ble Mr. Justice 
Restorer Saurabh Banerjee 

(Em!). Code: 10001630) i (Designate) 

Mr. Bhupinder Raghav, Pool of Chauffeurs, 
! 

Chauffeur Protocol Branch 
(New Candidate) 
Mr. Oeepu Barik, Pool of Establishment I 
Court Attendant 
(To work as Usher) 
(Em!). Code: 10001520) 
Mr. Atul Kumar, Pool of Establishment 
Court Attendant (Contractual) 
(Emp. Code: DHC/CA 083) 
Mr. Ashok Thapa, Pool of Establishment 
Court Attendant 
(Emp. Code: 65068642) 
Mr. Jitender, Pool of Establishment 
Court Attendant 
(Emp. Code: DHC/CA 002) 
Ms. Nutan Yadav, Pool of Establishment 
Room Attendant 
(Em!). Code: 34404427) 
Mr. Karambir Singh, Pool of Safaiwalas, 
Safaiwala P&P Branch 
(New Candidate) I 

Note: 
1. Mr. Nljesh Kumar l Senier JudIcial Assistant shall not c!aim any salary, allowances and other benefits attached to the post of 

Court Master, as undertaken bV him, 
2. The above·mentloned officers/officials will submit their Joining Reports In the (sn.·11 branch positively. 

By Order 

Sd/-
(HEM CHANDRA PANDEY) 

JOINT REGISTRAR (ESTT.-II) 

Endst. No.8149-56/Estt-II.1E. V IDHC Dated: 17.05.2022 

Copy forwarded for information to:-
I. Registrar (EslI.-1 &II)/(Joint Registrar (EslI.)lDeputy Registrar (Estt.)/Assistant Registrar (Estt.-IIICourts) 

2. 
3. 
4. 

5. 
6. 
7. 
8. 

i , 

and AOJ (EslI-IIICourts). 
Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
Joint Registrar-cum-Secretary to the Registrar General. 
PA to Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the website of this 
Court under Chapter 12 ofRTI disclosure. . 
AOJ (ESII.-I/Accounts) for being placed in the personal files ofOfficers/Officials concerned. 
Ofticers/Officials Concerned. 
The official concerned with a direction to upkeep the aforesaid posting detail in the Master Data. 

Guard file. m\~ 

ASSISTANT. R~R (ESTT-II) 



HIGH COURT OF DELHI : NEW DELHI 

NOTIFICATION 

No. 46/Estt.lE 1 IDHC 
Date: 17.05.2022 

Hon'ble the Acting Chief Justice has been pleased to make the following appointment on 
the establishment of this Court:-

S.No. 
Name of the Officer & 

Post to which appointed Remarks post held 
L Mr. Pawan Kumar Kalra, Officiating Registrar in the With effect from 13.05.2022 

Joint Registrar Level IS of Pay Matrix (as against a vacancy of 
per 7th Pay Commission) Registrar, which has become 

available consequent upon 
Mr. Joginder Kumar Batra, 

I Registrar, proceeding on 
i deputation to TDSA T. 

NOTE:- (i) The above appointment is subject to the condition that on promotion of Mr. Arun 
Kishore Sharma, Joint Registrar, as Registrar, he shall be accorded seniority from 
01.02.2021 i.e. above Mr. Naresh Chand Garg, Registrar. 

Oi) Further upon repatriation of Mr. Joginder Kumar Batra to this Court in case no 
vacancy of Registrar is available, Mr. Pawan Kumar Kalra shall be reverted to the 
post of Joint Registrar. ' 

Endst. No. 81 57-8172/Estt.lE l/DHC 
Copy forwarded for information and necessary action to :-

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Date:'17.05.2022 

1. The Principal Secretary (Law, Justice & L.A), Govt. ofNCT of Delhi. 
2. The Registrar-cum-Secretary to Hon'ble the Acting Chief Justice 
3. All Registrars/OSDs/Coordinator (DIAC). 
4. Joint Registrars, Registrar General Secretariat 
5. A 11 Joint Registrarsl Deputy Registrars. 
6. Dy. Controller of Accounts/Assistant Registrar (Library),' 
7. Assistant Registrar (Courtsl Establishment-H). 
8. Admn. Officer (JudJ.), P&P Branch. 
9. Admn. Officer (Judl.), Protocol Branch 
10. Admn. Officer (Jud!.), General Branch 
11. Admn. Officer (JudI.) Accounts Branch. 
12. The Pay & Accounts Officer No.XXI, Delhi High Court. 
13. P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this Court and 

(ii) on the website ofthis Court under Chapter 5 of RTI disclosure. 
14. Officer concerned. 
IS. Be placed in the personal file of the officer concerned. 
16, Guard File. 

~ 
(Vinal Kapoor) 

Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI : NEW DELHI 

No.47/EsttJE-J IOHC 
Date: 20.05.2022 

NOTIFICATION 

In continuation of this Court's Order No. 17/G-I/Gaz.IA/PHC/2022 dated 12.05.2022, 

Hon'ble the Acting Chief Justice and Hon'ble Judges of this Court have been pleased to make 

following appointments on the establishmenfofthis Court :-

Sr. No. Name of the officer & 
Post held 

Post to which appointed Remarks 

I. Ms. Shuchi Laler, 
Member of Delhi Higher 
Judicial Service 

Joint Registrar (Judicial) on 
deputation basis in 
Level 14 ofthe 7th CPC Pay 
Matrix. 

With effect from 13.05.2022 
(FIN) till fUither orders vice 
Mr. Ashish Aggarwal, who 
has been ~epatriated to his 
parent Office w.e.f. 
12.05.2022 (A.N.). 

2. Ms. Priya Mahendra, 
Member of Delhi Higher 
Judicial Service 

Joint Registrar (Judicial) on 
deputation basis in 
Level 14 of the i h CPC Pay 
Matrix. 

With effect from 13.05.2022 
(FIN) till further orders vice 
Mr. Sharad Gupta, who has 
been repatriated to his parent 
Office w.e.f. 13.05.2022 
(F.N.). 

Sd/­
(Janardan Tripathi) 

Registrar (Establishment-I) 

Endst. No. 84S0-8462/Estt.lE- JIDHC . Date: 20.05.2022 

Copy forwarded to: 

I. The Principal Secretary (Law, Justice & Legislative Affairs). Govt. ofNCT of Delhi 

2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari COUtts, Delhi. 

3. All Registrars/OSDs/Co-ordinator(DIAC). 

4. Registra,r-cum-Seoreta.ry to,-t;lo!')?ble:the:Aqti,ng ,Ghi.emusHt:e,": .•... 
5. All Joint Registrarsl Joint Registrar (Judl.). 

6. Joint Registrars, Registrar General S,~cretariat. 

7. Officers concerned, 

8. Private Secretary to Hon'ble Judges 

9. The Pay & Accounts Officer No.XXI, Delhi High Court . 

10. P.A to Registrar (IT) with the request to upload this notification (i) on the intranet of this COUIt 
and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

11. ,To be placed in the personal files of the officers concerned. 


12, Guard File. 


/}-A. ~--CLAtfr<=-~" ~Uv-j,~ ;Pl~~ b"L 
~ 0-~~'t:<O~ .~ ~ t~~C4-~ Wc.~'-, (Vinal Kapoor) 

Deputy Registrar (Estt.-I)T~S~ 
. ~~~ . ~Y.l\1··· 



I SI. 
No. 

I. 

2. 

3. 

4. 

\5. 

6. 

7. 

HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

OFFICE ORDER 

No.672lEstt-IIIE.VIDHC 

Dated: 23.05.2022 

Hon 'ble the Acting Chief Justice has been pleased to make the following postings/trl!nsfers of officers 
of this Court with immediate effect:-

Name & Designation From To Remarks 
of the Officers 

Ms.Anita Malhotra loint Registrar loint Registrar Vice MS.Madhu Singhal, 
loint Registrar RKD, Karkardooma Accounts Joint Registrar since 

retired 
Mr.Hem Chandra Pandey loint Registrar (Estt.-II and Joint Registrar 
loint Registrar Court cases ofEstt.-I & II, Estt.-II, deployment of Staff 

deployment of staff in Courts in Courts and Registry & 
and Registry, PIO-I and Nodal PIO-! 
Officer for matters relating to 
all contractual ell!Ployees 

Mr.Sanjeev Kumar Joint Registrar Joint Registrar 
loint Registrar RKD, Weeding of cases of RKD, Weeding of cases of 

Originall Appellate Side Original! Appellate Side and 
RKD, Karkardooma 

MS.Bhawana Pant Deputy Registrar Joint Registrar Upon promotion and 
Joint Registrar Establishmenti-II Contractual Cell and Nodal creation of a dedicated 

Officer for matters relating Cell for contractual 
to all contractual employees employees. She will also 

I look after the work of 
Training of Staff and RTI 
matters of Estt. II 

Mr.Hitesh Kumar Assistant Registrar Deputy Registrar Upon promotion and 
Deputy Registrar Delhi International Arbitration Establishment II No.4 above 

Center (DIAC) 
MS.Mamta Arya Assistant Registrar Assistant Registrar Vice No.7 below 
Assistant Registrar Gazette-lill Delhi International 

Arbitration Center (DIAC) 
Mr.Amit Narayan Bharthuar Private Secretary Assistant Registrar Upon promotion and 
Assistant Registrar Pool of Establishment Gazette-JIB , No.6 above 

Note: The above-mentioned Officers are required. to gi,ve tbier Joining Report in the Estt-II Branch immediately. 

Endst. No.8667-78/Estt-II.lE.VIDHC 

Copy forwarded for information and necessary action, if any, to:-

1. Registrar-cum-Secretary to Hon'blc the Acting Chief Justice. 
2. All Registrars/OSDs/Co-ordinator (DIAC). 
3. AUJoint Registrars/Joint Registrars (ludicial). 
4. Joint Registrar, Registrar General Secretariat. 
S. Assistant Registrar (Establishment-H). 
6. Private Secretaries to Hon'ble Judges. 
7. Officers concerned. 

By order 

SId 

(Ravinder Dudeja) 
Registrar General 

Dated: 23.05.2022 

8. PA to Registrar (IT) for uploading the office order (i) on the Intranet of this Court and (ii) on the 
website of this Court under Chapter S ofRTI disclosure. 

9. PA to Joint Registrar (Establishment-I) for updation of "posting details" in P.lS. 
10. The official concerned with a direction to update the aforesaid posting detail in the Master Data. 
II. Personal file of the Officers concerned. 
12. Guard file. 

O( uvol..z.v lP~~ 
\ . v- VJ...e...J..r..' 4 ""V..r- q,.,l 

Assistant Registrar (Estt.-II) 
( 

Wfii'/t_- D. __ r 

~ *~ 

vice 

vice 

I 



HIGH COURT OF DELHI NEW DELHI 

ORDER 

No. 6761Estt.lE-lIDHC 
Date: 24.05.2022 

Hon'ble the Acting Chief Justice has been pleased to appoint Mr. Ravinder Singh, 

a member of Delhi Higher Judicial Service as Joint Registrar (Judicial) in this Court, on 

deputation basis w.e.f. 26.05.2022 till further orders. 

Endst. No .. 8743-8755/ Estt.lElIDHC 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated: 24.05.2022 

. I 

1. The Principal Secretary (Law, Justice & Legislative Affairs). Govt. ofNCT of Delhi. 

2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 
Delhi. 

3. Director (Academics), Delhi Judicial Academy, Integrated campusJor Delhi Judicial 
Academy and National Law University, Sector 14, Dwarka, New Delhi-I 10078 

4. Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 

5. All Registrars/OSDs/Co-ordinator (DIAC). 

6. All Joint Registrars/Deputy Registrars. 

7.' Joint Registrars (Registrar General Secretariat). 

8. Officer concerned. 

9. Private Secretary to Hon'ble Judges. 

10. The Pay & Accounts Officer No.XXI, Delhi High Court. 

11. p .. A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 
Court and (ii) on the website ofthi's Court under Chapter 5 ofRTI disclosure. 

12. To be placed in the personal file of the officer concerned. 

13 .. Guard File. 

ft-..>:> ~-<.c...eJr~. 
L-f'~ol'C.cJ ""tA ~ 

g,ye:.J --.( r I ~ -e.. k:> e...-

1~c1r J? bJ~. 1--~ 
O~ . 
V' ~.\S\~ 

~Yl'f 

~ 
. (Vinal Kapoor) 

Deputy Registrar (Estt.-I) 
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HIGH COURT OF DELHI : NEW DELHI 

OFFICE ORDER 

No.738/Estt.IEIIDHC 
Date: 30.05.2022 

The Competent Authority has been pleased to order that Mr. Ravinder Singh, Joint 

Registrar (Judicial) shall look after the work of SCMSC & Ease of Doing Business in this 

Court. 

Endst. Nos. 9101-091Estt.lE.lIDHC 

Copy for information and necessary action to :-

1. All Registrars/OSD/Co-ordinator (DIAC). 

Sd/-
(Janardan Tripathi) 

Registrar (Establishment-I) 

Dated: 30.05.2022 

2. Registrar-cum-Secretary to Hontble the Acting Chief Justice. 

3. All Joint Registrarsl Joint Registrars (Judicial)! Deputy Registrars. 

4. Joint Registrars, Registrar General Secretariat. 

5. Officer concerned . 

. 6. Private Secretaries to Hon'ble Judges. r.A to Registrar (IT) for uploading the office order (i) on the intranet of this Court and (ii) 
. on the website of this Court under Chapter 5 ofRTI disclosure. 

8. Personal file of the Officer concerned. 

9. Guard file. 

~ 
(Vina) Kapoor) 

Deputy Registrar.(Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 


No. 7441Estt.1E 1 IDHC 
Date: 31.05.2022 

OFFICE ORDER 

Hon'ble the Acting Chief Justice has been pleased to nominate foHowing officers 

2ndof this Court as 15
\ , 3rd & 4th Link Appellate Authority under the Right to Information 

/ 2ndAct, 2005 to hear Appeals in case of non-availability of first Appellate Authority/ 151 / 

3rd Link Officer, as the case may be:­

"First Name of the Link Officers
SI. 

Appellate 4th Link" 1st LinkNo. 2nd Link 3rd Li.. : ..Authority 

Mr. K.K. 
I Registrar Mr. 	 P.K." Uppal, Mr. 	 O.P. Narang, Mr. Pramod 

1. Sharma,
(IT) RegistrarRegistrar Kumar, Registrar 

Registrar 

Sd/­
(Vinal Kapoor) 


Deputy Registrar (Estt.-I) 


Endst. No. 9266-9274/Estt.IE-I1DHC Dated: 31.05.2022 

Copy for informati?n and necessary action to :­

1. 	 All Registrars/OSDs/Co-ordinator (DIAC). 

2. 	 Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 

3. 	 Officers concerned. 

4. 	 All Joint Registrars/ Joint Registrars (Judicial)/ Deputy Registrars/Assistant 

Registrars/ Dy. Controller ofAccounts/ Assistant Registar (Library). 

5. I Joint Registrars, Registrar General Secretariat. 

6. P.Ss to Hon'ble Judges. 

/7. P.A to Registrar (IT) for uploading the office order (i) on the intranet ofthis Court and 

(ii) on the website of this Court under Chapter 5 of RTI disclosure. 
" 8. 	 Personal file of the Officers concerned. t 

9. 	 Guard file. 

,r 
(Devender Singh Bisht) 

Admn. Officer (JudI.) (Estt.-I) 

~ S oJ.J")'e_~_llr~ (JI t/YcrJ, err r' -U~..Q 10 EL 

4pttr&d~d """ ~ ,~~ ~~ Ot..... 

~ V--I--e.\ ~ ek-. - ry ~ t<:r, ~e..rCf(V<rltl . 

~~¥ 
"~r[j ,'T" 



HIGH COURT OF DELHI : NEW DELHI 

NOTIFICATION 

,. , .. 

No. 51/Estt.lE IIDHC 
Date: 31.05.2022 

In continuation of this Court's Notification No. 46/Estt.lE1IDHC dated 17.05.2022, Hon'ble the 
Acting Chief Justice has been pleased to make the following appointments on the establishment of this 
COUl1:-

S.No. 
Name of the Officers & 

Post to which appointed Remarks post held 
1. Mr. Pawan Kumar Kalra, Temporary Registrar in .the With effect from 30.05.2022 

Officiating Registrar Level 15 of Pay Matrix (as against a newly created post of 
per i h Pay Commission) . Registrar. 

2. Ms. Kaushlya Verma Temporary Registrar in the With effect from 30.05.2022 
Joint Registrar Level 15 of Pay Matrix (as against a newly created post of 

per 7th Pay Commission) Registrar, 
3. Ms. Panna Dutta Officiating Registrar in the With effect from 30.05.2022 

Joint Registrar Level 15 of Pay Matrix (as against the deputation vacancy 
per ill Pay Commission) of Registrar, which has become 

available consequent upon 
Mr. Joginder Kumar Batra, 
Registrar, proceeding on 
deputation to TDSAT. 

NOTE:· (i) The above appointments are subject to the condition that on promotion of· Mr. Arun 
Kishore Sharma, Joint Registrar, as Registrar, he shall be accorded seniority from 
0] .02.2021 i.e. 'above Mr. Naresh Chand Garg, Registrar. 

(ii) Further, upon repatriation ofMr. Joginder Kumar Batra to this Court in case no vacancy 
of Registrar is available, Ms. Panna Dutta shall be reverted to the post of Joint Registrar. 

Endst. No. 9244-9259/Estt.lE I/DHC 

Copy forwarded for information and necessary action to :-

By Order, 

Sd/­
(Ravinder Dudeja) 
Registra r General 

Date: 31.05.2022 

I. The Principal Secretary (Law, Justice & L.A); Govt. ofNCT of Delhi. 
2.' The Registrar-cum-Secretary to Hon'ble the Acting Chief Justice 
3. 
4. 
5. 
6. 
7. 
8. 
9. 
10. 
II. 
12. 
13. 

All Registrars/OSDs/Coordinator (DIAC). 
Officers concerned. 
Joint Registrars, Registrar General Secretariat 
All Joint Registrarsl Deputy Registrars. 
Dy. Controller of Accounts/Assistant Registrar (Library). 
Assistant Registrar (Courtsl Establishment-II). 
Admn. Officer (Judl.), P&P Branch. 
Admn. Officer (JudL), Protocol Branch 
Admn. Officer (Judl.), General Branch 
Admn. Officer (Jud\.) Accounts Branch. 
The Pay & Accounts Officer No.xXI, Delhi High Court. 

14. P.A. to Registrar (IT) for uploading this notification (i) on the 
(ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

15. Be placed in the personal file of the officers concerned. 
16. Guard File. . " 

" ~p;~ ple:o..oe ~ ~u-C~~or l j'6J 

4~ ..J-ridrc.ot .rl-t-r N~Fe- .J-~ ~~".",...v 
t~e..I- t<.k aI i . " '/ . 

G-L ..... -g: '1- ,,7' ';",.4....1!...f;~~ • ./ " M\~ ')-v ~,' _, Y<1' . 
1 ::p I ~'1) ~7 \t?' \.{)91 · . . 

intranet of this Court and 



HIGH COURT OF DELHI : NEW DELHI 
(ESTABLISHMENT.I I B RANCH) 

OFFICE ORDf.11 

No·.1.,C:LJEstt-rr/E.VlDHC 

Dated: odO'I!dJ,b 

As per the dircclions of the competent Authority, following pos'inssl' ra nsrcr~ have been made on the 
E ' I ' (.I' n 'stablishmcnt of th is Court Wit 1 II11111C mlc c eel:· 

S. No, Name & Uc~ig ll lliion 0' the From To 

OrrlccrS/officin ls 
I. Ms. Ncclmll Sh;mna, Court of 

Private Secretary Hon' blc Ms. Justice 
I (Em I . Cotle: 10002521) Tarn Vilasla Ganiu 

2. Ms. Seem:! Malholl1l, pool o rEstablishmcnl 
Senior Personal Assistant 

I (Ellli. Codc: 15634285) 
3. Mr. Manish Kumar, Pool of Establ ishment 

Personal Assistant 
I (E1ll). Code: 34921072) 

4. Mr. Mahendra P31 Singh Kadian. Pool of Establishment 
Court Master 

I (Emp. Cod" 10001305) 
5. Mr. Jagdccp Singh, Pool of Establishment 

Senior Judicial Assistant 
(To work (1$ ACM) 
(Emp. Cod" 10001309) 

6. Mr. Girish Chand Arya. Pool of Establishment Court of 

Restorer Ho n'ble Mr. Justice 

(Emp. Cod" 10002126) Anish Dayal 

7. Mr. Gaurav Kumar, Pool of Chau ffeurs, (Designate) 

Chauffeur Protocol Branch 
(Enlll.Code: 2191578) 

8. Mr. Dhanpal Singh. Pool of Establishment 
Photocopy Machine Operator Grade -II 
(To Work tu Usher) 
(Emp. Code:tOO02 11 0) 

9. Mr. Nidcsh Kumar. Pool ()f Estab lishment 
Court Allcndant 
(Emp. Code: 1 0002 1 02) 

10. Mr. Mohit, Pool of Establ ishment 
Court Attendant 
(Emp. Cod" 93 109459) 

II. Mr. Anil Kumar Sagar. Pool of Establishment 
Court Attendant 
(Emo. Cod,,82898383) 

12. Ms. Sunil, Poo l ofSafaiwalas, 
Court Allendant (S) P&P Branch 
(Emp. Code: 40005689) 

I. Ms. Monika Wadhwa. Pool -of Establishment 
Private Secretary 
(Emo. Cod" 10001814) 

2. Ms. Anita Bailal, Pool of Establishment 
Senior Personal Assistant 

I (Emo. Cod" 56628336) 
3. Ms. Hari Om Bhardwaj , Pool of Establ ishment 

Senior Personnl Assistant 
(On Diverted capacity) 

I (Emo. Cod" 3411 n3135S89) 
4. Mr. Rajesh Kumar, Pool of Establishment 

Court Master 
I (Emp. CoddOO02007) 

5. Mr. Anubhav Sisodia. Pool of Establishment 
Jud icial Assistant 
(To work as AC}.·Q 

I (Emp. Cod,,72752205) 
6. Mr. Vikas Kumar Jha, Pool of Establishment 

Junior Judicial Assistant 
(To work as Restorer) 
(Emp. Code: 89769386) 



7. 

8. 

9. 

10. 

II . 

12. 

Mr. Vircndcr. Pool of Chauffeurs, 
Ch:lU ITcur ProlOcol Branch 
(~:n," . Code: 391 77986) 

Court of Mr. Subhash Ch:whan. Pool of Establishment 
Court Attendant lIon'hle Mr. Justice 
(Tf) work tIS UJ/'t'r) Amit Sharma 

(Emil, Codc: IOOOI41J} (Designa te) 

Mr. Rajc."h Thakur. Pnnl of Estnb1i shmcnt 
COI1I1 I\ ItCll(tanl (Contrnctua l ) 

I (I~ I1I I I . Cntlt' : IIC/eA OHIl) 
Mr. I la)':l1 Singh. I'nol of Estahlishmcnt 
(\" 111 Attendant 

I (EIlIIl. Cnlle: 11)[1001'137) 
Mr. I\ ... hw:m i SharnHl , 1'001 of Estab li shm ent 
('{"I lu11\1Icnd:lll t (Divert ed) 

I (Em il. Code: 11 007) 
/o. k La lit Kumar. Pool ofSafaiwa las. 
Court Attendant (5) P&P IJronch 

I (Emil. COile: 6-150(966) 

Til •• I>n,('- m(nli"nrd "mrtnlom.i • ., .. iII ,u llmil Ih.i • . I olnln~ lI .port. in lb. t:,u., 11 br.nrh pO!IW""y. 

By Order 

Sdf-
(HEM CHANDRA PANDEy) 

JOINT REG ISTRAR (ESTT .• II) 

Endst.l"0.9·U I-9·U9/Estt_II J E. VlD n C Dated: 01.06.2022 

Copy forwa rded for informalion 10:-

I. Regislrar (futt.-I & II )1(Joint RegiSlrar (E5tt.)lDeputy Registrar (ESII.)lAssistant Registrar (EslI.-IIICouns) 
and AOl (ESII- llICouns). 

2. Registrar-cum-Secretary to Hon'ble the Acting Chief l ustice. 
3. 10int Registra r-cum-Secretary to the Registrar General. 
4. 
5. 

6. 
7. 
8. 
9. 

Private Secretary to Hon'ble Ms. Justice Tara Vi tasta Ganju. 
PA to Registrar ( IT) ror uploading this order (i) on the Intranet of this Court (ii) on the website of this 
Court under Chapter 12 of RTI disclosure. 
AOl (Em .• J/Accounts) for being placed in the personal files orOfficerslOfficials concerned. 
Officers/Officials Concerned. 
The officia l concerned wi th a direction to upkeep the aforesaid posting detail in the Master Data. 
Guard file. 

ASSISTANT_ REGISTRAR(ES1T_II) 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II 'BRANCH) 

No. 768/Estt-WE. V/DHC 
Dated: ,03.06.2022 

OFFICE ORDER 

. As per the directions of the competent Authority, following postings/transfers have been made on the 
Establishment ofrhis Court with immediate effect:- ' , . ' 

I 

I 


II 

I 


II ' 


l' 

I, 

i. 
i 

S.No. Name & ,Designation 
Officers/officials 

of the 
' . 

}from To 

I 
1. Ms. Ashu Ankur Goel, 

, Private Secretary 
Pool of Establishment 

I. 

, (Emp. Code: 10001857) 
2. Ms. Priya, Pool ofEstablishment 

Senior Personal Assistant 
(Emp. Code: 26987189) I 

3. Ms. Meena Rehan, Pool of Establishment 
, Senior Personal Assistant 

, I (On Diverted Capacity) 
(Emp. Code: 3235) 

4. Mr. Daya Nidhi, 
Adininistrative Officer (J) 

Pool of Establishment 
I 

! 
(To work as Court,Master) 
(Emp. Code: 10002287) 

5. Mr. ' Prashant Deep, Pool of Establ ishment 
Junior Judicial Assistant 
(To work as ACM) 

1 

(Emp. Code: 47894748) 
6., Mr. Abhishek Kumar, Pool of Establishment 

7. 

8. 

Restorer 
(Emp. Code: 10002197) 
Mr. Surinder Kumar, 
Chauffeur 
(Emp.Code: 100'01202) 
Mr. Balbir Singh, 

'. 

. i 

Pool of Chauffeurs, 
Protocol Bran~h 

Pool QfEstablishment, 

Court of 
Hon'ble.Mr. Justice 

Purushaindra Kumar 
Kaurav 

Usher 
(Emp. Code: 10001617) 

9. Mr. Chander Pal, Pool of Establishment . 
1 • ' Court Attendant 

, (Emp. Code: 10002196) 
10. Mr. Pankaj Kumar, Pool of Establishment 

Court Attendant i' 

(Emp. Code: HC/CA 04) . 
n. Mr. Mukul Kumar, Pool of Establishment 

Court Attendant 

! I 

12. 
(Emp. Code: HC/CA 096) 
Ms. Babita, 
Court Attendant (S) 

" (Emp. Code: 40005689) 

Pool of Safaiwalas, 
P&P Branch 

,\ 

11 

II 

The above-mentioned officers/officials will submit their Joining Reports in the EsttAI branch positively. 

By Order 

Sd/· 
,(HEM CHANDRA PANDEY) 
JOlNT REGISTRAR (ESTT.-II) 

Dated: 03.06.2022 Endst. No.9622·29/Estt·ll.lE. V IDHC 

Copy forwarded for information to:· 
1. 	 Registrar (Estt.-I &II)/(Joint Registrar (Estt.)lDeputy Registrar (Estt.)/Assistant Registrar (Estt.·llICourtsJ 

and AOJ (Estt·J1/Courts). ' 
2. 	 Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
3. . Joint Registrar, Registrar General Secretariat. 	 . . ' ' 
~ PA ~o Registrar (IT) for uploading this order (i) on the Intranet of this Court (ii) on the website of this 

Court under Chapter 12 ofRTl disclosure. ' 
5. 	 AOJ (Estt.-IIAccounts) for being placed in the personal files ofOfficers/Officials concerned. 
6. 	 Officers/Officials Concerned. 
7. 	 The official c.oncerned with a direction to upkeep the aforesaid posting detail in the Master Data. 
8. 	 Guard file. 

1I\~ 
~\rvVJl ~ /

,~¥\Io'f . -{ / 
. ~A~ , 



HIGH COURT OF DELHI: NEW DELHI 


No. 64/Estt.lE-lIDHC 
Date: 13.07.2022 

NOTIFICATION 

The Competent Authority is pleased to appoint Ms. AditiChoudhary, an Officer of 

Delhi Higher Judicial Service, presently working as Registrar (Vigilance) in this 

Court, as. Director (Academics), Delhi Judicial Academy on deputatioQ basis w.e.f. 

15.07.2022. 

Further, the Competent AuthoritY is pleased to appoint Mr. Kanwaljeet Arora, 
, 	 r 

an Officer of Delhi Higher Judicial Service' (presently, working as Officer on 

Special Duty) as Registrar (Vigilance) in this Court on. deputation basis w.e.f. 

15.07.2022. 

By Order~ 

SdI- . 
. (Ravinder Dudeja) 

Registrar General 

Endst. No. 11504-11516/Estt.lE~ lIDHC 	 Date: 13.07.2022 

Copy forwarded for information and necessary aCtion to :~ 

L The Principal Secretary (Law, Justice & Legislative Affairs). Govt. of NCT of 
Delhi. 

2. 	 The Principal District & Sessions Judge (HQ), Central District, Tis Hazari 
Courts, Delhi. 

3. 	 The Director (Administration),' Delhi Judicial Academy, Dwarka Integrated 
Complex, Sector-14, Dwarka, New Delhi. 

4. Registrar-cum-Secretary to Hon'ble the Chief Justice. 

5.' All Registrars/OSDs/Co-ordinator(DIAC). 

6. The Pay & Accounts Officer No.xXI, Delhi High Court. 

7. Joint Registrars, Registrar General S~cretariat. 

8. All Joint Registrars. 

~ P.A t? Registrar (IT).~ith the request. to uploa~ this notification (i) on the intranet 
!. }. o~ thIS Court ,and (11) on the webSIte of this Court under Chapter 5 of R!I 

: ~r dlsclosure. 

~\r'v 	 10. Private Secretary to' Hon'ble Judges. 

~W. ,.,.,11. Officer concerned. 

~'7V'\'j.o 12. To be placed in the personal file of the officetconcerned. 

13. 	 Guard File. 

(Shameem Ahmad) 
Joint Registrar (Estt.-I) 



mGH COURT OF DELHI': NEW· DELHI 

ORDER 

No.1047/Estt.IE-IIDHC 
Date: 21.07.2022 

Hon'ble the Chief Justice of this Court has been pleased to repatriate Ms. Kaveri Baweja, 
,an Officer of Delhi Higher Judicial Service, presently posted as Coordinator, Delhi International 
Arbitration Centre"in this Court on deputation basis, to her parent cadre and appoint Mr. Nikhil 
Chopra, an Officer of Delhi Higher Judicial Service,. presently posted as Special Judge (PC Act) 
CBI-13, Rouse Avenue Court Complex as Coordinator, Delhi International Arbitration Centre, 
in this Court on deputation basis (vice Ms. Kaveri Baw~ja) with immediate effect. 

Further, His Lordship has also been pleased to repatriate Ms. T. Priyadarshini, an Officer 
of Delhi Judicial Service, presently posted as Additional Coordinator, Delhi International 
Arbitration Centre, in this Court on deptitation basis, to her parent cadre and appoint Ms,. Nupur 
Gupta, an Officer of Delhi Judicial Service, presently posted as)SCC-cum-ASCJ-cum-Guardiim 
Judge, South, Saket Courts; as Additional Coordinator, Delhi International Arbitration Centre, in 
this Court on deputation basis' (vice Ms. T. Priyadarshini) with immediate effect. 

Endst. No. 12178-12190/Estt.lEI/DHC 

Copy forwarded to:-

BY ORDER 

Sd/~ 
(Ravinder Dudeja)' 
Registrar General 

Date: 21.07.2022 

1 

2 

3 
4 

5 

6 

The Principal Secretary (Law, Justice & Legislative Affairs), Go,vt. ofNCT of Delhi. ' 
, ' 

The Principal, District & Sessions Judge (HQ), Central District, Tis, H~ari Courts, Delhi. 

'The District & Sessions Judge, South District, Saket Courts, New Delhi. 

The District & Sessions Judge, Rouse Avenue Court Complex, Mandi'House,'New Delhi., 

Registrar-cum'-Secretary to Hon'ble the Chief Justice. 

All Registrars/OSDs/Co-ordinator (DIAC). , 

7' All Joint Registrars/Deputy' Registrars. 

8 Joint RegiStl'li:rs (Registrar General Secret~iat). 

"9 Private Secretary to Hon'ble Judges. , 

10 The ,Pay & Accounts Officer No.xXI, Delhi High Court. 

11 P.A. to Registrar (IT) with the request to 'upload the order '(i) on the intranet of this Court 
and (ji)on the website of this Court under Chapter 5 ofRTl disclosure. ' 

12 Officers, concerned. 

13 To be'placed in die personal file of the officers concerned. 

'14 Guard Fiie. 

JlI!.., 0.0..; ~ tI U--r~~~' b.e. 1 ~ A (Sindhu Krishnakumar) , 
1\0 ""'c 'U:).\' , P ~.Q. "-P\ t' ct.J Assistant Registrar (Estt.-I) 

~ ~ I~~r-:-~~, " , , a~ ')"),7\\ 
. ,,(~ 'i>~<\..~---((I.'T) 

~1of 1'1' 



HIGH COURT OF DELHI: NEW DELHI 
(ESTABLISHMENT-II BRANCH) 

No.1058/Estt-lIfE.VIDHC 

Dated: 25-07-2022 

O}<'FICE ORDER 

As per the directions of the Competent Authority, following transfers/postings are made on the 

Establishment of this Court with immediate effect:­

i 

i 

SI. N.o. Name and Designation of the From To Remarks I 
·Officers I 

I. Mr. Rajeev Kumar Chauhan, IT & Stationery and IT and PIO III --­ I 
. Joint Registrar PIO -III J 

2. Mr. Shameem Ahmed, Establishment- I Caretaking Against newly I 

Joint Registrar . created post I 
3. Mr. Ram Sing,h, ; Filing (Appl.), Listing &. Listing & CFM --­

Joint Registrar CFM ! 
! 

4. Mr. Ajit Aswani, Deputy Registrar, Joint Registrar, Since promoted as 
Joint Registrar Filing Filing (App!.) Joint Registrar 

5. Mr. Mukesh Kumar, Deputy Registrar, Joint Registrar, Vice Mr. Pawan 
l 

Joint Registrar Original Genl. Admn. II & PIO-I1 Kumar K'alra since 
" , " 

promoted, 
i as ! 

~J '/, 

Registrar 
6. Mr. Manoj' Kumar, Deputy Registrar, .. ; Joint Registrar, Against newly 

Joint Registrar RKD, Comparison of Stationery created post and 
Digitalised Data and upon promotion as 
Weeding 0f cases of Joint Registrar 
Appellate side 

7. Mr. Shankar Singh, Deputy Registrar, Joint Registrar, Vice Ms. Panna 
Joint Registrar Gazette-liB Gazette-liB Dutta since 

promoted as 
Registrar and upon 
promotion as Joint 
Registrar 

8. Ms. Manjeet Kaur, Deputy Registrar, Joint Registrar, Vice Ms. Kaushalya 
Joint Registrar Listing Criminal I & II, Civil - Verma, since 

I, tv & V, Copy promoted as 
(Appellate), Inspection Registrar and upon 
(Appellate-II) & plb- IV promotion as Joint 

Registrar 
9. Mr. Vinal Kapoor, Deputy Registrar, Joint Registrar, Vice No.2 above 

Joint Registrar Establishment -I Establi:;hment- I and upon promotion 
as Joint Registrar 

10. Mr. Neeraj Gael, Deputy Registrar, Joint Registrar, Against newly 
Joint Registrar Budget and Cash Mediation & Conciliation created post and' 

upon promotion as 

IJoint Registrar 
11. Mr. Ann Kumar Jain, Protocol-I Gazette lIB Vice No.7 above I 

Deputy Registrar 
12. Ms.Deepti Chhabra, IT, Stationery and IT and Digitization --­

Deputy Registrar Digitization 
13. Mr.Sanjay Kalra, Genl. Admn. II P&P . Vice No.17 below 

Deputy Registrar 
14. Ms. Uma Sharma, Vigilance-II Budget & Cash Vice No.IO above 

Deputy Registrar 
15. Mr. Manoj Kapoor, Vigilance -1 Vigilance -II Vice No. 14 above 

Deputy Registrar 
16. . Mr. Satish Gosain, Gazette -IA Filing Vice No.4 above 

Deputy Registrar i 

17. Mr.Rohtash Singh, . P&P Caretaking Against newly 
Deputy Registrar created ~ost 

18. Mr.Bhaskara Nand, P&P Genl.-Admn.-Il Vice No.13 above 
Deputy Registrar -­

19. Mr Hitesh Kumar, Establ ishment-I I Estt. - 11 (Contractual Against newly 
Deputy Registrar Cell ) created post 



20. Ms. Sunita Bisht, I Assistant Registrar, Deputy Registrar, Against newly i 
Deputy Registrar RKD Mediation and created post and 

i Conciliation upon promotion as 
Deputy Registrar 

2L Mr. Sanjay Prakash Gupta, Assistant Registrar, Deputy Registrar, Against newly 
Deputy Registrar General- 1 Stationery created post and 

upon promotion as 
D~Qut}' Registrar. 

22. Mr. Kiran Kumar Kalra, Assistant Registrar, Deputy Registrar, Vice No. 8 above 
Deputy Registrar Listing Listing and upon promotion 

as Deputy Registrar. 
23. Ms. Anuradha Jaiswal, Assistant Registrar, Deputy Registrar, Vice No. 5 above 

Deputy Registrar Criminal Original and upon promotion 
as Deputy Registrar. 

24. Mr. Rakesh Kumar Sharma -II, I Assistant Registrar, Deputy Registrar, Vice No. 18 above 
Deputy Registrar i General Admn.- II P&P and upon promotion 

as Deputy Registrar 
25. Ms. Nisha Rani Sharma, Assistant Registrar, Deputy Registrar, Vice No.6 above 

Deputy Registrar Statistics/Data Base Cell of RKD, Comparison of and upon promotion 
Original side Digitalised Data and . as Deputy Registrar. 

Weeding of cases of 
Appellate side 

26. Ms. Jasmeet Bhatia, Assistant Registrar, Deputy Registrar, Vice No.19 above 
Deputy Registrar . Establishment - II Establishment II and upon promotion 

as Deputy Registrar. 
27. .Mr. Darshan Kumar Godara, Assistant Registrar, . Deputy Registrar, Upon promotion as 

Deputy Registrar Protocol- IIHospitality Protocol- II Hospitality Deputy Registrar. 
28. Mr. Sanjeev Dobhal, Assistant Registrar, Deputy Registrar, Vice No.16 above 

Deputy Registrar Gazette-IA Gazette -IA and upon promotion 
as Deputy Registrar. 

29. Mr. Manoj Kumar Chawla, Assistant Registrar, Deputy Registrar, Vice No.) 5 above I 
Deputy Registrar Vigilance -I Vigilance-I and upon promotion ! 

as Deputy Registrar. • 
30. Ms. Kamlesh Sharma, Assistant Registrar, Deputy Registrar, Vice No.)) above! 

Deputy Registrar Protocol- I Protocol- I and· upon promotion 
i 

as Deputy Registrar. 
31. Mr.Sunil Dutt, IT, Stationery and IT and Digitization --­

Assistant Registrar . itization 
32. Ms. Veena Kumar, riginal Mediation and Against newly! 

Assistant Registrar Conciliation created post. 
33. Mr.Dharmender Kumar Bainsla, Accounts Vigilance I Vice No.29 above. 

Assistant Registrar 
34. Mr. Praveen Kumar Verma, Court Master Assistant Registrar, Against newly 

Assistant Registrar (working as AOJ), Stationery created post and 
IT/Stationery upon promotion as 

Assistant Registrar. 
35. Mr. Sunil Singh Negi, Private Secretary to Hon'ble Assistant Registrar, Vice No. 26 above 

Assistant Registrar Mr. Justice C. Hari Shankar Establishment-I I and upon promotion 
as Assistant 
Registrar. 

36. Mr. Dileep Namrani, Court Master to Hon'ble Mr. Assistant Registrar, Vice No.28 above 
i Assistant Registrar Justice Jasmeet Singh Gazette-IA and upon promotion 

as Assistant 
Registrar 

37. Ms. Ashu Ankur Goel, Private Secretary to Hon'ble Assistant Registrar, Vice No. 25 above 
Assistant Registrar Mr. Justice Purushaindra StatisticslDatabase Cell and upon promotion 

Kumar Kaurav of Original Side as Assistant 
Registrar. 

38. Mr. Rajesh Kumar, Court Master to Hon'ble Mr. Assistant Registrar, Against newly 
Assistant Registrar Justice Amit Sharma Caretaking created . post and 

upon promotion as 
Assistant Registrar. 

39. Mr. Ashok Kumar, Admn. Officer (JudL), Assistant Registrar, Vice No. 21 above 
Assistant Registrar Mediation and Conciliation General Admn. I and upon promotion 

Centre as Assistant 
Registrar. 

40. Ms. Ritu Dhirania, Private Secretary to Hon'ble Assistant Registrar, Against a newly 
Assistant Registrar Mr. Justice Gaurang Kanth Estt. II (Contractual Cell) created post and 

. upon promotion as 
I Assistant Registrar. 



41. Mr. Sudhir Sachdeva, Admn. Officer (Judl.), IAssistant Registrar, Vice No. 22 above 
Assistant Registrar RTI Cell Listing and upon promotion 

as Assistant 
Registrar. 

42. Ms. Monika Wadhwa, Private Secretary to Hon'ble Assistant Registrar, Vice No. 20 above 
Assistant Registrar Mr. Justice Amit Sharma RKD and upon promotion 

as Assistant 
Registrar 

43. Mr. Vineet Kumar Garg, Admn. Officer (JudI.) Assistant Registrar, Vice No.30 above 
Assistant Registrar working as Court Master to Protocol-I and upon promotion 

Hon'ble Mr. Justice Navin as Assistant 
Chawla Registrar. 

44. Ms. Shobha Nijhawan, Admn. Officer (Judl.), Assistant Registrar, Vice No.33 above 
Assistant Registrar Cash-I Accounts and upon promotion 

as Assistant 
i i Registrar. 

45. Mr. Desh Raj Singh Thakur, Court Master (working as Assistant Registrar, Vice No. 32 above 
Assistant Registrar AOJ), Original and upon promotion 

Original Filing as Assistant 
Registrar. 

46. Mr. Sanjay Kapoor, Private Secretary (presently Assistant Registrar, Vive No. 24 above 
Assistant Registrar working as AOJ General Genl. Admin.-I1 and upon promotion 

Store) as Assistant 
Registrar. 

47. Mr. Sanjay Bhardwaj, Court Master to Hon'ble Mr. Assistant Registrar, Vice No.23 above 
Assistant Registrar Justice Rajiv Shakdher Criminal and upon promotion 

as Assistant 
Registrar. 

48. Ms.Manju Miglanj, Private Secretary, Private Secretary, 
Private Secretary Presently posted as AOJ (to work as AOJ) Vice No. 51 below 

(Translation) RKD 
49. Mr.Akhil Ravindra Saxena, Criminal-I Court of Hon'ble Vice No.47 above. 

Admn. Officer (JudI.) MrJustice Rajiv 
. Shakcher 
lito work as Court Master} 

50. MrJai Singh Bisht, RKD IT Vice No. 34 above. 
iCourt Master 

51. Ms.Jyoti Sachdeva, RKD Stationery Against newly. 
Admn. Officer (JudI.) created post 

52. Mr.Sandeep Singh Lalotra, Genl.Admn General Store Vice No. 46 above 
Court Master (to work as AOJ) and In addition to 

work . already 
allocated to him 

53. Mr. Sumit Tandon,. Admn. Officer (Judl.), Admn. Officer (Judl.), Against newly 
Admn. Officer (JudI.) (presently working in Genl. Mediation and created post. 

Admn. II) Conc iliation 
54. Mr. Kamleshwar Thakur, Reader (presentaly working Admn. Officer (Judl.), Vice No.49 above 

Admn. Officer (Judl.) i as Senior Judicial Assistant, Criminal-I and upon promotion 
General-I as AOJ. 

55. Ms. Seema Sawhney, Senior Judicial Assistant, Admn. Officer (Judl.), Vice No. 50 above 
Admn. Officer (JudI.) Copy Appellate RKD and upon promotion 

as AOJ. 

56. Mr. Vikas Malhotra, Senior Judicial Assistant, Court Master Vice Mr. Dayanidhi 
Court Master P&P (to work as AOJ), since already 

P&P transferred and upon 
i i promotion as Court 

Master· 
57. Mr. Pramod Kumar, Senior Judicial Assistant, Court of Hon'ble Mr. Vice No.36 above 

Court Master Criminal-II Justice Jasmeet Singh and upon promotion 
, as Court Master. 

58. Mr. Mohammed Arshad, Senior Judicial Translator, Court of Hon'ble Mr. Vice No.43 above 
Admn. Officer (JudI.) Translation Branch Justice Navin Chawla i and upon promotion 

i (to work as Court Masted· as AOJ. 
59. Mr. Viveka Nand Jee, Senior Judicial Assistant, IAdmn. om", (Judi.), Vice No. 45 above 

Admn. Officer (JudI.) RKP(Writ) Origlnal Filing . and upon promotion 
i i as AOJ 



60. Mr.Ashish Aggarwal, Senior Judicial Assistant, Admn. Officer (Judl.), Against newlyI . 
Admn. Officer (JudI.) Establishment-I Estt. 11 (Contractual Cell) created . post and 

upon promotion as 
AOJ. 

6l. Mr. Mohd. Heshamuddin, Senior Judicial Translator, Admn. Officer (Judl.), Vice Mr. Mahender 
, 

Admn. Officer (JudI.) Pal Singh Kadian, 
Court Master since 
already transferred 
and upon promotion 
asAOJ 

Translation Branch. Writ 

62. Ms.Gunjan Sindwani, Senior Judicial Translator, Court Master Vice No. 41 above 
Court Master Translation Branch (to work as AOJ), and upon promotion 

RTI as Court Master. 

Mr. Dhiraj Pal, 63. Senior Judicial Translator, Court Master Vice No. 48 above 
Court Master Translation Branch (to work as AOJ), and upon promotion ! 

Translation Branch as Court Master . . . 
The above-mentioned officers will submit their Jommg Report In the Estt.-II branch. 

By order 

Sd/­
(KRISHAN KUMAR SHARMA) 

REGISTRAR (ESTT.-II) 

Endst. No.12351-62/Estt-U./E.VIDHC 	 Dated: 25-07-2022 

Copy forwarded for information to:­

I. 	 Registrar-cum-Secretary to Hon'ble the Chief Justice. 
2. 	 All Registrars/OSDs/Co-ordinator (DlAC) 
3. 	 All Joint Registrars/Joint Registrar(Judicial) 
4. 	 Joint Registrar, Registrar General Secretariat. 
5. 	 Deputy Registrar (Establishment - II) 
6. 	 Private Secretaries to Hon'ble Judges. 
7. 	 Officers concerned. 
8. 	 PA to Registrar (IT) for uploading the office order (i) on the Intranet of this Court and (ii) on the website of 


this Court under Chapter - 5 of RTI disclosure. 

9. 	 PA to Joint Registrar (Establishment -I) for updation of "posting details" in P.l.S. 
10. AO] (Estt-I) for being placed in the personal file of officers concerned. 
II. The official concerned with a direction to upkeep the aforesaid posting detail in the Master Data. 
12. 	 Guard file. 

~ 
JOINT REGISTRAR (ESTT-I1) 

~'Y~~~" 1t/VeJ~ rl~E ~ v-~J-E'~ ~ ~ .. 

\<>Jr..<:<..e.f-- jl. We~- i ~ e-r.,,, ~'1'n/V" 

(PPr!A ~~(? 



. HIGH COURT OF DELHI NEW DELHI 

No.67/Estt./E-l/DHC . 
~. Date: 28.07.2022 

NOTIFICATION 

In continuation of this Court.'s Order No. 1047/Estt./E-lIDHC dated 21.07.2022, Hon'ble the 

Chief Justice of this Court has been pleased to make following appointments on the establishment of 
this Court :-

Sr. No. Name of the officer & 
Post held 

. Post to which appointed Remarks 

1. Mr. Nikhil Chopra, 

Member of Delhi 

Higher Judicial Service. 

Coord inator, Delhi 
International Arbitration 
Centre, on deputation 

basis in Level 15 

of the 7th CPC Pay 

Matrix. 

. With effect from 22.07.2022 
(FIN) till further orders vice 
Ms. Kaveri Baweja, who has 
been repatriated to her parent 
Office w.e.f. . 21.07.2022 
(A.N.). 

2. Ms. Nupur Gupta, 

Member of Delhi 

Judicial Service 

Additional Coordinator, 

Delhi International 

Arbitration. Centre, on 

deputation basis in Level 
13 of the 7th CPC Pay 

Matrix. 

With effect from 22.07.2022 
(AIN) till further orders vice 
Ms. T. Priyadarshini, who has 
been repatriated to her parent 
Office w.e.f. 21.07.2022 
(A.N:). 

i 
I' 
I Sd/­
I (Janardan Tripathi)
I 

Registrar (Establishment-I) 
Endst. No. 12606-19/Estt./E-lIDHC Date: 28.07.2022 

Copy forwarded to:­

1 The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 


2 The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 


3 The Oistrict & Sessions Judge, Sputh District, Saket Courts, New Delhi. 


4· The District & Sessions Judge, Rouse Avenue Court Complex, Mandi House, New Delhi. 


5 Registrar-cum-Secretary to Hon'blelhe Chief Justice. 


6 All Registrars/OSDs/Co-ordinator (DIAC). 


7 All Joint Registrars/Deputy Registrars. 


8 Joint Registrars (Registrar General Secretriat). 
, 
9· Private Secretary to Hon'ble Judges. 


10 The Pay & Accounts Officer No.xXI, Delhi High Court. 


11 P.A. to Registrar (IT) with the request to upload the order (i) on the intranet ofthis Court and 

(ii) on the website of this Court under Chapter 5 of RTI disclosure . .~ 

12 Officers concerned. 


13 To be placed in the personal file of the officers concerned. 


14 Guard Fi Ie. 


(Sindhu Krishnakumar) 
I Assistant Registrar (Estt.-I) 



, . 
HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

No. 68/Estt.lEI/DHC 
Dated: 06.08.2022 

In exercise of the powers vested under Article 229 of the Constitution of India read 

with Section 4 of the Delhi High Court Act, 1966, Hon'ble the Chief Justice of this Court with 

the approval of the Administrator of the National Capital Territory (NCT) of Delhi, hereby 

amends the "Delhi High Court Officers and Servants (Salaries, Leave, Allowances & Pension) 

Rules, 1970" to the effect that the words "Officers & Servants" appearing in it are replaced with 

the word "Staff'. 

Endst. No. 13322-29IEstt.IEIIDHC 

I. The Registrar-cum-Secretary to Hon'ble the Chief Justice. 
2. All Registrars/OSDs/Co-ordinator (DIAC). 
3. Joint Registrars, Registrar General Secretariat 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated: 06.08.2022 

4. All Joint Registrars/ Deputy Registrars/ Add!. Co-ordinators (DIAC)/ Assistant 
Registrars, Assistant Registrar (Library)/ Dy.Controller of Alcs. 

5. Private Secretaries to Hon'ble Judges/ Court Masters/ Admn. Officers(Judl.)/ Branch 
_ ~harges . 
~.A. to Registrar (IT) along with a copy of amended Delhi High Court Officers and 

Servants (Salaries, Leave, Allowances & Pension) Rules, 1970 with the request to 
upload the same (i) on the intranet of this Court and (ii) to display on the website of 
this Court i.e. www.delhihighcourt.nic.in under RTI disclosure at Chapter 5 on page 2. 

7. Notice Board. 
8. Guard file. 

~ 
(Vinal Kapoor) 

Joint Registrar (Estt.-I) 



HIGH COURT OF DELHI : NEW DELHI 

ORDER 

No. 1159IEstt.IE-1IDHC 
Date: 18.8.2022 

Hon'ble the Chief Justice of this Court has been pleased to appoint Mr. Yashdeep . 

Chahal, an Officer of Delhi Judicial Service, currently under Court· attachment on 

completion. of his training at Delhi Judicial Academy,. as· .~dditional <:oordinator, Delhi 

International Arbitration Centre, in this Court on .deputati·on basis with immediate effect. 

Endst. No. 14000-14012IEstt.IEIIDHC 

Copy forwarded to:-

BY ORDER 

. Sd/-
( J.Tripathi ) 

R:egistrar (Estt.-I) 

Date: 18.8.2022 

The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 

2 The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Colirts, Delhi. 

3 The Director (Academics), Delhi Judicial Academy, Dwarka, New Delhi. 

4 Registrar-cum-Secretary to Hon'ble the Chief Justice., 

5 All Registrars/OSDslCo-ordinator (DIAC). 

6 All Joint RegistrarslDeputy Registrars. 

7 Joint Registrars (Registrar General Secretriat). 

8 Private Secretary to Hon'ble Judges. 

9 The Pay & Accounts Officer No.XXI, Delhi High Court. 

10 P.A. to Registrar (IT) with the request to upload the order (i) on the intranet ofthis Court 
. and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

II Officer concerned. 

12 To be placed in the person~1 file of the officer concerned. 

13 Guard·Pile. 

~ 
( Vinal Kapoor) 

Joint Registrar (Estt.-I) 



13 

HIGH COURT OF DELHI NEW DELHI 

No. 74IEstt.IE-IIDHC 
Date: 26.08.2022 

NOTIFICATION 

In continuation of this Court's Order No. 1l59IEstt.IE-IIDHC dated 18.08.2022, 
Hon'ble the Chief Justice of this Court has been pleased to make following appointments on 

. the establishment of this Court :-

Sr. Name of the officer Post to which Remarks 
No. & Post·held appointed 

1. Mr. Yashdeep Chahal, 
Member of Delhi 
Judicial Service 

Additional Coordinator, 
Delhi International 
Arbitration Centre, on 
deputation basis m 
Level 13 of the 7th CPC 

Pay Matrix. 

With effect from 
20.08.2022 (FIN) till 
further orders against an 
existing vacant post of 
Deputy Registrar created 
for appointment of 
Additional Coordinator. 

Sd/­

(Janardan Tripathi) 
Registrar (Establishment~I) 

Endst. No. 14522-34IEstt.IE-IIDHC Date: 26.08.2022 

Copy forwarded to:­

1 The Prin~ipal Secretary(Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 

2 The Principal' District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 
Delhi. . 

3 The Director (Academics), Delhi Judicial Academy, Dwarka, New Delhi. 

4 Registrar-cum-Secretary to Hon'ble the Chief Justice. 

S ~ll Registrars/OSDs/Co-ordinator (DIAC) .. 

6 All Joint RegistrarslDeputy Registrars. 

7. Joint Registrars (Registrar General Secretriat). 

8 Private Secretary to Hon'ble Judges. 

9 The Pay & Accounts, Off)cer'No.XXI, Delhi'High Court. 

lO P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 
Court and (ii) on,the website of this Court under Chapter 5 ofRTI disclosure. 

11 Officer concerned. . . 

l2 	 To be placed in the personal file of the officers concerned. 

Guard File. 



HIGH COURT OF DELHI : NEW DELHI· 

CORRIGENDUM 

No. ISSlEstt.IE-IIDHC 
Date: 01.09.2022 

. In partial modification of this Court's Notification No. 67IEstt.IE-IIDHC dated 
28.07.2022, the date of joining of Ms. Nupur Gupta, Member of Delhi Judicial Service, . 
working as Additional C.oordinator, Delhi International Arbitration Centre in this Court on 
deputation b~is, may be read as "22.07.2022 (FIN)" for all purposes. 

By Order, 

Sd/-
(Janardan Tripathi) 

Registrar (Establishment-I) 

Endst. No. 1489S-908/Estt.lE-IIDHC Date: 01.09.2022 

·Copy forwarded to:-

I The Principal Secretary (L.aw, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 

2 The Principal District & Sessions Judge (HQ),Central Di~trict, Tis Hazari Courts, 
Delhi. 

. . 

3 The District & Sessio,ns Judge, South District, Saket Courts, New Delhi. 

4 The District & Sessions Judge, Ro~se A venue Court Complex, Mandi House, New 
Delhi. 

5 Registrar-cum-Seoretary to Hon'ble the Chief Justice. 

6 All Registrars/OSDs/Co-ordinator (DIAC). 

7 All Joint RegistrarslDeputy Registrars. 

8 Joint Registrars (Registrar General Secretriat). 

9 Private Secretary to Hon'ble Judges. 

10 The Pay & Accounts Officer No.XXI, Delhi High Court. 

11 p.A. to Registrar (IT) with the request to upload the order (i) on the intranet ofthis 
Court. and (ii) on the website of this Court under Chapter '5 ofRTI disclosure . 

. 12 Officer concerned. 

13 To be placed in the personal file of the officer concerned, 

14 Guard File. 



• <=;tf'l' 

\ .­
:HIGH COURT; OPOEI:.Hi ,:'NEW. DELHI 

No. 75/Estt.lE I/OHC 
Date: .06..09.2.022 

NOTIFICATION 

In continuation of this Court's Notifi~ation' No. 511Estt.lE I/OHG dated' 31 ..05.2.022, Hon'ble the 
. Chief Justice has been;'pleakd:to mcike the follo~ing,appointrnent .o.n the establishment of this Court:­

S.No. 
'Name of, the ,Officer & 
post held 

. Poslto whi~h appointed 
'# ,.. •• 

Remarks 

I. '.Ms. Panna Dutta, 
. 'Officiating Regisfrar 

Temporary' Registrar in 
Leyel 15, of .Pay Matrix (as 
p~r 7th Pay Commission) , 

With effect from .05·..09.2.022 
against a newly created post of 
Registrar: 

NOTE:· 	 The above' apP9iri~t;n~nt is .subject to the condition that .. on prpmotion 'of Mr. Arun Kishore 
Sharma, Joint R~gistrar,.as Regi~trar; he, shall'be accorded seniority from .0,1..02.2.021 i.e. above 
Mr. Naresh Chand Oarg, Registrar. . 

By Order, 

Sd/­
(Ravinder Dudeja) 

Registrar General 


Endst. No .. I 5272-87/Estt.lE,I/DHC Date:.o6 . .o9.2.o22 


Copy forwarded for information and necessary aciton to :­

I. The Principal Seeretttry {Law; Justice & L.A),Govt. ofNCT,of Delhi. 
2. The Registrar-cum-Secretary to Hon'ble'the Chi~f Justice 
3. AIIRegistrars/OSDs/Coordinator (DJAC). 
4. Officer concerned. , 

. 5. Joint Regi'strar"cum-P.A. to Registr!}r General 
6. All Joint Registrars!' Deputy Registrars. 
7. Dy. Controller of Accounts/Assistant Registrar (Library). 
8. Deputy Registrar (Courtsl Establishment-II). 

9., Adtnn:Officer (Ju<U.),P&P 'Branch. ' 

10. Admn: Officer @,idi'." Protocol Branch 

JI. Adm.n..Offi~er'(Judl.), General Branch 

12. Admn. Officer (JudI.)' A.ccounts Branch. 


, 1.3. The Pay&. Accounts·Officer No.xXI, Delhi High Court. 

14. P:A. 'to Registrar.. (IT). for uploading; this notification '(i) on the intranet of ' this 'Court ,and 

(ii) on the website oftliis Court under Chapter 5 o(itH disclosure. 
15. Be~placed in the personal file of the 'officer ·concerned. ;.

1'6.' Guard File. .' , 


~ 
(Vinal Kapoor) 

Joil(fRegistrar (Estt.-I) 

f'~~ 'o~ u;.t~~-c.J 


~~ •. 


C R~ ~~,,,) 



HIGH 'COURT OF DEI.:.Hr,!· NEW DELHI 

No. 76IEstt.lElIOHC 
Date:· 06.09.2022. 

NOTIFICATION 

Hon'ble. the .chief. Justice has 'been pleased to make the following' appointment on the 
establishment ofthis Court:­

Name of the Officer &. 
) 	 .S.No.' 
post held 

. Mr. Oeveridra Singh, 
Joint Registrar . 

1. 

. 

'Post to '.Vhichappointed Remarks 
(1 

Officiating Registr.ar. in . ,With effect from OS.09.2022 
Level 1 S of Pay Matrix (as: aga,ins,t the/deputation vacancy 
per i h Pay Commission) Of Registrar;,~ which has become' 

· available ,consequet:'f upon 
· Mr. Joginder Kumar' Batra-, .' 

. Registrar,. proceeding on 
· deputation to tOSAT . 

'NOTES:, 	 The abpve appointment is. subject to ·the condition' that on promotion of Mr. Arun, 
Kishore Shanna, 'Joint :R;egistrar, 'as, Registrar; he shall be accorded seniority from 
01~02:2021 U~: above·'Mr. Naresh'chand Garg, Registrar. ' 

(ii) 	 Further, the ,app~intment.of Mr. ;D~v'end(a ..Singh as' officiating Registrar is . subject to' 
the'coridition.that'upon,'r~patriation of Mr.,.Jogiilder ~umar Batra to 'this ,Court in case 
no vacancy ofRegistrar is' avail~ble; he shall be reverted to the ,post of Joint Registrar. 

By Order" 

Sd/­
(Ravinder Duaej~~ 

'Registrar General 


Endst. No. lS330-4S/Estt.tplIDHC Date: 06.:09.2022' 


Copy forWarded forinfortnation and '~ecessary action to :­

I. 	 The Principal Secretary (Law, Justice & L.A), Govt. ofNCT ofDelhi. ' 
2. 	 The Registrar-cum-Secretary to Hon'·ble the'Chief Justice' 
3. 	 All Registtars/OSIDslCoordinator (DIAC). ., 
4. 	 Officer concerned. 
S. 	 Joint Registrar:c41Jl~P:A::t~ ftegistrar General 
6. 	 All Joint RegistrMsI:Oeputy" Registrars. ' 
7. Dy. Controller. of Acc::ounts/Assistant Registrar'(Library). ' 

8, Deputy R~gistrar (Courtsl Establish~ent-fl). 

9" Admn. Officer'(Ju'010', P&PBranch;' 

1-0. Adinn. Officer (iudL), Protocolj3ranch 

II, ,. Admn'; Offi¢r (iuClI.)/G'e·nerafStanch ' 

12: Admn. Officer (Judl.)~Acco\.mts Branch. • 

'13. The Pay &t\ccouil~~officetNo:xxi,: Delhi High ~ourt. 
14. 	 ·P.A. to Registrar, (IT) for uploa,<Hng ,this nOJifica~ion (i) 'on the intranet of this Court' and 

(ii) on the website of this CO'-lrt under Chapter S'of RTI disclosure: 
15. 	 Be piaced in the personal'fiIe of the' officer conceni~d.. 
16. 	 Guard File. ' 


f\1\'1 A.\IS.f~:',' ' 
~VJIIUy~ ~. 

, '(Vi,~al Kapoor),(., 
Joint Registrar· (Estt.-I) 



HIGH COURT OF DELHI: NEW DELHI 

OFFICE ORDER 

No.: 1255/Estt./E·1/DHC 
Dated: 13.09.2022 

In continuation of this Court's Office Order Nos. 227/Estt.lE-1IDHC dated 
05.03.2018, 815/Estt.(E·1IDHC dated 21.08.2018 and 890/Estt.lE-8/DHC dated 
18.09.2018, Hon'ble the Chief Justice is pleased to order that keeping in mind th~ 
benevolent spirit behind the grant of 'Hard Posting Allowance' as well as the number of 
actual working days available in each month, the 'Hard Posting Allowance' shall be 
granted to ail such eligible officers/officials wherever they have worked for at least half 
'of the number of w9rking days available in that particular month. 

All the concerned Registrars/OSDs are hereby requested that having once , 
already forwarded the list of eligible employees to the Accounts Branch, they shall get, 
forwarded on monthly basis, the list of eligible employees posted in the basement under 
their respective control, who have not worked for the required number of days. 

The concerned branches shall also maintain record of such employees'having 
worked for the required number of days and will only intimate (through the concerned 
Registrar) any change in their entitlement as to drawl of Hard Posting' Allowance, on 
account of transfer, new posting etc. to the Accounts Branch. It is further requested that 
the requisite list of officers/ officials, who have not worked for required number of days 
in the preceding month' must be sent to Accounts Branch by 5th of every month, so that 
the,payment of allowance can be adjusted. 

Endst. No. 15775-82/Estt.lE-1IDHC 

Copy forwarded for information and necessary action to :- , 

'1. Registrar-cum-Secr~tary to Hon'ble the Chief Justice. 

2. All Registrars/OSDs/Co-ordinator (DIAC). 

3. All Joint Registrars/Deputy Registrars. 

4. Joint Registrars (Registrar General Secretriat). 

5. Private Secretary to Hon'ble Judges. 
5. The Pay & Accounts Officer NoJ(XI, Delhi High Court. 

Sd/-
(Vinal Kapoor) 

Joint Registrar (Estt.-I) 

Dated: 13.09.2022 

/7. P.A. to Registrar (IT) with the request t6 upload the order (i) on the intranet of this 
\...,/' Court and (ii) on the website of this Court under Chapter 5 of RTI disclosure. 

~.?! 8. Guard file. ' 
~\IY "1 ,~ 
~ ... \"t'''''' 

Sindhu Krishnakum'ar, 
Deputy Registrar 



HIGH COURT OF DELHI: NEW DELHI 

ORDER\ 

No. n09JEstt.IE-IIDHC 
Date: 16.09.2022 

Hon'ble the Chief Justice of this Court has been pleased to repatrjate Ms. Savitri, an 

officer of Delhi Higher Judicial Service, presently posted as Joint Registrar (Judicial) in 

, this Court on deputation basis, to her parent cadre and appoint Ms. Sugandha Aggarwal, an 

officer of Delhi Higher Judicial Service, currently posted as Additional Sessions Jt,ldge-O 1, 

West, Tis Hazari Courts as Joint Registrar (Judicial) in this Court on deputation basis, with 

immediate effect. 

FUrther, His Lordship has also been pleased to repatriate Ms. Surya Malik Grover, . 

an officer of Delhi Higher Judicial Service, presently posted as Joint Registrar (Judicial) in 

this Court on deputation basis, to her ,parent cadre and appoint Mr. Sidharth Mathl,lr, an 

officer of Delhi Higher Judicial ~ervice, presently posted as Additional District Judge-O 1, 

North West, Rohini Courts as Joint Registrar (Judicial)' in this Court on deputation basis, 

with immediate effect. 

Endst. No. 16165-781 Estt.lElIDHC 

, By Order, 

SdI­
(Ravinder Dudeja) 
Registrar General 

Dated: '16.09.2022 

1. The Principal Secretary (Law, Justice &, Legislative Affairs), Govt. ofNCT of Delhi 
2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 

Delhi. 
3. The Principal District & Se~sions Judge, West District, Tis Hazari Courts, Delhi. 
4. The Principal District & Sessions Judge, North-West District, Rohini Courts, Delhi. 
5. Registrar-cum,;.Secretary to Hon'ble the Chief Justice. ' 
6. All Registrars/OSDs/Co-ordinator(DIAC). 
7. Joint Registrars (Registrar.General Secretariat) 
8. All Joint Registrars. , 
9. Private Secretary to Hon'ble Judges. 
10. The Pay & Accounts Officer No.XXI, Govt. ofNCT of Delhi, Delhi High Court. , 
11. P.A to Registrar (IT) with the request to upload the order (i) on the intranet of this 

Court (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 
12. Officers concerned. 
13. To be placed in the personal file of the officers concerned. 
14. Guard File. 

. fA L -.b', • t P'vc-', bf .fI ' ~ 
. 'T'l c::..-v"~0<!!:>1 CPf4.v- f ~e. be... ~'~-I<.J:::>Y', . (Vina~Kapoor) 

;joV~\"'~¥· . ~1'1~'" Joml ReglSlrar(Estt.-I) 

. ;---~~~~~ 711/!1/#-M:-\~n) 



. IDGH COURT OF DELID : NEW DELID 


. No.78/Estt.lE-lIDHC 
Date: 22.09.2022 

NOTIFICATION 


In continuation of this Court's Order Nos. 1309/Estt.lE-IIDHC dated 16.09.2022 and 29/G­, 

I/Gaz.lAlDHC/2022 dated 16.09.2022, Hon'ble the Chief Justice and Hon'ble Judges of this Court 

have been pleased to make following appointments on the establishment of this Court:-

Sr. No.· Name of the officer & 
Post held 

Post to which appointed Remarks . , 

I.. Ms. Sugandha.Aggarwal, 
Member of Delhi Higher 
Judicial Service 

Joint Registrar (Judicial) 
on deputation basis in 
Level '14 of the 7th CPC 
Pay Matrix. 

With effect from 17.09.2022 
(FIN) till further orders vice 
Ms. Savitri, who has been 
repatriated to her parent 
Office' w.e.f. 17.09.2022 
(FJ".).. 

2. Mr. Sidharth Mathur, 
Member of Delhi Higher 
Judicial Service 

, 
, 

" 
.. 

Joint Registrar (Judicial)' 
on deputation basis m 
Level 14 of the 7th CPC 
Pay Matrix. 

With effect from 17.09.2022 
(F.N.) till further orders 
vice Ms. Surya .-Malik 
Grover, 'who' has " been 
repatriated to her parent 
Office w.e~f. 17.09.2022 

. (F.N.). ' 

Sd/­
(Janardan Tripatbi) 

Registrar (E~tablishment-I) 

Endst. No. 16710-23/Estt.lE-I/DHC Date: 22.09.2022 

Copy forwarded to: 

I. The Principal Secretary (Law, Justic'e & Legislative Affairs), Govt. ofNCT of Delhi 
2. Tbe Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 

(' , 3. The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. 
4. The Principal District & Sessions Judge, North-West District, Rohini Courts, Delhi. ' 
5. Registrar-cum-Secretary to Hon'ble the Chief Justice. ' 
6. . All RegistrarsIOSDslCo-ordinator(DlAC); 
7. Joint Registrars (Registrar General Secretariat) 
8. All Joint Registrars. 
9. Private Secretary to Hon'ble Judges. 

10.. The Pay & Accounts Officer No.xXI, Govt. ofNCT of Delhi"Delhi High Court. 

11. P.A to Registrar (IT) with the request to upload the order (i) on the intranet of this Court (ii) on 


the website of this Court under Chapter 5 of RTI disclosure. 

,12. Officers concerned. 


13. To be placed in the personal file of the officers concerned. 
14. Guard File; 

~ 
AJ-> 

(Vinal Kapoor) 
Joint Registrar (Estt.-I) 

t...-~e-\'\':~. 

Qlt:/, T 
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HIGH COURT OF DELHI: NEW DELHI 

No. 80/E-9/Estt.-IIDHC 
Date: 27.09.2022 

NOTIFICATION 

In exercise of powers vested under Article 229 .of the Constitution of India, Hon'ble 
the Chief Justice 0(, this ~ourt has been pleased toamt:nd Rule 9-A of Delhi High Court 
Establishment (Appointment and 'Conditions of Service) Rules, 1972 so as to read. as under:- .' 

Reservation of posts for Consistent with maintenance ,of efficiency of 
Scheduled Castes, Scheduled AdmiQistration and subject to availability and 
Tribes, Other, Backward, orders passed by the Chief Justice from time to 
Classes, Economically Weaker time, 15 per cent posts for Scheduled Castes, 7.5 
Sections (EWSs), Ex- per cent posts for Scheduled Tribes, 27 per cent for 
servicemen' and Persons with Other Backward Classes, 10 per cent for 
Disability Economically Weaker Sections and 4 per centfor 

Persons with Disability, to 'be filled through direct 
recruitment, shall be reserved for appointment to 
Groups'A',. 'B' and :'C' posts on the establishine~t 
of 'this Court, and reservation shall also be, 
available in appointments to Group 'c' posts, to be 
filled through direct recruitment, to Ex-servicemen' 
in accordance with the Rules, Orders and 
Notifications issued from time to time by the 
Government of India. 

9-A 

Physically handicapped persons' whose either one 
le'g or both legs are affected shall be given 
reservation while filling up the vacant posts of 
Private Secretary, Senior Personal Assistant and 
Personal Assistant and no· reservation shall be 
given to Blind or partially Blind persons under the 
quota for physically handicapped persons in .view 
of the nature of work involved for Private 
Secretary, Senior, Personal Assistant and Personal 
Assistant. 

'., 
Note: Th'e above amendment shall come into force with immedia'te effect. 

By Order 

Sd/­


(Ravinder Dudeja) 

Registrar Genera" 


{' 



i < 

" ' 
" , 

! ~ 
, ' ~ . 

Endst. No.'16996·170031E·9IEstt.-IIDHC Dated: 27.09.2022 

Copy to: 

1. The Registrar cum ,Secretary to Hon'ble the Chief Justice. 
2. All Registrars/OSDs/Co-ordinators (DIAC). 
3. Joint R~gistrar cum P.A~ to R,.egistra,r General'. 
4. All Joint Registrars, Deputy Registrars, Assistant Registrars, Director (IT), Dy. 

Controller of AICs, Director (IT), Additional Co·ordinator (DIAC). 
5. Private Sec~etaries to Hon'ble Judges. 
6. P.A. to Registrar (IT) for uploading this Notification 0) on the intranet of this Court 

(ii) on the website of this Court under RTI disclosure below 'Delhi High Court 
Establishment (Appointme~t and Conditions of Service). Rules 1972'. 

7., Notice Board. 
S: Guard File. 

I' 

~~~, 
(Vinal 'Kapoor)" 

, Joint Registrar (Estt.-I) 

rrl.JUt.-p:> .e b~ t;.: ~~ ~ • 

~,\\ , rviJ'lIV' 

(f.~ ~ -1rfYtW ) ,,) 



· 	 ... '$ 
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\ HIGH COURT OF DELHI: NEW DELHI 

No. 811E-9IEstt.-IIDHC 
Date: 28.09.2022 

NOTIFICATION 

Iri exercise of powers vested under Article 229 of the Constitution of India, Hon'ble the 
Chief Justice of this Court has, been pleased to amend SI. No. 25 & 26 of the Schedule II (A) to 
~he'Delhi High Court Establishment (Appointment and Conditions of Service) Rules~ 1972 so as 
to read as under:- ' 

S. CATEGORY, OF MINIMUM " MODE OF APPOINTMENT 
NO. POST AND PAY: QUALIFICATION'S 


LEVEL 
 PRESCRIBED FOR 
APPOINTMENT TO THE 
POSTS 

(a). , 70% of posts by direct25. 	 Junior Judicial (a) Graduate with typing speed 
& AssistantlRestorer of not less than 35 words recruitment on the basis of 
26. 	 (Pay Level-5 of 7th per minute on Computer. written test and interview. 

Pay Commission) 
(b) By 	 promotion from (b). 25% of the posts by 

members of the. promotion from the posts 
Establishment of the High mentioned in Column No.3 
Court: Matriculation or on the basis of written test, 

, equivalent with knowledge 	 typing 'test in' English with 
of English, having three speed of not less than, 25 
years service in any of the w.p.m. on computer and 
'categories 27 (Chauffeur)" interview. 
28 [Despatch Van Driver, 
(Rider)], 29' (Despatch 
Rider), 30 (Despatch 
Rider-cum-Process Server), 
31 (Photocopy, Machine 
.operator Grade-I), 32 
(Library Attendant), 33 
(Usher), 34, (Phptocopy 

1 Machine Operator Grade 
II), 35 (Court Attendant), 
36 [Court Attendant (L)], 
37 [Court Attendant (S)], 
38, [Room Attendant (H)] 
and 39 (Se~uI'ity 
Attendant). 

(c) By ,promotion from (c). 5% of the posts by 
members of the promotion from the, ,posts 
Establishment of the High mentioned in Column No.3 
Court: Graduation or on the, basis of seniority 
equivalent with knowledge determined as per length of 

.1 of English; having ten serVlce from the date of 



years service in any of the 
categories 27 (Chauffeur). 
28 [Despatch Van Driver 
(Rider)], 29 (Despatch 
Rider). 30 (Despatch 
Rider-cum-Process Server), 
3 1 (Photocopy Machine 
Operator Grade-l), 32' 

,(Library Attendant), 33 
(Usher), 34 (Photocopy 
Machine Operator Grade 
II), 35 (Court' Attendant), 
36 [Court ,Attendant (L)], 
37 [Court Attendant(S)), 38 
[Room Attendant (H)] and 
39 (Security Attendant). 

appointment and suifability, 
subject to clearing the typing 
test in English with speed of 
not less than 25 w.p.m. on 
computer and interview. 

[For persons (b) & (c) 
above, they shall be given 
two chances to. clear" ,the 
typing t~st and the typing 
tests shall be held' within a 
period of one month but 
not earlier than 15 days 
from the date ,of first 
typing test]. 

* *Viva-voce/intetview marks shall not be more than 15% of the total marks of the written 
examination while making appointment through departmental ,examination and 25% in the case of 
direct recruitment. . 

-Note: The above amendment shall come into force with immediate effect. 

'By Order 
,SdI­

(Ravinder Dudeja) , 
Registrar General 

.Endst. No. l7042-491E~91Estt.-IIDHC 	 Dated: 28.09.2022 

Copy to: 
, . 

1. 	 The Registrar cum Secretary to Hon'ble the Chief Justice. 
2. 	 All Registrars/OSDs/Co-ordinators (DIAC). 
3. 	 Joint Registrar cum P.A. to Registrar General. 
4. 	 All Joint Registrars, Deputy Registrars, Assistant Registrars, Director (IT), Dy. Controller' 

of AlCs, Director (IT), Additional Co-ordinator (DIAC). 
5. 	 Private Secretaries to Hon'ble}udges. 
6. 	 P.A. to Registrar (IT) 'for uploading this Notification (i) on the'intranet of this Court (ii) on 

the website ofthis Court under RTI disclosure below 'Delhi High Court Establishment 
(Appointment and Conditions of' Service) Rules 1972'. 

7. 	 Notice Board. . 
8. 	 Guard File. 

Qj.\~ 
(Vinal Kapoor) 

Joint Registrar (Estt.-I) 



HIGH COURT OF DELHI: NEW DELHI 
(Establishment-I Branch) 

No.: 86/E-lOlEstt.-I1DHC 
Date: 0 l.l0.2022 

NOTIFICATION 

Iil exercise of the powers vested under Article 229 of the Constitution ofIndia, Hon'ble the Chief 
Justice of this Court has been pleased to amend S. No.~32 'of the Schedule-Il(A) to the 'Delhi High Court 

. Establishment (Appointment and Conditions of Service) Rules, ] 972', so as to read as under:­

Is. NO. 
I 

CATEGORY 
POST AND 
LEVEL 

OF 
PAY 

MINIMUM QUALIFICATIONS 
PRESCRIBED FOR 
APPOINTMENT TO THE POST 

'MODE OF APPOINTMENT 

32~ Library Attendant. 

[Pay level-4 of 7th Pay 
Commission] 

Matriculation Pass or equivalent 
from a recognized Board' or 
Industrial· Training Institute Pass 
Certificate from a, recognized 
Institute (graduate to be preferred) 
with knowledge I experience of 
book i>inding with five years 
service In any of the posts of 
categories 34 (Photocopy Machine 
Operator Grade-II), 35 (Court 
Attendant); 36 [Court Attendant 
(L), 37 [Court Attendant (S)], 38 
[Room Attendant (H)J, and 39 
(Security Attendant) mentioned in 
Schedule-I(A). 

By promotion on the basis of 
seniority-cam-suitability from 
. categories specified in 
Column 3. 

.( 

Note: The above amendment shall come into force with immediate effect. 

By order 

Sd/­
(Ravinder Dudeja) 
,Registrar General 

Endst. No.: 17199-207/E-IO/Estt.-I1DHC 	 Date: 01.10.2022 

Copy forwarded for information and necessary ,action to:­

t. 	 The Registrar-cu.m-Secretary to Hbn'ble the Chief Justice. 
2. 	 All RegistrarslOSDslCo-ordinator (DIAC). 
3. 	 Joint Registrars-cum-P.A. to the Registrar General. . 
4. 	 All Joint Reglstrars, Deputy Registrars, Assistant RegIstrars, Director (IT), Dy. Controller of 

A/cs., Joint Director(IT), Additional Co-ordinators (DIAC). 

5.' Private Secretaries to Hon'ble Judges. . " 

6. 	 P.A to Registrar (LT.) - for uploading this Notification (i) on the intranet of this Court and (ii) on' 

the website of this COUlt under RTI dIsclosure below 'Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules, 1972. 

7. 	 AOJ. (Accounts), A.OJ. (General), AOJ. (Cash), AOJ. (Exams Cell), A.OJ. (Stationery), 
A.OJ. (Vigilance), A.OJ. (P&PI P&P Store) and A.OJ. (Estt.-U). 

8. Notice Board. 
'9. Guard File. 

(Vinal Kapoor) 

Joint Registrar (Estt.-I) 


I 



HIGH COURT OF DELHI: NEW DELHI 

No.87/Estt.lE-IVIDHC 
Date: 01.10.2022 

NOTIFICATION 

In exercise of· powers vested under Article. 229 of the Constitution of India; 
l:Ion'ble' the Chief Justice of this Court ~glS been pleased to.amend SI.No.18 of .Schedule-II(A) to. 
'Delhi High Court Establishment (Appointment and Conditions of Service) Rules, 1972', so as to 
read as under:­

S.No. Category of post Minimum qualification.s . ;Mode of.appointme'1t 
and Pay level prescribed ..' for 

appointmenttothe post 

18.' Senior: Personal a. For·, promotion by a•. >50% of. the vacant posts by promotion 
. Assistant seniority/departmental' Arom category .23 (Personal ASSistant) 
(Promotion I examination • For· mentioned in SChedule.I(A) on .the basis 
Selection Post) members of the of seniority-cum·suitability· on the basis of 
(Pay level·S .of 7'h Establishment of the shorthand dictation to be transcribed on 
Par .Comm!ssion) High Court: 3 years Computerl Typewriter, .failing which:- . 

service in category 23 
(Personal Assistant) "Personal . Assistants, who have 
mentioned in' Schedule· completed five (05) years' of regular 
I(A). service would be promoted as .. Senior 

Personal :).ssistant. Such promotees. 
would mainta.in inter'se seniority between 
them in the cadre ,of Personal .Assistant. 
In case a junior in the said category has 
completed five years' .of regular service. 
his senior would also be considered. 
provided the shortfall is less than six 
months. Promotions made under this 

. proviso would be adjusted. and from· the 
50% promotion quota," 

50% of the vacant posts by direct 
b.For direct recruits: b. recruitment on.; the basis of, written 
Graduate with speed of examination comprising of one .paper in 
not less than 110 w.p.m. in English language (Essay. Grammar and 
shorthand and 40 w.p.m. Translation) fonowed by a Shorthand 
in typewriting. dictation to be transcribed .on 

ComputerfTypewriter.. The short listed 
candidates would also undergo a viva 
voce++tesl. 

(Npte: Each participant will be given:. 
opportunity to appear in two shorthand i 

dictation transcription tests and best of 
the two will be considered.) 

··Viva-voce/interview marks shall not be more than 15% of the total marks of the written examination while 
making appointment through departmental examination and 25% in the case of direct recruitment. 

Note: The above amendment shall come into force with immediate effect 

By Order 

. Sd/· 
(Ravinder Dudeja) 
Registrar General 

Contd ... 2/­



-: 2:· 

. Endst.No.17224-31/Estt.lE-IV/DHC Date: 01.10.2022 

Copy to:-

1. The Registrar cum Secretary to Hon'ble the Chief Justice. 
2. All Registrarsl OSDsl Co-ordinators (DIAC) . 
. 3. Joint Registrar cum PA to Registrar General. 
4. All Joint Registrars, Deputy Registrars, Assistant Registrars, Diref?tor(IT), Dy.Controller 

of Alcs., Joint Director (IT), Additional Co-ordinator (DIAC). 
5. Private Secretaries to Hon'ble JUdges. 
6. P.A. to Registrar (IT) for uploading this Notification (i) on the intranet of this Court (ii) on 

the website of this Court under RTI disclosure below 'Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules 1972. 

7. Notice Board. 
8. Guard File. 

~ 
(Vimil Kapoor) 

Joint Registrar(Estt.-I) 



HIGH COURT OF DELHI: NEW DELHI 

No.88/Estt.lE-IV/DHC 
Date: 01.10.2022 

NOTIFICATION 

In exercise of powers vested under Article 229 of the Constitution of India, 
Hon'ble the Chief Justice of this Court has been pleased to ·amend Rule' 5 of the 'Delhi High Court 

. Establishment (Appointment and Conditions of Service) Rules, 1972' so as to read as under:­

.5. Condition of and eligibility A "person shall be eligible for appointment on the 
for appointment establishment ofthe:High Court who:­

a.' is a citizen of India: or 
b. 	 is a subject of Nepal,'as per instructions issued by 

Government of ,India from lime to lime; and 
c. is medically fil: 
d, is of a good character. 
e. 	 possesses the prescribed ed'ucalion qualifications 

from a recognized UQiversity; 
f. 	 is not below 18 years of age and over 27 years of .. ' 

,::"t , age on' the first day of January of the year in which 
the process of r~cruitment is initiated. 

Provided that the upper age limit for a member of a 
Scheduled Caste or Scheduled Tribe shall be 32 years. 

Provided that the upper age limit for direct 
recruitment in respect of candidates belonging to Other 
Backward Classes shall be 30 years. 

Provided that the upper age limit for the post of 
Deputy Registrar (Accounts) under direct recruitment, 
process shall be 45 years' for General Category Candidate. 
48 years fpr Candidates belonging to Other Backward 
Classes and 50years for candidates belonging to 
Scheduled Castes I Scheduled Tribes Categories. 

Provided that !he upper age limit for the .post 'Of 
Private Secretary / librarian shall be 35 years for the 
General Candidates. and' 40 years fQr the members of 
Scheduled, Castes/ Scheduled Tribes/ Other Backward 
Classes. 

Provided that the upper age limit for the post of 
. Senior Personal Assistant / Personal AssistanV Junior 
Judicial AssistanV Restorer shall be 32 years for General 
Category Candidates, 35 years for Candidates belonging 
to Other Backward Classes and 37 years for candidates· 
belonging to Scheduled Castesl Scheduled Tribes 
Categories. ' . 

Pr;.ovided further that the upper age limits in any of 
the aforesaid . proviso shall not apply to a person already 

ii' 

i: 
I: 

serving on the establishment of the High Court. 

The candidature of such candidate, who would be found 
using unfair means in any of the 'Examinatioris conducted 
by this Court, shall not only be rejected for the said 
Examination, but he/she shaUalso be debarred for all'limes 
to come for any of the 'other recruitment processes 
conducted b Hi h Court of Delhi. 

Note: The above amendment shall come into force with immediate effect. 

. By Order 

Sd/-· 
(Ravlnder Dudeja) 
Registrar General 



-: 2 ;-

EndstNo.17232-39/Estt./E-IVIDHC Date: 01.10.2022 

Copy to:-

1. The Registrar cum Secretary to Hon'ble the Chief Justice. 
2. All Registrars! OSDsl Co-ordinators (DIAC). 
3. Joint Registrar cum P.A. to Registrar General. . 
4. All Joint Registrars. Deputy Registrars. Assistant Registrars. Director(IT). Dy.Controller of Ales., 

Joint Director (IT), Additional Co-ordinator (DIAC). 
5. Private Secretaries to Hon'ble Judges. . 
6. PA to Registrar (IT) for uploading this Notification (i) on the intranet of this Court (ii) on the 

website of this Court under RTI disclosure below 'Delhi High Court Establishment (Appointment 
and Conditions of Service) Rules 1972. 

7. Notice Board. 
8. Guard File. 

?;;t 1/ 

.~ 
(Vinal Kapoor) 

Joint Registrar(Estt.-I) 



HIGH COURT. OF DELHI: NEW DELHI 

No.89fEstt.lE-IVfDHC 
. Date:01.10:2022 

NOTIFICATION 

In 'exercise of powers vested under' Article 229 of the Constitution of India, 

Hon'ble th'e Chief Justice of this Court has been pleased to amend SI,No.20 of the Schedule­


'" "(A) to the 'Delhi High Court Establishment (Appointri1'ent and Conditions of Service) Rules, 

" f 1972' so as to read as under:­

',.1 . S.No. Category o,f post Minimum qualifications Mode of appointment 
and Pay L~vel prescribed for appointment 

to the post 
20. Chief Cashier 

(Promotion Post) 

level-7 . of ' 7'h(Pay 
Pay Commission)' 

For members of the 
Establishment of the High 
Court: Graduate with 3 
years service or High 
School! Matric with 5 years' 
service in categories 25 
(Junior JUdicial Assistant) 
and 26 (Restorer) 
mentioned in Schedule-I (A). 

By promotion from categories 
25 (Junior Judicial Assistant) 
and 26 (Restorer) specified in 
column 3, on the basis of 
seniority-cum-suitability alone, 

Note: The above amendment shall come into force with immediate effect. 

By Order 

'Sdl­
, (Ravinder Dudeja) 

Registrar General 

Endst.No.17240-47fEsttJE-IVlDHC 	 Date: ,01.1.0.2022 

Copy to:­

1. The Registrar cum Secretary to Hon'bl~ the Chief Justice. 

2, All Registrars! OSDsI Co-ordinators (DIAC). 

3. 	 Joi!1t Registrar cum PA to Registrar General. 
4. 	 All Joint Registrars, Deputy Registrars, Assistant Registrar-s, Director(IT), Dy.Controller 

of AJc$., Joint Director (IT), Additional Co-ordinator (DIAC). 
5. 	 Private Secretaries to Hon'ble Judges. 
6. 	 P.A. to Registrar (IT) for uploading this Notification (i) on' the intranet of this Court (ii) on 

the website of this Court under RTI disclosure below 'Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules 1972. 

7. 	 Notice Board. 
8. 	 Guard File. 

~ 
(Vinal Kapoor) 

Joint Registrar(Estt .• I) 

b.e... 	 .c.a.- rneJ.E!' ~'. 
~t\~ 

(.f~ ~~l'f) 




HIGH' COURT OF DELHI: NEW DELHI 

No.90/Estt.lE-IV/DHC 
Date: 01.10.2022 

NOTIFICATION 

In exercise of power,s. vested under Article 229 of the Constitution of India, 
Hon'ble the Chief Justice of this Court has been pleased to amend SI.No.16 of Schedule-II(A) to 
'Delhi High Court Establishmel)t (Appointment and Conditions of Service) Rules, 1912' so as to 
read as under:­

S. No. . Category of. post Minimum qualifications Mode of appointment 
and Pay L'evel prescribed for appointment 


to the posts 

\ 


14. Senior Judicial a. For promotion by seniority a. 50% of. the vacant posts by 
Assistant -	 For members of the promotion on the basis of seniority­
(Promotionl Establishment of this Court: cum-suitability from categories 
Selection Post) specified in column - 3'. ' 

or High School! Matric with 
(Pay level:S of 7'h Pay 

·Graduate with 5 years service 

10 years service in any of the 

Commission) 
 posts of the categories 

1-.....=---+==::--------1 20 (Chief Cashier), (including 
15. Reader service 'rendered as Judicial 

(Promotionl ASSistant) and category 
SeleCtion Post) '21 (Judicial ASSistant) 
(Pay level-S of -?,h Pay mention~d in Schedule-I(A), 
COr1)mission) 

Note: The non-graduate
1-"""16::-.-+C~0-u-rt-:-::;O:-;ff=i-ce-r----1 Judicial Assistants who have 

(Promotionl rendered 10 years on. the said 
Selection Post) post would be considered on 
(Pay level-S of 71h Pay the date when they had 
Commission) completed 1.0 years service, fqr 

the post of Senior judicial 
Assistant, on notional basis. 

b(i) Fo; departmental b (i) . 50% of t~e vacant posts by 
examination - For members of selection on ,; merit froin the 
the Establishment of this Court: categories specified in column No, 3 
20 (Chief Cashier).1 21 on the basis of written test and 
(JudiCial Assistant) I 22 (Junior interview"", subject to (ulfilmeht of 
Translator) I 23 (Perso'1al ACR's benchmark criteria, failing 
Assistant) I 24 (Assista'nt which: 
Librarian) I 25 (Junior Judicial 
Assistant) I 26 (Restorer)' with 

; 5 years service in case of 
Graduate or S years services in 
case of ' Matricl Higher' 
Secondary in any ,of these 
posts or combined service in 
any of these posts. 

b(ii) For direct recruits; b(ii) By direct recruitment on the basis of 
Graduate written test and interview"": 

Note: 

(i) 	 For the post of Court Officer, 
under (a). and (b) above, ,only 
the officials willing. to perform 
the duty of Court Officer and 
willing to stay within 'the High 
Court premises, shall be 
considered. Before processing 
the matter for appointment to 
this post, willingness of the 
officials in the form of an 
undertaking shall be reql!ired to 
be furnished. The appointment 
to this post shall be purely 
subject to, the conditions and 
performing th'e duties of Court 
Officer. 

/ 




I 

(ii) 	 In case of non-availabilityl 
unwillingness of the officials to 
perfonn the duties of Court 
Officer under ·(i) above, the 
post of Court Officer shall be 
filled up by promotion from the 
cadre of Judicial Assistant or its 
equivalent post with 3 years' 
service on the basis of 
seniority-cum-suitability 

AND 

(iii). In case of non-availability 
under (i) and (ii) above by 
promotion with 5 years' service 
in the cadre of Junior Judicial 
AssistanVRestorer OR 5 years 
combined service in the cadre 
of Judicial Assistant and Junior 
Judicial AssistanVRestorer on 
the basis of seniority-cum­
suitabiliry. 

I 

"*Viva-voce/interview marks shall not be more than 15% of the total marks of the written examination while 
making appointment through departmental examination and 25% in the case of direct recruitment. 

Note: The above amendment shall come into force. with Immediate effect 

By Order 

Sd/· 
(Ravinder Dudeja) 
Registrar General 

Endst. No. 17248·55/Estt.lE·IV/DHC 	 Date: 01.10.2022 

Copy to:­

1. The Registrar cum Secretary to Hon'ble the Chief Justice. 

2..AII Registrarsl OSDsl Co-drdinators (DIAC). 

3. 	 Joint Registrar cum PA to Registrar General. 

. 4. 	 All Joint Registrars, Deputy Registrars, Assistant Registrars, Director(IT), Dy.Controlier 
of Alcs., Joint Director (IT), Additional Co·ordinator (DIAC). 

5. 	 Private Secretaries to Hon'ble Judges. 
6. 	 P.A. to Registrar (IT) for uploading this Notification (i) on the intranet of this' Court (ii) on 

the website of this Court under RTI disclosure below 'Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules 1972. . 

7. 	 Notice Board. . 
8. 	 Guard File. 

~~ 
(Vinal Kapoor) 

Joint Registrar(Estt.•I) 

7A 1) , 



HIGH COURT OF DELHI: NEW DELHI 

ORDER 

No. 1398IEstt.lE-I1DHC 
Dated: 11.10.2022 

Hon'ble the Chief Justice of this Court has been pleased to appoint Mr. Reetesh 

Singh, a member of Delhi Higher Judicial Service, as an Officet." on Special Duty for 

Gazette-I Branch, on deputation basis in this Court. 

Endst.No. 17659-70/ Estt.IE-I1DHC 

Copy forwarded for information to : -

By Order 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated": 11.10.2022 

1. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 
Delhi. 

2. The Principal District & Sessions Judge, East District, Karkardooma Courts, Delhi 
3. All Registrars/ OSDs/Coordinator (DIAC). 
4. Registrar-cum-Secretary to Hon'ble the Chief Justice. 
5. Officer Concerned. 
6. All Joint Registrars, Deputy Registrars, Asst. Registrars/ Dy. Controller of Alcs / 

Assistant Registrar (Library). 
7. Joint Registrars (Registrar General Secretariat). 
8. All Private Secretaries to Hon'ble Judges. 
9. The Pay & Accounts Officer No. XXI, Delhi High Court, New Delhi. 
10. P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 

Court (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 
II. To be placed in the personal file of the officer concerned. 
12. Guard file. 

~~ 
(Vinal Kapoor) 

Joint Registrar (Estt.-I) 

0<-0 u-~~~~. 

~,,,,----

(f~f(~/''f) 



HIGH COURT OF DELHI: NEW DELHI 

l\Io.95/Estt.lE-IV/DHC 
Date: 14.10.2022 

NOTIFICATION 

In exercise of powers vested under Article 229 of the Constitution of India, 
Hon'ble the Chief Justice of this Court has been pleased to amend SI.No.23 of the Schedule­
II(A) to the 'Delhi High Court Establishment (Appointment and Conditions of Service) Rules, 
1972' so as to read as under:­

S. No. Category of post 
and Pay Level 

Minimum qualifications 
prescribed for 

appointment to the post 

Mode of appointment 

23. Personal Assistant 

[Pay level-7 of th Pay 
Commission] 

a. Graduate with 
Shorthand speed of 
100 words per minute 
and typing speed of 
40 words per minute 
on computer and 
having knowledge of 
Computer. 

" 

b. Graduate employees 
of the Establishment 
of this Court with 
Shorthand speed of 
100 words per minute 
and typing speed of 
40 words per minute 
on computer and 
having knowledge of 
computer. 

a. 

b. 

90% of the posts by direct 
recruitment on the basis of 
written test and interview··. 

10% of the posts by 
departmental test on the 
basis of written test and 
interview··. 

(Note: Each participant will be 
given opportunity to appear in 
two shorthand dictation 
transcription tests and best of 
the two will be considered.) 

"Viva-voce/interview marks shall not be more than 15% of the total marks of the written examination while 
making appointment through departmental examination and 25% in the case of direct recruitment. 

Note: The above amendment shall come into force with immediate effect. 

By Order 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Endst. NO.17915-22/EstUE-IV/DHC 	 Date: 14.10.2022 

Copy to:­

1. 	 The Registrar cum Secretary to Hon'ble the Chief Justice. 
2. 	 All Registrarsl OSDsI Co-ordinators (DIAC). 
3. 	 Joint Registrar cum P.A. to Registrar General. 
4. 	 All Joint Registrars, Deputy Registrars, Assistant Registrars, Director(IT), Dy.Controller 

of A/cs., Joint Director (IT), Additional Co-ordinator (DIAC). 
5. 	 Private Secretaries to Hon'ble Judges. 

/	 6. P.A. to Registrar (IT) for uploading this Notification (i) on the intranet of this Court (ii) on 
the website of this Court under RTI disclosure below 'Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules 1972. 

7. 	 Notice Board. 
S. 	 Guard File. ~ 

(' (Vinal Kapoor)
IJ ":> ~""( cJ 0 ~~ to.Q pI ~~ Joint Registrar(Estt.-I)rr -c. , G.fl~",J~d 

n'''1-~ '~ '1 ~\~1;P(;:1 ~ " 7~bH~~~I'J) 



HIGH COURT OF DELID : NEW DELHI 

No. 99/Estt.lE-J/DHC 
Date: 15.10.2022 

NOTIFICATION 

In continuation of this Court's Order No. 1398/Estt.lE-IIDHC dated 1 Ll 0.2022, Hon'ble 

the Chief Justice has been pleased to make following appointment on the establishment of this 

Court:-

Sr. No. Name of the officer & 
Post held 

Post to which appointed Remarks 
• 

l. Mr. Reetesh Singh, 
Member of Delhi Higher 
Judicial Service 

Officer on Special Duty 
(Gazette-I) on deputation 
basis in Leve I 15 of the 7th 

_CPC Pay Matrix. 

With effect from! 
ILl 0.2022 (AIN) till 
further orders against 

alvacant post of Registrar. 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Endst. ~o. 18109-20/Estt.lE-IIDHC Date: 15.10.2022 

Copy forwarded to: 

1. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 
Delhi. 

2. The Principal District & Sessions Judge, East District, Karkardoorna Courts, Delhi 

"J. All Registrc;lfsl OSDs/Coordinator (DIAC). 

4. Registrar-cum-Secretary to Hon'ble the Chief Justice. 

~. Officer Concerned. 

6. All Joint Registrars, Deputy Registrars, Asst. Registrarsl Dy. Controller of Alcs I 
Assistant Registrar (Library). 

7. Joint Registrars (Registrar General Secretariat). 

8. All Private Secretaries to Hon'ble Judges. 

9. The Pay & Accounts Officer No. XXI, Delhi High Court, New Delhi. 

~10. P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 
Court (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

11. To be placed in the personal file of the officer concerned. 

12. Guard file. 



HIGH COURT OF DELHI : NEW DELHI 

ORDER 

No. 1550/Estt.lE-1/DHC 
Date: 11.11.2022 

Hon'ble the Chief Justice of this Court has been pleased to repatriate. Mr. Yashdeep 
Chahal, an Officer of Delhi Judicial Service, presently posted as Additional Coordinator, Delhi 
International Arbitration Centre, on deputation basis, to his parent cadre with immediate effect. 
Further, Mr. Yashdeep Chahal is directed to join at Patiala House CQurts. 

Endst. No. 19781-93/Estt.lElIDHC 

Copy forwarded to:-

BY ORDER 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Date: . 11.11.2022 

1 The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 

2 The Principal District & Sessiomdudge (HQ), Central District, Tis Hazari Courts, Delhi. 

3 The Principal District & Sessions Judge (HQ), New Delhi District, Patiala House Courts, 
Delhi. 

4 Registrar-cum-Secretary to Hon'ble the Chief Justice. 

5 All Registrars/OSDs/Co-ordinator (DIAC). 

6 All Joint Registrars/Deputy Regi~trars .. 

7 Joint Registrar-cum-P.A. to Registrar General. 

8 Private Secretary to Hon'ble Judges .. 

9 The Pay & Accounts Officer No.XXI, Delhi High Court. 

lOP .A. to Registrar (IT) with the request to upload the order (i) on the intranet of this Court 
and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

11 Officer concerned. 

12 To be placed in the personal file of the officers concerned~ 

13 Guard File. 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) 

(f~ ~\\~) 

~~;ZZ-



HIGH COURT OF DELHI NEW DELHI 

ORDER 

No.04IEstt.IE-I/DHC 
Date: 04.01.2023 

Hon'ble the Chief Justice has been pleased to appoint Mr. Robinjeet Singh,. a 

member of Delhi Judicial Services, presently posted as MM (NI Act)-04, Central District, 

Tis Hazari Courts, as Deputy Registrar (CPC) in this Court, on deputation basis with 

immediate effect. 

Endst. No. 124-1351 Estt.lEl/DHC 

By Order, 

SdI­
(Ravinder Dudeja) 
Registrar ·General 

Dated: 04.01.2023 

1 .. The Principal Secretary (Law, Justice & Legislative Affairs). Govt. ofNCT of Delhi. 

2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 

3. Registrar-cum-Secretary to Hon'ble the Chie( Justice: 

4. All Registrars/OSDs/Co-ordinator (DIAC). 

5. Joint Registrar (Registrar General Secretariat). 

6. All Joint Registrars/Deputy Registrars. 

7. Officer concerned. 

8. Private Secretary to Hon'ble Judges. 

9. The Pay & Accounts Officer No.XXI, Delhi High Court. 

10. P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this Court 
and (ii) on the website of this Court under Chapter 5 of RTI disclosure. 

11. To be placed in the personal file of the officer concerned. 

12. Guard File: 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) 

\\\nk
Y

/ 

(l~' "r~ ).''1 
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IDGH COURT OF DELID NEW DELHI 

No. QllEstt.lE-I/DHC 
Date: 07.01.2023 

NOTIFICATION 


In continuation ofthis Court's Order No. 04IEstt.lE-IIDHC dated 04.01.2023, Hon'ble the Chief· 

Justice has been pleased to make following appointment on the establishment of this Court:-

Sr. No. Name of the officer & 
'Post held 

Post to which appointed Remarks 

1. Mr. Robinjeet Singh; 
Member of Delhi Judicial 
Service 

Deputy Registrar on 
deputation basis in 
Level 13 of the 7th CPC 
Pay Matrix. 

With effect from 05.01.2023 
(AiN) till further orders against a ' 
newly .created post of DeputY 
Registrar. 

Sd/­
(Janardan Tripathi) 

Registrar (Establishment-I) 

Endst. No. 423-434IEstt.lE-IIDHC Date: 07.01.2023 

Copy forwarded to: 

1. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi 

2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 

3. Registrar-cum-Secretary to Hon'ble the Chief Justice. 

4. All Registrars/OSDs/Co-ordinator(DIAC). 

5. Joint Registrar (Registrar General Secretariat) 

6. All Joint Registrars. 

7. Private Secretary to Hon'ble Judges. 
_ i-. 

8. The Pay & Accounts Officer No.xXI, Govt. ofNCT of Delhi, Delhi High Court. 
" 

P.A to Registrar (IT) withthl;l.requestt.Q!lpLoad the'order (i) on the intranet of this Court (ii) on 
the website of this Court under Chapter'S ofRTI disclosure.' . 

Officer concerned. 

II. To be placed in the personal file oft~e officer concerned. 
J; 

12. Guard File-: 

(Sindhu Krishnakumar) 
. Deputy Registrar (Establishment.-I) 



HIGH COURT OF DELHI NEW DELHI 

ORDER 

No. 33/Estt.lE-I/DHC 
Date: 09.01.2023 

Hon'ble the Chief Justice of this Court has been pleased to repatriate Ms. Apmna 

Swami, an officer of Delhi Higher Judicial Service, presently posted as Joint Registrar 

(CJC Mini Secretariat and Rules) in this Court on deputation basis, to her parent cadre and 

appoint Mr. Syed Zishan Ali Warsi, an officer of Delhi Higher Judicial Service, currently 

posted as Additional District Judge-05, West, Tis Hazari Courts as Joint Registrar (CJC 

Mini Secretariat and Rules) in this Court on deputation basis, with immediate effect. 

Further, His Lordship has also been pleased to repatriate Ms. Shuchi Laler, an 

officer of Delhi Higher Judicial Service, presently posted as Joint Registrar (Judicial) in 

this Court on deputation basis, to her parent cadre and appoint Mr. Manish Sharma, an 

officer of Delhi Higher Judicial Service, presently posted as Additional District Judge-O I: 

West, Tis Hazari Courts as Joint Registrar (Judicial) in this COllrt on qeputation basis, with 

immediate effect. 

Endst. No. 598-6101 Estt.lElfDHC 

By Order, 

Sd/­
(Ravindcr Dudeja) 
Registrar General 

Dated: 09.01.2023 

I. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi· 
2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 

Delhi. 
3. The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. 
4. Registrar-cum-Secretary to Hon'ble the Chief Justice. 
5.· All RegistrarslOSDs/Co-ordinator(DIAC). 
6. Joint Registrar (Registrar General Secretariat) 
7. All Joint Registrarsl Joint Registrars (JudI.). 
8. Private Secretary to Hon'ble Judges. 
9. The Pay & Accounts Officer No.xXI, Govt. ofNCT of Delhi, Delhi High Court. 
10. P.A to Registrar (IT) with the request to upload the order (i) on the intranet or this 

Court (ii) on the website of this Court under Chapter 5 of RTI disclosure. 
11. Officers concerned. 
12. To be placed in the personal file of the officers concerned. 
13. Guard File. 

~ 
(Vinal Knpoor) 

Joint Rcgistrnr ([stt.-I) 



mGH COURT OF DELm NEW DELm 

No. 03/Estt.lEw IIDHC 
.Date: 18.01.2023 

NOTIFICATION 


In continuation of this Court's Order No. 331Estt.lE: IIDHC dated 09.01.2023, Hon'ble the Chief 

Justice has been pleased to make following appointments on the establishment of this Court:w 

Sr. No. Name of the officers & Remarks 
Post beld 

Post to whicb appointed 

1. Mr. Syed Zishan Ali With effect from 11.01.2023 Joint Registrar (CJC Mini 
Warsi, Secretariat and Rules) on (FIN) till further orders vice 
Member of Delhi Higher • deputation basis 'm . Ms. Aparna Swami, who has 
Judicial Service Level 14 of the 7th CPC been repatriated to her i 

Pay Matrix. parent Office w.e.f. 
10.01.2023 (AIN) . 

. Mr. Manish Sharma, 2. Joint Registrar (Judicial) With effect from 11.01.2023 
Member of Delhi Higher on deputation basis in (F.N.) till further orders vice 
Judicial Service Level 14 of the 71h CPC Ms. Shuchi Laler, who has 

Pay Matrix. been repatriated to her 
parent office w.e.f. 
16.01.2023 (FIN). 

Sd/­
(Janardan Tripathi) 

Registrar (EstablishmentwI) 

Endst. No. 1361 w72/Estt.lEw IIDHC Date: 18.01.2023 

Copy forwarded to: 

1. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi 


2.' The Principal District & Sessions Judge (HQ), Cen~ral District, Tis Hazari Courts, Delhi. 


3. 	 Registrarwcum-Secretary to Hon'ble the Chief Justice. 

4. 	 All RegistrarslOSDslCo-ordinator(DIAC). ­

5. 	 Joint Registrar (Registrar General Secretariat) 

6. 	 All Joint Registrars. 

7. 	 Pr~vate Secretary to Hon'ble Judges; 

8. 	 The Pay & Accounts Officer NoJCXI, Govt. ofNCT of Delhi, Delhi High Court. 

9. 	 P.A to Registrar (IT) with the request to upload the order (i) on the Intranet ofthis Court (ii) on 
th; website <:?fthis Court under Chapter 5 ofRTI disclosure. 

10. 	 Officer concerned. 

II. To be placed in the personal file of the officer concerned. 

12. 	 Guard File. 

(Sindhu Krishnakumar) 
o-J'~ .e o--t--. . Deputy Registrar (Establishment.-I) 

rl~~ ~~"l~~> 
" I) ?PJf(;:f/dtfr<-(~ I' r 
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HIGH COURT OF DELm : NEW DELHI 

NOTIFICATION 

No. 22IEstt.IEI-IIDHC 
Date: 14.03.2023 

In continuation of this Court's Notification No. 761Estt.IEIIDHC dated 06.09.2022, 
Hon'ble the Chief Justice has been pleased to make the following appointment on the 
establishment of this Court:-

S.No. 
Name of the Officer & 

Post to which appointed post held 
1. Mr. Devendra Singh, Temporary Registrar in 

Officiating Registrar Level 15 of Pal Matrix 
(as per 7 Pay 
Commission) 

Endst. No. 5262-77IEstt.IEI-IIDHC 

Copy forwarded for information and necessary action to :-

Remarks 

With effect from 
14.03.2023 against a newly 
created post of Registrar. 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Date: 14.03.2023 

1. The Principal Secretary (Law, Justice & L.A), Govt. ofNCT of Delhi. 
2. The Registrar-cum-Secretary to Hon'ble the Chief Justice 
3. All Registrars/OSDs/Coordinator (DIAC). 
4. Officer concerned. 
5. Joint Registrar, Registrar General Secretariat 
6. All Joint Registrars/ Deputy Registrars. 
7. Dy. Controller of Accounts/Assistant Registrar (Library). 
8. Deputy Registrar (Courts/ Establishment-II). 
9. Admn. Officer (Judl.), P&P Branch. 
10. Admn. Officer (Judl.), Protocol Branch 
11. Admn. Officer (Judl.), General Branch 
12. Admn. Officer (JudI.) Accounts Branch. 
13. The Pay & Accounts Officer No.XXI, Delhi High Court. 

A4. P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this Court 
and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

15. Be placed in the personal file of the officer concerned. 
16. Guard File. 



HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

No. 23IEstt.IEI-l/DHC 
Date: 14.03.2023 

Hon'ble the Chief Justice has been pleased to make the following appointment on the 
establishment of this Court:-

S.No. 
Name of the Officer & Post to which appointed Remarks 
post held 

1. Mr. Manish Aggarwal, Officiating Registrar in With effect from 14.03.2023 
Joint Registrar Level 15 of Pay Matrix (as against the deputation vacancy 

per 7th Pay Commission) of Registrar; which has become 
available consequent upon 
Mr. Joginder Kumar Batra, 
Registrar, proceeding on 
deputation to TDSAT. 

NOTE:- The appointment of Mr. Manish Aggarwal as officiating Registrar is subject to the 
condition that upon repatriation of Mr. Joginder Kumar Batra to this Court in case no 
vacancy of Registmr is available, he shall be reverted to the post of Joint Registrar. 

Endst. No. 5278-93/Estt.IEI-lIDHC 
Copy forwarded for information and necessary action to :-

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Date: 14.03.2023 

1. The Principal Secretary (Law, Justice & L.A), Govt. ofNCT of Delhi. 
2. The Registrar-cum-Secretary to Hon'ble the Chief Justice 
3. All Registrars/OSDs/Coordinator (DIAC). 
4. Officer concerned. 
5. Joint Registrar, Registrar General Secretariat 
6. All Joint Registrars/ Deputy Registrars. 
7. Dy. Controller of Accounts/Assistant Registrar (Libmry). 
8. Deputy Registrar (Courts/ Establishment-II). 
9. Admn. Officer (Judl.), P&P Branch. 
10. Admn. Officer (Judl.), Protocol Branch 
11. Admn. Officer (Judl.), General Branch 
12. Admn. Officer (JudI.) Accounts Branch. 
13. The Pay & Accounts Officer No.xXI, Delhi High Court . 

..M. P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this Court and 
(ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

15. Be placed in the personal file of the officer concerned. 
16. Guard File. 



HIGH COURT OF- DELHI: NEW DELHI 

ORDER 

No. 633IEstt.IEI-IIDHC 
Dated: 18.04.2023 

Hon'ble the Chief Justice has been pleased to appoint Shri Milan Goel, a member of. 

Delhi Judicial Service, presenly posted as MM-03, West District, Tis Hazari Co~rts, to assist 

I . 

the Hon'ble Committee "To Monitor.all Machine Translation related activities''', in this Court, 

in diverted capacity, with effect from the date he assumes charge. 

By Order, 

Endst. No: 7656-68IEstt.IEI-IIDHC 

Sd/­
(R,avinder Dudeja) 
Registra'r General 

Dated: 1'8.04.2023 

, Copy forwarded for information arid necessary action to: 

I. 

2. 

3. 

4. 

5. 

6. 

7. 

Y 
9. 

10. 

11. 

• 
The Principal District'& Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 

The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. 

The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi ' 

Registrar-cum-Secretary to.Hon'ble the Chief Justice. 

All Registrars/OSDs/Co-ordinator(DJAC). 

Joint Registrar, Registrar General Secretariat 

All Joint Registrars. 

Director (1T) with the request to upload the order (i) on the intranet of tbis Court (ii) on the 
weQsite of this Court under Chapter 5 ofRTI disclosure. 

Private Secretary to Hor'ble Judges. 

The Pay & Accounts Officer No.XXI, Govt. ofNCT of Deihi, Delhi High Court. 

Officer concerned. 

12. To be placed in the personal file of the officer concerned. 

y.. Guard File. 

.(Sindhu Kri~hnakumar) 
.L-- Deputy Re~istrar (Estt.-I) 

T' "'. 4/Jr--V.v· 
'7~7 

/8/tJ.,/~z3 

9j7t1~tfkbr~~ 



HIGH COURT OF DELHI: NEW DELHI 

ORDER 

No. 656/Estt.lEI-I/DHC 
Dated: 21.04.2023 

In compliance to this Court's Order No. 633/EsttJEI-I/DHC dated 18.04.2023, 

Shri Milan Goel, a member of Delhi Judicial Service, has joined his duty in this Court, in diverted 

capacity, to assist the Hon'ble Committee 'To Monitor all Machine Translation related activities', 

with effect from 19.04.2023 (AIN). 

Endst. No: 7927-39/Estt.lEI-lIDHC 

Copy forwarded for information and necessary action to: 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated: 2l.04.2023 

I. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 

2. The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. 

3. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi 

4. Registrar-cum-Secretary to Hon 'ble the Chief Justice. 

5. All Registrars/OSDs/Co-ordinator(DIAC). 

6. Joint Registrar, Registrar General Secretariat 

7. All Joint Registrars. 

8. Director (IT) with the request to upload the order (i) on the intranet of this Court (ii) on the 
website of this Court under Chapter 5 of RTI disclosure. 

9. Private Secretary to Hon'ble Judges. 

10. The Pay & Accounts Officer No.XXI, Govt. ofNCT of Delhi, Delhi High Court. 

I I. Officer concerned. 

12. To be placed in the personal file of the officer concerned. 

13. Guard File. 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) 

~~£&1:. 
£ j!YI-;hv;;? ;; 
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HIGH COURT OF DELHI: NEW DELHI 
Establishment~I Branch 

No.: 40IEs,tt.IIEI-S/DHC 
bate: 28.04.2023 

NOTIFICATION 

In exercise 'of the. powers vested under Article 229 of th~ Constitution of India, 
Hon'ble Hie Chief Justice of this Court has been pleased to amend S.No. S of Schedule-II (B) 
of 'Delhi High Court Establishment (Appointment and Conditions of Service) Rules 1972' so 
as to' read as under:­

S.No Name of the Post 
and Pay Scale 

Qualification Mode, of appointm 
&. Experience 

5. Junior. Judicial 
Assistant 
(Technical) 

(Pay level-5 of 7th 
Pay Commission) 

Degree in Computer Science-' BCA/ B.Sc. 
(Computer Science) B.Sc. '(Hons.) (Computer 
Science)/ B. Tech (C0trlputer Science) MCA/ 
M.Sc. ,(Computer Science), ' M. , Tech. 
(Computer Science), B.Sc.(IT), B. Tech.(IT), 
M.Sc. (IT), and M. Tech. (IT) with' minimum 
5'0% marks in aggregate from any institution 
recognized by AICTE and/or institutions 
affiliated to recognized universities. 

Age' limit: 18 - 27 yrs. 

By Direct Recruitment 
on the basis of Written 
Test and interview**. 

** Viva-voce/interview marks shall not be more than 15% of the total marks of the writ~en examination 
while makin9 appointment throu9h departmental examination and 25% in the case ofdirect recruitment. 

By Order 
Sd/­

(Ravinder Dudeja) 
Registrar General 

Endst. No. 8421-28IEI-S/Estt..I/DHC , D~ted: 28.04.2023 

Copy to: 

1. The Registrar cw:n'Secretary to Hon'ble the Chief Justice. 
2. All Registrars/OSDs/Co-ordimitors (DIAC)., 
3. Joint Registrar cum P.A. to Registrar General. 
4. All.Joint Registrars, Deputy Registrars, Assistant Registrars, Director: (IT), Dy. 

Controller of AlCs, Director (IT), Additional Co-ordinator (DIAC). 

S.' Private Secretaries to Hon'ble Judges. 

6. P.A. to Registrar (IT) for uploading,this Notification (i) on the-intranet olthis Court 

(ii) on the website of this Court under RTI disclosure below 'Delhi High Court 
Establishment (Appointment and Conditions of Service) Rules 1972'., 

7. Notice Board, ' 
8. ,Guard File. . 

(Yinal Kapoor) 

Joint Registrar (Estt.-I) 




. HIGH COURT OF DELHI: NEW DELHI 

ORDER 

No. 765/Estt.IE-IIDHC 
Dated: 12.05.2023 

Hon'ble the Chief Justice of this Court has been pleased to repatriate 
Mr. De~pak Garg, an officer of Delhi Higher Judicial Service, presently po~ted as 
,Officer on Special Du!y (Rules '& Litigation) in this Court, on deputation basis, to his 
parent cadre and appoint Ms. Nisha Saxena, an officer of Delhi Higher Judicial Service, 
currently posted as District Judge (Commercial Court)-04, Central, Tis Hazari Courts, as 
Officer on Special Duty (Rules and Litigation) ~n this Court on deputation basis,. with 
immediate effect. 

Further, His Lordship has also been pleased to repatriate Mr. Reetesh Singh, an 
,officer of Delhi Higher Judicial Service, presently posted as Officer on Special Duty 
(Gazette-I), in this Court on deputation basis, to his parent cadre, with immediate effect. 

Mr. Deepak Garg and Mr. Reetesh Singh, officers of Delhi Higher Judicicti 
Service shall report to the Principal District & Sessions Judge (HQ), Central District, Tis 
Hazari Courts 

Endst. No. 9403-14/ Estt.lElIDHC 

By 9rder, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Dated: 12.05.2023 

1. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of 
Delhi . 

2. The Principal' District & .Sessions Judge (HQ), Central District, Tis Hazari 
Courts, Delhi. 

3. Registrar-cum-Secretary to Hon'ple the'Chief Justice. 
4. All Registrars/OSDs/Co-ordinator(DIAC). 
5. . Officers concerned. 
6. ,Joint Registrar (Registrar General Secretariat) 
7. All Joint Registrars/ Joint Registrars (Judl.). 

·8. Private Secretary to Hon'ble Judges. 
9. The Pay & Accounts Officer No.XXI, Govt. ofNCT of Delhi, Delhi High Court . 

.--ro. P.A to Registrar (IT) with the request.to upload the order (i) on the intranet of 
'this' Court (ii) on the website of this Court under Chapter 5 of RTI disclosure. 

11. To be placed in the personal file of the officers concerned. 
12. Guard File. 

, (\\'\\Jt\~ 

~C>\ p ~~ Y.YN"': ~ • ~ (Vinal Kapoor) 
. .~ Joint Registrar (Estt.·I) 

rA To ~01.\ r-W-I ~1) 



ruGH COURT OF DELHI : NEW DELHI· 

No.46IEstt.IE-1IDHC 
Date: 16.05.2023 

NOTIFICATION 

In continuation of this Court's Order No. 765IEstt.IE-IIDHC dated 12.05.2023, Hon'ble 

the Chief Justice has been pleased to make following appointment on the establishment of this 

Court:~ 

Sr. No. Name of the officer· & 
Post held 

Post to which appointed Remarks 

1. Ms. Nisha Saxena, 
Member of Delhi Higher· 

Judicial Service 

.Officer on Special Duty 
(Rules and Litigation) ·on 

deputation· basis in Level 
.15 of the 7th CPC Pay 

Matrix. 

With effect from 
15.05.2023{FIN) till 
further orders vice 

Mr. Deepak Garg, who has 
been repatriated to his 

parent Office· . w.eJ. 

12.05.2023 (AIN.). 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Endst. No. 9630-41IEstt.IE-IIDHC 	 Date: 16.05.2023 

Copy forwarded to: 

1. 	 The Principal. Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi 
2. 	 The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 
3. 	 Regist~ar-cum.,Secretary to Hon'ble the·Chief Justice. 
4. 	 . All RegistrarslOSDs/Co-ord inator(DIAC). 

5. Officers concerned. 

·6. Joint Registrar (Registrar General Secretariat) 

7. 	 All Joint Registrars/ Joint Registrars (Jud!.). 
8. 	 Priv~te Secretary to Hon~ble Judges. 
9. 	 The ~~X>& Accounts Officer No.XXI, Govt. ofNCT of Delhi, Delhi High Court. 
10. 	 . P.A t6 Registrar (IT) with the request to upload the order (i) on the intranet of this Court 

(i·i) on the website of this Court underChapter 5 ofRTI.disclosure. 
11. 	 To be placed in the personal file of the officers concerned. 
12. 	 Guard File. ~~ 

(Sindhu Krishankumar) 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI: NEW DELHI 

No. 56IEI-4IEstt.-IIDFIC 
, Date: .13.07.2023 

NOTIFICATION 

In exercise of powers vested under Article 229 of the Constitution of India, Hon'ble the 
Chief justice of this Court has been' pleased to. amend Rule 9-A of Delhi High Court 
Establishment (Appointment and Conditions of Service) Rules, 1972 so as to read as under:­

9-A Reservation of posts for 
Scheduled Castes, Scheduled 
Tribes, Other Backward 
Classes, Economically Weaker 
Sections (EWSs),. Ex­
servicemen and Persons with 
Disability. 

Consistent with maintenance of .~fficiency . of 
Administration and subject to availabilitY and orders passed·' 
by the Chief Justice from time to time, 15 per cent posts for 
Scheduled Castes, 7.5 per cent posts for Scheduled Tribes, 
27. per cent for Other Backward Classes, 10 .per cent for 
Economically Weaker Sectiol}s and 4 per cent'for Persons 
with Disability, to'be filled through direct recruitm'ent, shall 
be reserved for appointment to Groups 'A', '8' 'and 'C.~ 

posts on the Establishment of this Court, and reservatioi1 
shall also be available in appointments to Group 'C' posts, 
to be filled through direct recruitment, to Ex-s.ervicemen in 
accordance with the Rules, Orders amI Noti·fications issued 
from time to time by the Government ofIndia and orders of 
Hon'ble the Chief Justice.. 

Note: The above amendment shall come into force with immediate effect. 

By Order 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Endst. No. 12782-89/EI-4/Estt.-IiDHC 	 Dated: 13.07.2023 

Copy to: 

1. The Registrar cum Secretary to Hon'ble the Chief Justice. 
2.' All Registrars/OSDs/Co-ordinators (DIAC). 
3. 	 Joint Registrar cum P.A. to Registrar General. 
4. 	 All JointRegistrars, Deputy Registrars, Assistant Registrars, Director (IT), Dy. 

Controller of AlCs, Director (IT), Additional Co-ordinator (DIAC). 
5. Private Secretaries to Hon'ble Judges. 

. JP.A. to Registrar (IT) for uploading this Notification (i) on the intranet of this Court (ii) 

2 
. .' on the website of this Court under RTI disclosure below 'Delhi High Court 

Establishment (Appointment and COllditions ofSe~ic~) Rules 1972'. 
7. Notice Board. 	 . 

~\'V \~ 8. Guard Fil~ 	 ~...----
¥N'~\o')\~ (Vinal Kapoor) 

. Joint Registrar (E.stt.-I) , 

~~'tI~(r\9!:~~~~~~Z 




, 
HIGH COURT OF DELHI: NEW DELHI 

Establishment-l Branch 

No.: 66/Es,tt.l/EI-S/DHC 
Date: 01.08.2023 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon'ble the Chief 
Justice of this Court has been pleased to make the, following Recruitment 'Rules for the 

post of "Supervisor Process' Server" and "Senior Process Server': in 'Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules 1972': ­

I 

S.No. CATEGORY OF 
POST AND PAY 
LEVEL 

MINIMUM QUALIFICATIONS 
PRESCRIBED FOR APPOINTMENT 
TO THE POSTS 

MODE OF 
APPOINTMENT 

19(a) Supervisor Process 
Server 

(promotion Post) 

(Pay 'level-8 of 7th Pay 
Comlnission) 

For members of the' Establishment of 
the High Court: Graduate with S years' 
service or High 'Scl'iool/Matric with 8 
years' service 10 the Category of 
Senior Process Server mentioned in ' 
Schedule-I (A)-. 

By promotion from the 
category of Senior 
Process Serverspecifted 
in COlumn 3,:on the basis 

" of seniority-cum­
suitability. 

. I 

,24(a) Senior Process Server 

. (Promotion Post) 

(Pay level-7 of 71h Pay 
Commission) 

For members of the Establishment of 
the High Court: Graduate with 8 years' , 
service or High School/Matric with 10 

,years' service in the Category of Despatch 
Rider-cum-Process Server mentioned 10 

Schedule-l (A). 

By promotion from the 
category of r?espatch 
Rider-cum-Process 
Server specified in 
Column 3, on the basis 
of seniority-cum­
suitability. 

Note: The above amendment shall come into force with immediate effect. 

By Order 

-Sd/­
(J. Tripathi) 

,Registrar (Estt.-I) 

Endst. No. 14600 -01 IEi-5/Estt.-I/DHC 	 Dated: o!· 0 e"~0fl3 

Copy to: 

1: 	 The Registrar cum Secretary to Hon'ble the Chief Justice. 
2. 	 All Registrars/OSDs/Co~6rdinators (DIAC).. 
3. 	 Joint Registrar, Registrar General Secretariat. " 
4. 	 All Joint Registrars, Deputy Registrars, Director (IT), Additional Co-ordinator (DlAC), 


Assistant Registrars, Dy. Controller of A/Cs,. ' 

5. 	 Private Secretaries to Hon'ble Judges. , 

, 	~.A. to Registrar (IT) for uploading this Notification (i) on,the intranet of this Court (ii) on the 
website of this COUIt under RTl disclosure below 'Delhi High Court Establishment (Appointment 
and Conditions'ofService) Rules 1972'. 

7. Notice Board. 
8. Guard File. 

Po c1;ycJ-<c/ ~hlt'ca.A'OV\ 

ry;y/ :r;: f 

(Vinal Kapoor) 
Joint Registrar (Estt.-I) . 



HIGH COURT OF DELHI: NEW DELHI 


No.67/Estt.I/EI-3/0HC 

Date:O 1.08.2023 

NOTIFICATION 

In exercise of powers ves!ed under. Article 229 of the Constitution of India, 
Hon'ble the Chief Justice of this Court .has been pleased to amend SI.No.14, 15 & ·16 of 
Schedule.:IJ(A) to,'Oelhi High Court Establishment (Appointment-and Conditions of Service) Rules, 
1972' so as to read as under :­

S.No. CATEGORY OF MINIMUM QUALIFICAT[ONS MOD.E OF APPOINTMENT 

POST AND PAY .PRESCRIBED FOR 
LEVEL APPOINTMENT TO THE 

i POSTS 

a. For promotion by seniority ­
Assistant 
Senior Judicial14. 

For members of the Establishment 
(promotion! of this Court: Graduate with 5 
Selection Post) years' service or High School! 

7'h . Matric with 10 years' service in any 
Pay Commission) 
(Pay level-8 of 

of the posts of the categories 20 
(Chief Cashier) (including service 
rendered as Judicial Assistant), and 
category 21 (Judicial Assistant) 

(Promotion! 
15. Reader 

mentioned in Schedule-leA). 
Selection Post) 


7'h 
 Note: The non-graduate judicial 
Pay Commission) 
(Pay level-8 .of 

Assistants who have rendered' 10 
years on the said post wou Id be 

,considered on the date when they 
1----+---------1 had completed 10 years service, for 

Court Officer the post of Senior Judicial 
(Promotion! 

16. 
Assistant, on notional basis. 

Selection Post) 
(Pay level-8 of 7th b(i) For departmental 
Pay Commission) examination - For members of the 

Establishment of this Court: 
20 (Chief Cashier) / 21 (Judicial 
Assistant) I 22 (Junior Translator) / 
23 (Personal' Assistant) . / 24 
(Assistant· Librarian) I 14(a) 
(Senior Process Server)! 25 (Junior 
Judicial Assistant) I 26 (Restorer) 
with 5 years' service in. case of. 
Graduate or 8 years' s.ervices in 
case of Matricl Higher Secondary 
in any. of these posts or combined 
service in any of these posts. 

b(ii) For direct recruits: Graduate 

50% of the vacant posts by 
promotion on the basis of 
seniority-cum-suitability from 
categories specified in column ­

a. 

3. 

b(i) 50% of the vacant posts by 
selection on merit from the 
categories specified in .column 
·No. 3 on the basis of written test 
and interview··, subject to 
fulfillment of ACR's benchmark 
criteria, failing which; 

By direct recruitment on the 
basis of written test and 
interview··. 

b(ii) 

I 



Note: 

i) For the post of Court Officer 
under (a) and (b) above, only 
the officials willing to perform 
the duty of Court Officer and 
willing to stay within the High 
Court premises, shall be 
considered. Before processing 
the matter for appointment to 
this post, willingness of the 
officials in the form of an 
undertaking shall be required to 
be furnished. The appointment 
to this post shall be purely 
subject to the cond itions and 
performing the duties of Court 
Officer. 

ii) In case of non-
availability/unwillingness of 
the officials to perform the 
duties of Court Officer under 
(i) above, the post of Court 
Officer shall be filled up by 
promotion from the cadre of 
Judicial Assistant or its 
equivalent post with 3 years' 
service on the bas is of 
seniority-cum-suitability. 

AND 

iii~ In case of non-
availability under (i) 
and (ii) above by promotion 
with 5 years' service in the 
cadre of Junior Judicial 
AssistantlRestorer OR 5 years 
combined service in the cadre 
of Judicial Assistant and Junior 
Judicial Assistant/Restorer on 
the basis of seniority-cum­
suitabil ity . 

. 

•• Viva-voce/interview marks shall not be more than 15% of the total marks of the written examination while making 
appointment through departmental examination and 25% in the case of direct recruitment. 

Note: The above amendment shall come into force with immediate effect. 

By Order 

Sd/­
(J.Tripathi) 

Registrar (Estt.-I) 



Elldst. No. 1460S-15/Estt.flEI-3IDHC . Date: 01.OS.2023 

Copy to:­
, 

1: The Registrar cum Secretary ito Hon'ble the Chief Justice. 

2. All Registrars/OSDs/Co-ordihator(DIAC) .. 

3. Joint Registrar, Registrar Ge~er<\1 Secretariat. 

4. All Joint Registrars, Depuryj Registrars, Director (IT), Additional Co~ordinator 

(DlAC), Assistant Registrars! Dy: Controller of Ales. 

5. Private Secretaries to Hon'blb Judg~s. 
tK'"P.A to Registrar (IT) for udlo~ding this Notification (i) on the illtranet of this 


COUli (ii) .on the website of 'this Court under RTI disclosure below 'Delhi High 


COUli Establishment (Appoin1tment and Conditions of Service Rules)'1972: 
!7. Notice Board. 

S.. Guard File. 

(\~Iln~ . 
I' ~---:-:-
i (Vinal Kapoor) 

Joint Registrar(Estt.-I) I 

d:';eJc4 . }Jc)hfco.J~1'1 1> ffUfe b( 
Ii 
i 

, 
.: 

,. , 



HIGH COURT. OF DELID : NEW DELID 

No.68IEstt.IIEI-2IDHC 
Dated: 01.08.2023 

NOTIFICATION 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon'ble the Chief 
Justice of this Court has been pleased to amend Item No.9A &10 of the Schedule-II (A) to the 'Delhi 
High Court Establishment (Appointment and Conditions of Service) Rules 1972' so as to read as under:­

S. CATEGORYOF MINIMUM QUALIFICATIONS MODE OF APPOINTMENT 
INO. POST AND PAY PRESCRIBED FOR 


LEVEL 
 APPOINTMENT TO TilE 

POSTS 


1 
 2 3 4 
9A. Administrative a. For. promotion by seniority­ 50% of the vacant posts by.a. 

Officer (Judicial) Graduate with 5 years regular promotion on the basis of 
(promotionl seniority-cum-merit from jointservice (Law graduate' to be 
Selection Post) preferred) in any of the seniority list of categories 14 

categories 14 (Senior Judicial (Senior' Judicial Assistant), 15· 
(Pay level-II of 7th Assistant), 15· (Reader), (Reader), 16 (Court Officer) and 

. Pay Commission) 16 Court Officer and 17 (Senior 17 (Senior Judicial Translator), 
Judicial Translator) mentioned mentioned in Schedule-l{A). 

· in Schedule-I{A): 

50% of the vacant posts byb. (i) For departmental b (i) 
selection on merit on the basis 

establishment of this Court: 
examination - For members of 

of written test and interview**, 
Graduate with 5 years regular subject to fulfillment of ACR's 
service (law graduate· to be benchmark criteria from 
preferred) or non-graduate with. categories specified in column· 
8 years' ser:vice in any of the 3(b)(i). 
categories- 13 (Assistant 

Accounts Officer), 14 (Senior 

Judicial Assistant), 15 (Reader), 


· 16 (Court Officer), 17 (Senior 

Judicial Translator), 18 (Senior 


· Personal Assistant), 19 (Senior 
Assistant Librarian) and 19(a) 
(Supervisor Process Server) 
and/or its equivalent "posts 
mentioned in Schedule-I(A). 

OR 

Graduate with' 7 years' regular 
service (Law Graduate to be 
preferred) in any of the 
categories - 20 (Chief Cashier), 
21 (Judicial Assistant), 22 
(Judicial Translator), 23 
(Personal Assistant), 24 
(Assistant Librarian)· or its 
equivalent post or combined 
service in any of these posts and 
the posts mentioned (b )(i) 
above. 

In case requisite number· ofb.(ii) For direct recruits: Graduate b.(ii) 
candidates do not qualify for'with 5 years regular service (Law 
selection on merit in terms of. Graduate to be preferred) in the 
provisions of clause {b)(i)pay level-8 and/or above of 7th 
above, by direct recruitment o'nI Pay Commission. 
the basis of 'written test and

L 



interview**. 

10. Court Master a. For promotion by seniority - a. 50% of the vacant posts by 

(promotionl Graduate with 5' years' regular promotion on the basis of 

Selection Post) 
(Pay level-II of 71h 

service (Law graduate to be. 
preferred) in any of the category ­

seniority-cum-merit from joint 
seniority 'Iist of categories 14 

Pay Commission)· 14 (Senior Judicial Assistant), 15 
(Re~der):. 16 (Court Officer) and 

(Senior Judicial Assistant), 15 
. (Reader), 16 (Court Officer) and 

17(Sen'ior Judicial Translator), 17 .cSenior Judicial Translator), 
mentioned in Schedule-I(A).. mentioned in Schedule-I(A). 

b:(i) - For' departmental b (i) 50% of the v@.cailt posts by 
examination - For members of selection on merit on the basis 
establishment ·of this Court of written test and interview**, 
Graduate with· 5 years' regolar' subject to fulfillment of ACR's 
service (law graduate to be .benchm~rk criteria from 
preferred) or non-graduate with 8 categories specified in column 
years' service m any of the o 3(b)(i). 
category - \3 (Assistant Accounts 
Officer), 14 (Senior Judicial 
Assistant), 15 (Reader), 16 (Court 
Officer),. 17 (Senior Judicial 
Translator), 18 (Senior Personal 
Assistant), 19 (Senior Assistant 
Libraria~) and 19(a) (Supervisor 
Pr04,:ess Server) and/or its 
equivalent posts mentioned In 

Schedule-leA). 

OR 

Graduate with 7 years'. regular 
service . (Law Graduate to be 
preferred) in any of the categories 

20 (Chief Cashier), 21 (Judicial 
Assistant), 22 (Judicial 
Translator), 23 (Personal 
Assistant), 24 (Assistant 
Librarian)\pr its equivalent post or 
combined service in any of these 
posts and the posts mentioned 
(o)(i) above. 

b.(ii) For direct recruits: b. (ii) In case requisite number of 
Graduate with 5 years' regular candidates do not qualify for 
service (Law Graduate to be selection on merit in terms of 
preferred) in the pay level-8 provisions of clause (b)(i) 
and/or above of 71h Pay above, by direct 're<;:ruitment on 

Commission. the basis of written test and 
interview** . 

** Viva-vocel interview marks shall not be more than 15%of the total marks of the written examination 
'while making appointment through departmental examination and 25% in the case of direct recruitment. 

Note: The above amendment shall come into force with immediate effect. 

By Order, 

Sd/- .. 
( J; Tripathi ) 

Registrar (Estt.-I) 



Endst. No. 14616-23IEstt.IIEI-2/DHC 	 Dated: 01.08.2023 

Copy fonvarded. for information ~nd necessary action, if any, to: 

1. 	 The Registrar cum Secretary to Hon'ble the Chief Justice. 
2. 	 All Registrars/OSDs/Co-ordinators (DIAC). 
3. 	 Joint Registrar, Registrar General Secret~riat. 
4. 	 All Joint Registrars, Deputy Registrars, Director (IT), Additional Co-ordinator (DTAC), Assistant 

Registrars, Dy. Controller of A/Cs . 
. 5. Private Secretaries to Hon'ble Judges. . 
~P.A. to Registrar '(IT) fot uploading this Notification (i) on the intranet of this Court and (ii) 

on the website of this Co.urt under R1J disclosure below 'Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules 1972'. 

7. 	 Notice Board. 
8. 	 Guard file. 

~ 
( Vinal Kapoor) 

JointRegistrar (Estt. I) 

. 
, 



SCHEDULE - I (A) 
(SEE RULE - 4) 

As on 01.08.2023 

Number of permanent and temporary posts on the Establishment of the High Court of Delhi:-

S.NO. DESIGNATION OF POST 
PERMANENT TEMPORARY 

TOTAL POSTS POSTS 

GROUP 'A' (GAZETTED) 

1. Registrar General 1 - 1 

(i) Registrar 13 15 28 

2. (ii) Registrar-cum -Secretary to 
Hon'ble the Chief Justice 

1 - 1 

3A. Joint Registrar (JudI.) 11 2 13 

3B. Joint Registrar (Admn.) 23 17 40 

4. Deputy Registrar 27 21 48 

5. Deputy Registrar (Accounts) 1 - 1 

6. Assistant Registrar 32 14 46 

7. Deputy Controller of Accounts 2 - 2 

8. Assistant Registrar (Library) 2 - 2 

9A. Administrative Officer (Judicial) 58 24 82 

9B. Administrative Officer (Accounts) - 1 1 

10. Court Master 71 - 71 

11. Private Secretary 95 65 160 

12. Librarian 1 - 1 

GROUP 'B' (NON - GAZETTED) 

-.---J 
Assistant Accounts Officer 

13. 2 - 2 
(Earlier SAS Accountant) 

14. Senior Judicial Assistant 237 148 385 

15. Reader 10 - 10 

16. Court Officer 8 6 14 

17. Senior Judicial Translator 11 - 11 

18. Senior Personal Assistant 146 64 210 

19. Senior Assistant Librarian 2 - 2 



S.NO. DESIGNATION OF POST 
PERMANENT TEMPORARY 

TOTAL POSTS POSTS 

19A. Supervisor Process Server - 7 7 

20. Chief Cashier 3 - 3 

21. Judicial Assistant 239 37 276 

22. Judicial Translator 14 - 14 

23. Personal Assistant 87 2 89 

24. Assistant Librarian 6 - 6 

24A. Senior Process Server - 13 13 

GRQUP 'C' (NON - GAZETTED) 

25. Junior Judicial Assistant 245 109 354 

26. Restorer 66 - 66 

27. Chauffeur 124 134 258 

28. Despatch Van Driver (Rider) 2 5 7 

29. Despatch Rider 15 7 22 

30 Despatch Rider-cum-Process Server 16 10 26 

31. 
Photocopy Machine Operator 

10 6 16 Grade -I 

32. Library Attendant 11 - 11 

33. Usher 75 - 75 

34. 
Photocopy Machine Operator 

6 10 16 
Grade -II 

35. Court Attendant 638 260 898 

36. Court Attendant (L) 3 - 3 

Court Attendant (S) 

37. (To be posted at the residence of 53 - 53 

Hon'ble Judges) 

Room Attendant (H) 

38. (To be posted at the residence of 70 - 70 

Hon'ble Judges) 

39. Security Attendant 5 - 5 

Note: Ex-cadre posts have not been included in the table. 



• 

• 

SCHEDULE - I(B) 
(SEE RULE - 4) 

TECHNICAL CADRE 

S.NO. DESIGNATION OF POST 
PERMANENT 

POSTS 

GRQUP 'A' (GAZETTf;U NQN-MINISTERIAL) 

1. Director Technical -

2. Joint Director 1 

3. Senior System Analyst 2 

4. System Analyst 4 

GRQUP 'B' (GAZElIEIl NQN-MINISIERIAL) 

5. Assistant Programmer 4 

GROUP 'C' (NQN-GAZEIIEIl) 

6. Junior Judicial Assistant (Technical) 59 

As on 01.08202'> 

TEMPORARY 
TOTAL POSTS 

1 1 

- 1 

- 2 

- 4 

- 4 

1 60 



HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

No. 72/Estt.lEI-lIDHC 
Date: 09.08.2023 

In continuation of this Court' s Notification No. 23/Estt.lEI-IIDHC dated 14.03 .2023, 
Hon'ble the Chief Justice has been pleased to make the following appointment on the 
establishment of this Court:-

S.No. 
Name of the Officer & 

Post to which appointed Remarks 
post held 

1. Mr. Manish Aggarwal, Temporary Registrar in 
Officiating Registrar Level 15 of Pay Matrix (as 

per 7th Pay Commission) 

With effect from 08.08.2023 
against a newly created post 
of Registrar. 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Endst. No. 15611-26/Estt.lEI-l/DHC Date: 09.08.2023 

Copy forwarded for information and necessary action to :-

I. 
2. 
3. 
4. 
5. 
6. 
7. 
8. 
9. 
10. 
11. 
12. 
13. 
14. 

15. 
16. 

The Principal Secretary (Law, Justice & L.A), Govt. of NCT of Delhi . 
The Registrar-cum-Secretary to Hon'ble the Chief Justice 
All Registrars/OSDs/Coordinator (DIAC). 
Officer concerned. 
Joint Registrar, Registrar General Secretariat 
All Joint Registrars/ Deputy Registrars. 
Dy. Controller of Accounts/Assistant Registrar (Library). 
Deputy Registrar (Courts/ Establishment-II). 
Admn. Officer (Judl.), P&P Branch. 
Admn. Officer (Judl.), Protocol Branch 
Admn. Officer (Judl.), General Branch 
Admn. Officer (JudI.) Accounts Branch. 
The Pay & Accounts Officer No.xXI, Delhi High Court. 
P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this Court and 
(ii) on the website of this Court under Chapter 5 ofRTI disclosure. 
Be placed in the personal file of the officer concerned. 
Guard File. 

~~,..---:t 
(Mamta Arya) 

Assistant Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

No. 73/Estt.lEI-l/DHC 
Date: 09.08.2023 

Hon'ble the Chief Justice has been pleased to make the following appointment on the 
establishment of this Court:-

S.No. 
Name of the Officer & 

Post to which appointed Remarks 
post held 

1. Mr. Ravinder Dutt Officiating Registrar in With effect from 08.08.2023 
Sharma, Level IS of Pay Matrix (as against the deputation vacancy 
Joint Registrar per 7th Pay Commission) of Registrar, which became 

available consequent upon 
Mr. Joginder Kumar Batra, 
Registrar, proceeding on 
deputation to TDSAT. 

NOTE:- The appointment of Mr. Ravinder Dutt Sharma as officiating Registrar is subject to 
the condition that upon repatriation of Mr. Joginder Kumar Batra to this Court, if no 
vacancy of Registrar is available, he shall be reverted to the post of Joint Registrar. 

Endst. No. IS627-42IEstt.lEI/DHC 

Copy forwarded for information and necessary action to :-

By Order, 

Sd/­
(Ravinder Dude.ia) 
Registrar General 

Date: 09.08.2023 

I. The Principal Secretary (Law, Justice & L.A), Govt. ofNCT of Delhi. 
2. The Registrar-cum-Secretary to Hon ' ble the Chief Justice 
3. All Registrars/OSDs/Coordinator (DIAC). 
4. Officer concerned. 
5. Joint Registrar, Registrar General Secretariat 
6. All Joint Registrars/ Deputy Registrars. 
7. Dy. Controller of Accounts/Assistant Registrar (Library). 
8. Deputy Registrar (Courts/ Establishment-II). 
9. Admn. Officer (Judl.), P&P Branch. 
10. Admn. Officer (Judl.), Protocol Branch 
11. Admn. Officer (Judl.), General Branch 
12. Admn. Officer (JudI.) Accounts Branch. 
13. The Pay & Accounts Officer No.XXI, Delhi High Court .. 
14. P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this Court and 

(ii) on the website ofthis Court under Chapter S ofRTI disclosure. 
15. Be placed in the personal file of the officer concerned. 
16. Guard File. 



HIGH COURT OF DELHI NEW DELID 

No. 1396/Estt.lE-lIDHC 
Date: 29.08 .2023 

ORDER 

Hon'ble the Chief Justice of this Court has been pleased to repatriate 

Mr. Purshotam Pathak, an officer of Delhi Higher Judicial Service, presently posted as 

Joint' Registrar. (Judicial) in this Court on deputation basis, to his parent cadre and appoint 

Mr. Ajay Gulati-I, an officer of Delhi Higher Judicial Service, presently posted · as 

Additional District Judge-02, West, Tis 'Hazari Courts as Joint Registrar (Judicial) in this 

Court on deputation basis, with immediate effect. 

Further, His Lordship has also been pleased to repatriate Ms. Sugandha Aggarwal, 

an officer of Delhi Higher Judicial Service, presently posted as Joint Registrar (Judicial) in 

this Court on deputation basis, to her parent cadre and appoint Ms. Bhawani Sharma, an 

officer of Delhi Higher Judicial Service, currently posted as Additional Sessions Judge­

Ol(POCSO), Shahdara, KKD as Joint Registrar (Judicial) in this Court on deputation basis, 

with immediate effect. 

By Order, 

SdI­
(Ravinder Dudeja) 
Registrar General 

Endst. No. 17349-62/ Estt.lElIDHC Dated : 29.08.2023 

1. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi 
2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 

Delhi. 
3. The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. 
4. The Principal District & Sessions Judge, Shahdara, KKD, Delhi. 
5. Registrar-cum-Secretary to Hon' ble the Chief Justice. 
6. All Registrars/OsSD/Co-ordinator(DIAC). 
7. Joint Registrar (Registrar General Secretariat) 
8. All Joint Registrars. . 
9. Private Secretary to Hon'ble Judges. 
10. The Pay & Accounts Officer No.xXI, Govt. ofNCT of Delhi, Delhi High Court. 
~ Director (IT) with the request to upload the order (i) on the intranet of this Court (ii) 

on the website of this Court under Chapter 5 ofRTI disclosure. 
12. Officers concerned. 
13 . To be placed in the personal file of the officers concerned. 
14. Guard File. 

~rL~:-;;~.J-.£-7F LJ jJ~y~-,/ ~ 
/tf?TPV'..,. , 7'" " ?lfr . (Vinal K~poor) 

",d~J, .. 17 /~1 Jo.intRegistrar(Estt.-I) . 

~~.f;:E.,/ .. ~) jJI/psJ;;;P7 , 7~J 
tu.. I1\Q~ .. h Q\v ~ ~1.-;;;,\'A TTY/\'>V 9.te/J!.~::::/lu 



HIGH COURT OF DELHI : NEW DELHI 

No. 84IEstt.IEI-IIDHC 
Date: 06.09.2023 

NOTIFICATION 

In continuation of this Court's Order No. 1396IEstt.IE-IIDHC dated 29.08.2023 and 

35/G-IIGaz.lA/DHCI2023 dated 29.08.2023, Hon'ble the Chief Justice has been pleased to make 

fo'liowing appointm~nts on the establishment of this Court:-

Sr. No. Name of the officers & 
Post held 

Post to which appointed Remarks 

1. Mr. Ajay Gulati-I, Joint Registrar (Judicial) With effect from 01.09.2023 
Member of Delhi 
Judicial Service 

Higher on deputation hasis in 
Level 14 of the 7th CPC 

(AIN) ti II further orders vice 
,Mr. Purs.hotam Pathak, who 

Pay Matrix. has Qeen repatriated to his 
parent' office 
31.08.2023 CAIN). 

w.e.f. 

2. Ms. Bhawani Sharma, Joint Registrar (Judicial) With effect from 31.08.2023 
Member of Delhi 
Judicial Service 

Higher. on deputation basis in 
! Level 14 of the 7th CPC 

(AIN) till further orders vice 
Ms. Sugandha Aggarwal, 

Pay Matrix. who has been repatriated to 
her parent office 'w.e.f. 
31.08.2023 (FIN). 

Sd/­
(Janardan Tripathi) 


Registrar (Establishment-:!) 


Endst. No . .18046-59/Estt.lEI-IIDHC Date: 06.09.2023 


Copy forwarded to: 


l. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT ofDelhi. 

2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi. 

3. 1;'he Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. 

4. The Principal District & ,Sessions Judge, Shahdara, KKD, Delhi. 


,5. Registrar-cum-Secretary to Hon'ble the Chief Justice. 


6. All RegistrarslOSDs/Co:ordinator (DIAC). 

7. Joint Registrar (Registrar Oeneral Secretariat) 

8: All Joiryt, R~gistrars. 

9. ,Privat~jS~cretarY to Ho'n'ble Judges. 

10. The Pay & Accounts Officer No.xXI, Govt. ofNCT of Delhi, Delhi High Court. 
»' 	 , . 

~	PA to Registrar (IT) with the request to upload the order (i) on the intranet'of this Court (ii) on 
the website of this Court under Chapter 5 of RTI disclosure. 

12. Officers concerned. 
h. .A. 

13. To be placed in the personal file of the officersconcerned. 

14. ,Guard File. 
" ~~. 

. ,'I /'1 v 

j 'd: d 1tLJt\L4kicc,U,' r.p I eCJ..{ e 'b(" "lJ.:. oJ. eol. > (Sindhu Krishnakumar) 
~ 01.<', #-;'f"'r CO" 	 -tf~o,\""'" Deputy Registrar 

,-

(E5tabli5hmen~-1) 
?J)tJi7.eA) ~/j ~h£(;r~. .. ~-2Z3 

, 	 ~.1..o\l 



HIGH COURT OF -DELHI: NEW DELHI 

ORDER 

No. 1501/Estt.lEI-lIDHC 
.Dated: 22.09'.2023 

Hon'ble the Chief Justice 'of this Court has been pleased to appoint Mr. Pranat Kumar 

Joshi, an officer of Delhi Judicial Service, who was earlier posted as Full Time' Sec~tary; 

District Legal Services Authority, New Delhi District,. on repartiation' to his parent cadre and 

currently attached with the offic~ of Principal District and Sessions Judge (HQ), Tis Hazarf 

Courts, in this Court, as Member Secretary of the Com.mittee- "To Monitor all Machine 

Translation related activities" and also to assist the' "Committee to oversee the implementation 

of the e-DHCR project", in,diverteq capacity, with immediate effect 

Further, His Lordship has also been pleased to repatriate Mr. Milan Goel, an officer of 

Delhi Judicial Service,currently posted in this Court, in diverted capacity, to assist the 

Committee "To Monitor all Machine Translation related .activities", from 'hispresent posting in 

this Court, with effect from J 3.10.2023 (after-noon) and thereafter he shali. report to the 

Princ'ipal District and Sessions Judge (West), Tis Hazari Courts. 

By ,Order, 

Sd/­
(Ravinder Dudeja) 

, Registrar General ' 

·Endst. No: 19137-49/Estt.lEJ-J/DHC Dated: 22.09.2023 

Copy forwarded for information and necessary action to: 

I. 
2. 
3. 
4. 
5. 
6. 
7. 
8. 

9 .. 
10. 
11. 
12. 
13. 

The Principal District & Sessions .Judge (HQ), Central District, Tis Hazari Courts, Delhi. 
The Principal District & Sessions Judge, West District, Tis Hazari 'Courts, Delhi. ' 
The Principal Secretary (Law, Justice & Legislative Affairs), Govt, ofNCT of Delhi 
Registrar-cum-Secretary to Hon'bt'e the Chief Justice. 
A II Registrars/OSDs/Co-ord i nator(D IA C). 
Joint Registrar, Registrar General Secretariat 
All Joint Registrars. , , 
Director (IT) with the request to upload the order (i) on the intranet of this Court (ii) on 
the website of this Court under Chapter 5 ofRTI disclosure. 
Private Secretary to Hon'bfe Judges. 
The Pay & Accounts Officer No.XXI, Govt. ofNCT of Delhi, Delhi High Court. 
Officer concerned. ' 
To"ne pl~,~.ed in the personal file of the officer concerned. 

, Guard File. 
", 

" .:., 
'. .~ . 
.l' 

(Sindhu Krishnakumar), 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 


No. 1505IEstt.IEI-1IDHC 
'Date: 22.09.2023 

ORDER 

Hon'ble the Chief Justice of this Court has been pleased to repatriate 

Ms. Vandana Jain, an officer of Delhi 'Higher Judicial Service, presently posted as Joint 

Registrar (Judicial} in this Court on deputation basis, to her parent cadre and appoint 

Dr. ~agminder Singh, an officer of Delhi Hi~her Judicial Service, currently posted as 

Additional Sessions' Judge-03, South-West, Dwarka as Joint Registrar (Judicial) in this 

, Court on deputation basis, in h~r place, with immediate effect. 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Endst. No. 19195-2071 Estt.IEI-1IDHC 	 Dated: 22.09.2023 

1. 	 The Principal Secretary (Law, Justice &Legislative Affairs), Govt. ofNCT of Delhi. 
2. 	 The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 


Delhi. 

3. 	 The Principal District & Sessions Judge, South-West Dis,tri'ct, pwarka, Delhi. 
4. 	 Registrar-cum-Secretary'to Hon'biethe Chief Justice. 
5. 	 All·RegistrarslOsSD/Co-ordinator(DIAC). 
6. 	 Joint Registrar (Registrar General Secretariat) 
7. 	 All Joint Registrars. 
8. 	 Private Secretary to Hon'ble Judges. 
9. 	 The Pay & Accounts Officer No.xXI, Govt. ofNCT of Delhi, Delhi High Court. 
10. 	 P .A .. to Registrar (IT) with the request to upload the order (i) on "the intranet of this 

Court (ii) on the website of this Court under Chapter 5 ofRTI disClosure. 
11. 	 Officers concerned. 
12. 	 To be placed in the personal file of the officers concerned. 
13. 	 Guard File. ' 

~ 
(Vinal Kapoor) . 

Joint Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

No. 87/Estt.lEI- I1DHC 
Date: 27.09.2023 

. NOTIFICATION 

In continuation of this Court's Order No. 1505/Estt.IEI-IIDHC dated· 22.09.2023 

Hon'ble the Chief Justice has been pleased to make following appointment on the 

. esta~lishment of this Court:-

Sr. No. Name of the officer & Post to . which Remarks 
Post held appointed 

1. .. Dr. Jagminder Singh, .Joint Registrar (JudiCial) With effect from 
Member of Delhi Higher on deputation bas.is in 
Judicial Service Level 14 of the 7th epc 

Pay,Matrix. 

25.09..2023 (FIN) ti II 
further orders vice 
Ms. Vandana Jain, who has 

i been repatriated to her 
parent office w.e.f. 
25.09.2023 (FIN).I· I 

Sd/­
(Janardan Tripathi) 

Registrar (Establishment-I) 

Endst. No. 19472-841 Estt.lEI-IIDHC 	 Dated: 47.09.2023 

1. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT bfDelhi. 
"2. 	 The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts, 

Delhi. . . . 

3. The Principal District & Sessions )udge, South-West District, Qwarka, Delhi. 

. 4. Registrar-cum-Secretary to Hon'ble the Chief Justice . 

5. AII RegistrarslOsSD/Co-ordinator (DIAC). 
6. ·Joint Registrar (Registrar General Secretariat) 
7. · All Joint Registrars: . . 
8. Private Secretary to' Hon'ble Judges. . 

9~ The Pay & Accounts Officer No. XXI, Govt. of NCTof Delhi, Delhi High Court. 

~ P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this Court 

and (ii) on the website ofthis Court under.Chapter 5 ofRTI disclosure. 
· Officers concerned. 
To be placed in the personal file of the officers concerned . 

. ~ 

. (Vinal Kapoor) . 
. Joint Registrar (Estt.:-I) 



IDGH COURT OF DELHI: NEW DELID 

No. 1510/Estt.lEI-I/DHC 
Dated: 26.09.2023 

ORDER 0 
In compliance to this Court's Order No. 1501/Estt.lEI-I/DHC dated 22.09.2023 , 

Mr. Pranat Kumar Joshi, a member of Delhi Judicial Service, has joined his duty in this Court, in 

diverted capacity, as Member Secretary of the Hon ' ble "Committee to Monitor all Machine 

Translation related activities" and also to assist Hon ' ble "Committee to oversee the implementation of 

e-DHCR Project", on 22.09.2023 (AIN). 

Endst. No: 19400-12IEstt.lEI-IIDHC 

Copy forwarded for information and necessary action to: 

By Order, 

SdI­
(Ravinder Dudeja) 
Registrar General 

Dated: 26.09.2023 

I. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi . 

2. The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. 

3. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi 

. 4. Registrar-cum-Secretary to Hon'ble the Chief Justice. 

5. All Registrars/OsSD/Co-ordinator(DIAC). 

6. Joint Registrar, Registrar General Secretariat 

7. All Joint Registrars. 

8. Officer concerned . 
... 

9. Private Secretary to Hon' ble Judges. 

10. The Pay & Accounts Officer No.XXI, Govt. ofNCT of Delhi, Delhi High Court. 

~ P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this Court (ii) 
on the website of this Court under Chapter 5 ofRTl disclosure. 

12. To be placed in the personal file of the officer concerned. 

13 . Guard File. 

~~ . ",":' 
\~\c.,\ 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) 

I j}/{{l'-.I; ~\~1-~ 
______________________ ' _I .~- ~.~ 



HIGH COURT OF DELHI NEW DELHI 

ORDER 

No. 1533/Estt.IEI- IIDHC 
Date: 06.10.2023 

Hon'ble the Chief Justice of this Court has been pleased to repatriate 

Mr. Devender Nain, an officer of Delhi Higher Judicial Service, presently posted as Joint 

Registrar (Judicial) in this Court on deputation basis, to the office of the Principal District 

& Sessions Judge (HQ), Central District, Tis Hazari Courts, Delhi and appoint Ms. Shuchi 

Laler, an officer of Delhi Higher Judicial Service, presently attached with the Principal 

District and Sessions .Judge (Shahdara), Karkardooma Courts, as Joint Registrar (Judicial) 

in this Court on deputation basis, in his place, with immediate effect. 

By Order, 

Sd/­
(Ravinder Dudeja) 
Registrar General 

Endst. No. 19786-98/ Estt.lEI-IIDHC Dated : 06.10.2023 

1. 
2. 

3. 
4. 
5. 
6. 
7. 
8. 
9. 

'-Hf. 

II. 
12. 
13. 

The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi . 
The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 
Delhi . 
The Principal District & Sessions Judge, Shahdara, Karkardooma Courts, Delhi . 
Registrar-cum-Secretary to Hon' ble the Chief Justice. 
All Registrars/OsSD/Co-ordinator(DIAC). 
Joint Registrar (Registrar General Secretariat) 
All Joint Registrars. 
Private Secretary to Hon ' ble Judges. 
The Pay & Accounts Officer No.XXI, Govt. of NCT of Delhi, Delhi High Court. 
P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 
Court (ii) on the website of this Court under Chapter 5 of RTI disclosure. 
Officers concerned. 
To be placed in the personal file of the officers concerned. 
Guard File. 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) 

P0 d~u(ued OjJdeJ-I 1 \ecue /:Je 

~\\!\~ 
tJ~S hr-~ (I 1) ~ PA 



HIGH COURT OF DELm : NEW DELHI 

NOTIFICATION 

No. 89/Estt.lEI-IIDHC 
Date: 10.10.2023 

In continuation of this Court's Order No. IS33IEstt.IEI-I/DHC dated 06.10.2023 

Hon'ble the Chief Justice has been pleased to make following appointment on the 

establishment of this Court:-

Sr. No. Name of the officer & Post to which 
Post held appointed 

1. Ms. Shuchi Laler, Joint Registrar (Judicial) 
Member of Delhi Higher on deputation basis In 

Judicial Service Level 14 of the 7th CPC 
Pay Matrix. 

Endst. No. 20048-60/ Estt.lEI-IIDHC 

Remarks 

With effect from 
07.10.2023 (FIN) till 
further orders vice 
Mr. Devender Nain, who 
has been repatriated to the 
office of the Principal 
District & Sessions Judge 
(HQ), Central District, Tis 
Hazari Courts, Delhi w.e.f. 
06.10.2023 (AIN). 

Sd/-
(Janardan Tripathi) 

Registrar (Establishment-I) 

Dated: 10.10.2023 

1. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 
2. The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 

Delhi. 
3. The Principal District & Sessions Judge, Shahdara, Karkardooma Courts, Delhi. 
4. Registrar-cum-Secretary to Hon'ble the Chief Justice. 
5. All Registrars/OsSD/Co-ordinator(DIAC). 
6. Joint Registrar (Registrar General Secretariat) 
7. All Joint Registrars. 
8. Private Secretary to Hon'ble Judges. 
9. The Pay & Accounts Officer No.xXI, Govt. ofNCT of Delhi, Delhi High Court. 
~ P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 

Court (ii) on the website of this Court under Chapter 5 ofRT! disclosure. 
11 . Officers concerned. 
12. To be placed in the personal file of the officers concerned. 
13 . Guard File. 



HIGH COURT OF DELHI: NEW DELHI 


No. 97/Estt.!EI-IIDHC 
Date: 19.10.2023 

, NOTIFICATION 

Hon'ble the Chief Justice is ,pleased to appoint Mr. Kanwal Jeet Arora, an Officer. 

of Delhi Higher Judicial Service, presently working as Registrar (Vigilance) in this,. 

Court on deputation basis, as Registrar General of this Court on deputation basis wi~h 
) effect from 20.10.2023: 

J 

Further, his Lordship is pleased to appoint Mr. Pawan Kumar Jain, an 'Officer of 

Delhi Hi~her Judicial Service (currently posted as Chairman, IT and Digitization, Delhi 

District Courts, Rouse Avenue Court Complex) as Registrar (Vigilance) in this Court on 

deputation basis, .in place of Mr. Kanwal Jeet Arora, with effect fmm 20.10.2023., 

By Order, 

Sd/­
(Janardan Tripathi) 


Registrar (Establishment-I) 


Endst. No. 20939-55IEstt.IEI-IIDHC Date: 19.10.2023 

Copy forw¥ded for information and necessary action t6:­

1) The Secretary General, Hon'ble Supreme Court ofIndia, New 
" 

Delhi. 
2) The Joint Secretary, Department of Justice, Ministry of Law & Justice, 

Government of India, Jaisalmer House, New Delhi. , 
,3) The ChiefSecretary, Govt. ofNCT of Delhi, New Delhi. 

4) Th~ Principal District & Sessions Judge (HQs), Central District, Tis Hazari 
Courts, Delhi. ' , 

5) , All the Principal District & Sessions Judges, 1)elhil New Delhi. 


6) Officers concerned'. 


7)' The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of 

Delhi. 

8) The Registrar General, all High Courts in India. 
9} The Pay & Accounts Officer No.XXI, Delhi High Court. 

10) Registrar-:cum-Secretary to Hon'ble the Chief Justice. 
11) All Registrarsl OsSDI Co-ordinator (DIAC)~ 

12) Joint Registrar, Registrar General Secretariat. 

13) All Joint Registrars. . ,

W P.A. to Registrar (IT) with the request to upload this notific~tion (i) on the 
intranet of this Court and (ii) on the website of this Court under Chapter j of 
RTI disclosure. 


15) Private Secretary to Hon'ble Judges. 


16) To be placed in the personal file of the officers concerned. 


17) Guard File. , 

AJl:> oL'''I'.e..e.J--eet N~~~ k>\~AR I.o~ u-~.JeeJ. ' ~../."'""""
~T ~ 'I', \.-",,~ ~~"; (VmaIKapoor) 
. '?A .. 0, ~~/{; ~ \6\ Joint Registrar (Estt.-I) 

t7-"'AI.,I!f";7A.I) ~~~.. Cffr ~~(I") _______ ,'"" ~~ '~.".IAJ'L'" ~ /b/~'2-.? 'v 



HIGH COURT OF DELHI: NEW DELHI 

NOTIFICATION 

No. 102/Estt.lEI- IIDHC 
Date: 19.10.2023 

In partial modification of this Court' s notification no. 97/Estt.IEI-IIDHC dated 
19.1 0.2023, the order regarding posting of Mr. Pawan Kumar Jain, an officer of Delhi 
Higher Judicial Service as Registrar (Vigilance) in this Court on deputation basis is hereby 
recalled. 

Further, the work of Registrar (Vigilance) as well shall be looked after by 
Mr. Kanwal Jeet Arora, Registrar General (designate) of this Court till further orders. 

By Order, 

Sd/-
(J anardan T ri pathi) 

Registrar (Establishment-I) 

Endst. No. 20999-210 15IEstt.IEI-lIDHC Date: 19.10.2023 

Copy forwarded for information and necessary action to:-

1) The Secretary General, Hon' ble Supreme Court oflndia, New Delhi. 
2) The Joint Secretary, Department of Justice, Ministry of Law & Justice, 

Government of India, Jaisalmer House, New Delhi. 
3) The Chief~ecretary, Govt. ofNCT of Delhi, New Delhi. 
4) The Principal District & Sessions Judge (HQs), Central District, Tis Hazari 

Courts, Delhi. 
5) All the Principal District & Sessions Judges, Delhi/ New Delhi. 
6) Officers concerned. 
7) The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of 

Delhi. 
8) The Registrar General, all High Courts in India. 
9) The Pay & Accounts Officer No.XXI, Delhi High Court. 
10) Registrar-cum-Secretary to Hon'ble the Chief Justice. 
11 ) All Registrars/ OsSD/ Co-ordinator (DIAC). 
12) Joint Registrar, Registrar General Secretariat. 
13) All Joint Registrars. 
14) P.A. to Registrar (IT) with the request to upload this notification (i) on the 

intranet of this Court and (ii) on the website of this Court under Chapter 5 of 
RTI disclosure. 

15) Private Secretary to Hon' ble Judges. 
16) To be placed in the personal file of the officers concerned. 
17) Guard File. 



'., 

;r-. HIGH COURT OF DELHI : NEW DELID • c.:::', 

No. ,98IEstt.IEI-lIDHC 
Date: ] 9. I 0.2023 

NOTIFICATION 

In contin'uation of this Court's Notification No. 73/Estt.lEI-lIDHC dated 09.08.2023, 
Hon'ble the Chief Justice has been pleased to make the following appointment on the 
establishment of this Court:­

S.No. 
Name of the Officer .& 
post held 

Post to which appointed ' Remarks 

1. Mr. Ravinder Dutt 
Sharma, 
Officiating Registr,ar 

Temporary Regisirar ,in 
Level 15 of Pay Matrix (as 
per 7th Pay Commission) 

With effect from 19. 10.2023 . 
against a newly created post ' 
of Registrar. 

,f 

By Order, 

Sd/­
. (Ravinder Dudeja) 


Registrar General 


Endst. No. 20962-77/Estt.lEI-l/DHC Date: 19.10.2023 

Copy forwarded for information and necessary action to :­

1. The Principal Secretary (Law, Justice & L.A), Govt. ofNCT of Delhi. 
2. The Registrar-cum-Secretary to Hon'ble the Chief Justice' 
3. All Registrars/OsSD/Coordinator (DIAC). 
4. Officer concerned. 

~. , Joint Registrar, Registrar General Secretariat 

6. All Joint Registrars/ Deputy Registrars .. 
7. Dy. Controlle~ of Accounts/Assistant Registrar (Library). 
8. Deputy Registrar (Courts/ Establishment-II). 
9. Admn. Officer (Judl.), P&P Branch. 
10. Admn. Officer (Judl.), Protocol Branch 
'II. Admn. Officer (Judl.), General Branch 
12. Admn. Officer (JudI.) Accounts Branch. 
13. The Pay & Accounts Officer No.xXI,.Delhi High Court. , 
14. P.A. to Registrar (IT) for uploading this notification (i) on the intranet of this Court and 

(ii) on the website of this Court under'Chapter 5 ofRTI disclosure. 
15. Be placed in the personal file of the officer concerned. 
16. Guard File. 

~r-:!. 
(Mamta Arya) 

Assistant Registrar (Estt.-I) 



HIGH COuRT OF DELHI : NEW DELHI 

No. 99/Estt.lEJ-lIDHC 
Date: 19.10.2023 

NOTIFICATION 

, , 

Hon'ble the Chief Justice has been pleased to make the following appointment on the 
establishment of this Court:­

Name. of the 
Post to which.

S.No. Officer & post Remarks
appointed

held 
1. Mr. Arun Kumar, Officiating Registrar in With effect from 19.. 10.2023 upto 

Joint Registrar Level 15 of Pay 31.10.2023 against- the deputation vacancy of 
i Matrix (as per 7th Pay Registrar, which became available 

Commission) consequent upon Mr. Joginder Kumar 
Batra, Registrar, proceeding on deputation to 
TDSAT. 

Temporary Registrar With effect from 01.11.2023 against the 
in Level 15 of Pay vacancy becoming available on retirement of 
Matrix (as per 7th Pay ! Mr. Tilak Raj Nagpal, Registrar 
Commission) .1' . 

NOTE:- The appointment of Mr. Arun Kumar as officiating Registrar from 19.10.2023 upto 
31.10.2023 is subject to the condition that upon repatriation of Mr. Joginder Kumar Batra 
to this Court, if no vacancy of Registrar is available, IJ.e shall be reverted to the post of 
Joint Registrar. . 

By Order, 

Sd/­
(R~vinder Dudeja) 
Registrar General 

Endst. No. 20978-93/EsU.lEIIDHC 	 Date: 19. 10.2023 

, Copy forwarded for information and necessary action to :­

1. The Principal Secretary (Law, Justice & L.A), Govt. ofNCT of Delhi. 
i The Registrar-cum-Secretary to Hon'ble the Chief Justice 
3. 	 All Registrars/OsSD/Coordinator(DIAC). 
4. 	 . Officer concerned. 
5. 	 Joint R~gistrar, Registrar General Secretariat 
6. 	 All Joint Registrars/ Deputy Registrars. 
7. 	 Dy. Controller ofAcco,unts/Assistant Registrar (Library). 
8. 'Deputy Registrar (Courts/ Establishment~II). ' 
9. 	 Admn. Officer (Judl.), P&P Branch. 
10. 	 Admn. Officer (Judl.), Protocol Branch 
11. 	 Admn. Officer (Judl.), General Branch 
12. 	 Admn. 'Officer (Judi) Accounts Branch. 
13. . The Pay & Accounts Officer No.XXI, Delhi High Court. 
14. 	 P.A to Registrar (1T) for uploading this notification (i) on the intranet of this Court and (ii) on 

the website of this Court under Chapter 5 ofRTl disclosure. 
15. 	 Be placed, in the personal file otthe officer concerned. 

16. 	 Guard File. . ' ~eP '~I....:...-( 
~ ~v~~~ N'~t~ P(.ebI.::..J2.. Co.(!. ~. (MamtaArya)-;II. 

. ,'/;l ~~,~1/ / . ~ .<V'(ssistant Registrar (Estt.-I) 

1-	 '(In ?~~/- u~ ~~ C, ..)
t;A ~-'\~~!ft~~ . .,,\)(l~> MA. (Yl.,tN,fo).. 



HIGH COURT OF DELHI NEW DELHI 

No. 105/Estt.lEI-IIDHC 
Date: 07.11.2023 

,NOTIFICATION 

Hon'ble the Chief Justice has been pleased to make the following appointments on the 
establishment of this Court:­

Name of the Officer & RemarksS.No. Post to which appointed post held 
I. With effect from 07.11.2023 

Joint Registrar , Level J5 of Pay Matrix (as 
Ms. Vandana Kairon, Temporary Registrar in 

(FN) against the post of Registrar 
. per 7th Pay Commission) which became a~ailable upon i 

demise of Mr. K.K. Bhati, I 
I Registrar of this Court 

2. With effect from 07.11.2023 
Joint Registrar 
Mr. Alok Madan, Officiating Registrar in 

(FN) against the deputation 
per 7th Pay Commission) 
Level 15 of Pay Matrix (as' 

vacancy of Registrar, (which 

became available consequent 


, upon Mr. Joginder Kumar 

I i Batra, Registrar, proceeding on 

deputation to TDSAT.I 	 I 

NOTE:- The appointment of Mr. Alok Madan as officiating Registrar is subject- to the condition 
that upon repatriation of Mr. Joginder Kumar Batra to this Court, if no vacancy of 
Registrar is available, he shall be liable to be reverted to the post of Joint Registrar. 

By Order, 

Sd/­
(Kauwal Jeet Arora) , 

Registrar General 

Endst. No. 22095-11 O/Estt.lEI-IIDHC 	 Date: 07.11.2023 

Copy forwarded for information and necessary action to :­

1. The Principal Secretary (Law, Justice & L.A), Govt. ofNCT of Delhi. 
2. The Registrar:-cum-Secretary to Hon'ble the Chief Justice 


, 3. 
 All Registrars/OsSD/Coordinator (DIAC). 
4. Officers concerned. ' 
5. Joint Registrar, Regi~trar General Secretariat. 
6. All Joint Registrarsl Deputy Registrars. ' 
7. Dy. Controller of Accountsl Assistant Registrar (Library). 
8. Deputy Registrar (Courtsl Establishment-II). 

9., Admn. Officer (Judl.), P&P Branch. 

10. Admn. Officer (JudJ.), Protocol Branch. 
11. Admn. ,Officer (Judl.), General Branch. 
12. Admn, Officer (JudI.) Accounts Branch. 
13. The Pay & Accounts Officer No.xXI, Delhi High Court. 

~14.· 	 PA. to Registrar (IT) for uploading this notification (i) on the intranet of this Court and (ii) on 
the w~b!,!ite of this Court under Chapter 5 of RTl disclosure. 

15. Be placed in the personal file of the officers concerned. 
16. Guard,File. 	 ~~ 

~ ~-<~<t.d 

9;P/f1J 



HIGH COURT OF DELHI NEW DELHI 

ORDER 

No. 1698/Estt.IEI-IIDHC 
Date: 18.11.2023 

Hon'ble the Acting Chief Justice of this Court has been pleased to appoint 

Mr. Sumedh Kumar Sethi, an Officer of Delhi Higher Judicial Service, presently posted as 
Additional Director, Delhi Judicial Academy in diverted capacity, as Joint Registrar, Delhi 

International Arbitration Centre, in this Court, on deputation basis, with immediate effect. 

Endst. No. 23284-96IEstt.IEI-IIDHC 

Copy forwarded to:-

BY ORDER 

Sd/­
(Kanwal Jeet Arora) 

Registrar General 

Date: 18.11 .2023 

1 The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 

2 The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts, 
Delhi. 

3 Mr. Man Mohan Sharma, Director (Administration), Delhi Judicial Academy, 
Sector-14, Dwarka, New Delhi. 

4 Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 

5 All Registrars/OsSD/Co-ordinator (DIAC). 

6 All Joint Registrars/ Deputy Registrars. 

7 

8 

9 

)'-./f0 
~\ 

y\"V 11 
\~-~ 12 
0.f'r/' -t 
\tf\.-/"'( 13 

Joint ,Registrar (Registrar General Secretriat). 

Private Secretary to Hon'ble Judges. 

The Pay & Accounts Officer No.XXI, Delhi High Court. 

P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 
Court and (ii) on the website ofthis Court under Chapter 5 ofRTI disclosure. 

Officer concerned. 

To be placed in the personal file of the officer concerned. 

Guard File. 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) 

'. , ~ , . ~ 

, ' . , ' 

. , 

.,' I 

. . } 



HIGH COURT OF DELHI: NEW DELHI · 

NOTIFICATION 

No.113/EI-4/Estt.-I1DHC 

Date: 18.11.2023 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon ' ble the 
Chief Justice of this Court has been pleased to amenc;i the note at the end of Schedule-IleA) and 
lI(B) to Delhi High Court Establishment (Appointment and Conditions of Service) Rules, 1972 
as under: 

"** Viva-voce! interview marks shall not be more than J 5% of the total marks of 
the written examination while making appointment through departmental 
examination as well as direct recruitment " 

* *there will be no minimum qualifying marks in the interview " 

Note: The above amendment shall be applicable in the cadres of Group 'C', Group ' 8 ' (Non­
Gazetted), Group '8' (Gazetted), Group ' A' posts both in direct recruitment as we ll as 
departmental examinations. This sha ll come into force with immediate effect. 

Endst. No.23274-81/EI -4/Estt.-I1DHC 

Copy to: 

1. The Registrar cum Secretary to Hon'ble the Chief Justice. 
2. Al l Registrars/OSDs/Co-ordinators (DIAC). 
3. Joint Registrar cum P.A. to Registrar General. 

8y Order, 

Sd/­
(Kanwal Jeet Arora) 
Registrar General 

Date: 18 .1 1.2023 

4. All Joint Registrars, Deputy Registrars, Assistant Registrars, Director (IT), Dy. 
Controller of AICs, Director (IT), Additional Co-ordinator (DIAC). 
Private Secretaries to Hon'ble Judges. 
P.A. to Registrar (IT) for uploading this Notification (i) on the intranet of this Court (ii) 
on the website of this Court under RTI disclosure below ' Delhi High Court Establishment 
(Appointment and Conditions of Service) Rules 1972'. 
Notice Board. 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

• ! ' . 

No. 116IEstt.IEI-IIDHC 
Date: 22.11.2023 

In continuation of this Court' s Order No. 1698IEstt.lEI-lIDHC dated 18.11.2023, 
Hon'ble the Acting Chief Justice of this Court has been pleased to make following 

appointment on the establishment of this Court :-

Sr. Name of the officer & 
No. Post held 

1. Mr. S~edh Kumar Sethi, 
Member of Delhi Higher 
Judicial Service 

Post to which Remarks ' 
appointed .. 

Joint Registrar, Delhi Wi.th effec~ froin 

International Arbitration 20.11.2023 (FIN) till 

Centre, on deputation further orders, against the 

basis in Level 14 of the 
newly created post of 

i h CPC Pay Matrix. 
Joint Registrar. 

Sd/-
(J. Tripathi) 

Registrar (Establis'hment-I) 

Endst. No. 23992-24004IEstt.IEI-IIDHC 

Copy forwarded to:-

. Date : 22.11 .2023 

1 

2 

3 

4 

5 

6 

7 

8 

9 

10 

11 

12 

13 

The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi . 

The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts, 
Delhi. 

Director (Administration), Delhi Judicial Academy, Sector-14, Dwarka, New Delhi. 

Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 

All Registrars/OsSD/Co-ordinator (DIAC). 

All Joint Registrars/ Deputy Registrars. 

Joint Registrar (Registrar General Secretriat). 

Private Secretary to Hon'ble Judges. 

The Pay & Accounts Officer No.XXI, Delhi High Court. 

P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 
Court and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

Officer concerned. 

To be placed in the personal file of the officer concerned. '. : , , 
Guard File. 

(Sindhu Krishnakumar) 
Deputy Registrar (Establishment-I) 

oLi'''(.ee.ir.< of ~ e...o~ r,-ea6 e 

~; 

~/~iJ!~-»:; 



HIGH COURT OF DELHI : NEW DELHI 

OFFICE ORDER 

No. OSlEstt.IEI-lIDHC 
Date: 03 .01.2024 

In continuation of this Court's Order No. 16981EsttlEI-IIDHC dated 18.11.2023 and 

Notificaiton no. 116IEsttlEI-lIDHC dated 22.11.2023, henceforth, the name of Mr. Sumedh 

Kumar Sethi, be read as "Dr. Sumedh Kumar Sethi" for all purposes. 

Endst. No. 122-134IEstt.IEI-lIDHC 

Copy forwarded to:-

BY ORDER 

Sd/­
(Kanwal Jeet Arora) 

Registrar General 

Date: 03.01.2024 

1 The Principal Secretary (Law, Justice & Legislative Mfairs), Govt. ofNCT of Delhi. 

2 The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts, 
Delhi. 

3 Director (Administration), Delhi Judicial Academy, Sector-14, Dwarka, New Delhi. 

4 Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 

5 All Registrars/OsSD/Co-ordinator (DIAC). 

6 All Joint Registrars/ Deputy Registrars. 

7 Joint Registrar (Registrar General Secretriat). 

8 Private Secretary to Hon'ble Judges. 

9 The Pay & Accounts Officer No.XXI, Delhi High Court. 

r-- IO P.A. to Registrar (IT) with the request to upload the order (i) on the intranet ofthis Court 
and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

11 Officer concerned. 

12 To be placed in the personal file of the officer concerned. 

13 Guard File. 

~7 
(Sindhu Krishnakumar) 

D~puty Registrar (Establishment-I) 



HIGH COURT OF DELHI: NEW DELHI 

ORDER 

No. 36IEstt.lEI-IIDHC 
Dated: 10.01.2024 

Hon'ble the Acting Chief Justice of this Court has been pleased to appoint 

Mr. Satish Kumar Arora, a member of Delhi Higher Judicial Service, presently posted as 

Spi. Judge, (pC Act) CBI-05, Rouse Avenue Court Complex, as an Officer on Special Duty 

(in the Pay level-IS as per 7'h Pay Commission) to supervise the work of Case Flow 

Management, on deputation basis in this Court, with immediate effect. 

Endst.No. 568-5801 Estt.IEI-IIDHC 

Copy forwarded for information to:-

By Order 

Sd/-
(Kanwal Jeet Arora) 

Registrar General 

Dated: 10.01.2024 

1. The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. 
2. The Principal District & Sessions Judge cum Special Judge (pC Act) (CBI), Rouse 

Avenue Courts Complex, Deen Dayal Upadhyay Marg, New Delhi 
3. The Prmcipal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 
4. Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
5. All Registrarsl Officers on Special Duty/Co-ordinator(DIAC). 
6. Joint Registrar (Registrar General Secretariat) 
7. All Joint Registrars. 
8. Private Secretary to Hon'ble Judges. 
?_~e Pay & Accounts Officer NoJCXI, Govt. ofNCT of Delhi, Delhi High Court. 
~. ~.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this 

Court (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 
11 . Officer concerned. 
12. To be placed in the personal file of the officer concerned. 

: ? Gliard File. 

I ~\~ \~~,\\/ (Dinesh Kr. Manchanda) 
Joint Registrar (Estt.-I) 



HIGH COURT OF DELHI NEW DELHI 

NOTIFICATION 

No. 03IEstt.lEI-IIDHC 
Date: 15.01.2024 

In continuation of this Court's Order No.36IEstt.lEI-I1DHC dated 10.01.2024, Hon'ble 

the Acting Chief Justice has been pleased to make following appointment on the establishment 

of this Court:-

Sr. No. Name of the officer & Post to which appointed 
Post held 

I. Mr. Satish Kumar Arora, Officer on Special Duty 
Member of Delhi Higher (Case Flow Management,) 
Judicial Service on deputation basis in Level 

15 of the 7th CPC Pay 
Matrix. 

Endst. No. 91O-922/Estt.lEI-IIDHC 

Copy forwarded for information to :-

Remarks 

With effect from 

11.01 .2024 (FIN) till 

further orders against a 
vacant post of Registrar. 

Sd/­
(Kanwal Jeet Arora) 

Registrar General 

Date: 15.01.2024 

1. The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. 
2. The Principal District & Sessions Judge cum Special Judge (pC Act) (CBI), Rouse 

A venue Courts Complex, Deen Dayal Upadhyay Marg, New Delhi 
3. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 
4. Registrar-cum-Secretary to Hon' ble the Acting Chief Justice. 
5. All Registrars/ Officers on Special Duty/Co-ordinator(DIAC). 
6. Joint Registrar (Registrar General Secretariat) 
7. All Joint Registrars. 
8. Private Secretary to Hon'ble Judges. 
9. The Pay & Accounts Officer No.XXI, Govt. ofNCT of Delhi, Delhi High Court. 
~ P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this Court 

11. 
12. 
13 . 

(ii) on the website of this Court under Chapter 5 ofRTI disclosure. 
Officer concerned. 
To be placed in the personal file of the officer concerned. 
Guard File. 

l,):~ ,.., .. , .. ~ ~ 
(Dinesh Kr. Manchanda) 
Joint Registrar (Estt.-I) 

b C' CA.~O loc.{ d e ~ . 

M~\o/"e, 
< 

PA To ~f-s hn-l~ C.r;) 
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llGH COURT OF DELHI: NEW DELHI 

ORDER 

No. 199/Estt.lEI-IIDHC 
. Dated: 23.02:2024 

Hon'ble the Acting Chief Justice of this Court has been pleased to appoint Mr. Jitendra 

.Pratap Singh, a member of Delhi Higher Judicial Services, presently posted with the office of 

Principal District and Sessions Judge (HQ), Tis Hazad Courts, in this Court as Joint Registrar 

(Judicial) in diverted capacity, with immediate effect. 

" , 

Endst.No. 4S08-I9IEstt.IEI-IIDHC 

Copy forwarded for information to:-

By Ord.er, 

Sd/­
(Kanwal Jeet Arora) 

Registrar General 

Dated: 23.02.2024 

. 1. The Principal.District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. . 
2. The Principal Secretary (Law, JustiCe & Legislative Affairs), Govt. ofNCT of Delhi. 
3. Regis{rar-cum-Secretary to Hon'ble the Acting Chief Justice. . 
4. All Registrarsl Officers on Special Duty/Co-ordinator(DIAC). 
5. Joi'nt Registrar (Registrar General Sehetariat) 
6. All Joint Registrars. 
7. Private Secretary to Hon'ble Judges. 
8. The Pay & Accounts Officer No.xXI, Gov!. ofNCT of Delhi, Delhi High Court. 
~ P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this Court 

(ii) on the website of this Court under Chapter 5 ofRTI disclosure. , 
'10. Officer concerned. 
11. To be placed in the personal file of the officer concerned. ,? Guard File. , 

(Dinesh Kr. Manchanda) 
Joint Registrar (Estt.-I) 



HIGH COURT OF'DELIII': NEW DELHI 

'ORDER 

No. 213lEstt.IEI~ IfDHC 
Dated: 29.0f.2024 

.In compliance to this Colii1's Order No: 1.99IEstt.IEI.,lfDHC dated 23.02.2024, 

Mr. Jitendra Pratap Singh, a member of De'lhi High~~ JudiCial Service, has joined his duty in 
. .' .' 

this Court~ in diverted capacity, as Joint Registrar'.{Judicial) on 26.02.2024 (FIN). 

Endst. No: 4750~60IEstt.IEI-lIDHC· 

Copy forwarded for information to:-

: .' 
". : .' 

By Order, 

Sdl .. 
. (Kanwal Jeet Arora) 

Registrar General 

Dated: 29.02.2024 

1. The Principal'District & Sessions Ju'Clge (H..Qs), Tis Hazar(Courts,.D.e.1hi. 
2. The Principal Secretary (Law, Justice & Legislative Affairs), Govt:ofNCT of Delhi. 
3.' Registrar-cum-Secretary to Hon'ble the' Acting'Chief Justice. 
4. All Registrars! Officers onSpeciiil DutyI.Co~ordinator(DIAC). 
5. J<;>int Registrar (Registrar GeneralSecreuriatt ..... ' . 
6. All Joint Registrars. 
7. Private Secretary to Hon'ble Judges. .. . 
~ P.A. to Registrar (IT) with the reque:st·to upload the order (i) on the intranet of this Court 

(ii) on 'the website of this Court tinder Ch'!-pter S"ofRTI disclosure. 
9. Officer concerned. '., : 
10. To be placed in the personal fil.e· ~:ifthe officer cbncetned: 
11. Guard File. . .. -'., . '.' 

" .. " 

" 

.: . 

~~~ 
. (Dinesh Kr. Manchanda) 

. 'Joint Registrar (Estt.~I) 
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HIGH COURT OF DELHI: NEW DELHI 

NOTIFICATION 

No. 12IEstt.lEI-IIDHC 
Date: 05.03.2024 

Hon'ble the Acting Chief Justice has been pleased to appoint Mr. Pawan Kumar 
Jain, an Officer of Delhi Higher Judicial Service (currently posted as Chainnan, IT and 
Digitization, Delhi District Courts, Rouse Avenue Court Complex) as Registrar (Vigilance) 
in this Court on deputation basis, with immediate effect. 

Endst. No. 5010-25IEstt.IEI-IIDHC 

Copy forwarded for information and necessary action to:-

By Order, 

Sd/­
(Kanwal Jeet Arora) 

Registrar General 

Date: 05.03.2024 

1) The Secretary General, Hon'ble Supreme Court ofindia, New Delhi. 
2) The Joint Secretary, Department of Justice, Ministry of Law & Justice, 

Government of India, Jaisalmer House, New Delhi. 
3) The Chief Secretary, Govt. ofNCT of Delhi, New Delhi. 
4) The Principal District & Sessions Judge (HQs), Central District, Tis Hazari 

Courts, Delhi. 
5) All the Principal District & Sessions Judges, Delhi/ New Delhi. 
6) Officer concerned. 
7) The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of 

Delhi. 
8) The Pay & Accounts Officer No.XXI, Delhi High Court. 
9) Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
10) All Registrars/ Officer on Special Duty/ Co-ordinator (DIAC). 
11) Joint Registrar, Registrar General Secretariat. 
12) All Joint Registrars. 

J.JYP.A. to Registrar (IT) with the request to upload this notification (i) on the 
intranet of this Court and (ii) on the website of this Court under Chapter 5 of 
RTI disclosure. 

14) 
15) 
16) 

Private Secretary to Hon'ble Judges. 
To be placed in the personal file of the officer concerned. 
Guard File. _ Q 

~v"fN\-~ 
(Dinesh Kr. Manchanda) 
Joint Registrar (Estt.-I) 

As d~JJ-ec.J€ d No1i' f(C~J-~Dv\ t\eq\f -be uftoo de d . 

M~~ 
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mGH COURT OF DELHI NEW DELHI 

ORDER 

No. 228IEstt.lEI-lIDHC 
Date: 05.03.2024 

Hon'ble the Acting Chief Justice of this Court has been pleased to 

repatriate Ms. Nisha Saxena, an officer of Delhi Higher Judicial Service, presently 

posted as Officer on Special Duty (Rules & Litigation) in this Court on deputation 

basis to the office of the Principal District & Sessions Judge (HQ), Central 

District, Tis Hazari Courts, Delhi and to appoint Ms. Geetanjali Goel, an officer 

of Delhi Higher Judicial Service, currently posted as Additional District Judge-

07, Central, Tis Hazari Courts as Officer on Special Duty (Rules & Litigation) in 

this Court on deputation basis, with immediate effect. 

Endst. No. 5026-37IEstt.IEI-1IDHC 

Copy forwarded for information and necessary action to:-

By Order, 

Sd/­
(Kanwal Jeet Arora) 

Registrar General 

Date: 05.03 .2024 

I.The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi . 
2.The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 

Delhi. 
3.Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
4.All Registrars/Officers on Special Duty/Co-ordinator(DIAC). 
5.Joint Registrar (Registrar General Secretariat) 
6.All Joint Registrars. 
7.Private Secretary to Hon'ble Judges. 
8.The Pay & Accounts Officer No.XXI, Govt. ofNCT of Delhi, Delhi High Court. 

\.JH'1A. to Registrar (IT) with the request to upload the order (i) on the intranet' of this 
Court (ii) on the website of this Court under Chapter 5 of R TI disclosure. 

1O.Officers concerned. 
II .To be placed in the personal file of the officers concerned. 
12.Guard File. ~~~ --­(Dinesh Kr. Manchanda) 

Joint Registrar (Estt.-I) 

d~ue de d 

0t""'\ s ~ ~ '" \ 'V""'1 
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HIGH COURT OF DELHI NEW DELHI 

ORDER 

No. 229IEstt.IEI-1IDHC 
Date: 05.03.2024 

Hon'ble the Acting Chief Justice of this Court l:1as been pleased to appoint Ms. Udita 
Jain Garg, an Officer of Delhi Judicial Service, currently posted as ACJ-cum-CCJ-cum-ARC, 
West, Tis Hazari Courts, as Additional Coordinator, Delhi International Arbitration Centre, in 
this Court, on deputation basis, with immediate effect. 

Endst. No. 5038-50/Estt.lEI-lIDHC 

Copy forwarded to:-

BY ORDER 

Sd/­
(Kanwal Jeet Arora) 

Registrar General 

Date: 05.03.2024 

The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts, Delhi. 

2 The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. 

3 The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 

4 Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 

5 All Registrars/OsSD/Co-ordinator (DIAC). 

6 All Joint Registrars/ Deputy Registrars. 

7 Joint Registrar (Registrar General Secretriat). 

8 Private Secretary to Hon'ble Judges. 

9 The Pay & Accounts Officer No.XXI, Delhi High Court. 

~ P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this Court 
and (ii) on the website of this Court under Chapter 5 of R TI disclosure. 

1 1 Officer concerned. 

12 To be placed in the personal file of the officer concerned. 

13 Guard File. 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) 

U9Jd~ 'Pleu<e ~ LLi)/oCJ de d . 

tr\<;V~ o~':>\~ 
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HIGH COURT OF DELHI: NEW DELHI 

No. l,5IEstt.IEI-'lIDHC 
Date: 06.03.2024 

NOTIFICATION 

In continuation of this Court's notification no. 12IEstt.lEI-I/DHC dated 05.03.2024, 

Hon'ble the Acting Chief Justice has been pleased to make following appointment on the 

eStablishment of this Court:­

SI. 
No. 

Name of the officer & 
Post held 

Post to which 
appointed Remarks 

1. Mr. Pawan Kumar Jain, 
Member of Delhi Higher 
Judicial Service 

Registrar (Vigilance) 
on deputation basis in 
Level 15 of the 7th 

CPC Pay Matrix. 

With effect from 
05.03.2024 (AIN) 
further orders against 
existing vacant post 
Registrar. 

ti II 
the 
of 

SdI­
(Janardan Tripathi) 


Registrar (Establishment-I) 


Endst. No, 5184-99/Estt.IEI-1IDHC Date: 06.03.2024 


Copy forwarded to: 


1. 	 The Secre~ary General, Hon'ble Supreme Court of India, New Delhi. 

2. 	 The Joint Secretary, Department of Justice, Ministry of Law & Justice, Government of 
India, Jaisalmer House, New Delhi. 

3. 	 The Chief Secretary, Govt. ofNCT ofDelhi, New DeIhL 

4. 	 The, Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts, 
Delhi. 

5. All the Principal District & Sessions Judges, Delhil New Delhi. , 


6.. Officer concerned. 


7. 	 The Principal Secretary (Law, Justice & Leg~slative Affairs), Govt. ofNCT of DeihL 

8. 	 The Pay & Accounts Officer No.XXI, Delhi High Court. 

9. 	 Registnir-cum-Secretary to Hon'ble the Acting Chief Justice. 

10. 	 All Registrarsl Officer on Special Dutyl Co-:-ordinator (DIAC). 

II. 	 Joint Registrar, Registrar General Secretariat. 

12. 	 All Joint Registrars. 

'B. 	 P.A. to Registrar (IT) with the request to upload this notification (i) on the intranet of 
this Court and (ii) on the website of this Court under Chapter 5 ofRTi disclosure. 

14. 	 Private Secretary to Hon'ble Judges. 

15. 	 To be placed in the personal file of the officer concerned. . 

16. 	 Guard File. 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) , 



HIGH COURT OF DELHI NEW DELHI 

NOTIFICA TION 

No. 16IEstt.IEI-IIDHC 
Date: 06.03.2024 

In continuation of this Court's Order No. 229!Estt.lEI-IIDHC dated 05.03 .2024, Hon'ble 
the Acting Chief Justice of this Court has been pleased to make following appointment on the 
establishment of this Court :-

Sr. N arne of the officer & 
No. Post held 

1. Ms. Udita Jain Garg, 
Member of Delhi Judicial 
Service 

Endst. No. 5603-15IEstt.lEI-IIDHC 

Copy forwarded to:-

Post to which Remarks 
appointed 

Additional Coordinator, With effect from 05 .03.2024 
Delhi International (FIN) till further orders 

Arbitration Centre, on against an existing vacant 

deputation basis in Level post of Deputy Registrar 

13 of the i h CPC Pay 
created for appointment of 
Additional Coordinator. 

Matrix. 

Sd/-
(Janardan Tripathi) 

Registrar (Establishment-I) 
Date: 06.03.2024 

The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts, Delhi. 

2 The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi. 

3 The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 

4 Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 

5 All Registrars! Officers on Special Duty! Co-ordinator (DIAC). 

6 All Joint Registrars! Deputy Registrars. 

7 Joint Registrar (Registrar General Secretriat). 

8 Private Secretary to Hon'ble Judges. 

9 The Pay & Accounts Officer No.xXI, Delhi High Court. 

10 P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this Court 
and (ii) on the website of this Court under Chapter 5 ofRTI disclosure. 

11 Officer concerned. 

12 To be placed in the personal file of the officer concerned. 

13 Guard File. 

(Sindhu Krishnakumar) 
Deputy Registrar (Estt.-I) 



HIGH COURT OF DELID: NEW DELID 


No. 17IEsttIEI-'lIDHC 
Date: 11.03.2024 

~. . 

NOTIFICATION 

, Tn continuation of this Cou'it's Order No. 228IEsttJEI-I1DHC dated 05.03.2024, 

Hon'ble the Acting Chief Justice has been pleased to make following appointment on the 

establishment of this Court:-

Sr. No.1 Name of the officer & Remarks I 
. ,Post held 

1. 

'Post to which 
appointed 

Ms'. Geetanjali Goel, Officer on Special Duty With, , effect from 
Member of Delhi' Higher (Rules and Litigation) on 07.()3.202~(FIN) till 

. Judicial S'ervice deputation pasis in Level further orders vice 
15 of the t h CPC Pay, Ms. Nisha Saxena, who 

Matrix. 
: 

has been repatriated to 
her parent, Office w.e.f. 
05.03.2024 (AIN.). 

, Sd/­
(Janardan Tripathi) 

Registrar (Establishment-I) 

Endst. No. 5678-89IEstt.lEI-IIDHC Date: 11.03.2024 

Copy forwarded for information and necessary action to:­

I.The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 
2.The Principal District & Sessions Judge (HQ), Central District, Tis Hazari Courts, 

Delhi. ' " " 

3.Registrar-cum-Secretary'to Hon'ble the Acting Chief Justice. 
4.AII Registrars/Officers on Special Duty/Co':ordinator(DIAC). 
5.Joint Reg'istrar (Registrar General Secretariat) 
6.AIl Joint Registrars. 
7.Private Secretary to Hon'ble Judges. 

@) 8.ThePay & Accounts Officer No.XXI, Govt. ofNCT of Delhi, Delhi High Court. 

"/" 
,;..,'Y,~~&.9:':'P.A. to Registrar (IT) with the request to upload the order (i) on the intranet of this Court 

--.,i . . 

;:~-:".-/I (ii) on the,website of this Court under Chapter 5 ofRTI disclosure. 

,-",'.;p~v 10.Officers concerned. ' 


II.To be placed in the personal file of the officers concerned. 

12.Guard File. 


~.~~ 
(DineshKr. Manchanda) 
Joint Registrar (Estt.-I) 

Ltf10a ded. 

~~\v"'1 
fA TO ~Q~S ~ (xrJ 

.?t;2-zr 



HIGH·COURT OF DELHI ': NEW DELHI , 


No. 2431Estt.IEI-IIDHC 
Date: 11.03.2024 

ORDER' 

Hon'ble the Acting Chief Justice of this Court has been pleased to depute 
Mr. Satish Kumar Arora, an officer of Delhi Higher Judicia] Services, presently posted as 
Officer on Special Duty (Case Flow Management) in this Court on deputation basis, to the 
Hon'ble Supreme Court of India, as Officer-on-Special Duty (in the ,grade of Registrar) 
w.e.f. 18.03.2024 (FN) in Level-15 of the 7'h ,Central Pay Commission pay matrix initially 
for a period of one year. 

Mr. Satish Kumar Arora shall stand relieved from this Court w.e.f. 17.03.2024 
(AN). 

By'Order~ 

Sd/­
(Kanwal Jeet Arora) 

Registrar General 

Endst. No. 5717-31IEstt.IEI-IIDHC 	 Date: 11.03.2024 
Copy forwarded for information to:- '. 	 , 
1. 	 The Secretary General, Hon'ble Supreme Court of India, New Delhi. 

2. 	 The Pr~ncipal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. 

3. 	 The' Principal District & Sessions Judge cum Special Judge (PC Act) (CBI), Rouse, 
Avenue Courts Complex, Deen Dayal Upadhyay Marg, New Delhi 

, 	 , , 

4. 	 The Principal Secretary (Law, Justice'& Legislative Af{airs);Govt. ofNCTofDelhi. 

5. 	 Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 

6. 	 All Registrarsl Officers on Special Dutyl Co-ordinator(DIAC). 

7. 	 Joint Registrar (Registrar General Secretariat) 

8. 	 Joint Registrar (Gazette-lIB) 

9. 	 All Joint Registrars. 

10. Private Secretary to Hon'ble Judges. 


, n. The Pay'& Accounts Officer No.xXI, Govt. ofNCT of Delhi, Delhi High Court. 

, . 

Jz. 	P.A. to Registrar (IT) With the request to upload the order (i) on the i~tranet of this 

Court (ii) on the website of this Court under Chapter 5 ofRTI disclosur~. 


13. 	 Officer concerned. ,... 

14., To be placed in,the personal file of the officer concerned. 

15. ' Guard File. 

~~ 
(Sindhu Krishnakumar) 

DeputyRegistrar (Estt.-I) 

1:> e. l) p\ ood eeL 

M~~1'\ ..~\~ 
~~ ... fA TO Raf~ h-M. fr:"0 

'~~7·~(1) {J//l:JJ~ 



HIGH COURT OF DELHI: NEW DELHI 


No. 255IEstt.IEI-liDHC 
- Date: 15.03.2024 

ORDER 

Hon'ble the Acting Chief Justice of this Court has been pleased to appoint 

Ms. Namrita Aggarwal, an Officer of Delhi Higher Judicial Service, presently posted as Special 

Judge, P.C. Act (CBI) - 21, as an Officer on Special Duty (Case Flow Management), on 

deputation basis, in this Court, in place of Mr. Satish Kumar Arora, DHJS, with effect from 

18.03.2024. 

_By Order 

Sd/­
(KanwalJeet Arora) 

Registrar General 

Endst.No. 6093-6105/ Estt.IEI-IIDHC 	 Date: 15.03.2024 

Copy forwarded for information to:­

1. 	 The Principal District & Sessions Judge (HQs), Tis Haiari Courts, Delhi. 

2. 	 The Principal District & Sessions Judge cum Special Judge (PC Act) (CBI), Rouse _ . 

Avenue Courts Complex, Deen Dayal Upadhyay Marg, New Delhi 

I 
i 3. The Principal Secretary (Law, Justice & Legislative Affairs), Goy!. ofNCT of Delhi. 

4. 	 Registrar"-cum-Secretary to Hon'ble the Acting Chief Justice. 

5. 	 All Registrars/Officers on Special Duty/Co-ordinator(DIAC). 

6. Joint Registrar (Registrar General Secretariat) 


- 7-." " All Joint Registrars. 


8. 	 Private Secretary to Hon'ble Judges. ­
. '.' 

9. 	 'the Pay& Accounts Officer No.XXI, Govt. oiNCTof Deihi, Deihi High Court. ­

10. 	 P.A. to Registrar.(IT) with. :the request to upload the order (i) on the intranet of-this 

Court (ii) on the website of this Court under Chapter 5 ofRII disclosure. 

11. 	 Officer coricerned. 

12. 	 To be placed in the personal file of the officer concerned. 

13. 	 Guard File: 

~~~ 
.",--- ­

(Dinesh Kr. Manchanda) 
Joint Registrar (Estt.-I)_ 



HIGH COURT OF DELHI: NEW DELHI 

NOTIFICATION 

No. 20/Estt.-I1EI-4/DHC 

Date: 22.03.2024 

In exercise of the powers vested under Article 229 of the Constitution of India, 

Hon 'ble the Acting Chief Justice of this Court hereby re-classifies the post of Junior 

Judicial Assistant! Restorer in this Court, as Group 'B' posts (Non-Gazetted) in 

Schedule - I of Delhi High Court Establishment (Appointment and Conditions of Service) 

Rules, 1972. 

The above amendment shall come into force with immediate effect. 

Endst. No. 6634-42/Estt.-I1EI-4/DHC 

Copy forwarded for information and necessary action:-

By Order, 

Sd/­
(Jaoardao Tripathi) 

Registrar (Estt.-I) 

Date: 22.03.2024 

1. Registrar-cum-Secretary to Hon'ble the Acting Chief Justice. 
2. All the Registrars I OSDs. 
3. Joint Registrar (Registrar General Secretariat). 
4. All the Joint Registrars. 
5. Deputy Registrar (Accounts). 
6. Admn. Officer (Judl.), Cash Branch. 
7. The Director (IT) for uploading of this Office Order on (i) the intranet of this Court; 

(ii) on the website of this Court under Chapter 5 ofRTI Disclosure. 
8. Notice Board. 
9. Guard file. 

(Dinesh Kumar Manchanda) 
J oint Registrar (Estt. -I) 

~~1 
£7/!JJ/ #71-

\~~.'?~ 

?~t~rr 
~ 



IDGH COURT OF DELHI NEW DELHI 

ORDER 

No. 410/Estt./El/DHC 
Date: 21.04.2025 

Hon'ble- the Chief Justice has been pl~ased to repatriate 
Mr. Kanwal Jeet Arora, an Officer of Delhi Higher Judicial Service, presently 
working as Registrar General in thjs Court on deputation basis, to his parent cadre 
with effect from 01.05.2025. 

Further, Hon'ble the. Chief Justice has been pleased to appoint· Mr. Arun 
Bhardwaj, an Officer of Delhi Higher Judicial Service, presently attached to the office 
of Principal District & Sessions Judge-cum-Special Judge (PC Act) (GBI), as Officer 
on Special Duty on deputation basis and will be attached to the office of the Registrar 
General in this Court. He will take over the charge as Registrar General with effect 
from 01.05.2025. 

By Order, 

Sd/-
\. (Janardan Tripathi) 

Registrar (Establishment-I) 

Endst. No. 6972-89/Estt./El-1/DHC Date: 21.04.2025 

Copy forwarded for information and necessary action to:-

1) The Secretary General, Hon'ble Supreme Court of India, New Delhi. 
2) The Joint .Secretary, Department of Justice, Ministry of Law & Justice, Government of 

India, Jaisalmer House, New Delhi. 
3) The.Chief Secretary, Govt. ofNCT of Delhi, New Del_hi. 
4) The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts, 

Delhi .•• 

5) All the Principal District & Sessi~ns Judges, Delhi/ New Delhi. 
6) The frincipal District & Sessions Judge cum Special Judge (PC Act) (CBI), Rouse 

Avenue Courts Complex, Deen Dayal Upadhyay Marg, New Delhi. 
7) Officers concerned. , 
8) The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 
9) The Registrar General, all High Courts in I~dia. 
10) ·The Pay & Accounts Officer No.XX!, Delhi High Court. 
11) Registrar-cum-Secretary to Hon'ble the Chief Justice. 
12) All Registrars/ OsSD/ Co-ordinator (DIAC). 
13) . Joint Registrar, Registrar General Secretariat. 
14) All Joint Registrars. 
15) Director (IT) with the request to upload this order (i) on the intranet of this Court and 

(ii) on the website ofthis Court under Chapter 5 ofRJ'I disclos.ure .. 
16) Private Secretary to Hon'ble Judges. 
17) To be placed in the personal file of the officers concerned. 
18) GuardF.ile. ~ 

. ?17/f~/' ;t:- ' 
.~· 

sh Kr. Manchanda) 
t Registrar (Estt.-1) 

~­

~~ 



HIGH COURT OF DELHI NEW DELHI • 

ORDER 

·No. 411/Estt./El/DHC 
Date: 21.04.2025 

• Hon'ble the Chief Justice has . been •. pleased to repatriate 
Mr. Pawan · Kumar Jain, an Officer of Delhi -Higher Judicial Service, presently posted as 
Registrar (Vigilance) in this Court on deputation basis, to his parent cadre with immediate 
effect. He shall report to the Principal District & Session Judge (HQ) Tis Hazari Courts, 
Delhi. 

Further, Hon 'hie· the Chief Justice has been pleased to appoint Ms. Kaveri 
Baweja, an Officer of Delhi Higher Judicial Service, presently posted as Special Judge 

· (PC Actj (CBI), as Registrar (Vigilance) in thi~ Court on deputation basis with immediate 
effect. " 

By Order, 

Sd/­
(Janardan Tripathi) 

Registrar (Establishment-I) 

Endst.. No. 6990-7008/Estt./EI-1/DHC · Date: 21.04.2025 

Copy forwarded for information and necessary action to:-

1) The Secretary General, Hon'ble Supreme Co_urt of India, New Delhi. 
2) The Joint Secretary, Department of Justice, Ministry of Law & Justice, Government of 

India, Jaisalmer House; New Delhi. . . 
3) The Chief Secretary, Govt. ofNCT of Delhi, New Delhi. 
4) The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts, 

Delhi. 
5) 
_6) 

7) 
8) 
9) 

10) 
11) 
12) 
13) 
14) 
15) 

16) 
17) 

18) 

All the Principal District & Sessions Judges, Delhi/ New Delhi. 
The Principal District & Sessions Judge' cum Spe_cial Judge (PC Act) (CBI), Rouse 

Avenue Courts Complex, Deen Dayal Upadhyay Marg, New Delhi. 
Officers concerned. 
The Principal Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi. 
The Registrar General, all High Courts in India. 
The Pay & Accounts Officer No.XX!, Delhi High Court .. 
Registrar-cum-Secretary to Hon'ble the Chief Justice. 
All Registrars/ OsSD/ Co-ordinator (DIAC). 
Joint Registrar, Re~istrar General Sec·retariat. 
All Joint Registrars. 
Director (IT) with the request to upload this order (i) on the intranet of this Court and 
(ii) on the website of this Court under Chapter 5 ofRTI disclosure. 
Private Secretary to Hon'ble Judges. 
To be placed in the personal file of the officers concerned. 
Guard File. • ,... A 

~,,_,J'-~~_..;--. 

(Din·esh Kr. Manchanda) 
Joint Registrar (Estt.-Ij 

~~ 



HIGH COURT OF DELHI : NEW DELHI

esh Kr. Manchanda)
trar

,\iF

J))
Pbdab dAnJ\v1 r

In continuation of this Court’s order no. 410/Estt./E-.I/DHC dated 21.04.2025,

Hon’ble the Chief Justice has been pleased to make the following appointment on the
establishment of this Court:-

Endst. No. 7214-723 1/Estt./EI-l/DHC

Copy forwarded for information and necessary action to:-

1)
2)

3)
4)

5)
6)

7)
8)
9)
10)
11)
12)
13)

14)'

16)
17)
18)

No. 18/Estt./E-.I/DHC
Date: 23.04.2025

NOTIFICATION

whichPost to
appointed
Officer Specialon
Duty on deputation
basis in Level 15 of

7th PayCPCthe
Matrix.

Name of the officer &
Post held

Remarks

effect BornWith
till(A/N)21 .04.2025
the30.04.2025 against

existing vacant post of
Registrar

Mr. Arun Bhardwaj,
Member of Delhi Higher
Judicial Service

Sd/-

(Janardan Tripathi)
Registrar (Establishment-I)

Date: 23.04.2025

The Secretary General, Hon’bIc Supreme Court of India, New Delhi.
The Joint Secretary, DepalUnent of Justice, Ministry of Law & Justice, Government of
India, Jaisalmer House, New Delhi.
The Chief Secretary, Govt. of NCT of Delhi, New Delhi.
The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts,

All the Principal District & Sessions Judges, Delhi/ New Delhi
The Principal District & Sessions Judge cum Special Judge (PC Act) (CBI), Rouse

Avenue Courts Complex, Deen Dayal Upadhyay Marg, New Delhi.
Officer concerned.

The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of Delhi.
The Registrar General, all High Courts in India.
The Pay & Accounts Officer No.XXI, Delhi High Court.
Registrar-cum-Secretary to Hon’bIo the Chief Justice.
All Registrars/ OsSD/ Co-ordinator (DIAC).
Joint Registrar, Registrar General Secretariat.
All Joint Registrars.
Director (IT) with the request to upload this order (i) on the intranet of this Court and
(ii) on the website of this Court at sr. no. 5 ofRTI disclosure.
Private Secretary to non’ble Judges.
To be placed in the personal file of the officers concerned.
Guard File.

Delhi



HIGH COURT OF DELHI : NEW DELHI

No. 19/Estt./E-.I/DHC
Date: 23.04.2025

NOTIFICATION

In continuation of this Court’s order no. 411/Estt./E-l/DHC dated 21.04.2025,
Hon’bIc the Chief Justice has been pleased to make the following appointment on the
establishment of this Court:-

Name of the officer &
Post held

whichPost to
appointed
Registrar (Vigilance)
on deputation basis in
Level 15 of the 7th

Remarks

Ms. Kaveri Baweja,
Member of Delhi Higher 21.04.2025 (A/N) till

fUrther orders vice

Mr. Pawan Kumar Jain,
who has been repatriated to
his parent office w.e.f.
21.04.2025(A/N)

Judicial Service

CPC Pay Matrix.

Sd/-

(Janardan Tripathi)
Registrar (Establishment-I)

Endst. No. 7232-7249/Estt./EI-1/DHC Date: 23.04.2025

Copy forwarded for information and necessary action to:-

1)

2)
The Secretary General, Hon’bIc Supreme Court of India, New Delhi.
The Joint Secretary, Department of Justice, Ministry of Law & Justice, Government of
India, Jaisalmer House, New Delhi.
The Chief Secretary, Govt. of NCT of Delhi, New Delhi.
The Principal District & Sessions Judge (HQs), Central District, Tis Hazari Courts,

All the Principal District & Sessions Judges, Delhi/ New Delhi.
The Principal District & Sessions Judge cum Special Judge (PC Act) (CBI), Rouse

Avenue Courts Complex, Deen Dayal Upadhyay Mars New Delhi:
Officer concerned.

The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of Delhi.
The Registrar General, all High Courts in India.
The Pay & Accounts Officer No.XXI, Delhi High Court.
Registrar-cum-Secretary to Hon’ble the Chief Justice.
All Registrars/ OsSD/ Co-ordinator (DIAC).
Joint Registrar, Registrar General Secretariat.
All Joint Registrars.
Director (IT) with the request to upload this order (i) on the intranet of this Court and
(ii) on the website of this Court at sr. no. 5 ofRTI disclosure.
Private Secretary to Hon’bIc Judges.

To be placed in the personal file of the officers concerned.

Delhi

3)
4)

5)
6)

7)

8)
9)
10)
11)
12)

13)
14)
15)

16)
17)
18)

inesh Kr. Manchand
Joint Regi;trar (Estt.-I)

tht"I



HIGH COURT OF DELHI : NEW DELHI

No. 27/Estt.I/EI-l/DHC
Date: 23.03.2026

NOTIFICATION

In exercise of the powers vested under Article 229 of the Constitution of India,

Hon'ble the Chief Justice of this Court has been pleased to amend Rule 6 of 'Delhi High
Court Staff (Seniority) Rules, 1971’ with immediate effect as under:-

“6. In case there is selection by both mode i.e. direct recruitment and by
promotion, then principles laid down in the Office Memorandum No.

20011/2/2019-Estt.(D) dated 13.08.2021 issued by the Department of Personnel
& Training, Ministry of Personnel, Public Grievances & Pension, Government

of India, will apply.”

By Order,

Sd/-

(Arun Bhardwaj)
Registrar General

Endst. No. 493 1-4938/Estt.I/EI-l/DHC
Copy forwarded for information to :-

Dated:23.03.2026

1

2
3

4.

5.

6.

7
8.

The Registrar-cum-Secretary to Hon'ble the Chief Justice.
All Registrars/ Officers on Special Duty/ Co-ordinator (DIAC).
Joint Registrar, Registrar General Secretariat
All Joint Registrars/ Deputy Registrars/ Addl. Co-ordinators (DIAC)/ Assistant
Registrars/Assistant Registrar (Library)/ Dy.Controller of A/cs.
Private Secretaries to Hon’ble Judges/ Court Masters/ Admn. Officers(JudI.)/ Branch
In-charges.
P. A. to Registrar (IT) with the request to upload the same (i) on the intranet of this
Court and (ii) to display on the website of this Court i.e. www.delhihighcourt.nic.in
under RTI disclosure at Chapter 5.
Notice Board.
Guard file.

(Bhawana Pant)
Joint Registrar (Estt.-I)q

{}
===-n=
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UkAi4a?? (MfvwSuFort . +tea'a CtI> 'TIe

vw%KtRI&cuvu
MMhg M7b IUI

,„WG')

/###'q, vp
<V&#

IaM



HIGH-COURTt OF DELHI: NEW DELHI 

NOTIFICATION· 

No. 29/El-4/Estt.-I/DHC 
Date: 27.03.2026 

In exercise of. powers vested under Article 229 of the Constitution of India, Hon'ble· the 
Chief Justice of this Court has been pleased to amend Clause. ( c) of SI. No. 25 and 26 of the 
Schedule-II (A) to the Delhi High Court'Establishment (Appointment & Conditions of Service) 
Rules, 1972 by deleting the words 'and interview' mentioned therein under the heading "Mode of · 
Appointment". After·amendment, now, the said clause (c) of SI. No. 25 and 26 reads as under:-

s. 
No. 

25. 
& 
26. 

CATEGORY OF MINIMUM QUALIFICATIONS MODE OF APPOINTMENT 
POST AND. PAY PRESCRIBED FOR 
LEVEL APPOINTMENT TO THE POSTS 
Junior Judicial (a) XXX XXX, (a). XXX XXX, 

Assistant/Restorer 
(Pay Level-6 ·of 7th (b) xxx· 
Pay Commission) 

XXX, (b). 

( c) By promotion from members of the ( c ). 
Establishment of· the -High Court: 
Graduation '.or equivalent with 
knowledge· of English; having ten 
years service in any of the 
categories 27 (Chauffeur). 28 
[Despatch Van Driver (Rider)], 29 
(Despatch Rider), 30 (De~patch 
Rider-cum~Process Server), 31 
(Photocopy • Machine Operator 
Grade-.1), 32: (Library Attendant), 
33 (Usher); 34 (Photocopy Machine 
Operator Grade II), 35 (Court 
Attendant), 36 [Court Attendant 
~L)], 37 [Court Attendant(S)), 38 

. [Room Attendant (H)] and 39 
. (Security Attendant). 

XXX XXX, 

5% of the posts by promotion from 
the posts mentioned -~n Column 
No.3 on the · basis of seniority 
determined as per length of service 
from the date of appointment and 
suitability, subject to clearing the 
typing test in English with speed of 
not less than 25 w:p.m. on 
computer. 

[For persons (b) & (c) above, they 
shall be given two chances to clear 

· the typing test and :the typing tests 
shall be held within a period ofone 
month but. not earlier than 15 days 
from the date of first typing test] .. 

Note: The above amendment shall come into·force· with immediate effect. 

Endst. No. 5279-5286/EI-4/Estt.-l/DHC Dated·: 27.03.2026 
Copy to: 

· 1. The Registrar cum Secretary to H9n'ble the Chief Justice. 
2. All Registrars/0SDs/Co-ordinators (DIAC). 
3. Joint Registrar·cum P.A. to Registrar General. 

By Order 
Sd/-

(Anu~ Bhar.dwaj) 
Regisirar G:eneral 

4. All Joint Registrars, Deputy Registrars, Assistant Registrar~, Director (IT), Dy. 
Controller of A/Cs, Director (IT), ;Additional Co-ordinator (DIAC). 

5. Private Secretaries.to Hon'ble Judges. 
6. P.A . .to· Registrar (IT) for uploading this Notification (i) on the intranet qf this Court 

(ii) on the website of. this Court under RTI disclosure below 'Delhi· High Court 

Est~blishment (Appointment and Conditions of Service) Rules 1972'. 2~ , 
7. Notice Board~ #,-9 ~ 
8. Guard File. ~ 

,.t . c-rl'-~· ~ v .. at• ~hi,~.. d ~ ~ . (BhawanaPant) 
fA~~tpt tt:1:)--- \t,U.L\3tl G 'u LTl" ~ -o..:., ~Off,u:,ve. _ Joint Registrar (Est~ 

--~~-f--....;;S-~~ u:\,o;p!c,.f r ~ca.fun . ~ d,o ,tfu__ f\bdfu.g ;,;-:-~ 

~·;~, ~P,--/ ~~ ~~'t~ -~~i~ 



HIGH COURT OF DELHI NEW DELHI 

No. 31/Estt.l/EI-2/DHC 
Dated: 28.03.2026 

NOTIFICATION 

In· exercise of the powers vested un&er A~icle 229 of the Constitution of India, Hon'ble the Chief 
Justice of this Court has been pleased to amend S.No. 12 of the Schedule-II (A) to- the 'Delhi High 
Court Establishment (Appointment and Conditions _of Service) Rules 1972' so as to read as under:-

S. ·CATEGORY 
lNO. OF POST AND 

PAY LEVEL 
1 1 2 . 

12. Librarian 
(Promotion/ 
Selection Post) 

(Pay Level- I I 
·of 7~ ·Pay 
Commission) 

MINIMUM QUALIFICATION MODE OF APPOINTMENT 
1.'I 

PRESCRIBED FOR APPOINTMENT 
TO THE-POST 

3 4 
a. For , promotion by seniority- a. 
Graduate (Law. Graduate to be preferred) 
with 5 years' regular service in category 

50% of the posts by 
promotion on the basis of 
seniority-cum-merit from. 
category 19 (Senior Assistant 
Librarian) mentioned in 
Schedule-I(A). 

19 (Senior Assistant Librarian) 
mentioned in SGhedule-I(A). 

b.(i) For Departmental Examination -
For officials of this Court: Graduate 
(Law Graduate to be preferred) with 5 
years' regular service in category 19 
(Senior Assistant Librarian) or 7 years'. 
regular service in category ·24 (Assistant· 
Librarian). 

b.(ii) For Direct Recmits: Graduate 
(Law Graduate . to be preferred) 
possessing a degree or diploma in 
Library Science with 3 years' experience 
in Library work in a post carrying Pay 
Level IO of 7th Central Pay Commission 
or 5 years' in Pay Level 8 and/or above 
of 7th Central Pay· Commission or 7 
years' in Pay Level-7 of 7th Central Pay 
Commission, including the service 
rendered, on the post(s) in the higher pay 

· 1evels. 

b.(i) 50% of the posts by selection 
on merit on the basis of 
written test a~d interview**, 
subject to fulfillment of 
ACR'·s benchmark criteria, 
failing which; 

b.(ii) By direct recruitment on the 
basis of written Test and 
interview**. 

* * Viva-voce/interview marks shall not be more than 15% of the total marks of the written examination 
while making appointment' t~rough departmental examination as well as direct recruitment. 

** There will be no minimum qualifying marks in the interview. 

Note: The above amendment shall come into force with im.mediate effect. 

By Order, 

Sd/-
(Arun Bhardwaj) 
Registrar General . 
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Endst. No. 5498-5505/ Estt.l/EI-2/DHC · Dated: 28.03.2026 -

Copy forwarded for information and necessary action, if any; to: 

1. The Registrar cum Secretary to Hon'ble the Chief Justice. 
2. All Registrars/OSDs/Co-ordinators (DIAC). 
3. Joint Registrar, Registrar General Secretariat. 
4. All Joint Registrars, Deputy Registrars, Director {IT), Additional Co-ordinator (DIAC), 

Assistant Registrars, Dy. Controller of A/Cs. 
5. Private Secretaries to Hon'ble Judges. 
6. P.A. to Registrar (IT) for uploading this Notification (i) on the intranet of this Court and 

(ii) on the website of this Court under· RTI dis_closure below 'Delhi High- Court 
- Establishment (Appointment and Conditions of Service) Rules 1972'. 

7. Notice Board. • 
8. Guard file. 
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(Shiv Kumar) 
Deputy Registrar (Estt. I) 



HIGH COURT OF DELID. : NEW DELHI 

NOTIFICATION 

No.35/Estt.I/EI-2/DHC 
Dated: 02.04.2026 

In exercise of the powers vested under Article 229 of the Constitution of India, Hon'ble 
. . 

the Chief Justice of this Court has been pleased to amend th~ Recruitment Rules for the post o.f 

'Private Secretary' at S. No. 1 l(b)(i) of the Schedule-II(A) to the 'Delhi High Court 

Establishment (Appointment and Conditions of Service) Rules 1972', by deleting the words 

'and Delhi Judicial Academy'. mentioned/contained therein under the heading "Minimum. 

Qualifications prescribed for Appointment to the Posts". 

Endst. No. 5746-5753 Estt.I/El-2/DHC 

By Order, 

Sd/-· 
(Arun Bhardwaj ) 
Registrar General · 

Dated: 02.04.2026 

Copy forwarded for information and nece~sary action, if any, to: 

1. The Registrar cum Secretary to H.on'ble t~e Chief Justice. 
2. All Registrars/OSDs/Co-ordinators (DIAC). 
3. Joint Registrar, Registrar General Secretariat.. 
4. AH Joint Registrars, Deputy Registrars~ Director (IT), Additional Co-ordinator 

(DIAC), Assistan{Registrars, Dy. Controller of A/Cs; 
5. Private Secretaries to Hon'ble Judges. 
6. P.A. to Registrar (IT) for. uploading this Notification (i) on the intranet of this 

Court and (ii) on the website•ofthis Court under RTI disclosure below 'Delhi 
High Court Establishment (Appointment a,nd Conditions of Service) Rules 
1972'. 

7. Notice Board. 
8. Guard file. 

(Shiv Kumar) 
Deputy·Registrar (Estt.I) 
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